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LOK SABHA DEBATES 

LOK SABHA 

~y. lJec8mbsr 8, 2OOtfIA{/f1IIIayans 17. 1926 (SaIaI) 

The Lok Sabha met at Eleven of the Clock. 

(MR. SPeAKER in thtI OIairJ 

... (Intenuphons) 

{English} 

MR. SPEAKER: The Speaker is on his legs. Always, 
every moming I am reminded that you have aR very 
kindly assured me full cooperation and help in running 
the House! 

(TranslatIon} 

SHRI SRICHAND KRIPLANI (Chittorgarh): Mr. 
Speaker, Sir, I want to say something about Rajasthan 
... (Intenuph'onsj 

{English} 

MR. SPEAKER: Nothing will be recorded. 

... (Interruptions)" 

MR. SPEAKER: Q. 101, Shri P. Rajendran. 

... (Intenuptions) 

MR. SPEAKER: You wanted time from me. You 
would not get it in future. I am noticing all of you. 

... (InterruptIons) 

(Translahon} 

PROF. VIJAY KUMAR MALHOTRA (South Delhi): 
Speak in zero hour. 

MR. SPEAKER: It is not zero hour. At least listen to 
your leader. 

(English} 

You do not listen to the Chair. Listen to your leader. 

... (InlenuptiOf1$) 

·Not recorded. 

MR. SPEAKER: SM P. Rajendran. 

11.01 hr .. 

ORAL ANSWERS TO QUESTIONS 

/English} 

Regional Canoer Centre • 

-101. SHRt P. RAJENDRAN: Win the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) the number of Regional Cancer Centres in the 
country; 

(b) whether the Govemment is planning to start new 
RCCs in different parts of the country in view of the 
increasing cancer patients; 

(c) the programmes being implemented by the 
Govemment to prevent cancer; 

(d) the new developmental activities initiated by the 
Ministry for Trivandrum Regional Cancer Centre; 

<e) whether any fresh proposal is pending with the 
Govemment in this regard; and 

(1) if so, the details thereof? 

THE MINISTER OF HEALTH AND FAMILY 
WELFARE (DR. ANBUMANI RAMADOSS): (8) to (f) A 
statement is laid on the Table of the House . 

(a) to (f) At present, there are 20 Regional canoer 
Centres <RCCs) in different parts of the country recognized 
under the National Cancer Control Programme (NCCP) 
for comprehenSive cancer treatment facilities and research. 
List of RCCs is annexed. The Govemment has plans to 
recognize RCCs in States where there are no RCCs and 
additional RCCs in populous States in a phased manner. 

National Cancer Control Programme was launched 
in 1975 with the objectives of prevention, early detection 
and treatment of cancer in the country. Under NCCP, 
the following activities have been undertaken: 
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(a) District Cancer Control Programme for prevention 
through health education and aatty detection of 
cancer; 

(b) supporting RCCs and other institutions for 
strengthening treatment facilities under RCC! 
Oncology Wing/Cobat Therapy schemes. 

Since Tobacco is one of the major causes of Cancer, 
the Central Government hu enacted a legiellltion to 
discourage use of all tobacco products. 

This Ministry is also assisting various RCes including 
RCC, Trivandrum, for strengthening -cancer treatment 
facilities. This Ministry has been Uliltlng various RCes 
with a grant of As. 75 lakha per annum for procurement 
of equipment and research. Under the reviaed programme, 
a one time assistance of upto As. 3 crores can be 

extended to the RCCs based on action plan submitted 
by them for augmenlingthe cancer treatment facilities. In 
this regard, we have received a number of proposals 
from various RCCs, including RCC, Trivandrum. 

The Regional Cancer Centre, Trivandrum, has sent 
following two proposals for financial 888iatance In the year 
2004-05; 

(I) a grant of RI. 3.00 erore under the RCC 
Scheme, and 

(ii) a grant of Rs. 2.00 crore under the Oncology 
Wing Development Scheme. 

These proposal. are under conlideration In this 
Ministry. The usistance wiD be provided subject to 
technical evaluation and avauability of funda. 

list of RCCs 

Kaml« Nehru Memorial HoapItaI, 
Allahabad, Uttar Pradesh 

Chlttaranjan National cancer 
Institute, Kolkata, West Bengal 

Kidwai Memorial Insn. Of Oncology, 
Bangalore. Karnataka 

Regional Cancer Institute (WIA) , 
Adyar, Chennai, Tamil Nadu 

Acharya Harihar Regional Cancer 
Centre for Cancer ReHarch & 
Treatment, Cuttack. Orissa 

Regional Cancer Control Society, 
Shimla, Himachal Pradesh 

Cancer Hospital & Research Centre, 
Gwalior, Madhya Pradesh 

Indian Rotary Cancer Institute 
(A.I.I.M.S.), New Delhi 

R.S.T. Hospital & Research Centre, 
Nagpur, Maharashtra 

Pt. J.N.M. "adDt College, Raipw, 
Chhattl8garh 

Regional Cancer Centre, 
Thlruvananthapuram 

Gujarat Cancer Research Institute, 
Ahmedabad, Gujarat 

MNJ Ill8titute of Oncology, 
Hyderabad. Andhra Pradesh 

Pondlcherry Regional Cancer Society, 
JIPMER, Pondicherry 

Dr. B.B. Cancer Institute, Guwahatl, Allam 

Tata Memorial Hospital, Mumbal, 
Maharashtra 

Indira Gandhi Institute of Medical 
Sciences, Patna, Bihar 

Acharya Tulsi Regional Cancer Trust 
& Research Institute (RCC), Bikaner, Rajasthan 

Regional Cancer Centre, Pt. B.D. 
Shanna, POit Graduate InstItUte of MedIcal ScIencee, Rohtak, 
Haryana 

Civil Hospital Aizawl, Mlzoram 
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SHRI P. RAJENDRAN: Considering the reality that 
more and more men and women, and even children, are 
affected by this most disastrous disease, I would like to 
know whether the Government would consider to allot 
more amount for prevention and curing of cancer, and 
for research on cancer. How much is the aUotment for 
the last two years? 

OR. ANBUMANI RAMADOSS: SM, I ~o sNuethe 
concern of the han. Member. Cancer today is the costliest 
disease to treat. A lot of people have got cancer all over 
India-and most of them are poor people-due to the 
prevailing situations like smoking, environmental conditions 
and food habits. The Government is very much committed 
to improve the infrastructure and resources available to 
treat these patients. 

As far as the Tenth Plan budget is concerned, about 
As. 266 crore have been allocated for the 10th Plan to 
fight this disease. This year's Budget is As. 60 crore. 
For the last two years, the Budget allocation is 
approximately As. 114 crore (2002-03:60 crore, 2003-04: 
54 crare) for this disease. 

SHRI P. RAJENDRAN: Considering the increase of 
this disastrous disease and the number of cancer patients, 
I would like to know whether the Government has 
considered setting up of more diagnostics and treatment 
centres at district and taluka headquarters all over India, 
especially in the coastal areas of India, which are more 
affected. 

DR. ANBUMANI RAMADOSS: Today, we have about 
190 centres, both for diagnostics and for treatment of 
cancer in the country. Out of that about 90 centres are 
run by NGOs. Treatment-wise, mostly it is through Cobalt 
and linear accelerator. These machines are used for 
treating cancer patients. We have about 300 machines 
all over the country. Then again, it is not sufficient. We 
will be again improving the number of machines for 
treatment of cancer programme mostly centered to the 
Government hospitals in the coming years. 

SHRIMATI MANEKA GANDHI: Sir, 
questions to ask, with your permission. 

have two 

MR. SPEAKER: Make It (a) and (b), please. 

SHRIMATI MANEKA GANDHI: Firstly, considering that 
the breast cancer affects one in fifteen women, and in 
India it is one in eight women, Is It true that only As. 5 
Iakh have been kept for cancer 8WIIt'8n8II in the country? 
This is aomething that c.n be prevented with awa,.".... 

Secondly, we are never going to be able to stop 
cigarette companies from sale of cigarettes. Lung cancer 
is one of the main types of cancers. 

Is it possible to get cigarette companies to start lung 
cancer hospitals? 

DR. ANBUMANI RAMADOSS: Sir, regarding the first 
part of the /lon. Member's question, among women in 
India, the breast cancer as well as the cervical cancer 
are the highest. The Government, through various 
programmes, have been conducting a lot of Information, 
Education and Communication (lEG) activities. We have 
formed a new programme called the District Cancer 
Control Programme, where this will go to the rural areas, 
and in coordination with the NGOs available at the district 
level, any number of camps could be conducted. The 
Government is giving about As. 8,000 per camp for 
screening to these NGOs, and they can conduct any 
number of camps. There is no limitation as far as 
conducting the number of camps for IEC and screening 
purposes is concemed. 

As for the second part-the question is about the 
tobacco companies-the Government is playing a very 
active role to check and to prevent smoking in public 
areas, and also to prevent, through direct and indirect 
advertisements, selling of tobacco products to minors and, 
of course, selling of tobacco products within 100 metres 
of the educational institutions. All these regulations have 
been enforced from 1 st May and 1 st December onwards 
and the Govemment is closely monitoring It. 

Regarding the lung cancer hospitals, I think, we have 
to ask the tobacco companies and I am not in a position 
to answer this question. 

DR. CHINTA MOHAN: Sir, prevention is always 
better. Tobacco and gutka are causing cancer. Is there 
any plan before the Govemment to ban these items? 

DR. ANBUMANI RAMADOSS: As far as the 
Government is concerned, regarding tobacco we have 
enforced a lot of regulations, as I said earlier. Six 
regulations have been recommended and we have 
enforced four regulations out of them. Regarding the 
remaining two regulatiOns, in the cOming year we will 
enforce these regulations to prevent and check people 
from using these products. 

Regarding gutklJ, already there was a ban In certain 
States. The Supreme Court has lifted thIa ban, which 
came under the Prevention and Food Adulteration Act. 
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The Supreme Court has asked the Central Government 
to take any action on this. Sir, if I get any representations 
from any of the States wanting a ban on gut!rll, the 
Government will consider it. 

SHRI K. FRANCIS GEORGE: Sir, from the written 
answer and also the oral answer, I find that the 
Govemment is doing a lot financially to help the cause 
of combating cancer, but still it is not enough. We are 
getting a lot of representations almost daily to get 
assistance from the Prime Minister's National Relief Fund 
for the treatment of cancer. What I am suggesting is 
that, a few years back, the Regional Cancer Centre, 
Trivanclrum. . .. (Infflrruptions) 

MR. SPEAKER: You put a question. Please put it In 
the form of a question. 

SHRI K. FRANCIS GEORGE: Sir, I have to give a 
background because finance is a major issue in the 
treatment of cancer. A few years back, the Regional 
Cancer Centre, Trivandrum formed a programme called 
the Cancer Care for Life just for Rs. 101. This was 
promoted by the Regional Cancer Centre along wilh an 
advertisement agency called the Stark Communicationa, 
and a lot of people joined this. I do not know whether 
the scheme is still in force. Maybe a few more hundred-
rupees for the scheme will be required now. So, I would 
like to know whether the Govemment will consider 
directing all the Cancer Centres or under the Minist1'y 
itself forming a programme like this. This is not an 
insurance programme. This is a one-1lme payment and 
the person will be covered. . .. (Interruptions) 

MR. SPEAKER: Please be brief. 

SHRI K. FRANCIS GEORGE: Under this scheme, 
the person aHected will be sent abroad if the treatment 
is not available in our country. Will the Govemment 
consider forming a scheme like this nation-wide, enroDing 
students, Government employees and employees In the 
private sector? Will the Govemment form a scheme like 
this in consultation with the Regional Cancer Centre, 
Trivandrum? That is my question. 

DR. ANBUMANI RAMADOSS: Sir, we will see the 
programme occurring in the RCC, Trivandrum, and if it Is 
viable, we will consider taking it up. 

DR. R. SENTHIL: Sir, there are so many Regional 
Cancer Centres, as mentioned by the han. Minister. ~n 
spite of that, in many parts of the country like Dharmapuri 

districtm Tamil Nadu, people have to travel 150 krns to 
reach the nearest cancer centre. 

WHI the Government consider upgrading the elCisting 
district hospital to provide cancer detection facilities and 
radiotherapy facilities? This Is my first question. 

MR. SPEAKER: No, you are allowed only one 
question. It is a very good question. Do not dilute it. 

DR. ANBUMANI RAMADOSS: The hon. Member, who 
is also a medical doctor, has asked a very valid question. 
Now, the aim of the Govemment is to go down to the 
district level. We have a programme caned oncology 
programme In the National Cancer Control Programme 
whereby we are targeting the Govemment hoepitale at 
the district headquarters level. We have funda to upgrade 
the facilities for detection and for treatment of cancer. 

MR. SPEAKER: Only thing is that this should be 
Implemented. 

DR. ANBUMANI RAMADOSS: We are implementing 
it. We have a budgetary constraint also. 

MR. SPEAKER: You are lucky that you are on the 
same day .. the hon. Prime Minister. 

Shri Alok Mehta-Not present. 

This is strange. 

SHRI RAJNARAYAN BUDHOLlA: Mr. Speaker Sir, 
as per the list there tS only one Kamla Nehru Memorial 
Hospital in Allahabad in a State like Uttar Pradesh. 
Through you I would like to know from the Minister that 
by when the Govemment propoee to open an additional 
Cancer Centre especially in Bundelkhand region? 

{English} 

DR. ANBUMANI RAMADOSS: There are 20 Regional 
Cancer Centres (RCC) in our count1'y, and we are trying 
to bring more of them to have a target of at least one 
RCC in each State. In more populous States like Uttar 
Pradesh, we are trying to have two. So, we are going to 
consider having one more in Uttar Pradesh. 

SHRIMATI V. RADHIKA SELVI: Sir, the figure of the 
total number of cancer patients available was updated 
up to the year 2000 only. Why it is not validated after 
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that? Is there any wort<-in progress regarding this matter? 
Secondly. is there any programme or proposat to start a 
Cancer Research Centre in South Tamil Nadu? 

DR. ANBUMANI RAMADOSS: As it is. every year 
about seven to nine lakh new cases of cancer are being 
detected. Today. in our country we have about 2 to 2.5 
million cancer cases. Out of that. approximately four lakh 
people die every year. Regarding the concem of the han. 
Member. we will try to update the latest survey pertaining 
to cancer. About starting a Cancer Research Centre in 
South Tamil Nadu, we will try to consider the request. 

[Tl7InSI8lion} 

SHRI LAKSHMAN SINGH: Mr. Speaker. Sir. there is 
provision whereby financial help worth Rs. 30.000 is given 
to poor cancer patients out of Prime Minister's Relief 
Fund on recommendation of a Member of Parliament. 
Hon. Prime Minister is present here. I would like to know 
whether is there any proposal to increase the amount of 
assistance being provided to poor cancer patients on the 
recommendation of Members of Parliament. as the 
treatment of cancer has become very expensive? 

(English} 

MR. SPEAKER: It is not for you to answer. It does 
not arise out of this Question. 

[Translation} 

SHRI LAKSHMAN SINGH: Mr. Speaker. Sir. my 
question has not been answered. ... (InterrupfioM) 

MR. SPEAKER: Your question is not related to it. 

... (Interruptions) 

SHRI LAKSHMAN SINGH: Mr. Speaker. Sir, I want 
to know specifically whether there is any proposal to 
increase this amount? ... (Interruptions) 

MR. SPEAKER: For this you write a letter to him. 

... (Interruptions) 

SHRI LAKSHMAN SINGH: If letter is to be written. 
then what is the rationale behind asking the question 
here? 

(English} 

MR. SPEAKER: I have disaHowed your question, Are 
you happy? 

!Translation} 

DR. TUSHAR A. CHAUDHARY: Mr. Speaker, Sir, 
Cancer is a killer disease and its treatment is also very 
costly. There are three types of treatment for this disease 
and all the three are very costly. The first is Radiation 
Therapy. the second is Chemo Therapy and the third 
one is surgical treatment and it is available at district 
headquarters. If a poor v~lager suffers from this disease 
he has to go to 50 to 250 kilometres away for its 
treatment. When he cannot afford travel expenses, how 
can he bear its high treatment cost. I want to know from 
the Minister as to whether government propose to 
formulate any scheme to provide relief to the poor people 
from cancer? 

{English} 

DR. ANBUMANI RAMADOSS: Sir, I understand the 
concern of the hon. Member. Like I said, cancer is one 
of the costliest diseases to treat. But the equipments to 
treat this cancer are very costly. The cobalt machine 
costs approximately two to three crores of rupees and 
the cost of linear accelerator is anywhere between four 
to ten crores of rupees. The Govemment i8 trying Its 
best to support the Government hospitals in the initial 
phases to aet up this infrastructure to treat the.. patients 
free of cost. Since this is very expensive, initially we aAt 
targeting the State headquarters and district headquarters 
hospitals. 

[Trsns/ab'on} 

SHRI BRAJESH PATHAK: Hon. Speaker. Sir. a large 
number ot people in India belong to Dalit and weaker 
sections. Their financial position is not good enough to 
fight dreadful diseases like cancer. Expenses of treatment 
of various diseases have been bame by the government. 
Through you I would like to know from the hon. Minister 
whether Government propose to make arrangements to 
provide free of cost treatment of cancer exclusively to 
Dalit and weaker sectiona? 

{Eng/ish} 

DR. ANBUMANI RAMADOSS: Sir. already there are 
schemes like National Illness Relief Fund, Prime Minister's 
Relief Fund and also Health Miniater's Discretionary Fund. 
So, we are sanctioning a lot of funda for treating poor 
patients for cancer and other diseases. 

SHRI SHRINIWAS DADASAHEB PATll: Sir, I just 
knew from the hon. Minister that It is costly to have a 



11 DECEMBER 8, 2004 12 

cobalt unit installed and that Government is trying to go 
upto district level. I come from a rural area and Karad is 
the tBhsiI where the people have collected money In a 
cooperative way and opened one hospital, and a cobaJt 
unit has already been installed. They have already' spent 
about ,Rs. three crore. 

Since my coming into the Lok Sabha, for the last 
five years, I am pursuing one matter. There Is.a scheme 
of giving some subsidy to a cobalt unit which has been 
installed by private people or by cooperative institution. I 
have submitted the papers to the hon. Minister and the 
Department. but on technical grounds, so far they have 
been rejected. I want to know whether it will be possible 
to go upto I8hsillevel where a medical college Is there 
and a good hospital is opened and where cobalt treatment 
is being given. I want to know whether the matter can 
be reconsidered for giving some financial relief to the 
people who have privately collected money and 
established one hospital and have installed cobalt unit in 
it. . .. (Interruptions) 

DR. ANBUMANI RAMADOSS: Sir, I once again 
understand the concem of the hon. Member. We had a 
scheme called Cobalt Scheme. Recently we had upgraded 
our existing National Cancer Control Programme. Eartier, 
we had a scheme where we gave an assistance of Rs. 
1.5 crore to the Govemment hospitals for cobalt unit and 
Rs. one crore to the NGOs or the private sector for 
processing cobalt machine on a condition that the NGOs 
or the private sector people should treat certain patients 
free of cost. But that was not implemented property. Also, 
now we are more concemed about the poor patients In 
our country. We are trying to upgrade the Govemment 
facilities. So, we are giving priority to Government tacHities. 
We are trying to make a huge infrastructure in the 
Govemment sector so that lot more patients could get 
treated free of cost. Once this is achieved, then, maybe 
we could go to the scheme of supporting the NGOs. 

SHRI SHRINIWAS DADASAHEB PATIL: I have 
written to you about a particular case. 

MR. SPEAKER: You go and meet him. 

DR. ANBUMANI RAMADOSS: This is a policy 
decision. . .. (Interruptions) 

(Tmnslsfionj 

SHRI SHAILENDRA KUMAR: Allahabad has got one 
problem. 

{Englishj 

MR. SPEAKER: You suggest him to meet you. 

... (Intsrruptions) 

MR. SPEAKER: Plea.e ceoperate. I know the 
ifJ1)Ortance of this Question. I am trying to get to d 
aides. 

/TlII11sI8liDnj 

SHRI AVINASH RAI KHANNA: Hon. Speaker air, 
through you I would like to know from the MinIster that 
whether the UnionGovemment are aware of the fact 
that a number of quacks are looting the helpless patients 
in the name of providing treatment of the dreadful 
diseaae--cancer. And what action Union Govemment 
propose to take against such quacks? Punjab is a 
prosperous State but there Is no R.C.C. in that Stllte. 
Whether Union Govemment and your Minister have any 
scheme to open R.C.C. In Punjab? 

(Englishj 

DR. ANBUMANI RAMADOSS: Sir, as regards the 
first part of the question of the hon. Member, if we receive 
any report about certain people doing this quackery, we 
will take action. We are trying to make this Drugs and 
Magic Remedies Act which pertains to this. It is more 
stringent. We are going through the process of that. 

Regarding Punjab, I understand that no hospital with 
RCC status is there. Like I said eartler that we are trying 
to put one RCC in each State, we are trying to upgrade 
the facilities In PGI, Chandigarh as an RCC to cater to 
both' Punjab and Harvana. 

/TrsnaI6liDnj 

SHRI RAJESH KUMAR MAJHI: Mr. Speaker, Sir, 
Magadh sub·division headquarter of a densely populated 
State like Bihar is in Gaya where there is a medical 
college too. I would like to know from the hon. Minister 
as to whether the Govemment are inclined to open an 
additional regional cancer centre 88 per the scheme of 
the Central Govemment to accord approval to such centre 
in a phased manner in the densely populated State. 

(Englishj 

DR. ANBUMANI RAMADOSS: Sir, if there is no RCC 
in Bihar, definitely we will take up not one but two Rces 
because our Prime Minister is very concerned about the 
EAG Statee-Empowered Action Group States-which 
come under the lower parameters of the heahh sector, 
especially Bihar, U.P., Madhya Pradesh, Orissa, 
Rajasthan, Jhartchand, Chhattisgarh, Uttaranchal and the 
North-East. So, all the.e States are our priority and we 
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will take up not only RCCs but all other programmes 
also. . .. (Inltlrruplions) 

MR. SPEAKER: This is such an important subject. 
All sides of the House are concerned. Therefore, hon. 
Minister may be allowed and we shall all support and 
sympathise with him. He is trying his beat and he should 
do it further. Every section of the House, all of you are 
concemed. 

[Tf'Bnslation} 

SHRI HEMLAL MURMU: Mr. Speaker, Sir, I would 
like to kJ\ow from the hon. Minister as to whether the 
Govemment propose to take neceaary steps for effective 
Implementation of Centrally sponsored Cancer Eradication 
Programme in addition to open a cancer research centre 
in Jharkhand and if so, by when? 

{English} 

MR. SPEAKER: Is there any programme in 
Jharkhand? 

DR. ANBUMANI RAMADOSS: Sir, I have already 
answered this question while replying to the earlier 
Member. In Jhal1chand, there is no Regional Cancer 
Centre today. We have got • proposal from the State 
Govemment and we are considering it. By next year, we 
will start one RCC in Jharkhand. 

MR. SPEAKER: You have got a favourable answer. 

[Tf'Bns/a/ion} 

SHRI TUKARAM GANPAT RAO RENGE PATIL: Mr. 
Speaker Sir, people from rural a ..... generally auffer from 
cancer disease. But no civ" ho8pttaI located In a rural 
area as on date is adequately equipped to provide 
treatment to the cancer patients. People have to go all 
the way to cities like Mumbai and Puna to treatment. I 
would like to know from the hon. Minister as to whether 
the Government propose to provide a cancer deptt. 
equipped with doctors and medicines in every civil 
hospital. 

{English} 

MR. SPEAKER: You reiterate what you have said 
earlier. 

DR. ANBUMANI RAMADOSS: Sir, cancer treatment 
is in three phases -surgical procedures, racfiotherapy and 

chemotherapy. For these procedures, we need a pucca 
centre with lot of infrastructure and modem facilities. So, 
we have two programmes. One is District Cancer Control 
Programme whereby we are screening patients and bring 
those patients to these RCCs and other Government 
medical colleges, which we are supporting, whereby lot 
of poor patients are getting treatment in these centres. 

{Translallon} 

SHRI SHAILENDRA KUMAR: Mr. Speaker, Sir, there 
Is Kamla Neh~ Memorial Hospital built in memory of 
Nehru family in Allahabad of Uttar Pradesh. You have 
stated in your reply the quantum of central assistance 
due and being provided by the Government to several 
hospitals. . .. (Inltlrruptions) 

{English} 

MR. SPEAKER: Those who co-operate with the Chair 
will be ·noticed by the Chair. 

[Tnmslation} 

SHRI SHAILENDRA KUMAR: But no amount has 
been earmarked for Kamla Nehru Hospital whereas a 
large section of people in entire eastern U.P. consume 
beetle, Khaini and Gutkha which cause cancer of mouth. 
I would like to know whether Govemment propose to 
earmark additional amount for Kamla Nehru memorial 
hospital? 

Just now, Shri Brajesh Pathak has asked a question 
in reply to which you stated ... (Inmnuptions) 

{En~} 

MR. SPEAKER: You need not refer to it. 

... (Inltlrrupllons) 

{Translation} 

SHRI SHAILENDRA KUMAR: Mr. Speaker sir, this is 
linked with this question. ... (Infrlrrupllons) 

MR. SPEAKER: This is not related to that question. 

SHRI SHAILENDRA KUMAR: At present, c:iscretionary 
quota of the Chief Minister is not operational. Whether 
Govemment propose to provide fuN financial aaalstance 
to the cancer patients? 
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/EngIish} 

MR. SPEAKER: Mr. Minister, you answer only the 
first part of the hon. Member's question. 

... (Interruptions) 

DR. ANBUMANI RAMADOSS: Sir, regarding the 
Kamala Nehru Memorial Hospital in Allahabad, Uttar 
Pradesh (UP), it is a Regional Cancer Centre (RCC) for 
the State of Uttar Pradesh (UP). As I have already 
mentioned, we are trying to start one more RCC in UP. 
We have been giving Rs. 75 lakh for infrastructure building 
for all the RCCs in the country in the first two years of 
the Tenth Plan. In the remaining part of the Tenth Plan 
we have proposed to give a one-time grant of Rs. 3 
crore for all the RCCs for upgradation of its infrastructure, 
equipment and other facilities. We are already providing 
funds for it. 

MR. SPEAKER: Shri Rajagopal, please be brief and 
put a pointed supplementary. 

SHRI L. RAJAGOPAL: Hon. Speaker, Sir, what I 
would like to know from the han. Minister is this. Is the 
Government looking at banning asbestos in India, as it is 
one of the causes for cancer? 

Secondly, are the tobacco companies contributing any 
funds for the treatment and research of cancer, as 
tobacco is the main reason for cancer? 

MR. SPEAKER: Mr. Minister, answer only the first 
part of the hon. Member's question. 

DR. ANBUMANI RAMADOSS: Sir, regarding 
asbestos, a lot of poor people use it. As regards the 
issue pertaining to banning of asbestos, as a health issue, 
the Government certainly has not taken it up. It is an 
occupational hazard and people working in the asbestos 
factories are prone to lung cancer, but we are taking the 
enormity of the usage of asbestos. Mostly, poor people 
in the villages use it. Hence, I cannot take a decision on 
this issue. 

As regards the second part of his question about 
the tobacco industry supporting the health department, 
they are not providing any support. 

MR. SPEAKER: You have answered It. 

Shrimati P. SatheeCifevI. This would be the last 
supplementary on this particular Question. 

SHRIMATI P. SATHEEDEVI: Sir, a major portion of 
the cancer patients undergoing treatment from the RCC, 
Trivandrum is from the northern districts of Kerala. The 
Malabar Cancer Centre at T ellicherry in Kannur District is 
lacking facility to provide radiotherapy . 

Through you, Sir, I would like to know from the hon. 
Health Minister whether the proposal for starting a 
radiotherapy unit at Malabar Cancer Centre. Tellicherry 
would be allowed. . .. (InftJnuptions) 

MR. SPEAKER: How can the hon. Minister answer if 
hon. Members ask individual questions on specific 
matters? 

DR. ANBUMANI AAMADOSS: Sir, there was a 
proposal pending for a Malabar Cancer Centre at Kannu! 
under the Cobalt Scheme grant. As I have already stated, 
the Cobalt Scheme grant has been suspended In the 
private sector, and we are concentrating mostly on the 
Government sector. 

MR. SPEAKER: Hon. Members, I am very sorry. I 
have already allowed 16 supplementaries on this particular 
Question. 16 hon. Members have asked their 
supplementaries on this Question. 

... (Interruptions) 

SHRI B. MAHT AB: Sir, we are happy that you have 
allowed 16 hon. Members to put their questions. 

AIDS MedlelneNaeelne 

+ 
*102. SHRI V.G. MAHAJAN: 

SHRI ADHALRAO PATIL SHtVAJIRAO: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) the details about the number of AIDS patients in 
the country at present; 

(b) whether anti-AIDS medicine/vaccine being 
manufactured in the country is very cost effectiYe in 
comparison to the similar medicine being manufactured 
in other countries; and 

(c) if so, the details thereof? 

THE MINISTER OF HEALTH AND FAMILY 
WELFARE (OR. ANBUMANI RAMAOOSS): (8) to (c) A 
statement is laid on the Table of the House. 
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"""" 2 3 

(a) There are a cumulative total of i1,08O AIDS 
patients in the country reported by the end of October, 6. Chandigarh (UT) 991 
2004. The State-wise break-up of the same during the 

7. Delhi last three years is annexed. 925 

(b) and (c) The anti-retroviral medicines being 
8. Daman & Diu 

manufactured in the country are cost effective in 9. Oadra & Nagar Haveli 0 
comparison to similar medicines manufactured in other 
countries. The comparative coat of these medicines is 10. Goa 463 
given as follows: 

11. Gujarat 5152 
S1.No. Filed dca combinUon 01 PriaI oIIered by PriaI of I11III 

AM-1IInMrII drugs indian rnedicinII per 12. H~na 385 
PIIIImac:d:III PIIIIIII per yur 
Compns m i1 0Iher 13. Himachal Pradesh 199 
GM. 01 india counIIIIs 
perpllllNper 14. Jammu & Kashmir 2 .,.. 

15. Kamataka 2043 
1. Lamivudin8+ Rs. 5967.75 Rs. 9108 

Slavudine (30 mg)+ 16. Kerala 1769 
Nevirapine combination 

17. Lakshadweep 0 
2. lamivucline+ Rs. 6132.00 As. 9828 

Stavudine (40 mg)+ 18. Madhya Pradesh 1260 
Nevirapine combination 

19. Maharashtra 18494 
3. Lamivuclin8+ Rs. 10565 As. 15347 

Zidovudine+ 20. Orissa 128 

Nevirapine combination 21. Nagaland 645 

The anti-AIDS vaccine is still under trial and is not 22. Manipur 2868 
marketed so far anywhere In the world. 

23. Mizoram 97 
AnMnnw 

24. Meghalaya 8 
National AIOS ConhrJI Pl'OfPIIfTIIM, IndiII 

AIDS Cases in India (Repot1ed 10 NACO) 25. Pondicherry 302 

(As on 31s/ 0cI0btIr, 2OtU) 26. Punjab 292 

SI.No. State/UT AIDS Cues 27. Rajasthan 1089 

2 3 28. Sikkim 8 

29. Tamilnadu 40214 
1. Andhra Pradesh 9649 

2. Assam 225 30. Tripura 5 

3. Arunachal Pradesh 0 31. Uttar Pradesh 1383 

4. A & N Islands 33 32. west Bengal 2397 

5. Bihar 155 91080 
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{Translation} 

SHRI Y.G. MAHAJAN: Mr. Speaker Sir, I would like 
to ask the hon. Minister through you as to whether NGOs 
are receiving huge amount of assistance from donor 
agencies for AIDS control programme? If so, what are 
the details thereof? 

{English} 

DR. ANBUMANI RAMADOSS: Sir, till date, we have 
not got any details about NGOs, getting independent funds 
lor their programme for HIV. We have details about 
NGOs, where the Government is giving funds through 
the National AIDS Control Organisation (NACO). If the 
hon. Member wants further information on this issue, we 
can provide the details to him. 

(Translation} 

SHRI V.G. MAHAJAN: Mr. Speaker, Sir, I would like 
to know as to whether the Government have identified 
the locations in the country which are known as high risk 
groups? If so, what are the names of such places in 
Maharashtra. 

{English} 

DR. ANBUMANI RAMADOSS: Sir, I did not get the 
translation. 

MR. SPEAKER: Mr. Y.G. Mahajan, translation was 
not there. Please put your question once again to the 
hon. Minister. 

{Translation} 

SHRI V.G. MAHAJAN: Mr. Speaker, Sir, I would IiQ 
to know as to whether the Government have identified 
the locations in the country which are known as high risk 
groups? If so, what are the names of such places in 
Maharashtra. 

{Eng/ish} 

DR. ANBUMANI RAMADOSS: Sir, the 'high risk 
States' and 'high risk persons' have been categorised. 
The 'high risk States' or 'high incident States' are Tamil 
Nadu, Andhra Pradesh, Kamataka, Maharashtra, Manipur 
and Nagaland: and 'moderate incident States' are Gujarat, 
Pondiche1l'y and Goa. All other States are highly 
vulnerable. The 'high risk group', which we have 
categorised, Includes the commercial' sex wot1<ers, lorry 

drivers, truck drivers and the migrant labour. In fact, health 
care professionals, men having sex with men, and 
vulnerable youth fall in the category of 'high risk' section. 
As regards Maharashtra, we cannot give any details about 
that, but we know that in Maharashtra, Mumbai fans under 
the 'high risk group' category. 

MR. SPEAKER: Shri Adhalrao Patil Shivajirarr-Not 
present. I give the floor to Shrimati D. Purandeswari. 

SHRIMATI D. PURANDESWARI: Sir, I would like to 
know from the Minister, through you, if he is aware that 
there has been unscrupulous use of anti-retroviral drugs. 
which is having a negative impact on the AIDS patients, 
and if there is any national policy which the Government 
is contemplating to curb such practices. Secondly, would 
the Government like to make 'blood screening' mandatory 
during times of wedding to prevent wornen from being 
cheated? 

DR. ANBUMANI RAMADOSS: Sir, we have got some 
reports about the patients going through some reactions, 
when they have undergone this anti-retroviral therapy. 
Under this anti-retroviral therapy, we have three regimes. 
It is a mutli-drug regime. In fact, we have three regimes 
in that multi-drug regime. Maybe, some patients go 
through these reactions but there is no cause for alarm 
because there are not many reactions on this account; 
there are only a few reported reactions happening. In 
fact, the Govemment is committed to supply free anti-
retroviral therapy to one hundred thousand patients. 

Coming to the second part of her question, the 
Government has not taken any decision yet. This is a 
social issue. With the consensus of all, we have to go 
more in-depth into it, and then only, we could consider 
it. Till then, I do not think that we could take any view 
on this. 

SHRI G. KARUNAKARA REDDY: When Shrimati 
Sushma Swaraj, the then Health Minister in the NDA 
Government, visited Bellary, Karnataka, she had 
announced an 'AIDS-free BeUary Programme' in my 
constituency. I would like to know from the hon. Minister 
the details of the programmes launched, the details of 
the funds allocated, the details of the amount spent under 
this programme and the results that have been achieved 
so far. 

DR. ANBUMANI RAMADOSS: Sir, I will let the hon. 
Member know about these details. 
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SHRI SURESH PRABHAKAR PRABHU: Sir, the hon. 
Minister has laid a statement before the House in which 
he has stated that there are only 91,080 AIDS/HIV 
affected patients. Generally, we have been thinking that 
AIDS is a big problem. But looking at the figures, that is, 
91,000 patients affected by AIDS, it looks as if It is not 
.a problem at all. Is this the correct figure? Is the 
Government contemplating to take action to find out 
whether the number of patients could be far more in 
excess than what is reported here? If there are 91,000 
AIDS patients, then there are more than 91,000 people 
affected by other common diseases. 

There was an important question about the type of 
medicines which are prescribed for AIDS and whether 
those medicines are available in the country. The 
Parliament is going to debate, very 600n, a Bill on product 
patent. Once the product patent is introduced, is it 
possible that some of the medicines that we want to 
prescribe to patients would not be available at an 
affordable price? Is the Government thinking of invoking 
provisions whereby the medicines which are prescribed 
for AIDS patients are not protected by intellectual property 
rights so that the poor patients are not deprived of them 
and the medicines are available at an affordable rate? 

DR. ANBUMANI RAMADOSS: Sir, the hon. Member 
has put a very valid question concerning the enormity of 
the disease in our country. The Govemment figure states 
that there are approximately 91,000 known cases of HIV/ 
AIDS. There are two parts in this. One is the known 
cases and the other is the estimated cases. Prior to 
1998, we had only the known cases reported. Today, in 
a cumulative manner, the known cases of AIDS in our 
country are 91,000 and odd. However, according to a 
survey that was done in our country, we have 5.1 million 
estimated HJV/AIDS cases. Not only this, we are now 
going in for a reassessment of the HIVIAIDS 6tatus in 
our country, including the functioning of NACO, by an 
independent agency. Once that comes out, the queries 
of the hon. Member will be answered. We will get those 
figures in eight to ten months' time. 

As regards the second question, we have different 
regimes for Anti-retroviral therapy like Stavudine, 
Lamivudine. Nevirapine, Zidovudine, effervescence of 
which again is a TB drug. I can give a list of all these. 
Today, Indian manufacturers of generic ARDs are the 
lowest in the world, cost-wise. So, WHO has recognised 
these manufacturers to supply to India. People supply to 
South Africa because of the less expensive rates. There 
was a problem in between where one private company 

was de-listed by the WHO because of its faUing in the 
bio-equivalence test that was done. Recently again, two 
more companies have been de-listed. This has been the 
politics of the multinational companies which has been 
going on within themselves. We want the best n.dlcfne 
at the lowest rate for our people. We will take all steps 
regarding this to protect this sector for the Govemment 
use. 

·SHRI P. MOHAN: Sir, Hon. Health Minister has 
provided this House with information pertaining to the 
known cases of AIDS In the country Statewise. He has 
given a detailed reply and I am pained and shocked to 
note that the known cases of AIDS are more In Tamil 
Nadu and it touches 40,000 and more. I am anguished 
to find Tamil Nadu at the top in that list. Hon. Minister 
i8 also hailing from Tamil Nadu like me. I am equatJy 
pained because It is a shameful reflection that adequate 
measures are still needed. When we aU want Tamil Nadu 
to lead and top in various sectors this statistics put us to 
shame and pain. I would like to know from the han. 
Minister whether any special and area-specific programme 
in Tamil Nadu would be taken up to fight AIDS 
considering the large number of identified cases there. In 
the same breath I would like to ask the hon. Minister. 

{Translation} 

SHRI RAGHUNATH JHA: Mr. Speaker Sir, he should 
be asked to respond in the same language. 

/English} 

*SHRI P. MOHAN: Sir, just one minute Sir. I am 
completing. 

Sir, advertisements as part of campaign against AIDS 
put up over TV are found to be offending the sensibilities. 
By way of openly encouraging sex using condoms a kind 
of permissive outlook could be enhanced which could be 
counter productive. Whether the hon. Minister is aware 
that this kind of advertisements can also be a cause for 
the spread of this menace? 

DR. ANBUMANI RAMADOSS: Sir, I could answer 
the question in Tamil but since this is a technical issue, 
I would reply to it in English. 

MR. SPEAKER: Please give a very brief, pointed 
answer, though the supplementary was lengthy. There 
are many other hon. Members raising their hands. 

·English translation of the speech originally deUvered in Tamil. 
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DR. ANBUMANI RAMADOSS: Sir, I understand the 
concern of the hon. Member. In fact, he hails from my 
Siale, and we have equal responsibility. HIVIAIDS is a 
sligma in the society whereby there are not many people 
coming forward to report. 

In Tamil Nadu, awareness has reached a high level. 
A lot 01 people have reported this disease in Tamil Nadu. 
It IS not iust because Tamil Nadu has 40,000 known 
cases which is the highest in the country. but it is because 
in Tamil Nadu, a number of cases have been reported. 

As tar as HIV/AIDS is concerned, we all know that 
there is no cure. it could only be treated and prevented. 
So, the Government is taking all steps towards that 
direction. Like I said last week. in this House. we are 
going to have a lot of programmes tor spreading 
awareness about AIDS. In fact, we already have a lot of 
programmes for spreading awareness about AIDS. We 
are using the media, visual print, All India Raclio, and an 
Inter-Ministerial meeting was held under the chairmanship 
of hon. Prime Minister to look into this matter. We are 
looking at these vulnerable sections. At the youth level, 
we have School Talk Aid Programme and University Talk 
AId Programme. Of course, we are going to use four 
trains from four corners of the country for creating 
awareness about AIDS. 

MR. SPEAKER: Very goodl 

DR. ANBUMANI RAMADOSS: On the HIV, within the 
next six to eight months, there is going to be a huge 
dose of awareness programmes in our country to prevent 
and check this disease. 

SHRI TATHAGATA SATPATHY: Sir, I have three very 
pointed questions. 

MR. SPEAKER:~ut one question elaborately, 
comprising all the three questions. 

SHRI TATHAGATA SATPATHY: AIDS is a social 
problem. What is basically needed right now, like the 
hon. Minister said, is that you have to tell people, young 
students from schools and colleges about AIDS. I would 
like to know whether the Health Ministry has any 
programme to make students aware about AIDS and 
sexual education. The second part . ... (Interruptions) 

MR. SPEAKER: No second part. Let us have some 
sort of discipline. What is this? There is no three parts. 
So many hon. Members want to ask questions on this 
topic. 

SHRI TATHAGATA SATPATHY: I would put questions 
quickly, Sir. I want to know whether the Government of 
India is tying up in terms of scientHlc, technical or financial 
assistance with foreign researchers doing work in the 
field of AIDS vaccine and whether India is willing to be 
a guinea pig for foreign firms to try out their vaccine and 
medicines with AIDS patients, who are known to be 
affected by HIV positive. 

MR. SPEAKER: Shri Satpathy, this is not tair. 

DR. ANBUMANI RAMADOSS: Regarding the first part 
of the hon. Member's question, we have already answered 
it. We have School Talk Aid Programme. we have 
University Talk Aid Programme, and we had a preliminary 
discussion with the Ministry of Human Resource 
Development. We had an Inter-Ministerial meeting where 
we had requested the HRD Ministry to make heahh .. 
educatIon and spreading awareness of HIV a part of the 
curriculum at the school level. 

MR. SPEAKER: Mr. Minister, you do not have to 
repeat what you have already said. 

DR. ANBUMANI RAMADOSS: HIV awareness win be 
part of the environmental and public health issues. We 
are trying to do it at the curriculum level in the schools 
and colleges. 

The second part is about research. The Intemational 
AIDS Vaccine Initiative (IAVI) in coordination with the 
ICMR In India is trying to have a vaccine invented in 
India. The process is going on. In that, two vaccines are 
currently being processed. One is Adeno Associated Virus 
Vaccine. Phase I clinical trials will take place earty next 
year. 

MR. SPEAKER: I think, it is there in the answer 
alao. That you have already answered. 

DR. ANBUMANI RAMADOSS: Regarding guinea pigs, 
India is no more going to be a guinea pig land for any 
intematlonal or MNCs to have any sort of clinical trials 
without taking into account the ethical values and 
guidelines. We have a National Ethical Committee in 
place. We are making It even more stringent and foolproof. 
People cannot take India for gran~ to do any of these 
tests without going through norms and procedures. 
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(Translation! 

SHRI RAMDAS ATHAWALE: Mr. Speaker Sir, through 
you I would like to ask the hon. Minister that th~ figures 
given does not include even a single AIDS patient from 
Pondicherry, Dadra and Nagar Havell. There are only 
two patients in Daman and Diu and in Jammu and 
Kashmir. I want to know as to what treatment has been 
given to these patients who are very small in number in 
these States? 

My second question is that the State from where 
you hail have forty thousand 'AIDS' patients and there 
are eighteen thousand 'AIDS' patients in my State. In 
this context your State is on the top while my State is 
at on the second position and Andhra Pradesh and 
Gujarat are on the third and fourth position respectively. 

(English} 

MR. SPEAKER: What is your question? Are you sorry 
that your State is in the second position? 

... (Interruptions) 

(TranslatIon! 

SHRI RAMDAS ATHAWALE: What efforts are being 
made by the Government to reduce the number of 'AIDS' 
patients. What efforts are being made by the Government 
to reduce the number of 'AIDS' patients in the States in 
which the number of such patients is quite high? The 
number of 'AIDS' patients is less in Pondichery, Dadra 
and Nagar Haveli. ... (InftJnuptions) 

(English} 

MR. SPEAKER: He has been saying this all along. 

... (Interruptions) 

(Translation! 

SHRI RAMDAS ATHAWALE: What are the reasons 
for less number of patients therein whereas the number 
of such patients is quite high in other places? 

(English! 

MR. SPEAKER: You need not answer that. 

... (Interruptions) 

MR. SPEAKER: What do you wish to say? He is 
saying, why in some States, the number ;s low. 

... (Interruptions) 

DR. ANBUMANI RAMADOSS: I have said it earlier. 

MR. SPEAKER: You say that because ~our 
effective action, the number is low. 

... (Intsnuph'ons) 

DR. P.P. KOYA: Sir, I have a pointed question. We 
have seen the interest of the Members in the health 
sector. AIOS is a very important sector. We have to 
increase the awareness. The awareness has to be started 
from the Members. A lip service will not help. I would 
like to ask from the hon. Minister if he could have a 
project like the district level commiHees for health 
awareness Including the Members of this august body, 
on the model of MPLAD Scheme. 

DR. ANBUMANI RAMADOSS: I would like to thank 
the hon. Member for asking this question. I want to inform 
the hon. Member, through you, that the Parliamentary 
Forum on HIV has been doing a wonderful work about 
creating awareness. I would like to thank each and every 
Member for taking part in the Par1iamentary Forum activity. 
With your permission, I may say that this week, we have 
the Awareness Camp for all the MPs. The Health 
Awareness Week for aN the MPs is going on in Parliament 
House Annexe building. Hon. Speaker has inaugurated 
that. Through you, Sir, I request and urge upon all tho 
hon. Members to go and visit that. That is also a part of 
the awareness campaign. I am not in a position to decide 
whether this thing could be taken up through the MPLAD 
Scheme. 

SHRI AJOY CHAKRABORTY: May I know from the 
hon. Minister whether the Government Is considering to 
set up a special cell in all the hospitals including health 
centres in our country for providing free treatment facilities 
including free supply of medicine to the AIDS affected 
patients? 

DR. ANBUMANI RAMAOOSS: I have already 
informed that the Government has planned to treat 
1,00,000 patients 'ree of cost In the coming few years. 
For that we are going to Identity 16 hospitals by the end 
of this year and by the middle of next year, 50 hospitals 
are going to be Identified whereby patients are going to 
be treated. We just cannot treat these patients anywhere 
in any situation. ... (Interruptions) 
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MR. SPEAKER: You have already said that earlier. 

DR. ANBUMANI RAMADOSS: We need institutions 
where doctors have to be trained . ... (Inttlrruptions) 

MR. SPEAKER: He has already answered that in 
detail. 

... (Inltlrruptions) 

MR. SPEAKER: Put a new question. 

... (Interruptions) 

SHRI AJOY CHAKRABORTY: I had asked whether 
all the hospitals could be included. 

MR. SPEAKER: He has said that it is not possible. 
Only 16 hospitals could be identified. 

SHRI SURESH ANGADI: Most of the people in this 
country who are suffering from AIDS are poor and 
uneducated. Is the Government having any plans to 
educate the rural and farming community? The Minister 
should answer that. 

MR. SPEAKER: In one sentence you repeat what 
you have said. 

DR. ANBUMANI RAMADOSS: Sir, in the next six to 
eight months. there is going to be a massive awareness 
programme-multi-sectoral programme, multi-Ministerial 
programme-where we are going to infuse a huge 
awareness concept among all the people, including the 
rural masses and youth, to have awareness in HIV/AIDS 
status. 

SHRI S.K. KHARVENTHAN: Sir, we are very much 
worried that Tamil Nadu has stood first in AIDS. It is 
reported that out of a total of 91,080 AIDS patients, 
40,240 AIDS patients are in Tamil Nadu. 

The NGOs in Tamil 'Nadu are getting huge funds 
from the Health Ministry, Govemment of India and also 
from foreign countries for AIDS awareness programme, 
but this money is not being utilised properly; and all 
programmes are bogus. So, I want to know whether the 
Government of India is having any mechanism to check 
these NGOs about this AIDS awareness programme. 

DR. ANBUMANI RAMADOSS: As I have mentioned 
earter also, regarding the NGOs which are funded through 
the GoVernment, we have a mechanism to monitor and 

check them. But we do not have any mechanism to 
monitor the NGOs which are getting funds directly. After 
they go in through the FCR approval, we do not have 
any mechanism to check them. 

[Translation] 

SHRIMATI NIVEDITA MANE: Mr. Speaker, Sir, 
through you I would like to tell the hon. Minister that it 
costs more than Rs. 800 on conducting preliminary test 
of 'AIDS'. Whether the Government would provide for 
free of cost test facility to diagnose 'AIDS' or whether 
the Government are contemplating to give some 
concession in this regard? 

{English] 

MR. SPEAKER: He has answered it. 

[Translation! 

SHRIMATI NIVEOITA MANE: My second question is 
that the girl who is going to marry does not know that 
her would be husband is infected with 'AIDS' and after 
marriage she also gets Infected with 'AIDS'. Whether the 
Govemment would provide some financial help or facilities 
for treatment of such people? 

{English] 

MR. SPEAKER: Mr. Minister, you answer the second 
part of her question. 

DR. ANBUMANI RAMAOOSS: Sir, regarding the first 
part also, the Governm6nt is taking steps. 

MR. SPEAKER: You have answered it earlier. 

DR. ANBUMANI RAMADOSS: No, Sir. I am talking 
about testing. 

MR. SPEAKER: Okay. You are volunteering again. 

DR. ANBUMANI RAMADOSS: Sir, the Government, 
through NACO, is supporting 1,020 blood banks whereby 
free HIV kits are supplied to these blood banks allover 
the country for free testing. 

Regarding the second part of the question, I would 
submit that this is a social issue, this is an issue of 
broader prospective. We have to take a coHective decision 
on this. The Health Ministry alone is not sufficient to 
decide on this. 



29 Ontl AMwtIrs AGRAHAYANA 17, 1926 (Saks) to OUiJ6llons 30 

MR. SPEAKER: She wanted to know about some 
facilities for those girls who are going to get married. 

OR. ANBUMANI RAMAOOSS: In our country, only 
voluntary testing is permissible. ... (Intenuplions) 

MR. SPEAKER: Naturally, without a point, there is 
no question. 

... (IntefllJplions) 

DR. ANBUMANI RAMAOOSS: Sir. only voluntary 
testing is permissible in our country. So, we cannot force 
anybody. 

MR. SPEAKER: Now, Or. Sujan Chakraborty. 

This is the last Supplementary on this Question. 
Please put a pointed question. 

DR. SUJAN CHAKRABORTY: Sir, while this entire 
situation is of open economy, while the sex also is a 
commodity in the entire region this sort of trouble is going 
to mount up in spite of the awareness campaigns. 

My specific question is this. What are the rehabilitation 
proposals or the packages that the Government is going 
to consider for those who are affected by HIVIAIDS? 

MR. SPEAKER: Is there any rehabilitation package 
for those who are affected by HIVIAIDS? 

DR. ANBUMANI RAMAOOSS: We have a lot of 
packages going on. We have the Community Care 
Centres. About 51 Community Care Centres are already 
functioning, whereby the NGOs take care of the HIVI 
AIDS patients. They take care of the treatment and 
nutritional foods. Everything is taken care of. 

But these 51 Centres all over the country are 
not enough. The Government Is trying to increase the 
number. 

Export of Colr Producta 

*103. SHRI AVTAR SINGH BHAOANA: Will the 
Minister of AGRO AND RURAL INDUSTRIES be pleased 
to state: 

(a) the details of the coir products exported during 
the last three years and the foreign exchange earned 
during the said period, year-wise, State-wise and item-
wise; 

(b) whether the Union Government proposes to 
restore the minimum export price for coir products which 
was scrapped last year; 

(c) if so, the details thereof; 

(d) if not, the reasons therefor; 

(e) the total manpower engaged in the coir industry 
as on date, State-wise; and 

(f) the measures being taken to boost the export of 
coir products? 

{Tl1InsMlionJ 

THE MINISTER OF SMALL SCALE INDUSTRIES 
AND MINISTER OF AGRO AND RURAL INDUSTRIES 
(SHRI MAHA VIR PRASAD): (a) to (f) A Statement is 
placed on the Table of the House. 

(a) The details of coir and coir products exported and the amount of foreign exchange (FE) earned during the last 
three years, year-wise and category-wise, are furnished below: 

(Quantity in Metric Tonnes) (Amount of FE Rs. lakh) 

Item 2001-2002 2002-2003 2003-2004 

Quantity Amount Quantity Amount Quantity Amount 

2 3 4 5 6 7 

Handloom Mats 26147.89 17009.85 33058.74 20711.80 36306.99 22133.89 

Tufted Mats 7129.54 4112.36 6429.05 3434.74 11n2.50 6359.54 
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1 2 3 

" 

Coir Yarn 13206.90 3728.60 

Handloom 4423.27 2921.03 
Mattings 

Coir Rugs 1329.97 1039.n 

Coir Pith 13725.65 1014.34 

Coir Gaotaxtiles 1752.05 780.13 

Powerloom Mats 686.51 458.19 

Rubberised Coir 454.62 350.37 

Powerloom 274.05 226.18 
Mattings 

Coir Fibre 1010.30 122.13 

Coir Rope 348.64 108.04 

Coir other sorts 272.90 106.81 

Curled Coir 512.52 80.63 

Total 71334.81 32058.43 

State-wise details of exports of coir are not centratly 
maintained. 

(b) to (d) The restriction of Minimum Export Price 
(MEP) for export of coir and coir products was withdrawn 
by the Government on 9th April, 2002. The decision to 
withdraw the restriction of MEP was taken in the larger 
interests of the coir Industry, after due consideration of 
various relevant issues. The restriction of MEP for any 
product, including coir and coir products, being exported 
has not been continued in either the EXIM Policy 2002-
07 or in the latest Foreign Trade Policy (September, 2004-
March, 2007) of the Union Govemment. There is no 
proposal under consideration of the Government to 
reintroduce the restriction of MEP on export of colr and 
coir products. After dispensing with the condition of MEP, 
there has been an overall increase in terms of both 
total amount and quantity of exports of coir and coir 
products. 

(e) The State-wise details of workers associated with 
the COlr industry are as under: 

4 5 6 7 

11482.48 2996.78 12364.43 3498.71 

4m.63 3191.41 4545.56 2838.66 

1327.08 932.41 1694.56 1071.36 

21064.19 1493.00 29179.35 1975.92 

2140.68 985.22 2599.54 1184.74 

954.85 585.52 1026.28 672.13 

535.23 403.42 461.75 334.67 

183.16 111.78 309.04 215.44 

1036.87 103.80 1120.75 142.44 

332.40 102.05 308.88 111.46 

372.86 138.55 490.21 197.90 

492.37 80.05 76.64 14.02 

84182.59 35270.53 102256.48 40750.68 

SI.No. Name of State Employment 
(number of workers) 

1. Kerata 4,33,000 

2. Tamil Nadu 72,840 

3. Andhra Pradesh 41,400 

4. Kamataka 18,000 

5. Orissa 6,520 

6. Other States 14,900 

Total 5,86,660 

(f) In order to boost the export of coir and colr 
products, the Government has taken the following 
meaaures: 

(i) A scheme titled -Extemal Market Development 
Assistance- has been introduced in 2000-01 to 
provide financial aaelstance to amall exporters 
in the coir sector. This aaeistance consists of 
providing Govemment grants to ~t major part 
of the expenditure on air travel and rental8 of 
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stalls by exporters and their delegations to 
partioipate in buyer-seller meets, trade fairs and 
exhibitions abroad. The scheme also provides 
financial assistance to individual small exporters 
for undertaking sales-cum-study tours and 
participation in trade delegations, trade fairs, 
exhibitions. etc .• abroad. 

(ii) The Coir Board of the Government simiJarly 
partiCipates in trade fairs/exhibitions, product 
promotion programmes and catalogue shows 
abroad. in order to promote export of products 
which do not get otherwise displayed by 
individual exporters. etc. 

SHRI AVT AR SINGH BHADANA: Hon. Speaker Sir, 
in his reply the hon. Minister has said that considerable 
amount of foreign exchange has been eamed from export 
of all types of coir and coir products but foreign exchange 
earning from export of rubberized and coloured coir 
instead of increasing has declined. What are the reasons 
thereof? The measures being taken to make it up in 
future? 

SHRI MAHAVIR PRASAD: Mr. Speaker sir. through 
you I would like to inform the hon. Member that a 
comprehensive reply of the question has been given in 
which it has been stated as to how much overall increase 
in our coir production has been recorded and the factors 
which can be attributed to this increase and the measures 
taken in this regard. Besides the Government have started 
some schemes for promotion of coir industry namely 
Export market promotion. Domestic market promotion, 
Research and Development Production and development 
coir scheme and Mahila coir scheme. The hon. member 
has asked that less coir is being produced in our country. 
Mr. Speaker sir, I have some figures though which the 
hon. Member will come to know as to what steps are 
being taken to increase employment opportunities and 
development of coir industry. 

Mr. Speaker sir. in the year 2001-2002. 5.41 lakh in 
2002-2003. 5.56 lakh and in 2003-2004, 5.86 lakh people 
were working in this industry. So far as coir production 
is concerned, during the year 2001-2002 coir worth Rs. 
1320 crore. during the year 2002-2003 coir worth Rs. 
1490 crore and during the year 2003-2004 coir worth Rs. 
1750 crore was produced. The total value of export from 
this Industry during the year 2001-2002 has been Rs. 
320 crore. . .. (InhJnuptions) 

{English] 

MR. SPEAKER: That you have mentioned in your 
written statement. Those figures are there in your 
statement. 

[Tmns/slion} 

SHRI MAHAVIR PRASAO: Mr. Speaker air. theee 
figures are not in the reply given to the original question 
that is why I am giving these figures separately. During 
the years 2002-2003 and 2003-2004 export worth Rs. 
352 crore and Rs. 407 crore was made. Though this 
industry is facing a number of problems even then colr 
industry is progressing and developing. ... (Inlflnuptlons) 

{English} 

MR. SPEAKER: Please look at the clock. 

... (Intenuptions) 

MR. SPEAKER: Now, Mr. Annasaheb M.K Patil. 

SHRI ANNASAHEB M.K. PATll: Mr. Speaker, Sir 
... (Interruptions) 

MR. SPEAKER: Sorry. I made a mistake. Yes, Mr. 
Bhadana, please ask your second Supplementary. 

[Tmns/stion} 

SHRI AVTAR SINGH BHADANA: Mr. Speaker Sir, in 
the reply it has been stated that ... (InhJnuptioI7$) 

{English} 

MR. SPEAKER: You have got a very comprehensive 
reply. Level It. 

Now. Mr. Annasaheb M.K. Patil, please ask your 
Supplementary. 

SHRI ANNASAHEB M.K. PATll: Sir, Kerala is a State 
where coconut Industry and the rubber industry are the 
basic small-scale industries, where a huge number of 
workers are working. So, the product is to be promoted 
for export. 

[Tmnsl8tion} 

Therefore. I want to know about the performance of 
the Govemment for the last six months under the four 
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activities i.e. Trade fairs and exhibitions etc. undertaken 
through the Coir Board? 

SHRI MAHAVIR PRASAD: Mr. Speaker, Sir, I would 
like to inform the hon. Member that during the last six 
months coir industry has progressed a lot. Besides this 
the Government has given figures in reply to the original 
question. If the hon. Member goes through the reply to 
the question, he will come to know as to what extent 
coir industry has developed and progressed. 

WRITTEN ANSWERS TO QUESTIONS 

Boost to Rural Telephony 

·104. SHRI K.S. RAO: 
SHRI RAYAPATI SAMBAS IVA RAO: 

Will the Minister of COMMUNICATIONS AND 
INFORMATION TECHNOLOGY be pleased to state: 

(a) whether the TRAI have formulated a policy to 
boost the growth of Telecom Services in rural areas as 
reported in the 'Statesman' dated October 28, 2004; 

(b) if so, the details thereof; 

(c) the States where these telecom projects will be 
undertaken; 

(d) the gap at present between rural and urban 
telephony; and 

(e) the time by when the telephone servicea are 
likely to be provided in all the rural areas of the country? 

THE MINISTER OF COMMUNICATIONS AND 
INFORMATION TECHNOLOGY (SHRI DAYANIDHI 
MARAN): (a) and (b) No, Sir. TRAI has issued a 
consultation paper on 'Growth of T e\eeom Services in 
Rural India' on 27th October 2004 inviting opinion/ 
comments of stakeholders by 30th November, 2004. 

The consultation paper covers issues relating to rural 
telecommunication such as availability of telephone 
facilities in rural areas, increasing gap in urban and rural 
teledensity. upgrading the rural connectivity from voice 
and low speed data transfer to Broadband connectivity 
etc. 

(c) The consultation paper issued by TRAI addresses 
the Issue of rural telecommunication at National level and 
Is not specific to any particular State. 

(d) As on 30.9.2004, the rural teledenslty is 1.66% 
as against urban teJedenslty 0' 24.08%. 

(e) Telephone services are likely to be provided in 
all the rural areas of the country by November, 2007 88 
per tender terms and conditions, finalised recently by the 
Administrator of the Universal Service Fund. 

Nutritional Anaemia 

·105. DR. M. JAGANNATH: 
SHRI KINJARAPU YERRANNAIDU: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether 3 out of 4 children under 3 years of age 
suffer from nutritional anaemia; and 

(b) if so, the reasons 'or no budgetary commitments 
for implementing the National Nutrition Policy? 

THE MINISTER OF HEALTH AND FAMILY 
WELFARE (DR. ANBUMANI RAMADOSS): (a) The 
Registrar General of India is responsible for carrying out 
the census. No such data is available in the census. 

The second National Family Health Survey carried 
out in the year 1998-99, provides information on fertility, 
mortality I family planning and important aspects of 
nutrition, health and health care. The Intemational Institute 
for Population Sciences coordinated the survey, which 
collected information from a nationally representative 
sample of more than 90,000 ever married women age 
15 to 49 years. 

As per in'ormation available, 5.9% 0' male children 
and 4.8 per cent of female children under the age of 3 
years suffer from severe anaemia. 3.2%, 6.3% and 5.6% 
of children in the age groups 6 to 11 months, 12 to 13 
months and 24 to 35 months respectively suffer from 
severe anaemia. A total of 5.4% of children under the 
age of 3 years suffer from severe anemia. 

Nutritional anemia is important because nutrition is 
an issue of survival, health and development for current 
and succeeding generations. Good nutrition is, the material 
basis for human resources development. Children born 
underweight have Impaired Immune 'unction and increases 
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risk of diseases such as diabetes and heart disease in 
their later life. Malnourished children tend to have low 
1.0. and impaired cognitive ability affecting their school 
performance and productivity in their later life. Therefore, 
the nutritional health in all age groups represents a 
national economic asset. 

To rectify the situation, the Govemment has laid out 
the 10th Five Year Plan goals which are: 

1. Screening of all children for anemia and 
appropriate treatment of those found anemic. 

2. Universal screening of pregnant women for 
anemia. 

3. Reducing prevalence of anemia by 25% and 
moderate and severe anemia by 50% in children. 

The existing interventions for children are: 

i. Reproductive and Child Health Programme: Iron 
and Folic Acid is given to all zero to two year 
old. 

ii. Integrated Child Development Services Scheme: 
Children in the age group 0 to 6 years receive 
supplementary nutrition. 

iii. Pradhan Mantri Gramodaya Yojana (PMGy): This 
scheme was launched in 2001 for timely 
introduction of complementary food to children 
in the age group 6 to 36 months. 

For implementation of all these interventions, the 
National Nutrition Policy was formulated. 

(b) The National Nutrition Policy states that nutrition 
affects development as much as development affects 
nutrition. Integrating nutritional concems in development 
policies and programmes of the Govemment was the main 
thrust of the National Nutrition Policy. It identified a series 
of actions to be undertaken by various concerned 
departments/Ministries of the Government in different 
spheres like food production, food supply, health and 
family welfare, education, information, rural development, 
women and child development, people with special needs 
and monitoring and surveillance. It was the commitment 
of the Government for several Ministries/Departments. 
Various Ministries/Departments have been contributing to 
the goals of the National Nutrition Policy through their 
respective programmes. The budgetary support for 
different programmes particularly the Integrated Child 
Development Services Scheme of the Department of 

Women and Child Development, Reproductive and Child 
Health Programme of Department of Family Welfare, 
National Iodine Deficiency Disorders Control Programme 
of Department of Health, Universalization of Primary 
Education of Department of Elementary Education and 
Literacy, various poverty alleviation and employment 
generation programmes has substantially increased over 
the years. 

Patent Rights for Ayurveda 

*106. SHRI VARKALA RADHAKRISHNAN: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether the Govemment is aware that many 
foreign countries have established Ayurveda Universities 
and about to get patent rights over traditional Indian 
systems of therapeutic practices; 

(b) if so, the details thereof; 

(c) the steps initiated by the Government/proposed 
to be initiated to get patent rights for Ayurveda 
preparations; and 

(d) if not, the reasons therefor? 

THE MINISTER OF HEALTH AND FAMILY 
WELFARE (DR. ANBUMANI RAMADOSS): (a) to (d) 
There is no information regarding establishment of 
Ayurveda Universities in foreign countries, although 
Ayurveda as a subject is being taught in many countries. 
As per provisions of the trade related intellectual property 
rights, patents can be held by individuals and 
organisations for developing products and processes, 
which reveal non-obviousness, industrial use and novelty 
and cannot be granted for which prior knowledge already 
exists. 

In order to prevent misappropriation of traditional 
knowledge of the Indian Systems of Medicine, Govemment 
of India have initiated a project called the Traditional 
Knowledge Digital Library (TKDL). The medicinal usage 
of plants and formulations described in the ancient texts 
are being digitalised under the project in five international 
languages i.e. English, French, German, Spanish and 
Japanese, for references of patent offices, intemationally 
with a non-disclosure agreement so that the applications 
seeking patent by suppressing factual information are 
rejected at the examination stage itseH. Digitalization of 
36,000 Ayurvedic formulations has already been completed 
in the first phase. 
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Contaminated Blood 

·107. SHRIMATI O. PURANDESWARI: 
SHRI MOHAN RAWALE: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether UK has exported thousands of blood 
product samples potentially contaminated with a human 
form of mad cow disease to 11 countries including India; 

(b) if so, whether atleast 5 to 6 countries have been 
identified as most at risk from the blood products; 

(c) if so, the extent to which these reports have 
been found true; 

(d) whether the Govemment has inYt stigated these 
reports; 

(e) if so, the findings thereon; 

(f) whether the Govemment has received any reports 
from the WHO in this regard; and 

(g) if so, the steps the Govemment has taken to 
check such imports? 

THE MINISTER OF HEALTH AND FAMILY 
WELFARE (DR. ANBUMANI RAMADOSS): (a) to (9) A 
news item captioned 'UK sent bad blood to India' 
appeared in various National Newspapers in India on 28th 
September 2004. These newspapers alleged that Brilain 
had exported human blood products contaminated with 
human form of mad cow disease to 11 countries in late 
1990 and that 5 to 6 countries have been identified as 
most at risk from the said blood products. 

However, on enquiry, the British High Commission 
intimated that only a small quantity i.e. 22 vial. of human 
normal immunoglobulin batch no. VGC 085 were supplied 
to india on 14th November 1997. India has been identified 
as one of the countries where the infectivity level of 
batches was either too low or quantity supplied too small 
for any patient t) have passed the 'at risk' threshold as 
per new UK criteria, necessitating, the need for public 
health precautions. The report thus appear to be 
exaggerated. 

On inquiry, it was ascertained that MIs Bio Products 
Laboratory, U.K. supplied 22 vials of vlgam-S 5 9 (Human 
Normal Immunoglobulin) lot no. VGC 085, mfg. Date July 

97 and expiry date August 99 to MIs Genaxx Chemicals 
Pvt. Ltd., N·26. Malviya Nagar, New Deihl· 17. 

As per Information available from WHO, there is no 
credible instance of transmission of Variant Creutzfeldt-
Jakob Disease (vCJD) through blood products. The 
National Institute of Mental Health and Neuro Sciences, 
Bangalore, has also reported that no case of vCJD is 
reported from India till date. So far, the Govemment has 
not received any report of incidence of vCJD disease 
through blood products in this country. 

Further, on enquiry, it has also been clarified that 
the blood product manufacturers In U.K. are now using 
imported plasma from USA since 1998 to manufacture 
blood products in order to avoid the risk of vCJD. 

Revamping Khadl and VIII-ae Industries 
Commission 

*108. SHRI DEVENDRA PRASAD YADAV: 
SHRI ALOK KUMAR MEHTA: 

Will the Minister of AGRO AND RURAL INDUSTRIES 
be pleued to &tate: 

(a) whether the Govemment has taken a decision to 
revamp the Khadi and Village Industries Commission 
constituted under the Parliamentary Act of 1957; 

(b) if so, the reasons therefor; 

(c) whether it has proposed to constitute an expert 
group for this purpose; and 

(d) if so, the details thereof alongwith its terms and 
conditions? 

THE MINISTER OF SMALL SCALE INDUSTRIES 
AND MINISTER OF AGRO AND RURAL INDUSTRIES 
(SHRI MAHAVIR PRASAD): (a) and (b) In the National 
Common Minimum Programme, the Govemment has 
declared to revamp the Khadi and Village Industries 
Commission (KVIC). This has been necessitated mainly 
because of the steep decline in employment In the khadi 
sector and nearly stagnant sales of Khadi over the years, 
the need to take effective meuures to introduce modem 
management practices In the KVIC and make the khadi 
products competitive in the globalised economy and to 
enable the Government to generate more employment 
opportunities in the rural areas through the schemes, 
projects and other activities of the KVle. ,Towards this 
objective, the Govemment has dissolved the Commission 
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with effect from 14 October, 2004 in exercise of its powers 
under section 25 (1) of the KVIC Act, 1956. 

(c) and (d) By an order dated 01 December 2004, 
the Government has set up a ten Member Expert 
Committee under the chairpersonship of Shri D.M. 
Sukthankar, Former Secretary to the Government of India 
and Former Chief Secretary, Government of Maharashtra, 
with the following terms of reference: 

(i) to review the existIng structure, functioning and 
performance of the KVIC since its inception; 

(ii) to review the Khadi and Village Industries 
Commission Act, 1956 (No. 61 of 1956), KVIC 
Rules, 1957 and the Regulations made 
thereunder and to recommend restructuring, 
alongwith modifications, if any, in these statutes, 
to achieve the objectives of (a) development of 
Khadi and Village Industries (KVI) and (b) 
making KVIC a more professional and effective 
body for implementation of the existing KVI 
programmes/schemes and/or launching new 
programmes/schemes with a view to enhancing 
employment and income generation in the rural 
areas and expanding the markets for (including 
export of) Khadi and Village Industry products; 
and 

(iii) to recommend any other measure(s) considered 
necessary by the Committee to revamp the KVIC 
and to launch new, appropriate programmes! 
schemes. 

The Committee is expected to submit its report within 
60 days from the date of its first meeting. 

ScIIrclty of Yellow Fever Vaccine 

-109. SHRI JUAL ORAM: WHI the Minister of HEALTH 
AND FAMILY WELFARE be pleued to state: 

(a) whether the Government is aware of severe 
scarcity of yellow fever vaccine in the country; and 

(b) if so, the steps taken to remove its shortage in 
the Government hospitals? 

THE MINISTER OF HEALTH AND FAMILY 
WELFARE (DR. ANBUMANI RAMADOSS): Ca) and (b) 
The annual requirement of Yellow Fever Vaccine in the 
country is 50,000 doses approximately. As far as 
indigenous production is concerned, Yellow Fever Vaccine 

is produced in the country only at Central Research 
Institute (CRI), Kasuali. The maximum annual production 
of this vaccine at CRI, Kasuali, for the past three years 
has been about 18,000 doses per year. The production 
of Yellow Fever Vaccine at CRI, Kasuali, therefore, has 
not been adequate to meet the annual requirements of 
the country. As a result, the vaccine is being procured 
from outside through World Health Organisation (WHO) 
to ensure that there is no shortage of this vaccine in the 
country. From 2001·02 to 2003·04, each year almost 
50,000 doses have been procured through WHO In 
addition to the indigenous production of vaccine at CRI, 
Kasuali. 

In the year 2004-05, against a total of 50,000 dosea, 
which is being procured through WHO. 15,000 dose. of 
vaccine have already been received. The above 
procurement along with the Indigenous production in CRI. 
Kasuali, should be adequate to meet normal annual 
requirement. 

(Tf1lI7s/stionj 

Kidney Racket 

*110. SHRIMATI KARUNA SHUKLA: 
SHRI MANJUNATH KUNNUR: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether the Government proposes to enact new 
laws to amend Kidney Transplantation Act so as to take 
action against the persons involved in illegal removal and 
transplantation of kidney as reported in the 'Rashtrlya 
Sahara' dated October 2, 2004; 

(b) whether cases of illegal human organ 
transplantation has also come to the notice of the 
Government; 

(c) if so, whether some prestigious hospitals in the 
country are also involve in the above such activities; 

(d) if so, the narnes of such hospitals, State-wise; 

(e) the action taken/proposed to be taken by the 
Government against such hospitals; 

(f) whether several gangs are operating In this trade 
of clandestine kidney/organ transplantation; 
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(g) if so, whether the Government proposes to 
conduct an enquiry into the matter, and 

(h) if so. the details thereof? 

THE MINISTER OF HEALTH AND FAMILY 
WELFARE (DR. ANBUMANI RAMADOSS): (a) to (h) 
Some cases of alleged illegal transplant of kidneys have 
come to the notice of the Govemment of India. The news-
report in the "Rashtriya Sahara" dated 2nd October, 2004, 
pertains to some such cases of alleged illegal transplant 
of kidneys in Delhi. 

In regard to the above news item, Delhi Police has 
registered five FiRs during this year in respect of iHegal 
kidney transplantation in Research & Referrat Hospital, 
New Delhi; Indraprastha Apollo Hospital, New Delhi; and 
Sir Ganga Ram Hospital, New Delhi. As a result, ten 
people have been arrested by the Delhi Police. The cases 
are currently under investigation by the Deihl Police. 

As regards other instances, action has been taken 
by the Government of Maharashtra under the 
Transplantation of Human Organs Act, 1994, against a 
doctor of Bombay Hospital, Mumbai. The matter is sub-
judice. The Government of Punjab has also taken action 
against the Ram Saran Dass Kishori Lal Charitable Trust 
Hospital. Amntsar, under the Transplantation of Human 
Organs Act. 1994. The Punjab Government has further 
decided to form a high power Committee under the 
ChaIrmanship of Chief Secretary to Government of Punjab 
to review and make suggestion and has issued Guidelines 
to protect the donor from exploitation. 

Sale and purchase of human organs including kidneys 
is banned under the provisions of the Transplantation of 
Human Organ Act, 1994. The Act contains stringent 
provisions for punishing anyone who commits such 
offences. Under Section 13 of the Transplantation of 
Human Organs Act, 1994, the Central and State 
Governments are empowered to appoint Appropriate 
Authorities for the purpose of the Act who are empowered 
to investigate any complaints of breach of provisions of 
the Act including those pertaining to sale and purchase 
of human organs, including kidney. The Director General 
of Health Services is the Appropriate Authority appointed 
by the Central Government in respect of Union Territories 
including the National Capital Territory of Delhi. However, 
in respect of the States, action under the Transplantation 
of Human Organs Act, 1994, has to be taken by the 
concerned Appropriate Authority. 

As far as amendment in the Transplantation of 
Human Organs Act, 1994, is concerned, a Committee 
has been constituted by the Ministry of Health & Family 
Welfare, Govemment of India, in September, 2004, under 
directions of Delhi High Court in Case No. WP(C) 813/ 
2004, to look into various aspects relating to 
transplantation of human organs and to suggest corrective 
measures. The Committee has been asked to give its 
report by January, 2005. 

{English} 

TI.. with RUllla 

*111. SHRI MANORANJAN BHAKTA: 
SHRI B. MAHTAB: 

wm the Minister of EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether the Government has signed any 
agreement with Russia to liberallse visa norms between 
the two countries; 

(b) If so, the details thereof; 

(c) whether any agreement has also been signed in 
the field of atomic energy and space technology, recently; 

(d) if so, the details thereof; 

(e) the details of other sectors where such 
agreements have been signed; and 

(f) the benefits likely to be accrued from such 
agreements? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): (a) Yes, an 
agreement hae been signed with Russia to liberalize visa 
norms between the two countries. 

(b) During the visit of H.E. Mr. Vladimir Putln to 
India, an Agreement between the Republic of India and 
the Russian Federation on mutual travel regime by holders 
of diplomatic and official (Service) Passports was signed 
on 3.12.2004. 

(c) Two agreements in the field of space cooperation 
have also been signed with the Russian Federation. 

(d) The following two agreements in the field of space 
cooperation were signed during the visit of ithe President 
of the Russian Federation on 3.12.2004: 
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(i) Agreement between the Government of the 
Republic of India and the Government of the 
Russian Federation on Cooperation in the field 
of Exploration and Use of Outer Space for 
Peaceful Purposes. 

(ii) Agreement between the Government of the 
Republic of India and the Government of the 
Russian Federation on long term cooperation In 
the field of joint development, operation and 
utilization of the Russian Global Navigation 
Satellite System GLONASS for peaceful 
purposes. 

(e) A Joint Declaration was signed between the 
President of the Russian Federation and the Prime 
Minister of India and AgreementsIMoUs in the fields of 
inter-city cooperation, banking, energy and institutional 
cooperation were also signed on 3.12.2004. 

(f) These AgreementslMoUs are expected to lead to 
mutually beneficial cooperation in their respective sectors. 

Indian. MI •• lng In Iraq 

'112. SHRI PRABODH PANDA: WID the Minister of 
EXTERNAL AFFAIRS be pleased to state: 

(a) whether a large number of Indians who had gone 
to Iraq for taking up jobs there have gone missing; 

(b) whether a number of Indians who had gone to 
Iraq for taking up jobs have also been kidnapped; 

(c) if so, the number of such Indians who went 
missing and kidnapped during the last three years and 
the current year; and 

(d) the efforts being made by the Government to 
trace them out? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): (a) No, Sir. 

(b) and (c) Four Indians were kidnapped in Iraq this 
year. In April 2004, kidnapping of an Indian national was 
reported alongwith nationals of some other countries and 
they were released after a few hours. Three Indian truck 
drivers were taken hostage on 21 July, 2004 and were 
released on 1 September, 2004. There are no other 
reported cases of Indians missing or kidnapped in Iraq 
during the last three years. 

(d) Does not arise. 

Hepatitla-B Ca ... 

*113. SHRI KIRIP CHALlHA: 
SHRI PRAKASHBAPU V. PATIL: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether the Government is aware of increased 
cases of Hepatitis-B in the country; 

(b) if so, the details thereof during the last three 
years, State-wise; 

(c) whether India ranks second in the world with 
regard to the number of patients of Hepatltis-B as reported 
in the 'Rajasthan Sahara' dated October 3, 2004; 

(d) If so, the facts of the matter reported therein; 

(e) whether the Government has chosen some cities 
in the country for free distribution of Hepatitis-B vaccines 
as a part of its universal immunization programme; 

(f) if so, the details thereof alongwith the name of 
the cities; and 

(g) the total number of hospitals in the country for 
its treatment as on date and the facilities provided in the 
said hospitals? 

THE MINISTER OF HEALTH AND FAMILY 
WELFARE (DR. ANBUMANI RAMADOSS): (a) to (g) 
While covering the deliberations of an International 
Conference held by the Indian Society of Gastro-
enterology in Jaipur recently, the Rashtriya Sahara 
newspaper dated 3rd October, 2004, reported that India 
has the second largest number of Hepatltis-B Virus (HBV) 
patients In the world next only to China and that thero 
are about 4.5 crore estimated HBV patients in India. 
However, Indian Council of Medical Research (ICMR) have 
stated that India has the second largest pool of HBV 
carriers in the world (next to China) and that there are 
an estimated 4.3 crore HBV carriers in India. 

Hepatitis-B spreads through unsafe sex, unsafe blood 
transfusion, unsafe injection etc. and also from mother to 
child. While separate data of Hepatitis-B cases is not 
centrally maintained, State-wise number of cases due to 
Viral Hepatitis including Hepatitis-B as reported by Central 
Bureau of Health Intelligence during the years 2001, 2002 
& 2003 is at Statement-I enclosed. 

I' 
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HepatitiR-~ ic- :-·~"::·.:_:":w :'1 .,IIIOUIIIIY J.lftH.;ClUlIOni:UY 
measures. The Government has launched a pilot project 
of immunization of Hepatitis-B for children below one year 
only. Hepatitis-B vaccination has commenced and is 
continuing in 15 cities since 2002-03, and in 32 districts 
and Andaman & Nicobar Islands since 2003-04. The 
details of these cities/districts are given in Statement-II 
enclosed. Children below the age of one year in the 
project area are provided Hepatitis-B vaccination free of 
cost. 

While the general health care delivery system in the 
country is well equipped to handle various diseases, 
Hepatitis-B is effectively tackled through preventive 
measures including vaccination. The following measures 
have been taken to prevent infection of Hepatitis-B: 

• Central Government hospitals personnel at hig.h 

,:.:.k are being immunized against Hepatitis-B. 
State Governments have also been advised to 
take similar steps. 

• Guidelines have been Issued for mandatory 
testing of blood in all blood banks. 

• Promotion of safe sex under National AIDS 
Control Programme is advocated. 

• Health awareness campaigns regarding danger 
of using non-sterile syringes and needles under 
National AIDS Control Programme are held. 

• Guidelines have been issued to State Health 
Authorities for use of separate sterile syringes 
and needles for each injection. 

Vaccines for Hepatitis-B is available in the country at 
affordable prices. 

SMImnllnII 

State-wise Numbsr of Repoffsd Casss of Viml HtlpStifis Including HSp8fitis-B During 2001-2003 

Viral Hepatitis-2003 

SI.No. State/U.T. 2001 2002 2003 

2 3 4 5 

1. Andhra Pradesh 24530 16224 23094 

2. Arunachal Pradesh 299 

3. Assam 

4. Bihar 

5. Chhattisgarh 

6. Goa 71 190 

7. Gujarat 124 2365 2752 

8. Haryana 3891 384 1645 

9. Himachal Pradesh 2731 1648 1748 

10. Jammu & Kashmir 1275 6245 8432 

11. Jharkhand 4226 

12. Karnataka 6663 23085 

13. Kerala 26256 5323 1433 

14. Madhya Pradesh 4532 5515 9599 
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2 3 4 5 

15. Maharashtra 3267 29525 ::;~I:;' 

16. Manipur 39911 397 310 

17. Meghalaya 1558 472 413 

18. Mizoram 500 1111 744 

19. Nagaland 1183 131 127 

20. Orissa 144 648 2500 

21. Punjab 7334 3141 5169 

22. Rajasthan 4881 1758 2076 

23. Sikkim 2955 210 414 

24. Tamil Nadu 409 2320 

25. Tripura 1632 105 86 

26. Uttaranchal 1784 

27. Uttar Pradesh 518 2964 

28. West Bengal 1885 7032 6527 

29. Andaman & Nlcobar Ialandl 6303 368 467 

30. Chandigarh 536 235 398 

31. Dadra and Nagar Haveli 310 232 227 

32. Daman & Diu 6 23 20 

33. Delhi 3159 5053 7476 

34. Lakshadweep 71 22 19 

35. Pondicherry 654 534 872 

Total 146047 98273 142601 

S.ItInHInI /I 

List of Citiss & Oisl1icls 

StatelU.T. Cities (2002-03) Districts (2003-04) 

2 3 

Tamil Nadu ChaMai Madurai 

Nilgiri 

Virudhnagar 

Ramanathapuram 
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Kerala 

Kamataka 

Andhra Pradesh 

Goa 

Maharashtra 

Madhya Pradesh 

Orissa 

Punjab 

Haryana 

Himachal Pradesh 

Uttaranchal 

Pondicherry 

Lakshadweep 

Assam 

Jammu & Kashmir 

Guiarat 

Andaman & Nicobar Islands 

Delhi 

West Bengal 

Rajasthan 

Uttar Pradesh 

Bihar 

DECEMBER 8, 2004 

2 

Bangalore 

Hyderabad 

Mumbai 

Pune 

Bhopal & Indore 

Ahmedabad & Vadodara 

Delhi 

Kolkatta 

Jaipur 

Lucknow & Kanpur 

Patna 

3 

Alapuzzha 

Ernakulam 

Pathnamthitta 

Kodagu 

Shimoga 

Mysore 

Chittoor 

Vizianagaram 

Goa 

Ratnagiri 

Chandrapur 

Satara 

Balaghat 

Sundergarh 

Rupnagar 

Hoshiarpur 

Panch kula 

Ambala 

Hamirpur 

Solan 

Nainital 

Pondicherry 

Lakshadweep 

Jorhat 

Sibsagar 

Rajouri 

Udhampur 

Surat 

to OUll6Iions 

Andaman & Nicobar Islands District 
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Hellonal Maternity BenefIt Scheme 

*114. SHRI G. KARUNAKARA REDDV: Will the 
Minister of HEALTH AND FAMIL V WELFARE be pleased 
to state: 

(a) whether the Union Government provides any 
antenatal or postnatal financial assistance to the women 
living below poverty line in urban and rural areas under 
the National Maternity Benefit Scheme; 

(b) if so, the details thereof; 

(c) whether the Union Govemment has eel any criteria 
to ensure that this amount reaches the needy women; 

(d) if so, the details thereof; 

(e) whether any arrangement has been made to give 
wide publicity to this in order to generate awareness in 
the remote villages about the Scheme; 

(f) if so, the details thereof; and 

(g) the extent to which the needy women are 
benefited from this financial assistance? 

THE MINISTER OF HEALTH AND FAMIL V 
WELFARE (DR. ANBUMANI RAMADOSS): (a) and (b) 
Under the National Matemity Benefit Scheme. financial 
assistance at the rate of Rs. SOO/-per pregnancy for the 
first two live births is provided to women belonging to a 
household below poverty line. who have attained 19 y8818 
of age or above. The scheme is linked to maternal and 
child care and provision of better diet to pregnant women. 

(c) and (d) The State GovemmentslUT administrations 
and District Authorities have been advi8ed that the benefits 
under the Scheme should preferably be paid in the bank 
accounts of the beneficiaries in the post office savings 
bank or in commercial bank or through Postal Money 
Order. Under NMBS, cash disbursement is also permitted 
provided the payment is made in public meeting. 
preferably of gram sabha in a village and/or in the 
neighbourhood/Mohall a Committee. 

(e) and (f) To make people aware of the provisions 
of the scheme, the District Level Committees under the 
chairmanship of District Collectors have been directed to 
give wide publicity to the scheme and its procedures. To 
facilitate the process. 4% of the grant sanctioned to the 
Districts is allowed for use as administrative expenses on 
activities such as giving publicity to the scheme. 

(g) Aaai8tance under thia acheme II expecl8d ~ 
provide nutritional supplementation to the poor 1 • U hen 
during their period of pregnancy. 

It is estimated that since 2001-02. when the scheme 
was transferred to this department. approximately 31 Iakhs 
women have been provided assistance under the scheme. 

{Transllltionj 

Relaxation In Criteria for Opening of Poat orne.a 

*115. PROF. CHANDER KUMAR: 
SHRI SURESH CHANDEL: 

Will the Minister of COMMUNICATIONS AND 
INFORMATION TECHNOLOGV be pleased to atate: 

<a) whether criteria for opening branch post offices 
in remote. hilly and bordering State. are being relaxed; 

(b) If so. the conditions being relaxed; 

(c) the target fixed for opening or upgrading the 
branch post offices during the Ninth Five Vear Plan; 

(d) whether this target has been achieved; 

(e) it .0, the details thereof; and 

Ct) the target tixed in this regard tor the Tenth Five 
Vear Plan aIongwJth the details of action plan to achieve 
the targets? 

THE MINISTER OF COMMUNICATIONS AND 
INFORMATION TECHNOLOGY (SHRI DAVANIDHI 
MARAN): (a) to (f) The population and Income norms 
fixed for opening Branch Offices In hilly. tribal. cfnert 
and inaccessible are... including thole In border Stat .. 
are already more relaxed than those fixed for normal 
rural areas. There is also provision to relax the dlatance 
norm under special circumstance.. Detail. are given in 
Statement-I enclosed. 

During the Ninth Plan the target w .. to open 2598 
Branch Offices and 250 Sub Offices In the country. Out· 
of this target. 2154 Branch Offtcea and 254 Sub 0ffIc .. 
were opened. Detaila are given in Statement-II. 

For the Tenth Plan, a target of 450 Branch Offices 
and 45 Sub Offices w .. approved only for flret two years 
of the Plan period i.e. 2002-03 and 2003-04. Of Iheee 
441 Bf8nch Office. and 45 Sub Offices have been 
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opened. 34 Sub Offices have .... tJ.n opened during 
the 10th PIM pMod by ........ of the uiIeIng 
poet offices. Requiremenla for new·poU omc. continue 
to be met through redeployment of the existing post 
offic .. , without reducing the access avaitable, as per 
policy, wherever juatified. 

Norms for OptIning Post 0IfIctIs 

1. Norm. tor opening Extra Depal1mentll Bl'llnch 
Poet OffIoee: 

1.1 PopuIIItlon: 

CI) In Normal A ..... : 

3000 population In a group of villages (Including the 
PPO) village). 

Cb) In Hilly, Trlbel, DeMr1 and Inlcce •• lb.. A ..... : 

500 population In an individual village ", 1 000 
population in a group of villages. 

1.2 DI.tlnca: 

Ca) In Normal A ..... : 

The minimum dlstanca from the nearest existing poat 
office will be 3 Kms. 

(b) In Hilly, Tribal, DeMr1 and InlCClMlbla ArMa: 

The distance limit will be the same as above except 
that In Hilly Areas, the minimum distance limit can be 
relaxed by the Directorate In case. where such re~ation 
i8 warranted by special circumstance. which should be 
clearly explained while aubmitting a proposal. 

'.3 Antlclptlted Income: 

CI) In Normal A ..... : 

The minimum anticipated revenue will be 33'/3% of 
the cost. 

(b) In HUly, Tribal, De.el1 and lneece •• lb.. Area.: 

The minimum anticipated income will be 15% of the 
cost. 

It is further to be ensured that as a .... ult of opening 
of new post offioe, the loss in respect of parent post 
office does not increase beyond the permissible limit nor 
ia ill Income reduced below th4t minimum p .... crlbed. 

2. CrIteM for upgrlldlnglopanlng Departmental Sub 
Poet OffIce.: 

Ca) In Rural ArHI: 

The Minimum work load of the Extra Departmental 
Branch Post Office, proposed to be upgraded, should be 
five hours per day. The permissible limit of amual loss 
ie As. 24OO1-1n Normal Rural areas and Rs. 48OOI-In Tribal 
and Hilly areas. 

It is further to be ensured that as a result of the 
opening of a new post office, the loss in respect of the 
parent post office does not increase beyond the 
permlsaible limit nor is Its income reduced below the 
minimum prescribed. 

Cb) In Urban Area.: 

In Urban areas, the post office should initially be 
ael-supporting. and, at the time of the first annual review, 
it ahould show a 5% profit to be eligible for further 
retention. 

The minimum distance between two post offices 
should be 1.5 Kms. in cities with a population of 20 
lakhs and above, and 2 Kms, in other Urban Areas. No 
two delivery offices, however, should be closer than 5 
Kms. from each other. 

Heads of Circles have powers to relax the distance 
condition in 10% of the cases. 

A Delivery Post Office in Urban Area should have a 
minimum of 7 Postmen's beats. 

St.""'en! /I 

YIIMr-wiS'e dtltlli/s of tllf!}Bt given for optN1ing of Bnlnch 
Offices (80) & DBp/Il'fn1IIntll/ Sub Officiis (SO) during 

the Ninth Ave Yellr Pllln 

Year 

1997-1998 

1998-1999 

1999-2000 

2000-2001 

2001-2002 

Total 

BO 

500 

598 

500 

500 

500 

2598 

Target 

SO 

50 

50 

50 

50 

50 

250 

Achievement 

BO SO 

402 52 

598 50 

386 49 

363 52 

405 51 

2154 254 

" 
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/Engli6hJ 

Deterioration of Phone Service 

·116. SHRI NIKHIL KUMAR: 
SHRI ADHIR CHOWDHARY: 

Will the Minister of COMMUNICATIONS AND 
INFORMATION TECHNOLOGY be pleased to state: 

(a) whether according to a survey conducted by the 
Telecom Regulatory Authority of India, the quality of phone 
service has deteriorated as reported in 'The Hindu' dated 
October 13, 2004; 

(b) if so, the details thereof; 

(c) whether the MTNL and the BSNL have failed to 
meet the quality of service norms; 

(d) if so, the reasons therefor; and 

(e) the steps taken by the Govemment to improve 
the functioning of the MTNL and the BSNL? 

THE MINISTER OF COMMUNICATIONS AND 
INFORMATION TECHNOLOGY (SHRI DAYANIDHI 
MARAN): (a) and (b) Sir, as per the survey conducted 
by Telecom Regulatory Authority of India (TRAI), during 
the quarter April to June, 2004, in general, the compliance 
of Mobile operators to TRAI stipulated benchmark Is 
continuously increasing. In the case of ba8lc service, the 
performance has deteriorated when compared with that 
of the previous quarter. Salient features of the report are 
enclosed as Statement. 

(c) In the case of cellular service, MTNL Is meeting 
all the benchmarks except for one parameter In Delhi 
circle (billing complaints per 100 bills issued). In the case 
of BSNL, it is meeting the benchmarks for various 
parameters in a number of circles. In the case of basic 
service, though MTNL and BSNl have not fully met the 
Quality of Service benchmarks pre&eribed by TRAI, their 
performance has improved compared to the previous year. 

(d) MTNL and BSNL have legacy network based on 
copper which is difficult to maintain and is old and fault 
prone. Almost on.third of the telecom lines and about 
790/0 of telephone exchanges of BSNL are working in 
rural, far-flung and difficult to access areas where there 
is either no power or reliable electric supply. 

(e) Both MTNL and BSNL are contlnuoualy taking 
measures to further Improve teIec:om Hrvicea. Some of 
the measures being taken are as foUowa: 

(i) Opening of more telephone exchangee thereby 
reducing exchange area lize. 

(Ii) Replacement of underground paper core cabl. 
by Jelly filled and optical fibre cable., cordec 
system etc. In a phuecl manner. 

(iii) Creation of pole Ie .. network. 

(Iv) Introduction of wlrele88 In Local Loop .yltam. 

(v) Pagers to line .tafflfleld staff wherever feulble. 

(vI) Conversion of SBM (Single Ba.e Module) 
exchanges into RSUs (Remote Switching Unlta). 

(vii) Conversion of C-DOT 258 Port exchanges Into 
AN-RAXs (acce.. Network Rural Automatic 
Exchanges). 

(viii) Provision of maintenance free battery seta and 
Engine Aitemators in the exchange •. 

(Ix) Providing reliable tranamiaslon media. 

(x) Computerization of commercial activities. 

(xi) Continuous optimisation and expansion of mobile 
network. 

S.litmt fMturtlS of 1M TRAI MfJOIf for 1M ~rIod 
April-Juntl, 20tN 

1. Quality of FIxed Services: 

1.1 Objective Audit 

(i) In the objective audit of the operators, parameter 
on which none of the operators are achieving 
the TRAI stipulated nOrml 18 "new connection 
within 7 days after registration". 

(ii) Similarly, on the paramet .... "Fault lneld.ncaa 
per 100 subs/month" and ".hIft request", only 
four op.rators (Tata-Gujarat, Bharati-Tamilnadu, 
Bharti-Karnataka and Tata-Kamataka) and two 
operators (Shyam-Tele-RaJ. and BSNL-NE) 
respectively have met the b.nctvnarks. 

(iii) In all other key param.t.... like Fault repair by 
next working day, Mean Time to Repair etc., 
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about leas than half operators compiled with the 
CoS nonns stipulated by TRAI. 

(iv) Compared to the previous quarter, I.e. Jan-Mar, 
2004, the Improvement was oburved In terms 
of the number of operators meeting the 
benchmark, in caae of the parameters: 

• Fault repair by next working day 

• Mean time to repair 

• Billing dispute_ 

1.2 Subjective Survey 

(i) As regards the subjective survey, the Customers 
satisfaction rating In moat of the circles acrosa 
the country has deteriorated 88 compared to the 
last quarter except in southem region, which has 
not registered any change in the satisfaction 
score. The maximum deereaae is registered in 
the westem (from 90% to 85%) and northem 
(from 85% to 80%) regions. The eaatom region 
has the highest number of dissatisfied 
subscribers (72%). The satisfaction levels of the 
Metro and B circle operators have decreased 
(from 84% to 76%) and (from 83% to 79%) 
respectively as compared to the last quarters. 
However, Circle C Is showing some improvement 
(from 74% to 77%) in satisfaction level. 

(ii) The key parameters, on which the deterioration 
is highest, are 

• Network Performance 

• Maintainability 

• Heip Services 

• Billing 

2. Quality of GSM Mobile Service.: 

2.1 Objective Audit 

(i) For all the parameters, more than 50% of the 
op;rators are achieving the oblectlve OoS 
benchmarks stipulated by TRAI. Moreover, 
comparing the figures with that of Jan-Ma', 2004 
quarter, there has been a slight improvement in 
this quarter. 

(Il) However. MBlDlng- rel.t~ parameter Is an area 
of concern, as only 37 out of 70 service 

providers have met the benchmark I.e. lela than 
0.1 % complaints per 100 bills Issued. 

2.2 Subjective Survey 

(i) At an overall level, the satisfaction level amongIt 
the GSM subscribers has significantly 
deteriorated over the period April-June, 2004. 
The maximum drop in performance is in case 
of Metros (from 86.8 to 78.1 %), indicating a need 
for telecom operators to Increaae resource 
deployments i.e. greater number of call center 
executives, better network coverage, billing 
system upgrades etc. Further a need exists to 
increase the transparency levels In the t~riffs 

and schemes of the GSM service providers. 

(ii) Region-wise, the performance is seen to have 
deteriorated In all the regions except in the 
Southem region, where no significant change 
from the previous quarter Is observed. 

(Iii) A quarter wise comparison of the data reveals 
that subscribers in metro and B circles are 
increasingly getting dissatisfied with the services. 
However, a marginal Improvement In satisfaction 
levels of A and C circle subscribers Is observed. 

3. Quality of CDMA ba .. d Service. 

3.1 Objective Audit. 

On most of the parameters, the performance of 
COMA operators improved when compared with last 
quarter. 

3.2 Subjective S.urvey 

In the subjective OoS assessment, A (85.5%) and B 
(77.7%) circle subscribers are relatively more satisfied 
with the quality of services delivered to them, as compared 
with Metro (68.6%) and C (72.6%) circle subsctibers. 

/Tmnsl8tionj 

Reviving Indian Bullne.. In Nepal 

·117. SHRI TUFANI SAROJ: Will the Minister of 
EXTERNAL AFFAIRS be pleased to state: 

(a) whether some of the Indian companies have 
closed down in Nepal in view of the th~ats from Maoists; 

(b) if so, the details thereof; 
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(c) whether the Union Govemment has held any taJks 
with the Nepaleae Govemment to pave the way for the 
revival of the business by the aforesaid companies there; 
and 

(d) il so, the details and the outcome thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): (a) to (d) 47 
business units in Nepal temporarily shut down their 
operations in two stages-12 units on August 16, 2004 
and 35 units on September 10, 2004-in response to a 
threat issued by the Maoist-affiliated All Nepal Federation 
of Trade Unions (ANFTU). These units had been 
specifically named and targeted by ANFTU. The six units 
with varying levels of equity Investments from IndIa were: 
Surya Nepal Private Limited; Hotel Soaltee Crowned 
Plaza; Surya Nepal Garments Pvt. Ltd.; Dabur Nepal's 
unit at Banepa; Bashulinga Sugar Mill; and Hlmal 
Goodricke tea garden. 

Following the lifting of the threat by ANFTU on 
September 15, 2004, all these units resumed operations. 

Separately, on August 28, 2004, three bombs were 
set off in the factory of Nepal Lever Ltd. (NLL), at 
Hetauda, Nepal. Hindustan Lever holds equity in NLL. 
There was no loss of life. Govemment of India strongly 
condemned this incident and held the Maoists directly 
responsible for this reprehensible act. His Majesty's 
Government of Nepal Immediately provided security for 
the lactory. After carrying out essential repairs, NLL 
resumed operations. 

Govemment of India is closely monitoring the eltuation 
and is in regular contact with His Majesty's Govemrnant 
of Nepal (HMGN). Necessary measures have been put 
in place by HMGN to provide security for Indian 
enterprises. Our Embaasy in Kathmandu is in regular 
touch with indian business enterprises in Nep.1. In 
addition, the Embassy is in contact with Nepaleae 
chambers of commerce and is also coordinating itl 
approach with Embassies of some other countries with 
signifioa~ business interests in Nep.I. 

{Englishj 

Grow1h R ... In Tenth Plan PerIod 

·118. SHRI ASADUDDIN OWAISI: 
SHRI RAMAKANT YADAV: 

Will the PRIME MINISTER be pleaed to state: 

(a) whether the PlannIng Commieeion Ie not aunt of 
meeting growth .... tile.,,,,, during the Tenth Plan Peftod 
as reported in the 'TImee of India' dated September 11, 
2004; 

(b) If so, the estimated growth rate expected during 
the Tenth Plan Period; 

(c) whether the mid-term apprallal of the Tenth Plan 
had indicated sometirna back to Khieve • target of 8.1 '% 
growth rate; 

(d) if so, the details th.reof; .nd 

(e) the atep8 tak.nlbelng taken by the Government 
to achieve the target of 8.1 per cent during the Tenth 
Plan Period? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (.) to (d) The 
Mid-Term Appraisal of the T.nth Fiv. Ye.r PI.n Ie 
currently under preparatIon .nd no final view hu been 
taken on the lik.ly revision in the Plan target. However, 
al against the t.rget of .chl.vlng growth rate of GOP of 
8.1 per c.nt during the T.nth Plan, the growth rate in 
the first two years (2002-03 and 2003-04) hu been 6.4 
per cent. This would me.n th.t achieving the target of 
8.1 per cent for the entire Plan period will require GOP 
to grow at ov.r 9 per cent per annum on the .verage 
for the remaining years of Plan. 

(e) The steps taken by the govemmenl to achieve 
the planned growth rate have been spelt out In the Annual 
Plan Documents for the y ..... 2002-03 and 2003-04 th.t 
have be.n placed In Partl.rnant library. Th. Mid-Term 
Apprals.I will .Iaborate the perception of the Gov.mment 
further. 

rr,."../Ionj 

Outaourclng Market In Indl. 

*119. SHRI NIKHIL KUMAR CHOUDHARY: wnl the 
Minister of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to ..... : 

(a) whether outsourcing is • big market for Indi.; 

(b) the turnover of outtourc\ng mark8t in Indl., at 
preeent, 

(c) the number of companiea engaged in outaourclng 
beJei"... In Indi.; 
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(d) whether the Indian companies engaged in 
outeourclng a" not big enough to compete with the 
international companies In this field; 

(e) whether the Govemment propose. to encourage 
Indian Companies to grow like Intematlonal Companies; 
and 

(f) If so, the detalla thereof and If not, the reasons 
ther.for? 

THE MINISTER OF COMMUNICATIONS AND 
INFORMATION TECHNOLOGV (SHRI DAVANIDHI 
MARAN): (a) Ves, Sir. 

(b) The turnover of outsourcing market In India of 
the Information Technology Industry Is US$ 12.5 billion 
during 2003-2004. 

(c) As per ths database maintaIned by National 
A88ociation of Software and S.rvice Companie. 
(NASSCOM), approximately 3000 companies are engaged 
In outsourcing business in India. 

(d) No, Sir. 

(e) Ves, Sir. 

(f) D.tail. of the eteps taken by the Government to 
promote export of IT software and services are given In 
Statement enclosed. 

SI8pS raktln by thtI GOlMmtntHIt to Promollfl thtI 
Expott 01 IT SoflwtlfB 

1. Approvals for all foreign direct Invsstment 
proposals relating to the Information Technology 
Sector, with the exception of Bu.ln ••• ·to· 
consumer (B2C) e-commerce are under the 
automatic route. 

2. Peak rate of customs duty contlnuel to be 20%. 
Custom. duty on Compute,. and Peripherals Ie 
o 1 0%. All storage devices, Integrated circuita, 
microproces.ors, data display tube. and 
defl.ction components of colour monitors 
continue at 0%. Customs duty on parts of 
computer. and Switch Mode Power Supply 
(SMPS) has been fully exempted. Cuetoma duty 
on Information Technology Agreement (ITA-1) 
bound Itema Ie as per commitments. Uptops 
brought as part of baggage ara exempted from 

customs duty. Excise duty on computers reduced 
from 8% to 0%. Microprocessors, Hard Disc 
Drives, Floppy Disc Drives and CD ROM Drives 
continue to be exempted from excille duty. 

3. Export Promotion Capital Goods scheme (EPCG) 
allows capital goods on payment of 5% customs 
duty. The Export Obligation under the scheme 
is linked to the duty saved and Is 8 times the 
duty saved on capital goods imported, to be 
fulfilled over a period of 8 years. 

100% depreciation is available to computers and 
computer peripherals over a period of 3 years 
for all types of electronic units under Export 
Oriented Units (EOU)/Software Technology Park 
(STP)/Speclal Economic Zone (SEZ) schemes. 

Information Technology Software is exempted 
from Customs and Excise Duty. 

4. EOU and STP units are eligible for Income Tax 
exemption on export profits, upto 2010, in terms 
of Sections lOA and lOB of the Income Tax 
Act. 

5. Benefit of Section HHE is available to supporting 
software developers. 

6. Threshold limit for obtaining MExport House-
Itatus reduced to Rs. 5 crores from Rs. 15 
crores for Small Scale Industry, tiny sector, 
oottage sector, units located in North East 
States/Sikkim/J&K; exporters exporting to 
countries in Latin America/CIS/Sub Sahara Africa 
and units having ISO 9000 (Series) status. The 
status holders are eligible for the following newt 
special facilities. 

7. 100% retention of foreign exchange in Exchange 
Eamers' Foreign Currency (EEFC) account. 

8. Enhancement in normal repatriation period from 
180 days to 360 days. 

9. Income by way of dividends or long-term capital 
gains of a Venture Capital Fund (VCF) 01 
Venture Capital company from investment made 
by way of equity shares in a Venture Capital 
Undertaking, which has been expanded to 
include the Software and IT sectors, will 
henceforth not be included in computing the total 
income. SEBI has been made the single point 
nodal agency for registration and regulation of 
both domestic and overseas' venture capital 
funds. 
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10. Information Technology Act 2000 dealing with 
Cyber Security, Cyber Crime and other 
information security related legal aspects is in 
place to encourage expansion of e-commerce 
through intemet. 

11. Efforts are going on through negotiations as per 
General Agreement on Trade In Services (GATS) 
of World Trade Organisation (WTO) to secure 
increased access to the foreign markets and 
removal of trade barriers being faced by the 
Indian industry. 

{English! 

Implementation of Centrally SponaoNd Schemel 

*120. OR. ARUN KUMAR SARMA: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the percentage of State share as well 
as beneficiaries' contribution in implementing various 
Centrally Sponsored Schemes both by Government 
agencies and NGOs including Central loans and grants 
in respect of special category States are fixed at 10 
percent; 

(b) if not, the details of schemes requiring more than 
10 percent; 

(c) whether the Government proposes uniform 
application of this 10 percent norms towards 
implementation of CSS by Government and Non-
Government agencies in those States; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) No, Sir. 

The percentage sh .... of Stat.', contribution in the CSS 
varie' from Ministry to Miniltry and aIIo, in aorne 08 ... 
from scheme to scheme within the 8ame Ministry 
depending upon the nature of the ,chpe and the 
proposed objective8 to be achieved on its implem,mtatlon. 

(b) Information is being collected. 

(c) and (d) There is no such propoul. 

Requirement of Blood Unitt 

1150. SHRI HEMLAL MURMU: WiD the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether India Ie self-sufficient in meeting ita blood 
requirements every year; 

(b) if so, the total number of blood units required in 
the country 88 per the WHO specification,; and 

(c) the total number of unit, collected through 
voluntary replacements during each of the last thrH yeetI. 
State-wise. till date? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) Total number of blood 
units required In the country 88 per WHO formula basod 
on bed strength is estimated to be about 6 million unita 
per annum. Thi8 target Is largely achieved in the country 
through blood collected from voluntary and replacomont 
donations. However, there may be ocoa,ionlll shortage 
of blood due to 8easonal varlation8 in collection and 
group-8peclfic requirements In few blood bankl. 

(c) A statement containing the Information about 
number of blood units collected through voluntary 
and replacement donation for last three years 18 
enclosed. 

ShlMmIInI 

51.No. State Name 2001 2002 2003 

VoIlIUIy RepIIcement TOiaI VaIInIry FIepIIc:eInn TOIII VokIIIIIy RepIanM TOIII 

2 3 .. 5 6 7 8 9 10 11 

1. Ahmedabad MACS 18293 47331 65624 55049 38227 93276 63944 44409 108353 . 

2. Andaman & Nlcobar 2063 1210 3273 2387 1168 3643 2756 1022 ana 
3. Andhra Pradesh 87260 128708 213988 112287 182472 274759 140751 159871 300622 
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4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

30. 

3L 

32. 

33. 

2 

Arunachal Pradesh 

Assam 

Bihar 

Chandigarh 

Chennai MACS 

Chhattisgarh 

Daman & Diu 

Delhi 

Goa 

Gularat 

Haryana 

Himachal Pradesh 

Jammu & Kaahmir 

Jharkhand 

Kamataka 

Karata 

lakshadweep 

Madhya Pradesh 

Maharashtra 

Manipur 

Maghataya 

Mizoram 

Mumbai MACS 

Nagaland 

Orissa 

Pondicharry 

Punjab 

Rajasthan 

8ikklm 

Tamil Nudu 

3 

o 
16956 

27827 

21473 

39719 

o 
o 

31722 

2720 

166313 

19705 

6840 

16485 

o 
114574 

26158 

24 

10516 

160063 

714 

103 

1705 

74209 

543 

7874 

3513 

16634 

18145 

34 

112878 

DECEMBER 8, 2004 

5 

o 0 

10414 27370 

57446 85273 

21974 43447 

21120 60839 

o 0 

6 

608 

8090 

6592 

22720 

162 

o 

7 

30 

18481 

13412 

24823 

104 

o 

8 

638 

26571 

20004 

47543 

266 

o 

to Oussf/ol7$ 

9 

1370 

17171 

14056 

26560 

10 

54 

26844 

32740 

21230 

68 

11 

1424 

44015 

46796 

47790 

65190 25332 90522 

7266 19742 27008 

o 0 

131303 163025 

107 49 156 155 88 223 

63841 249101 312742 60422 185451 245873 

6088 6806 3321 5902 9223 5168 5728 10896 

209951 376264 206240 183481 389721 241554 173312 414866 

64823 84328 19347 55147 74494 25984 67220 93204 

8997 15837 6075 4526 10601 8521 6987 15508 

15016 

o 
31501 

o 
1927 

o 
13022 

o 
14949 

o 
1276 

313 

3977 

3019 

5253 

3332 

149800 264374 131902 156095 287997 165285 169754 335039 

&4032 90190 59105 90808 149913 46270 72711 118981 

o 24 14 

57587 68103 12063 

54449 214512 190507 

9973 10687 

1719 1822 

5952 7657 

44304 118513 

901 1444 

1051 

119 

3928 

61130 

921 

57207 85081 20807 

9079 12592 5166 

72429 89063 13225 

128550 144695 492 

734 768 74 

123735 236613 101153 

o 14 10 

39277 51360 22574 

50486 240993 251010 

10636 11687 2337 

2305 2424 102 

6630 10558 -5913 

73279 134409 100732 

1060 1981 934 

90473 111280 

9845 15011 

25160 

6654 

o 10 

51797 74371 

56097 307107 

14109 16446 

3062 31&4 

6221 12134 

94892 195624 

699 1633 

60383 

10907 

85543 

17561 

81291 94516 19886 114060 133946 

6982 7474 20131 99491 119622 

1122 1196 188 1228 1418 

75472 176625 186443 105658 272101 
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2 3 4 5 6 7 8 9 10 11 

34. Tripura 3106 8690 11796 1715 2825 7515 7908 15423 

35. Uttar Pradesh 55346 123891 179237 57242 182340 239582 n076 219769 298845 

36. Uttaranchal 6509 9295 982 6183 7165 886 6905 n91 

37. West Bengal 

2786 

289932 34339 324271 299388 78511 3n899 386781 76485 463246 

Total 1356233 1674061 3030294 1469557 1735553 3205110 1988344 1949122 3937466 

(Tl'MISIalionJ 

Waiting Llat In RaJuth8n 

1151. PROF. RASA SINGH RAWAT: Will the Minister 
of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) the total number of persons in waiting list seeking 
telephone' connections in urban and rural areas of 
Rajasthan, district-wise; 

(b) the number of persons who have not been 
provided out of tum telephone connections under MPs 
Quota so far, district-wise; 

(c) the reasons for non-successful implementation of 
National Telephone Policy; 

(d) whether guilty private companies have been 
punished In this regard; 

(e) if so, the details thereof; 

(f) the action plan prepared by the Government for 
expeditious allotment of telephone connection. to rural 
wait listed persons; and 

(g) the details of WLL towers likely to be erected in 
Rajasthan and steps proposed to be taken for increasing 
capacrty of te~phone exchanges? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) and (b) The details are 
given in the Statement enclosed. 

(c) The private Basic Service operators failed to 
provide the requisite number of telephone connection and 
Village Public Telephones. 

(d) and (e) The Liquidated Damages amounting to 
As. 8 crores were recovered from the private Basic service 
Operator. 

(f) and (9) Sharat Sanchar Nigam Ltd. has reported 
that in Rajasthan It has plans to provide 1,80,000 lin .. 
in rural areas during 2004-2005. 1,50,000 line. are 
proposed to be provided on WLL and 30,000 line. on 
wireline. The 1,50,000 lines equipment has been planned 
for the year 2005-2006 by BSNL. 

The details of new WLL towers likely to be erected 
are as follows: 

MI. Shyam Telecom 

MIs Reliance Infocomm Ltd. 

MIs Tata Teleservices Ltd. 

MIs Sharat Sanchar Nigam Ltd. 

16 

127 

150 

134 

SI.No. District Walting U.t as 
31.10.2004 

Total Pendency of 
Out of Tum 
Telephone 

Connections 
under MP. 

2 

, . Ajmer 

2. Alwar 

Ul'ban Rural 

3 

1883 

202 

4 

3421 

11425 

5 

5304 

11627 

Quota 

6 

97 

70 
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2 3 4 5 6 

3. Banswara+Oungarpur 210 3583 3793 0 

4. Barmar 228 5753 5981 205 

6. Bharatpur+Oholpur 1040 4686 5726 76 

6. Bhilwara 644 2487 3111 0 

7. Bikaner 1519 1033 2552 14 

8. Bundi 45 494 539 

9. Chlttorgarh 528 2971 3497 

10. Churu 1028 5417 8445 134 

11. Jhalwar 32 635 667 0 

12. Jhunjhunu 1260 8753 10013 26 

13. Jaisalmer 0 373 373 2 

14. Jodhpur 142 6188 6330 43 

15. Jaipur+Oausa 1888 12743 14631 78 

16. Kota+Baran 2260 1787 4047 16 

17. Nagpur 1214 10204 11418 33 

18. Pali 912 4307 5219 49 

19. Sawai Madhopur+Karauli 156 3080 3236 3 

20. Sikar 1055 12256 13311 92 

21. Sirohi+Jalore 233 4514 4747 4 

22. Sriganganagar+Hanumangarh 385 4053 4438 109 

23. Tonk 196 1035 1231 

24. Udaipur+Rajaamand 2080 7344 9424 0 

Total 19138 118522 137660 1054 

/English} (b) if so, the details thereof; and 

Comprehenllve LIIw on Civil s.rv.ntl (c) by when this law is likely to be enacted? 

'152. SHRI PRABHUNATH SINGH: Will the PRIME THE MINISTER OF STATE IN THE MINISTRY OF 
MINISTER be pleased to state: PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 

<a) whether there Is any proposal to make a AND MINISTER OF STATE IN THE MINISTRY OF 

comprehensive law on civil servants to make them PARLIAMENTARY AFFAIRS (SHRI SURESH PACHAURI): 
(8) No, Sir. 

, 
accountable directly to the Parliament; 
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(b) Does not arise. 

(c) Does not arise. 

St8ft au.rter In Belgaum 

-
1153. SHRI SURESH ANGADJ: Will the Minllter of 

HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the staff quarters constructed by Indian 
Council of Medical Research (ICMR) in Belgaum have 
been lying vacant for a long time; 

(b) if so. the reasons for keeping them vacant; 

(c) whether the State Govemment of Kamataka has 
requested the ICMR to hand over these quarters to the 
State Govemment for housing their officers posted at 
Belgaum; and 

(d) if so, the reactions of the Union Govemment in 
this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILV WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (d) It is not correct to say 
that staff quarters constructed by Indian Council of Medical 
Research (ICMR) in Belgaum. have been lying vacant for 
a long time. According to ICMR. the staff quarters 
constructed by State (PWD). Kernetaka for RMRC, 
Belgaum, was taken over by the Council only in 2004 
after an Officer-in-Charge was designated. The electricity 
connection was obtained onty in lete 2004. These quarters 
would be allotted to the staff of the Institute once the 
ongoing civil works are completed and requisite staff 
deployed. According to ICMR no request from the State 
Govemment for handing over the quarters have been 
received. 

Reat Ar ... Along Nmlonal Hlghwaye 

1154. SHRI B. VI NOD KUMAR: Win the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) whether there is e coneiatent demand for ...... 
areas along National Highways; 

(b) if so, the detai18 of the propos'" received In thie 
regard, State-wise; 

(c) whether the NHAI has considered the fUlibllIty 
of such proposals; 

(d) if so, the details thereof and the funds allocated 
therefor, State-wlae; and 

(e) H not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) and (b) Govemment has a policy 
to facilitate provision of passenger oriented wayside 
amenities also called as Rest Areas along National 
Highways. Under the policy. 21 facilities have been made 
operational as per statement annelCed. There has also 
been demand for a Rest Area along National highway 
No. 5 near Eluru In Andhra Pradesh. 

(c) to (e) The provision of Rest Areas along National 
Highways is also being included by National Highways 
Authority of India while preparing project reports for four-
laning. These rest areas will thus be constructed as part 
of the project and no separate budget provision I. 
necessary. 

SI.No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

Name of State 

Andhra Pradesh 

Assam 

Goa 

Haryana 

Jammu & Kashmir 

Kerala 

Madhya Pradesh 

Maharashtra 

Orlasa 

Punjab 

Ralasthan 

Tamil Nadu 

Uttar Pradesh 

W .. t Bengal 

Total 

Number of 
r.at areas 

2 

2 

1 

3 

3 

2 

21 
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R.~v~ P.~ ~ cnNTC 

1155. SHRI HANNAN MOLLAH: Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) whether the Central Inland Water Transport 
Corporation has submitted a revival package to the 
Government; 

(b) if so, the details thereof; and 

(c) the action taken or proposed to be taken by the 
Governrnent in this regard? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BAALU): (a) and (b) Yes, 
Sir. Central Inland Water Transport Corporation had come 
up with a revised revival package envisaging yet another 
infusion of funds amounting to more than Rs. 200 crote 
on account of VRS. working capital needs, ways and 
means assistance etc. earlier this year. 

(c) Government has reviewed the functioning of 
CIWTC in its entirety and found that the Corporation can 
not be revived by fresh :nfuslon of funds. Hence, 
Government has not agreed to yet another revival. 
package. 

[Translation! 

Appointment of Dre .. er 

1156. SHRI CHHATIAR SINGH DARBAR: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to refer to Unstarred Question no. 3064 dated August 
13, 2003 and state: 

(a) whether the matter regarding to fix graduation as 
a minimum educational qualification for the appointment 
of dresser in the health scheme has been examined; 

(b) if so, the details thereof; 

(c) whether the Government also proposes to fHI some 
percent of the posts of dresser by direct recruitment 
instead of filling it by cent per cent promotion; 

(d) if so, the details thereof; and 

(e) if not. the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) Not yet, Sir. 

(c) and (d) There is no such proposal under 
consideration of the Govemment at present. 

(e) Dresser is a promotional post for the Group '0' 
feeder posta of Nursing AttendantlNurslng Orderly and 
any proposal to fill up the post of Dreaer in CGHS by 
direct recruitment will restrict the promotional avenues of 
the feeder cadre. 

/EngIish] 

R .... rch on CW. excretion. 

1157. SHRI MAHBOOB ZAHEDI: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Government is aware that several 
pest repellents, soaps and shampoos are made of Cow's 
excretions in the country; 

(b) if so, whether distilled cow's urine, marketed as 
"Ark" has a US patent and whether it enhances the effects 
of antibiotics; and 

(e) if so, the steps takenibeing taken by the 
Government to promote the research of cow's excretions? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) Information is being 
collected and will be laid on the Table of the House. 

Export of • New Drug 

1158. SHRI RAGHURAJ SINGH SHAKYA: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether specific permission for every shipment of 
a new drug has to be taken from the Drug Controller of 
India even though the same drug has been exported by 
the same company in the past; 

(b) if so, whether the Chernexcil has drawn the 
attention of the Government to the matter and suggested 
one time permiasion for specified period; and 

(c) if so, the reaction of the Government thereto and 
the atepa taken by the Govemment in the matter? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE' (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) As per the present 
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norms unapproved drugs which otherwiae cannot be 
manufactured and marXeted In the country are allowed 
to be manufactured for export on the basis of No 
Objection Certificate (NOC) issued by the office of Drugs 
Controller General (India). Such NOC's are i8eued on the 
basis of export orders. CHEMEXCIL has suggested for a 
general one-time permission for the manufacture of 
unapproved drugs for export purposes only. However, 
since, the approvai granted by the State licensing 
Authority for the manufacture of the said unapproved 
drugs is valid for a specific export order, the manufacturer 
is required to obtain NOC related to the said specific 
export order. 

Implementation of Schedule M 

1159. SHRI RAGHURAJ SINGH SHAKYA: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether the Government has received 
representations from various quarters to form committee 
to go into the genuine difflcuhies of small scale units for 
implementation of Schedule M; 

(b) if so, whether the prices of medicines will go up 
if provisions of Schedule M are implemented and many 
tiny and small scale drug units will face closure if hasty 
implementation of Schedule M is made; and 

(c) if so, the action taken by the Govemment thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) Yes, Sir. Revised 
Schedule M to the Drugs and Cosmetic Rules, 1945 came 
into force in December, 2001 after publication in official 
Gazette. However, the manufacturers licenled prior to 
11th December, 2001 were given an exemption upto 31st 
December, 2004 for the implementation of the provision 
of Schedule M. The Schedule is being further rationalized 
on the basis of the representations received and a 
Gazette Notification GSR 738 (E) dated 8.11.2004 has 
been published for comments. The defective of 
implementation of Schedule M is to achieve uniform 
standardization and production of quality drugs in the 
country, rather than price regulation. 

Eight Laning of Ring Road In DeIhl 

1160. SHRI ANANTA NAYAK: Will the Minister of 
SHIPPING, ROAD TAANSPORT AND HIGHWAYS be 
pleased to state: 

(a) whether the Government has a proposal for 
widening of ring road In Delhi Into eight tane; 

(b) if so, the eatimated coat thereof; and 

(c) the time by when the eight lanlng worX is likely 
to be completed? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a> The Government of India is 
primarily reeponsible for the development and maintenance 
of the National Highways in the country. All other roads 
are the reaponsibility of the concerned State Govts. The 
Ring Road in question falls within the jurisdiction of the 
Govt. of NCT Delhi. 

(b) and (c) Does not arise. 

Health Mlaalon 

1181. SHAIMATI JAYABEN B. THAKKAR: Win the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether during the meeting on Health Mlaaion on 
October 2, 2004, all the 15 States had unanlmouely 
demanded for more funds to strengthen the Primary 
Health Centres (PHCs), Community Health Centres 
(CHCs) and slJb..centres all of which form part of the 
propoaed Health Mission; 

(b) H so, the details thereof; and 

(c) the response of the Govemmant in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) Yes Sir, a 
Consultation on Strategy for proposed Rural Health 
Mission was held with 22 States on 2.11.2004. There 
was a demand from the States for greater funding for 
rural primary health Infrastructure, including conatructlon, 
maintenance and upgradation of buildings. 

(c) The concerns of the States are being factored 
Into the Strategy of the Rural Health Mission. 

{TnmslstionJ 

W.Wng U&t of TeI.phone Connection In Out.,.. 

1162. SHAI KASHIRAM RANA: Win the Minister of 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
be pleased to state: 
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(a) the total number of the persons listed In the 
waiting list for telephone connections In Gujarat as on 
October 31, 2004, district-wise; 

(b) the time by which they are likely to be provided 
with telephone connection; and 

(c) the reaction of the Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) The waiting Ust for telephone 
connection in Gujarat Telecom Circle is 57687 as on 
31.10.2004. The district-wise waiting list is given in the 
Statement enclosed. 

(b) It is planned to provide connections to the wait-
listed applicants likely by March, 2006. 

(c) Most of the waiting list is in far-flung areas, which 
cannot be economically covered by laying of underground 
cable. As such, the waiting list is planned to be covered 
by installation of WLL (Wireless in Local Loop) system. 
As per BSNL's policy, at least one WLL BTS Is being 
planned in each SDCA (Short Distance Charging Area). 
69 SDCAs have already been covered by WLL services. 
The remaining SDCAs are likely to be covered during 
2005-2006. 

Dis/rie/ Wise Wlliting lis/lIS on 31.10.2004 

SI.No. Name of Telecom District Waiting List 

2 3 

1. Ahmedabad (induding Gandhinagar) 3154 

2. Amreli 584 

3. Bharuch (InCluding Narmada) 922 

4. Bhavnagar 2891 

5. Shu; 3n9 

6. Godhra (including Oahod) 2483 

7. Himmalnagar 3078 

8. Jamnagar 3562 

9. Junagam (Portlendar) 6735 

10. Mehsana (Patan) 4294 

2 3 

11. Nadiad (Anand) 4296 

12. Palanpur 6085 

13. Rajkot 5423 

14. Sural 2597 

15. Surendranagar 2026 

16. Vadodra 1947 

17. Valsad (including Dang & Navsari) 3831 

Total 57687 

fEfI(JIlsh} 

Ageing Inatltute In AnMS 

1163. SHRI KAILASH MEGHWAL Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to state: 

(8) whether the Government proposes to set up 
National Institute of Ageing at AIIMS; 

(b) if so, the detailS thereof; 

(c) the purpose for setting up of the said Institute; 
and 

(d) the extent to which elderly people would be 
benefited as a result thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (d) In their proposals for 
Mid-Term Review of the Tenth Plan AIIMS have asked 
for additional resources for new schemes including setting 
up of a Centre for Geriatric Diseases. Currently in the 
Tenth Plan, there is no proposal to set up a National 
Institute of Ageing at All India Institute of Medical 
Sciences, New Delhi. 

rr,.nsllllionj 

Te'ephone Feelllt... In Bihar 

1164. SHRI GIRIDHARI YADAV: Will the Minister of 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
be pleased to state: 

(a) the number of YiHagas equipped with telephone 
facilities in Bihar, district-wise; 
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(b) the district-wise number of villages in the above 
State where telephone facHity is yet to be provided; 

(c) the steps taken by the Governrnent to provide 
telephone facility in such villages; and 

(d) the success achieved by the Government 88 a 
result of the steps taken in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) All the 38,475 inhabited 
villages in Bihar State have been provided with Village 
Public Telephones (VPTs). 

(b) to (d) Do not arise in view of (a) above. 

Indian Youth Working for Terrorl.t Group. 

1165. SHRI SITA RAM SINGH: Will the Minister of 
EXTERNAL AFFAIRS be pleased to state: 

(a) whether the youth going to gulf countrlel in search 
of employment are enticed/forced to work for the terrorist 
groups; 

(b) if so, the details thereof; 

(c) whether the Government proposes to strengthen 
its embassies situated in these countries to keep a watch 
on the activities 01 such Indian youth; and 

(d) il so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): (a) No 
instances of the youth going to gulf countries in search 
01 employment being enticed'forced to work for the terrorist 
groups has come to the notice of the Government. 

(b) to (d) Do not arise. 

Galileo Global Poeltlonlng Project 

1166. SHRI KULDEEP BISHNOI: Will the PRIME 
MINISTER be pleased to state: 

(a) whether India has decided to associate with 
Galileo Global positioning; 

(b) if so, the details thereof; and 

(c) the lime by which this project is likely to be 
implemented? 

THE MINISTER OF STATE IN THE PRIME 
MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVAN): (a) 
to (c) Negotiations between India and European Union 
(EU) are In progress with a view to conclude an 
Agreement on participation In Galilee programme. 

calloul Attitude Towardl Pltl.nt. 

1167. SHRIMATI KALPNA RAMESH NARHIRE: Will 
the Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether patients coming from other States are 
not looked after property in the Hospitals situated in 
National Capital of the country including hospital. In the 
States' capital; 

(b) If 80, the directives issued by the Government to 
the officiats of the hospitals In this regard; and 

(c) the steps taken by the Government to change 
the callous attitude of the hospital staH towards the 
patients? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): <a) to (c) All the patients attending 
the hospitals of Central Government in the National Capital 
i.e. Dr. Ram Manohar Lohia Hospital, Safdarjung Hospital 
and LHMC & Associated hospitals are being provided 
treatment appropriately irrespective of the piace they 
belong to. However, in so far as patients going to State 
Govemment Hospitals are concerned. health being a State 
subject. it is for the respective States concerned to ensure 
that proper health care facilities are given to the patients 
in their hospitals. 

Telephone Facility to Village Panch.yat 

1168. SHRI ABDUL RASHID SHAHEEN: Will the 
Minister of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) the number of Gram Panchayats in Jammu & 
Kashmir not provided with telephone facility 80 far, district-
wise; 

(b) the number of Gram Panchayats where the said 
facility is proposed to be provided during 2004-05, 
location-wise; 

(c) the time by when the said facility is HIceIy to be 
provided in all the Gram Panchayats of the State; and 

,. 
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(d) the measures taken by the Government to provide 
better telephone facility to the Gram Pancheyats? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) 533 Gram Panchayats in 
Jammu & Kashmir have not been provided with telephone 
facility. District-wise details are given in Statement-I 
enclosed. 

(b) 141 Gram Panchayats in J&K are propo8ed to 
be provided with telephone facUity during 2004-05. 
Location-wise details is given in the Statement-II enclosed. 

(c) Telephone facility to all the Gram Panchayat8 is 
planned to be provided by November, 2007. 

(d) Following measures for providing better telephone 
facility to the Gram Panchayals are being taken: 

(i) Code Division Multiple Access (COMA) Wireless 
in Local Loop (WLL) equipment is being 
deployed extensively for coverage of area for 
providing telecom facility. 

(ii) Digital Satellite Phone Terminals (DSPTs) shall 
be deployed in those areas which could not be 
covered by terrestrial technology. 

ShlltllTltlnt I 

SI.No. District No. of Uncovered Gram 
Panchayat villages 

2 3 

1. Anantnag 105 

2. Baramulla 90 

3. Badgam 55 

4. Kupwara 53 

5. Pulwama 52 

6. Srinagar 32 

7. Jammu 0 

8. Kathua 18 

9. Udhampur 30 

10. Dada 37 

2 3 

11. Rajour! 0 

12. Poonch 3 

13. Leh 30 

14. Kargll 28 

Total 533 

_,.""",t H 

ThtJ location of Grsm Pllnchs)'llt whtJM 8IIid fIIcHlty 
is ptfJpO$8d to btl pt'DvidtId dufing 2004-05, 

loclltion wistJ in nlSptJCt 01 J&K Circltl 

SI.No. District Name of Village 

2 3 

1. Anantnag Jabli Pora 

2. Anantnag Hablshi 

3. Anantnag Laram Jangi Pora 

4. Anantnag Pahlu 

5. Anantnag Orial 

6. Anantnag Shehli Pora 

7. Anantnag Akin Gam 

8. Anantnag Thaman Kote 

9. Anantnag Halsidar 

10. Anantnag Oamar 

11. Anantnag Chhatar Gul 

12. Anantnag Rain Cho Gund 

13. Anantnag Kawari Gam 

14. Anantnag Mant Pora 

15. Anantnag Rohu 

Baramula 

1. Baramula Chandusa 

2. Baramula Seer Jagir 

3. Baramula Nowlari 
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2 3 2 3 

4. Baramula Now Pore Hamal 7. Kupwara Raj Pore 

5. Baramula Zethan 8. Kupwara Shanu 

6. Baramula Mati Pora 9. Kupwara Lacham Pore 

7. Baramula Chandi Lura 10. Kupwara Wader Pain 

8. Baramula Gul Sawam (Hardu Ichlu) 11. Kupwara Shat Gund BaJa 

9. Baramula Bagnah Noor Khan 12. Kupwara Mawar 

10. Baramula Sheerwani Pore (Lachi 13. Kupwara Harel 
Pora) 

14. Kupwara Nawgam 
11. Baramu/a Shadera 

15. Kupwara Krala Pora 
12. Baramula Bana Koot 

16. Kupwara Renga Path 
aadgem 

17. Kupwara Qalam Abad (Katam 
1. Baclgam Hamchi Pora ChakJa) 

2. Badgam Tala Pora 18. Kupwara Khai Pora 

3. Badgam Khag 19. Kupwara Kachlu Qazi Pora 

4. Badgam Nar Bal 20. Kupwara Auwoora 

5. Badgam Paharthan 21. Kupwara Nlhama 

6. Badgam Sita Haran 22. Kupwara Lal Pora 

7. Badgam Sogam 23. Kupwara Sud Pura 

8. Badgam Chadura 24. Kupwera Tad 

9. 8adgam Dadom Pora 25. Kupwara ChamKoote 

10. Badgam Davelth Pora 26. Kupwara Nowangabra 

11. Badgam Shungli Pora 27. Kupwara Nichian 

12. Badgam Gogji Pathri 28. Kupwara Teetwal 

Kupwe,. Pu ....... 

1. Kupwara Teki Pora 1. Pulwama Khana Gund 

2. Kupwara Chandi Gam 2. PUlwam8 Malang Pora 

3. Kupwara Dard Pora 3. Pulwama Khaigam 

4. Kupwara Dedi Koot 4. Pulwama Tujan 

5. Kupwara Negrimal Pora 5. Pulwama Litar Shitar 

6. Kupwara Manigah 6. Pulwama Memandar 



87 DECEMBER 8, 2004 to Olltl8tions 88 

2 3 1 2 3 

7. Pulwama Nadi Gam 5. Udhampur Judda 

8. Pulwama Said Pora Sala 6. Udhampur Shikari 

9. Pulwama Chakorah 7. Udhampur Kalimasta 

10. Pulwama Arahama 8. Udhampur Dhanorh 

11. Putwama Kelro Malik Guncl 9. Udhampur Budhan 

12. Pulwama Reshnagri 10. Udhampur Thuru 

5rln8g8r 11. Udhampur Kanthi 

1. Srinagar Dara 12. Udhampur Bhagan Kot 

2. Srinagar Tulmulla 13. Udhampur Bana 

3. Srinagar Wail 14. Udhampur Kanthan 

4. Srinagar Mani Gam 15. Udhampur Chaslot 

5. Srinagar Hayan Palpora 16. Udhampur Sher Garhi 

6. Srinagar Kangan 17. Udhampur Shajroo 

7. Srinagar Sonamarg 18. Udhampur Gulab Garh 

8. Srinagar Balahama 19. Udhampur Dewal 

9. Sri nagar Chhatra Hama 20. Udhampur Ladda 

Kathua Doda 

1. Kathua Raulka 1. Doda Panchal 

2. Kathua Lawang 2. Doda Margi 

3. Kathua Dhaggar 3. Doda Ishtahari 

4. Kathua Kanthal 4. Doda Chingam 

5. Kathua Chandal 5. Doda Lopara 

6. Kathua Fateh Pur 6. Doda Nopachl 

7. Kathua Su~an 7. Doda Chandna 

8. Kathua Dulengal 8. Doda Rlnaie 

Udhampur 9. Doda Jawalla Pur 

1. Udhampur Umrow 10. Doda Badhat 

2. Udhampur Mang 11. Doda Magota 

3. Udhampur Pamarra 12. Doda Beoll 

4. Udhampur .Pachound 13. Doda Bajami 
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2 3 

14. ooda Mahala 

15. Doda Dashnan 

16. Doda Desa 

17. ooda Lodna 

Poonch 

1. Poonch Fatehpur 

Leh 

1. Leh (Ladakh) Taksl 

2. Leh (Ladakh) Llkir 

3. Leh (Ladakh) Fiang 

4. Leh (Ladakh) Saboo 

5. Leh (Ladakh) Rumbak 

6. Leh (Ladakh) Chuchat Yakma 

7. Leh (Ladakh) Shara 

Simplification of Procedure 

1169. SHRI KAILASH BAITHA: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Government is aware that obtaining 
permission from CGHS dispensaries is a Herculean task 
and many of the dispensaries are not aware of the 
diagnostic centres and hospitals that have been authorised 
by the Government; 

(b) if so, whether any proposal to simplify the 
procedure to grant the permission and to make the 
dispensaries aware of all the diagnostic centres and 
authorised private hospitals; 

(c) if so, the details thereof; and 

(d) the reasons for authorising diagnostic centres and 
private hospitals for conducting tests on the Government 
employees/pensioners? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) The information 

pertaining to CGHS recognised private hospltala and 
diagnostic centers has been made available to all the 
CMO incharges of CGHS dispensaries. 

The procedure for referral of CGHS beneficiaries for 
taking treatment in CGHS recognised private hospitals! 
diagnostic centers has already been simplified. 

As per the simplified procedure, the CGHS 
beneficiaries (both serving and pensioners) have the option 
of availing generaVspecialized treatment and diagnostic 
procedure at private hospitals/diagnostic centers 
recognised under CGHS in various CGHS covered cities 
after obtaining the recommendation regarding line of 
treatment from the specialist of CGHS/Govt. hospltaVCMO 
in-charge of the dispensary and obtaining prior permiseion 
from the concerned office/Department in the case of 
serving employees and from the CMO in-charge of CGHS 
dispensaries in the case of pensioner beneficiaries. 
However, during emergency, the beneficiary can directly 
go to any private hospitaVclinic for taking treatment. 

(d) The Govemment has recognised private hospitals 
and diagnostic centers under the CGHS for the 
convenience of the CGHS beneficiaries to enable them 
to take indoor treatment and get investigations done on 
the basis of recommendation of the Government doctor. 

Telephone Service. In Hilly State. 

1170. SHRI BACHI SINGH RAWAT "BACHDAw: Will 
the Minister of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) whether permission has been granted to some 
private companies alongwith the Bharat Sanchar Nigam 
Limited for initiating communication services in hilly States 
especially in Uttaranchal; and 

(b) if 80, the detaila thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Yes, Sir. 

(b) The details are given in the Statement 
enclosed. 
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Service Area 

U.P. (West) 
Including 
Uttaranchal 

West Bengal 
Including Sikkim 

Assam 

Himachal Pradesh 

Jammu & Kashmir 

North-East 

DECEMBER 8, 2004 /0 QU6$/Ions 

List of Access Service licensees in Hilly States 8S on 30.9.2004 

Name of Service Provider 

Hutchison Essar South Ltd. (GSM Based) 1 
Reliance Infocomm Ltd. (COMA Based) 
Tata Teleservices Limited (COMA Based) 
Bharati Cellular Limited (GSM Based) 
Escotel Mobile Communications (P) Ltd. } 
(GSM Based) 
Bharat Sanchar Nigam Ltd. (BSM Based) 
Bharat Sanchar Nigam Ltd. (COMA Based) 

Bharati Cellular Limited (GSM Based) 1 
Reliance Infocomm Ltd. (COMA Based) 
Tata Teleservices Limited (COMA Based) 
Hutchison Essar South Ltd. (GSM Based) 
Oishnet OSL LimIted (GSM Based) 
Bharat Sanchar Nigam Ltd. (GSM Based) 
Reliance Telecom (P) Ltd. (GSM Based) 
Bharat Sanchar Nigam Ltd. (COMA Based) 

Olshnet OSL Limited (GSM Based) 
Bharti Tele-venture Ltd. (GSM Based) 
Bharat Sanchar Nigam Ltd. (GSM Based) 
Reliance Telecom Ltd. (GSM Based) 
Bharat Sanchar Nigam Ltd. (GSM Based) 

} 

} 
Reliance Infocomm Ltd. (COMA Based) 1 
Tata Teleservices Limited (COMA Based) 
Bharati Cellular Limited (GSM Based) 
Oishnet OSL Limited (GSM Based) 
Reliance Infocomm Ltd. (GSM Based) 1 
Bharat Sanchar Nigam Ltd. (GSM Based) 
Escorts Telecommunications Ltd. 
(GSM Based) 
Bharat Sanchar Nigam Ltd. (COMA Based) 

Bharati Cellular Limited (GSM Based) 
Oishnet OSL limited (GSM Based) 
Reliance Infocomm Ltd. (COMA Based) 
Bharat Sanchar Nigam Ltd. (GSM Based) 
Bharat Sanchar Nigam Ltd. (COMA Based) 

Olshnet OSL Limited (GSM Based) 1 
Reliance Telecom Ltd. (GSM Based) 
Hexacom India Ltd. (GSM Based) 
Bharat Sancher Nigam Ltd. (GSM Based) 
Sharat Sanchar Nigam Ltd. (COMA Based) 
Reliance Telecom Ltd. (GSM Based) ) 
Sharat Sancher Nigam Ltd. (GSM Based) 
Bharat Sanchar Nigam Ltd. (COMA Based) 

Licence 

Unified access 

Cellular 

Basic 

Unified access 

Cellular 

Basic 

Unified Access 

Cellular 
Basic 

Unified Access 

Cellular 

Basic 

Unified Acceu 

Cellular 
Basic 

Unified Access 

Cellular 

BasIc 
Cenular 
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World Bank Loan for Computer Education 

1171. SHRI TUKARAM GANGAOHAR GADAKH: Will 
the Minister of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) whether any project with the support from the 
World Bank for computer education, supplying computers 
to schools has been finalized by the Ministry; 

(b) if so, the details thereof; 

(c) the criteria to provide computers to schools in 
villages and remote areas; 

(d) whether the Government has identified schools 
where these computers will be supplied; 

(e) it so, the details thereof; 

(f) whether any Committee has been formed to 
monitor and implement this project; and 

(9) if so, the composition of the Committee? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) No, Sir. 

(b) to (g) Do not arise. 

Telephone to Village Panchayat8 

1172. SHRI PARSURAM MAlHI: Will the Minister of 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
be pleased to state: 

(a) whether the Government has proposed to provide 
telephones to every panchayat in the oountry; 

(b) If so, the time by when the target to provide 
telephones to each panchayat is likely to be achieved, 
State-wise; and 

(c) the steps taken by the Govemment in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEl AHMAD): (a) Yes, Sir. 

(b) Telephone facility in all the panchayats of each 
service area/circle shall be provided by November, 2007 
as per tender terms finalised by the office of Administrator 
Universal Service Obligation (USO) Fund. 

(c) The foDowing steps have been taken to cover all 
panchayats: 

(i) Additional Wireless in Local Loop (WLL) 
equipment is planned to be provided in the Short 
Distanoe Charging Areas (SDCAs). 

(ii) Digital Satellite Phone Terminals (OS PTa) ahall 
be deployed in remote and far flung area which 
cannot be covered by any terrestrial technology. 

[English} 

Norma Preacrlbed to Publlah Stemp Cover 

1173. SHRI ANANDRAO VITHOBA ADSUL: WiD the 
Minister of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) whether there is any criteria/norms p .... cribed by 
the Government to publish a atamp cover (envelop); 

(b) if so, the details thereof; 

(c) whether violations of these norms have come to 
the notice of the Government; 

(d) If so, the details thereof; and 

(e) the action taken/proposed to be taken by the 
Government against those found guilty? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Yes, Sir. 

(b) The guidelines for isaue of a Special Cover are 
given in the Statement enclosed. 

(e) No, Sir. 

(d) and (e) Do not arise in view of (c) above. 

GuidslintlS for iSSIM 01 ~I Covw 

SptlCilll Cover. An event which is not Important 
enough to be commemorated by issue of commemoratlvel 
speCial stamp or for which a stamp cannot be 
accommodated in the annual laaue programme may be 
commemorated by the department by issue of apecial 
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cov .... which can be cancelled with a apeciaJ cancellation 
at the post office selected for the purpose. Such covers 
can also be issued at the instance of private parties on 
payment of requisite charges. These covers should bear 
minimum postage stamps of any kind equivalent to the 
minimum inland letter mail rate. Heads of the Circles are 
the competent authority to sanction special covers 
commemorating any eventlinstitutionalinaugural flight under 
their jurisdiction. 

A. The proponent will provide the following details! 
material to the Head of Circle for consideration 
of the proposal: 

(i) The proposed date of issue. 

(ii) Proposed design for the special cover. 

(iii) Proposed sale price of the cover. 

(iv) Quantity of covers. 

(v) Name (s) of the Post Office (s) or/and the venue 
from where such special covers are to be issued. 

B. The Design of the special cover should be 
restricted to the left half of the cover and should 
not impinge upon the addresa portion of the 
cover. The legend on the cover should mention 
only the name of the 8ventJoccasion being 
commemorated in Hindi and English. 

C. The size of the special cover should be one of 
the sizes prescribed by the Department for letter 
envelopes. Postal Guide Inland Services lsaued 
by Department of Posts can be referred to by 
the Circles in this regard. 

D. The Design of the special cover should be of 
secular nature and should be devoid of any 
nuances which may cause embarrassment to 
Government. 

E. The sale price of the special cover should not 
exceed Rs. 51-eXCluding the cost of the postage 
stamp to be affixed on the cover. The 
denomination of the postage stamp should be 
equivalent to the minimum inland letter mall rate, 
except in the case of first flight covers when 
the denomination should be equivalent to the 
minimum foreign letter mall. 

F. The special covers will be printed by the 
proponent strictly as per the design approved 
by the head of Circle. The proponent wiD hand 
over all such covers printed to the office of 
CPMGlPMG. 

G. The Circle office will hand over a\l the covers to 
the concemed post office for sale at the venue 
of release. All the sale proceeds of these special 
covers at the rate approved by Head of Circle 
will be given to the proponent by the Circle 
office alongwith the balance of unsold special 
covers. 

H. The proponent will supply to the Circle Office at 
his own cost 10 special covers duly cancelled 
within 10 days from the date of issue, for record 
purpose. The Circle Office will forward 5 of these 
covers to Director (Philately) for keeping them 
in the National Philatelic Museum. In addition, 
the proponent will, If necessary, arrange 
distribution of special covers to the VIPs 
attending the release function as well as used 
in the presentation Albums at their own cost, as 
the Department does not organize such 
functions. 

I. Directorate will continue to approve all such 
proposals for special cover which have a bearing 
on the diplomatic relations of India with other 
countries. 

J. Every case approved by Head of Circle would 
be intimated to the Directorate so that action 
may be taken to publicise the event for the 
benefit of philatelists all over the country through 
NewsletterlWebsite. 

K. The special cover may preferably be printed by 
offset process using maplitho paper of 176 GSM. 

L. The proponents will deposit 200 blank covers 
with the Philatelic Bureau which Issues the 
special cancellation. These will be put up for 
sale for a period of one month from the date of 
release, at the price fixed by the Department 
and the amount realized from sale of such 
covers will be deposited to govemment account. 

M. The unsold covers would be returned to the 
proponent after the expiry of one month from 
the date of cancellation. The Bureau wUI circulate 
information regarding the availability of the cover 
to all the Philatelic Bureaux in advance, 
preferably two weeks before the date of release. 

Ch8~$ for Special Csncsl/8/ion. Once the proposal 
is approved, the proponent will be required to pay the 
Department the following fees: 

(I) Special cancellation/cover to be provided on 
working days-Rs. 1500/-per day per post 
offices. Rs. 3OOOI-per day if It is to be provided 
at the premises of the proponent. 
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(ii) Special cancellation/cover to be provided on 
Sundays and postal hoIidays-Rs. 3OOO/-per day 
per post offices and Rs. 6OOO/-per day if it is to 
be provided at the premises of the proponent. 
The cancellation/cover will be provided during 
the normal ~rking hours of the post offices. 
However, the Head of the Circle may offer 50% 
concession on the rates for a special caneeDation 
during District, State as well as Circle and 
National level philatelic exhibition if It Is not 
organized by the Department. 

/Tl'llns/ationJ 

Medical Facllltiea to Official. on Tour 

1174. PROF. MAHADEORAO SHIWANKAR: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to refer to Unstarred Question No. 2925 dated August 
18, 2004 and state: 

(a) whether the Government has made any special 
provision to provide medical facilities to the Government 
servants who remain on tour for long spells; 

(b) if so, whether the Government is aware that 
employees of Lok Sabha and Rajya Sabha Secretariats 
residing in the Central Government Housing Complex, 
Vasant Vihar face a similar problem due to tours and 
late sittings; 

(c) if so, whether the Government proposes to 
reconsider its decision to provide medical facilities to the 
said employees and there families at the extension centre 
of CGHS Dispensary in CBI quarters, CGH Complex, 
Vasant Vihar; 

(d) if so, the details thereof and other aHernative 
steps proposed to be taken for arrangements to open 
the said extension centre in the evening along with 
emergency services for the family rnembers of the said 
Secretariats; and 

(e) if not, the reesons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) As per Department 
of Health's O.M. No. S-11011nJ99-CGHS(P) dated 
30.9.99, the serving Central Govt. employees (including 
employees of the Lok Sabha and Rajya Sabha Sactts.) 
holding CGHS cards, while on tour or visit can in 
unforeseen emergency take treatment in any CGHS 

dispen .. ry/recognlsed hospital or at the Authorised 
Medical AttendantlGovt. recognised private hospital In the 
case of a non-CGHS area. 

(c) to (e) Due to constraints of resources and 
manpower, there is neither any proposal to open the 
extension centre of CGHS Dispensary in CBI quarters, 
CGH Complex, Vasant Vihar in evening alongwlth 
emergency services nor can the services at the said 
extension centre be provided to the employees of the 
Lok Sabha and Rajya Sabha Secretariats residing In 
nearby colonies since there is no sanction for opening a 
full-fledged CGHS dispensary in Vasant Vihar. The present 
CGHS facility at the extension centre is for the 
beneficiaries residing in the CBI quarters and the 
extension centre is being run by the CGHS with only a 
limited number of staff who have been withdrawn from 
the CGHS dispensary No. SO, R.K. Puram-III. Therefore, 
all the Central Govt. employees residing in the co~nlea 
located nearby cannot be extended CGHS facilities from 
the said extension centre. 

Norms P,..crlbed to Publish Stamp Coyer 

1175. SHRI HANSRAJ G. AHIR: Will the Minar of 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
be pleased to state: 

(a) the number of Panchayat Sanchar Agents working 
in the country as on date; 

(b) whether they are under paid vis-a-vis their wort<; 

(c) If 80, the details thereof; and 

(d) the steps being taken by the Government to 
enhance the salary and perks of Panchayat Sanchar 
Agents? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEl AHMAD): (a) At pr • ...,t there are 7897 
Panehayat Sanchar Seve Agents in the country. 

(b) to (d) The Panchayat Sanchar Seve Yojana wu 
conceived as a more cost effective means of providing 
basic postal facilities in rural areas. Therefore, Panchayet 
Sanehar Seva Agents are required to undertake sale of 
stamps, and stationery and book registered letters. In 
some cases they are alao required to undertake delivery 
of ordinary mail. For this they are paid an allowance of 
Rs. 600.00 per month, and a commission of 5% on the 
value of stamps sold, and Rs. 0.50 per registered article 
booked. 
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There is no prop8aaJ to enhance the allowance of 
the Panchayat Sancher Seva Agents as there Ie scope 
for them to increase their earnings by increasing the 
volume of their business, and thereby the commission 
due to them. This Is keeping with the purpose for which 
these posts have been created. 

Survey on Soclo-Economlc Aepects 

1176. PROF. M. RAMADASS: Will the Mlnilter of 
STATISTICS AND PROGRAMME IMPLEMENTATION be 
pleased to atate: 

(a) the recent surveys on socio-economic aspects 
conducted in the Union Territory of Pondicherry; 

(b) the detaile of results of such aurveys on housing 
conditions, debt and Investment and land live stock 
holdings etc.; 

(c) the details of performance of infrastructure sector 
in Pondicherry; and 

(d) the details of projects of Rs. 20 crores or more 
and their performance/Impact In Pondlcherry? 

Subject: Hou.lng condition 

THE MINISTER OF STATE OF THE MINISTRY OF 
STATISTICS AND PROGRAMME IMPLEMENTATION 
(SHRI OSCAH FERNANDES): (a) Some of the recent 
surveys on socio-economic aspects conducted by the 
National Semple Survey Organisation in the entire country 
including the UT of Pondicherry thf?ugh various National 
Sample Survey (NSS) rounds are 88 under: 

NSS 58th round (July-December 2002) survey on 
consumer expenditure, employment-unemployment, 
disabled persons, housing condition, vlHage facilities and 
slum particulars. 

NSS 59th round (January-December 2003) survey on 
consumer expenditure, employment-unemployment, land 
and livestock holdings. debt and Investment, and situation 
aaaeument survey of farmers. 

NSS 60th round (January-June 2004) survey on 
consumer expenditure, employment-unemployment, 
morbidity and health care. 

(b) The latest available resuhs In respect of the UT 
of Pondlcherry are given below. Concepts and definitions 
are available in the related NSS reports available In the 
Ministry's website (m08pi.nlc.in). 

p.tr:IH1/sgtJ dIsItibutIon of dWsIOng unhs by IyptI 

Rural Urban 

Pucca Semi-pucca Katcha Pucca Semi-pucca Ketcha 

26 20 54 70 15 15 

(Source: NSS Report No. 488: Housing condition In India, NSS 58th round: July-December 2002) 

Subjects: Debt and Inveetment, Land and llveetock 
holding. 

Data collected on these subjects through NSS 59th 
round (January-December 2003) are under processing. 
However, key results based on the previous survey (NSS 
48th round: January-December 1992) are given below: 

Numbtlr of houstlholds I'SpOI1ing bomJwintJII In CII8h 
during the I'tIMI'tlf1CtJ period of 1.7.91 to 30.6.92 ptlr 
thousand houssholds: 

145 for rural and 231 for urban. 

(Source: NSS Report No. 431 (Part I): Household 
borrowings and repayments during 1.7.91 to 30.8.92; NSS 
48th round: January-December 1992) 

Households reporting broad Items of fixed capital 
expenditure during the reference period of 1.7.91 to 
30.6.92 
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Fixed Capital Expenditure In 

Sector Residential Plot, Farm Non~Farm Any Item 
Building & Other Business Business 

Construction 

P A P A P A P A 

Rural 15 217 93 233 7 61 108 511 

Urban 35 1256 16 42 12 130 63 1428 

Note: P D Number of households reporting an item of fixed capital expenditure per thousand households; A-Awrage value (RI.) of 
corresponding expenditure per household. 
(Source: NSS Report No. 437: Household capital expenditure during 1.7.91 to 30.6.92; NSS 48th round: January-December 1992) 

P(Nr:t1nl4~ dishibuIion 01 houstJhaIds by size cI8Ss of optJIBHOI'IIII holdings 

Size 01888 of household operational holdings (tn he.) 

Sector Nil Leas than 0.002- 0.21- 1.01- 2.01- 5.01 & All 
0.002 0.20 1.00 2.00 5.00 above sizes 

Rural 32.76 3.43 40.08 15.21 5.49 2.09 0.94 100 

Urban 63.51 4.08 28.88 3.01 0.41 0.21 0 100 

(Source: NSS Report No. 408: Livestock and agricultural Implements In houaehokI operational holdings; NBS 48th round: January-
December 19920 

Numbtlr of livestock of VlJrious CIJI6gOn. owntJd per 100 hoiJtJ6hoIds 

Sector Cattle Buffalo 

Rural 43 1 

Urban 9 4 

Sheep & Goata 

25 

3 

Pigs 

o 
o 

Poultry 

86 

35 

(Source: NSS Report No. 408: Livestock and agricultural Implements In houeehoId operatloMl holdings; NSS 48th round: January-
December 1992) 

(c) and (d) Infrastructure sector covers Power, Coal, 
Steel, Railways, Roads, Shipping & Ports, Civil Aviation, 
Telecom, Fertilizers, Cement and Petroleum. There are 
currently no new projects costing Re. 20 cror .. or more. 
With regard to the performance of existing projects, the 
details are being coHected from the concerned Ministries 
and the sarne wlH be fumlshed on their availability. 

Mobile Phone DlNCtory 

11n. SHRI VIJOY KRISHNA: 
SHRI KIRTI VARDHAN SINGH: 

WIN the Mini8ter of COMMUNICATIONS AND 
INFORMATION TECHNOLOGY be pleased to state: 

<a) whether Cellular Operatofa have oppOHd the 
telecom regulatory propoeaI to bring out • dIredoIy of 
mobile phone users; 

(b) If 80, the details thereof and the reuona therwfor; 
and 

(c) the stepa takenlbelng taken by the TRAI to 
Implement Ita orders? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(OR. SHAKEEL AHMAD): (a) and (b) A ooneuItIdIon "..,.,. 
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on publishing of Telephone Directory and Directory Enquiry 
Services was issued by Telecom Regulatory Authority of 
India (TRAI) to all stakeholders and consumers' 
organizations. In response to the consultation paper, a 
large number of comments have been received from the 
stakeholders. The Cellular Operators Association of India 
(COAl), Association of Unified Telecom Service Providers 
of India (AUSPI) and some others have opposed the 
proposal. However, Open House Sessions on the subject 
matter are yet to be held by TRAI. As such, the 
consultation process is not fully complete. 

(c) Does not arise in view of (a) & (b) above. 

UTI MF Scheme 

1178. SHRI KIRTI VARDHAN SINGH: Will the 
Minister of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) whether the Department of Posts has tied up 
with UTI Mutual Fund to distribute UTI MF Scheme from 
its post offices located In various parts of the country; 

(b) if so, the details in this regard; and 

(c) the terms and conditions fixed between both of 
them? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Yes, Sir. 

(b) and (c) The Department of Posts has tied up 
with UTI Mutual Fund to retail its selected Mutual Fund 
Schemes from 50 post offices spread across 17 postal 
circles in the country for a period of six months from 
September 2004. The Department is retailing only 
Mastershare, Variable Investment Plan, Children College 
and Career Plan, Mahila Unit Scheme and Unit Unked 
Insurance Plan (ULlP) schemes of UTI Mutual FUnd. The 
Department of Posts gets an upfront and trial commission 
from UTI Mutual Fund for retailing theee schemes. 

(English] 

Closure of BALCO Units 

1179. SHRI GURUDAS DASGUPTA: Will the Minister 
of MINES be pleased to state: 

(a) Whether Government is aware that a number of 
efficiently operating departments of BALCO have been 

cIoIed clown after the majority share was purchased by 
the Sterllte Industries; 

(b) If so, the details thereof; 

(c) whether prior consent of the Government 
nominated Directors on the Board of BALCO was taken 
on this matter; 

(d) if so, the details thereof; 

(e) whether Government is aware that Sterllte 
Industries has blatantly flouted all the terms of Agreement 
made with trade union when it took over BALCO; and 

(f) If so, the details thereof and the reaction of the 
Govemment thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL AND MINISTER OF STATE IN THE MINISTRY 
OF MINES (DR. DASARI NARAYAN RAO): (a) BALCO 
has informed that no efficiently operating Departments of 
the Company had been closed down after the majority 
shares were purchased by Sterllte Industries India ltd. 

(b) to (d) Does not arise, in view of answer in (a> 
above. 

(e) and (f) BALCO has informed that there has been 
no flouting of the terms of the agreement with the Trade 
Union. 

Mining LeaHs 

1180. SHRI A.V. BELLARMIN: Will the PRIME 
MINISTER be pleased to state: 

(a) whether Indian Rare Earth Umited (IREL) has 
applied for mining leases in the year 2000 In Kanyakumari 
district and the same is pending with the State 
Govemment; 

(b) If 10, the details thereof alongwlth the reasons 
for Its pendency; 

(c) whether the IREL Mining lease areas in 
Kanyakumari district has also been recommended for grant 
to private parties by the State Government; and 

(d) if so, the action takln by the Central Govemment 
to safeguard the interest of IREL? 

THE MINISTER OF STATE IN THE PRIME 
MINISTER'S OFFICE <SHRI PRITHVIRAJ CHAVAN): <a> 
Yes. 
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(b) According to information furnished by the Tamil 
Nadu Government, details of two appljcations for grant of 
mining lease submitted by MIs. Indian Rare Earths 

Limited, Manavalakurichi, Kanyakurnarl District are as 
under: 

Sr. No. Date of 
Application 

Taluk & 
Village 

Extent and 
SF No. 

Reasons for pending 

1. 3.2.2000 Kalkulam, 
Ezhudeaam 

133.80.0 ha. The application is still under process with 
the Collector, Kanyakumarl District. 

2. 19.9.2000 Vilavancode 
Keelkulam 
and 
Midalam 

321.07.0 ha. The application forwarded to the State 
Government for grant of mining lea8e 
has been returned on 5.8.2004 to the 
Collector for rectifying certain dlscrepanclea 
and defects. The Collector, Kanyakumari 
District has been addressed to rectify the 
detects and send a report. 

(c) Yes. 

(d) The State Government has granted certain areas, 
originally included in the mining lease issued to Mis. 
Indian Rare Earths Limited, to private partie8. Mis. Indian 
Rare Earths Limited filed a revision application No. 27 
(1) 2003·RC·II and the Govemment of India Tribunal by 
order dated 4.8.2003 stayed the operation of the 
amendment dated 23.1.2003 to the Original mining lease 
granted by the State Government vide G.O. Ms. No. 1085 
dated 21.9.1997. Against this order of the Tribunal, the 
private party has filed a writ petition before the Hon'ble 
Madras High Court and obtained a stay, and the matter 
is presently sub·judice. 

Monitory Authority to Check Porn Sit •• 

1181. SHRI RAM KRIPAL YADAV: Will the Miniater 
of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) whether the Govemment has any plan to create 
monitory authority to check the pom sites on Intemet; 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) No, Sir. 

(b) Does not arise. 

[T ranslllfionJ 

Grant. for HHlth Sector 

1182. SHRI DEVIDAS PINGLE: 
PROF. MAHADEORAO SHIWANKAR: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether grants for the health sector In India have 
been available through global fund; 

(b) if so, the diseases for which these grants have 
been provided; 

(c) whether the Government has utltised the funds to 
tackle the diseases for which these were provided; 

(d) the total number of States which have been 
allocated funds out of the above by the Union Government 
so far; and 

(e) the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMl): (a) V .. , Str. 
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(b) HIVIAIDS and TB. 

(c) Yes, Sir. 

Disease 

TB 

HIV/AIDS 

(English} 

Project 

Expansion of the revised 
national tuberculosis control 
programme in the entire States of 
Chhattisgarh, Jharkhand and 
Uttaranchal, and 56 districts 
of U.P. and Bihar 

HIV prevention and care for 
mother, their families and 
Persons Living with 
HIV/AIDS (PLWHA) through 
scaling up Prevention of 
Parent to Child Transmission 
(PPTCT) services and public 
private sector antiretroviral 
treatment 

A.lan economic Community 

1183. SHRI JYOTIRADITYA M. SCINDIA: Will the 
Minister of EXTERNAL AFFAIRS be pleased to state: 

(a) whether the Government has initiated steps 
towards constitution of an Asian Economic Community 
on the lines of EU; 

(b) if so, the precise conditions and modus optIf'IIndi 
of the contemplated Economic Community and India's 
role therein; and 

(c) the progress so far made in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): (a) and (b) 
India has put forward the idea of a broader Asian 
Economic Community comprising India, ASEAN, Japan, 
China and Republic of Korea. 

(c) Some studies and seminara by leading think tanks 
and academic organizations of these countries on cIoIer 

(d) and (e) The details are given In Statement 
enclosed. 

Name of the 
State 

Chhattisgarh 
Jharkhand 
Uttaranchal 
UP 
Bihar 

Andhra Pradesh 
Kamataka 
Maharashtra 
Tamil Nadu 
NagaJand 
Manipur 

(Rupees in lalms) 

Funds aHocated 

1407.39 

1423.68 

economic integration in Asia have already been 
undertaken. 

Contaminated Soft Drink. 

1184. SHRI SURENDRA PRAKASH GOYAL: 
DR. RAJESH MISHRA: 
SHRI MADHUSUDAN MISTRY: 
SHRI V.K. THUMMAR: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether the Government is aware of the repon 
of the Centre for Science and Environment that 'Dew' 
cola of Pepsi Company contains abnormally high content 
of caffeine which is very harmful for pregnant women, 
laclating mother'S and children but It is being aotd without 
any health related warning on Its bottles; 

(b) if so, the detail. of this report; 

(c) whether the Government propoIH toucertain 
the truth of the above report by anaIy~ 1M content of 
the Dew in their analytical \ab8; and 
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(d) If so, the steps proposed to be taken agalnet 
Pepsi for playing with public health? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (d) The information is being 
eoHected and it will be laid on the Table of the HOUN. 

Development of Sea Beach •• 

1185. SHRI SURESH KALMADI: Will the Minister of 
OCEAN DEVELOPMENT be pleased to state: 

(a) whether the Government has any schemes to 
develop sea beaches; 

(b) if so, the broad features thereof; and 

(e) the allocation made by the Government in this 
regard during the last three ye8l8? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SCIENCE AND TECHNOLOGY AND MINISTER OF 
STATE OF THE DEPARTMENT OF OCEAN 
DEVELOPMENT (SHRI KAPIL SIBAL): (a) to (e) The 
information is being collected and will be laid on the 
Table of the Houee. 

fT IlIns/8/ionj 

Ae .. ,ch and Development Wortl In Yoga 

1188. SHRI BRAJESH PATHAK: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Government has reviewed the 
schemes for promoting the research and development 
wort< in the field of yoga In the country; 

(b) if so, the details thereof, scheme-wise and State-
wise; 

(cJ the details of the NGOs which are getting grants 
from the Government for encouraging research and 
development work in the field of yoga In Uttar Pradesh 
alongwith the details of their performance and utilisation 
of the grants; and 

(d) the action taken/proposed to be taken by the 
Government against the NGOs which have rniautiliaed 
the funds? 

THE MINISTER OF STATE IN THE MINISTRY OF 

HEALTH AND FAMIl.Y WELFARE (SHRIMATI 

PANABAKA LAKSHMI): (a) and (b) The research & 

development of Yoga is being promoted through two 

national level institutions viz, the Central Council for 

Research in Yoga and Naturopathy (CCRYN), New Delhi 

& Morarji Desai National Institute of Yoga (MDNIY), New 

Delhi. While the CCRYN involves reputed organizations 

all over the country for promotion, propagation, research 

& development of Yoga, the MDNIY conducts Yoga 

courses, directly. The functions of the CCRYN & MDNIY 

including the Schemes implemented through them are 

reviewed from time to time. Provisions made for the 

CCRYN & MDNIY during 2002-03, 2003-04' and 2004-06 

under Plan are as under: 

(Rs. in lakhs) 

2002-03 2003-04 2004-05 

CCRYN 175.00 133.25 222.00 

MDNIY 317.40 217.50 440.00 

Besides, Government in the Department of Ayurveda, 

Yoga & Naturopathy, Unanl, Siddha and Homoeopathy 

(AYUSH) is implementing a Scheme for Extra Mural 

Research in A YUSH, under which funds are provided to " 

accredited reaearch Institutions for undertaking research 

projects in AYUSH Including Yoga. This Scheme was 

reviewed and revised in the year 2001 by specifying the 

priority areas of research. 

(c) and (d) A statement showing the details of NGOs 

located In Uttar Pradesh which have received grants from 

the CCRYN and this Ministry for promotion, propagation, 

research & development of Yoga during 2002-03, 2003-

04 & 2004-05 is attached. Out of 5 NG08, the working 

of one NGO namely Jeewan Nirman Kendra, Meerut wu 
nOl found satisfactory and as such, further grant-in-aid to .• 

it has been discontinued. Working of other NGOs and 

funds utill8ation reports 80 far have been found 

satisfactory. 



• 
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StllltNTItml 

SI.No. Name of NGO 

(1 ) Shri Nath Naturopathy & Yoga 
Centre, Kanpur. 

(2) Jeevan Nlrman Ashram, 
Nature Cure & Yoga Centre, 
Maharishi Dayanand Prakrltlk 
Yoga Pratishthan, Aligarh. 

(3) G.P. Dixit Yoga & Naturopathy 
Hospital, Agra. 

(4) Panch Tatwa Sevashram, 
Yoga & Nature Cure Centre, 
Manav Samaj Kalyan Samiti, Etah. 

(5) Jeewan Nlrman Kendra, Yoga 
& Nature Cure Centre, Meerut. 

Urban Population 

1187. SHRI MOHAN SINGH: 
SHRIMATI MINATI SEN: 
SHRI MUNSHI RAM: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether ha" of the world popu\ation would become 
urban population during the ensuing three years; 

(b) if so, the population of Indian population against 
that figure; 

(c) the ratio of Indian urban population likely to tum 
by 2010 in terms of percentage; 

(d) the steps taken/proposed to be taken by the 
Government to check this trend of growing urban 
population; 

(e) the details of preparation made to provide 
accommodation, water, health services and sanitation etc. 
for urban population; 

(Rs. in lakhs) 

Title of the Project/Scheme Funds Release 

Research project titled 'Effect of Yoga & 3.68 
Naturopathy modalities in the 
management of Rheumatoid Arthritis, 
Osteo-arthritis and Gout'. 

Conducting National Seminar on Yoga 0.50 
& Naturopathy. 

Strengthening of Treatment-cum- 7.50 
Propagation Centre of Yoga & 
Naturopathy. 

-do- 1.50 

Strengthening of Patient Care Centre of 0.30 
Yoga & Naturopathy. 

-do- 1.20 

(f) whether sex ratio according to census figures is 
worse in urban centres than rural areas; 

(g) whether jains are the only community in which 
urban figures excess the rural figures; and 

(h) if so, the steps taken/proposed to be taken to 
lessen urban-rural disparities? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) Yes, Sir. As per World 
Urbanisation Prospects, the 2001 Revision, United Nations; 
estimates based on 2005 and 2010 population, the 
estimated urban world population would be as below: 

Year 

2005 

2006 

2007 

Percentage 

49.3 

49.7 

50.2 

(b) As per projected population 2002 to 2026 based 
on the provisional population totals, Census of India 2001, 
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Registrar General of India, the proportion of Indian Urban 
Population to the total Population of India would be as 
below: 

Year Percentage 

2005 28.7 

2006 28.9 

2007 29.1 

(c) The estimated urban population in India by 2010 
would be 29.8%. 

(d) The centrally sponsored "Infrastructure 
Development in Small and Medium Towns· Scheme is in 
operation to develop requisite level of Infrastructure in 
small and medium towns so as to arrest migration from 
these to large urban centres, while the Mega City Scheme 
seeks to augment/strengthen Infrastructure In Mega Cities 
to cater to increase in population. 

(e) Providing housing, water, health and sanitation is 
the primary responsibility of the State GovemmentalUnion 
Territories. However, the Ministry of Urban Development 
has been sensitizing the States/Union Territories to 
improve the basic necessities of the urban population. 
The Ministry of Urban Employment and Poverty Alleviation 
has also launched a programme known as "Two MUlion 

Housing Programme" In 1998 which provides for 7 lakh 
additional houses in urban areas. The Department of 
Family Welfare provides comprehensive Reproductive and 
Child Health Services in the urban areas through a 
network of 1562 Post Partum Centl'86 at district and sub 
district level, 1083 Urban Family Welfare Centres, 871 
Urban Health Posts and 3239 Sterilisation Beds under 
the Sterilisation Bed Scheme in the country. Further, the 
Govemment of India has been supplementing the efforts 
of the State Governments In tackling the problem of 
drinking water supply and sanitation through the centrally 
sponsored schemes namely (i) Accelerated Urban Water 
Supply Programme for Small Towns with Population less 
than 20,000 administered by the Ministry of Urban 
Development and (ii) Integrated Urban low Cost Sanitation 
Scheme for liberation of Scavengers, administered by 
the Ministry of Urban Employment & Poverty Alleviation. 

(f) A Statement showing State-wise Rural and Urban 
Sex-ratio as per Census 2001 is enclosed. 

(g) Yes, Sir. As per Census 2001, Jains are the only 
community in which urban figures excHd the rural figures. 

(h) The techniques of preconception Sex selection 
has been brought within the ambit of the Pre-Conception 
and Pre-Natal Diagnostic Techniques Act 1994 and its 
Amendments brought out in 2003. 

St."""'nl 

StIX Rlltio-India, StIlIBS .nd Union Tenitories~' 2001 

SI.No. IndialStatelUnion territories Total Rural Urban 

2 3 4 5 

India 933 946 900 

1. Jammu & Kashmir 892 917 819 

2. Himachal Pradesh 968 989 795 

3. Punjab 876 890 849 

4. Chandigarh" 7n 621 796 

5. unaranchal 962 1007 845 

6. Haryana 861 866 847 

7. Delhi" 821 810 822 
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2 3 4 5 

8. Rajasthan 921 930 890 

9. Uttar Pradesh 898 904 876 

10. Bihar 919 926 868 

11. Sikkim 875 880 830 

12. Arunachal Pradesh 893 914 819 

13. Nagaland 900 916 829 

14. Manipur 974 963 1009 

15. Mizoram 935 923 948 

16. Tripura 948 946 959 

17. Meghalaya 972 969 982 

18. Assam 935 944 872 

19. West Bengal 934 950 893 

20. Jharkhand 941 962 870 

21. Orissa 972 987 895 

22. Chhattisgarh 989 1004 932 

23. Madhya Pradesh 919 927 898 

24. Gujarat 920 945 880 

25. Daman & Diu" 710 586 984 

26. Dadra & Nagar Haveli" 812 852 691 

27. Maharashtra 922 960 873 

28. Andhra Pradesh 978 983 965 

29. Karnataka 965 977 942 

30. Goa 961 988 9S4 

31. Lakshadweep' 948 959 936 

32. Kerala 1058 1059 1058 

33. Tamil Nadu 987 992 982 

34. Pondicherry' 1001 990 1007 

35. Andaman & Nicobar Islands" 846 861 815 

Sot.II'Ce: Primary Census AbstI'llCt. Total PoplMlltlon: Table A-5, Census of India 2001. 

Note: IncI~ Estimated Population of Mao Maram, Paomata and Purul sub-dIvIsions of Senapatl Dl8trIct of ManIpur for 2001. 



117 Wfilttln Answsrs AGRAHAYANA 17. 1928 (SBkst 118 

{English} 

MedicIII CollegesIPharmacy Uanagement Instltut .. 

1188. SHRI BHANU PRATAP SINGH VERMA: Will 
the Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) the number of Medical colleges/pharmacy 
management institutes functioning in the country; 

(b) the number of girlslboys students enrolled in the 
above institutes and the number of Sc/ST students out 
of them; 

(c) whether all the above institutes are functioning 
as per all India testlUGC guidelines; 

(d) if not, the policy the Govemment proposes to 
chalk out to maintain the educational standard in such 
vocational courses; and 

(e) the number 01 new institutes approved during the 
last academic session and the reasons due to which 
other such proposals were rejected? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) At present there are 229 
medical colleges functioning in the country. Similarly 
Pharmacy Council of India has approved 3n institutes 
lor the conduct of D. Pharma course and 233 institutes 
lor the conduct of B. Pharma course. 

(b) No such data is being maintained by the Central 
Government as admission to medicallPharmacy courses 
is governed by the respective State GovemmentlUniversity/ 
Examining Authorltyllnstitution subject to the proviSions of 
the regulations of Medical Council of India and Phannacy 
Council of India, as applicable. However, all medicall 
pharmacy institutes are required to follow the instructions 
of the Central/State Governments/Union Territory 
Administrations. as the case may be, issued from time to 
time lor providing reservations to students belonging to 
SC/STlOBCs, etc. 

(c) and (d) The Hon'ble Supreme Court in its 
judgement dated 14.8.03 in the case of Islamic Academy 
01 Education has clarified that the State Government may 
prescribe the percentage of seats in private professional 
colleges which can be filled by the management. The 
remaining seats are to be filled up as per merit through 
the common entrance test conducted by the State agency. 

The seats filled by the management are also to be filled 
up as per merit through a common entrance teat to be 
conducted by the association of all collages in tha 
concerned State or In the absence of such association. 
by the common entrance conducted by the State 
Government. The Medical Council of India/Pharmacy 
Council of India grants approval to Institutions only If the 
prescribed statutory requirements are complied with, 
Periodic inspections ara al80 conducted by thase 
profes8ionaiCounciis to ensure the compliance of 
prescribed norms. 

(e) Clearance of proposal for opening of mac:IicaI 
colleges/pharmacy instltut.. depends on avaJlabiUty of 
infrastructural facilities and fulfilment of qualifying criteria 
prescribed in the regulations of Medical Council of India 
and Pharmacy Council of India. In the year 2004. Central 
Government has granted permission for opening of 10 
medical colleges. Similarly. during 2003-2004. the 
Pharmacy Council of India has approvad 44 new 
institutions for the purpose of registration as a pharrnaciet. 

{Translation} 

Fee Conce •• lon by Medical College. 

1189. SHRI NARENDRA KUMAR KUSHAWAHA: Will 
the Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether the recognised medical colleges provide 
admission and fee concession to the students belonging 
to the poor and backward sections of society; 

(b) whether the Govemment has Inquired Into thla 
aspect of the institutes; 

(c) if so. the details of these educational instltutel. 
State-wise and location-wise; 

(d) whether the persons belonging to the affluent 
section of society alone are provided admission In theae 
institutes; and 

(e) if so, the total number of luch cases which have 
come to the light and the directions i88ued by the 
Govemment to these institutes to provide admisaion to 
the students belonging to the backward classes? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (8) to (e) The Hon'ble Supreme 
Court of India in its judgement dated 31.10.2002 in the 
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TMA Pai Foundation cue has held that the private 
unaided colleges shall have to comply with the conditions, 
if any, prescribed by the State requiring admiaslon lof a 
amaH percentage of students belonging to weaker aections 
of the Society by granting them fr"ships or scholarships, 
if not granted by the Govemment. Further, the Hon'bIa 
Supreme Court in Its judgement dated 14.8.03 in the 
case of Islamic Academy of Education has clarified that 
the State Govemment may prescribe the percentage of 
seats in private professional colleges whioh can be filled 
by the management. The remaining seats are to be filled 
up as per merit through the common entrance test 
conducted by the State agency. The seats filled by the 
management are also to be filled up as per merit through 
a common entrance test to be conducted by the 
association of all colleges in the concerned State or in 
the absence of such association, by the common entrance 
conducted by the State Government. In the said 
judgement, it has further been clarified that each institution 
shall have the freedom to fix its own fee structure. Each 
State Government is required to set up a committee under 
the Chairmanship of a retired High Court Judge to decide 
whether the fee proposed by the institute is ju8t;lltIU and 
does not amount to profiteering or charging or capitation 
fee. The said Committee may approve the fee structure 
proposed by the institute or may propose some other fee 
which shall be binding on the Institute for a period of 
three years. 

For admission of reserved category students in 
medical institutions/colleges, Central Government has 
issued guidelines to all the Universities and medical 
institutions requesting them to ensure that the UGC 
guideline. for admiasion of reserved category students 
and fulfilment of the quota of seats reserved for them 

are followed strictly in respect of admissions to 
undergraduate and postgraduate medical courses too. 
However, no specifiC data in this regard are maintained 
by the Central Government as admission to medical 
courses Is governed by the respective State Govemments! 
University/Examining Authorltyllnstitutions subject to the 
provisions of the Regulations 01 Medical Council of india. 

Fixed relephon.. by Private Operators 

1190. SHRI SITA RAM SINGH: Will the Minister of 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
be pleased to state: 

(a) the target fixed for installing fixed telephones by 
private operators; 

(b) the number of fixed telephones provided by the 
private operators 80 far, State-wise; and 

(c) the steps taken to ensure that the private 
operators achieve their target? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) The private Unified Access 
Sftrvice providers can provide mobile and fixed telephones. 
The roll out obligations is in terms of coverage of District 
Headquarters and there is no target In terms of specified 
number of fixed telephones. 

(b) The details of fixed telephones provided by various 
telecom operators is given in the Statement enclosed. 

(c) Does not arise in view of (a) above. 

StIIiMMnI 
NIII17btIr 01 DE16 pffWidtld by BSOs lJASOs as on 31s1 Oct. 2004 

Name of the company Service Area Fixed DELs 

Wireline Fixed Wireless Total 
Telephone 

2 3 4 5 

MI, Tata Teleservicas Ltd. Tamil Nadu 71 63525 63596 

Chennai 414 134829 135243 

Kamataka 4480 168032 172512 

Andhra Pradesh 135120 212746 347866 

• 
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2 3 4 5 

Gujarat 22885 182124 205008 

Delhi 8849 234752 243401 

Total 171819 998008 1167627 

MIs Bharti Inlotel Ltd. Madhya Pradesh 223156 26900 250056 

(UASL) 

Mis Bharti Cellular Ltd. Haryana 103557 0 103557 

Deihl 126477 0 126477 

Tamil Nadu 174326 0 174328 

Kamataka 121673 0 121673 

Total 749189 26900 778089 

Mis Shyam Telelink Ltd. Rajasthan 94144 21359 115503 

Mis Tala Teleservices Maharashtra 34584 142616 177080 

(Maharashtra) Ltd. Mumbai 184230 198343 382573 

Total 218794 340869 559653 

Mis HFCL Infotel Ltd. Punjab 127204 40596 167800 

Mis Reliance Infocomm Ltd. Andhra Pradelh 2361 44218 46579 

Bihar 35 17094 17129 

Chennal 1611 25131 27342 

Delhi 2411 147682 150073 

Gujarat 4437 88052 90489 

Haryana 112 19478 19590 

Himachal Pradesh 0 105 106 

Kamataka 4584 35278 38862 

Kerala 678 85327 88006 

Kolkata 2372 75188 77580 

Madhya Pradesh 344 20600 20944 

Maharaahtra 1509 72852 74161 

Mumbal 3598 126846 130443 

Orissa 83 11739 11822 

Punjab 1084 80108 81190 
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Flgurea are as reported by the IIcenaeea. 

{English} 

Fake Glob.s 

2 

Rajasthan 

Tamil Nadu 

Uttar Pradesh (East) 

Uttar Pradesh (West) 

West Bengal 

Total 

Grand Total 

1191. SHRIMATI MANORAMA MADHAVRAJ: Will the 
Minister of EXTERNAL AFFAIRS be pleased t.> .,tate: 

(a) whether the Government is aware that globes 
depicting J&K as independent territory are being sold 
freely in India; 

(b) if so, whether these globes have been made by 
China; 

(c) if so, whether India is likely to take up the matter 
with the concerned authorities in China; and 

(d) H so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): (a) 
Government has seen relevant reports. 

(b) These globes were reportedly made in China. 

(c) and (d) India's position on Jammu and Kashmir 
constituting an inalienable and integral part of India has 
consistently been put across to the Chinese side. 
Government remains vigilant and takes all necessary and 
appropriatf! measures to safeguard the sovereignty, 
territorial integrity and security of India. 

Construction of CGHS Dlspen.arl •• 

1192. SHRI N. JANARDHANA REDDY: 
SHRI KINJARAPU YERRANNAIDU: 

WiU the Minister of HEAlTH.AND FAMILY WELFARE 
be pleased to state: 

3 4 5 

675 30467 31142 

682 22006 22688 

840 37107 37947 

137 38182 38319 

45 8369 8414 

27598 984206 1011804 

1388548 2409928 3798476 

(a) the number of new CGHS dispensaries under 
construction In Delhi and the time by when they are 
expected to be completed and made functional for the 
beneficiaries; 

(0) whether the Government is aware that the 
foundation stone of a CGHS dispensary In Shalimar Bagh, 
Delhi, was laid by the then Labour Minister about two 
years back but construction has not yet been started so 
far despite the assurance given that it would become 
functional by February, 2004 Including the one al 
Pushpanjall in Pitampura; and 

(c) if so, the reasons for delay and the time by 
when the dispensary in Shalimar Bagh is likely to be 
constructed and made functional? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) The CGHS has conveyed the 
Adminlstrative approval and Expenditure Sanction to the 
CPWD for construction of CGHS dispensary buildings at 
the following places under CGHS De/hi: 

1. Shalimar Bagh 

2. Tagore Garden 

3. Noida 

4. Dllshad Garden 

5. Shakurbasti 

6. Kamla Nehru Nagar (Ghazlabad) 

7. Pltampura 
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No time frame can be indicated regarding completion 
of building works as many agencies are Invowed. Only 
after the completed buildings are handed over to the 
CGHS, the dispensaries can be made functional in them. 
For the present, the above dispensaries are functioning 
in rented buildings. 

(b) and (c) The action relating to the construction of 
CGHS dispensary building at Shalimar Bagh has already 
been initiated. The Delhi Urban Arts Commission (DUAC) 
vide letter dated 2.9.2004 has desired major changes in 
the plan for which new drawings were submitted to DUAC 
for approval. However, DUAC has asked for certain 
additional drawings. Meanwhile, the DDA has been 
requested to provide NOC for sanction of the building 
plan on receipt of which the MCD shall be requested to 
approve the drawings for the building. 

As regards construction of CGHS dispensary building 
at Pitampura, the Central DeSign Bureau, Dte. GHS has 
been asked to prepare the drawings which would then 
be sent to the local bodies for their approval. 

Centre for Marine Blo-Technology 

1193. SHRI RATILAL KAUDAS VARMA: 
SHRI V.K. THUMMAR: 
SHRI VIKRAMBHAI ARJANBHAI MADAM: 
SHRI BHARATSINH MADHAVSINH SOLANKI: 

Will the Minister of OCEAN DEVELOPMENT be 
pleased to state: 

(a) whether the Union Government has received any 
proposal from the Government of Gujarat to establish a 
Centre for Marine Bio-Technology in Gujarat; 

(b) if so, the reaction of the Union Govemment in 
this regard; and 

(c) the plan provIsIon for establishing Centres for 
Marine bio-technology in the 10th Plan and their locations? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SCIENCE AND TECHNOLOGY AND MINISTER OF 
STATE OF THE DEPARTMENT OF OCEAN 
DEVELOPMENT (SHRI KAPIL SIBAL): (a) Yes Sir, a 
collaborative project proposal has been received from the 
Central Salt & Marine Chemicals Research Institute 
(CSMCRI), Bhavnagar and Department of Science & 
Technology, Government of Gujarat, Ahmedabad, in 
the Department of Biotechnology (DBT) , Govemment of 
India. 

(b) The proposal was examined by the Department 
and was found to have a large overlap with the 
programmes and activities of the CSMCRI (CSIR Institute). 
The institute was asked to re-examine the proposal vis-
a-vis the existing mandate of CSMCRI and to submit a 
revised version for reconsideration of DBT. The revised 
proposal has been received recently and will be 
considered on merit. 

(c) There is no apecific provision for the establishment 
of new Centres for Marine Biotechnology in the Tenth 
Five Year Plan. Programme support for specific research 
in marine biotechnology is under consideration to a1 ... ady 
existing centres at Cochin University of Science and 
Technology, Cochin and College of Fisheries, University 
of Agricultural ScIences, Mangalore. Any fresh proposal 
would be considered on the baals of need and merit. 

/TrsnsMIionJ 

India', Ranking In Knowledge Economy 

1194. SHRI NITISH KUMAR: 
DR. CHINTA MOHAN: 

Will the Minister of COMMUNICATIONS AND 
INFORMATION TECHNOLOGY be pleased to state: 

(a) whether India is lagging behind in .... pect of 
knowledge economy as per the study report of the World 
Bank on the knowledge economy; 

(b) If so, the facts of the matter In this regard; and 

(c) the reaction of the Govemment thereto and the 
steps taken by the Govemment in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) and (b) The Wor1d Bank 
has recently prepared a draft of a study entitled -India 
and the Knowledge Economy: Leveraging Strength and 
Opportunities" with a view to develop an action plan to 
accelerate leveraging India's potential to further compete 
in the global knowledge economy. 

As part of the draft study, a comparison of India's 
position In the global knowledge economy was done. The 
study noted that there has been impreuive growth In the 
last few years; while India leads among South Asia'.' / 
countries, there are many other countries which have 
advanced even faster. After carrying out SWOT ana/ylls, 
various suggestions have been given for way forward. 
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(c) World Bank has not Issued the final report 
incorporating the feedback from various consultation 
process. However, a series of initiatives are being taken-
both fiscal and promotional-to accelerate nation's 
competitiveness in the knowledge economy. These 
includes: investment friendly policy, promoting ICT 
infrastructure, e-govemance, e-commerce, R&D, HRD/e-
leaming and all related areas. 

Survey of Coal Min •• 

1195. SHRI MANOJ KUMAR: Will the Minister of 
COAL be pleased to stat.: 

(a) the mlne-wlae details of the survey conctucted by 
the Coal India Limited in respect of different subaldlerlee 
during the last three years; and 

(b) the outcome of the survey and the steps taken 
by the CIL to conduct fresh survey? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL AND MINISTER OF STATE IN THE MINISTRY 
OF MINES (DR. DASARI NARAYAN RAO): Ca) Mine-
wise Coal stock survey of aU producing eubsidleries of 
CIL is being conducted by Coal Incta limited every year 
(financial year wise). During last three years total number 
of mines surveyed on account of this is given below: , 
Company 

ECL 

BCCL 

CCL 

NCL 

WCL 

SECL 

MCL 

NEC 

Total 

No. of Mines surveyed 

2001-02 2002-03 2003-04 

122 123 123 

87 87 85 

68 68 64 

8 8 8 

78 79 78 

90 88 89 

21 22 22 

6 6 6 

478 479 475 

After completion of annual coal stock survey, check 
surveys of coal stocke are being carried out al IcIentffIed 
mines of CIL. During 2001-02, 2002-03 and 2003-04, 
check survey was carried out In 45, 50 & 48 number of 
mines respectively. 

(b) As reported by Coal india Limited, the above 
coal stock survey carried out during last three years 
detected coal stock ehortage beyond penniselble limit In 
7 collleri88. Fresh 8urvey stock me .. urernent will be 
conducted by Cll Coal Inventory Team for the year 2004-
05 in the month of April' 2005. 

Treatment of AIDS P .... nt. 

1196. SHRI KHIREN RIJIJU: 
SHRI SANTOSH GANGWAR: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

Ca) the separate number8 of HIV positive men and 
women In the country as on July 31, 2004, State-win; 

(b) the names of hospitals in the country in which 
facilities for treatment of AIDS patients are available; 

(c) the names of schemel formulated by the 
Govemment to prevent AIDS along with the details of 
expenditure being incurred on the same every year; and 

(d) the details of success achieved by these 
schemes? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE CSHRIMATi 
PANABAKA LAKSHMI): (a) A Statement-I indicating 
estimated number of HIV positive men and women In the 
country, Statewise, based on HIV 88timates 2003, Is 
enclosed. 

(b) Under the eare and Support component of the 
National AIDS Control Programme, National AIDS Control 
Organization Is providing financial support to all Stat88 
and Union Territories for providing drugs for treatment of 
opportunistic infections in all district hospitals and medical 
college hospitals in the country. Govemmant of India has 
introduced Anti-retroviral Therapy to AIDS cases through 
identified 8 centres since 1 at April, 2004. The list of 8 
cent.... along with the adcfltlonal centres identified to 
provide anti-retrovlral therapy in a phased manner is 
enclosed as Statement-II. 

(c) In order to prevent and control the spread of 
HIVIAIDS in India, Govt. of India has launched a 
comprehensive National AIDS Control Programme, 
currently under implementation throughout the country 
as a centrally sponlored Icheme under following 
componenl8: 
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• Preventive interventions tor high-rilk populations 
through targeted interventions adopting a multi-
pronged strategy Including peer counselling and 
behaviour change communication. 

• Preventive interventions for the general 
population through programmes for blood safety, 
voluntary counselling and testing services, 
Prevention of Parent to Child Transmieaion 
(PPTCT), Information Education and 
Communication (IEC) & awareness building 
among adolescents and sensitization for the 
AIDS Vaccine Initiative. 

• Provision of low cost care and support services 
by providing community care servic8l, treatment 
of opportunistic infections and prevention of 
occupational exposure. 

• Collaborative efforts to promote inter-sectoral 
programme activities including workplace 
interventions and public-private partnershipe. 

• Build technical and managerial capacities for 
programme implementation through Surveillance, 
Training, Monitoring and Evaluation, Technical 
resource groups, operational research and 
Programme management. 

A Statement-III indicating details of expenditure being 
incurred is enclosed. 

(d) Details indicating major achievements are enclosed 
as Statement· IV. 

S/6,.",.", I 

EslimBtsd nU1'l1ber of HIV InIscfioM I1I77Of1g men lind 
women: 2003 

SI.Ne. Name of Stale 

2 

1. Andhra Pradesh 

2. Kamataka 

3. Maharashtra 

4. Manipur 

5. Nagaland 

6. Tamil Nadu 

HIV among men HIV MIOIIg women 

3 

581033 

316793 

608747 

14637 

8365 

253670 

4 

462740 

249097 

.. 57613 

12145 

5n4 

209739 

2 

7. Goa 

8. Gujarat 

9. Pondicherry 

10. Arunachal Pradesh 

11. Assam 

12. 8ihar 

13. Chhattiagarh 

14. Delhi 

15. Haryana 

16. Himachal Pradesh 

17. Jammu & Kashmir 

18. Jharkhand 

19. Kerala 

20. Madhya Pradesh 

21. Meghaiaya 

22. Mlzoram 

23. Orissa 

24. Punjab 

25. Rajasthan 

26. Sikldm 

27. Tripura 

28. Uttar Pradesh 

29. Uttaranchaf 

30. Well Bengal 

31. Andetnan & Nicobar 
Ielands 

32. Chandtgam 

33. Dadre & Nagar Haveli 

34. Daman & Diu 

35. Lakahadweep 

3 

5599 

107416 

933 

1901 

40285 

100800 

84310 

31611 

31218 

7932 

19831 

39371 

52791 

104132 

2590 

11257 

61048 

47906 

137574 

693 

30416 

236823 

12855 

222171 

1218 

4802 

382 

282 

120 

130 

2695 

48312 

460 

553 

12070 

30043 

26859 

8401 

9027 

2409 

5843 

11873 

19140 

31092 

a..2 

3475 

18813 

14230 

41160 

113 

9681 

89494 

3933 

88880 

954 

97 

70 

38 



131 WtitMn Answers DECEMBER 8, 2004 ID OUtJ$lions 132 

sgIWMntH 

Lisl of Anl;',."ln:Jviflll Th.rspy CtIfI/nI$ 

Pha .. I: Eight ART cent,... functioning alnce 1. April, 
2004: 

1. Sir J.J. Hospital, Mumbai 

2. Government Hospital for Thoracic Diseases, T.N. 

3. District Naga Hospital, Kohima, Nagaland 

4. Osmania Medical College, Hyderabad 

5. Bowring and Lady Curzon Hospital, Sangalore 

6. Regional Institute of Medical Sciences, Kohima, 
Imphal . 

7. LNJP Hospital, Delhi 

8. Dr. RML Hospital, New Delhi 

Ph ... II: Additional 8 centres, w.e.f. September, 2004 

1. Madras Medical College, Chennai 

2. Government Hospital, Madurai 

3. Karnataka Medical College, Hubll 

4. Government Medical College, Guntur 

5. Government Medical College, Vizag 

6. Government Medical College, Miraj SanJIi 

7. Jawaharlal Nehru Hospital, Imphal 

8. Mysore Medical College. Karnataka 

Pha .. III: Identified 9 centres 

1. B.J. Medical College. Pune 

2. Government Medical College. Nagpur 

3. District Hospital. Namakkal, Tamil Nadu 

4. B.J. Medical College. Ahmedabad 

5. Calcutta Medical College. Kolkata 

S. BHU Banaras Institute of Medical SCiences, 
Varanasi 

7. PGIMER, Chandigarh 

8. SMS Hospital, Jalpur 

9. Medical College, Panaji, Goa 

Stlmn,nt III 

Nsliof181 AIDS Control Programme 

The major achievement of the programme are as follows: 

• National AIDS Prevention & Control Policy and 
National Blood Policy are in place, to prevent 
the epidemic from further spread and reduce 
the socio-economic impact. 

• To ensure early diagnosis and management of 
sexually transmitted diseases (STD), 735 STD 
clinics are supported by providing necessary 
consumables and drugs. 

• 628 Voluntary Counselling Testing Centers are 
already in existence, in order to provide access 
to people for voluntary HIV testing with pre and 
post test counselling. 

• Antlretro-vlral therapy is being provided in 8 
centres in public sector hospitals. 

• 993 Targeted Intervention projects are 
implemented through Non Governmental 
Organisations to prevent HIV spread among 
high· risk populations. 

• In order to provide care for terminally ill patients 
suffering from HIVIAIDS, 51 community care 
centers have been established in high prevalent 
States. 

• 247 centres are providing a package of services 
for preventive Intervention for transmission from 
HIV Infected mothers to their children. 

• Provision of one functional Blood bank In each 
district to ensure safety of blood and Blood 
products. 

sgmn,nt IV 
NsJiofMI AIDS Control PmgrsmfT1tl 

The Actual position of funds provided and Its utilization is as follows: 

SI.No. Financial Budget Revised 
Year Estimates Estimates 

2 3 4 

1. 1999·2000 140.00 140.00 

2. 2000-2001 145.00 180.00 

(Rupees in crores) 

Expenditure 

5 

135.20 

179.64 
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2 3 

3. 2001-2002 210.00 

4. 2002-2003 225.00 

5. 2003-2004 225.00 

6. 2004-2005 259.00 
(upto Nov, 04) 

[English} 

Pending Telephone Connection. 

1197. SHRI G.M. SIDDESWARA: Will the Minister of 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
be pleased to state: 

(a) the total number of applications pending tor new 
telephone connections in Kamataka, district-wise; 

(b) the dates since the applications are pending; 

(c) the main reasons for the pendency; 

(d) the time by which all the applications for telephone 
connections are likely to be cleared; and 

(e) the steps takenlbeing taken by the Government 
In this regard? ,,\ 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) The total number of 

4 5 

225.00 228.48 

242.00 2040.00 

225.00 231.75 

174.00 

applications pending for new telephone connections In 
Kamataka as on 30.11.2004 Is 98059. Dietrict-wiee detaDI 
are given in the Statement enclosed. 

(b) The dates of oldest pending applications are given 
in the Statement enclosed. 

(c) The pending waiting list Is mainly In non-f ... 1bIe 
areas, where coverage Is not available at present. 

(d) Most of pntsent waiting list Is planned to be 
cleared by March, 2006. 

(e) The following steps have been taken by BSNL In 
this regard. 

• 40,000 lines of WLL (Wlreleea In Local Loop) 
equipment Is under InstaRation. 

• 9,000 lines of WLL equipment hu been ordered 
and is likely to be received by February, 2005. 

• 1,50,000 linea of WLL aystem for rural areas 
has been planned for future. 

Oishict wi6II WIJIfing List 118 on 30. 1'.2O{)tI 

SI.No. Name of District Waiting LIst Oldest Waiting Uet 

2 
\, 

3 ; 4 

1. Bangalore Rural 02.01.2002 

2. Bangalore Urban 7026 11.03.2002 

3. Belgaum 7648 02.04.1883 

4. Ballary o Nil 
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2 

5. Bidar 

6. Bijapur 

7. Bagalkot 

B. Chickmagalur 

9. Mangalore 

10. Udupi 

11. Chitradurga 

12. Oevangere 

13. Gulbarga 

14. Hassan 

15. Hubli 

16. Haveri 

17. Gadag 

18. Kodagu 

19. Kolar 

20. Mandya 

21. Mysore 

22. Chamarajanagar 

23. Raichur 

24. Koppal 

25. Shimoga 

26. Tumkur 

27. Uttara Kannada 

Total 

New Medicln .. to Control Drug-R .... t.nt 01 ...... 

1198. SHRI K. SUBBARAYAN: 
SHRI CHENGARA SURENORAN: 
MOHO. MUKEEM: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether the cases of Malaria and TB have 
reappeared in drug-resistant fonni in the country; 

3 4 

130 04.11.1999 

2768 05.11.1999 

1544 05.11.1999 

1624 27.07.1998 

12071 03.11.1999 

10593 05.07.1998 

1915 21.06.1997 

853 26.02.2001 

3015 17.08.2003 

4808 04.11.1999 

1914 01.11.1999 

1984 08.04.1999 

1084 01.11.1999 

2985 27.03.1997 

3928 04.11.1999 

3742 12.07.2001 

1336 04.02.1997 

557 09.09.1997 

2605 05.11.1999 

1114 05.11.1999 

7366 12.06.1993 

4129 29.01.2001 

12 07.04.2003 

98059 

(b) if 80, the details thereof and the atepa being 
taken to control the situation; 

(c) whether any efforts are being made to develop 
new medicines to combat the drug-resistant dleeases; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE. {SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) Orug resistant cases 
of Malaria and TB are being reported in India. In case 
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01 Malaria, Directorate of National Vector Borne Diseases 
Control Proyramme has been constantly monitoring the 
drug resistant in P. falctparum to most commonly used 
drug chloroquine and other anti-malarial drugs through 
13 Pf· monitoring teams located in different Regional 
Offices for Health and Family Welfare. Studies conducted 
by these teams have revealed resistance to chloroquine 
in P. falciparum in 228 Primary Health Centres In the 
country where alternative treatment with second line of 
treatment is being used as per the NVBDCP drug policy. 
Following control measures are being undertaken to 
control the situation: 

(i) Change of drug policy. 

(il) Intensification of surveillance and prompt radical 
treatment with appropriate drug (as per the 
NVBDCP drug policy). 

(iii) Intensification of vector measures to control 
transmission. 

(iv) Close monitoring of drug resistant areas. 

In case of Tuberculosis, Multi Drug Resistance-TB 
(MDR-TB) arises due to improperlirregularllnadequate 
treatment. It is the policy of the Govemment of India to 
control MDR TB by stopping it at its inception which is 
beinQ dono by adopting Revised National TB Control 
Programme (RNTCP) under which more than 8 out of 10 
cases cured by improving services. Under the Programme, 
drugs are given under direct observation which ensures 
complete and regular treatment and thus preventing MDR. 
As per sample surveys done in the country at different 
places. MDR in new cases is less than 3%. 

(c) and (d) To combat the drug resistant in Malaria, 
the NVBDCP drug policy recommends the use of 
combination therapy I.e. Artesunate plus Sulfadoxine 
Pyrcmethamine as a second line of treatment for P. 
falciparum cases in chloroquine resistant areas. 

Water Logging on NH-37 

1109. SHRI RAJEN GOHAIN: 
SHRI NARAYAN CHANDRA BORKATAKY: 

Will the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) whether the Govemment is aware of water logging 
on NH-37 Guwahati By-pass at Basistha-Chariali point; 

(b) if so, the steps being contemplated to stop such 
water logging; 

(c) whether the Government has received any 
proposaVsuggestion for the construction of a fly over on 
NH-37 Guwahati By-pass and raising of a side road; and 

(d) if 80, the measures/steps undertaken in this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) Yee, Sir. 

(b) Aa • remedial measUl1l, concrete pavement has 
been provided on the stretches where water logging takea 
place. 

(c) and (d) Suggestion for construction of a tlyover 
on NH-37 at Basistha-Chariali point has been received 
from the State Govemment and its feasibility is being 
examined. In view of water logging. service road near 
PF building is constructed with concrete pavement. Raising 
of the service road at this location will not bo able to 
prevent the water logging unless the storm water coming 
from the nearby hillock is diverted before reaching the 
National Highway, for which NHAI has requested the State 
Government to re-open the old existing encroached 
irrigation channel. Water logging and flooding has been 
diacussed in State Level Coordination Committee Meeting 
on several occasions. The State Governments has to 
evolve and initiate all flood mitigation measures to control 
water logging and flooding as an over all strategy for the 
area. 

fTrsnsl8lionJ 

New Franchi.. Polley 

1200. SHRI MAHENDRA PRASAD NISHAD: Will the 
Minister of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) whether the Bharat Sanchar Nigam Limited hu 
announced a new franchise poHcy; 

(b) if so, the details thereof; 

(c) whether the territory for this purpose will agaln 
be redrawn; 

(d) If so, whether the pre-paid deale,. are being 
given preference In selecting territory; 
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(e) if so, whether the B.S.N.lo Is likely to get more 
revenue from the post-paid dealers; 

(f) if so, the reasons for not giving preferences to 
post-paid dealers in selecting the territory; and 

(g) the time by which the new franchise policy is 
likely to be implemented in Uttar Pradesh? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Yes, Sir. 

(b) The SSAs are divided in three categorise 'A', 'B' 
0\ 'C' depending upon the total available capacity of 5 
lakhs and above, 2 lakhs to 5 lakhs and less than 2 
lakhs respectively. One franchisee is to be appointed in 
a well defined geographical area for every 50,000, 40,000 
and 30,000 capacity in type 'A', type 'B' and type 'C' 
SSAs respectively. The existing dealers/distributors whose 
performance is satisfactory, are proposed to be offered 
to migrate into new franchisee policy. The new franchisee 
will be allowed to setl basic telephones, cellular telephones 
(post paid and pre paid both), Internet services, IN 
services and all type of cash cards. For remaining areas, 
bids are proposed to be invited. The period of agreement 
with a franchisee will be two years. 

(c) Yes, Sir. 

(d) Both the existing pre-paid dealer (distributor) and 
post paid dealer (distributor) and given preference in 
selecting the newly define franchisee territory as per the 
defined procedure. 

(e) There will be no separate dealers for pre-paid 
and post paid cellular services. 

(f) Equal preference is given to both pre-paid and 
post-paid dealers in selecting the territory under new 
franchisee policy. 

(g) The new franchisee policy Is expected to be 
implemented in Uttar Pradesh by March, 2005. 

{English] 

Dissolution of Expert Advl.ory Commltt ... 

1201. SHRI ARJUN SETHI: Will the PRIME 
MINISTER be pleased to state: 

(a) whether it is a fact that all expert Advisory 
Committees of Planning Commission have been dissolved 
and are being reconstituted shortly; and 

(b) If so, the details thereof and the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) and (b) 
The Consultative Groups set up for the Mid Term 
Appraisal of Tenth Five Year Plan (2002-07) have already 
been dissolved with effect from 1 st October 2004. The 
Planning Commission has no plan to re-constitute them. 

Blo-Technology Parks 

1202. SHRI P. KARUNAKARAN: 
SHRI ANANTA NAYAK: 
SHRI BHARATSINH MADHAVSINH SOLANKI: 

Will the Minister of SCIENCE AND TECHNOLOGY 
be pleased to state: 

(a) the number of blo-technology parks functioning 
throughout the country at present, State-wise; 

(b) whether the Union Government has received 
requests from various States to allot financial assistance 
to strengthen the bio-technology parks functioning in the 
States; 

(c) if so, the details of requests received from various 
States, State-wise; 

(d) the locations wherein these perks are likely to be 
set up, State-wise; 

(e) the amount involved for this purpose alongwlth 
the modalities finalised for the same; and 

(f) the time by when these parks are likely to become 
fully functional? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SCIENCE AND TECHNOLOGY AND MINISTER OF 
STATE OF THE DEPARTMENT OF OCEAN 
DEVELOPMENT (SHRI KAPIL SIBAL): (a) Sir, at present, 
there are biotechnology parks at various stages of 
development in the following States: UHar Pradesh, 
Andhra Pradesh and Tamil Nadu. The biotechnology park 
at UHar Pradesh and Biotechnology Incubation Centre 
(BTl C) at Shapoorji Pallonji Biotech Park, Hyderabad are 
supported through the Department of Biotechnology. 

(b) The Government of India has r~elved proposals 
from various States for financial assistance for establishing 
specific components of their biotechnology parks. 
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(c) and (d) The details of the new proposals received 
from the States are: Kam.taka for Biotech Incubation 
Centre and common instrumentation facilities at Btotech 
Park, Sangalore; Kerala for bIo-proceaslng and scate up 
facility, micro-propagation facility, plant extraction facility, 
analytical laboratory faCility and utility support & design 
engineering and project supervision at Koehl; Punjab for 
common extraction facility for medicinal and aromatic 
plants and agro/food testing and certification facility near 
Chandigarh; Himachal Pradesh for tissue culture hardening 
facilities, cultivation of temperate aromatic plants using 
biotechnological interventions, pilot cultivation of selected 
high value medicinal plants and post-harvest management 
of biofresh fruit project and technology aided food 
processing at Solan and Haryana for b1o-resource facility 
at Manesar. 

(e) The Department has already supported the 
biotechnology park at Lucl<now at the cost of Rs. 12.06 
crores and the biotechnology incubation centre (BTIC) at 
Hyderabad at the cost of Rs. 12.39 crores. The proposals 
by the States of Kamataka, Kerala, Punjab and Himachal 
Pradesh were considered to be satisfactory by the 
Department's Expert Committee. The total cost involved 
would be Rs. 40.00 crores for a period of three years. 
They will be supported subject to approval of Planning 
Commission and availability of sufficient funds. 

(f) The parks that are eventually funded are likely to 
be functional within a period of three years. 

Earthquake Related Programme. 

1203. SHRI PARAS NATH YADAV: 
SHRI SHAILENDRA KUMAR: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether the Indian Red Cross SOCiety handed 
over responsibility of major part of management and 
control of Gujarat earth quake related programmes to the 
International Federation of Red Cross, Geneva and some 
other foreign countries; 

(b) if so, the reasons therefor and the authorities 
responsible for such handing over; and 

(c) the details of amount actually spent by the Indian 
Red Cross Society on the projects taken by them 310ng 
with physical targets and progress of execution as on 
date? 

THE MINISTER OF STATE IN THEMINISTRV OF 
HEALTH AND FAMIL V WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) No, Sir. 

(b) Does not arise. 

(c) The Indian Red Cross Society had informed that 
it undertook programmes such as establishing a prefab 
hospital, renovation/reconstruction of 300 water-harvesting 
systems, rehabilitations of wells and construction of water 
tanks, renovation of orthopaedic centre at Ahmedabad, 
construction of 1298 houses, construction of 15 primary 
health centres, 14 8ub-centres. 9 dispensaries and 254 
anganwadis and community based healttl programme to 
cover a population of 15 lakhs in 15000 villages. The 
details of programmes with total cost Is as under: 

SI.No. Project/Programme Total Cost 
(Rs. in erarea) 

1. Prefab Hospital 3.12 

2. RehabilitationlRenovation 0/ orthopaedic centre 2.48 

3. Reconstruction of hea~h facilltiea 31.83 

4. Private Housing Project 8.23 

5. Community Based Health Programme 13.00 

6. Water & Sanitation 10.50 

Total 69.16 

All Projects/Programmes have since been completed. 

Poat OffIce Saving Sank. 

1204. SHRI THAWAR CHAND GEHlOT: Will the 
Minister of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) the number of Post Office Saving Banks (POse.) 
functioning in rural areas; 

(b) the share of POSB in rural savings; 

(c) the manner in which the Government will 
encourage the rural savings through POSSs; 

(d) whether the Government is planning to introduce 
any new scheme under Rural Postal ute Insurance (RPlI); ., 
and '" 

(e) if 80, the details thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) to (c) Information is being 
collected and will be placed on the Table of the House. 

(d) At present, PLI Directorate has no plan to 
introduce any new scheme in RPLI. 

(e) Does not arise in view of (d) above. 

ShIp Building and Repairing Induatry 

1205. SHRI NAVJOT SINGH SIDHU: Will the Minister 
of SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) whether the Government proposes to promote 
the ship building and repairing industry more vigorously; 

(b) 'f so, the details thereof; 

(c) whether shipyards are making losses at present; 

(d) If so, the details thereof and the reasons therefor; 
and 

(e) the steps being taken In this regard? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BMLU): (a) and (b) There 
is already a shipbuilding subsidy scheme providing 30% 
01 subsidy of the price of vessels for construction by 
Indian Shipyards. In case of domestic orders, vessels 

have to be ocean gOing merchant veasels of 80 metre 
length and above and orders have to be obtained on 
Global Tender basis. For export orders, vessels can be 
of any type of size and can be either on Global Tender 
basis or on negotiated basis. The scheme was extended 
by Government to all shipyards including private sector 
shipyards on 25th October, 2002. Prior to that, the 
scheme was applicable only to the Centr. Public Sector 
shipyards. 

(c) and (d) There are four Shipyards under the 
administrative control of Ministry of Shipping, Road 
Transport and Highways, Department of Shipping viz. 
Cochin Shipyard limited, Kochi; Hindustan Shipyard 
Limited, Visakhapatnam; Hooghly Dock and Port Engineers 
Limited, Kolkata and Rajabagan Dockyard of Central 
Inland Water Transport Corporation Limited, Kolkata. Three 
Shipyards are under the administrative control of Ministry 
of Defence, viz. Mazagaon Dock Limited, Mumbai; Garden 
Reach Shipbuilders and Engineers Limited, Kolkata and 
Goa Shipyard Limited, Goa. A statement indicating the 
profitsllosses for the year ended 2002·2003 is enclosed. 
Cert!lin Shipyards have incurred losses on account of 
lack of working capital, low order book position, high 
oV8fheads, low productivity, inadequate technological 
upgradatlon due to resource crunch, 

(e) To encourage the shipbuilding industry, 
Government has Introduced the Shipbuilding Subsidy 
Scheme. In addition, manpower rationalization and 
technological upgradation in terms of Repairs and 
Replacement of equipments is also being done. 

St.t.",.nt 

SI.No. 

1. 

2. 

3. 

Prol/lsILosstlS by the Ctlfllml Public S(JC/or ShipYllrds fo, /116 Y88' 2002·2003 

(Rupees in Crores) 

Name of the Shipyard Profit/(Loss) 

2 

I. ShipYIlrr/$ uncIBr ths IIdmif'lislr.Nvs control of Minislty of Shipping, Rosd 
Tmnsport lind Highwsy, DtlpllrtlT/tlnl of Shipping 

Cochin Shipyard Limited, Kochi 

Hindustan Shipyard Limited. Viaakhapatnam 

Hooghly Dock and Port 
Engineers Limited, K'OIkata 

3 

16.48 

2.46 

(24.45) 
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4. 

2 

Rajabagan Dockyard of 
Central Inland Water 
Transport Corporation, 
Kolkata 

3 

(1.91) 

1. 

II. Ship}'11ffi6 undsr IhtI ~ conIrrJI of Mini6t1y of DtIftInce 

Mazagaon Shipyard Limited, Mumbai (24.13) 

21.33 2. Garden Reach Shipbuilders 
and Engineers Limited, 
Kolkata 

3. Goa Shipyard Limited, Goa 

{Tfllnsllltion} 

Leukaemia Among Children 

1206. SHRI CHANDRABHAN SINGH: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether the Govemment is aware that as per 
the study conducted by the Institute of Health and Medical 
Research, the children living near commercial garages 
and petrol pumps are four time. more prone to 
Leukaemia; 

(b) if so, the steps taken by the Government in this 
regard; 

(c) the efforts undertaken by the Govemment for 
geneMl public awaren... about the dl...... like 
leukaemia; and 

(d) the details of schemes formulated by the 
Government to prevent such fatal diseales amongst 
children? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) According to the Indian 
Council of Medical Research (ICMR), a atudy from France 
found increased risk of Leukaemia in worM,. expoead to 
Benzene. As per International Agency for Research on 
Cancer, Lyon. France. Diesel engine exhaust is probably 
carcinogenic to humane and gasoline engine exhaust is 
possibly carcinogenic to humans. As per World Health 
Organisation the main· environmental r. factor for 
Leukaemia is ionizing radiettOn. 

17.83 

(b) to (d) this Ministry primarily focuses on early 
detection. prevention. creating awaren... and allo in 
assisting in augmentation of cancer treatment facHItles In 
the country. The NCCP has been revised with a total 
outlay of Rs. 266.00 orores during the 10th Five Year 
plan. Under the revised schemes more emphasis is laid 
on prevention through health education and awareness, 
early detection of cancer under the District Cancer Control 
Programme, augmentation of cancer treatment facilities 
under the Regional Cancer Centre and Oncology Wing 
Development schemea. 

/EngIish} 

Coal ReHlWa of 8CCL 

1207. SHRI BASU DEB ACHARIA: Will the Minister 
of COAL be pleased to state: 

(a) the quantity of coal reserve under BCCL, a 
sublidlary of Coal India Limited, am-w.. breakup at 
present; 

(b) the percentage of prime coking coal and non-
coking coal with the break-up; 

(c) the quantity of coal that is located beneath Jharia 
Town; 

(d) whether any suitable technology has been 
developed to extract this coal without disturbing the townl 
and 

(e) if so. the details thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
COAL AND MINISTER OF STATE IN THE MINISTRY 
OF MINES (DR. DASARI NARAYAN RAO): (a) The 

details of coaHield-wise geological reserves In BCCL upto 
1200m. depth, as on 1/412004 are as under: 

Coalfield wise bnJ8k up 01 Geological Reserves 

(in Million Tonnes) 

Coalfield Prime coking coal Medium coking coal Non coking coal Total 

Jharia 4702.0 5506.59 6672.96 16,881.58 
coalfield 

Ranigunj Nil 322.01 1087.40 1.409.41 
coalfield 

Total 4702.03 5828.60 7760.36 18,290.99 

(b) The percentage of prime coking coal & non-coking coal in above Is under: 

Percentage of prime coking coal in total Research of BCCL 25.71% 

42.43% Percentage of non-coking coal in total reserve of BCCL 

Percentage of prime coking coal in Jharia coalfield out of total 
prime coking coal reserve available In BCCL 100% 

Percentage of prime coking coal in Ranigunj coalfield 
out of total prime coking coal reserve available in BCCL 

Percentage of non-coking coal in Jharia coalfield 
out of total non coking coal reserve available in BCCL 

Percentage of Non coking coal in Ranigunj coalfield 
out of total non coking coal reserve available in BCCL 

(c) Amount of coal that is locked up under Jharia 
Town is 160.00 million tonnes. 

(d) and (e) There are 16 coal seams with 14 major 
horizons and total thickness in all 14 horizons in about 
80m. No such technology is reported to be available at 
present. 

Funds for SpeCial Development Plan 

1208. SHRI M. SHIVANNA: 
SHRI SURESH ANGADI: 
SHRI CHENGARA SURENDRAN: 
SHRI P.K. VASUDEVAN NAIR: 

WHI the PRIME MINISTER be Pleased to state: 

Nil 

86% 

14% 

(a) whether in the recently held conference of Chief 
Ministers of Southern States, the Chief Miniater of 
Karnataka has demanded co-financing of at least 50% of 
the 9600 eror. Special Development Plan (SOP) to be 
implemented in the 12 most backward districts of North 
Karnataka; 

(b) if SO, the other demands of Chief Ministers of 
Southern States; and 

(c) the reaction of the Union Government In this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) Yes, Sir. 

\ 

(b) A statement of the issues raised and auggeationI 
made by Chief Ministers at the meeting chaired by Deputy 
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Chairman, Planning Commission at Bangalore on 
17.11.2004 is enclosed. 

(c) The suggestions and Issues raised by Chief 
Ministers at the meeting with the Deputy Chairman, 
Planning Commission at Bangalore on 17.11.2004 will be 
taken into consideration while doing the mid term appraisal 
of the Tenth Plan. 

Issues Raised at M8t1fing Between Ot!Iputy Chairmlll1 
01 the Pltlnning Commission and Chief Ministers at 

Banga/ore on 17. 11.2004 

Regional Imbalance 

(1) Gol or Planning Commission to meet ha" the 
fundIng under the special development plan of 
As. 9600 crs. to be spent over 8 years, prepared 
by the government for identified areas C?f 12 
backward districts (Kamataka). 

(2) Special grant for backlog in regional development 
boards set up under Art. 371 for Vidarbha and 
Marathwada (Maharashtra). 

(3) The regional imbalance problem of Telengana 
can be eliminated by development of irrigation 
(Andhra Pradesh). 

(4) A coastal development programme and an 
Eastern Ghats Development Programme on the 
lines of the existing Hill Areas and Westem 
Ghats Development estimated last year to cost 
Rs. 265.5 crs. and Rs. 411 crs. respectively 
cover agriculture and allied activities, forestry, 
power, health, roads, rural development, 
sericulture, tourism and village industries. 
(Tamilnadu). 

Export Promotion 

At least 2% of the value of software exports should 
be taken into account for computing eligibility of a State 
for assistance under the ASIDE scheme (Kamataka). 

Petroleum and Natural Ga. 

The ONGC commitment under an MoU signed with 
the State Government to set up an LNG terminal at 
Mangalore to be used for a petrochemical complex and 
a power plant at Bidadi must be honoured (Kamataka). 

Urban Tran.port 

(1) Planning Commission to support the metro 
project for Bangalore and help to obtain 

clearances from Railways and urban 
development departments-lt requires 20% of 
equity support from the Centre (Kamataka). 

(2) Planning Commission to clear the commuter rail 
project for Bangalore with a third of the cost 
being bome by the Railways, urban development 
department and the State each (Kamataka). 

Financing I •• ue. 

(1 ) Wrlteoff of debt incurred on budgetary and extra-
budgetary commitments (Karnataka). 

(2) Reset interest rates on outstanding Central loans 
at 6% (Kamataka). 

(3) Pass on external aid to States on back-to-back 
basis (Kamataka). 

Food Polley 

Allocate Rs. 250 crs. more for PDS for additional 
below BPL famities (Kamataka). 

EduCiltlon 

(1 ) Cover children in sixth and seventh standards 
under midday meal scheme (Kamataka). 

(2) Provide Rs. 400 crs. to Rs. 500 crs. for midday 
meal scheme. 

(3) Look at second generation problems like 
maintenance and quality (Kerala). 

Health 

Look at second generation problems like maintenance 
and quality (Kerala). 

Agriculture and Agrlculturel Credit 

(1) Write off interest and penal interest on 
agricultural loans incurred in last 3 years 
(Kamataka). 

(2) Increase coverage of crop Insurance and extend 
last date for payment of premium by 
non borrowers (Kamataka). 

(3) Release As. 400 crs. from the Centre as onetime 
assistance to State's price stabilization fund set 
up to make advances for agricultural 

" 
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procurement (Karnataka). 

(4) Promote watershed development by rationalizing 
existing schemes (Karnataka). 

(5) Provide credit at viable interest rate to avoid 
suboptimal input use and low productivity 
(Karnataka). 

(6) Support value addition, food processing and 
market infrastructure (Karnataka). 

(7) Gol additional assistance to be reform linked 
(Karnataka) 

(8) Price support for dry crops (Karnataka). 

(9) Recapitalise cooperatives with interim assistance 
of Rs. 500 crs. pending receipt of the 
recommendations of the Vaidyanathan 
Committee (Andhra Pradesh). 

(10) Encourage NABAAD and ABI to support rural 
credit through refinance of DCCBs even if they 
have not met the requirements of Section 11 (1) 
of the Banking Regulation Act in the interim 
period by raising the reschedulement limit of 
NABARD for short term loans to Rs. 250 crs. 
and the refinance limit to Rs. 1800 crs. (Andhra 
Pradesh). 

(11) Continue Central Plan assistance for the 
agricultural credit stabilization fund of SCBs and 
for meeting deficits in the non overdue cover of 
DCCBs (Andhra Pradesh). 

(12) Cover cash crops (particularly for small and 
marginal farmers) in crop insurance, calamity 
relief and commercial bank lending (Kerala). 

(13) Consult States before taking trade policy 
decisions that affect interest of their agriculturists 
(Kerala). 

(14) Improve coordination among Gol commodity 
boards and between them and State (Kerala). 

(15) Linkage between PAis and commercial banks 
(Kerala). 

(16) Preferential interest rates for agriculture as done 
oarlier, since bank rates to agriculture today are 
higher than PLRs (Kerala). 

(17) Make the price stabilization fund administered 
by the Commerce Ministry for plantation crops 
more effective (Kerala). 

(18) Provide assistance for replan""g in respect of 
plantation crops as there is a scheme today 
only for rubber (Kerala). 

(19) Subsidy for buying seeds, fertUizer and tractors 
(Pondicherry). 

(20) State has subsidized lowering of interest rate 
on cooperative credit by 3% and rescheduled 
crop loans; it need to be further lowered below 
SOlo (Tamilnadu). 

(21) Poor quality seed (sunflower and cotton) and 
failed bore wells due to fall in ground water 
level through over exploitation led to farmers' 
suicides and it is necessary to support Seed 
Acts of the Centre and States (Andhra Pradesh). 

(22) Improve control systems in cooperative banks 
(Andhra Pradesh). 

Irrigation 

(1) Extend AIBP to minor irrigation, make it a grant 
at least up to 50%, or reduce interest rate and 
cover command area development (Karnataka). 

(2) Permit utilization of NABAAD assistance for 
major irrigation projects. 

(3) Implement the Naidu Report on micro-irrigation 
(Kamataka). 

(4) Build micro-irrigation expenditure into new 
irrigation projects, design canal systems to 
discharge water only for tight irrigated crops and 
punish violations of cropping pattem (Kamataka). 

(5) Support the AP Water Aesources Development 
Corporation by permitting external aid, additional 
borrowings through annuities, irrigation bonds 
and commercial loans as well as direct 
assistance (Andhra Pradesh). 

(6) The irrigation projects proposed for APWRDC 
wiD provide protection for exl8tlng ayacut and 
funds can be raised from NAI., agriculturists 
themselves etc.; so they could even be 
packaged for the private sector (Andhra 
Pradesh). 

(7) Dry land farming and drfnking water problems 
(Maharashtra). 

(8) Extend AIBP to cover tank and water body 
restoration (Tamilnadu). 

(9) Support the peninsular river water grid 
(Tamllnadu). 
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Rural Infrastructure 

(1) Clear PMGSY proposal of Rs. 900 era. pending 
in RD and proposal for USing diesel eeas for 
raising loan of Rs. 2000 crs. (Andhra Pradesh). 

Social Security 

(1) Increase monthly old age pension amount to 
Rs. 225 and extend coverage even to persons 
with families, introduce pensions for physically 
handicapped and widows (Andhra Pradesh). 

(2) Extend assistance to 46000 applicants who are 
not covered but are entitled to aid under the 
Family Benefit scheme (Karala). 

Urban Infrastructure 

( 1 ) Support proposals for projects totaling to As. 
22980 crs. for infrastructure in Mumbai with 
assistance from Planning Commission of over 
Rs. 5000 crs. (Maharashtra). 

(2) Assistance may be provided to develop roads, 
bridges, airport and port (Pondicherry). 

(3) Improve infrastructure in Thiruvananthapuram and 
Kochy (Kerala). 

(4) Provide assistance for infrastructure development 
covering flyovers. metro rail (Rs. 500 crs.). 
commuter rail to feed metro rail. connecting road 
from international airport (Rs. 2000 crs.) etc. 
requiring support to the extent of Rs. 8000 ers. 
(Karnataka). 

(5) Assistance for urban infrastructure. using perhaps 
funds to be drawn through foreign exchange 
reserves to the extent of As. 1000 era. Projects 
indicated at Bangalore were: \ 

• a new airport at Chennai 

• Rs. 18000 ers. worth of projects for Chennai 
(with Rs. 2160 crs. drawl this year) for Chennai. 
excluding metro, are ready to handle congestion. 

• Rs. 8000 era. of road projects are on the anvil 
(Tamilnadu). 

Employment 

( 1 ) Develop a policy for urban skilled and educated 
unemployed including those affected by closure 
of sunset industries (Maharashtra). 

(2) Cover Medak. Prakasham, Kumool and Chlttoor 
districts also under the food for work programme 
(Andhra Pradesh). 

(3) Follow the Maharashtra EGS pattern a8 the food 
for work programme has led to foodgrains 
smuggling and export (Andhra Pradesh). 

(4) Have a special fund for educated unemployed 
(for training) and promote micro-enterprises In 
Informal sector using self help groups lor 
marketing etc. similar to the idea now being 
mooted lor rural business hubs covering the 
service sector (Kerala). 

(5) Introduce monitoring system for employment 
(Kerala). 

(6) Provide adequate funds for upgradation of it is 
(Kerata). 

(7) Focus on urban educated unemployment 
(Tamlfnadu). 

Industry 

(1 ) Encourage traditional industries using a cluster 
approach and focusing on integrated 
development (Kerala). 

(2) Support for sm~1 scale industries by providing 
refinance lacilltles to credit institutions and a 
revolving fund to upgrade technology; cluster 
based assistance Is required for foundries at 
Belgaum. jeans at Bellary. valves at Dharwar 
and dal processing at Gulbarga (Karnataka). 

Information Technology 

(1 ) Support a Korean company proposal which will 
have to be taken up with DoE through first few 
years with equity; it has already obtained the 
State's concessions (Andhra Pradesh). 

(2) Special assistance for a following project for land 
record documentation requiring Rs. 200 crs. 
which can be utilized in one year; at least take 
up a pilot project In Maddur and Bailhongal 
(Karnataka) 

Energy 

11 kv. substations metered, energy audit done, 
agricultural feeders put in and metered, 2 to 3 pumpsets 
per low capacity transformer and shift to high voltage 
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distribution system to tackle theft and leakage planned, 
but privatizing distribution may be attempted only in a 
fow industrial cities (Andhra Pradesh). 

General 

(1) Locate anganwadis and schools in the same 
premises (Andhra Pradesh). 

(2) Restructure CSSs with one local area 
programme with broad departmental guidelines 
and an option for States on how to draw funds 
so that Plan Coordination division could perform 
its original function of providing flexibility to 
States (by identifying the Ministry to monitor the 
chosen programme) and good State ideas like 
widows pension and 40% of budget as untied 
grants to PAis could be picked up at the Centre 
and by other States (Kerala). 

(3) PAis should be given greater role in all programmes 
but funds should be passed not be passed on 
to them directly by the Centre (Kerala). 

(4) Restore one-time ACA for the State to last year's 
levels (Kerala). 

(5) Bundle together projects that can be posed for 
external aid in different sectors and also seek 
bilateral aid from small donors (Pondicherry). 

(6) Include port development in the list of projects 
posed for extemal aid (Pondicherry). 

(7) Explore possibilities of private investment and 
consult agencies like IDFC for funds required 
for building an additional jetty (Pondicherry). 

(8) Seek assistance from external investors like 
those in Singapore for developing Pondicherry. 

(9) Increase Central assistance for Pondicherry to 
at least 60% of their Plan outlay. 

( 1 0) Consider extension of runway for Pondicherry 
airport consulting Airports Authority of India. 

(11) Develop hotels in Pondicherry seeking if 
necessary private investment and working 
through tour operators. 

(12) D~velop the temple town of KaraikaJ town for 
purposes of tourism (Rs. 210 cra.). 

Setting up of Blo Technology Pn 

1209. SHRI C.K. CHANDRAPPAN: Wi/I the Minister 
of SCIENCE AND TECHNOLOGY be pleased to state: 

(a) whether the Kerala Govemment has put forward 
a proposal through KINFRA for the setting up of a bio-
technology park at Kalamasserry (Ernakulam District); 

(b) if so, the salient features of the project submitted 
by KINFRA; 

(c) whether the Department of Bic-technology has 
conducted any study of the said proJect; 

(d) if so, the details of the recommendations made 
by them; and 

(e) the decision of the Government on the said 
proposal and the assistance likely to be offered to Kerala 
for the said project? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SCIENCE AND TECHNOLOGY AND MINISTER OF 
STATE OF THE DEPARTMENT OF OCEAN 
DEVELOPMENT (SHAI KAPIL SIBAL): (8) Yes Sir. The 
Department of Biotechnology (DBT), Govemment of India 
has received a proposal from the KINFRA for setting up 
of a Biotechnology Incubator Centre at Kerala 
Biotechnology Park. 

(b) The Biotech Incubator Centre would be set up 
for bioprocess and product development, pilot scale faciiity 
for commercialisation of medicinal and therapeutic 
products. It would create a platform for entrepreneurship 
development through partnership building with the 
innovators from academia, R&D labs and industry. It is 
further proposed to create integrated facilities for 
micropropagation of plants, multiplication of plant cell • 
suspension cultures in bioreactors and extraction of value 
added products from plants/cella. For catalyzing exports, 
an analytical laboratory and a toxicity testing facility are 
also envisaged to facilitate characterization of the 
bioproducts as per the International guidelines. In addition, 
the park would provide facilities for production of 
recombinant therapeutics and specialized diagnostic 
reagents such as monoclonal antibodies, recombinant 
peptides, antigens etc., the requirement of which is 
presently met through imports. 

(c) and (d) The proposal has been di8cus8ed by 
Expert Committee on Biotech Parks to evaluate projects 
on ·Setting up Biotechnology Park(s) and Biotechnology 
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Incubators etc." on 25.10.2004 and wu recommended 
for setting up of: '(I) Bloprocessing and scale up fac/llly; 
(iiI Micro-propagation facHiIy; (iii) Plant extraction faciHty; 
(iv) Analytical laboratory facility; and (v) Utility support 
and design engineering and project supervision. 

(0) The Committee has recommended the proposal 
for assistance and Govemment of India would support 
the same based on the approval by the Planning 
Commission and sufficient availability of funds. 

Ad-hoclam In AIIMS 

1210. DR. RAJESH MISHRA: Will the Mln.ter of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether in All India Institute of Medical Sciences 
(AIIMS). most of the senior posts have been filled on 
officiating basis and even its Dr. Rajendra Prasad Eye 
Centre has been without a MS ever since ill setting up 
in 1996: 

(b) if so, the reasons therefor; 

(c) whether a proposal for filling two posta of MS for 
AIIMS has still not been cleared by the Ministry; 

(d) if so, the reasons therefor and the time likely to 
bo taken to clear this proposal; and 

(e) the measures taken to put an end to ad-hocism 
in AIIMS in appointments? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (e) Two posts of Medical 
Superintendent and one post of Deputy Director 
(Administration) are lying vacant. The post of Deputy 
Director (Admn.) is a deputation post under the central 
staffing pattern and action has been initiated to fill the 
same: Similarly the two posts of Medical Superintendent-
one at Dr. R.P. Centre and the other at main institute 
have also been advertised for making regular appointment. 

{T rans/8lionj 

Clinical Trial By Biotech COmpany 

1211. SHRI SANTOSH GANGWAR: 
MOHO. MUKEEM: 
DR. LAXMINARAYAN PANDEY: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether a major Biotech Company had been 
conducting clinical trlats on their experimental drugs. 
Insulin. without the approval of Genetic Engineering 
Approval Committee (GEAC) as appeared In Economic 
TinNIs dated September 26, 2004; 

(b) If so. whether some deaths took place at the 
time of Its development and trial; 

(c) if so, the details of the case and name of the 
company involved; and 

(d) the action takenlbeing taken by the DCGI against 
the company? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) All Biotech Companies 
indigenously producing recombinant human insulin have 
to obtain necessary permission for undertaken clinical trial 
from the office of Drugs Controller General of India as 
per norms stipulated under Drugs & Cosmetics Act and 
rules made thereunder. 

Approval of Genetic Engineering Approval Committee 
(GEAC) is also required for safe release of genotic311y 
engineered drugs into environment, as per the rules 
framed under the Environmental Protection (EP) Act 1986. 
issued by Min. of Environment & Forests. 

Not taking prior approval from GEAC by MIs. Biocon 
India Ltd. Bangalore. for its Indigenously development 
r-human insulin. at the stage of clinical trial, has boen 
considered as a procedural lapse and there/oro ex-posl-
facto GEAC approval has been accorded for conducting 
phase III clinical trial and permission for its manufacture 
Rnd market. by the Ministry of Environment & Forests 
vide their letter dated 19th July. 2004. 

(b) There is no specific report of any death having 
occurred during the time of development and clinical trial 
Involving r-human Insulin of MIs Biocon India Ltd. 
Bangalore. 

(c) and (d) QUestion does not arise. 

{Eng/i8hj 

Po.' OffIce. 

1212. SHRI PAWAN KUMAR BANSAL: 
SHRI NARENDRA KUMAR KUSHAWAHA: 
SHRI TUKARAM GANPAT RAO RENGE PATIL: 
SHAI PANKAJ CHOWDHARY: 
SHRI SUNIL KUMAR MAHATO: 
SHRI AJOY CHAKRABORTY: 
SHRI RAMDAS ATHAWALE: 
YOGI ADITYA NATH: 
SHRI BIR SINGH MAHATO: 
SHRI ILYAS AZMI: 
SHRI HARIKEWAL PRASAD: 

Will the Minister of COMMUNICATIONS AND 
INFORMATION TECHNOLOGY be pleased to state: 
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(a) whether over 5000 Gram Panchayat villages, 
many urban agglomerations and officially developed areas 
in the country are without Post Office; 

(b) if so, the steps taken to improve the postal 
facilities at such places and the number of new Post 
Offices planned and actually opened during each of the 
last three years and till date, State/Union Territory and 
category-wise; 

(c) the time by which all the villages and extension 
areas of the existing cities will be effectively covered by 
postal services; 

(d) the State-wise details of Post Offices and 
Telegraph Offices running in self owned and rented 
buildings, area-wise and category-wise; and 

(e) the State-wise number of residential colonies for 
the post and telegraph employees, area-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Based on an assessment 
done In September 2003, there were 3752 Gram 
Panchayat villages which fulfilled distance and population 
norms that did not have a post office. Details of urban 
agglomerations and officially developed areas not having 
a post office are not readily available. 

(b) and (c) Post Offices are opened subject to 
fulfilment of all the three norms relating to distance, 
population and income. Norms are enclosed at Statement-
I. Opening of post offices are planned keeping in view 
the cases fulfilling all the three norms viz. population, 
distance and also income, availability of Plan resources 
and through redeployment of existing manpower and 
relocation of offices without reducing access available as 
per policy. However the entire country is provided with 
basic postal services like dally delivery of dak, collection 
of dak through Letter Boxes as well as sale of stamps 
and stationery through postmen in rural areas. Circle-
wise details of number of post offices targeted for opening 
and actually opened during the last three years are given 
below: 

Year 

2001-02 

2002-03 

2003-04 

Total 

Branch Offices Sub Offices 
Target Achievement Target Achievement 

500 

250 

200 

950 

405 

241 

199 

845 

50 

25 

20 

95 

51 

25 

20 

96 

No targets have been approved for the current year. 
Requirements are being met through relocation of existing 
single or double handed offices without reducing access 
available as per policy. 

(d) There are 741 Head Offices and 3196 Sub Offices 
functioning in GovemmentlDepartmental buildings and 92 
Head Offices and 21241 Sub Offices functioning in rented 
buildings throughout the country. State-wise, category-wise 
and area-wise details of post offices functioning in self 
owned and rented buildings are given in Statement-II. 

There are 466 Telegraph Offices functing in self-
owned Govemment buildings and 862 In rented buildings. 
State-wise and category-wise details are given In 
Statement-III. 

(8) There .are 815 postal colonies throughout the 
country. Circle-wise number of residential colonies 
available for the postal employees are given In Statement-
IV. 

There are 2241 residential colonies for Telegraph 
employees. State-wise and area-wise details in this regard 
are given in Statement-V. 

Norms for Opening Post Offices: 

1. Norms for opening Extra Departmental Branch 
Post Offices: 

1.1 Population: 

(a) .n Normal Area.: 

3000 population In a group of villages (Including the 
PPO village) 

(b) In Hilly, Tribal, Deaert and 'nacce .. ,ble A ..... : 

500 population in an individual village or 1000 
population In a group of villages. 

1.2 Distance: 

(a) 'n Normal Ar ... : 

The minimum distance from the nearest existing post 
office will be 3 Kms. 

(b) In Hilly, Tribal, De .. rt and Inaccesslbl. Areal: 

The distance limit will be the same as above except 
that in Hilly Areas, the minimum distance limit can be 



161 AGRAHAVANA 17, 1926 (Saks) to OlJ6stions 162 

:'"axed by the Directorate in cases where such relaxation 
is warranted by special circumatancea which should be 
clearly explained while submitting a proposal. 

Anticipated Income: 

(a) In Normal Areas: 

The mInimum anticipated revenue win be 331/3% of 
the cost. 

(b) In Hilly, Tribal, Deaert and lnacceutble Areae: 

The minimum anticipated income will be 15% of the 
cost. 

It is further to be ensured that as a result of the 
opening of a new post office, the loss in respect of the 
parent post office does not increase beyond the 
permissible limit nor is its income reduced below the 
minimum prescribed. 

2. Criteria for upgrading/opening Departmental Sub 
Poet OffIces: 

(a) In rural Areas: 

The minimum work load of the Extra Departmental 
Branch Post Office, proposed to be upgraded, should be 

five hours per day. The permissible limit of annual loss 
is Rs. 24001-in Nannal Rural areas and Rs. 48OO1-ln Tribal 
and Hilly areas. 

It is further to be ensured that as a result of the 
opening of a new post office, the loss in respect of the 
parent post office does not increase beyond the 
permissible limit nor is its income reduced below the 
minimum prescribed. 

(b) Urban Areae: 

In Urban areas, the post office should initially be 
sen-supporting, and, at the time of the first annual review, 
it should show a 5% profit to be eligible for further 
retention. 

The minimum distance between two post offices 
should be 1.5 Kms. in cities with a population of 20 
lakhs and above, and 2 Kms. in other Urban Areas. No 
two delivery offices, however, should be closer than 5 
Kms. for each other. 

Heads of Circles have powers to relax the distance 
condition in 10% of the cases. 

A Delivery Post Office in Urban Area should have a 
minimum of 7 Postmen's beats. 

SI.""',ml 1/ 

Number of Post Officss running in GOVfJmment lIS wsll as rsntsd bUildings, Slals-wise and caltJgory wiSB 

SI.No. State Number of Post Offices 
In Govt. premises In rented premises 

Head Post Sub-Post Head Post Sub-Post Total 
Offices Offices Offices Offices 

2 3 4 5 6 7 

1. Arunachal Pradesh 37 Nil 10 48 

2. Assam 19 139 Nil 455 613 

3. Andaman & Nicobar Islands 14 Nil 15 30 

4. Andhra Pradesh 73 213 31 2059 2376 

5. Bihar 29 149 2 791 971 

6. Chhattisgarh 9 31 Nil 274 314 

7. Chandigarh 19 Nil 28 48 
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8. Delhi 12 103 Nil 269 384 

9. Daman & Diu Nil Nil Nil 9 9 

10. Gujarat' 34 186 4 1114 1337 

11. Goa 2 17 Nil 91 110 

12. Haryana 15 57 410 483 

13. Himachal Pradesh 17 51 1 394 463 

14. Jammu & Kashmir 8 25 227 261 

15. Jharkhand 13 52 Nil 336 401 

16. Karnataka 63 302 2 1459 1826 

17. Kerala" 39 209 12 1255 1515 

18. Madhya Pradesh 39 149 3 799 990 

19. Maharashtra 66 254 5 1675 1990 

20. Meghalaya 2 32 Nil 31 65 

21. Manipur 7 Nil 46 54 

22. Mizoram 16 Nil 27 44 

23. Nagaland 17 Nil 27 45 

24. Orissa 34 106 1065 1206 

25. Punjab 21 89 Nil 666 776 

26. Pondicherry 4 Nil 22 27 

27. Rajasthan 50 227 1150 1428 

28. Sikkim 5 Nil 16 22 

29. Tripura 3 48 Nil 43 94 

30. Tamil Nadu > •• 73 189 1B 2546 2828 

31. Uttar Pradesh 68 214 6 2125 2413 

32. Uttaranchal 13 36 Nil 306 355 

33. West Bengal 41 200 4 1501 1746 

Total 741 3196 92 2124' 25270 

'Includes Dadrs & Nagar Havell. 
"Includes lakshadwe.p. 
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3. Medak 34. Hlndupur 1 

4. Nalgonda 35. Nandyal 1 

5. Sangareddy 36. Tirupathl 

6. Suryapet 1 37. Guntakal 

7. Wanaparthy Total 51 

8. Hanamkonda 1 3. Arunachal Pradeah 

9. Visakhapatnam 5 1. Itanagar 1 

10. Kaklnadda 1 2. Pulghat 1 

11. Parvathipuram 3. Tawang 1 

12. Rajahmundry 2 4. Tttzu 

13. Vizianagaram 5. Along 1 
14. Araku VaHey 6. Bomdilia 

15. Samalkota Total 6 
16. Chipurapally 4. Andaman • Nlcobar 
17. Vijayawada 1. Shadipore 

18. Guntur 2. rnlthamantank 1 
19. Machillpatnam 3. Middle Point 

20. Khammam 4. Car Nicobar 1 
21. Eluru 5. Jungllghat 

22. Nellore 6. Ranghat 

23. Tenali 1 7. Wimberly Gunj 

24. Gudur 1 8. Hutbay 

25. Mangalagiri Total 8 
26. Kothagudem 5. BIhar 
27. Palancha 1. Patna 5 
28. Bhadrachaiam 2. Bhagalpur 

29. Venkatapuram 1 3. AUrangabad 1 
30. Jangaraddlgudem 4. Bhojpur 2 
31. Kumool 2 5. Nalanda 

J2. Cuddapah 6. Rohtaa Nil 
33. Anantapur 7. Vai8haII 1 
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8. Munger 1 8. DeIhl 

9. Nawada NO 1. R.K. Purarn Sector-VI 1 

10. Gaya 2 2. Sarojinl Nagar 1 

11. Saran 3 3. Moti Bagh 1 

12. Siwan NH 4. Sew. Nagar 

5. Atul Grove Road 1 
13. W. Champaran 1 

e. KaN Barl 1 
14. E. Champaran 4 

7. 0eY Nagar 1 
15. Pumea e 

8. Khurahed Square 1 
16. Saharsa 1 

Pankha Road (Janakpurl) 1 9. 
17. Madhubani 1 10. Telecom Colony (Janakpurl) 1 
18. oarbhanga 11. Vlvek Vlhar (Telecom. Colony) 1 

19. Samastlpur 2 12. Deihl General Poll Office Compound 1 

20. Sitamarhi 2 13. Gopl Nath Bazar (Delhi Cantt.) 

21. MuzaHarpur 1 Total 13 

22. Begusarai Nn I. DIImlin • Diu 

Total 36 Nil Nil 

6. Chandlgarh Total Nil 

1. Chancflgllrh 3 10. Gu,. ..... 

1. Ahmedabad 4 
Total 3 

2. Meheana 
7. Chhattlegarh 

3. Gandhlnagar 1 
1. Raipur 3 

4. Hlmatnagar 1 
2. Bhilai 2 

1 5. Modaaa 
3. Kanker 1 6. Anand 1 

4. Jagdalpur 1 7. V.V. Nagar 1 

5. Korba 1 B. Ahwa Dang 1 

6. Bilaspur 1 9. Fort Songadh 1 

7. Durg 1 10. Waghi 

8. Raigarh , 11. GocItra 

Total 11 12. Kapadwml 
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13. Jambusar 44. Adlpur 

14. Palej 45. Mandvi , 
15. G IDe Kabilpore 46. Rajkot 1 
16. Khergam 47. Wenkaner 
17. Maroli Bazar 48. Surendemagar 
18. Kim 

Total 52 
19. Kosamba 

11. Goa 
20. Valsad 

1. Alto Pervorim 
21. Udwada. R S 

2. Dicarpale Margaon 
22. Umargam 

23. Silvassa 
3. Sada 

24. Vapi. IE. Total 3 

25. Nanaponda 12. Herye"e 

26. Atul 1. Ambala 4 

27. Sanjan 2. Yamunanagar 1 

28. Nanivahiyal 3. Kalka 1 

29. Sankheda 4. Faridabad 4 

30. Vadodara 2 5. Rewari 
31. Kunkavav 6. Namaul 
32. Talaja 

7. Hiaaar 3 
33. Botad 

8. Sirsa 
34. Jetpur 

9. Kurukshetra 1 
35. Jamnagar 

10. Kaithal 1 
36. Dwarka 

37. Junagarh 
11. Kamal 2 

38. Veraval 12. Panipat 1 

39. Una 13. Jlnd 1 

40. Mendarda 1 14. Rohtak 2 

41. Keshod 15. Jhajar 1 

42. Gandhldham 18. Sonepat 2 

43. Kandta Total 27 
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13. Hlmechal Prednh 31. Rohroo 

1. Shlmla 20 32. Theog 

2. Bllaspur Total 55 

3. Hamirpur 14. ....... mu. KHhmlr 

4. Kangra 1. Srlnagar 2 

5. Oehra 2. Jammu 4 

6. Rampur 1 3. Udhampur 

7. Rekong Peo 4. Leh 

8. Kaza 1 5. Rajouri 

9. Kullu Total 9 

10. Sarkagahat 1 15. JlWkhand 

11. Chauntra 1 1. Ranchl 

12. Keylong 2. Dhanbad 

13. Bhangrotu 3. B.S. City 

14. Sundemagar 2 4. Hazaribagh 

15. Bakloh 6. Glr1dIh 

16. Dalhousie 6. Daltonganj 

17. Dharamaala 2 7. GoImuri 

18. Palampur 8. Bletupur 

19. Baijnath 9. Tatanagar 

20. Shahpur Total 9 

21. Una 18. KIImataIc8 

22. Chail 1. Bangatore 3 

23. Dagshai 1 2. DodbaIIapur 

24. Subathu 3. Chlkmagalur 

25. Kasauli 4. BlNr 

26. Parwanoo 5. ChIIredurga 

27. Nahan 2 6. Hlrtyur 

28. Solan 2 7. Davangere 2 

29. Paonta SIIhIb 8. Hauan 

30. Sanawar 9. Arelkere 
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10. Belur-Hassan 41. Gokak 

11. Saklespura 42. Hukkeri 1 

12. Madikeri 3 43. Gulbarga 

13. Vlrajpet 44. Shahabad 

14. Kolar 45. Wadi 

15. Mulbagal 46. Haveri 

16. Mangalore 2 47. Aanebennur 

17. Mysol'e 48. Karwar 1 

18. Nanjangud 2 49. Aaichur 

19. Puttur 50. Koppal 1 

20. Karkala 51. Gangavati 

21. Shimoga 52. KUlhtagi 

22. Sagar 1 53. Lingsugur 

23. Bhadravati 1 54. Sirsi 

24. Tumkur 55. Dandell 

25. Udupi 56. Hallyal 

26. Kundapura (Tallur) Total 63 

27. Badami 17. K.,.ls--

28. Belgaum 1. Kasargod 2 

29. Bellary 2. Kanhangad 

30. Bidar 3. Kannur 2 

31. Humnabad 4. Taliparamba 1 

32. Bijapur 5. Mananthavady 

33. Indi 6. Temple Gate 

34. Sindgi 7. Vadakara 

35. Athnl 8. Quilandy 

36. Chikodi 9. Kozhikode 3 

37. Nippani 10. Meppadl 

38. Dharwad 11. Vythiri 

39. Hubli 12. OttapaIam 

40. Gadag 13. Shomur 
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14. Agall 1 18. Madhya PracIMh 

15. Palakkad 1. Krilhi Upaj Mandl, Jabalpur 

16. Alappuzha 2. Jabalpur Factory, JabaJpur 

17. Aluva 3. Katnl 

Kothamangalam 
4. BaJaghat 

18. 
5. Seonl 

19. KanjirappaHy 
6. Sldhl 

20. Devikulam 
7. Singrauty CoIUery, SJngrauly 

21. Elappara 
8. Waldhan 

22. Kumuly 9. Amarkantak 

23. Maralyur 1 10. Dhanpurl 1 

24. Munnar 11. Rewa 

25. Peermade 12. Satna 

26. Santhanpara 1 13. Betul 

27. Thodapuzha 14. Parasia 

28. Vandanmettu 15. Bl'Iopal 7 

29. Fairfield 16. Sagar 

17. Damoh 
30. Vandiperiyar 

18. Hoahangabsd 
31. Pudukkad 

19. Narsinghpur 
32. Kottayam 

20. Pachmarl 
33. Erattupetta 

21. Chhatarpur 
34. Thrissur 22. Khajuraho 

35. Ernakulam 23. Panna 

36. Kollam 24. Nowgaon 

37. Chavara 25. Guns 

38. Ranny 26. Gwallor 

39. Thenmala 27. Indore 4 

40. Trivandrum 4 28. Khandwa 

41. Balaramapuram 1 29. Mandsaur 

30. Morena 
Total 48 
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31. Shivpuri 22. Shirpur 

32. Dewas 23. Jalgaon 

33. Mahow 24. Malegaon 

34. Khargone 25. Nashik 

35. Burhanpur 26. Udgir 

36. Ratlam 27. Hingoli 

37. Sehore 28. Parbhanl 

38. Ujjain 29. Akola 

Total 47 30. Akot 

19. Maharashtra 31. Washim 

, . Mumbai 12 
32. Amaravatl 

33. Badnera 
2. Pune City 5 

34. Buldhana 
3. Ahmed Nagar 

35. Khamgaon 1 
4. Shrirampur 

36. Shagaon 
5. Pandharpur 

37. Warora 
6. Baramati 

38. Gadchiroli 
7. Junnar 

39. Nagpur 
a. Lonawala 

40. Wardha 
9. Karmala 

41. Arvi 
10. Mahbaleshwar 42. Shewagram 
11. Solapur 43. Wani 
12. Pimpri Chinehwad New Township 44. Nandura 1 
13. Khadki 45. Jalgaon Jamod (Buldhana) 

14. Ratnagiri 46. Dhamangaon 

15. Kolhapur 47. Savner 

16. Ichalkaranji 48. Sakoll 

17. Phulewadi Total 63 

18. Aurangabad 20. MeghalaYil 
19. Jalna 1. ShUlong 5 

20. Ashli 2. Akhongiri 2 

21. Bhusawal Total 7 
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21. Uanlpur 16. Bhawanlpatna 

1. Imphal 2 17. Phulbanl (0) 

2. Churachanpur Total 28 

Total 3 H. Punjab 

22. Trlpura 1. Amritaar 

1. Agartala 2. Bathlnda 1 

2. Dharmanagar 3. Roper 

Total 2 4. Ferozepur 

23. Mizoram 5. Gurdalpur 

1. Champhai 6. Jalandhar 

Total 7. Ludhlana CIty 

24. Nagaland 8. Jagraon 

1. Kohima 9. Khanna 1 

2. Dimapur 10. Patiala 

Total 2 Total 10 

25. Orl ... 21. Rajuthan 

1. Bhubaneswar 3 1. Sawaimadhopur 1 

2. Cuttack 3 2. Gangapur 

3. Puri 3 3. Hlndaun 

4. Balasore 2 4. Aiwar 3 

5. Bhadrak 5. Bahror 

6. Mayurbhanj 2 6. Bhiwadl I.A. 

7. Sundargarh 7. Chomu 

8. Sambalpur 2 8. Phalera 

9. Rourkela 9. Da~ 

10. Bolangir 1 10. Bandikui 

11. Keonjhar 11. Jobner 1 

12. Jharsuguda 12. Bharatpur 

13. Berhampur (Gm) 1 13. Dholpur 

14. Chatrapur 14. Jaipur 4 

15. Korapet 15. Barmer 
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16. Chohtan 47. Ajmer 3 

17. Pachpadra 48. Beawar 

18. Bikaner 2 49. Bhllwara 

19. Lunkaransar 50. Chittorgarh 

20. Churu 51. Dungarpur 

21. Ratangarh 52. Banawara 

22. Sadulpur 53. Kota 2 
23. Jhunjhunu 54. Jhalawar 

24. Khetri Nagar 1 55. Tonk 

25. Pilani 56. Bundi 

26. Jodhpur 2 57. Udaipur 2 
27. Phalodi 58. Mavfi In. 
28. Jaisalmer 59. Nasirabad 
29. Nagaur 60. GUlabpu'ra 
30. Didwana 61. Kankroli 
31. Makrana Total 72 
:i2. Pali Marwar 28. Sllddm 
33. Marwar In. 1. Sikkim 
34. Sumerpur Total 
35. Sikar 28. Tamil Nadu··· 
36. Srimadhopur 1. Kodalkanal 
37. Sirohi 2. Karalkudi 
38. Jalore 3. Kovllpatti 
39. Sheoganj 4. Tuticorin 
40. Abu Road 5. Virudhunagar 
41. Mount Abu 6. Rameswaram 
42. SriganganaQar 7. Udankudl Christlanagraram 1 
43. Hanumangarh 8. Arumuganeri 
44. Shadra 9. Nagercoll 
45. Sangaria 10. Podanur 1 
46 Srikaranpur 11. Gobichettipalayam 1 
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12. Udagamandalam 9. Bijnore 1 

. 13. Coonoor 10 . Bareilly 3 

14. Wellington 11. Barabanki 

15. Aravangadu 1 12. Oeoria 

16. Kothagiri 1 13. Etah 

17. Makkinaickenpatti 14. Etawah 

18. Valparai 1 15. Fatehpur 1 

le. Chinna Tirupathi 1 16. Falzabad 1 

20. Mettur Oam 17. Gorakhpur 

21. Mettupalayam 18. Gonda 

22. Bhavani Sagar 19. Ghazipur 

23. Talavadi 1 20. Ghazlabad .2 

24. Tlrupattur 21. Hathru 

25. Trichy 22. Hardol 

26. Pudukkottai 23. Hapur 

27. Perambalur 1 24. Jhanai 2 

28. Boiler Project 25. Jaswant Nagar (Etawah) 

29. Mannapuram 26. Jaunpur 

30. Neyvelli 1 27. Kanpur 4 

31. Chennai 6 28. Khari 

32. Vellore 2 29. lucknow 3 

Total 38 30. Mau 

30. Utta, Pradeeh 31. Mathura 

1. Azamgarh 32. Mainpuri 

2. Agra 1 33. Mlrzapur 

3. Allgarh 2 34. Moradabad 1 

4. Allahabad 3 35. Modi Nagar 

5. Bahraich 1 36. Meerut 3 

6. BaHia 1 37. Noida 2 

7. Bulandshahar 38. Orai (Jalaun) 

8. Bharthana (Etawah) 39. Pratapgarh 
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40. Pillbhit 20. PIT Colony Pauri 

41. Puranpur (Pillbhlt) 21. Satpuli 

42. Rampur 22. Dugadda 1 

43. Raebareilly 23. Kondolia 

44. Shikohabad 24. Pithoragarh 1 

45. Shahjahanpur 25. Champawat 1 

46. Silapur 28. Dldlhat 

47. Tunda.. (Ferozabad) 2 27. Narendra Nagar 

48. Varenasl 28. Uttarkashi 1 

49. Fatehgarh Total 28 

Total 65 32. WHt Bengal 

31. Uttafllnchal 1. Panihati 

l. Almora 2. Cossimbazar 

2. Thapalia 3. Jiagunj 1 

3. Ranikhet 1 4. Kandl 

4. Gopeshwar 5. Khagra 1 

5. Papariyana 6. Lalgola 

6. P& T Colony Dehradun 7. Madhupur 

7. Dehradun Cantt. 8. Raghunathganj 1 

8. Virbhadra 9. Baruipur 1 

9. Dehradun Head Post OffIce campua 10. Diamond Harbour 1 

10. Chakrata 11. Blshnupur 

11. Kalsi 12. Budge Budge 1 

12. Indrapuram 13. Kalyani 

13. Haridwar 1 14. R.R. Tagore Road 1 

14. Roorkee 15. Krishnanagar 

15. Divisional Office Compound Nalnltal 16. Anandapur 1 

16. Head Office Compound Nainital 1 17. Bhubandanga 

17. Telephone Exchange Compound 18. Salthia 1 
Nainital 

19. Koikata 6 
18. Rudrapur Compound 

20. Asansol 2 
19. Ramnagar PO Compound 
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21. Durgapore 2 ChIltoor 11 

22. Bidhannagar 1 Karimnllgar 5 

23. Bahirsarbamangala Krishna 22 

24. Burdwan 1 Nalgonda 4 

25. Telinipara 1 NeIIore 13 

26. Midnapore NIzaINlbad 1 

27. Knaragpur 1 Prakuam 5 

28. Mogra 1 CudIIpM e 
29. Pandua 1 Eat GodavarI 18 

30. Deshbandhunagar 1 Guntur 15 

31. Haldla 1 Hyderablld 41 

32. Darjeeling 1 Khammam 5 

33. Maida Kurnool 13 

34. Dinajpur 1 Mehboobnagar 5 

35. Coochbehar 1 MedIIk e 
36. Jalpaiguri 1 Srikalwlam 5 

Total 43 Vllalchapatnam 10 

·Includes Oadra & Nagar Hawll. Vlzianagram e 
··Includes Lakshadweep. 

Warangal ···Includes PoncIdherry. 5 

..,.",.,,/ " W'" Godavari 8 

SM .. WIiNIA,.,......, numlltlr 01 r.,." Total 218 
R.sidtInIiIII coIonitIs 

3. Mum 
Area Number of 

Colonies BongaIgaon 3 

Cachar 1 
2 

Dlbrugarh 3 

1. AndtImen • Nlcobel' Jorhat 8 

Andaman e Kamrup e 
Total 8 Nagaon 7 

2. ~ Pl'llcIHh Sllchur 22 

Adilabad 5 TIiPUr 2 

Anantapur 10 Total 53 
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4. Chhllttlagarh 6. Hlm8Chll1 Pradeeh 

Bastar 2 Hamirpur 1 

Durg Kangra 7 

Raipur 13 Kullu 

Total 16 Mandl 2 

5. Gula,et Shlmla 24 

Ahmedabad 14 Sirmour 2 

Amreli 8 Solan 7 
., ... ..-; 

Anand 7 '. Total 44 

Banaakantha 2 7. Jammu • Kaahmlr 

Bharuch 5 Jammu 3 

Bhavnagar 3 Kathua 1 
Bhuj 6 Leh 

Dahod Total 5 
Dang 8. Kern.taka 

Diu Sagalkot 5 
Gandhinagar Sangalore 20 
Jamnagar 9 Salgaon 6 
Junagarh 12 Sellary 8 
Mehsana 2 Bljapur 3 
Nadiad 3 Chikmaglur 6 
Navsari 3 Chitradurga 9 
Panchmahal 4 Dakshinkannad 12 
Patan 2 

Davangere 3 
Porbandar 5 

Dharwad (Hubll) 7 
Rajkot 10 

Gu/barga 4 
Sabarkantha 2 

Hassan 23 
Surat 2 

Kociagu (Medlkerl) 6 
Surendranagar 

Kolar 2 
Vedodara 6 

Myaore 4 
Valsad 4 

Ralchur 5 
Total 114 
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Shimoga 17 Ratnagiri 8 

Tumkur 2 Sangli 17 

Udupi 5 Satara 7 

Uttarakannada (K) 10 Sindhudurg 7 

Total 156 SoIapur 20 

9. Uaha,..htr. Wardha 8 

Ahmednagar 17 Wuhim 4 

Akola 13 Yavatmal 13 

Amravati 1 Total 280 

Aurangabad 10 10. 0rI ... 

Beed 8 Anugul 3 

Bhandara 11 Balaaore 2 

Buldhana 2 Bargarh 2 

Dhule 3 Bhadrak 1 

Gadchiroli Bolangir 3 

Goa 13 Cuttack 8 

Gondia 7 Dhentcanal 1 

Hingoli Ganjam 7 

Jalgaon 11 
Jagatslnghpur 1 

Jalna 3 
Jajpur 

Jharsuguda 2 
Kalyan 6 

Kalahandi 
Kolhapur " Keonjhar 3 
Latur " Khurda 10 
Mumbai 

Koraput 8 
Nagpur 23 

Mayurbhani 
Nanded 2 

Nayagarh 
Nandurbar 5 

Phulbanl 2 
Nasik 25 

Purl 2 
Parbhani " SambaIpur 5 
Pune 27 Sundergarh 5 
Raigarh 4 Total 87 



195 Writltln AMWtIfS' DECEMBER 8, 2004 If) 0utI6tkms 196 

2 2 

11. Pun'. Pondlcheny 7 

Chandigarh 5 Pudukottai 2 

Faridkot 3 Ramnad 3 

Ferozpur 5 Salem 11 

Gurudaspur 7 Sivaganga 3 
Hoshiarpur 3 Thanjavur 5 
Jalandhar 10 Thenl 2 
Ludhiana 9 ThlNvaNr 2 
Moga 4 Tirunelvelli 11 
Muktsar Tiruvananmalal 2 
Patials 12 Trichy 6 
Sangrur 8 Trivellore 5 
Amritsar 3 Tutlc:)rin 6 
Kapoorthala Vellore 10 
Total 71 Villupuram 3 
12. Tamil N.du Virudhunagar 7 
Chenglapet 5 Total 220 
Chennai 23 13. We.t Bengal 
Coimbatore 28 Asansol 14 
Cuddalore 7 Bankura 3 
Dharmapuri 5 Berhampur 4 
Dindigul 9 C.O. 1 
Erode 9 Cooch Behar 4 
Kancheepuram 4 Gangtok 7 
Kanynkumari 8 Jalpaiguri 11 
Karur 

Kharagpur 14 
Madurai 18 Kolkata 40 
Nagapattinam 3 Krish Nagar 5 
Namakkal 4 Maida 4 
Nilglrls 11 Purulia 
Perambalur 2 Raigang 4 
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Siliguri 7 Sirsa 6 

Suri 4 Sonepat 4 

Midnapur Total 57 

Total 124 18.J ........... 

14. Blhllr Ranchi 19 

Arana 2 Bokaro 3 

Arrah 1 Dhanbad 9 

Gaya 2 Giridlh 3 

Kathar 2 Gumia 2 

Munger 1 Hazaribag 3 

Nalanda Koderma 

Patna 12 Lohardaga 

Pumia Pakur 

Saharsa Palamu 3 

Saran 2 Saraikela 

Siwan Singhbhum (E) 9 

West Champaran Singhbhum (W) 2 

Total 27 Glridlh 1 

15. Haryana Total 58 

Ambala 3 17. ICe ..... 

Bhiwani 8 Kasaragod 4 

Faridabad 5 Alappuzha 5 

Fatehabad 5 Calicut 8 

Gurgaon 4 Cannanore 8 

Hissr 6 Ernakulam 11 

Jhajjar 2 Kallam 5 

Kamal 2 Kottayam 9 

Ljp 2 Malappuram 10 

Kurukshetra 4 Palakkad 11 

Panipat 4. Pathanamthltta 2 

Rohtak 3 Thrisaur 10 
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1 2 1 2 

Trivandrum 5 18. North Eat SIatH 

Chanbdranagar Agartala 4 

Wynad 6 Ambasa 1 

Total 93 Birendranagar 1 

18. Madhya Pradesh Bishramganj 1 

Bhopal 2 Kadamtala 1 

BPL·Sehore 4 Kailashnagar 1 

Chhindwara 9 Kamarpur 

Oatia Khowai 1 

Oewas Mohanpur 1 

Guna 3 
Nongostin 

Indore 35 
Panisagar 1 

R.K. Pur 1 
Jabalpur 13 

Sabroom 1 
Khandwa 5 

Aizwal 2 
Khargone 1 

Champai 
Mandsaur a 

Kolulb 1 
Morena a 

Lunglu 
Narsinghpur 1 

Mairang 1 
Neemuch 1 

Mawkynroh (Nehu) 
Panna 

Mawkyrwat 
Raisen 7 Nongpoh 
Ratlam 3 Nongpohb 1 
Rewa 4 Nongatoln 
Sagar Salha 

Satna 6 Santlbazar 

Seoni 9 Vairengte 1 

Shahdol 1 Aml.rem 1 

Sictli 5 Ampatl 1 

Ujjaln 3 Baghmara 1 

Total 132 Cherrapunji 2 
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2 1 2 

Jowai 1 22. UtIIIr Pradeah 

Ladrymbai Bahralch 16 

Lumdienglri Jaunpur 7 

Shillong 5 Kanpur Dehat 9 

Tura UHF Kauahambl 15 

Umking 1 Lucknow 10 

William Nagar 1 RaeBarell 4 

Total 46 Sultanpur 7 

20. New Deihl Azamgarh 6 

New Delhi 5 BaUIa 5 

Total 5 Banda 6 

21. Rajasthan Barabanld 5 

Ajmer 3 Bastt 6 

Alwar 3 Chandauli 2 

Banswara 2 Deoria 8 

Bhilwara Etawah 3 

Bikaner 5 Faizabad 11 

HM IN. Farrukhabad 8 

Jaipur 16 Fatehpur 3 

Jaisalmer 2 Firozabad 3 

Jhunjhunu 10 Ghazipur 3 

Jodhpur 3 Gonda IS 

Kota 1 Gorakhpur 7 

Pali-Marwar 13 Hamlrpur 8 

Sawaimadhopur 2 Hardol 7 

Sri Ganganagar 2 Jaiaun 8 

Sikar 2 Jhansi 9 

Sirohi 4 Kanpur 19 

Tonk 2 Lakhlmpur 7 ,. 
Udaipur 4 Lalltpur 6 

Total 76 Lucknow 1 
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Mainpuri 

Mau 

Mirzapur 

Rae-Bareli 

Sant Ravi Dos Nagar 

Shahjahanpur 

Sitapur 

Sonebhadra 

Unnao 

Varanasi 

Agra 

Aligarh 

Badaun 

Bagpat 

Bareilly 

Bijnore 

Etah 

G.B. Nagar 

Ghaziabad 

Hathras 

Mathura 

Meerut 

Muzaffamagar 

Pilibhit 

Rampur 

Saharanpur 

Total 

23. Uttaranchal 

Almora 

Chamolt 

Champawat 

2 

2 

6 

6 

2 

5 

4 

2 

7 

11 

7 

5 

2 

3 

11 

2 

3 

4 

19 

2 

2 

6 

7 

3 

3 

337 

4 

2 
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1 2 

Dehradun 7 

Nalnltal 6 

Paurl 6 

Pithoragarh 1 

Tehri 2 

US Nagar 4 

Uttarkashl 2 

Total 35 

Grand Total 2241 

FaUure of MDA Scheme 

1213. SHRI CHENGARA SURENDRAN: 
SHRI C.K. CHANDRAPPAN: 

Will the Minister of AGRO AND RURAL INDUSTRIES 
be pleased to state: 

(a) whether the Govemment is aware of the fact that 
the Market Development Assistance (MDA), a new 

scheme introduced after abolishing the time tested rebate 
scheme in the Coir Industry, has failed; 

(b) whether the Kerala Govemment has expressed 
dissatisfaction about tho MDA scheme; 

(c) whether there are arreans to be paid to Kerala 
Govemment by the Centre as a result of implementation 
of MDA scheme; 

(d) if 80, the details thereof; 

(e) whether the Govemment proposes to enhance 
the corpus of MDA; and 

(f) if 80, the details thereof? 

THE MINISTER OF SMALL SCALE INDUSTRIES 
AND MINISTER OF AGRO AND RURAL INDUSTRIES 

(SHRI MAHAVIR PRASAD): (a) and (b) It fa not that tho 

Market Development Assistance (MDA) scheme for coir 
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and coir products has been unsuccessful. However, the 
Government of Kerala has written to the Central 
Government regarding inadequacy of central grants 
released to that State Government under this MOA 
scheme. 

(c) and (d) The details of the Central grants under 
the MOA Scheme for coir and coir products due for 
releases to the Government of Karala are as follows: 

Central Grants under the MOA Schems to be reltJlISSd 
/0 the GDVtNnIT1tII7t 01 Kemlll 

(Rs. Lakh) 

Year Amount 01 Claim 01 AmOIIlI of Central Balance Il1IOII1I 
Stalt Govenvnent Grant raI.ad (2)·(3) 

2000.01 .. 89.35 84.00 5.35 

2001-02 366.79 106.00 260.79 

2002.03 308.56 110.10 198.46 

20034& 157.65 105.00 52.65 

Tolal 517.25 

(e) and (f) The disbursement of the Central share of 
grants under the MDA scheme for coir and coir products 
to all State Govemments concerned. including Kerela Is 
based on the total Central Plan grants available each 
year for this purpose. The re ..... of grants to States 
under the MOA Scheme Is thus restricted to the budgetary 
plan resources actually allocated during each year. 

{TflIMIIIlion/ 

Funda for '-'Ith c.,.. Schemea 

1214. SHRI HARIKEWAL PRASAD: 
SHRI KASHlRAM RANA: 
SHRI SURESH KALMADI: 

WiH the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether the Government has allocated and 
released funds to States for the health care schemes 
during each of the last three years; 

(b) if 80, the details thereof, State-wise, during the 
above period; 

(c) whether the Government has given funds to some 
Non·Governmentai Organisations which have not done 
required work and misutilised the funds; 

(d) if so, the number of such cases identified; and 

(e) the action takenlbelng taken by the Government 
against them? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) Yes, Sir. The 
Government of India aItocateslrele .... funds to the Statea 
for health care. 

The State-wise Information on amount atlocatedl 
released in reaped of major Disease Control Programmes 
va: Leprosy, TB, Malaria, Bllndnesa and AIDS for the 
last 3 years is given in Statement enclosed. 

(c) to (e) Information Is being collected and will be 
placed on the Table of the House. 

State-wise Alloca~ 01 m.;or distlllStltl control ptogfllmmtl$ duIing IINI IMI thIN ,..,. 

Nlltiomtl Anli-M4Wi11 Progflll71fT1S 

(RI. in Lakh) 

SI.No. StateslUTs 2001-02 2002-03 2003-04 
AIIo.lRef. AIIo.lRel. Alto.lRel. 

2 3 4 5 

1. Andaman and Nlcobar IBlands 228.84 217.85 236.75 

2. Andhra Pradesh 794.77 529.21 382.53 

3. Arunachal Pradesh 486.93 280.72 316.17 
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2 3 4 5 

4. Assam 1983.27 1626.56 2068.28 

5. Bihar 377.44 77.71 100.62 

6. Chandigarh 41.06 36.00 34.25 

7. Chhattisgarh 826.39 2460.92 1641.41 

8. Dadar and Nagar Haveli 40.67 34.33 41.27 

9. Daman and Diu 16.08 11.72 15.15 

10. Delhi 97.57 97.39 105.24 

11. Goa 6.08 8.85 9.60 

12. Gujarat 1330.96 754.40 410.47 

13. Haryana 18.43 72.30 79.00 

14. Himachal Pradesh 2.20 3.06 3.47 

15. Jammu and Kashmir 22.96 11.94 42.31 

16. Jhar1<hand 759.92 1159.64 727.57 

17. Kamataka 308.24 176.28 258.01 

18. KeraJa 64.35 12.63 20.73 

19. lakshadweep 6.35 6.10 6.47 

20. Madhya Pradesh 2238.77 2063.15 961.59 

21. Maharashtra 2239.20 976.91 454.07 

22. Manipur 358.91 121.36 106.63 

23. Meghalaya 384.02 167.63 263.66 

24. Mizoram 433.94 118.61 165.32 

25. Nagaland 346.91 212.48 292.77 

26. Orissa 1478.23 1953.82 1953.85 

27. Pondicherry 13.43 22.61 22.12 

28. Punjab 49.38 70.79 66.15 

29. Rajasthan 534.04 303.37 1379.07 

30. Sikkim 0.11 4.37 3.30 

31. Tamil Nadu 303.11 242.30 207.85 

32. Tripura 542.45 302.79 390.70 

33. Uttar Pradesh 548.62 200.48 516.33 

34. Ultaranchal 23.64 7.84 5.07 

35. . West Bengal 589.86 198.67 295.05 

Total 17495.00 14544.49 13582.83 
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N61/on111 L""".y E11Idic611on PtrJ{JI_,7tTN1 

(RI. In latch) 

SI,No. StateslUTs 2001..()2 2002·03 2003·04 
AlIo.lRel. AUo.JRel. AIto.IRe!. 

2 3 4 5 

1. Andaman and Nicobar lalands 18.3 20.22 0.50 

2. Andhra Pradesh 223.83 179.22 174.80 

3. Arunachal Pradesh 62.09 115.96 72.75 

4. Assam 153.85 97.48 93.28 

5. Bihar 683.94 855.85 413.77 

6. Chandigarh 5.6 10.13 10.50 

7. Chhattisgarh 378.34 354.41 305.60 

8. Oadar and Nagar Haveli 6 6.00 6.00 

9. Daman and Diu 18.4 14.50 9.50 

10. Delhi 48.36 93.42 100.60 

11. Goa 11.52 8.10 7.53 

12. Gujarat 61.97 99.65 88.21 

13. Haryana 61.94 43.89 2.16 

14. Himachal Pradesh 49.69 30.45 36.15 
15. Jammu and Kashmir 100.55 96.39 21.90 

16. Jharkhand 356.23 257.46 147.60 

17. Kamataka 196.05 122.86 70.48 

18. Kerala 74.61 69.36 15.00 
19. Lakshadweep 6 7.26 5.50 
20. Madhya Pradesh 396.32 678.81 225.91 
21. Maharashtra 435.99 283.14 83.01 
22. Manipur 71.02 101.25 85.50 
23. Meghalaya 48.94 46.24 1.99 
24. Mizoram 80.51 76.50 22.60 
25. Nagaland 89.22 112.44 83.00 
26. Orissa 540.77 478.63 403.22 
27. Pondicherry 2 6.00 0.35 
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2 3 4 5 

28. Punjab 32.3 40.27 25.19 

29. Rajasthan 123.07 52.32 23.42 

30. Sikkim 34.87 39.36 23.54 

31. Tamil Nadu 413.04 240.63 230.02 

32. Tripura 46.47 33.60 8.50 

33. Uttar Pradesh 1282.5 1508.04 1168.93 

34. Uttaranchal 129.01 120.01 43.78 

35. West Bengal 574.86 599.55 412.47 

Total 6n4.86 6877.00 4403.04 

Nslions/ ProgrsmlTltl for Control of Blindf1tl8S 

(Rs. in. Lakh) 

SI.No. States/UTa 2001-02 2002-03 2003-04 
Allo.lRel. AIIo.lRel. Allo.lRel. 

2 3 4 5 

1. Andaman and Nicobar Islands 16.80 1.59 7.30 

2. Andhra Pradesh 1063.81 834.82 450.43 

3. Arunachal Pradesh 43.81 16.22 36.04 

4. Assam 62.67 35.70 100.09 

5. Bihar 72.50 157.97 258.00 

6. Chandigarh 20.15 10.07 19.58 

7. Chhattisgarh 302.74 165.23 186.59 

B. Dadar and Nagar Havell 16.92 4.16 7.B7 

9. Daman and Diu 12.86 4.97 5.71 

10. Delhi 22.15 22.30 48.86 

11. Goa 33.95 10.52 28.09 

12. Gujarat 245.85 231.45 3n.45 

13. Haryana 104.63 45.36 147.90 

14. Himachal Pradesh 64.03 54.11 98.22 

15. Jammu and Kashmir 110.04 66.79 94.50 

16. Jharkhand 29.30 118.57 161.29 
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2 3 4 5 

17. Karnataka 454.43 368.30 851.75 

18. Karata 184.86 153.22 253.81 

19. Lakshadweep 5.02 1.58 6.04 

20. Madhya Pradesh 908.02 687.29 467.16 

21. Maharashtra 1251.09 627.15 523.83 

22. Manipur 50.73 20.13 27.84 

23. Meghalaya 78.28 25.12 33.39 

24. Mizoram 36.58 31.72 26.13 

25. Nagalanc 61.10 23.22 16.18 

26. Orissa 468.35 324.80 302.18 

27. Pondicherry 15.50 2.04 13.10 

28. Punjab 65.05 189.25 130.65 

29. Rajasthan 1128.85 528.93 328.01 

30. Slkkim 6.61 20.56 23.38 

31. Tamil Nadu 1972.99 1853.03 1486.29 

32. Tripura 397.74 38.88 52.71 

33. Uttar Pradesh 2188.92 1083.20 1001.44 

34. Uttaranchal 175.03 116.02 138.63 

35. West Bengal 180.78 305.12 386.89 

Total 11819.09 7937.37 7898.21 

N8tiotM1 TubtlfCtIlosis Conhrll I'trJgmmmtl 

(R •. In Lakh) 

SI.No. StateslUTs 2001..Q2 2002-03 2003-04 
AIIoJReI. AIIo.lRei. AlIo.IReI. 

2 3 4 6 

:1. Andaman and Nicobar Islands 1200.00 2.23 1.84 

2. Andhra Pradesh 1.53 1050.00 800.00 

3. Arunachal Pradesh 119.42 15.00 30.19 

4. Assam 212.38 391.n 411.91 

5. Bihar 700.05 697.27 608.38 
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2 3 4 5 

6. Chandigarh 12.84 9.54 9.00 

7. Chhattlsgarh 36.54 183.56 333.00 

8. Oadar and Nagar HaveH 0.04 1.48 1.23 

9. Daman and Diu 0.88 1.48 1.23 

10. Delhi 228.75 146.24 138.08 

11. Goa 15.55 13.78 13.00 

12. Gujarat 810.07 536.22 506.28 

13. Haryana 195.23 179.75 819.00 

14. Himachal Pradesh 183.57 64.64 61.03 

15. Jammu and Kashmir 73.42 95.28 86.71 

16. Jharkhand 55.13 233.91 431.00 

17. Karnataka 632.73 534.01 497.42 

1&. Kerala 887.23 337.00 318.17 

19. Lakshadweep 3.28 1.06 1.00 

20. Madhya Pradesh 658.38 592.09 545.77 

21. Maharaehlnl 1683.81 1025.81 968.53 

22. Manipur 100.47 30.77 65.88 

23. Meghalaya 19.59 31.74 45.92 

24. Mizoram 14.17 11.82 22.56 
25. Nagaland 99.36 25.64 54.90 

26. Orissa 6500.00 450.00 515.00 

27. Pondicherry 11.67 9.96 9.23 

28. Punjab 281.74 227.65 206.88 

29. Rajasthan 1072.53 598.74 565.31 

30. Sikkim 31.82 6.41 13.72 

31. Tamil Nadu 99.81 658.09 621.34 

32. Tripura 30.62 33.57 68.49 

33. Uttar Pradesh 1402.20 1586.38 1449.76 

34. Uttaranchal 15.56 67.21 136.00 

35. West Bengal 1109.92 849.90 802.44 

Totai 13299.99 10700.00 10760.00 
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N.non.J AIDS Con1TOl PfrJgnImmtI 

(R •• In Lakh) 

SI.No. States/UTs 2001-02 2002..()3 2003-04 
AlIOJReI. AIIo.JReI. AIIo.lRel. 

2 3 4 5 

1. Andaman and Nicobar fslands 95.6 89.50 100.00 

2. Andhra Pradesh 1875 2090.00 2175.00 

3. Arunachal Pradesh 214.88 130.50 150.00 

4. Assam 653.8 614.50 475.00 

5. Bihar 809.5 800.50 700.00 

6. Chandigarh 152.65 156.50 225.00 

7. Chhattisgarh 129.5 243.60 250.00 

B. Oadar and Nagar Haveli 26 17.00 67.00 

9. Daman and Diu 31 38.00 100.00 

10. Delhi 334 451.00 500.00 

11. Goa 99 170.50 200.00 

12. Gujarat 1188.3 1295.19 14n.62 

13. Haryana 266 315.00 300.00 

14. Himachal Pradesh 308.5 256.50 270.00 

15. Jammu and Kuhmir 244.5 295.50 150.00 

16. Jhart<hand 156 193.00 200.00 

17. Karnataka 893.15 1025.00 1100.00 

18. Kerala 835 855.00 850.00 

19. Lakshadweep 29.5 25.60 50.00 

20. Madhya Pradesh 780.5 521.50 490.00 

21. Maharashtra 1598.65 2293.50 2120.00 

22. Manipur 708.15 787.50 1100.00 

23. Meghalaya 224.93 90.50 50.00 

24. Mizoram 246.7 311.50 450.00 

25. Nagaland 635.5 626.50 675.00 

26. Orissa 565 448.00 600.00 

27. Pondicherry 54 74.00 100.00 
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2 3 

28. Punjab 266.5 

29. Rajasthan 409.5 

30. Sikkim 120.02 

31. Tamil Nadu 2072.32 

32. Tripura 196.67 

33. Unar Pradesh 1465.65 

34. Unaranchal 98 

35. West Bengal 1059.5 

Total 18843.37 

[English} 

Setting up of 81~Tech V.,.lty 

1216. SHRI EKNATH MAHADEO GAIKWAD: Will the 
Minister of SCIENCE AND TECHNOLOGY be pleased to 
state: 

(a) whether there is a proposal to 8et up a Bio-tech 
Varsity at Nagpur; 

(b) If so, the details of the proposal Indicating the 
salient features of the proposed University and the coat 
involved; and 

(c) the Government's decision thereon? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SCIENCE AND TECHNOLOGY AND MINISTER OF 
STATE OF THE DEPARTMENT OF OCEAN 
DEVELOPMENT (SHRI KAPIL SIBAL): (a) No, Sir. 

(b) and (c) Does not arise. 

Medical Tourlam 

1216. SHRI CHANDRA BHUSHAN SINGH: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether the Government had decided to constitute 
a task force comprising experts from the health and 
tourism sector to examine issues relating to medical 
tourists; 

4 5 

403.50 250.00 

368.50 250.00 

64.00 75.00 

2221.95 2588.38 

71.00 75.00 

1674.50 700.00 

162.00 200.00 

1503.50 1200.00 

20482.14 20163.00 

(b) if 80, the details thereof; 

(c) whether It is a fact that decision had been taken 
to standarcJise and accredit all hospitals in India In this 
regard; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (d) Yes, Sir. A task force 
has been set up with a view to promoting India as a 
Health Destination for persons 8Cf'OI8 the globe, so as to 
gainfully utilize the health care expertise and Infrastructure 
available in the country. 

The Task Force has been entrusted with issues 
relating to making available specific types of health 
faCilities including super-speciality medical care, out-
sourcing of mecJicaI .. rvices, traditional medicine expertise 
available etc. identification of the list of hoapitalalinstitutions 
having standard facilities has al80 been entrusted to the 
Task Force. 

NHDP PhMe-I and U 

1217. SHRI IQBAL AHMED SARADGI: Will the 
Minister of SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS be pleased to state: 

(a) whether the Implementation' of the National 
Highway Development Project-I & II is in progress; 
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~) tf 80, whether the Government is drawing up 
more highway dewIIapment pI'Ojed am • NHOP ~ 
and IV and accelerated NoIth-EMt Road Development 
Project involving a total cost of Rs. 1,17,200 crore; 

(c) if so, the total highway projecta that the 
Govemment has agreed to consider; 

(d) the progress so far made for the projects I & II; 

(e) the amount earmarked for phase-III & IV; and 

(f) the time by when the rest of the projecta are 
likely to become functional? 

THE MlHtSTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAVS (SHRf T.R. BMLU): (a) V .. , Sir. 

(b) and (c) The Ministry hu framed two new projecta 
which are stili under propoaal stage. 

(d) The &taM of the National Highways Development 
Project Ph ... , & Pha8e-1I (Including port connectivity and 
other projects) being implemented by the National 
Highways Authority of India u on 31.10.2OCM given In 
the Statement enclosed. 

(e) and (f) Since NHDP·NE and NHDP Phue-III are 
under propoaal stage, It Is too early to gIVe the amount 
earmarked for the .. projects .. weH u the time by when 
these project8 are likely to become functional. 

~ 

StaJs 01 NHDP 

Name of Projects 
under NHDP Phase I & II 

Golden Quadrilateral 
(connecting four 
metros i.e. Delhi, 
Mumbai, Chennai and 
Kolkata) 

North-South & East-
West Corridor 
(connecting Srlnagar 
to Kanyakumari & 
Porbandar to Silchar) 

Port Connectivity 
Projects (connecting 
major ports to NHDP) 

Other projects 

Total 

(Translation} 

Total 
Length 

(Icm) 

5846 

7300 

356 

m 
14279 

Golden Quadrll8t .. 1 project 

1218. PROF. VIJAV KUMAR MALHOTRA: 
SHRI SHRINIWAS OADASAHEB PATIL: 
MAJ. GEN. (RETD.) B.C. KHANDURI: 

Will the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

Compfeted Length under Balance length 
Length implementation to be awarded 

(km) (km) (km) 

3294 2562 NU 

675 388 6237 

69 229 58 

194 121 482 

4232 3290 6757 

(a) the current statui of the golden Quadrilateral 
Project; 

(b) whether the acquialtion of land for the aaid project 
has been completed; 

(c) H not, the reuone therefor alongwlth the total 
land acquired from varioUl States, State-wtta; 

(d) whether the Government Is pIaMIng to Include 
construction of roads and bl'idge8 In the MId project under 
the CRF; 
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(e) if so, the amount likely to be l'8Ieued to various 
Statel for the said purpoee, State-wise; and 

(f) the time by when the said project is likely to be 
completed? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) The Itatus of the Golden 
Quadrilateral Project (GO) as on 31st October 2004 is 
as under: 

(i) Total Length 

(II) Completed 

(ill) Under Implementation 

6,846 kma. 

3,294 kms. 

2,552 kms. 

(b) and (c) The State-wise Itatu8 of land Acquisition 
under GO Ie enclosed as Statement. Due to procedural 
rH8OIlI, there is delay In acquisition of land in some 
Stat ... 

(d) No, Sir. 

(e) Does not arise. 

(f) The project is likely to be completed by December, 
2005 except the Allahabad bypass, which is scheduled 
for completion by December 2006. Besides this, two more 
lub-projects from Shikohabad to Etawah section of 
NH-2 & Ganjam to Icchapuram section of NH·5 are likely 
to be completed aftef December 2005, as civil work 
contracts for theae two sections have been terminated 
and are to be re-awarded. 

Go/dtln Ou.drHlltsm/ : Lllnd Acquisition Progrt!Jss 

(Slstus /IS on Oc/obtJr 20(4) 

State Total area to be Cumulative total area (in Heel.) 
acquired (In Hect.) Acquired Balance 

Tamil Nadu 893 455 (51%) 438 (49%) 

Gularat 210 171 (81.43%) 39 (18.57%)* 

Maharashtra 661 389 (58.86%) 272 (41.15%)** 

West Bengal 585 558 (95.38%) 27 (4.6"k) 

Kamataka 1524 1464 (96.06%) 60 (3.94%) 

Jharkhand 52 51 (98%) 1 (2%) 

Andhra Pradesh 1730 1713.4 (99.04%) 16.6 (0.96%) 

Rajasthan 1512 1499 (99.14%) 13 (0.86%) 

Uttar Pradesh 471 470 (99.8%) (0.01%) 

Bihar 118 118 (100%) 0 

Orissa 520 520 (100%) 0 

Total 8276 7408.4 (89.52%) 867.6 (10.48%) 

'39 hect Is tot future widening of ROW' from 45m to 80m. 
"Out of 212 heetI. , 34 heeta 18 for future widening of ROW from 45m to 80m. 
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(English} 

Restructuring of Small Scale Induetry 

1219. SHRI GANESH PRASAD SINGH: Will the 
Minister of AGRO AND RURAL INDUSTRIES be pleased 
to state: 

(a) whether the Government has any plan to 
restructure small scale and village industry in the country; 

(b) if so. the salient features thereof; and 

(c) the budget allocated for the said purpose? 

THE MINISTER OF SMALL SCALE INDUSTRIES 
AND MINISTER OF AGRO AND RURAL INDUSTRIES 
(SHRI MAHAVIR PRASAD): (a) to (c) The promotion and 
development of small scale industries (SSls) in the country 
is a continuous process. The Government has taken 
several measures to strengthen and enhance the 
competitiveness of the SSls. These include measures 
consisting of assistance for technology upgradation; 
infrastructure assistance through cluster development 
approach; helping in timely availability of credit; and 
assistance to encourage adoption of modem management 
practices. use of electronic infrastructure and other 
information technology (IT) applications. etc. In addition. 
the Reserve Bank of India has issued revised guidelines 
for rehabilitation of sick SSI units. which include, inlsr 
aHa. change in the definition of sick SSI units. norms for 
deciding on their viability. concesslonal finance. etc. An 
amount of Rs. 366 crore has been allocated in the 
Budget. 2004-05 for the various Plan schemes for 
promotion of small scale Industries. 

Annual Fund. Allocated to AIIMS 

1220. SHRIMATI MANEKA GANDHI: WIN the Minister 
of HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether funds are allocated annually for running 
of All India Institute of Medical Sciences (AUMS), New 
Delhi; and 

(b) if so, the details of allocation made to. AIIMS 
year-wise. since 1991-92 with specific break-ups of funda 
allocated to Staff, establishment. treatment of patients. 
procurement of medical equipment and research? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (8) and (b) Yes, Sir. The institute 

II ~ conaoIidated grart-in-ald 8'Iet'I year under Plan 
head for Plan activltlea of the lnatitute and under Non-
Plan to meet Non-Plan mcpendIture for payment of uIary, 
machinery and equipment, material and aupply and other 
activities, etc. No specific head-wise allocation is made 
by the Ministry. The details of the consolidated grants 
given to the institute since 1991-1992 under Plan and 
Non-Plan activities Is under: 

(Rs. In crore) 

Year Plan Non Plan 

1991-1992 14.75 39.00 

1992-1993 27.29 45.43 

1993-1994 32.00 50.40 

1994-1995 29.98 53.00 

1995-1996 45.00 66.29 

1996-1997 71.87 73.53 

1997-1998 56.89 89.21 

1999-2000 70.00 180.00 

2000-2001 85.00 161.12 

2001-2002 95.00 155.00 

2002·2003 125.8065 123.50 

2003-2004 105.00 218.18 

2004-2005 170.00 170.00 

Amendment In Human OrgM TranlplMt Act 

1221. SHR' KAMLA PRASAD RAWAT: Will th_ 
Minister of HEALTH AND FAMILY WELFARE be pleuad 
to atate: 

<.) whether the Government t.. a propoaal to IIfNJnd 
the human organ traneplant act and bring • pro.ion to 
remove comea during the post mortem .. to provide the 
eye eight to the blind penIOOI: 

(b) if 50, the time by which the act is likely to be" 
amended; and 

(c) if not, the reuona therefor? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMl): (al to (e) The Information is being 
collected and will be laid on the Table of the House. 

{English} 

CIA Report on HIY/AIDS 

1222. SHRI VIRCHANDRA PASWAN: 
SHRI PRABHUNATH SINGH: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleaaed to state: 

(a) whether the Govemment of India is aware of the 
CIA study Report on HIV/AIDS called the 'next wave of 
HIVIAIDS' wherein the study predicts 25 million HIV 
infections in India by 2010; 

(b) if so, whether the Govemment of India hu any 
association with this study at any level which mentions 
this estimated spread of HIV as a national security threat 
to the USA; 

(c) ~her the report also mentions that some .Indian 
Scientis. and NGOs also participated in the study; and 

(d) if so, the names and details of Scientiats and 
NGOs which participated In the study? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) Yes, Sir. 

(b) The Government of India has no association with 
this study at any level. 

(c) National AIDS Control Organisation. Ministry of 
Heahh and Family Welfare, Is not aware of participation 
of any Indian scientist or Non-Govemmental Organisation 
in this study. 

(d) Does not arise. 

{Translation} 

Reservation to SCIIST, In PrIvate Sector 

1223. SHRI PANKAJ CHOWDHARY: WiN the PRIME 
MINISTER be pleased to state: 

(a) whether the Govemment hu conducted any study 
to provide reservation to Scheduled Castes and Scheduled 
Tribes in private sector; 

(b) if so, the details in this regard; 

(c) whether the study report hu IIInce been received; 

and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINtSTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI SURESH PACHAURI): 
C:) No, Sir. 

(b) to (d) Do not arise. 

Unlvenal Service Obligation Fund 

1224. SHRI RAJIV RANJAN SINGH "LALAN": 
SHRI RAWI LAL SUMAN: 

Will the Minister of COMMUNICATIONS AND 
INFORMATION TECHNOLOGY be pleased to state: 

(a) whether Universal Service Obligation Fund wu 
created by the Govemment; 

(b) if so, the average annual amount being deposited 
in this fund; 

(c) the amount disbursed out of this fund during 
2002-03 and 2003-04 separately; 

(d) the year-wlse number or viN .. where telephone 
facility has been provided during the above period by the 
agencies to which these funds where disbursed; and 

(e) the average amount apent per village for setting 
up of rural telephony? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Yes, Sir. 

(b) Rs. 300 crores and Rs. 200 erores have been 
reapectIveIy credited to the fund during 2002-2003 and 
2003-2004. 

(e) and (d) During 2002-2003 and 2003-2004, the 
entire amounts of Rs. 300 erores and Rs., 200 crores 
were disbursed In respect of VUIage Public Telephones 
(VPTs) in 5.02 lakh and 6.13 lakh villages respectively. 
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(e) The average amount spent by a telephone eervice 
provider, per village for Nlting up of rural telephones 
came to about Rs. 54,000 in 2003-2004. 

/English} 

Tie. with Neighbouring Countrle. 

1225. SHRt AJOY CHAKRABORTY: Will the Minister 
of EXTERNAL AFFAIRS be pleased to state: 

(s) whether the present Govemment has initiated a 
drive to strengthen the ties with the neighbouring 
countries; 

(b) if so, the measures taken so far towards this 
goal; and 

(c) the details of the achievements made by the 
Govemment in this direction? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): (a) to (c) The 
details of our bilateral ties with the neighbouring countrt .. 
are given below, country-wise: 

NEPAL 

The Govemment accords high priority to our ",Ialions 
with Nepal. Several steps have been taken to further 
strengthen and broadbase our bilateral relations; theae 
include sustained interaction at high level and frequent 
and periodic interaction between senior officials from India 
and Nepal. EAM's first overseas visit after assumption of 
charge was to Nepal (June 2004). The visit of PM of 
Nepal to India (8-12 September 2004) provided an 
opportunity to discuss a wide range of issues of rnutuaI 
interest including security-related issues, trade and 
economic issues and cooperation in the field of water 
resources. Four documents concluded during the visit 
include: Agreement in the field of Culture and Sporta; 
MOU on cooperation in the field of Weather Forecasting; 
Agreement between Bureau of India Standards and Nepal 
Bureau of Standards; Agreement between Indian Oil 
Corporation and Nepal Oil Corporation for the construction 
of an oil pipeline between Rax.ul (India) and Amlekhgunj 
(Nepal). Recently Minister of State for Extemal Affairs 
met his counterpart in Nepal and also the Prime Minister 
of Nepal during his visit to Nepal (30th November-1st 
December 2004) when issues of mutual interest were 
discu88ed. 

BHUTAN 

The Govemment accords high priority to our relations 
with Bhutan. Several Itape have been taken to further 
strengthen and broadbase our bilateral relationa; theae 
include, sustained interaction at high level and frequent 
and periodic interaction between senior officiaIa from India 
and Bhutan. 

High-level interactions with Bhutan included visits of 
Foreign Minister of Bhutan Lyonpo Khandu Wangchuk to 
Delhi (July 2004), visit of EAM (October 12-13, 2004) 
and MOS (RIS) to Bhutan (October 23-24, 2004). The 
working viait. of .. His MajeIty the King -of Bhutan· to Iftdia 
from November 24 to 29, 2004, provided another 
opportunity to review the entire gamut of our bilateral 
cooperation, including issues relating to mutual security 
and economic cooperation, with special emphasis on the 
hydro-power sector. An MOU on Project Implementation 
Mechanism was signed in October 2004. 

BANGLADESH 

Inda's relations with Bangladesh are cordial and wide-
ranging. The two countries interact regularly at various 
levels. Bangladesh Prime Minister met our Prime Minister 
in Bangkok In July 2004; Bangladesh Foreign Minister 
has visited India twice in April and November 2004; 
Bangladesh Commerce Minister visited Delhi In NoVember 
2004. 

The bilateral trade between India arid Bangladesh II 
expanding rapidly and has crossed US$ 1 billion. Some 
Indian companies, including Tataa are exploring 
posaibillties of inv8lting In Banglade8h. 

SRI LANKA 

Attempts have been made to develop closer political 
understanding and building closer economic tlea with Sri 
Lanka. 

There have been frequent h~level vI8its. The Sri 
Lankan Preaident, Prime Mlniater and Leader of 
Opposition have an visited India In the put six montha. 
A Comprehensive Economic Partnership Agreement that 
will broaden and deepen the economic cooperation 
framework of the bilateral Free Trade AgNement la being 
negotiated. A Defence Cooperation Agreement is also 
being negotiated. An MoU on Bilateral Cooperation in 
fisheries is under negotiation. 
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MALDIVES 

Our relations with Maldives are cordial and friendly. 
There have been regular high-level contacts. 

India is assisting Maldives in collaborative projects to 
improve infrastructural facilities. It is cooperating with 
Maldives in areas of human resource development and 
public health care. 

PAKISTAN 

Government remains committed to establishment of 
peaceful, friendly and cooperative relations with Pakistan. 
Continuous efforts have been made to intensify the 
ongoing process of confidence building, dialogue, and 
cooperation with Pakistan. One round of the Composite 
Dialogue (February-September 2004) was completed 
successfully. Wide ranging proposals for confidence 
building. promotion of friendly exchanges in various fields 
and enhancing commercial and economic relations were 
made by India. Both sides have been able to identify 
areas of convergence and future cooperation. The process 
has been taken forward by high-level political contacts, 
including the meeting between Prime Minister Dr. 
Manmohan Singh and President Musharraf in New York 
on September 24, 2004; and regular interactions between 
External Affairs Minister, Shri K. Natwar Singh and the 
Foreign Minister of Pakistan. The visit of the Prime 
Minister of Pakistan to New Delhi on November 23-24, 
2004 in his capacity as the Chairperson of SAAAC, also 
facilitated forward movement on the bilateral front. 
Government intends to continue with the dialogue process 
in an atmosphere free from terrorism and violence. 

CHINA 

Government attaches great importance to India-China 
relations, and remain,. committed to the process of 
strengthening and expanding relations and to further 
developing long-term constructive and cooperative 
partnership with China on the basis of the principles of 
Panchsheel, mutual respect and sensitivity to each other's 
concerns and aspirations, and equality. Wide-ranging 
dialogue mechanism have been institutionalized to sustain 
the process of qualitative improvement In the relationship. 
Frequent high-level exchanges have contributed to building 
of mutual trust and confidence. 'Prlme Minister had a 

productive meeting with the Chinese Primier on the 
margins of the ASEAN Summit at Vientiane on 
November 30, 2004. 

With the joint efforts of both sides, India-China 
cooperation has diversified across a wide range of areas 
and is growing, thus adding greater stability to our 
relationship. For example, our bilateral trade has shot up 
from around US$200 million in the earty nineties to around 
US$7.6 billion in 2003 and is expected to touch US$12 
billion this year. A jOint Study Group (JSG) is examining 
the areas of complementarities to further expand bilateral 
economic exchanges. At the same time, we have agreed 
to deal with our differences in a fair, reasonable and 
mutually acceptable manner without allowing them to 
define the contours of our relationship. We have been 
successful In maintaining peace and tranqUility in the Indla-
China border areas. The Special Representatives on the 
Boundary Question are continuing their discussions to 
explore a political framework of the boundary ~ttlement. 

MYANMAR 

The Govemment of India (GOI) has maintained high-
level political contacts with the Government of Myanmar 
which culminated in the State Visit of the Head of State 
of Myanmar Senior General Than Shwe to India in 
October 2004. GOI has sought to strengthen economic 
and technological ties through developing cross-border 
infrastructural projects and is working with the Chambel'$ 
of Commerce towards achieving the target of doubling 
bilateral trade to $1 billion by 2006. An Agreement in the 
field of Culture has been signed to facilitate people-to-
people contacts. 

The Government has obtained a commitment from 
the Myanmar Government not to aHow insurgent activities 
against India from its territory. Under a Memorandum of 
Understanding for Cooperation in the field of Non-
Traditional Security Issues signed between the two 
countries on 25th October 2004, both sides have agreed 
to cooperate to prevent cross-border crimes, including 
drug trafficking and arms smuggling. Infrastructure projects 
in the field of roada, railways, energy and IT linking North-
East India with Western Myanmar and underway and will 
contribute to development and pfOSP8rity of these regions. 
In this regard, a MoU on the Tamanthi Hydroelectric: 
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Power Project was signed in October 2004. A Joint Task 
Force Report on bilateral trade and investment has also 
been released in October 2004 and its recommendations 
are under examination. Both countries have also stepped 
up cooperation in regional fora such as the Indla-ASEAN 
Summit framework and BIMST -EC as well as on 
multilateral issues of concern. Myanmar has expressed 
support for India's claim to a permanent seat on the UN 
Security Council. 

{Translation} 

MTNL Scheme In Deihl 

1226. SHRI SURAJ SINGH: Will the Minister of 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
be pleaaed to state: 

(a) whether the Mahanagar Telephone Nigam Umited 
has launched "Apply in Non-OYT General Category and 
get connection" scheme in Delhi; 

(b) if so, the minimum time taken for it and the 
maximum number of days of waiting; 

(c) the reason of gap in this time period and the 
month-wise details of the scheme in the year 2004; 

(d) the time by which the connection on demand or 
the next day connection service is likely to be started; 
and 

(e) the steps taken by the Mahanagar Telephone 
Nigam Limited to compete with basic services being 
Provided by the private companies? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) and (b) Non-OYT landline 
connections in MTNL, Delhi are generally being provided 
within 3 days of registration. 

(c) Does not arise in view of (a) & (b) above. The 
month-wise details of the. scheme are given in the 
Statement enclosed. 

(d) MTNL endeavours to meet the TAAI norms of 
providing new telephone landline within 7 days of 
registration, except in certain situation like where customer 
are not available or premiaes are closed etc. 

(e) MTNL has taken a number of steps to compete 
with private basic service providers like better customer 
care, expansioll and modernization of Its network. 
provision of new services at a affordable rates, revision 
of tariff, etc. 

Month-wise dsl811s of Non-OYT Lsnd line ConntJCtlon 
Sch6me of MTNL Scheme in DtJIhi 

Month Landline Connection Provided 

April, 2004 10489 

May, 2004 12039 

June, 2004 11376 

July, 2004 13812 

August. 2004 12500 

September, 2004 11743 

Total 83565 

Mental RetardatIon 

1227. SHRI SHIVRAJ SINGH CHOUHAN: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether the Govemment is aware that some 
children are bom mentally retarded; 

(b) if so, the details thereof; and 

(c) the steps taken by the Govemment to check the 
causes leading to mental relardation at pre-natal stage? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) About 2% of the child 
population in 1-14 age groups Is affected by 
developmental delays. 

(b) The known causative factors include: 

(i) Genetic factors 

(Ii) Antenatal factors 

(iii) Childhood factors. 
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(cl The steps taken by the Govemment to check the 
causes leading to mental retardation at pre-natal stage: 

(i) Increasing the age at marriage 

(ii) Provision of MMR vaccine 

(iii) Ensuring 100% coverage of antenatal care 

(iv) Promotion of institutional deliveries 

(v) Ensuring skilled attendants at births 

(vi) Provision of essential new bom care 

(vii) Promotion of use of iodized salt. 

Investment In Agrlculturel Sector 

1228. DR. CHINT A MOHAN: 
SHRI RAMJI LAL SUMAN: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Planning Commission has formulated 
any scheme to increase capital investment in order to 
replace subsidy and compensate agricultural sector; 

(b) if so, the details thereof; and 

(c) the steps taken by the Government for 
implementation of the scheme? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) No, Sir. 

(b) and (c) Do not arise. 

(English] 

Dlabet •• 

1229. SHRI DALPAT SINGH PARSTE: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether any study has been conducted by the 
Govemment regarding the number of diabetic patients in 
the country; 

(b) if so. the details thereof between the age group 
of below 20 and above 20 to 40 including the number of 
patients bom with low birth weight (less than 2.25 kg at 
the time of birth) as a result of diabetes; 

(c) the detalle regarding incidence of diabetes in male 
and female in the above age group, age-group-w1se; and 

(d) the steps taken/proposed to be taken by the 
Govemment to control diabetes? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) As per the information 
available, several studies have been conducted in the 
country on the prevalence of diabetes. Studies performed 
in the early 1980's suggested an urban prevalence of 
about 3-4%. This has increased to the current prevalence 
of about 12% of all urban adutts. Prevalence in rural 
areas is significantly less-approximately 3%. In addition, 
studies also suggest that the prevalence of impaired 
glucose tolerance is between 15-25% in urban India. The 
most recent natioD-wide study is the National Urban 
Diabetes Survey (NUDS), which was conducted by the 
Diabetes E-pidemiology Study Group in India. The last 
study reveals an overall urban prevalence of diabetes to 
be 12.1% and that of impaired glucose tolerance (a state 
intermediate between normals and diabetes, with high 
Ilkeliho.xt of progressing to diabetes) to be 14%. The 
age-wise prevalence of diabetes in the NUDS was as 
under: 

2()'29 years 2.4% 

3()'39 years 7% 

40-49 years 16.5% 

5()'59 years 26.3% 

60-69 years 29.1% 

89 years 25.9% 

There was marginally higher prevalence of diabetes 
in men compared with women, while the prevalence of 
IGT was similar in these two sexes acrOlS all age groups. 
There are no details in this study of the offspring of 
diabetic patients. However, the usual result of an 
uncontrolled diabetic pregnancy is large babies and 
complications related to labour and delivery. 

According to the revised· estimate of WHO, there are 
32 million diabetics in India and it has been projected 
that India would have the largest number of diabetics 
(80 mlUon) In the world by 2030. 

(d) Diabetes treatment is done at an- levels In the 
rural health care delivery system and urban health care 
institutions. Since diabetes is a life style related disease, 
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it is very important to adopt preventive life style 
intervention for control of diabetes among children and 
adults in the country. These interventions are emphasized 
through information, education & communications activities 
of the Government including through Central Health 
Education Bureau. 

Illegal Migration to Foreign Countr1 •• 

1230. SHRI P.S. GADHAVI: Will the Minister of 
EXTERNAL AFFAIRS be pleased to state: 

(a) whether a large number of cases are being 
reported by various Embassies regarding defrauding of 
people by promising to help them illegally enter the USA, 
UK, Canada and other countries; 

(b) if so, the complete details of complaints received 
from various Embassies during the last two years; 

(c) whether some top musicianS/singerslfake sports 
clubs are involved in this illegal trade; and 

(d) if so, the action taken by the Govemment to 
prevent such illegal migration to foreign countries? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): (a) Yes. 

(b) A statement giving the detail8 prepared on the 
basiS of information received from various Indian Missions! 
Posts abroad is enclosed. 

(c) Some cases of such alleged involvement have 
been reported. 

(d) The action taken by the Govemment to prevent 
illegal migration to foreign countries include investigation 
by the police authorities concerned; action against the 
persons, including agents who are Involved In illegal 
migration; cooperation with other countries for repatriation 
of illegal migrants atter confirming their Indian nationality; 
and restricting the facility of passport to illegal migrants. 

During the past few years, a number of Indian 
Missions/Posts abroad have brought to Ministry's notice 
severai cases of indian national-individually or in 
groups-making attempts to migrate to countries in 
Western Europe and North America through illegal and 
fraudulent means. Such cases also include defrauding of 
people in order to help them IIlegaJly to enter the USA, 

UK, Canada and other countries. Many of these illegal 
Immigrants are from Punjab. They try to migrate illegally 
mainly for economic reasons and are often assisted by 
unscrupulous agents and touts to whom they pay large 
sums of money. These illegal immigrants are taken to 
the developed counties in Westem Europe and North 
America through Russia and other Eastern European 
countries which are used as transit countries for the 
purpose of illegal Immigration. The favoured transit routes 
keep changing. The general modus optJI'Bndi for such 
activities is that after leaving India they intentionally lose 
or destroy their travel documents to prevent verification 
of their reaJ identity/nationality status and their repatriation 
to India. After reaching the country of their destination 
they either apply for political asylum or refugee status on 
one ground or the other or even obtain fake/forged travel 
documents to establish their right of residence in the 
country of destination. They make use of loopholes in 
the 10caJ legal system, including by getting married to a 
local person for the purpose of obtaining citizenship, in 
order to prolong their stay in the country of destination 
with the ultimate aim of staying there permanently. 
However, many such illegal immigrants are caught and 
put in foreign jails. 

Illegal immigration has largely been taking place from 
the developing and least developed countries to the 
developed countries in Western Europe, North America, 
Australia and New Zealand. However, in the post-9/11 
scenario European and North American countries which 
were favoured destinations for illegal immigration have 
made their rules more stringent. The result is that not 
only the number of persons going to these countries as 
illegal immigrants has come down but these countries 
have also started repatriating illegal immigrants to their 
home countries. 

The illegal immigration from India continues to various 
countries of the world, particularly Western Europe and 
North America as also transit countries in Eastern Europe. 
The number of agents and touts also seems to be 
increasing as illegal immigrants try to use all means 
including illegal means, to reach their destinations. 

Both the Central and State Governments have been 
working to identify agents and touts involved in illegal 
immigration and to take aU neeesaary measures against 
them. The Govemment Is also cooperating with the foreign 
countries for the speedy repatriation of Indian inegal 
immigrants. 
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bten.lon of NH-9 

1231. SHRI BADIGA RAMAKRISHNA: Will the 
Minister of SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS be pleased to state: 

(a) whether Machhlipatnam in Andhra Pradesh is 
proposed to be developed as a seaport; 

(b) if so, whether the Government is aware that the 
present transport facilities are inadequate to bear the 
burden of loading/unloading of various commodities and 
there need if immediate extension of National Highway 
No. 9 from Koneru Centre to Machhlipatnam port; 

(c) if so, the studies conducted in this regard and 
the finding thereof; and 

(d) the time by which the work is likely to be started 
on this sector? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BMLU): (a) to (d) The 
responsibility for the development of Machhllpatnam Port, 
which is a minor port in Andhra Pradesh, lies with the 
Government of Andhra Pradesh. No proposal has been 
received from the State Government for extension of 
National Highway No. 9 from Koneru Centre to 
Machhlipatnam port. 

Vaccine for Influenza 

1232. SHRI M. APPADURAI: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Government is aware that the 
'Influenza', an infectious disease which affects more than 
a billion people and kills lakhs worldwide annually; 

(b) if so, the measures taken to tackle the said 
disease; 

(c) whether any vaccine is available in our country 
for the disease particularly in Government hospitals; 

(d) if so, the details thereof; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (e) As reported by Indian 
Council of Medical Research (ICMR), Influenza has been 

considered as one of the unconquered scourges of 
mankind as it causes frequent epidemics and periodic 
pandemics. It is estimated that annually around 0.5 to 
1 million persons die due to Influenza epidemics 
worldwide. 

Considering the Public Health importance of influenza, 
World Health Organization (WHO) established a network 
of National Influenza Centres all over the world to assist 
in planning for possible recurrence of an Influenza 
pandemic and to devise control method to limit the spread 
and severity of seasonal epidemics. As a part of this 
programme, it has set up WHO flunet for disseminating 
update reports on global influenza situation, current 
vaccines and antivirals. Three centers viz. National Institute 
of Virology, Pune, Haffkine Institute, Bombay and Central 
Research Institute, Kasauli are recognized by World Health 
Organisation (WHO) as the National Influenza Centre in 
India for surveillance. Recently, ICMR has developed a 
proposal for multi-site monitoring of Human Influenza Virus 
in the country, which proposes to launch an 
epidemiological and virological surveillance in the country 
with an aim to characterize the prevalent Human Influenza 
Virus strains in patients with acute respiratory infections 
in different geographical areas of the country. 

Currently available Influenza vaccines are of three 
types: Whole virus vaccines consisting of inactivated 
viruses, split virus vaccines and sub-unit vaccine. Among 
healthy adults appropriate Influenza vaccines achieve 
protection rate of about 50-80%. However, Influenza A 
viruses undergo frequent changes in their surface 
antigens. As a consequence, new vaccines against 
Influenza must be designed every year to match the 
circulating strains that are most likely to cause the next 
epidemic. Further, the vaccine is needed to be given 
every year and each dose costs about Rs. 600/-. 
Consequently, even in industrialized countries large 
proportion of population at risk do not receive influenza 
vaccine. 

Seminar of Lady Doctore 

1233. SHRI BALASAHEB VIKHE PATIL: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether the Indian Medical Association Is 
organising two days seminar of lady doctom from across 
the country on 11 & 12 December, 2004; 

(b) if so, the main agenda of this seminar; and 
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(c) the number of lady doctors Invited to anend this 
seminar from each State? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) Yes, Sir. The Indian 
Medical Association Is organizing a National Convention 
of Women Doctors on 1 1-12 December, 2004 in New 
Delhi. As per Indian Medical Association, more thanSOO 
prominent women doctors are expected to participate this 
conference with the foHowing agenda: 

• Safe motherhood-institutional delivery 

• Safe Sex-adoleacent health 

• Female Foeticide 

• Movement against anemia 

• Safe abortion and informed contraceptive choices 
to women, and 

• Safe living-fight child abuse, rape, domestic 
violence and immoral trafficking. 

As per Indian Medical Association so far 250 doctors 
outside Delhi have confirmed their participation. 

{Translalion} 

Production In Heavy Water Plants 

1234. SHRI RAMDAS ATHAWALE: WHI the PRIME 
MINISTER be pleased to state: 

(a) whether the production in heavy water plants is 
far behind the target; 

(b) if so, the reasons thereof; 

(c) the details of the actual production and installed 
capacity of the each plant during the last three years; 
and 

(d) the steps proposed to be taken by the 
Government in the regard? 

THE MINISTER OF STATE IN THE PRIME 
MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVAN): (a) 
No. In fact, the target set for production of heavy water 
had actually been exceeded during each of the last three 
years. 

(b) Not applicable. 

(c) Heavy Water being a atrataglc material, the llguree 
of actual production are not dilclO8ed. 

The capacltlea of the operating Heavy Water Plants 
are given below: 

Plant Capacity 

Manuguru 185 MT 

Kota 80 MT 

Hazlra 80 MT 

Thai 78 MT 

Tuticorin 49 MT 

(d) Not applicable. 

{English} 

Study Leave 

1235. DR. THOKCHOM MEINYA: Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the medical officers under the Central 
Health Services undergoing post graduate studies like 
MDIMS are still given only two years study leave whereas 
the duration of such courses has already been made 
three years; 

(b) if so, the details thereof; 

(c) whether the Vth Pay Commission has also 
recommended the extension of study leave upto three 
years; 

(d) if so, the reasons for not implementing It; and 

(e) the steps taken/proposed to be taken by the 
Govemment in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMilY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (e) The Vth Central Pay 
Commission had recommended enhancement of the 
period of Study leave for doctors from 2 years to 3 
years as the duration of post graduate courses has been, 
increased to three years. The matter was examined in 
the Ministry in consultation with Department of Personnel 
& Training and Department of Expenditure. In view of 
the fact that all Ph.D./PG courses are of a maximum 
period of 36 months and combination of leave of other 



243 Wrilttln Answers . DECEMBER 8, 2004 244 

kind due and admissible to an officer In continuation of 
study leave of 24 months is admisaible up to a period of 
36 months and al80 that the period is considered to be 
sufficient for such courses, it was decided not to increase 
the period of study leave from the existing two years to 
three years in respect of doctors. 

(Translationj 

Telecom Network In UP 

1236. DR. SATYANARAYAN JATIYA: WiD the Minister 
of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

<a) the target fixed for extending the network of 
telecommunication services in Madhya Pradesh for the 
year 2004-05 alongwith the present position of 
implementation; 

SI.No. Item 

1. Wired connections 

2. WLL (Wireless in local loop) Connections 

3. Cellular mobile connections 

(b) In addition to provIsion of wired telephone 
connections up to a radial distance of 2.5 kms. on 
underground cable from the existing telephone exchanges 
in Ujjain. Ratlam, Mandsaur, Neemuch, Shajapur and 
Devas Districts of Madhya Pradesh, the details of plan for 
connections on WLL and CeHular mobile connections at 
these places are enclosed as Statement-I & Statement-II. 

(b) the place-wise, types of system through which 
such services are being provided in Unain, Ratlam. 
Mandsaur. Neemuch, Shajapur and Devdas districts of 
Madhya Pradesh; 

(c) the place-wise, the number of persons in waiting 
list of telecommunication services in rural areas of Ujjain 
and Ratlam districlll and the time since they are in the 
waiting list; and 

(d) the time by which the wait list is likely to be 
cleared? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) The target fixed for 
extending the network of telecommunication services in 
Madhya Pradesh for the year 2004-05 and achievement 
as on 31.10.2004 is as given below: 

Target (No. Achievement in 2004-05 
of Lines) (as on 31.10.2004) 

25.000 16,391 

1.05.000 35,095 

90,000 4,805 

(c) the place-wise, number of persons in waiting list 
of teleconvnunlcation s.rvices In rural areas of Uiiain and 
Ratlam districts and the date of oldest pending application 
is given in the Statement-III & IV enclosed. 

(d) the present wait list is planned to be cleared by 
March, 2006. 

SblhN1NInt I 

OtIvtIIopmtIn/ Pliln of WLL StIrvictJs in MP 

SI. Name of Plan for WLL services 
No. District Name of Station Existing ElCpansion Planned 

Capacity 

2 3 4 5 

1. Dewas Bagli 750 

Khategaon 750 

S.onkutch 750 
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1 2 3 4 5 

Dewas 750 lines WLL enquipment planned. 
Purchase Order has been placed. 

Kannod 750 lines WLL enquipment planned. 
Purchase Order has been placed 

2. Mandsaur Shyamgarh 750 

Sitamau 750 

Mandaaur 750 

Bhanpura 750 lines WLL enquipment planned. 
Purchase Order has been placed 

3. Neemuch Neemuch 750 

Manase 750 

Dlken 750 lines WLL enquipment planned. 
Purchase Order has been placed 

4. Ratlam Jaora 750 

Ratlam 750 

Sailana 750 lines WLL enqulpment planned. 
Purchase Order has been placed 

Alote 750 lines WLL equipment planned. 
Purchase order has been placed. 

5. Shajapur Agar 750 

Shajapur 750 

Shujalpur 750 

Berchha 750 lines WLL enquipment planned. 
Purchase Order has been placed 

Susner 750 lines WLL enquipment planned. 
Purchase Order has been placed 

6. Uliain Khachrod 750 

Ujjain 750 

Mhidpur City 750 

Badnagar 750 lines WLL enquipment planned. 
Purchase Order has been placed 

Tarana 750 lines WLL enquipment planned. " Purchase Order has been placed 

Jaithala 750 lines WLL enquipment planned. 
Purchase Order has been placed 
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SI.No. Name of District 

1. Dewas 

2. Mandsaur 

3. Neemuch 

4. Ratlam 

5. Shujalpur 

6. Ullain 

SI.No. Name of Exchange 

2 

1. Amba 

2. Asawati 

3. Dhodhar 

4. Gondhiadharmasi 

5. H~npalia 
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SMtsmllnt /I 

DeWJIopmsnt PIIln of CMTS StJrvictIs in MP 

Name of Existing Expansion 
Station Capacity Planned 

Dewas 2600 2400 

Sonkutch 500 

Mandsaur 1300 1700 

Pipliya 500 

Neemuch 1300 700 

Manasa 500 

Ratlam 500 

Jaora 1300 2700 

A10te 500 

Shajapur 1000 3000 

Shujalpur 1000 

Agar 500 

Ullain 2600 2400 

Bamagar 500 

Mahidpur City 500 

SIItsm."t III 

Wsiling List of RUIlII AIfIII "f RIIHsm SSA 

Total Waiting List 

3 

65 

13 

2 

Oldest Date of Pending Application 
(ddlmmlyy) 

4 

13.09.04 

26.08.04 

06.03.03 

12.02.04 . 

01.06.04 
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2 3 4 

6. Hatpiplia 2 17.03.04 

7. Kalukheda 02.04.04 

8. Loci 23 08.04.04 

9. Mamatkheda 6 27.05.03 

10. Mavata 32 03.09.0j3 

11. Panchewa 12 25.12.03 

12. Pipliajodha 4 10.04.04 

13. Ringnod 18 02.08.03 

14. Riyawan 8 28.05.03 

15. Sarsi 2 15.02.03 

16. Sukheda 35 06.02.04 

17. Jamunia Shankar 8 26.07.04 

18. Kasari Chouhan 33 03.08.04 

19. Kharwakalan 49 07.01.04 

20. Mandawal 49 31.07.04 

21. Nageshwar 48 09.05.04 

. 22. Pipliya Jodha 10 24.07.04 

23. Patan 29 21.02.02 

24. Sherpur Khurd 35 07.07.04 

25. Baraodana 13 19.12.02 

'26. Berchha 5 01.05.04 

27. Itawamataj; 38 10.07.04 

28. Palsoda 7 10.02.03 

29. Shivpur 9 13.03.04 

Total 558 
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Statement IV 2 3 4 
Rural Waiting List of Ui/ain SSA 

28. Tarana 249 11.12.02 
SI.No. Exchange Name Total Waiting Oldest date of pending 

Ust application (d~) 29. Badkumed 15 06.12.03 

30. Chandu Khedi 20.02.02 
2 3 4 

31. Datana-Matana 10 31.01.02 

1. Bamagar Main 396 09.04.01 32. Dwarkadheesh 27.12.02 

2. Kharsod-Khurd 6 01.06.02 33. Khemasa 1 31.01.04 

3. Navda 18 07.01.03 
34. Uj-Bharatpuri 220 27.07.01 

4. Ambodiya 3 26.05.03 1969 

5. Ghatia 278 06.04.01 
/English} 

6. Goyala-Buzurg 05.03.02 
Induetrl.. ..t up by the KYle In Orl ... 

7. Kaluheda 11 16.02.04 

8. Panbihar 13 29.07.02 
1237. SHRI BRAJA KISHORE TRIPATHY: Will the 

Minister of AGRO AND RURAL INDUSTRIES be pleased 
9. Ramgarh 23.04.02 to state: 

10. Akya Jagir 20.07.04 (a) the number of rural industries set up by the KYIC 

11. Badagaon 15 02.06.02 
in various villages of Orissa during 2003-04; 

12. Berchha 5 22.07.04 (b) the number of registered rural industries/units in 
the State as on date; 

13. Behensola 2 23.06.04 

14. Borkhedapitrama 08.03.04 
(c) the present condition of ttlese industries/units in 

terms of their profit eaming and suffering losses in the 
15. Chirola [KCD) 7 17.09.01 State; 

16. Ghinoda 8 26.02.04 (d) whether there Is any scheme to provide assistance 

17. Kamthana 6 25.02.02 
to loss making industries/units; 

18. Khachrod 469 13.08.01 (e) if so, the details of assistance provided to various 
industries/units during the said period; and 

19. Madawada 3 23.01.04 

20. Pachlasi 13.08.01 
(f) the steps taken by the Govemment to increase 

the activities of Khadi Gramodyog In the State? 

21. Rupeta 3 13.08.01 
THE MINISTER OF SMALL SCALE INDUSTRIES 

22. Unhel-Road 13.03.03 AND MINISTER OF AGRO AND RURAL INDUSTRIES 

23. Jhutawad 25.01.03 
(SHRI MAHAVIR PRASAD): (8) and (b) DUring 2003-04, 
the establishment of 1031 number (If vlHage industries 

24. Mahidpur-City 215 03.04.01 was promoted and assisted by the Khadl and Village 
Industries Commission (KVle) in Orissa, under the Rural 

25. Dhabla-Hardu 4 12.03.02 Employment Generation Programme (REGP). 

26. Roopa-Khedi 03.01.03 (e) The information in respect of profitlloss making 

27. Sumra-Kheda 2 12.12.02 units Is not maintained centrally. However, in order to 

--- strengthen village industry units so as to ensure their 
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viability on a sustainable basis, Incentives such as, product 
quality testing at subsidized rates, financial assistance for 
participation in exhibition at the national, State and district 
levels, assistance for renovation and modernization of 
sales outlets, assistance for creation of packaging and 
design facilities, assistance for marketing, brand building, 
publicity. etc. are provided by the KVIC. 

(d) No, Sir. 

(e) Does not arise. 

(I) The approved Annual Plan for 2004-05 includes 
establishment of 728 new village industry projects in 
Orissa with a margin money assistance of Rs. 829 SkIl. 
In addition, efforts are also made to provide backward-
forward linkages through entrepreneurship development 
programmes (EDPs). awareness camps, exhibitions. 
workshops. etc. 

Non-Working of Telephone Exchange. In UP 

1238. MOHO. MUKEEM: Will the Minister of 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
be pleased to state: 

(a) whether the Government is aware that the 
telephone exchanges in rural areas of Siddharth Nagar, 
Azamgarh, Mau, Gorakhpur and Gaunda districts of Uttar 
Pradesh are not working properly due to which subscribers 
are facing a lot of problems; and 

(b) if so, the details oj the steps being taken by the 
Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) No Sir, all the exchanges 
in rural areas of Siddharth Nagar, Azamgarh, Mau. 
Gorakhpur and Gaunda are working satisfactorily. 

(b) Does not arise in view (a) above. 

Funds for Centrally Sponsored Schemes in Bihar 

1239. SHRI SUSHIL KUMAR MODI: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Government had allocated funds 
through various departments to Bihar tor Centrally 
sponsored schemes; 

(b) if so, the details thereof during the last five years; 

(c) whether these funds have not been spent in Bihar; 
and 

(d) it so, the Scheme-wise details of the unspent 
funds? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) to (d) 
Information is awaited from the State Government and 
would be furnished as soon as made available. 

Co-operation In the Field of Telecommunications 
with France 

1240. SHRI AVINASH RAI KHANNA: Will the Minister 
of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) whether India and France have signed an 
agreement to co-operate in the field of 
telecommunioations; 

(b) if so, the details thereof; and 

(c) the time by when action is likely to be initiated 
in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Yes. Sir. 

(b) A Memorandum of Understanding (MOU) was 
signed on mutual cooperation on telecommunications 
between the Ministry of Communications, Government of 
the Rep~blic of India and the Ministry of Industry, 
Government of the Republic of France, on January 21, 
1998. Both sides agreed to exchange information and 
experts on systems of telecommunications and cooperate 
in the fields of: 

(i) Regulation; 

(ii) Network and Services; 

(iii) Research and Development; 

(iv) Frequency Spectrum Management; and 

(v) Any other field as may be agreed from time-to-
time. 

(c) ConSidering the various areas of cooperation, a 
Joint Working Group (JWG) was formed in October, 1998 
under the framework of the MOU Signed. The Joint 
Working Group is meeting regularly. 
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(English] 

Closure of Glrldlh Project of eCl 

'241. SHRI TEK LAL MAHTO: WHI the Minister of 
COAL be pleased to state: 

(a) whether the coal plant under Giridih project of 
Central Coalfields Limited remains closed for a very long 
time; 

(b) if so, the details and reasons therefor; 

(c) whether there is a huge demand of hard coke 
and the plant may eam huge profit and employment In 
a large scale; and 

(d) if so, details of the action takenlbeing taken by 
the Government in this connection? 

THE MINISTER OF STATE IN THE MINISTRY COAL 
AND MINISTER OF STATE IN THE MINISTRY OF 
MINES (DR. DASARI NARAYAN RAO): (a) Yes Sir, the 
coke oven plant under Central Coalfields Limited is not 
operative since June, 1999. 

(b) The decision to close the Coke Oven Plant was 
taken on the basis of: 

(i) Higher cost of production, 

(ii) Non-availability of required coking coal. 

(c) and (d) There is a demand of hard coke, but 
due to non· availability of required coking coal and higher 
cost of production, the Giridih Coke Oven Plant was 
closed down in June 1999. Resumption of production in 
the plant is not economical and feasible Inspite of said 
domand due to above mentioned reasons. 

Introduction of Wll and GSM Services 

1242. SHRI JASHUBHAI DHANABHAI BARAD: Will 
the Minister of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) whether the Union Government has Introduced 
WLL and GSM services in Junagadh district of Gulerat; 

(b) it so. whether the Union Govemment has set up 
any tower for Ihis purpose in the said district; 

(e) if so, the areas benefited by the Introduction of 
Ihc5e services in the above dislrict; and 

(d) the other districts in Gujarat likely to be covered 
under the WLL and GSM services during the current 
year? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Yes, Sir. 

(b) Mobile tower havo been set up in Junagadh city 
and other towns namely Diu, Keshod, Kodinar, Manavadar, 
Porbandar, Ranavav, Talala, Una, Veraval and Vishavadar. 
30 WLL towers have been set up in Junagadh district. 

(c) All 14 SDCAs of Junagadh district have been 
benefited by introduction of GSM services. 10 SDCAs 
namely Junagadh Keshod, Kodisar, Manavadar, Veraval, 
Porbandar, Ranavav, Vishavadar, Talala and Vanthali have 
been benefited by introduction of WLL services. 

(d) All district headquarters are covered by BSNL 
Mobile service in Gujarat. At present in 19 districts WLL 
Services are available and in remaining 6 districts nameiy 
Anand, Kheda, Valsad, Navsari, Dang and Amreli WLL 
services are planned and likely to be started during 
2005-06. 

Upgradatlon of NH·34 

1243. SHRI PRALHAO JOSHI: Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) the details of the total number of State Highways 
upgraded as National Highways in the country in general 
and Kamataka in particular during 2003·04 and 2004-05; 

(b) the details of the funds released for upgradation 
and repair works in Kamataka; 

(c) whether the proposal for upgradation of State 
Highway No. 34 of Hebsur Ramnagar in Karnataka is 
included in the above works; and 

(d) if so, the details of the budget allocation made 
for this work and the time limit fixed for completion of 
the said work? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIVAPPA): (a) Details of the National Highways 
declared during 2003·04 and 2004·05 in the 
country including Karnataka are given in the Statement 
enclosed. 
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(b) Details of allocation of funds for development and maintenance & repail'8 of National Highways In Kamataka 
are as under: 

Year 2003-04 2004-05 

Development 
(Rs. in Crore) 

Maintenance & Repair 
(Rs. in Crore) 

Development 
(Rs. in Crore) 

Maintenance & Repair 
(Rs. In Crore) 

Allocation 150.35 38.73 76.00 35.82 

(c) No Sir. 2 3 4 

(d) Does not arise. 
17. Uttaranchal 5 916 

SIIIIwntInt 18. Uttar Pradesh 7 657 

OB/ails of State Highways dtlclaMd a$ Nil/ional 19. West Bengal 3 374 
Highways during 2003-04 and 2004-05 

20. Andaman & Nicobar 
(i) Declared during 2003-04 Istands 300 

51.No. Name of lhe State No. 01 NtIs declared LengIl (kin) Total 54 7457 km 

2 3 4 (ii) Declared during 2004-05 

1. Andhra Pradesh 3 470 -Nil-

2. Bihar 3 225 Road. Funded from CRF 

3. Chhattisgarh 2 374 
1244. SHRI S. MALLIKARJUNIAH: 

4. Gujarat 3 410 SHRI BACHI SINGH RAWAT MBACHDA": 

5. Haryana 2 111 Will the Minister of SHIPPING, ROAD TRANSPORT 

6. Himachal Pradesh 20 AND HIGHWAYS be pleased to state: 

7. Jharkhand 202 (a) the details of roads included under CRF, State-

8. Karnataka 2 273 
wise; 

9. Madhya Pradesh 3 536 (b) the projects being financed out of the CRF in the 
country, State-wise; 

10. Maharashtra 550 

11. Manipur 5 
(c) whether their progress is not satisfactory; 

12. Meghaleya 1 93 (d) if so, the reasons therefor; and 

13. Nagaland 125 (e) the steps taken/proposed to be taken to improve 
the same? 

14. Orissa 4 403 

6 988 THE MINISTER OF STATE IN THE MINISTRY OF 
15. Rajasthan 

SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
16. Tamil Nadu 4 425 K.H. MUNIYAPPA): (a) and (b) The state-wise number of 

proposals approvad since the year 2000 for improvement 

" 
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of state roads from the Central Road Fund and their cost 
are given in the Statement enclosed. 

(c) The progress of CRF works are found to be 
satisfactory except in the state Madhya Pradesh and 
Manipur. 

(d) and (e) The slow progress in these two states 
are due to procedural delay in Madhya Pradesh and 
financial and insurgency problem in Manipur. These State 
Govemments have been requested to take necessary 
sleps for expediting the work. 

Stale wise dfJlalls of proposals 8pproVfJd for improvfJ-
ment of Stale roads under CRF sinctJ th8 )'tMr 2000 

up to 30th NOVfJmber, 2004 

SI.No. State 

2 

1. Andhra Pradesh 

2. Arunachal Pradesh 

3. Assam 

4. BIhar 

5. Chandigarh 

6. Chhatlisgarh 

7. Dadra and Nagar Haveti 

8 Delhi 

9. Goa 

10. Gujarat 

11. Haryana 

12. Himachal Pradesh 

13. Jammu and Kashmir 

14. Jhar1chand 

15. Kamataka 

16. Kerala 

17. Madhya Pradesh 

Proposals approved till 30th Nov. 2004 

Nos. 

3 

148 

20 

54 

46 

8 

22 

8 

39 

5 

452 

53 

25 

38 

7 

403 

16 

74 

Amount (In As. crore) 

4 

472.71 

67.60 

105.96 

147.08 

13.53 

112.02 

2.61 

73.33 

9.75 

335.73 

162.04 

57.59 

118.43 

48.98 

314.29 

93.64 

'336.58 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

30. 

31. 

32. 

33. 

2 

Maharashtra 

Mizoram 

NagaIand 

Orissa 

Pondicherry 

~ab 

RajasIhan 

SIIckIm 

Tamil Nadu 

Tripura 

UItar Pradesh 

lJttaranchaJ 

Weet Bengal 

Andaman and Ncobar IIIInd 

3 

214 

9 

17 

24 

8 

108 

4 

88 

273 

11 

552 

6 

59 

49 

14 

2 

Licensing Rules for New _DNg. 

4 

497.71 

21.45 

33.88 

20.53 

16.83 

124.62 

8.54 

195.48 

389.83 

7.57 

442.55 

13.22 

465.74 

n.26 
169.30 

7.58 

1245. SHRI MUNAWAR HASSAN: Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to atate: 

(a) whether the Govemment has any proposal for 
clinical trial to be listed in a Registry before Its 
consideration by the DCGI office; 

(b) the details thereof; and 

(e) if so, the action takenlbeing taken by DCGI office 
to tighten the licensing rules for new drugs? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) The Norms for 
approval of clinical trials have been prescribed under 
Rules 122A, 122B & 122DA of Drugs & Cosmetic Rules. 
There Is no separate system of clinical trial being listed 
in the Registry before its consideration by Office of 
DeG(I). 
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(c) The licensing rules concerning new drugs I.e. Rule .. .".", I 

122A to E of Drugs & Cosmetic Rules have been 
Chr:ItI-wIM s.tus of VPT. In IINI 

amended in order to presc::ribe specific format for new CDIIfIIry 118 (Jf7 31.03.2(J(}tI 
drug application, to prescribe requirements of data to be 
submitted and to provide for specific application fees. SI.No. MIme tI .. Cin:Ie No. of RIYINII No. 01 vinages 

Villages with VPTs IS on 

Further, the Schedule Y to the Drugs and Cosmetic 3t.03.2004 

Rules which prescribes requirements and guidelines on 1. Andaman and NicobIr Islands 201 198 
clinical trials for import and manufacture of new drug 

have been extensively revised. 2. Andhra Pradesh 29460 23419 

3. AlUm 24685 19379 
{Transilltionj 

4. BIhar 41077 38475 
Public Telephon.. In Rural A,.... 5. Chhattiega/h 19720 14665 

1246. SHRI MUNSHI RAM: Will the Minister of 6. Gujarat 18125 11214 

COMMUNICATIONS AND INFORMATION TECHNOLOGY 7. Haryana 6850 6811 
be pleased to state: 

8. Himachal Pradesh 16925 16587 

(a) the total number of public telephones installed in 9. Jammu and Kashmir 6764 4786 
rural areas under the Networt< Expansion Programme tHI 

10. Jhlrtchand 31703 26904 
March 31, 2004 in the country, especially in Uttar Pradesh 
alongwith the number of telephone wort<ing, district-wise; 11. Kamataka 27088 27066 

12. Kerala 1488 1468 
(b) the total expenditure incurred so far on this wort<; 

and 13. KoIkataTeIephoneDlstricl 437 437 

14. Madhya Pradesh 51808 37601 
(c) the total amount earned during 2003-041 

15. Mahalllhtra 42487 31541 

THE MINISTER OF STATE IN THE MINISTRY OF 16. NE-I 7125 4189 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 

17. NE·II 
(DR. SHAKEEl AHMAD): (a) 5,09,682 villages in the 

7020 3251 

country including 97,252 villages of Uttar Pradesh have 18. 0_ 46989 40753 

been provided with Village Public Telephon~s (VPTs) 19. Punjab 12687 12687 
facility as on 31.03.2004. Circle-wise details in respect of 

20. 
the country and SSA-wise details In respect of Uttar 

Rajalthan 39483 23858 

Pradesh are given in the Statement-I & II respectively. 21. Tamilnadu 17899 17899 

22. Uttar Pradesh (East) 79792 76000 (b) An amount of Rs. 701.50 crores in the country 

includIng Rs. 128.61 crore in Uttar Pradesh have been 23. Uttar Pradesh (West) 23804 21268 

incurred for providing VPTs. 24. Uttlllnchal 15610 11729 

(c) Amount eamed during 2003-04 from VPTs in the 25. West Bengal 38337 37306 

country is Rs. 38.08 crore including Rs. 87,34,665.00 for 26. Delhi 191 191 
Uttnr Pradesh. Total 607491 509682 
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StIJtImMII H 2 3 

Numbtlr of VUllIfJtIs coVtllYJd in ihfIr Prsdssh 
26. Barabanki 2,063 

SI.No. Name of the District No, of villages with 
27. Basti 7,062 

telephone facility 

28. Deoria 3,153 
2 3 

29, Etawah 1,493 
1. Agra 939 

30. Falzabad 2,648 
2. Aligarh 972 

31, Farukhabad 1,566 
3. Hathras 738 

32, Fatehpur 1,370 
4, Barielly 1,776 

33, Gonda 2,812 
5. Badaun 1,751 

34, Gorakhpur. 3,933 
6. Bijnore 2,301 

35, Hamirpur 1,094 
7. Bulandshahar 1,134 

36. Hardoi 1,858 
8, Elah 1,463 

37, Jaunpur 3,266 
9. Ghaziabad 577 

38. Jhanal 1,449 
10, Meerut 593 

11. Baghpat 287 
39. \ Kanpur 1,891 

12. Mathura 874 
40, lakhlmpur 1,720 

13, Moradabad 1,516 41. Lucknow 743 

14. Mazaffar Nagar 898 42. Malnpurl 1,368 

15. Nokia G,B Nagar 374 43. Mau 1,651 

16. Pilibhil 1,334 44. Mirzapur 3,133 

17. Rampur 1,123 45, Orai 957 

18, Saharanpur 1,270 46. Pratapgarh 2,162 

19. J.P. Nagar 1,075 47. Ralbareli 1,719 

20. Firozabad 253 48, Shahjahanpur 2,181 

21. Allahabad 3.511 49, Sitapur 2,260 

22, Azamgarh 3.713 SO. Sultanpur 2.494 

23. BBhraich 1.833 51. Unnao 1.672 

24. Ballia 1.710 52. Varanaai 3,710 

25. Banda 1.204 Total 97.252 
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[Eng/ish} 

Illegal Practice by Medical Graduate. 

1247. SHRI SHRINIWAS DADASAHEB PATIL: WUI 
the Minister of HEALTH AND FAM1L Y WELFARE be 
pleNed to state: 

(a) whether the Govemment is aware of the fact that 
many Indian students who have graduated from foreign 
universities are practising in medical fields without proper 
registration in India; 

(b) if so, whether such cases have come to the 
notice of the Govemment; 

(c) if so, the steps taken by the Govemment in this 
regard; 

(d) whether the degrees in medical field 'rom foreign 
universities are considered at a par with the stand.rds 
set in the medical field in India; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (e) No such specific 
instance has come to the notice of the Govemment. With 
a view to assess the adequacy of knowledge acquired 
by Indian students with foreign primary medical degree 
so as to consider them at par with the standards of 
medical education in India, the Indian Medical Council 
Act, 1956 has been amended in the year 2001 to 
introduce the Screening test. In pursuance of the said 
Amendment Act, the Medical Council of India has notified 
the Screening Test Regulations 2002. As per these 
Regulations, any Indian student with foreign primary 
medical qualification desirous of obtaining provisional or 
permanent registration to practice medicine in India shall 
have to qualify the Screening teat for that purpose. 

/Trsnsl8tion} 

eradication of Sraln-..... rI. and Kala-Az8r 

1248. SHRI FURKAN ANSARI: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) the amount provided for eradication of Brain-
Malaria and Kala-Azar during the financial year 2004-05 
by the Union Govemment; 

(b) whether the Govemment Is aware of the fact that 
Brain-Malaria and Kala-Azar have spread widely in 
Jharkh.nd specially In Santhal Pargana, region during 
the 'ast six months; and 

(c) if so, the details thereof including the remedial 
measures taken in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) National Vector Borne Disease 
Contro' Programme (NVBDCP) is In operation in the 
country for the control of Malaria, Filaria, Kala-azar, 
Japanese Encephalltla and Dengue. During 2004-06, an 
outlay of Rs. 269 crores has been provided in the Budget 
Estimates for NVBDCP for prevention and control of vector 
borne diseases including Malaria and Kala-azar. The 
amount allocated to Jharkhand State tor Malaria and Kala-
azar during the year 2004-05 is as under: 

(Rs. in lakhs) 

Malaria Kala-azar Total 

1553.09 293.65 1846.74 

(b) Govemment is aware of the prevalence of Malaria 
& Kala-azar cases in Jhar1<hand and in districts of Santhal 
Pargana. In Santhal Pargana of Jharkhand, there are six 
districts namely Dumka, Pakur, Sahebganj, Godda, 
Deoghar and Jamtara. As per the reports received from 
the State Health Authorities, District-wise cases and deaths 
due to Malaria and Ka'a-azar during 2004 are 88 under: 

District 

Dumka 

Pakur 

Sahebganj 

Godda 

Deoghar 

Jamtara 

M.laria 
(upto October) 

Cases Deaths 

4394 0 

2599 0 

2426 0 

4041 27 

89 0 

0 0 

Kala-aur 
(upto September) 

Cases Deaths 

488 7 

373 

399 0 

1989 5 

(e) The stape taken by the Government for effective " 
control of Malaria are: 

• Early Oiagnolfs and prompt treatment at malaria 
cases. 
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• Integrated Vector Control. 

• Early detection and containment of malaria 
epidemic/outbreaks. 

• Information Education and Communication (IEC) 
towards personal prevention and community 
participation. 

• Training and capacity building of MedIcal and 
Para·Medlcal workera. 

• Monitoring and Evaluation. 

• Effective Management Information System. 

The steps taken by the Government for effective 
control of Kala·azar are: 

• Early diagnosis and complete treatment through 
Primary Health Care System and periodic door-
to-door case search. 

• Interruption of transmission through vector control 
by DDT indoor spraying in affected areas. 

• Health Education and Community participation. 

/English} 

Survey for Lignite R ••• rve. 

1249. SHRI A. SAl PRATHAP: 
CHAUDHARY LAL SINGH: 

Will the Minister of MINES be pleased to state: 

(8) whether the Government had conducted any 
Geological Survey for locating the reserves of lignite and 
other minerals in the country during last three year; 

(b) if so, the present status of reserves of Lignite 
and other minerals located State-wise; 

(c) whether there is any proposal with the 
Government for its procurement through Government 
agencies from the States; and 

(d) if so, the detaifs thereof State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL AND MINISTER OF STATE IN THE MINISTRY 
OF MINES (DR. DASARi NARAYAN RAO): (a) and (b) 
Yes, Sir. Geological Survey of India (GSI) has been 
carrying out geological survey for locating the reserves of 
lignite and other minerals in India. Government is 
conducting survey through Promotional Scheme since 
1990 for locating Lignite deposits in country particularly 
in the States of Tamilnadu, Rajasthan and Gujarat. For 
X Plan period, Govemment has approved Rs. 275.8 crores 
for the above survey for coal and Lignite of which for 
lignite exploration alone Rs. 76.23 crore are provide. The 
State-wise present status of reserves of lignite are given 
below and state-wise reserves of major minerals in India 
are given in the enclosed statement. 

(as on 1.1.2004) 

No. State Reserves 
(in million tonnes) 

1. Tamil Nadu and Pondlcherry 30471.82 

2. Rajasthan 3484.90 

3. Gularat 1815.83 

4. Jammu & Kashmir 127.84 

5. Kerala 108.30 

Total 36008.69 

(c) and (d) Neyvell LIgnite Corporation LImited (NLC), 
a Govemment of India enterprise under Ministry of coal, 
is operating three open cast lignite mines in Tamil Nadu 
having a planned capacity of 24 million tonnes annually. 
The Mine-II expansion for 4.5 million tonnes per annum 
of lignite mining has been recently approved by 
Govemment of India and with that total mining capacity 
of NLC at Tamilnadu would be 28.5 million tonnes 
annually. In addition, a proposal for 2.1 million tonnes 
per annum lignite mining in Barsingsar, Rajasthan has 
been approved by Public Investment Board. Further, NLC 
is planning to develop lignite deposits in\ Riri. Bithnok, 
Gurha, Hadla, in Rajasthan for its future expansion 
programmes. 
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State 

Andhra Pradesh 

Assam 

Arunachal Pradesh 

Bihar 

Chhattisgarh 

Goa 

Gujarat 

Haryana 

Himachal Pradesh 

Jammu and Kashmir 

Jharkhand 

Kamataka 

Kerala 

Madhya Pradesh 

Maharashtra 

Meghalaya 

Nagaland 

Orissa 

Rajasthan 

Sikkim 

Tamil Nadu 

Uttaranchal 

Uttar Pradesh 

West Bengal 

('Reserves of Coal are in million tonnes.) 

AGRAHAYANA 17. 1926 (S61r8j 270 

Sf6/M1t1nt 

Reserves of Major Minerals as on 1.4.2000 (In thousand tones) 

Coal = 7944.00, Asbestos = 7308.21, Barytes = 4 5292492.00, Bauxite .. 
188720.00, Calcite = 8179494.00, China Clay = 4341.35, Copper .. 1398.00, 
Manganese = 3494.85, Tungsten = 364000.00 

Coal .. 279.00, China Clay :: 3970.00 

Coal = 31.00 

China Clay = 104.00 

Coal = 8561.00, Bauxite = 158817.14 China Clay ... 2128.15 

Bauxite :: 37872.00, Manganese = 6253.64 

Bauxite = 37872.00, China Clay = 12974.92, Copper = 6194.00, Lead & 
Zinc = 6194, Rock Phosphate .. 23.68 

Calcite:: 31200.00, China Clay:: 13231.20 

Barytes. = 9540.00 

Bauxite = 591.00 

Coal '"' 35265.00, Asbestos ... 6756.00, Bauxite == 34048.83, China Clay .. 
40935.33, Copper = 68120.00, Manganese IE 2930.00 

Bauxite = 3259.96, China Clay = 225076.05, Copper .. 1272.00, Manganese 
:: 24136.45 

Bauxite :: 2222.10, China Clay = 9165.84 

Coal ... 7100.00, Barytes .. 18500.00, Bauxite = 36840.85, Calcite ... 
532600.00, Copper ... 106145.00, Manganese '"' 25779.27, Rock Phosphate 
= 23572332.00 

Coal ... 4509.00, Barytea = 14800.00, Bauxite .. 8462997.00, China Clay 
= 721.40, Lead & Zinc ... 1967.00, Mangan ... IE 16055.30, Tungaten .. 
610000.00. 

Coal .. 117.00, Baryt .... 14800.00, China Clay .. 2750.00 

Coal .. 4.00 

Coal = 14302.00, Bauxite = 434139.10, China Clay .. 3147.28, Lead & 
Zinc::: 1130.00 Manganese IE 24910.36 

Asbet08 = 3085378.52, Barytes .. 484435.00, Calcite = 1394041.00, ChiNI 
Clay .. 40947.60, Copper = 37519.00, Manganese :: 846.80, WoIIaItonlte 
= 1934402.00 

Copper = 783.00, Lead & Zinc = 482.68 

Bauxite = 5221.00, Lead & Zinc = 200.00 

Copper = 3170.00, Lead & Zinc .. 3170.00, Rock Phosphate .. 5134705.00 

Coal = 766.00, Bauxite ::: 10390.00, Rock Phosphate = 641123.00 

Coal ... 11207.00, China Clay = 2274.63 
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Joint Venture wtth TRKL 

1250. SHRI P.C. THOMAS: Will the Minister of 
SHIPPING. ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) whether the Union Government has received any 
proposal for making a joint venture 'Golf Course' project 
at Kochi, Kerala; 

(b) if so, the details and the current status of the 
said proposal; 

(c) whether the Government has raised any objection 
in allowing Cochin Port to enter into such a joint venture 
with the Tourist Resort Kerala Limited (TRKL); and 

(d) if so, the reasons therefor? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BAALU): (a) to (d) A 
proposal to accord 'in-principal' approval for participating 
in the joint venture company to be incorporated with 
Tourist Resorts (Kerala) Ltd. for establishing a Golf Course 
at Vallarpadam, has been received from Cochin Port Trust. 
An International Container Transhipment Terminal (ICn) 
is proposed to be established on Build, Operate & 
Transfer (B.O.T.) at Vallarpadam and for which, the Letter 
of Intent has been issued to the highest bidder, MIs. 
Dubai Port Intemational (DPI), Dubai, UAE. The revised 
proposal proposing early migration from Rajiv Gandhi 
Container Terminal to Icn is also under consideration. 

Detailed development plan of ICTT, including railway 
siding and other land for this project can be finalised 
after the singing of the Agreement. Ministry of Commerce 
and Industry has also approved setting up of Port-Based 
Special Economic Zone (PBSEZ) in an area including 
that of Vallarpadam. The detailed Master Plan for the 
development of PBSEZ can be taken up only after 
completing the preparation of detailed development plan 
of the len and the connected Inland Container Depot 
(ICD) yard, which would take at least 7-8 months time. 
The availability of land area for the development of Golf 
Course will be known only· after the preparation of the 
Master Plan for setting up of the PBSEZ. 

(Trans/ation/ 

Looting of Trucks on National HlghwaYI 

1251. PROF. VIJAY KUMAR MALHOTRA: 
SHRI SUNIL KUMAR MAHATO: 

Will the Minister of SHIPPING. ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) whether the incidents in regard to looting of trucks 
by murdering truck drivers on National Highways passing 
through Jharkhand are on rise; 

(b) If so, the number of incidents occurred on National 
Highways passing through Jharkhand during the last three 
years; 

(c) the action taken by the Government in this regard 
and the number of accused arrested till date; 

(d) the number of people killed in road accidents in 
the country during the last two years and till date, State-
wise; and 

(e) the steps taken by the Government to check 
road accidents? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) to (c) Law and Order is a State 
8ubject and such incidents are not reported to this 
Mini8try. 

(d) A statement showing latest available State-wise 
details tor the year 2001 and 2002 Is enclosed. 

(e) Govemment has taken a number of steps to 
check road accidents on National Highways, some of 
which are as under: 

(I) Providing of ambulances, cranes etc. to State 
Govemments and Non-Government Organisations 
under National Highway Accident Relief Service 
Scheme and highway patrolling; 

(ii) Widening of existing pavement; 

(Iii) Strengthening of existing pavement; 

(iv) Improvement of road geometries; 

(v) Augmentation of retro-reflective signages, thermo-
plastic road markings; 

(vi) Funding of training to drivers of heavy motor 
vehicles; and 

(vii) Tightening of fitness norms tor transport vehicles. 
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SI.No. StateslUTs 

2 

States 

1. Andhra Pradesh 

2. Arunachal Pradesh 

3. Assam 

4. Bihar 

5. Chhattisgarh 

6. Goa 

7. Gujarat 

8. Haryana 

9. Himachal Pradesh 

10. Jammu and Kashmir 

11. Jharkhand 

12. Karnataka 

13. Kerala 

14. Madhya Pradesh 

15. Maharashtra 

16. Manipur 

17. Meghalaya 

18. Mizoram 

19. Nagaland 

20. Orissa 

21. Punjab 

22. Rajasthan 

23. Sikkim 

24. Tamil Nadu 

25. Tripura 

AGRAHAYANA 17, 1926 (.s...t.) 274 

Number of Persons Killed in 
Roads Accidents In India 

2001 

3 

8428 

71 

1021 

1043 

1095 

234 

4502 

2911 

756 

no 
1686 

5805 

2674 

3865 

9769 

89 

174 

65 

53 

1933 

2690 

5187 

50 

9571 

175 

4 

7517 

102 

1023 

1957 

1620 

260 

5094 

2987 

802 

872 

1746 

6366 

2792 

4141 

9523 

120 

104 

50 

44 

2220 

2638 

5536 

55 

9939 

157 

2 3 4 

26. Utlaranchal 704 706 

27. Uttar Pradesh 9654 9726 

28. West Bengal 3712 4510 

UTa 

1. Andaman & Nicobar Islands 17 21 

2. Chandigam ~ 18 110 

3. Dadra and N.gar Haveli 40 32 

4. Daman and Diu 13 18 

5. Delhi 1842 1696 

6. Lakah.dweep o 
7. Pondicheny 170 192 

(Total StateI+UT.) 80888 84674 

/Engllsh] 

No Privacy tor Women Patient. 

1252. SHRI RAGHUNATH JHA: Will the Minister of 
HEALTH AND FAMILY WELFARE be ple.sed to state: 

(a) whether in most of the Government hospitals in 
the city both male and female patients are huddled up in 
the general warde practically leaving no privacy for the 
women patients; 

(b) If so, whether the Government has conductod 
any study to ...... the problem with a view to consider 
the desirability to having separate wards for male and 
female patients; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) In Central Government 
Hospitals I.e. Dr. Ram Manohar Lohia Hospital, S.J. 
Hospital and LHMC & Associated Hospitals. separate 
wards for male patients and female patient. are in 
existence. 
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Telephone Connection. In TeI.ngana Region In 
Andhra . Pradeah 

1253. SHRI MADHUSUDAN REDDY: WIH the Minister 
of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) the number of WLL telephones sanctioned In the 
rural areas of Telengana Region in Andhra Pradesh so 
far; 

(b) the target fixed during the current financial year; 

(c) whether Govemment has any plans to set up a 
WLL based telephone exchange in the rural areas in 
view of large number of WLL telephone customers; and 

(d) il so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (8) The number of WLL 
telephones sanctioned in the rural areas of Telengana is 
49071. 

(b) The target for WLL in Telengana Region of Andhra 
Pradesh during the current financial year is 55900 lines. 

(c) Yes, Sir. 

(d) 144750 lines of WLL equipment are planned to 
be deployed in Andhra Pradesh Circle during 2004-05 

out of which 45750 linea are planned for commissioning 
in Telengana Region. 

Employment Generation In SSI Sector 

1254. SHRI ANANDRAO VITHOBA ADSUL: Will the 
Minister of SMAll SCALE INDUSTRIES be pleased to 
state: 

(a) whether the Govemment has decided to reward 
the States on the basis of performance of schemes 
implemented to generate employment in small scale 
industries sector; 

(b) if so, the details thereof; 

(c) whether the Govemment has prepared a list of 
States which are lagging behind in this regard; and 

(d) if so, the details thereof? 

THE MINISTER OF SMALL SCALE INDUSTRIES 
AND MINISTER OF AGRO AND RURAL INDUSTRIES 
(SHni MAHAVIR PRASAD): (a) and (b) Based on the 
performance in the implementation of the Prime Minister's 
Rozgar Yojana (PMRY), States are given additional 
allocation of targets and the required additional funds. 

(c) and (d) Based on the performance of Statesi 
Union Territories (UTs) under the PMRY, as reported by 
the RBI for the year 2003-04, the States/UTs have been 
grouped into four categories, The category-wise details 
are given in the enclosed Statement. 

SlBltlmllnl 

Penotrnance 0/ SIIII(16 and Union Territories undtlr the PMRY for the year 2003-04 

(Provisional) 
(Amount Rs. in lakh) 

SI.No. Sla1ellnon TIIIftoIies PIll rllglll AjIpIcaIians AjIpbIicns .....a.ed lkts fof m loin IlibInad %~ 

1. 

2. 

3. 

TIIVII AIocIIId Aecivad "bria "bria 1MbInerIIeI~ (at 8) 
(No. ~ 1IiII) 10 SIIIIt.VT s " ... (No. ~ riI) AInaIn (No. ~ 1IiII) AInaIn to T 1lge1 AIocIIad 

(No. ~ inIs) (No. ~ 1IiIs) to_(aJl.4)' -------------------------------------------------------------------------
2 

Category A 

Haryana 

Himachal Pradesh 

Pun)8b 

3 

4050 

3200 

4100 

4 

8100 

3200 

8200 

5 6 

15176 8466 

4168 2831 

13316 8m 

7 

4997.10 

2213.17 

53n.56 

e 

6592 

2585 

6689 

9 10 

3749.02 81.38 

1939.12' 80.78 

4181.11 81.33 
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4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

30. 

2 

Rajasthan 

Tripura 

MiZoram 

Andaman & Nicobar 

Uttar Pradesh 

Uttaranchal 

Maharashtra 

category B 

Chandigarh 

Bihar 

Madhya Pradesh 

Kamataka 

Kerala 

CategcHy C 

Manipur 

Arunachal Pradesh 

Jharkhand 

Chhattisgarh 

Gujarat 

Andhra Pradesh 

TamHnadu 

Lak8hadweep 

PondicherTy 

Category D 

Jammu & KUhmir 

Delhi 

Assam 

Meghalaya 

Nagaland 

Silddm 

3 

8100 

800 

200 

100 

22950 

1800 

22800 

300 

14400 

11750 

10800 

18250 

1200 

200 

5350 

4600 

8850 

18400 

19350 

50 

600 

1150 

4400 

6600 

360 

300 

100 
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4 

16200 

3000 

200 

200 

50900 

6000 

22800 

100 

14400 

23500 

20000 

20350 

1200 

700 

9000 

4800 

13000 

38800 

20000 

50 

750 

3000 

4400 

10000 

1360 

1000 

1m 

5 

28480 

4974 

788 

295 

73180 

9099 

41308 

156 

17255 

45814 

24266 

23140 

762 

729 

9013 

8057 

11381 

24298 

20757 

31 

548 

1889 

3442 

13152 

S28 

588 

88 

6 7 

15166 8433.48 

2381 1706.75 

782 819.78 

185 171.39 

44213 30297.42 

5717 3987.32 

20993 11987.87 

99 67.03 

11298 10034.20 

25749 16820.85 

14764 8822.65 

16416 8733.66 

545 382.08 

674 608.65 

5541 4883.35 

3948 

6439 

22648 

12957 

17 

333 

2562.14 

3032.76 

14001.65 

5063.13 

11.21 

147.00 

791 787.80 

1020 724.17 

6905 4395.74 

oMS 375.13 

90 108.18 

30 21.43 

8 9 

9730 5209.40 

1968 1363.62 

712 820.00 

135 107.49 

34563 22527.15 

5013 3353.51 

15586 8788.81 

56 34.90 

8312 6733.10 

1m3 nn.24 
101157 6226.29 

11399 6061.40 

435 291.14 

319 233.62 

3870 2968.10 

2256 

5746 

14010 

9487 

17 

231 

1342.12 

2795.51 

8652.34 

4029.69 

11.21 

108.58 

645 588.53 

738 523.79 

1985 1248.31 

314 232.25 

34 32.79 

29 21.13 

10 

60.06 

65.60 

386.00 

67.50 

67.90 

83.55 

68.36 

58.00 

57.72 

55.29 

50.84 

56.01 

38.25 

45.57 

43.00 

49.04 

44.20 

38.07 

47.34 

34.00 

30.80 

21.50 

16.n 

19.85 

23.26 

3.40 

29.00 

278 



279 Written AnsW6,s DECEMBER 8, 2004 to QutJ$lions 280 

2 3 4 5 

31. Oissa 6600 16300 

20000 

50 

400 

50 

19518 

32. West Bengal 20000 8820 

Daman & Diu 50 3 

34. Goa 400 220 

35. Dadra & Nagar Haveli 50 0 

Not Specified 2633 

AU India 220000 339900 427852 

. NoIe: Category A--60 per cent and above disbursement 
Category 8-50 per cent to less than 60 per cent disbullamenl. 
Category G-30 per cent to less than 50 per celli disbursement. 
Category C-Less than 30 per cent disbursement. 

(Translation} 

Agreement with Croatia 

1255. SHRI HARIBHAU RATHOD: 
SHRI RAJ NARAYAN BUDHOLlYA: 

Will the Minister of EXTERNAL AFFAIRS be pleased 
to state: 

(8) whether any trade agreements have been signed 
between the Union Govemment and the Govemment of 
Croatia: 

(b) if so, the details thereof; and 

(c) the outcome thereof alongwlth the progreea made 
in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (RAO INDERJIT SINGH): (a) and 
(b) Yes, Sir. The Government of India and the 
Govemment of Croatia signed a Trade and Economic 
Cooperation Agreement in September 1994. 

(c) The aforementioned agreement has provided an 
offiCial structural framework to promote greater bilateral 
synergy in trade and economic domains. . 

(English} 

Awarene •• of Heart 01 ...... 

1256. SHRI SUGRIB SINGH: Wi. the Minister of 
HEALTH AND FAMilY WELFARE be pleased to state: 

6 7 

11559 8096.35 

3520 2198.08 

3 2.10 

126 99.31 

0 0.00 

1074 1098.63 

255978 162870.89 

8 

2889 

2012 

3 

116 

0 

808 

172464 

9 

1651.05 

1399.83 

2.10 

88.96 

0.00 

796.29 

105900.08 

10 

17.72 

10.06 

6.00 

29.00 

0.00 

50.74 

(a) whether the Govemment is aware of the increase 
In the heart diseases in the country; 

(b) if so, the reasons therefor; 

(c) whether the Govemment has a proposal to provide 
adequate treatment facilities for the heart pationts in the 
States where the number of heart patients is substantial; 

(d) if so, the steps proposed to be taken in this 
regard in 2004-05 particularty in the Orissa? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) According to All India 
Institute of Medical Sciences, heart diseases especially 
coronary heart disease is on the rise and is also occurring 
in younger persons (below 40 years of age). This increase 
Is suggested to be linked to change in life style such as 
decreased physical activity, changing food habits, increase 
in fat and sugar consumption, low intake of fiber and 
micro nutrients (folic acid, antioxidants) etc. 

(c) and (d) Health being a State subject, It is for the 
State Govemments to provide treatment facilities for heart 
ailments Including surgical interventions. However, Central 
Govemment under Rashtriya Arogya Nidhi is providing 
grant for respective State Illness Assistance fund for 
providing financial assistance for treatment of poor patients 
suffering from major illness such as cardiac problems 
and renal disorders which require trealment in a super-
speciality hospital and involve heavy expenditure. Since 
heart diseases are life style related diseases, the 
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Government is also spreading health message through 
electronic media to increase public health awareness 
about heart diseases and healthy living practices. 

[Translation} 

Opening of Post Offlcn '"Rajasthan 

1257. PROF. RASA SINGH RAWAT: Will the Minister 
of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) the category-wise and location-wise number of 
post offices set up in Rajasthan during the last three 
years; 

(b) whether their buildings have also been got 
constructed; 

(c) if so, the details thereof; 

(d) the categories of post-offices closed down during 
the last three years, district-wise and the reasons therefor, 

(e) the criteria adopted for opening new post offices 
and closing down existing working post offices; 

(f) whether the Department have lost most of cases 
relating to vacation of premises hired for running post 
offices due to negligence of the Department itself; 

(g) if so, area-wise number of such post offices 
wherein the Department lost the case and the buDding 
had to be vacated; 

(h) whether the Government is aware of resentment 
caused because of closure of these post offices; 

(i) whether the Government has sought the opinion 
of public representatives in this regard; 

0) if not, the reasons therefor; and 

(k) the number of post offices functioning in 
dilapidated buildings? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Category-wise and location-
wise details of post office opened in Rajasthan during 
the last three years is given in Statement-I enclosed. 

(b) No buildings have been constructed for these 

Post offic" which were opened during the last three 
years. 

(c) Does not arise in view of (b) above. 

(d) Category-wise and district-wise details of Post 
Offices closed down during the last three years with 
reasons thereof, are given in Statement-II enclosed. 

(e) Post offices are opened on the basis of norms 
fixed for this purpose is given in Statement-III enclosed. 
Post offices are normally closed down due to problems 
with accommodation, Court orders etc. However, single 
handed or double handed Post offices located in urban 
areas at a close distance than admissible as per policy 
are aVowed to be merged with the neighbouring Post 
Office or relocated to needy areas. 

(f) No, Sir. 

(g) Does not arise in view of (f) above. 

(h) No resentment has been reported. Whenever any 
representation is received from the public, it is examined 
thoroughly and a decision is taken on merits. Public 
facilities have not been curtailed as the work is transferred 
to the nearest Post Office to avoid any inconvenience to 
the public and they are duly intimated before action is 
taken to close/merge/relocate any post office. 

(i) While no formal consultations are held, when any 
reference is received or problems Intimated by duly 
elected public representatives in this regard, due 
consideration is given to the issues raised. The case is 
finalized on merits, and a reply is thereafter given to 
such references. 

0) Does not arise in view of (I) above. 

(k) Efforts are made to ensure that post office 
buildings are maintained to the extent possible, subject 
to the availability of resources or as per agreement with 
the land lords. To this extent, no post office in Rajasthan 
is functioning in a dilapidated building. 
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St6lwm1nt I 2 3 

Ca~"..w;se and location-wise titltails of Post offices 
opened during the lasl three yean; in Rajasthan Circltl ret' 2002·2003 

Year 2001-2002 1. Jagatpura (Jaipur) Sub Post Office 

2. Rathanjhana (Chittorgarh) -do-
St.No. Name 01 Post Category 

Offices (Location) 3. Singhania (Swaimadhopur) Branch Post Office 

2 3 4. Salati (Alwar) -do-

5. Undara (Bharatpur) -<10. 
1. Khajuriwas (Alwar) Sub Post Office 6. Surana (Jalpur) -do-
2. Heerapura (Jaipur) -do- 7. Guda Gokulpur (Bundi) -do-
3. Sewa (Chittorgarh) -do- 8. Jalla (Chittorgarh) -do-

4. Ogna (Udaipur) -do- 9. Mataji Ka Kheda (Bhilwara) .do-

5. Itafda (Bharatpur) Branch Post OffICe 10. Babu Gulari -do-

6. Mokhmpura (Jaipur) -<10- 11. Dhodawada (Nageur) -do-

7. Nijam Nagar (Alwar) -do- 12. ahooni (Nagaur) -do-

8. Pratapgarh (PaU) -<10- 13. Sadokan (Nagaur) -do-

9. Bhadrauna (Jalore) -do- 14. Bar Ki Dhanl (Jhunjhunu) -<10-

10. Loonawas (Jalore) -do- 15. Himmatpura (Jodhpur) -do-

11. Namvari (Jodhpur) -do- 16. LeeIki (Churu) -<10-

12. 45 Man~wala (Sriganganagar) -do- 17. Chetpur (Udaipu~ -<10-

13. Jitsar (Jodhpur) -do-
18. Moriks (Udaipur) -<10-

19. Sagwa (Banawara) -<10-
14. Khadat (Slroi) -do-

20. Jharu (Banawara) -<10-
15. Jaydara (Sirohi) -do-

rM' 2OO3-I(J(N 
16. STPS Suratgarh (Hanumangarh) -do-

1. Boheda (Chittorgarh) Sub Post Office 
17. Kesharpura Dhamotar (Chlttorgarh) -<10-

2. Hannara (Jaipur) -do-
18. Sankariya (Chittorgarh) -do-

3. Laka (Dausa) Branch Post Office 
19. Kasyakala (Bhilwara) -do- 4. PiproU (Alwar) -do-
20. Panasi Cahhoti (Banswara) -do- 5. TIntoII (Tonk) -do-
21. Santokpura (Bhilwara) -do- 8. PoIiyada (Tonk) -<10-
22. Boda Jasrajpur (Dungarpur) -do- 7. Chamanpura (BhNaIa) -do-

23. Godana (Udaipur) -do- 8. SIrdiu (BhiwIra) ... , 

24. Chiboda (Udaipur) -do- 9. Sripura (ChittorgaItI) -do-
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2 3 2 3 

10. Harshawada (Udaipur) Branch Post Office 14. Khandara (Sirohi) Branch Post Office 
11. Kolar (Chlttorgam) -do- 15. JambeItIwar Nagar (Jodhpur) -do-
12. Chilandi (Barmer) -do-

13. Manaksar (Hanurnangam) -do- 16. Pabusar (Jodhpur) -do-

SUltllNn' n 
Cs/egoty-wiH lind Dis/fie/-wise '*16i18 of Post OfIiC8s cIos«i during IhtI /as/ IhffHI ytNIlS in R8j8sth8n Citr:ItJ 

Y.r 2001-2002 

SI.No. Name of Post ofIIoes category DistrIct RHIOnI for cIo8ure 

1. Undri Sumerpur Sub Post Office Pall Due to merger In another Post Office 

Y.r 2002-2003 

1. Bus Stand Behrod Sub Post OffIce AIw.r Due to merger In another Post Office 

Y., 2003-2004 

1. Bhusawar Town Sub Post Office Bharatpur Due to merger In another Post Office 

2. Ramganj -do- Alwar -do-

3. Sara'a Bazar -do- -do-

4. Keshopura Branch Post Office Jaipur -do-

5. Jaipaltan Sub Post Office Alwar -do-

6. Oeeg Court -do- Bharatpur -do-

7. Munshi Bazar -do- Alwar -do-

8. Buan Gate -do- Bharatpur -do-

9. Wagon Factory -do- -do- -do-

10. Ammunition Depot -do- -do- -do-

(b) In HIlly, Trlbsl. DtIsIIff MId InIIt::ctI68bIt AfNB.· 

1. Norm. for opening Extra DeptlrtmerUI Branch 
Po.t OffIce.: 

500 population In an individual village or 1000 
population In a group of villages. 

1.2 DISTANCE: 

1.1 POPULATION: 

rll) In Notmlll AIN8: 

3000 population In a group of villagea (Including 
the PPO village) 

r.; In Notmlll AIN8: 

The minimum diItInce from the neareat exilting 

poet office will be 3 Kme. 
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(bl In Hilly. Tn'bal, Desert and lneccessible Areas: 

The distance limit will be the same as above except 
that in Hilly Areas, the minimum distance limit can 
be relaxed by the Directorate In cases where such 
relaxation is warranted by special circumstances 
which should be clearly explained while submitting 
a proposal. 

1.3 ANTICIPATED INCOME: 

(a) In Normal Areas: 

The minimum anticipated revenue will be 331/ 3% 
of the cost. 

(b) In Hilly. Tn'bal, Destirt and Inacctisslble Areas: 

The minimum anticipated income will be 15% of 
the cost. 

It is further to be ensured that as a result of the 
opening of a new post office, the loss in respect of the 
parent post office does not increase beyond the 
permissible limit nor is Its income reduced below the 
minimum prescribed. 

2. Crtterla for upgrading/opening Departmental Sub 
Post Offices: 

(II) In IUral Art/as. 

The minimum work load of the Extra Departmental 
Branch Post Office, proposed to be upgraded, should be 
five hours per day. The permissible limit of annual loss 
is Rs. 2400 in Normal Rural areas and Rs. 4800 in 
Tribal and Hilly areas. 

It is further to be ensured that as a result of the 
opening of a new post office, the loss in respect of the 
parent post office does not increase beyond the 
permiSSible limit nor is its income reduced below the 
minimum prescribed. 

(b) Urban Arells: 

In Urban areas, the post office should initially be 
self-supporting, and, at the time of the first annual review, 
it should show a 5% profit to be eligible for further 
retention. 

The minimum distance betwJten two post offices 
should be 1.5 Kms. in cities with a population of 

20 lakhs and above, and 2 Kms. In other Urban Areas. 
No two delivery offices, however, should be closer than 
5 Kms. for each other. 

Heads of Circles have powers to relax the distance 
condition in 10% of the cases. 

A Delivery Post Office in Urban Area should have a 
minimum of 7 Postmen's beats. 

National Programme on Fluorosis 

1258. SHRIMATI JAYABEN B. THAKKAR: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether the. National Human Rights Commission 
on November 2, 2004 stressed the need for the national 
Programme for the treatment of fluorosis; and 

(b) If 80, the stand of the Government thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) Yes, Sir. 

(b) The Government is examining the proposal to 
formulate a national programme to control fluorosis in the 
country. 

Grant-In-Aid to NGO 

1259. SHRI JUAL ORAM: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether any Non-Government Organisation In 
Orissa has requested to the Union Government for grant-
in-aid for planting medicinal plants: 

(b) if so, the details thereof; and 

(c) the decision being taken by the Government 
thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (8) Yea, Sir.· 

(b) During the current financial year i.e. 2004-05, 
twenty seven (27) NGO's have requested to National 
Medicinal Plants Board (NMPB) for Grant-in-aid for 
medicinal plants. Of these, 13 proposals were forwarded 
by the State Medicinal Plants Board (SMPB), Orissa. 
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(c) Keeping in view priority delineation in the sector, 
two projects have been approved by the project Screening 
Committee (PSC) and Standing Finance Committee (SFC) 
of the Board. 

{Transls/ion} 

Work In Hindi 

1260. SHRI Y.G. MAHAJAN: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(_) the number of letters received in Hindi by his 
ministry during the last six months; 

(b) the number of letters replied to in Hindi during 
this period; 

(c) whether the Govemment has issued an order to 
do the work of his ministry in Hindi in order to promote 
it; and 

(d) if nol, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) 2900. 

(b) 1405. 

SI.No. Name of 
District 

1 2 

Number of 
registered 

applications 
pending 

3 

(c) Yes, Sir. 

(d) Does not arise. 

peo Booth. In J&K 

1261. SHRI ABDUL RASHID SHAHEEN: Will the 
Minister of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) whether many applications for Installation of PCO 
booths are pending in the Jammu & Kashmir; 

(b) if so, the details thereof and the reasons therefor 
till date, district-wise; and 

(c) the time by when all these applications are likely 
to be cleared? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Yes, Sir. 

(b) District-wise number of pending applications and 
reasons of pendency are given in the Statement enclosed. 

(c) These applications (complete in aU respect) are 
planned to be cleared during the year 2005-06 
progressively. 

Reasons of pendency 

4 

1. Jammu 886 272 applications are pending for non-compJlance of formalities by 
the appliCants. Balance 614 cases pending due to areas being 
technically non-feasible on landllne as well as on WLL. 

2. Kathua 

3. Rajauri 

4. Poonch 

420 

50 

68 

146 applications are pending for non-compIiance of formalities by 
the applicants. Balance 274 cases pending due to arMS being 
technically non-feasible on landllne as well 88 on WlL. 

Pending due 10 areas being technically non-feasible on landline as 
well as on WLL. 

Pending due to areas being technically non-feasible on landline as 
weH as on WlL. 
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5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

WtittlJn AnsWflt:S 

2 

Udhampur 

Doda 

Anantnag 

Pulwama 

Budgam 

Srinagar 

Baramulla 

Kupwara 

Total 

3 

58 

56 

169 

149 

110 

417 

65 

73 

2521 

DECEMBER 8, 2004 

4 

Pending due to areas being technically non-feasible on landl\ne as 
well as on WLL. 

Pending due to areas being technically non-feasible on landline as 
well as on WLL. 

25 applications are pending for non-compliance of formalities by the 
applicants. Balance 144 cases pending due to areas being technically 
non-feasible on landlln. as well as on WLL. 

20 applications are pending for non-compliance of fonnaHtles by the 
applicants. Balance 129 cases pending due to araas being technically 
non-feasible on landUne as well as on WLL. 

Pending due to afeas being technically non-feasible on landline as 
well as on WLL. 

Pending due to areas being technically non-feasible on landline as 
well as on WLL. 

Pending due to areas being technically non-feasible on landline as 
well as on WLL. 

Pending due to areas being technically non-feasible on landHne as 
well as on WLL. 

Moral Code of Conduct for Bur .. ucrat. PARLIAMENTARY AFFAIRS {SHRI SURESH PACHAURI): 
(a) No, Sir. 

1262. SHRI KAILASH BAITHA: Will the PRIME 
MINISTER be pleased to state: (b) Doe not arlee. 

(a) whether the Government has formulated any moral 
code of conduct for its bureaucrats; 

(b) if so, the details thereof and by when the same 
wilt come into force; 

(c) the steps taken by the Govemment to ensure 
that all bureaucrats follow the moral code of conduct; 

(d) whether the Government has decided to award 
punishment to such bureaucrats who do not follow the 
moral code of conduct; and 

<e) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 

(c) to (e) There are Acta, Rules, Regulations and 
Instructions prescribing the conduct and behaviour 
expected of a civil servant. Transgressions are visited 
upon by proceedings and penalties provided under the 
various Discipline and conduct Rules. 

Requirement of Bauxite 

1263. SHRI PARSURAM MAJHI: Will the Minister of 
MINES be pleased to state: 

(a) the annual requirement of bauxite for the 
prQPosed Langlgarh Aluminium Plant In Orissa; 

(b) the feeder mines from which the said plant wHI 
get bauxite; 

(c) whether any agreement has been signed in this 
regard; and 
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(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY COAL 
AND MINISTER OF STATE IN THE MINISTRY OF 
MINES (DR. DASARI NARAYAN RAO): (a) The annual 
reqUIrement of bauxite for the proposed Langigartt Alumina 
Plant in Orissa is 3 Million Tonne. 

(b) The plant will get bauxite from Langigartt bauxite 
deposit of Kalahandi and Rayagada Districts. 

(c) and (d) An Agreement has been signed between 
MIs Orissa Mining Corporation (OMC), a Public Sector 
Undertaking of the State Government of Orissa and MIs 
Vedanta Alumina Ltd. on 5.10.2004 for exploitation of 
bauxite mines in a Joint venture and the said Joint venture 
will work as a raising contractor of OMC. 

Derogatory Depiction of Indian Gods 

1264. SHRI KINJARAPU YERRANNAIDU: WiD the 
Minister of EXTERNAL AFFAIRS be pleased to state: 

(8) whether it has come to the notice of the 
Government that certain foreign companies are 
manufacturing women's undergarments with imprints of 
Hindu Gods and Goddesses on them; and 

(b) if so, the action taken/proposed to be taken with 
the foreign Governments for withdrawal of the products 
hurting the sentiments of Indians? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMEo): (a) and (b) 
Our Mission in Rome has come across press reports of 
women's undergarments showing Images of Hindu Gods 
being sold, designed by an Italian designer Reberto 
Cavalli. The matter was taken up by the MiSSion directly 
with Reberto Cavalli's office. His office has in a letter to 
the Mission informed that they have written to UK-baaed 
Hindu organizations regretting the offence caused. They 
further informed that they have ordered the withdrawal of 
such garments from the market. 

Indian aid to Guyana 

1265. DR. M. JAGANNATH: Will the Minister of 
EXTERNAL AFFAIRS be pleased to state: 

(a) whether India promised to Guyana to finance the 
construction of a stadium there by 2007; and 

(b) if so, the details thereof and the grant released 
so far towards its construction? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (RAO INoERJIT SINGH): (a) Yes. 
The Govenvnent of India (Gal) has agreed at the request 
of the Government of Guyana to finance the construction 0' a cricket stadium in Georgetown, Guyana. 

(b) An Agreement was signed on 11 November 2004 
under which the GOI has committed a grant 0' US$ 6 
million to the Govemment of Guyana. Another agreement 
was signed by EXIM Bank for a Line of Credit (LaC) of 
US$ 19 million with the Minister of Finance, Govemmont 
of Guyana for the project. No grant or credit funds have 
been released so 'ar. The first installment of the grant of 
US$ 1.5 million is to be released at the time of award 
of the contract, which is expected in February 2005. The 
project is expected to be completed by October 2006 to 
be ready 'or the World Cup 2007. 

Centrally Sponsored Scheme. In Pondlcherry 

1266. PROF. M. RAMAoASS: Will the PRIME 
MINISTER be pleased to state: 

(a) the progress 0' Centrally sponsored schemes in 
the Union territory of Pondicherry; 

(b) whether the impact 0' these CSS in ttle Union 
territory has been assessed with respect of their 
objectives; 

(c) if so, the datails thereof; 

(d) whether the Govemment has any proposal to 
transfer these schemes with 'uM funding to the Union 
territory itself; 

(e) If so. the details thereof; and 

(f) If not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M. V. RAJASEKHAAAN): (a) Statement-t 
is enclosed. 

(b) Yes, Sir. 

(c) Statement-II i. encIoeed. 

(d) to (f) A National Development Council Committee ' 
has been set up on transfer of Centrally Sponsored 
Schemes and the ta"" of the committee is up to the 
next NoC meeting. 
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S No. 

1. 

2. 

3 

4. 

i 

6. 

7. 

8. 

9. 

to. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

SI.I#menl-l 

Name 01 the Department B.E. 2004-05 

Agriculture 18.81 

Ammal Husbandry 394.86 

Forestry 0.01 

Fishenes 96.36 

Industnes 10.42 

Judicial 298.17 

Survey 1.63 

Transport 14.21 

Education 419.70 

Health 292.81 

Tourism 311.72 

ADI·DraYidar WeHere 213.~ 

Social WeKera 234.28 

Women & Child Welfare 191.20 
Economics & S1atistics 12.82 
Local Administration 3.00 

Police 15.69 

Public Works Dept. 141.49 

Cooperation 13.48 

Inlormation Technology 188.00 

Total 2931.90 

Stsle""nl /I 

(Rs. In lakhs) 

19.63 

31.71 

83.87 

4.16 

1.97 

0.12 

33.09 

110.30 

22.35 
32.09 

196.67 

9.76 

20.03 

40.05 

605.69 

In respect of schemes under the agricultural aector, 
a study has been taken up by NABARD to know about 
the progress and impact of the programme Macro 
Management on Agriculture and details are yet to be 
made available. 

In respect of schemes implemented under the health 
sector. targets envisaged have been achieved in full. In 
respect of the Reproductive and Child Health (RCH) 
programme. the Gandhigram Institute of Rural 
Development takes up an annual survey about the impact 
01 the programme. For the current year, the survey is 
under progress. 

In respect of schemes implemented in the nutrition 
sector, periodical assessment by Govemment of India with 
reference to objectives is being done. 

In respect of schemes Implemented by District 
Industries Centres, concurrent evaluation of the PMRY 
scheme has been completed In respect of 1993-94 and 
1994-95. For the remaining period, a study has been 
allotted to Pondicherry University as per the directions of 
Government of India. 

In respect of schemes implemented under the 
fisheries sector, progress has been assessed by o!ticials 
of the Govemment of India. 

Directions to lAS Officers 

1267. SHRI RAMAKANT YADAV: 
SHRI RAMCHANDRA PASWAN: 

WIU the PRIME MINISTER be pleased to stale: 

(a) whether certain directions have been given by 
the Govemment to ,the lAS officers serving in the different 
ministries In the capital; 

(b) if so, whether the same directions have been 
issued to the lAS officers serving in othor Stales of the 
country such as Uttar Pradesh and Bihar; and 

(c) if 80, the date on which the directions issued by 
the Govemment are set to be implemented in the case 
of lAS officers in Uttar Pradesh and other States in the 
count1y? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI SURESH PACHAURI): 
(a) No Specific directions given exclusively to lAS officers 
serving in the different Ministries in the Capital. 

(b) No. 

(c) Does not arise. 

Chemical Substanc.. In Soft Drinks 

1268. SHRI HEMLAL MURMU: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether a case relating to adulteration and use 
of chemical substances more than the permissible limits 
in soft drinks such as pepsi, cola, thumps-up etc. came 
to the fore and a large number of samples of these 
drinks were sent for laboratory test; 

(b) It' so, the details thereof; 

(c) whether the Government has confirmed the 
presence of harmful substances in soft drinb; 

(d) if so, the details thereof; and 

(e) the action taken by the Government in this 
regard? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (e) The infonnationis being 
collected from the StatelUT Governments. The same 
would tie placed on the table of the house as and when 
received. 

(English) , 

Cess on Sea Water 

1269. SHRI SURENDRA PRAKASH GOYAL: Will the 
Minister of OCEAN DEVELOPMENT be pleased to state: 

(a) whether the Government has issued a Notification 
for collection of water cess on sea water; 

(b) if 80, the reaaons for collecting ceea on sea water 
and the amount of revenue likely to be collected by the 
Government; 

(c) whether imposing of cess on sea water will 
hamper the industrial growth in the country; and 

(d) if so, the steps being taken to withdraw cess on 
sea water? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SCIENCE AND TECHNOLOGY AND MINISTER OF 
STATE OF THE DEPARTMENT OF OCEAN 
DEVELOPMENT (SHRI KAPIL SISAL): (a) and (b) The 
Water (Prevention & Control of Pollution) Cess Act, 1977 
provides for the levy of a cess on industries and local 
bodies using water. There is no separate notification 
regarding levy of cess on use of sea water. The cess is 
intended to minimize consumption and pollution of water 
by the industries and local authorities. The cess amount 
is utilized for augmenting the resources of the Central 
and State Pollution Control Boards. On the basis of water 
used from any of the sources every person has to pay 
the cess. The water cess is collected by the Governments 
of State snd Union Territories from all the industries, 
except Hydel Power units, and is remitted to the 
Consolidated Fund of India every month in lump sum. 
No separate account is rnaintained for the cess collected 
from the Industries using sea water. The coNectIon of 
water cess, from industries and local authorities, during 
the financial year 2003-04 was Rs. 88.50 crores. 

(c) and (d) No Sir. The water cess Is a small charge 
that the industries using water including sea water have 
to bear for the protection of the environment and 
conservation of natural resources. 

{Translation} 

List of Corrupt Countrle. 

1270. SHAI MOHAN SINGH: 
SHRI MUNSHI RAM: 
PROF. MAHADEORAO SHIWANKAR 
SHRI UDAY SINGH: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Government i. aware that a list of 
the most corrupt countries have been drawn at the 
international level; 

(b) if so, the place of India in the oIbove list; 

(c) whether there has been any decline in the 
corruption in India as per the corruption Index released 
by the Tellpracy Generation; 

(d) if not, the reasons therefor; 

(e) the names of sectors responsible for encouraging 
corruption in the country; and 

(1) the steps taken by the Government to check 
corruption to ensure progress of the country? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBUC GRiEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI SURESH PACHAURI): 
(a) and (b) Yes, sir. Various International Agencies prepare 
the list of corrupt countries on the basis of different 
perceptions and different yardsticks. India is placed at 
different places in the lists prepared by such agencies. 

(c) and (d) The Government is not aware of the 
existence of any agency called Tellpracy Generation. 

(e) and (f) No such identification has been made by 
the Government. The Government is however fully alive 
to the need to eradicate corruption and effectively 
implement Its policy of 'Zero Tolerance' of corruption. 

(English! 

Development of Porta 

1271. SHRt P. RAJENDRAN: 
SHRI VARKALA RADHAKRISHNAN: 
SHRI NAVJOT SINGH SIDHU: 
SHRI B. VINOD KUMAR: 
PROF. M. RAMADASS: 

WiH the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) whether the Government has formulated any plan 
for the development of the rnajor ports of India; 

(b) if so, the details thereof, Port-wise; 

(c) the amount spent by the ports during the last 
three years, year-wise and port-wise; 
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(d) the proposed and sanctioned amount for the 
current financial year, port-wise; 

(e) whether the Government has received any 
proposal to establish new ports in various States; 

(f) if so. the details thereof. State-wise; and 

(g) the measures taken by the Govemment in this 
regard? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BAALU): (a) and (b) 
Development of ports in the country is an ongoing process 
to cope with the demands of maritime trade. The plans 
for development of major ports are included in the Five 
Year Plans of the Govemment for the Port Sector. During 
the Tenth Five Year Plan (2002-2007), an amount of 
Rs. 4531.29 crores has been allocated for development 
of major ports. Out of this, a sum of Rs. 450.00 crontS 
is to be provided as budgetary support (BS) from the 

SI.No. Name of Major Port BS 

1. Kolkata 350.00 

2. Mumbai 0.00 

3. Jawaharlal Nehru 0.01 

4. Chennai 0.00 

5. Cachin 0.00 

6. Visakhapatnam 0.00 

7. Kandla 0.00 

8. Mormugao 0.00 

9. Paradip 99.99 

10. New Mangalore 0.00 

11. Tuticorin 0.00 

12. Ennore 0.00 

Total 450.00 

Government and a sum of Rs. 4081.29 crores is to be 
raised by the ports concerned through their own Internal 
and extra budgetary resources (IEBR). In addition, an 
Investment of about As. 11257.00 crores by the private 
sector is also envisaged in major ports during the Tenth 
Plan period. The focus in the major ports during the 
Tenth Five Year Plan period will, inter-alia, be on 
improving productivity through technological upgradation, 
provision of cost effective services and enhancement of 
service quality. This is planned to be achieved through 
upgradation/conservation of existing conventional berths 
to suit emerging requirements; construction of new berths; 
upgradation of cargo handling equipments and 
maintenance procedures; redesigning and upgradation of 
internal road network and circulation systems where 
required; upgradation of storage facilities and other port 
infrastructure coupled with commercial accounting 
practices, improved equipment and labour productivity, 
optimization of work force, training, optimal use of 
information technology etc. Port-wise 10th Plan outlay for 
the major ports is given below: 

(As. in Crores) 

lEBA Total Plan Private investment 
envIsaged 

439.42 789.42 666.11 

880.20 880.20 730.00 

262.74 262.75 1700.00 

326.70 326.70 400.00 

366.51 366.51 2040.00 

240.84 240.84 1288.00 

416.71 416.71 885.81 

348.06 348.06 322.00 

122.71 222.70 230.00 

147.40 147.40 1075.00 

230.00 230.00 1780.00 

300.00 300.00 160.00 

4081.29 4531.29 11256.92 
Say 11257 
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(c) and (d) The informalton is given In the table below: 

(Ra. In Cro ... ) 

SI. Name of Major 2001·02 2002-03 2003-04 2004-05 2004-05 
No. Port (Actual (Actual (Actual (Proposed) (Sanctioned) 

Expenditure) Expenditure) Expenditure) 

,. Kolkata 11.80 

2. Mumbal 68.12 

3. Jawaharlal Nehru 16.27 

4. Chennal 244.88 

5. Cochin 10.n 

6. Visakhapatnam 67.52 

7. Kandla 53.43 

8. Mormugao 28.91 

9. Paradip 53.65 

10. New Mangalore 32.58 

11. Tuticorin 29.71 

12. Ennore 0.00 

Total 617.64 

(e) No, Sir. 

(f) Doe. not ariae. 

(g) There i8 no propos.' at Pl"888nt to estabIlIh any 
new major port. Powers for establishment of new po"", 
other than major ports, have been vested In the reapectIYe 
State GovemmentslUnion Territory Admlnlatraliona under 
the Indian Ports Act, 1908. 

1272. SHAI AVTAA SINGH BHADANA: 
SHAI BALASAHEB VIKHE PATIL: 
SHAI SUGRIB SINGH: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether a lot of time 18 taken in the office of 
Directorate of Health Sarvicel, Nlnnan Shawan, N.w Delhi 

6.85 10.48 46.22 46.22 

100.76 57.81 56.15 56.15 

40.26 12.73 410.44 102.14 

85.50 29.21 16.75 16.75 

10.02 10.86 288.41 85.41 

51.30 55.65 54.44 54,44 

55.89 41.50 92.98 92.98 

26.53 43.06 53.90 53.85 

41.42 14.56 87.16 87.16 

24.41 5.14 20.00 20.00 

36.02 21.84 25.81 25.81 

0.00 0.99 95.00 95.00 

478.96 303.83 1247.26 735.91 

in making reimbursement of the cl.lms 8UbmIttad by the 
CGHS beneflClari.. both .ervlng and rwtIred c ..... 1ng • 
lot of financial hardships to them; 

(b) If 80, the detail thereof; 

(c) whether the reimbursement clain lubmltted by 
the CGHS benefielariel for the month of Man:h, 2004, 
when the Chemlata in Delhi had gone on strike, have 
not yet been ntlmburHd; 

Cd) if 10, the reasons therefor; 

(e) the number of reimbursement claims submitted 
on or before Augult . 3 " 2004 It III pending for 
reimbursement alongwith the reason8 for the delay: and 

Cf) the atepa the Government propoees to take to 
avoid delays of more than 45 days? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
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PANABAKA LAKSHMI): (a) and (b) The medical 
reimbursement claims of serving employees holding CGHS 
cards are cleared by the concerned MinistrylDepartment 
where the Govt. employee is wor1dng. However, cases 
requiring relaxation are referred to the Ministry of Health 
and Family Welfare. 

Medical reimbursement claims of the CGHS pensioner 
cardholders are dealt by the CGHS Dte. and the bills are 
generally cleared in four to six weeks time except in the 
event of budgetary constraints or in cases which require 
opinion of the expert Committee; cross verification against 
hospital bills; relaxation of rules; where the beneficiary 
had taken treatment in another city, etc. 

(c) to (f) All complete medical reimbursement claims 
submitted by the CGHS pensioner cardholders for the 
month of March, 2004 (when the CGHS Authorised local 
chemists had gone on strike) have been cleared by CGHS 
and sent to Pay & Accounts Officer, CGHS, Deihl for 
making payment. 

Similarly, the complete medical reimbursement claims 
submitted before 31.B.2004 by the pensioner cardholders 
of CGHS Delhi are not pending with the CGHS. However, 
the processing of medical claims, preparation of bUls, issue 
and despatch of cheques is a continuous process that 
involves several administrative steps. 

1\ is the constant endeavour of the CGHS to process 
the medical reimbursement claims of CGHS pensioner 
beneficiaries within a period of four to six weeks except 
in the few instances mentioned above. 

Ban on Entry of Afghan Sikhs 

1273. SHRI K.S. RAO: 
SHRIMATI KIRAN MAHESHWARI: 

Will the Minister of EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether the Government has received any request 
from Afghan Sikhs for overland travel to India as reported 
in the 'Pioneer' dated October 25, 2004; 

(b) if so, whether a ban has been imposed by the 
Government on their entry; and 

(c) it so, the response of the Government on their 
requeSt? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): (a) to (c) No 
requests from Afghan Sikhs as a group to travel to India 
overland through Pakistan have been received by our 
Embassy in Kabul. There are restrictions on travel of 
individuals through the land route. 

Institute of Selsmologlc.1 R .... rch 

1274. SHRI RATILAL KALIDAS VARMA: Will the 
Minister of OCEAN DEVELOPMENT be pleased to state: 

(a) whether the Union Government is aware that 
consequent to the devastating earthquake, the 
Government of Gujarat is keen to establish an Institute 
of Seismological Research in Gujarat which will be an 
R&D Institution of International Repute; 

(b) if so, whether a final decision on the proposal 
has been taken by the Union Government: and 

(c) if so, the details of provision of funds likely to be 
made for the said project? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SCIENCE AND TECHNOLOGY AND MINISTER OF 
STATE OF THE DEPARTMENT OF OCEAN 
DEVELOPMENT (SHRI KAPIL SIBAL): (a) to (c) Yes, 
Sir. The Guiarat State Government has informed that the 
State has initiated necessary steps to establish the 
Institute through is internal resources and external 
assistance. A Director-General to head the Institute was 
appointed. Out of the World Bank loan received by the 
State Government under Gujarat Emergency Earthquake 
Reconstruction Project, an amount of As. 30.00 crores 
was allocated for the institute. There are no separate 
budgetary provision within the Department of Science & 
Technology's allocations for the said Institute. However, 
during the last three years the Department of Science & 
Technology has supported several research projects in 
Gujarat area for better earthquake hazard assessment. 

C.ntr. of Excellence to Ayurveda College 

1275. SHRI VARKALA RADHAKRISHr~AN: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether the Government Ayurveda, College at 
Thiruvananthapurarn has been accorded the status of a 
centre of excellence; 
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(b) if so, the details thereof; and 

(c) the details of all development activities 
Implemented/proposed to be implemented during the next 
financial year? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEAL TH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) The Centrally Sponsored 
Scheme for "Development of Institutions" provides for 
financial assistance of Rs. 3 crore to upgrade one 
Govemment college of each system i.s. Ayurveda, Siddha, 
Unani and Homeopathy in every State, to the level of 
"Modal Institute" if the said college is recognised by the 
Central Regulatory Council for 10 years. An amount of 
Rs. 1.75 erore has been released to upgrade the 
Govemment Ayurveda College, Thruvanathapuram to the 
level of a "Modal Institute" of Ayurveda. A "Model Institute" 
should have the following facilities:-

1. Well equipped building for the College, Hospital, 
Pharmacy and Hostels. 

2. 200 bedded hospital. 

3. Postgraduate Courses in at least minimum five 
specialities. 

Out of As. 1.75 erores sanctioned so far, R8. 1.50 
erore is for building complexes and Rs. 25.00 lakh for 
equipment and library books. 

Opening Wagah Border for Trade 

1276. SHRIMATI D. PURANDESWARI: Will the 
Minister of EXTERNAL AFFAIRS be pleased to atate: 

(a) whether the Govemment has persuaded Pakistan 
to open up Wagah Border for commercial cargo; 

(b) if so, the reaction of Pakistan thereto; and 

(c) the efforts made for direct shipping linkages 
between India & Pakistan for cargo? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): (a) and (b) 
During the Commerce Secretary level talks between India 
and Pakistan, held in Islamabad on August 11-12, 2004, 
India had, intsr alia, suggested that the two sides could 
consider opening of Attari-Wagah land route for trade. 
Later, a formal proposal was made to Pakistan to 
implement the above suggestion. However, Pakistan has 
not responded to the proposal so far. 

(c) The 1975 bilateral Protocol on Resumption of 
Shipping services between India and Pakistan govems 
the movement of cargo between the two countries through 
shipe. 

/T1'Bf18I81ion} 

Grading of Private Hoaplhlla 

1277. SHRIMATI KARUNA SHUKLA: 
SHRI IQBAL AHMED SARADGI: 
SHRI CHANDRAKANT KHAIRE: 
SHRI RAYAPATI SAMBASIVA RAO: 
SHAI ANANDRAO VITHOBA ADSUL: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether the Government is considering to accord 
'A' 'B' or 'C' grades to private hospitals on the baSis of 
facilities being provided by them; 

(b) if so, the details thereof; 

(c) whether the rate8 of 'Treatment Charges' of the 
private hospitals will be determined according to their 
grades; and 

(d) If so, the steps to be taken by the Government 
in respect of unregistered private hospitals/nursing homes? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WelFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (d) There is no 8uch 
proposal at present. However, the Government of India 
is In the process of formulating a BlII prescribing minimum 
standards and specification for hospitals, nursing homes 
and other clinical establishments, 

[English} 

Shortage of Antl-Dlptherla Serum 

1278. SHRI MANORANJAN BHAKTA: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether the current policy of not allowing the 
manufacture of the antl-diptheria serum vaccine from horae 
has made vaccine scare in the market; 

(b) if 80, the action taken/being taken by the 
Government to evolve the policy 80 as to manufacture 
the vaccine indigenously; and 

(c) If not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WelFARE (SHRIMATI 
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PANABAKA LAKSHMI): (a) to (c) The Anti-Diptheria 
Serum (ADS) is manufactured Indigenously. The 
Committee for Prevention, Control and Supervision of 
Experimentation on Animals (CPCSEA) has prescribed 
guidelines for use of equines In the production of vaccines! 
sora as a result of which the availability of equines 
meeting the requirement of the guidelines went down. 
This has led to certain shortage of production of ADS. 
I flO guidelines are being revised by a committee set up 
by the Ministry of Environment & Forests. The Directorate 
C"l(:neral of Health Services has, however, for the time 
bmng faCilitated the procurement of ADS through WHO 
to meet the shortage. 

ModemlsatlonlUpgradation of Postal Services 

1279. SHRI PRABODH PANDA: 
SHRI NARENDRA KUMAR KUSHWAHA: 
SHRI JASHUBHAI DHANABHAI BARAD: 

Will the Minister of COMMUNICATIONS AND 
INFORMATION TECHNOLOGY be pleased to state: 

(a) whether the Government has formulated any 
action plan for modernization and expansion of postal 
f.ervices in urban and rural areas of West Bengal, Uttar 
Prndestl and Gujarat during 2004-05; 

(b) if so. the details thereof; 

(c) the funds aliocated and spent so far for this 
purpose in these States. 

(d) the total number of Post Offices modernized! 
upgraded during the last three years in these States, 
district-wise, location-wise and category-Wise; and 

(0) the steps being taken to modernize/upgrade 
rtlmaining post offices in these States? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Yes, Sir. The thrust of the 

10th Plan Is to modemize and upgrade the physical 
network of post offices in the country to improve the 
efficiency and provide value added service. Over 80% of 
the Plan allocation received in BE 2004-05 is therefore 
eannarked for Plan activities relating to modemization and 
expansion of postal services In the country, including West 
Bengal, Uttar Pradesh and Gujarat. 

(b) and (c) Details of Plan activities for modemization 
and expansion of postal services in West Bengal, Uttar 
Pradesh and Gujarat in 2004-05. along with funds 
allocated so far to these Circles, are given in 
Statement-I. Since expenditure is incurred after following 
codal fonnaliti.s, after the Budget was passed, only funds 
to the extent of Rs. 2,06.777 in West Bengal, 
Rs. 16,29,777 in Uttar Pradesh and Rs. 15,49,933 In 
Gujarat have been spent by the Circles till September 
30, 2004. The balance amount is either committed or in 
the process of being committed. Funds arc also being 
committed contrally for the benefit of these Circles for 
purchase of hardware and for setting up faciliticG that will 
benefit these Circles also. 

(d) Details of post offices modernized and upgraded 
in these States in terms of computerization, improvement 
of ergonomics and supply of mechanical equipment are 
given in ~tatement-II. 

(e) Over 79% of the total 10th Plan .outlay of 
Rs. 1350 crore is earmarked for activities relating to 
modemization and induction of technology throughout the 
poetal network, including Uttar Pradesh, West Bengal and 
Gularat, as per the scope and phasing approved for the 
various Plan schemes. This includes computerization of 
all Head Post Offices, 6861 Sub· Post Offices which are 
having more than two hands, Improvement of ergonomics 
in 1500 post offices, as well as supply of mechanical 
equipment to 1600 post offices and infrastructure 
equipment to 10,000 extra-departmental branch offices 
throughout the country, including West Bengal, Unar 
Pradesh and Gujarat. 

StlltlN11ent I 

Modernisation and Expansion of Post III $srvictJs in Wsst BBngII~ Ultllr Pratitlsh lind Gujllrat in 2004-05 

SI.No. Plan Activity 

. 2 

MODERNISATION 

1. Computerisation of post offices 
(installation of MPCMs), Accounts 
and administrative offices and 
software development 

West Bengal 

3 

2,98,84,000 

Funds Allotted 
Uttar Pradesh Gujarat 

4 5 

4,75,22,000 1,89,90,000 
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2 

2. Modernisation of 
operative/working system 
(improving ergonomics) 

a. 

b. 

c. 

d. 

Modernisation (improving 
ergonomics) of post offices 

Mechanical equipment 

Modernisation (improving 
ergonomics) of mall offices 

Provision of Infrastructure 
equiprnents for rural post offices 

3. Modemiaationlupgradation of 
premium products 

a. 

b. 

Business Expansion (Speed 
Post) 

Upgradation of Track & Trace 
(Speed Net) 

4. Upgradation & promotion of 
philately: 

5. 

6. 

7. 

8 . 

Provision of tools & equipments 
to units 

Modernisation of Circle stamp depot 

a-post 

e-billpost 

National Data Centre 

EXPANSION OF NETWORK 

Expansion of Postal Network: 

Opening of PSSKs 

3 

a. 20,00,000 

b. 10,00,000 

c. 2,87,655 

d. 5,<W,669 

a. 3,72,000 

b. 63,000 

100,000 

11,00,000 

24,332 

SIll"""'" H 

4 

a. 10,00,000 

b. 10,00,000 

c. 2,32,141 

d. 12,54,067 

a. 11,16,000 

b. 1 ~R,ooo 

100,000 

5 

a. 10,00,000 

b. 6,25,000 

c. 10,53,091 

d. 5,91,812 

100,000 

11,00,000 

Funds are being committed centrally 

Funds are being committed centrally 

Funds will be committed centrally 

19,34,394 4,74,474 

Details of the POs ModemiztldVpg,.dtId during thtI Jut 3 ytMnI 

S.No. Name of the POs 
(location) 

2 

State: West Bengal 

1. Rahara 

Category OI8trict 

3 4 

SO 

310 
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2 3 4 

2. Khardaha SO 

3. Jeliapara SO 

4. Suryasen Nagar SO 24 PGS (N) 

5. B.D. Sopan SO 

6. Baarhat HO 

7. Barasat HO 

8. Barrackpore HO 

9. Raghunathganj HO 

10. Kandi HO Murshidabad 

11. 8erhampur (WB) HO 

12. Ranaghat HO Nadia 

13. Arambagh HO Hooghly 

14. Aaykar Bhawan SO 

15. Asylum SO 

16. Rajbhawan SO 

17. Ballygunge SO 

18. Behala SO 

19. Beleghata HO 

20. 8elgachia SO 

21. Circus Avenue SO Kolkata 

22. Dum Dum SO 

23. Kalighat SO 

24. L.A. Sarani SO 

25. R.B. Avenue SO 

26. S.B. Road SO 

27. Shyambazar SO 

28. Tollygunge HO 

29. Jadavpur University SO 

30. Barabazar HO 

31. Kolkata GPO HO 

32. Park Street HO 
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33. Asansol HO 
} 

Burdwan 

34. BunMan HO 

35. Midnapore HO } Midnapure (W) 

36. Da~e.ling HO Darjeeling 

37. Siliguri HO 

38. Jalpaiguri HO Jalpaigurl 

39. Bankura HO Bankura , 
40. Maida HO Maida 

State: Uttar Pradeah 

1. Aligarh HO Aligarh 

2. Mathura HO Mathura 

3. Jhansi HO Jhansi 

4. Deoria HO Deoria 

5. Gorakhpur HO Gorakhpur 

6. Nawabganj HO 

7. Kanpur Cantt. HO 

8. Kanpur HO Kanpur 

9. H.N.S. Nagar SO 
~ 

10. Kidwai Nagar SO 

- 11. Lucknow GPO Lucknow 

12. Lucknow Chowk HO 

13. Faizabad HO Fa/zabad 

14. Meerut Cantt HO Meerut 

15. Varanasi HO } Varanaai 

16. Varanasi Cantt. HO 

17. Allahabad HO Allahabad 

18. Azamgarh HO Azamgarh 

19. Ballia HO BaHia 

20. Mainpuri HO Mainpuri 
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21. Etawah HO Etawah 

22. Chandhauli MDG Chandhauli 

23. Ghaziabad City HO Ghaziabad 

24. Nodia HO G.B. Nagar 

25. Barhalganj SO Gorakhpur 

26. Akbarpur HO Ambedkar Nagar 

27. Raebarell HO Raebarell 

28. Bareilly HO } Bareilly 

29. Saharanpur HO 

State: Gujarat 

1. Revidfibazar HO Ahmedabad 

2. Surat HO Surat 

3. Kheda HO Kheda 

4. Nadiad HO 

5. Amreli HO Amreli 

6. Jamnagar HO Jamnagar 

7. Junagadh HO Junagadh 

B. Bhavnagar HO Bhavnagar 

9. Ambawadi Vistar SO 

10. Naranpura Vietar SO Ahmedabad 

11. Viramgam SO 
(Gandhi Nagar On) 

12. Race Course SO Vadodara 

13. Vapi SO Valsad 

14. Silvassa SO 

15. Godhra HO Panchmahal 

16. Thangadh SO Surendranagar 

17. Mundra SO 

} 18. Gandhidham SO Kutch 
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19. Baruch 

20. PaJanpur 

21. Patan 

22. Porbandar 

N.A. All above Post Offices are located in Urban ante. 

Setting up of Telegraph OffIce 

1280. SHRI KIRIP CHALlHA: Will the Mlnteter of 
COMMUNICATIONS AND INFORMATION TECHNOlOGY 
be pleased to state: 

(a) whether the Government i8 aware that Tlhu town, 
under Nalbari sub-division of Telecom Department, A8sam 
does not have a telegraph office even today; 

(b) if so, the details thereof; 

(c) whether the Government Is also aware of the 
plight of the local people due to this; and 

(d) if so, the action proposed to be taken by the 
Government to set up a telegraph office at Tihu? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMED): (a) Yes Sir, there is no 
T alegraph Office at TlHU under Nalbari sub division. 
However, Telegraph Service at TIHU is provided by 
Combined Post and Telegr~h Office. 

(b) The number of Booked and Delivered Telegrams 
by TIHU Combined Post and lelegraph Office Is 4 per 
day only. 

(c) Yes, Sir, the people of TIHU town may avall the 
telegraph service provided by TlHU Post and Telegraph 
Office. 

(d) Tllere is no justification for .ettlng up of a 
Telegraph Office at TIHU town of Nalbari Sub-dlvlalon. 

Deterioration of Beale Telephone SeMon 

1281. SHRI G. KARUNAKARA REDDY: Will the 
Minister of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pIeaaed to state: 

3 

HO 

HO 

HO 

HO 

4 

Baruch 

Banaakantha 

Patan 

Pomander 

(a) whether due to rapid increase In use of mobile 
phone. the eervtcea of basic telecommunications sector 
are deteriorating; 

(b) if so, the fact thereof; and 

(c) the remedial action being taken by the Union 
Government to counter the situation? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR .. SHAKEEL AHMED): (a) No, Sir. Thera are no auch 
Indications. 

(b) and (c) Not applicable In view of (a) above. 

Crime In HoeplWa 

1282. SHRI NIKHll KUMAR: 
SHRI ADHALRAO PATIL SHIVAJlRAO: 
SHRI ANANDRAO VITHOBA ADSUL: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleued to ltate: 

(a) whether the attention of the Government h .. been 
drawn to the newa-Hem captioned "City hospbJa new 
crime hub- as reported In the 'Statesman' dated 
October 21, 2004; 

(b) If 80, whether the Government Is aware that 
several heinous crimea have been taken place In City's 
hospitals and particularly In Government hospital. which 
are controlled by private guards; 

(c) if so, the reason. therefor and the steps being 
taken to ensure that crime do not take place In hospitals; 

(d) whether the hoapItall are becoming high risk 
zonea for women; and 

(e) If 10, the raeaona therefor aJongwIth the auistanoe 
provided to women to enlure aafely of women patient 
and wortcers? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (e) In Safdarjung Hospital 
a case of rape of a minor girt was reported in which the 
accused doctor has been arrested. In so far as other 
Central Government Hospitals like Dr. Ram Manohar Lohla 
Hospital and LHMC & associated hospitals are concemed. 
no such case of crime has been reported. 

Adequate measures are being taken to provide safety 
& security to women patients as well as the workers in 
the Central Government Hospitals in Deihl. Instructions 
are issued to Hospital authorities from time to time to 
ensure the safety and security to all women patients and 
staff in the Hospitals. The security arrangements are 
monitored by the designated officers of each of the 
Hospitals. Instructions have also been Issued to all State 
Govemments to provide adequate protection to all women 
patients and staff in their hospitals. 

Defibrillator. In Hoeplta'a 

1283. SHRI MANJUNATH KUNNUR: Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to state: 

(a) the details of the defibrillator in intensive Care 
Units (ICUs) in Govemment hospitals; 

(b) whether it is a fact that there Is a short supply 
of Defibrillators in ICUs In Govemment hospitals; 

(c) if so, the details thereof; and 

(d) the details of the deaths occurred due to non-
availability of defibrillators in Govemment hospitals, State-
wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (d) The number of 
defibrillators available in the ICUs of the Central 
Govemment hospitals .are as under:-

(i) Dr. R.M.L. Hospital 2 

(Ii) Safdarjung Hospital 4 

(iii) LHMC & Associated Hospitals 3 

There is no report of death due to non-availability of 
defibrillators in the ICUs of the above mentioned Central 
Government Hospitals. Details r:elating to deaths due to 
non-availability of defibrillators in State Government 

Hospitals are not centrally maintained. health being a 
state subject. 

Vlalt 01 Chine.. Delegation to 'ndla 

1284. SHRI ASADUDDIN OWAISI: 
SHRI BALESHWAR YADAV: 

Will the Minister of EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether a Chinese Delegation visited India 
recently; 

(b) If so, whether any talks in regard to the feasibility 
of a natural gas pipeline between the two countries were 
held; 

(c) If so, the details thereof; 

(d) whether discussion was also held in regard to 
increase of flights between the two countries; 

(e) If so, the details thereof and the detailed strategy 
chalked out in this regard; 

(f) whether a special delegation level talk on border 
issue was held in Beijing recently; and 

(g) if so, the details of deliberations held and the 
outcome thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMAD): (a) With the 
development of India-China relations, there have been 
frequent exchanges of official visits at various levels. 

(b) No. 

(c) Does not arise. 

(d) Yes. 

(e) It has been proposed to hold technical level talks 
between the civil aviation authorities of India and China 
early next year to discuss the maner of further opening 
up of aviation links between the two countries. 

(f) Yes. 

(g) The fourth meeting of the Special Repreeentatives 
of the Govemments of India and ChIna on the Boundary 
Question was held In Beijing, China on November 18-19. 
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2004. The meeting between the National Security Advisor, 
SM J.N. Dixit and the Vice Foreign Minister, Mr. Dai 
Bingguo. Special Representatives of India and China 
respectively, was held in a friendly, constructive and 
cooperative atmosphere. The exchange of views was frank 
and detailed. The two sides agreed to hold the next 
meeting in New Delhi at a mutually convenient date. 

NavlgabllHy of NW-II 

1285. DR. ARUN KUMAR SARMA: Will the Minister 
of SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to refer to the reply given to Unstarred Question 
Nos. 1315 on 3.3.1997 and 3393 on 17.3.97 and alate: 

(a) whether the depth of 2m to make NW-II round 
the year navigable is maintained; 

(b) if so, the details of movement of large vessels 
during 2001-2004; 

(c) if not, the reasons therefor; and 

(d) the measures taken to ensure the minimum depth 
of the channel? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BAALU): (a) In National 
Waterway No. II, depth of 2m between Dhubri and 
N.arnati and 1.5m between Nearnatl and Dlbrugarh Ia 
maintained for most part of the year. 

(b) Details are given In the Statement enclosed. 

(c) 0088 not arise. 

(d) The depth ia maintained by dredging the channel 
coupled with bandalling during low water period I. fl. 
between OctoberlNovember and FebruerylMarch. 

Details of CstgO moVlld by largs ..... in MW-2 during 1M ptlf'Iod..l8ntmty. 200' IrJ dII dIIhI" 

SI.No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

6. 

9. 

1. 

2. 

Year 

2 

2001 

2002 

Vessels 01 

3 

CIWTC 

BIWTC 

CIWTC 

IWT 

CIWTC 

CIWTC 

IWA! 

IWAI 

CIWTC 

QIy in MT 

.. 
222 

216 

313 

19 

151 

375 

418 

547 

1200 

ToIII 3461 

CIWTC 907 

IWA! 615 

Material 

CDC 

CDC 

5 

CDC C ... 

Tea. SoIpI, 
DeIergenIa. 
BatIIriee 

HSO 

Origin DeItinIAion 

6 7 

KoIkata PnIu 

KoIkatI PJndu 

KoIkIte PIIICIu 

Pandu KobIa 

PnIu KoIkatI 

tWne 01 V_ 

8 

PT Gu + 2 IIIrIJII 

MidShIp 

til RIjIriIcInI 

PT au + 2 8IIgaI 

w~ 

RIjIgopIIIdIari 

R~ 

0. 01 AnIvIII 
DepIrIuI8 

9 

1.1.2004 

21.3.2OCM 

2.&.2001 

1.4.2001 

17.5.2001 

5.1.2001 

09.11.2001 

24.11.2001 

27.11.2001 

08.02.2002 

08.04.2002 
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2 3 4 5 6 7 8 9 

3. IWAI 546 Tea Pandu Kobta RajagopIIadlari 8.8.2002 

4. CIWTC 600 Cement Ambl4a Kolcata PM RajrikInI 29.11.2002 

ToIII 2688 

1. 2003 CIWTC 525 CoaI .... ya Jogighopa Kolkala Rajnikan 26.2.2003 

2. CIWTC 1500 Cement L*ge KoIkIIa Pm PT Gaur + 2 Barges 31.3.2003 

3. CIWTC 1500 CemenI lafarge KoIIcaIa Pandu PT Gwllior + 2 Barga 12.04.2003 

4. IWAI 625 CemenI L.afarge KoIkaIa Pandu RajagopIIIdIIri 03.05.2003 

5. IWAI Empty EqJIy Pm Kolkata RajagopaIachari 27.5.2003 

6. CIWTC 1185 Coal Me;lalaya Jogighopa Kolkata PT Gwallor + 2 Barges 02.11.2003 

7. CIWTC 1176 Coal .... alaya Jogighopa Kolkata PT Gaur + 2 Barges 05.12.2003 

8. CIWTC 650 Cement KoIkata Pandu tl'J Atul Prasad 11.12.2003 

Total 7161 

1. 2004 CIWTC EmpIy EmpIy BtIlgaIdesh Joglghopa PT Ambala + 2 Barges 9.01.2004 

2. CIWTC Empty Empty BqakIeah Jogighopa PT Gaur + 2 Barges 1.02.2004 

3. CIWTC 331 CoaI ..... ya Jogighopa Kolkala MY AIuI Prasad 13.2.2004 

4. CIWTC 1180 Coal Me;lalaya JogIghopa Koikata PT AmbaIa + 2 Barges 22.2.2004 

5. CIWTC 1035 Coal Meplaya Jogighopa KoIkata PT Gaur + 2 Barges 5.03.2004 

6. IWAI 626 8iI\Inen HakIya PIIIdu RIjagopIIadlari 8.06.2004 

7. IWAI 299 JIAe DIlIbri Kolkata RajagopaIachari, Ihe 8.07.2004 
his also pIOVided 
lowing I8aiaIInce to 
tl'J Characiew 

8. CIWTC 1500 8iI\Inen Hakiya Pandu PT Gwalior + 2 Barges 5.~.2004 

9. CIWTC 200 Pardn wax ParDi KoIkata PT GwIIior + 2 Barges 3.09.2004 
268.2 Jute 
244.889 Tea 

10. IWAI 619.487 BiIImen ~ PM M.V. RfiIgopIIIcIwI 24.9.2004 

11. CIWTC 1454 BiIIInen HakIya Pandu PT GwIIior + 2 Barges 19.10.04 

12. IWAI 483.17 CoaI .... ya Jagigphoa Kdk8 ~ 30.10.2004 

Tolal 8240.506 
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Indo-BangladHh Taltua 

1286. SHRI VIJOY KRISHNA: 
SHRI KASHIRAM RANA: 
SHRI TUKARAM GANPAT RAO RENGE PATlL: 
SHAI KIRTI VARDHAN SINGH: 
SHRI UDAY SINGH: 
SHAI DALPAT SINGH PARSTE: 
SHAI GUAUDAS KAMAT: 
PAOF. VIJAY KUMAR MALHOTRA: 
SHRI SURESH ANGADI: 
SHAI AAM KAIPAL YADAV: 
SHRI GANESH PRASAD SINGH: 
SHRI PAABODH PANDA: 
SHRI NIKHIL KUMAR: 
SHAI GUAUDAS DASGUPTA: 
SHRI ADHIR CHOWDHURY: 
SHRI AJOY CHAKRABORTY: 
SHRI DUSHYANT SINGH: 
SHAI M.K. SUBBA: 

Will the Minister of EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether India and Bangladesh have held talks 
recently; 

(b) if so, the details of discussion held; 

(c) whether issues like bringing back Indians 
languishing in Bangladeshi jails and the presence of terror 
camps in their territory came up during the said talks; 

(d) if so, the details of action proposed to be taken 
on the said issues; 

(e) whether certain agreements were also signed on 
this occasion; 

(f) if so, the details thereof; and 

(g) the time by when these agreements are likely to 
be implemented? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTEANAL AFFAIRS (SHRI E. AHAMED): (a) Yes. 

(b) Security and border management related l88uea 
were discussed with Bangladesh in addition to other 
issues of bilateral concern. 

(c) Our concerns regarding the issue of presence of 
the camps of Indian Insurgent Groups were raised. The 
issue of Indians in Bangladeshi jails did not come up. 

(d) The Government would continue to engage the 
Govemment of Bangladesh constructively to add ..... our 
security concerns. Our mission in Dhaka regularty seeks 
consular access to Indians In Bangladeshi jails. In all 
cases where Bangladesh government asks confirmation 
of the nationalHy of the detainee. the High Commission 
In Dhaka takes up the maHer with the concerned district 
authorities in India. The mission also takes up with the 
Govemment of Bangladesh. C8888 of jailed persona who8e 
information is sent from India and also on its own if 
there are reports in newspapers about the 8I'I'Mt of Indian 
nationals, 

(e) No, 

(f) Not applicable. 

(g) Not applicable. 

{TllInslslionJ 

Erlldlcatlon of DI ...... 

1287. SHRI RAJEN GOHAIN: 
SHRI HEMLAL MURMU: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) the details of the death cas.s 0' Kala-azar. 
Malaria and Tuberculo,is dise .... In the country during 
the last three years, State-wise; 

(b) the total quantum of funds r.I .... d by the 
Government to each State during the said period for 
eradication 0' the said diseases; 

(c) the quantum of funds spent per year by the State 
Govemments out of the funda releued and the quantum 
of unspent funds; and 

(d) the effective steps being taken by the Government 
to Identify the peraona effected by the.. diseases and 
for eradication of theae di ...... ? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) Number of death cues due. 
to Kala-azar, and Malaria during the last 3 years .. 
reported by the State Health authorltie, are given in 
Statement-I enclO88d. 
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Deaths are not reported under the National TB 
Control Programme. It is estimated that about 4.17 lakhs 
patients die of TB every year in the country. However, 
under Revised National TB Control Programme (RNTCP), 
the deaths due tl) TB among patients registered for 
treatment are reported. State-wise details of deaths 
reported during the last 3 years is given in Statement-II 
enclosed. 

(b) and (c) A National Vector Bome Disease Control 
Programme (NVBDCP) by covering prevention and control 
programmes for Dengue and Japanese encephalitis with 
3 ongoing centrally sponsored schemes namely National 
Anti Malaria Programme, National Filaria Control 
Pmgramme and Kala-azar Control Programme is being 
implemented since October, 2003. Govemment of India 
provides assistance in the form of insecticides, larvicides 
and drugs for treatment of Malaria, Kela-ezar and Filaria 
to all the states. In addition, North-Eastern States and 
UTs are also provided cash assistance to meet the 
operational cost for implementation of the programme. 
100 Districts covering 1045 PHCs in 8 States namely 
Andhra Pradesh, Chhattisgarh, Jharkhand, Madhya 
Pradesh, Maharashtra, Rajasthan, Orissa and Gujarat are 
also being provided 100% cash assistance to meet the 
operational cost for implementation of the programme 
under World Bank assisted Enhanced Malaria Control 
Project (EMCP). Under this project cash assistance is 
also provided to other states for traIning and awareneas 
activities. 

Funds in terms of insecticides and drugs for treatment 
of kala-azar are made available to four kala-azar endemic 
states namely Bihar, Jharkhand, Uttar Pradesh and West 
Bengal. Since December, 2003. Govt. of India is providing 
100% cash assistance to meet operational cost for 
implementation of the programme besides supply of DDT 
and drugs for kala-azar treatment. 

Funds allocated and expenditure incurred during the 
last 3 years for control of malaria, Kala-azar and TB and 
unspent balance are shown in enclosed Statement-III & 
IV. Status of unspant balances under Malaria and Kala-
azar Control Programmes as on 30.11.2004 Is shown in 
statement-V. 

(d) The steps taken for effective control of Malaria 
include:-

• Early DiagnosiS and prompt treatment of malaria 
cases. 

• Integrated Vector Control. 

• Early detection and containment of malaria 
epidemic outbreaks. 

• InformatIon Education and Communication (IEC) 
towards personal prevention and community 
participation. 

• Training and capacity building of Medical and 
Para-Medical workers. 

• Monitoring and Evaluation. 

• Effective Management Information System. 

For detection of Malaria ca ... in the community, 
Health workers and Health institutions like Primary Health 
Centres (PHCs), Community Health Centres (CHCs), 
Dispensaries and District hospitals are involved which 
carry out active and passive surveillance. Drugs 
Distribution Centres (DOCs), and Fever Treatment Depots 
(FTDs) have been established and most of the villages 
to make available the anti-malaria drugs to fever cases 
and prepare blood slides. Malaria positive cases 
conformed on blood slides examination are given radical 
treatment. 

For elimination of Kela-ezar steps being taken by 
the Govemment of India are: 

• Early diagnosis and complete treatment through 
Primary Health Care System and periodic door-
to-door case search. 

• Interruption of transmission through vector control 
by DDT indoor spraying in affected areas. 

• Health Education and Community participation. 

For controlling Tuberculoala, National TB Control 
Programme is in operation in the country since 1962. 
This could not achieve the desired results. Therefore, 
Revised National TB Control Programme widely known 
sa DOTS, which is a WHO recommended strategy, was 
introduced in 1993 and scaled up from 1998 and is being 
implemented In a phased manner. with the objective of 
achieving cure rate of 85% of new sputum positive casas 
and to detect at leeet 70% of such case •. 

The project districts have reported a cure rate of 
more than 85% which means more than 8 out of every 
10 patients diagnosed and put on treatment under revised 
strategy are sLfC888fu1ly treated. this is ~ore than double 
that of the e.r1ier programme. For quality diagnosis of 
TB. mlcroecopy centers are establiahed for every 1 lakh 
population for normal areas and for every 50,000 
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population in hillyltrlbal and dIfflcult areas. More than 9000 
microscopy centres have already been established in the 
country. 

To make the programme more accessible to larger 
segments of the population. and to supplement the 
Government efforts in this direction, emphasis is being 

given to involve medical colleges, all general hospitals, 
private practitioners and NGOs In the programme. 

DOTS coverage is being rapidly expanded In the 
country. From 20 million coverage In 1998, more than 
900 million population in 522 districts has been cover.d. 
It is envisaged to cover the entire country by 2005 under 
the revised strategy. 

SIll.",.", I 

StatelU.T. 

Ancllra Pradesh 

Chhatlisgarh 

Goa 

Gujarat 

Haryena 

HimachII PIadeah 

Jammu and Kashmir 

Karnataka 

Keraia 

NagaIand 

Malaria 
deaths 

2 

14 

122 

o 

32 

12 

19 

o 

o 
o 

21 

21 

9 

81 

50 

5 

17 

43 

305 

2001 

Kala-azar 
deaths 

3 

204 

o 

2002 

Malaria Kala-azar 
deaths deaths 

4 

o 
o 

12 

2 

3 

15 

17 

o 

o 
o 

31 

33 

8 

30 

43 

9 

41 

35 

o 
485 

5 

180 

o 

2003 

Malaria 
deaths 

6 

3 

o 
53 

4 

85 

o 

o 
o 

13 

22 

7 

22 

85 

17 

38 

4B 

o 
333 

KaIa-azar 
deaths 

7 

187 

5 

2004 

Malaria Kala-azar 
deaths deathe 

8 

o Spe. 

OJWy 

10 ApI. 

o SpI. B4 (If to Spt) 

2 Spe. 

4q. 
o Spt. 

o Spe. 

o Spe. 

o AuguII 

28 q. 13 (" to Spt) 

18 Spt. 

Hug. 

8 Aug. 

8 .... 

7 Aug. 

19 Spt. 

58Sp1. 

O./Wi 

11M .... 
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2 3 " 5 8 7 8 9 

Punjab 0 0 o Spt. 

Rajasthan 36 11 88 O,Jgy 

Sikkim 0 0 0 o Aug. 

Tam~ Nadu 0 0 0 o Spt. 

Tripura 9 5 13 13 Spt. 

Ultaranc:hal 0 0 0 o Spt. 

Llltar PIIIdesh 15 3 0 0 o Spt. 2 (" to Cd.) 

W~ Bengal 191 4 152 5 214 7 5& JWy 22 (" to Spt.) 

Andaman and Nicobar Islands 0 o Spt. 

Chandigarh 0 0 0 o SpI. 

Dadra and Nagar Haveli 0 0 0 o SpI. 

Daman and Diu 0 0 0 o SpI. 

Delhi 0 2' 0 2' 0 10- o August 6' (If 10 Spt.) 

Lakshadweep 0 0 0 o SpI. 

Pondicherry 0 0 0 o SpI. 

All India Total 1005 213 873 188 1008 210 339 127 (up to Sp\.) 

15.7.2003 
'1mpoIIId 

SWWMntH 

St.1rHntln1 ~Iing St •• -. ~ of IINI dMIh$ IfIPOI1rId during IIw ,.., 3 /Wi'll 

State Year 

2001 2002 2003 (Upto 
September, 2003) 

2 3 " 
Andhra Pradeeh 950 1485 1881 

Arunachal Pradesh 16 36 

Assam 58 52 172 
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2 3 4 

Bihar 164 158 112 

Chandigarh 24 21 

Chhattiegarh 144 107 

Delhi 335 437 279 

Gujarat 1606 1788 1201 

Haryana 186 188 153 

Himachal PradMh 258 361 229 

Jharkhand 85 81 84 

Karnataka 920 1096 1136 

Kerala en 861 469 

Madhya Pradesh UI6 258 475 

Maharashtra 2093 3449 1888 

Manipur 50 156 65 

Mizoram HI 

Nagaland 4 26 

Orissa 557 812 682 

Punjab 26 46 268 

Rajasthan 2062 2151 1262 

Sikklm 28 11 

Tamil Nadu 1987 3035 1689 

Utt&ranchal 23 

Uttar Pradesh 670 883 1333 

West Bengal 1973 2533 1584 

Total 15031 19809 6582 

.The proportion of number of patienIa put on trHtment under RNTCP and the TB dea1ha occun1ng hM been 1IIrM. but the number 
has tncl'MMCl due to Increued ~ of popuI8IIon .... hence reporting under RNTCP . 

• AI treatment outcome (dUll. euoce. rate etc.) bec:on'.- IIWIIabIe only after one YNI' from InIIIIdIan of 1he trMIment, the InformIdIon 
In regard to TB dedlt In 2003 II .,...... oriIy upIO SepWnber, 2003 .... hence IUTIber c:JI dedII ... nat avIIIIbIe for current yMI'. 
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ar.m.nt HI 

StIlM-wistJ £Jq:W1diturs /or 2001-2002, 2002-03 & 2003-04 /or undsr NVSDCP 

States/UTs 2001-02 2002-03 2003-04 
Exp. Exp. Exp. 

2 3 4 

Andhra Pradesh 954.64 548.86 534.73 

Arunachal Pradesh 364.97 377.08 112.63 

Assam 2377.47 1935.83 1364.15 

Bihar 873.90 198.35 2789.16 

Chhattisgam 876.31 3047.95 1739.99 

Goa 6.19 7.97 18.55 

Gujarat 1,353.89 767.99 380.99 

Haryana 16.43 67.21 37.35 

Himachal Pradesh 36.78 11.89 4.90 

Jammu and Kashmir 69.82 62.44 72.30 

Jharkhand 883.78 1671.15 1296.86 

Karnataka 386.48 227.36 264.87 

Kerala 87.75 13.31 214.56 

Madhya Pradesh 2540.80 2408.15 1333.71 

Maharashtra 2,289.20 947.11 463.30 
Manipur 275.27 144.88 69.71 
Meghalaya 292.98 301.70 323.35 

Mizoram 345.85 190.50 275.68 
Nagaland 368.08 372.14 386.20 
Orissa 1,745.06 3030.80 2512.78 
Punjab 94.10 66.75 37.87 
Rajasthan 924.92 925.90 1415.59 

Slkklm 0.14 4.32 2.42 
Tamil Nadu 289.03 187.39 279.06 
Tripura 505.76 389.93 428.63 
Uttar Pradesh 671.41 607.31 744.81 
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Uttaranchal 

West Bengal 

Deihl 

Pondicherry 

Andaman and Nicobar Islands 

Chandigarh 

Dedar and Nagar HaveH 

Daman anet Diu 

Lakshadweep 

Total 

Cash for States other than NE 

Commd. Misc. 

Estt.lAes.lPub. 

Delhi/HO Buffer' 

Rites (Fee) 

Total 

Grand Total 

AGAAHAYANA 17, 1926 (s..t.) 

2 

39.18 

1,140.73 

89.56 

8.30 

220.76 

34.87 

40.67 

18.85 

5.92 

20,211.43 

o 
1,767.16 

0.00 

1767.16 

21978.59 

"""'nl IV 

3 

1.96 

518.97 

58.47 

13.18 

230.07 

38.29 

18.07 

7.99 

5.35 

19403.60 

0.00 

0.00 

1278.00 

0.00 

1278.00 

20681.60 

338 

4 

39.17 

616.94 

80.67 

11.12 

203.33 

25.36 

60.72 

19.29 

12.06 

18172.60 

0.00 

1928.31 

0.00 

1928.31 

20100.91 

State-wise AlIocslion and ExptlnditufP during Isst til,."" ytNIfS undtlr IINI Nalionlll TB Control PtrJfJI'8IT1/M 

(As. In lakha) 

SI.No. Name of the State/UT 2001·2002 2002·2003 2003·2004 

Allocation Exp. Allocation Exp. Allocation Exp. 

2 3 4 6 6 7 8 

1. Andhra Pradesh 1200.00 1609.35 1050.00 952.66 600.00 635.47 

2. Arunachal Pradesh 119.42 89.59 15.00 40.09 30.19 114.13 

3. Assam 212.38 195.06 391.77 268.81 411.91 448.95 

4. Bihar 700.05 409.47 697.27 285.01 608.38 393.29 

5. Goa 15.55 9.88 13.78 11.37 13.00 22.50 

" 
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6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

30. 

31. 

32. 

33. 

34. 

35. 

Wn'IIM Answtl1'8 

2 3 

G:ujarat 810.07 

Haryana 195.23 

Himachal Pradesh 183.57 

Jammu and Kashmir 73.42 

Kamataka 632.73 

Kerala 687.23 

Madhya Pradesh 658.38 

Maharashtra 1683.61 

Manipur 100.47 

Meghalaye 19.59 

Mizoram 14.17 

Nagaland 99.36 

Orissa 600.00 

Punjab 281.74 

Rajasthan 1072.53 

Slkklm 31.82 

Tamil Nadu 999.81 

Trlpura 30.52 

Uttar Pradesh 1402.20 

West Bengal 1109.92 

Delhi 228.75 

Pondicherry 11.67 

Andaman and Nicobar 1.53 

Chandigarh 12.84 

Dadar and Nagar Haveli 0.04 

Daman and Diu 0.88 

Lakshadweep 3.28 

Jharkhand 55.13 

Uttaranchal 15.56 

Chhattisgarh 36.54 

Total 13300.0 

HQ 300.00 

Grant Total 13600.00 

DECEMBER 8, 2004 

4 

466.60 

158.13 

144.91 

77.76 

529.45 

450.38 

420.38 

1167.23 

87.88 

12.93 

15.81 

97.31 

528.04 

239.47 

744.87 

31.32 

679.31 

36.80 

1246.37 

656.90 

162.63 

3.97 

0.60 

8.55 

0.31 

0.31 

0.00 

54.76 

15.53 

36.30 

10288.13 

10.27 

10358.40 

5 

536.22 

179.75 

64.64 

95.28 

534.01 

336.99 

592.09 

1025.81 

30.77 

31.74 

11.82 

25.64 

450.00 

227.65 

598.74 

6.41 

658.09 

33.57 

1586.38 

649.90 

146.25 

9.96 

2.23 

9.54 

1.48 

1.48 

1.06 

233.91 

67.21 

183.56 

10700.00 

800.00 

11500.00 

6 

239.74 

137.13 

91.20 

31.95 

455.28 

156.31 

663.03 

627.18 

77.14 

70.19 

64.09 

28.46 

785.45 

202.79 

497.23 

34.28 

350.10 

44.61 

1142.25 

677.95 

393.55 

0.00 

13.00 

16.00 

0.00 

0.00 

9.34 

78.32 

97.16 

196.55 

8746.22 

948.90 

9695.12 

7 

506.28 

619.00 

61.03 

86.71 

497.42 

318.17 

545.77 

968.53 

65.88 

45.92 

22.56 

54.90 

515.00 

206.68 

565.31 

13.72 

621.34 

68.49 

1449.76 

802.44 

138.08 

9.23 

1.84 

9.00 

1.23 

1.23 

1.00 

431.00 

136.00 

333.00 

10760.00 

740.00 

11500.00 

8 

301.97 

148.91 

133.65 

125.21 

636.25 

252.85 

412.35 

1399.29 

126.83 

58.39 

91.94 

68.72 

364.13 

267.01 

502.29 

42.25 

982.42 

30.80 

1275.78 

889.30 

384.15 

0.39 

0.21 

30.17 

0.00 

0.21 

3.27 

373.80 

273.39 

513.91 

11309.98 

471.66 
\ 

11789.64 

340 
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sw.m.nt y 

Nallonsl Vscmr IJotM ~ CtJnItrJl ~ 

StIllUtl Of untIptInI bIIIIInt:tI6 _ on 30. ".2(}I(N 

(Ra. In Iakha) 

Name of the Malaria Filaria Kaia-azar Total 
StateslUTs DBS EAC 

2 3 4 5 6 

Andhra Pradesh 64.34 140 204.34 

Arunachal Pradesh 114 0 114 

Aaeam 0 28 28 

Bihar 350 1116.83 1468.83 

Chhattisgarh 77.41 52.5 129.91 

Goa 17.5 17.5 

Gujarat 186.86 52.5 239.36 

Haryana 0 

Himachal Pradesh 0 

Jammu and Kashmir 0 

Jharkhand 335.46 140 113.32 588.78 

Kamataka 59.5 59.5 

Kerala 105 105 

Madhya Pradesh 289.86 77 366.86 

Mah ..... trtra 274.27 105 379.27 

Manipur 61.28 0 61.28 

Meghalaya 0 0 

Mizoram 24 0 24 

Nagaland 43.61 0 43.61 

Orissa 509.89 175 684.89 

Punjab 0 

Rajasthan 160.68 0 160.68 

Sikklm 2 0 2 
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2 3 4 5 6 

Tamil Nadu 168 168 

Trlpura 102.45 o 102.45 

Uttar Pradesh 140 73.15 213.15 

Uttaranchal o 

West Bengal 105 238.03 343.03 

Delhi o 

Pondicherry 7 7 

Andaman and Nicobar Islands 7 7 

Chandigarh 0 o 
Dadar and Nagar Haveli 7 7 

Daman and Diu 7 7 

Lakshadweep 7 7 

Total 347.34 1898.77 1750 1541.33 5537.44 

1. DBS: The unspent balance under DBS II against NE state. which Includel Re. 260.70 lakhs released on 19.08.2004. 

2. EAC: The unspent balance Is against cash 88IIatance released to states & Dlatrlct SocIeti .. of EMCP Stats •. This Includ .. the 
release 01 As. 1445 lalch. in September, 2004. Thll I. an ongoing actIYIty and while releasing grant for current year, fle prevtoua 
balances have been taken Into consideration. 

3. FJlaria: The unspent balance Is agaIn.t cash ualstance released to 20 StateslUTs for filaria elimination. Though the actIVItIe. for 
filaria has been carried out In 18 StatealUTs, fle U.Cs have not been received from the statas hence It Is shown as unspent 
balance. Some states have planned the activity In November 2004. 

4. KaIa·Azar: Since December 2003 

DBS . Domestic Budgetary Support 

EAC . Externally Aided Component 

{English} 

Bifurcation of Telephone Exchange. 

1288. SHRI P. KARUNAKARAN: Will the Minister of 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
be pleased to state: 

(8) the norms applied by the Government in regard 
to the bHurcation of large Telephone Exchanges; 

(b) the extent to which such bifurcation is likely to 
affect the efficiency of the system; and 

(c) the effect on the subscribers in respect of the 
tariff collected from them? 

THE MINISTER OF STATE iN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Sir, Bifurcation of large 
exchanges i. done by opening more and more Remote 
Switching Units (RSUs) to cater for the increasing demand 
In multi·exchange areas. Some of the Important 
considerations in planning RSUs are as follows:-

• Average loop length of subscriber from the 
exchange is to be kept rounds 2 kms. in 
multlexchange areas in the more than , lakh 
line connections and 3 kms. in other to.wns. 

• Location of RSU is to be selected taking into 
consideration it's C08t effectiveness based on 
length of the cable to be used. 
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• For optimum utilization of local network of 
concentrated areas more and more ASUs 
(subject to technical feasibility of existing main 
exchange) are to be planned instead of planning 
new main exchanges in the existing network. 

• Where there is a concentration of demand in a 
building, Digital Loop Concentrator (DLC) etc. 
option should be explored. 

(b) Bifurcation of large exchanges by opening more 
ASUs improves the efficiency of the telephone system 
due to reduced loop lengths of subscribers, thereby 
reducing the fault occurrence . 

(c) There is no effect on tariff in case of bifurcating 
the areas by opening ASUs in multlexchange areas. 

[Trans/ilHonj 

Telephone Exchange. In UttIir P ..... h 

1289. SHAI PARAS NATH YADAV: WHI the Minister 
of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) the number of telephone exchanges functioning 
in Uttar Pradesh till date alongwith the capacity of each 
exchange; 

(b) whether the facilities of Digital Microwave System 
Satellite, STD and ISO have been provided in all the 
exchanges in Uttar Pradesh; 

(c) if not, the reasons therefor; 

(d) the time by which these facilities are likely to be 
provided in all the telephone exchanges in the state; 

(e) whether most of the telephones remain out of 
order in various Cities in the State; 

(f) if so, the reasons therefor; and 

(g) the steps taken/proposed to be taken by the 
Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Total number of telephone 
exchanges functioning in Uttar Pradesh are 3262. Details 
about capacity of each exchange are given in statement· 
I and II for UP(E) and UP(W) respectively. 

(b) Yea, Sir. STD & ISO facllltlea have been provided 
for all the telephone exchanges in Uttar Pradesh on 
reliable media I. (I. 0ptIcaJ Fbnt Syetema and DIgital Radio 
Systems (Microwave and UHF). 

(e) and (d) 00 not arise in view of (b) above. 

<e) No, Sir. 

(f) and (g) 00 not ariae in view of (e) above. 

~t1c61 List of TtI/tIpIIontI EJfdMIIIIfI8 
of UP (EMf) Citr:1tI 

SI.No. Exch. Name Equip. Capacity 

1 2 

SSA-Ailahabad 

1. Ajhuwa 

2. Allahpur 

3. Ara Kalan 

4. Ayodhya 

5. Baharia 

6. Bamrauli 

7. Bara 

8. Baraut 

9. Barathi 

10. Baron 

11. Bhane Mau 

12. Bharatganj 

13. Bheer Pur 

14. Blsara 

15. BTS Handia 

16. BTS Koraon 

17. BTS Manaur! 

18. BTS WP 

19. BTS PFM 

20. BTS Phulpur 

3 

304 

10000 

168 

152 

338 

1500 

152 

500 

500 

152 

152 

368 

152 

808 

1000 

1000 

1000 

1000 

1000 

1000 
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2 3 2 3 

21. BTS SHX 1000 52. Klllehra 312 

22. Charwa 162 53. Katr. ASU 1000 

23. City 6000 54. Kohdar 152 

24. Colonelganj 2250 55. Koraon 1000 

25. eTa 1500 56. Kydganj-I 2000 

26. CTX-I 5000 57. Kydganj-II 2000 

27. CTX-II 2000 58. Lalapur 152 

28. Dahiyawan 168 59. Lalgopalganj 1000 

29. Deeha 152 60. Ledlari 152 

30. Devi Gani 336 61. Lohgara 152 

31. Dhobahan 168 62. Lukerganj 4000 

32. E10B 10000 63. Mahgaon 168 

33. Ghoor Pur 1000 64. Mailhan 152 

34. Govindpur-I 2000 65. Manauri 1250 

35. Govindpur-II 3500 66. Mandaroad 304 

36. Handia 1000 67. Manjanpur 1000 

37. Hanumanganj 1000 68. Mansurbad 336 

38. Harakhpur 152 69. Maualma 1000 
39. Hathigahan 152 70. Meerapur 4000 
40. Jalalpur 336 71. Meja 188 

41. Janghai 1000 72. Mobile 1~OO 

42. Jan 304 73. Mukundpur 152 
43. Jasra 304 74. Mumfordganj eooo 
44. Jhunsi-I 2000 75. Muratganj 500 
45. Jhunsi-II 1500 76. Muthiganj-I 2000 
46. Kalindipuram 2750 77. Muthlganj-U 2000 
47. Kaneli 162 78. Naini MAZAD 1000 
48. Karari 500 79. Nainl MRZRD-II 1000 
49. KarchhAna 1000 80. Naini aCB \5000 
50. Kareli-I 4000 81. Nalni AW RD 1250 
51. Karefi..t1 2000 82. Nari Barl 162 
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2 3 2 3 

83. Nawabganj 328 113. Anjan Saheed 1000 

84. OCB 8000 114. Babura 336 

85. PCH Sarira 304 115. Barouna II 162 

86. Phaphamau 1000 116. Barouna I 153 

87. Phoolpur 2000 117. Bankat 1000 

88. Pratap Pur 304 118. Bardah 344 

&9. Pur Khas 162 119. 8erdeeha 188 

90. Sahson 1000 120. 8hadewra 184 

91. Saidebad 500 121. Bitar Mau (Katar) 188 

92. Saraj-'NT 152 122. BIndra Bazar 1400 

93. Sarai AQL 1000 123. Bindwa' 338 

94. Sarsawan 162 124. Ohand Patti 1400 

95. Shankargarh 1000 126. Chapra Sulfa..". 338 

96. Sirathu 1000 126. Cheota 188 

97. Sirsa 1000 127. Chhawu 336 

98 Soraon 1000 128. Chhllte Pur 1<400 

99. Subedarganj-I 2000 129. Devgoan 1400 

100. Subedarganj-II 1000 130. Dewalt 184 
101. T.P. Nagar 4000 131. Oldarganj 336 

102. Tagore Town-' 4000 132. OUtWMa 338 

103. Tedi Morn 162 133. FaricJpur 304 

104. Telahpur 336 134. Gopal Ganj 182 
105. Teliarganj 3000 135. Gorahara I 152 

106. Ugrsen PR 304 136. Gorahara II 163 

107. Unch Oeeh 304 137. GOMI Kl Bazar 1000 

108. Utraon 168 138. Haraiya 338 
109. WLL 1000 139. HetugIInj 162 

SSA - Aamgarh 140. Jahanaganj 1000 
110. Ahiraula 1400 141. Kancttanpur 338 

111. Ambari 1400 142. Kandharapur 1000 

112. Amwari 152 143. Kaptanganj 1000 
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2 3 2 3 

144. Kauria 184 175. Azamgarh-C-DOT Main 8000 

145. Kharihani 1000 176. Azrn-Mlcro-Wave 1500 

146. Lahldeeh 1000 1n. Azamgarh-Bhawama1h 4000 

147. Lahuwan 162 178. AZM-Rly. Stn. 2000 

148. Lakhamapur 338 179. Bilariaganj 2000 

149. Latghat 1000 180. Jeanpur (Sagari)-Main 2000 

150. Madarpur 432 181. Kollsa-Main 2000 

151. Mahul 1000 182. LaIganj-Maln 2000 

152. Manjhari 338 183. Maharajganj 1000 

153. Martinganj 1000 184. Meh Nagar 1000 

154. Mehnaj Pur 1000 185. Mubarakpur 3000 
155. MiHupur 338 186. Nizamabad 1000 
156. Nainijor 188 187. Phoolpur-Main 2000 

157. Nandawn 336 188. Saralmeer 2000 
158. Palhana 338 SSA - Bahralch 

159. Pawai 336 189. Babaganj 1000 
160. Phariha 1000 190. Badia Chauraha 152 
161. Ramgarh 168 191. Bahralch 8500 
162. Rani Ki sarai 1400 192. Baranapur 304 
163. Sanjarpur 432 193. Begampur 152 
164. Sardaha 1000 194. Behera 152 
165. Sathiyawan 1000 195. Bhagwanpur Hardi 152 
H16. Senpur 336 196. Bhagwra 152 
167. Singhpur 320 197. Bhangaha 152 
168. Siswara 336 198. Bhinga 2000 
169. Sumbhi Bazar 338 199. Bisheshwarganj 304 
170. Tahbarpur 432 200. Chaferia 184 
171. Tarwa 1000 201. Chhawanl Bazar 1000 
172. Thekama 1000 202. Chllwarla 304 
173. Atraulia 1000 203. Chlttaura '52 
174. Azamgarh - OCB Main 2000 204. Dharuwan 152 
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2 3 1 2 3 

205. Fakharpur 1000 236. Nawabganj 380 

206. Gaighat 184 237. Nautala 152 

207. Gambhirwan 152 238. Payagpur 1400 

208. Gangapur 152 239. Pipra Bhageria 152 

209. Gangwal 152 240. PyaNpur 3(M 

210. Gilaula 360 241. Ramgaon 152 

211. Girjapuri 184 242. Rampur Dhobla 152 

212. Gudri Bazar 1000 243. Risia 1000 

213. Gurah 152 244. Ruknapur 380 

214. Gurughutta 152 246. RupaldeehB 1000 

215. Huzoorpur 360 246. Semgarha 152 

216. Ikauna 1400 247. Semri Ghatahl 152 

217. Imamganj 360 248. Shankarpur Chauraha 152 

218. Itaha 152 249. Shlvpur 184 

219. Jaila Bazar 152 250. Sireia 152 

220. Jamunaha 152 251. Srawutl 380 

221. Jarwal Kasba 1000 252. Urra 152 

222. Jarwal Road 1000 253. WazMrganj 304 

223. Kaiserganj 2000 SSA - Balla 

224. Katiya 304 254. A .... ua 258 

225. Khaira Bazar 304 255. Athllapur 258 

226. Khutehna 152 256. Baljalpur 258 

227. Laxmanpur Bazar 152 257. Baliia 6000 
228. Mahsi 1000 258. BansdIh 2000 

229. Malhipur 152 259. BaI'I8dIh Road 512 

230. Maraucha 152 260. Buantpur 1000 

231. Matehi Kalan 152 261. Bellhara Road 2000 

232. Matera 1000 282. 8himpura 1000 

233. Mihinpurwa 1000 263. Bruarbart 1000 

234. Nainiha 152 284. Chhitauna 256 

235. Nanpara 3000 265. ChIIUhar 1000 
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2 3 2 3 

266. Chitbaragaon 100 297. Tika Deorl 256 

267. Dokti 256 298. Tola Siwan Rai 256 

268. Dubhar 256 299. Ujiar Bharauli 512 

269. Garwar 512 SSA • Banda 

270. Haldi 1000 300. Ainchwara 152 

271. Husainabad 256 301. Alarra 3000 

272. Ibrahimpatti 256 302. Baberu 2000 

273. Jai Prakash Nagar 256 303. Bachhran 152 

274. Khejuri 1000 304. Badausa 360 

275. Kodai 256 305. Banda-A 4488 

276. Kureji 256 306. Baniayanpurwa 152 

277. Lalganj 256 307. Baragarh 162 

278. Laxmanpur 256 308. Baragaon 152 

279. Maldah 256 309. Bardwara 160 

280. Manlyar 1000 310. Barokhar Bujurg 152 

281. Nagra 1000 311. Belgaon 152 

282. Narhi 320 312. Bhabhuwa 152 
283. Navratanpur 256 313. Bhadedoo 152 

284. Pakwainar 256 314. Bhagelabarl 152 
285. Phephna 256 315. Bharatkoot 360 
286. Pradhanpur 256 316. Bharkhari 152 

287. Pur 500 317. Bhaunri 360 
288. Ramgarh 512 318. Bllhar1<a 160 
289. RaniganJ 1400 319. Blsanda 360 
290. Rasra 3000 320. Budhaull 152 
291. Ratsar 1000 321. Chandrapura 152 

292. Reotl 1000 322. Chausarh 152 
293. Sahatwar 1000 323. Chhibo 152 
294. Salempur 256 324. Chhilolar 162 
295 Shivpur Deear 256 325. ChUla 760 
296. Sikandarpur 2000 326. Chitrakoot 1000 



357 AGRAHAYANA 17. ,_ (s...t.) 

2 3 2 3 

327. Oehr.uchh 152 358. Lalla Road 152 

328. Oeondha 152 369. Luktara 152 

329. Fatehganj 162 360. Mahuia 152 

330. Gadatl. 162 361. Mahuwa 152 

331. Gahbara 152 362. Manllcpur 1000 

332. Garhchapa 162 363. MaItul 162 

333. Gazjpur 152 364. Martcundl 152 

334. Ghuretanpur 180 365. MatauAdh 380 

335. Girwan 380 366. Mauchhibo 1400 

336. Goyarmugali 152 367. Murwal 304 

337. Gureh 152 381. Nacl 152 

338. Hardauni 152 369. Nadlnkumlyan 152 

339. Hattlaura 152 370. Nandana 162 

340. IndranagarC 2000 371. Narehl 182 

341. Inguwan 152 372. Naralnl 1000 

342. Jafarpur 162 373. Narauli 152 

343. Jamalpur 180 374. N8\I1ai 162 

344. Jari 152 375. Oren 162 

345. Jaspura 162 376. Pachnehl 152 

346. Jauharpur 152 3n. Pari 380 

347. Jaurahl 162 378. PaIIanI 152 

348. Kalchhiha 162 379. P .. 152 

349. Kalinger 360 380. Pangare 162 

350. Kamaain 1000 381. Paprenda 162 

351. Kartal 162 382. P ...... 152 

352. Karwi 2000 383. Pareaunj8 162 

353. Kazitola 162 384. Pautsar 152 

354. Khapthia 152 385. Pipafahari 162 

355. Khurhand 1000 386. Purlibplltal 152 

356. Korrahi 380 387. RaIpura 162 

357. Korram 152 388. Rajapur 1000 
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389. Aasln 162 419. Darlyabad 1000 

390. Sabada 152 420. Devignuj 1+11 304 

391. Sardhuw8 162 421. Dewa-Sharif 1000 

392. Sarha 152 422. DuHapur (MWI ViI.) 162 

393. Semraiwasilpur 152 423. Fatehganj Dairy 152 

394. Shankar Bazar 152 424. Fatehpur 2000 

395. Sheorampur 162 425. Haidergarh 2000 

396. Simauni 162 426. Harakh 1+11 336 
397. Sindhankala 152 427. Hetmapur 152 

398. Singhpur 160 428. Ichauli 1000 

399. Swaraj Colony-B 2000 429. Jahangirabad 1+11 304 
400. Tarayan 152 430. Jata Baraull 162 
401. Tindwara 152 431. Khajurl 184 
402. Tindwari 1000 432. Kola 162 
SSA - aa ... bllnkl 433. Kothi 336 
403. Aliabad 1000 434. Kotwa Dham 152 
404. Asandhra 1000 435. Kotwa Sarak 1000 
405. Bababazar 1+11 336 436. KUI'8I 1000 
406. Badanpur 184 437. Mahadewa 162 
407. Baddupur 184 436. M .... II 1000 
408. Ban'd 500 439. Maugaurpur 1+11 304 
409. Barebankl 9500 440. Mawal 1+11 304 
410. Barabanki 'B' 1000 441. Mehmoodabad 162 
411. Barabanki Old Bldg. 1000 442. Mitae 162 
412. Baralthi 1000 443. Mohd. Pur KhaIa 500 
413. Belahara 184 444. Neora 184 
414. Bhag8uli 184 445. Pareawan 162 
415. Bhanmau 1+11 304 448. Patranga 304 
416. BhilwaJ 162 447. Pokhra 162 
417. Bishunpur 328 448. Pratapgenj 1'62 
418. Chaubisi 162 449. Puradalai 1000 
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450. Ramnagar 1000 480. Bansi 1400 

451. Ramsnehighat 1000 481. Barhaya 1000 

452. Ranibazar 152 482. Barhni 1000 

453. Reewan Seewan 152 483. Basti 7000 

454. Rudauli 2000 484. Belwuengar 152 

455. Saadatgunj 1000 485. Sewa 184 

466. Safdergunj 1000 486. Bhadwpur 184 

.. 457 . Said Khanpur 184 487. Bhaghaull 152 

458. Saidanpur 304 488. Bhanpur 1000 

459. Sarai Barai 184 489. Bhawaniganj 184 

460. Satrikh 328 490. Birdpur 1000 

461. Sidhaur 1000 491. Biskohar 184 

462. Sihali 184 492. Captan Ganj 1000 

463. Sirauligauspur 1000 493. Chetia 152 

464. Subeha 1+11 336 494. Chhawanl 360 

465. Sujagunj 184 495. Chllhiya 184 

466. Suratgunj 328 498. Chureb 162 

467. Surhiamau 184 497. Oaldala 360 

468. Taalgaon 152 498. Ohanghata 192 

469. Tera Saddipur 304 499. Oharamslnghawa 184 

470. Tilokpur 328 500. Oldal 184 

471. Tilwari 152 SOl. Oubauliya 184 

472. Trlvedigunj 336 502. Oumanya Ganj 1400 

473. Udhauli 1+11 336 503. Gaur 162 

474. Zaidpur 1000 504. Gulhlura 152 

475: Zakariya 184 506. Halur Bazar 184 

SSA - aaetl 506. Hariharpur 184 

476. Babhnan 1000 S07. H8I1'IIIya 1000 
4n. Baghnagar 192 SOB. HydnIbad 162 

478. Bakhira 1000 509. Itwa Bazar 1000 

479. Bankati 18 510. Jamda Shahi 380 
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572. Captainganj 1400 603. 0IIpatti 152 

573. Captainganj (WLL) 1000 604. P .... n. 4400 

574. Chhltauni 184 805. P"'una (WLL) 1000 

575. Deoria (WLL) 1000 606. Paine 184 

576. Dearia (C-DOT) 10000 807. Pekadi Bajar 184 

577. Dearia (OCB) 4000 808. Pathar Deva 1000 

578. Desahi Deoria 1&4 609. PtpnI Bazar 184 

579. Dudatri 184 8tO. Pfatap Pur 184 

580. Full Nagar 1600 811. Ram Laxan 184 

581. Gauri Bazar 1000 612. Ramkola 1000 

582. Hate 1400 613. Rampur Karkhana 1000 

583. Hetimpur 184 814. Ravlndra Nagar 2000 

584. Jatahe Bazar 184 815. Rudrapur 1000 

585. Jauna Bazar 184 816. Sat1a Pur 152 

586. Kasia 2000 817. Sakhopar 184 

587. Kathakuain 338 818. Salempur 2000 

588. Khadda 1000 819. 9alemgart, 336 

589. Khadda (WLL) 1000 820. SaMnpur (WLL) tOOO 

590. Khora Ram 184 821. Semaur 184 

591. Khukhundoo 184 822. Sa,.,., 184 

592. Kuber Asthan 184 823. Satraw 184 

593. Lar 1400 624. SeliManIa 184 

594. Lar Ro.d 184 825. s.or.hi t«IO 

595. Laxmi Ganj 1000 826. Sonahuta Ramn.gar 1000 

596. Madanpur 388 827. Sukarauli 184 

597. Mail 184 828. Tamkuhi Raj 1000 

598. Mansa Chhaper 184 828. Taraya Sujan 184 

599. Manaoorganj 184 830. TtkuIItar 336 

600. Mathauli 184 SM·-" 
601 Mottchak t84 831. ActIhIIIcta 1000 

602. Nebua Naurangia UN 132. Aft .... 114 
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633. Ajitmal 2000 664. Paraaana 184 

634. Auralya 5000 685. Phaphund 1000 

635. Ayana 184 666. Purwa Sujan 380 

636. Ballapur 184 667. Ruruganj 184 

637. Baralok Pur 184 668. Sehar 184 

638. Baarehar 1000 669. Saltal 1000 

639. Bela 184 870. Samr 184 

640. Bharthana 3000 871. TIkha 184 

641. Bldhuna 1«XJ 872. UdI 248 

642. Chakar Ngr 512 673. Umraln 644 

643. Chitbhawan 184 874. Uearahar 380 

644. Dewerpur 184 875. Yaqubpur 184 

645. Dlbiyapur 3400 SSA • r:.tr.bad 
646. Ekdll 1000 876. Alcbarpur 4000 

647. Etawah 9000 6n. AmaniganJ 1000 

648. Friends Colony 4000 87B. Amarganj 152 

649. Harchandpur 184 679. Anand Nagar 152 

650. Jaitpur 184 880. Arwat 152 

651. Jawant Nagar 10i00 681. Alhwani-puram 1000 

652. Kakore 544 882. Ayodhya 3000 

653. Kanchausi 336 683. Bandlpur 304 

654. Kharagpur Saraiya 184 684. Barlyawan 304 

655. Kharduli '84 685. Balkharl 2000 

656. Kudarkot 184 686. BeNganj 152 
657. Lakhna 1400 687. Bhadarsa 304 

658. Lavedl 184 888. BMI 380 

659. Mattewa 1400 889. Blkapur 1000 

660. Muradganj 144 880. Chaure Bazar 304 

661. Nagle Dhana 1M 891. Darlhanganj 1000 

662. Niwari Kala '14 892. Deogeon 
\ 

152 

663. Penh.r ·184 893. DeorhI Bazar 304 
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694. Deoria Bazar 152 725. MotlgenJ 152 

695. Faizabad 2000 726. Motinagar 1000 

696. Oilasiganj 152 727. Mubartcganj 152 

697. Falzabad 8000 728. MUltafabad 162 

698. Garhwal 152 729. Neon 152 

699. Giraiya Bazar 152 730. Newada 1000 

700. GoMigan; 1000 731. Niflllanagar 4000 

701. GoMiganj-A 152 732. Patuya Ashram 162 

702. Haiderganj 380 733. Pura 304 

703. Hanewar 400 734. Rafi Ganj 360 

704. Harlntinganj 304- 735. Rate Sultanpur 304 

705. Hazlapur 162 736. Ramnagar 1000 

706. Hlrapur 304 737. Rampur Bhagan 304 

707. flfatganj at Ainwara 162 738. Rampur Sakarwari 152 

708. Indaipur 152 739. Rani Bazar 162 

709. Jafarganj 152 740. Rukunpur 304 

710. Jahangirganj 1000 741. S.hadet Ganj 1000 

711. Jatalpur 1652 742. Sammanpur 152 

712. Katehari 512 743. Shaganj 152 

713. Kedamagar 304 744. Sohawal 1000 

714. Khajurahat 304 745. Sahjadpur 1000 

715. Khandasa 304 746. Surapur 152 

716. Kuchera 304 747. Tands 3300 

717. Kumarganj 1400 748. Tands Thermal 1000 

718. Kurawan 152 749. Tarun 304 

719. Mahruva 152 750. Vaideha Nagar 4758 

720. Mallpur 380 &SA • Feruichabad 

721. Maya 304 751. Achara 184 

722. Mehboob Gan; 152 752. AJIpur JaIe8ar 184 

723. Mijhaura 304 753. AmrtIpur 336 

724. Miki pur at Inayat 1000 754. Barlgawan 152 
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755. Bauria 2000 786. Nlaai 192 

756. Bharkha leo 787. Prempur 328 

757. Chhibramau 4000 788. Rajepur 336 

758. Dhamdhera 184 789. Rudeln 304 

759. Farrukhabad 8000 790. Surawa 152 

760. Farrukhabad 2000 791. Sankisa 384 

761. Fatehgarh 5600 792. Saraiprayag 384 

762. Guraahalganj 1400 793. 5aurlkh 1000 

763. Hataipur 152 794. Shamaabad 1000 

764. Haseran 184 796. Silcandarpur 1000 

766. Indergarh 1000 796. SIrcItI 1eo 
766. Jahanganj 1000 797. Siwara 152 

767. Jalatabad 1-000 798. Tllhpur 152 

768. Jarari 188 799. Tajpur 152 

769. Jaapurapur 360 BOO. T .... m 384 

770. Kalmganj 4000 801. Thattya 1000 

771. Kamalganj 1400 802. Tirwa 1400 
772. Kampil 384 803. UfMfda 184 

773. Kannauj 4000 804. Vlehungarh 184 

774. Kaaawa 162 805. Yakutganj 184 

775. Khaml 180 $SA. FnIhtM 
776. Khimsepur 304 806. Airayan 304 
777. Khudaganj 152 807. Allipur 184 

778. Kuankhera 152 808. Amaon 184 
779. Kusumkhor 336 809. Amouli 360 
780. Manimaui 1.000 810. Artraiya 184 

781. Manjhana 348 811. Aeni 184 
782. Malawi 184 812. AIother 184 

783. Mpt\amdabad 1000 813. Batcewat 304 
784. Nademau i184 814. Banthara 184 
785. Nawabganj 304 815. Shadwa 184 
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816. Bhitaura 248 847. MD. Purgontl 304 

817. Bindki 2000 848. Naraini 184 

818. Bahuwa 360 849. Paprendl 184 

819. Chaudagra 1280 850. Revarl 184 

820. Chheulaha 304 851. Salhigawan 184 

821. Dedasai 184 852. Shah 248 

822. Deomai 184 853. Thallyan 184 

823. Deory Bujurg 184 854. Vijalpur 184 

824. Dhata 1128 SSA-Gulpur 

825. Fatehpur 8000 855. Amaura 184 

826. Gagipur 360 856. Bahadurganj 184 

827. Guneer 184 857. Bara 188 

828. Haswa 248 858. Barachewar 152 

829. Hathgaon 360 859. B ....... 152 

830. Hussainganj 304 860. Barara 298 

831. Jafarganj 184 861. Bhadaura 352 

832. Jahangirnagar 184 862. Bhawarkol 152 

833. Jamrawan 248 863. Bhlmapar 178 

834. Jigani 184 864. 8Irno 248 

835. Jonlhan 304 865. Deokali 178 

836. Kasiyapur 184 866. Dlldamagar 1000 

837. Khaga 1512 867. Dubihan 152 

838. Khajuha 304 866. Dulahpur 2ge 

839. Khakhreru 360 869. Gondaur 152 

840. Kishanpur 184 870. Gahamar 352 

841. K-Jahanabad 1128 871. GangauII 178 

842. Korai 184 872. Ghazipur 6000 

843. Kusumbhi 184 873. Hanerajpur 184 

844. Lalauli 1128 874. Jakhania 1000 

845. Malwan 1128 875. Janglpur 384 

846. Mawai 248 876. Karimuddinpur 272 
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8n. Kaaimabad 184 907. Bhabhuwa 160 

878. Khanpur 152 908. Balrampur 5000 

879. Khardian 184 909. Bankatwa 152 

880. Kundesar 296 910. ColoneJganj 1400 

881. Mahend 162 911. Chhapia 152 

882. Mainpur 248 912. Chandlpur 152 

883. M .... 184 913. Dhanepur 1000 

884. Mardaha 1000 914. Durjanpur 184 

886. Mohammadabad 2000 915. Dumariadeeh 152 

888. Naralnghpur 152 916. Gonda 11000 

887. Naik Dlha 162 917. Gaurachauki 500 

888. Nand Ganj 1000 918. Gainari 152 

889. Nonahara 1000 919. Gaindu Buzurg 152 

890. Ralpur 184 920. Ghughulpur 162 
891. Rauza 1500 921. Hathiagarh 152 

892. Reotipur 186 922. Haldarmau 152 

893. Saclat 1000 923. Harria Satgarhwa 160 

894. Saldpur 2000 924. Itlyathok 1000 
896. Sidhauna 480 925. Jhllahl 304 
896. Sohawal 184 926. Jamunlabagh 1000 
897. Sujanlpur 152 927. J8Iprabhagram 162 
898. Tajpur 162 928. Jarwa 162 
899. Taran Bandh 186 929. JaI Nagar 1000 
900. Zamanla 768 930. Kauwapur 152 
88A - Gonda 931. Katra Bazar 360 
901. AlawaJ Deona 336 932. Khwgupur 304 
902. Arya Nagar 500 933. Kuruan 152 
903. Amdahl 500 934. Madhwapur (Tikri) 152 
904. Balpur 500 935. Mankapur 4000 
906. Babagan; 336 936. Muikanwa 1000 
906. Belaar 1000 937. Motiganj 304 
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938. Mahdaiya 184 968. AMnd Nagar 2000 

939. Mahrajganj Tarai 162 989. AnMdnagar (BTS) 1000 

940. Mathura Bazar 304 970. Bamya 184 

941. Machhligaon 152 971. BhIIduri Bazar 338 

942. Mangura Bazar 152 972. BanIgeon 2000 

943. Munderwa Mati 152 973. BanIgaon (BTS) 1000 

944. Mankapur Town 500 974. Buantpur 4000 

945. Nawabganj 1400 975. Bauntpur 2000 

946. Paraspur 1000 976. B~j 2000 

947. Pachperwa 1000 9n. BaIt1aIganj (BTS) 1000 

948. Rehra Bazar 1000 978. BeIghat 1000 

949. Ram Nagae 152 979. BeIIpar 1000 

950. Sadullah Nagar 1000 980. BenIgenj 3000 

951. Shlvdayalganj 500 981. Bhathat 1000 

952. Sadashiv 152 982. Bhltaull 352 

953. Subhagpur 152 983. Brijmanganj 1000 

954. Sriduttganj 152 984. Bu.,r 1000 

955. Salpur 152 985. Buxipur 3000 

956. Saidwapur 152 988. Chaurlchaura 2000 

957. Shahpur 152 987. Chowk 184 

958. Tulsipur 2000 988. Compierganj 1000 

959. Tarabganj 1000 989. Deehghat 268 

960. Umribeghamganj 184 990. DMni 338 

961. Utraula 2000 991. Doharia 352 

962. Veereypur 152 992. GagMa 1000 

963. Wazirganj 500 993. Gajpur 314 

964. Mahuwa Bazar 162 994. Gangl Bazar 184 

965. Shivpura 152 995. Ghagtwara 352 

966. Pehar 162 99L GhughaJI 1000 

SSA • Gorakhpur 997. Gida 2000 

967. Adda Bazar 1000 998. Gita Vatlka 2000 



379 DECEMBER 8, 2004 to QlItIS/ions 380 

2 3 2 3 

999. Gila Vatika 3000 1030. Naibazar 1000 

1000. Gola 1000 1031. Natwa Jungle 184 

1001. Gorakhnath 7000 1032. Nautanwa 1500 

1002. Gorakhpur El08 18000 1033. Nichlaul 1000 

1003. Gorakhpur OCB 283 6000 1034. Pakari 364 

1004. Gorakhpur (BTS) 1000 1035. Pali 330 

1006. H .. Bazar 10400 1036. Panlyara 1000 

1008. JaI1pur 338 1037. Parumallk 184 

1007. Janipur 184 1038. Partaval 1000 

1008. Jhangaha 256 
1039. Plpiganj 1000 

1009. Jharkhandi 3300 
1040. Pipralch 1000 

1041. Purandarpur 368 1010. Jungle Kauriya 500 
1042. Raptinagar 9000 

1011. KatNhra 400 
1043. Ruatampur 5000 

1012. Kauriram 1400 
1044. Sahjanwa 1023 

1013. Khajni 1000 
1045. Sardarnagar 364 

1014. Khuntaha 184 
1046. Sikariganj 1000 

1015. Kolhui 1000 
1047. Slawa 1400 

1016. Kuaami 500 
1048. Sohgaura 184 

1017. Laxmipur 1000 
1049. Sonauli 1400 

1018. Machitgaon 184 1050. Sonbarsa 1000 
1019. Madarla 1000 1051. Thoothibari 1000 
1020. Mahabir Chhapra 1000 1052. Unwal 330 
1021. Mahadeva 1000 1053. Uruwa 1000 
1022. Mahrajganj 2000 1054. Vlkunagar 2000 
1023. Mahraiganj (BTS) 1000 SSA - Hamlrpur 

1024. Mahua Dabar 500 1055. Ajnar 152 

1025. Malhanpar 184 1056. Akona 152 

1026. Mangalpur 256 1057. Atrauli 152 

1027. Mlthaura 304 1058. Baseia 152 

1028. Motiram Adda 500 1059. Berl 152 
1029. Mujari 184 1060. Blharika 152 
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1061. Biwar 1000 1092. PUf'IInI 152 

1062. Bharuwa Sumerpur 1000 1093. Ragaul 2000 

1063. Chhani 336 1094. RehuIB 152 

1064. Chandaut 152 1095. Rath G48 

1065. Chlkasi 152 1096. Rewa! 152 

1066. Chartchari 1000 1097. Sarle 1000 

1067. Dhagwan 188 1098. SieoIar 152 

1068. Gandhinagar 2788 1099. Srinagar 312 

1069. Gohand 152 1100. Tema 162 

1070. Gyondi 152 1101. Umaria 162 

1071. Hamirpur 4240 lSI .... rdoI 

1072. Ichauli 188 1102. Ahlrorl 248 

1073. Ingohta 162 1103. Atwa Khursath 152 

1074. lmitiya 304 1104. Baghaull 1000 

1075. Jalalpur 152 1106. Barnnakhera 152 

1076. Jallpur 380 1106. Bawan 488 

1077. Kamharia 160 1107. Behtagokul 180 

1078. Kabrai 1000 1108. Benlganj 488 

1079. Kharela 298 1109. Bhanawan 248 

1080. Kulpahar 1000 1110. Bhartchanl 152 

1081. Kurara 1000 1111. BiJgram 1000 

1082. Khanna 152 1112. Dalel Nagar 152 

1083. Kalaulijar 162 1113. Dhanwar 152 

1084. Miahripur 152 1114. DhIkuMI 152 

1085. MusUra 1000 1115. Gaueganj 480 

1086. Mahoba 1616 1116. Gondwa 152 

1087. Pahra 152 1117. Gopamau 3(M 

1088. Panwari 1000 1118. Hardol CMI 6518 

1089. Pauthiya 360 1119. HardoI LW Rd. 4388 

1090. Pathnaudi 152 1120. Harlyawan 152 

1091. Patanpur 152 1121. Harpalpur 488 
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1122. Jahanlkhera 152 1152. Baralpar 360 

1123. Kachhauna 1000 1153. Bart.thi 152 

1124. Kulmpur 180 1154. Belwar Bazar 304 

1125. Kothawan 248 1155. Bhadethl 184 

1128. Loner 152 1156. Bibiganj 162 

1127. Madhoganj 600 1157. Chandwak 304 

1128. Mallawan 880 1158. Dhannapur 304 

1129. Pan 1000 1159. Dherna 188 

1130. Pareli 162 1160. Fatehganj 184 

1131. Plhanl 1000 1181. Gabhlran 162 

1132. Pratap Nagar 152 1162. Gertyaon 152 

1133. Raghopur 152 1163. Gaurabadshahpur 896 

1134. Ralgaln 304 1164. Ghanashyampur 700 

1135. Sandi 1000 1165. Halderpur 388 

1136. Sandila 2000 1186. Harllarpur 152 

1137. Sawaljpur 320 1187. Jagatganj 152 

1138. S.mra Chauraha 1. 1188. Jalalpur 1000 

1139. Shahabad 2000 1189. Japtapur 152 

1140. Subhankhera 152 1170. Jaunpur 11600 

1141. Surae 188 1171. Jaunpur Katchory RSU SOOO 

1142. Tadiyanwan 152 1172. Kazgaon 1000 

1143. Todarpur 152 1173. K.rakat 1400 

1144. Udhranpur 304 1174. Kh ..... ral 1000 

BBA • Jaunpu, 1175. Khutahan 360 

1145. Alamganj 162 1176. Leduka 304 

1146. Arand 162 11n. MachhaIlahahar 1400 

1147. Araiya 162 1178. MaharajganJ 1000 

1148. Baderi 162 1179. Malhanl 1000 

1149. Badhwa Bazar 304 1180. Manlkalan 1000 

1150. Bad'-pur 2000 1181. Marlyahun 2000 

1151. Bajarang Nagar 1000 1182. M .... nj 1000 
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:183. Muftiganj 380 SIA - JtumeI 

1194. Mungarabadshahpur 1.wo 1213. Amra 152 

1185. Nauperawa 1000 1214. Arich 298 

1186. Nigoh 1000 1215. BabIna 2000 

1187. Pali 1000 1218. Bamour 152 

1188. Parauganj 360 1217. Bangra (C-DOT RSU) 1000 

1189. Patrahi 152 1218. Banpur 152 

1190. Patti Narendrapur 1000 1219. Banal 380 

1191. Purvanchal University 1000 1220. Bar-A 152 

1192. Raja Bazar 168 1221. Baragaon 500 

1193. Rampur 1000 1222. Bar-B 120 

1194. Ratasi 152 
1223. Baruaeagar 1000 

1195. Ratnupur 184 
1224. Bhara" (I .. gam) 248 

1225. She! 2000 
1196. Satharia 700 

Saraibeeka 
1228. BijauH 1000 

1197. 168 
1227. Blrdha 152 

1198. Shahganj 3000 
1228. Chlrgaon 1500 

1199. Shambhuganj 184 
1229. OaUwara 152 

1200. Shekhupur 1000 
1230. Ohaurra 152 

1201. Singaramau 304 
1231. Garautha 378 . 1202. Sikarara 1000 
1232. Grau Land 500 

1203. Sitamearai 296 
1233. Guma 152 

1204. Sukhlalganj 152 
1234. Guraaraln 1400 

1205. Sheo Nagar 152 
1235. Hatl 152 

1206. Sullhajcalan 162 
1238. Jakhaura-A 152 

1207. SujanganJ 1000 
1237. Jakhaura-B 120 

1208. Thanagaddi 1000 
1238. Jakhlaun 152 

1209. Tarti 184 1239. JhaneI c.ntt RLU 6000 
1210. Trilochan Mahadev 184 1240. JhaneI OCB Main 3000 
12". Umarpur 1000 1241. Jhanli-10B Main 12000 
1212. Zafrabad 304 1242. ~anpura 152 
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1243. Karguwan 152 1274. Baldn-B 120 

1244. Karguwan Khurd 152 1275. Bakrar 500 

1245. Katera 152 1276. Samthar 376 

1246. Kumhery 152 12n. Sarwaa Kala 152 

1247. Lalltpur 6500 1278. Shahjahanpur 152 

1248. Madawara-A . 184 1279. Singarra 248 

1249. Madawara-B 184 1280. Sipri Bazar RSU 3500 

1250. Madora 248 1281. Talbehat 1400 

1251. Manik Chowk RSU 4000 1282. Talbehat Army 152 

1252. Mauranlpur 4000 1283. Tehrauli 296 

1253. Mehraunl 1000 1284. Todi Fatehpur 152 

1254. Moth 1400 1285. Uldan 152 

1255. Nagra 2000 1286. Vljaypura 152 

1256. Nandanpura RLU 8000 SSA - Kanpur 

1257. Narahat 152 1287. Akberpur 1000 
1258. Nunar 152 1288. Amaur 184 
1259. Palar 248 1289. Arnaur 184 
1260. Pali 152 1290. Amraudha 184 
1261. Parlchha 1000 1291. Araul 1000 
1262. Patha 152 1292. Aulat Ganj 184 
1263. Pichhor RSU 2000 1293. Avu Vlkas 4000 
1264. Poonch 1000 1294. Baghpur 184 
1265. Pura Blrdha 152 1295. Bangaon 184 
1266. Rajapur 248 1296. Bans Mandl 4000 
1267. Rajghat 152 1297. Baraur 184 
1268. Raksha-A 152 1298. Baraur 184 
1269. Raksha-B 152 1299. Bartpal 184 
1270. Aanipur 1000 1300. Bat1JaI 184 
1271. Revan 176 1301. Berwlhaber 18000 
1272. Saidpur 152 1302. Benalhaber 9000 
1273. Sakin-A 152 1303. Benajhaber 7000 
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1304. Bhaupur 184 1336. Kathara 184 

1305. Bhautl Pratappur 500 1336. Kidwai Nagar 23000 

1306. Bhitergaon 184 1337. Korauwa 184 

1307. Bhitergaon 184 1338. Karian 184 

1308. Bidhnoo 500 1339. Krishna Nagar 12000 

1309. Bilhaur 2000 1340. Kuan !<hera 184 

1310. Blthoor 500 1341. Kudnl 184 

1311. Cantt. 2000 1342. Kwlya 184 

1312. Chakeri 184 1343. lajpat Nagar 15000 

1313. Chaubepur 1000 1344. Lajpat Nagar 7500 

1314. Deo Brahmapur 184 1345. Lakhanpur 6000 

1315. Derapur 400 1346. Maharajpur 184 

1316. Etra 184 1347. Maharajpur 184 

1317. Gajner 184 1348. Maitha Block 184 

1318. Galuapur 184 1349. Maltha R.S. 184 

1319. Ghatampur 2000 1350. Majhawan 184 

1320. Govind Nagar 6000 1351. Makanpur 184 

1321. Hanspuram 2000 1352. Malasa 184 

1322. Hansemau 184 1353. Mall Road 28000 

1323. Hansemau 184 1354. Mall Road 2000 

1324. liT 1000 1355. Mall Road 8000 

1325. Jainpur 400 1356. Mandhna 1000 

1326. Jajmau 4000 1367. Mangalpur 184 

1327. Jarlb Chowki 3000 1358. Mangalpur 184 

1328. JH 1000 1359. Mawar 184 

1329. KA 184 1360. Minda Kuan 184 

1330. Kakadeo 7000 1361. Moo .. Nagar 184 

1331. Kakwan 184 1362. Moo .. Nagar 184 

1332. Kakwan 184 1363. Mungieapur 184 

1333. Kalyanpur 8000 1364. Nadeeha Bujurg 184 

1334. Kuhlpur 184 1366. Nafwnau 1000 



391 Writttln AnSWtlfS DECEMBER 8, 2004 to OUtlSlions 392 

2 3 2 3 

1366. Narwal 184 1397. Sarwan Khera 184 

1367. Narwal 184 1398. Shahjahanpur 184 

1368. Nauranga 184 1399. Shahjahanpur 184 

1369. Nauranga 184 1400. Shivdhari 184 

1370. Nonari 184 1401. Shivli 184 

1371. Pali 184 1402. Shivli 184 

1372. Panki Industrial Area 2000 1403. Shlvrajpur 1000 

1373. Panki Power House 4000 1404. Shyam Nagar 5000 

1374. Patara 184 1405. Sikandra 500 

1375. Patara 184 1406. Slthmara 184 

1376. Prempur (Nagar) 184 1407. Tilti 184 

1377. PR 184 1408. Umari 184 

1378. Pukhrayan 2000 1409. U!taripura 1000 

1379. Purwa Meer 184 1410. Vishnupuri 4000 

1380. Rail Bazar 4000 1411. Vilhwa Bank 4000 

1381. Rajpur 1000 1412. Yaahodll Nagar 8000 
1382. Rania 976 a.A - Lfthbnpur 

1383. Rasdhan 184 1413. AbhaIpur 152 
1384. Rasulabad 1000 1414. Aira RSU 1000 
1385. Ratan Lal Nagar 8000 1415. Ajan 152 
1386. Ratan Lal Nagar 4000 1416. Ajwapur 184 
1387. Reuna 184 1417. Allganj 380 
1388. Reuna 184 1418. Amir Nagar-I 184 
1389. Rooma 1000 1419. Amlr Nagar-II 152 
1390. Rura 1000 1420. AmrItapur 152 
1391. Sachendi 500 1421. Andes Nagar-I 152 
1392. Sajeti 184 1422. Andea Nagar-II 152 
1393. Sajetl 184 1423. Aurangabad 152 
1394. Sakhrej 184 1424. BadagaWl 152 
1395. Sandalpur 184 1425. Bamhanpur-I 184 
1396. S.rsaul . sao 1426. Bamhanpur-U 152 
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1427. Bankeyganj-l 152 1458. Katauli 152 

1428. Bankeyganj-II 152 1459. KhlljUria RSU 488 

1429. Barwar 184 1480. Kukfa 152 

1430. Behjam RSU 1000 1481. Lagueha 152 

1431. Behtiafghan 162 1482. Lakhlmpur·(M) 8000 

1432. Belapersuwa 184 1463. Lakhlmpur-II 1000 

1433. Belrayan 380 1484. LRP·RSU-I 3000 

1434. Bhanpur 184 1485. Meia RSU-II 2000 

1435. Bhira-I 1000 148ft Madnapur 152 

1436. Bhira-II 1000 1467. Mahangapur RSU 500 

1437. Bijuwa 380 1488. Malgalganj-l 1400 

1436. ChahmaJpur 152 1469. MalgalganJ-lI 1000 

1439. Chandan Chauki 184 1470. Mallanl 1000 

1440. Daudpur 162 1471. MaJhgaIn RSU 380 

1441. Dhakherwa 152 1472. Majlgawan 184 

1442. Dhaurahra-I 1000 1473. Mamrl 184 

1443. Dhaurahra-II 1000 1474. MltauH RSU 360 

1444. Gajiapur 152 1475. Mohammad!-I 1400 

1445. Gola-I RSU 2000 1476. Mohammadl-II 1000 

1446. Gola-II RSU 2000 14n. MudMawaran 152 

1447. Isanagar-I 184 1478. Nalcha 1152 

1448. lsanagar-IJ 152 1479. Neemgaon 162 

1449. J.B. Ganj 1000 1480. Nighuan-I 1000 

1450. Jalalpur 184 1481. NJ~tI 1000 

1451. Jasnagar-I 184 1482. 0eJ ASU 380 

1452. Jasnagar-II 162 1483. Padariatula 152 

1453. Jhandj Raj 184 1484. PalJa-I 3000 
1454. Kadia 152 1486. P",,, 1000 

1455. Kala Aam 152 1486. p ..... 152 

1456. Kaata-I 184 1487. PharcIwI RSU 380 
1457. Kasta-II 152 1488. Phattepur 152 
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1489. Phoolbehar-I 162 1519. A.P. Sen 6000 

1490. Phoolbehar-II 152 1520. Arjunganj 304 

1491. Pipariadhani-I 152 1521. Bhadewan 13000 

1492. Pipariadhani-II 184 1622. Bhadwan Main 4000 

1493. Rakehtj-I 184 1623. Bhatia 162 

1494. Rakehti-II 152 1524. Bakahi Ka Talab 1000 

1495. Ramiabehar 162 1525. Banlhra 1000 

1496. Aampurmishra 162 1526. Bljnore 304 

1497. Razaganj-I 162 1627. Boromau 152 

1498. Razaganj-II 152 1628. Chlnhat 1000 

1499. Salimabad 184 1529. Chowk D.T.O. 6000 

1500. Sampurnanagar ASU 2000 1530. Dilkusha 4000 

1501. Sansarpur 162 1531. D_uti 384 

1502. Shankerpur Aaja 162 1532. DaHganj 2000 

1503. Sharda Nagar-I 184 1533. Dewa Aoad 1000 

1504. Sharda Nagar-II 162 1534. Dhedhey Mau 162 

1505. Sikandrabad 184 1535. Fatehganj 152 

1506. Sindhauna 184 1536. Gahdow 152 

1507. Singahi 1000 1537. Gangaganj 152 

1508. Sisaiyya 152 1538. Ghalli 152 

1509. Sisora Nasir 162 1539. Gam; 162 

1510. Sunderwal-i 162 1540. Ganga Sichaipuram 3800 

1511. Sunderwal-II 184 1541. Gomtt Nagar 4500 

1512. Tikonla 1000 1542. Gomti Nagar Main 8000 

1513. Uchaulia 184 1543. GOIIIIganj 1000 

1514. Vishanpuri ASU 500 1544. Harauni 1000 

1515. Washlipur 162 1546. Harclola 152 

SSA - lucknow 1546. Hardol Road 8000 

1516. Alambagh 16000 1547. Indira Nagar Main 8000 

1517. Amaniganj 152 1548. Indira Nagar RSM 13000 

1518. Amethi 162 1549. ltauja 1000 
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1550. Jawahar Bhawan 3000 1581. Nab! Panah 162 

1551. Janklpuram 7400 1582. Nigohan 304 

1552. Japling Road 6000 1583. PGI 1000 

1553. Kahla 162 1584. Rahlmabad 304 

1554. Kakorl 1000 1585. Raman Khara 152 

1555. Kathwara 152 1586. RaJajipuram 10500 

1556. Kankaha 162 1587. Rajendra Nagar 4000 

1557. Karora 152 1588. Sanurpur 152 

1558. Kasmandikalan 152 1589. SecMtariat 5000 

1559. Kati Bagia 152 1590. Sector 8 INR (P. Ngr.) 3000 

1560. Kaiser MainlRLU 10000 1591. Sector 10 INR 4000 

1561. Kaiaerbagh RLU 18000 1592. Sector 19 INR 4000 

1562. Kaiserbagh RLU 4000 1593. Sector G KP Road 5000 

1563. KSB NT Main II 5000 1594. Sector K Aliganj 4000 

1564. Kalyanpur 3000 1595. Samesl 304 

1565. Khadra 3000 1596. Sysendl 304 

1566. Krishna Nagar 4000 1597. Sharda Nagar 2000 

1567. Kurdai 304 1598. Sahara State 1000 

1568. Kumbrawan 152 1599. SahadatganJ 3000 

1569. Ganeshganj 6000 1600. Tal Katora 2000 

1570. Lonha 152 1601. T.P. Nagar 9000 

1571. Mahanagar Main 12000 1602. Trlveni Nagar 4000 

1572. Mahanagar Main 17000 1603. Vlkas Nagar 5500 

1573. Malihabad 2000 1604. Vlahwas Khand 3000 

1574. Mall 304 1605. Vlram Khand 4000 
1575. Memora 1000 1606. VIbhuII Khand 2000 

1576. Mohari Kalan 152 1607. WU Kai8erbagh 13000 

15n. Mohanlalganj 2000 S8A ..... npur\ 

1578. Munshi Pulia 4000 1608. Aryapur Khara 360 

1579. New Hydrabad 3000 1609. Asargarhl 152 

1580. Nirala Nagar 5000 1810. Aurandh 182 
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1611. Bamahal 680 1642. Pegu 152 

1612. Bewar 2000 1643. Saman 168 

1613. Bharaul 192 1644. Shlkohabad 8000 

1614. Bhogaon 3000 1645. Siruganj 2400 

1615. Bujhia Ka Pul 162 1646. Sultangunj 192 

1616. Dihull 162 1647. Sunnamai 152 

1617. Eka 360 1648. Uncha IlIamabad 152 

1618. Ghiror 1000 SIA· Mau 
1619. Jaglr 1000 1649. Adari 1000 

1620. Jasrana 2000 1660. Allak 1000 

1621. Jyoti 162 1651. Amila 1400 

1622. Kamal 3000 1652. Atalaawan 368 

1623. Kalyanpur 152 1653. Baragaon 164 

1624. Kasad 162 1654. Bojhee 1000 

1625. Kathphori 152 1655. Chakata 336 

1626. Kesri 152 1656. Chlratyakot 2000 

1627. Khergarh 184 1657. Dohrighat 1400 

1628. Kishni 384 1658. Dubarl 1000 

1629. Kuchela 162 1659. GhOli 2000 

1630. Kurawali 1000 1660. Haldharpur 336 

1631. Kusmara 744 1661. Hathni 184 

1632. Labhauwa 162 1662. Kalylonpur 200 
1633. Madanpur 152 1663. Karaha 1000 
1634. Makkhanpur 286 1664. Karieath 200 
1635. Mainpuri-I 7500 1665. Kallhari 184 
1636. Mainpuri-II 2500 1666. Khurahat 388 

1637. Nagle Gulal 168 1867. Kopaganj 2000 
1638. Nagla Mangh 152 1868. Koreuli 152 

1639. Nauner 152 1689. Kul'lhllafarpur 1000 

1640. Naviganj 162 .. 1670. Kuamaur 1000 
1641. Parham 200 1671. Madhuban 1400 
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1672. Maryadpur 1000 1702. ae.wa 1400 

1673. Mau 10000 1703. Bhendl 152 

1674. Mau Civil Unes 3000 1704. Chaukia 304 

1675. Mau lods. Area 1400 1705. Chetganj 336 

1676. Mau Paschim 2000 1706. Chopan 2000 

1677. Maurbhoj 388 1707. Chunar 2000 

1678. Mau-RSU 2K 2000 1708. Chuft( 1000 

1679. Mohammdabad 4000 1709. Dalla 360 

1680. Nadava Sarai 1000 1710. DramalganJ 304 

1681. Parsupur 200 1711. Dubalkala 152 

1682. Pipari 388 1712. Dubepur 152 

1683. Piparuth 184 1713. Dudhl 1000 

1684. Ranipur 184 1714. Gaipura 1000 

1685. Ratanpura 1000 1715. Ghorawal 1000 

1686. Sarsena 280 1716. HaUia 184 

1687. Semari Jamalpur 1000 1717. Hargam 1000 

1688. Sipah 400 1718. Imliechatti 1000 

1689. Suggicahuri 200 1719. ImUpur 152 

1690. Sultanpur 388 1720. Jamalpur 1000 

1691. Sura;pur 1000 1721. Jamua Bazar 336 

SSA - MIrzaput' 1722. Jamui 328 

1692. Adalhat 1000 1723. Jhama 152 

1693. Adalpura 1000 1724. Jigna 1000 

1694. Aghwar (HuNS) 360 1725. Jape 1000 

1695. Ahraura 1000 1726. Jyuti 336 

1696. Anpara 3500 1727. Kaohhawa 1400 

1697. Babhani 152 1728. Kaohnarwa 152 

1698. Bahuti 152 1729. KaIIhat 1000 

1699. Bakrihwan 152 1730. KakaIhI 368 

1700. Baraundha 304 1731. Kalwari 152 

1701. Bathua 1500 1732. KirbIJ 162 
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1733. Kone 152 1784. Shakteshgarh 152 

1734. Kota 152 1785. Shakllnagar 3400 

1735. Kubri Patehara 380 1788. Vania 152 

1736. Lahangpur 312 1787. Vindhyachal 1000 

1737. Lalganj 1000 1768. Wlndhamganj 368 

1738. Madhupur 1000 SSA·O,.I 

1739. Mag ... 328 1769. AIR 184 

1740. Mahugarh 152 1770. Ait 1000 

1741. Mahuli 152 1771. Ata 184 

1742. Marihan 1000 1772. Babal 248 

1743. Markundi 200 1773. Bangra 500 

1744. Mirzapur-I 4000 1774. Shand 248 

1745. Mirzapur-II 7000 1775. Dakore 184 

1746. Myor$pUr 380 1776. Etaun 336 

1747. Nai Bazar 152 1777. Etaura 184 

1748. Narainpur 1000 1778. Gulaull 184 

1749. Obra 5000 1779. Glrthan 184 

1750. Padsri 1000 1780. Gopalpura 184 

1751. Paho 1000 1781. Hadrukh 184 

1752. Paidapur 338 1782. Hardoi Gujar 432 
1753. Piprl 6000 1783. Jalaun 1984 

1754. Pothi Pathar 152 1784. Jugrajpura 184 
1755. Purjagir 1000 1785. Kadsura 496 
1756. Rajgarh 1000 1788. Kall1ya 184 

1757. Ramgarh 380 1787. Kalp! 1856 

1758. Ramgarh 338 1788. KanaaI 184 
1759. Rampur 152 1788. Karmer 184 
1760. Renuaagar 2000 1790. Khabia 248 
1781. Rihandnagar 2000 1781. Kh8rra 184 
1762. RobertaganJ 3000 1712. Konch 1856-

1763. Shahganj 380 1783. Kotra 184 
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1794. Kukargaon 184 1824. Oeewanganj 1000 

1795. Kuthond 1000 1825. Ollipur 152 

1796. Madhogarh 388 1826. Chakwa 184 

1797. Mahewa 184 1827. OeIhupur 304 

1798. Musmariya 184 1828. Ohingwu 164 

1799. Nadigaon 184 1829. Danlpur 338 

1800. Nlyamatpur 184 1830. Fatanpur 360 

" 1801. Oral 9000 1831. Garhimanikpur 488 

1802. Pantyar. 184 1832. Garwara 616 

1803. Pindar! 164 1833. Gotani 152 

1804. Pirauna 184 1834. Gauradand 184 

1805. Ramp",ra 388 1835. Gandhi Bazar 152 

1606. Rendhar 184 1836. Heeraganj 336 

1807. Sahao 184 1837. Hathgawan 152 

1808. Sami 176 1838. JamtaH 1000 

1809. Umarl 338 1839. Jaleeafganj 152 

1810. UPS10C Orai 296 1840. Jagesarganj 248 

1811. Uaargaon 184 1841. Kat,. Medniganj 1000 

1812. Veerpura 164 1842. Katragulab Singh 400 

SSI • pm.ppm 1843. Kunda 2000 

1813. Amoo 1000 1844. Kalakankar 1000 

1814. Aaspur DeY .. r. 1000 1845. Kohdour 1000 

1815. Atheha 184 1846. K. Hanumanganj 184 

1816. 8arlkala 152 1847. Klthawar Sazar 336 

1817. Bhagwat Ganj 248 1848. Kusuwapur 152 

1818. 8abuganj 380 1849. Lalganj 1400 

1819. 8isahlya 360 1850. L.axmiganj 248 

1820. Bihar 184 1851. Mohanganj 488 

1821. Sani 152 1852. MancIhata 1000 

1822. Saghrai 152 1853. Mangraura 184 

1823. Derwa 1000 1854. Nawlibganj 184 
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1855. Narangpur 184 1885. Chowk (RBL-RSU) 4000 

1856. Patti 1400 1886. Oalmau 1000 

1857. Prlthviganj-A 336 1887. Dedaur 512 

1858. Prithviganj Bazar-A 304 1888. Oeeh 256 

1859. Pratapgarh-A 9000 1889. Furaatganj (RSU 1 K) 752 

1860. Pure Ohanau 184 1890. Gadaganj 512 

1861. Raniganj 1000 1891. GangaganJ 381 

1862. Raniganj Kalthola 152 1892. Gurubuxganj (RSU 1.0K) 1000 

1863. Rampur Khas 152 1893. Hallore 256 

1864. Rasulaha 184 1894. Harchandpur (RSU 0.5K) 500 

1865. Ramganj 184 1895. Hardoi 256 

1866. Rajapur 184 1896. Inhaunna (RSU O.5K) 500 

1867. Sangramgarh 336 1897. Jagatpur (RSU 0.5K) 500 

1868. Sangipur 1000 1898. Jaia 1000 

1869. Saifabad 360 1899. K.P. Sadwa 256 

1870. Sahebganj 184 1900. Katghar 256 

187L Samsherganj 184 1901. Khajurgaon 256 

1872. Sadaha 152 1902. Khariya Bazar 256 

1873. Tejgarh 152 1903. Khiron 281 

1874. Vishwanathganj 380 1904. Kundanganj 266 

SSA - Ra.barell 1906. Kurn.udauli 266 

1875. Aihar 512 1908. laIganj 2000 

1876. Amawan (V-5.2 Anrax) 284 1907. Lodwamau 266 

1877. Ataura BuJurg 256 1908. Maharajganj 1000 

1878. Babuganj 256 1909. Major Ganj 256 

1879. Bacchrawan 1.4K 1910. Matinganj 256 

1880. Behta Kalan 256 1911. Maugarvi 258 

1881. Benimadhoganj (RSU 0.5K) 500 1912. Naairahbad 258 

1882. Bhadokhar (RSU O.5K) 500 1913. Nlhutha 256 

1883. Bhojpur 512 1914. Pari Pahargarh 256 

1884. Chattoh 256 1915. Pa~r (RSU 0.51<) 500 
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1916. Raebareli-C-Oot 10000 1946. Bllandapur 152 

1917. Rahwan 256 1947. Chaurasia 152 

1918. Raja Fatehpur (V 5.2 Anarx) 248 1948. Oeokall 152 

1919. Raja Mau 256 1949. Gutalya 700 

1920. Rampur Kalan 256 1950. Gartha Rangeen 152 

1921. Ratapur-RSU 1000 1951. Jalalabad 1400 

1922 . Salon 1000 1952. JograJpur 304 
. < 1923. Sarenf (RSU 1 K) 500 1953. Jaltlpur 152 

1924. Sehgaon 258 1954. Jamunla 152 

1926. Seman (RSU O.5K) 500 1955. Kanth 1400 

1926. Semrauta 256 1956. Kalan 304 

1927. Shamnau 258 1957. Khudaganj 1000 

1928. Shankerganj 258 1958. Khutar 1000 

1929. Shivgarh (RSU O.5K) 500 1959. Khera Bajhera 152 

1930. Suchi 512 1860. Kurrtan Kalan 152 

1931. Tilol 1000 1961. Kurrla Khurd 152 

1932. Umran 256 1962. Khandhar 152 

1933. Unchahar (RSU 2K) 2000 1963. M.P. Katra 1000 

1934. Pure Sukul 258 1964. Mlrzapur 352 

1935. Ramganj 258 1986. Mukrampur 152 

. 1936 . BinntlWan 268 1968. Madnapur 304 

1937. Raebareli (OCB 4k) 4000 1967. Mohanpur 152 

SSA • Shahlahanpur 1968. Nigohl 1000 

1938. Allahgwlj 700 1969. Nahll 152 

1939. Atibara 162 1970. Powayan 3000 

1940. Bara Kalan 184 1971. Paraur 152 

1941. Bareilly More 1000 1972. Rou 1500 

1942. Banda 1400 1973. Shahjahanpur 13256 

1943. Banthra 398 1974. Shahabajnegar 256 

1944. Bartara 152 1976. Sehramau 304 

1945. Baaantapur 304 1976. Sindhaull 360 
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1977. Shyampur 304 2007. Khalr.a.i 1000 

1978. Sujanpur 152 2008. Kutub Nagar 152 

1979. Tilhar 3000 2009. Laharpur 1400 

1980. Thingri 162 2010. Lalpur 184 

SSA • Sitapur 20". Machhrehata -1981. Akhtiyarpur 162 2012. Maharaj Nagar 184-

1982. Anand Nagar 1000 2013. Mahmoodabad 3000 

1983. Atariya 184 2014. Maholi 1484 

1984. Bahadur Ganj 184 2015. Manpur 304 

1985. Baherawa 184 2016. Mut.r Bagh 184-

1986. Badagaon 304 2017. Mishrikh 1484 

1987. Bargawan 152 2018. Munahiganj 1500 

1988. Behma 500 2019. Neemlar 296 

1989. Bhandiya 184 2020. Neri 152 
1990. Bhlthaura 152 2021. Niyamupur 3418 
1991. Biswan 2400 2022. Padaralcha 152 

1992. Bonabhari 152 2023. Paintepur 368 

1993. Chandpur 184 2024. Pakariya 162 

1994. Godlamau 152 2025. Parsada 2-48 

1995. GopaJpur 152 2026. Plaawan 388 

1996. Goraicha Chauraha 184 2027. Ramgarh 380 

1997. Hargaon 1484 2028. Ramkot 304 

1998. Imaliya Sultanpur 1000 2029. Rampur Mathura 744 

1999. Indrauli 152 2030. Reou 304 

2000. Jahagirabad 304 2031. Sahpur 152 
2001. Jalalpur 248 2032. Sakran 152 
2002. Jharekhapur 248 2033. Sanda 310 

2003. Kamlapur 384 2034. Sandna, Korauna 304 

2004. Kaaaralia 248 2035. Sa,.n 381 

2005. Kateahar 2~ 2036. Sewta ,152 

2006. Kazi Kamalpur 248 2037. Sidhaull 1448 
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2038. Sitapur 9512 2068. Koeripur 1000 

2039. Talgaon 1000 2069. Lambhuw. LBH 1400 

2040. Tambour 780 2070. Motigarpur MTG 1000 

2041. Thangaon 162 2071. MUI1Iadeeh 184 

SSA - Sult8npur 2072. Pandey Baba 184 

2042. Amethl 2000 2073. Soorapur SRP 1000 

2043. Babooganj 152 2074. Tatomurainl 320 

2044. Bhader 500 2075. Baghauna 304 

2045. Bhetuwa 152 2076. Baldirai 304 

2046. Gauriganj 1000 20n. Hallyapur 152 

2047. Kakwa 384 2078. Hari Mau 152 

2048. Korwa 1400 2079. Jagdlahpur 1000 

2049. Manderika 152 2080. Jamo 336 

2050. Peeperpur 248 2081. JDP I.A. 2000 

2051. Ramganj RMG 696 2082. JalnebganJ 176 

2052. Sangrampur 184 2083. Krlshnan.gar 152 

2053. Shahgarh SHG 184 2084. M. Khana 1000 

2054. Tala 184 2085. Mahona 176 

2055. Teet<ermafi 184 2086. Parabazar 152 

2056. Tikari 162 2087. Ranlganj RNG 328 

. 2057 . Aanapur 184 2088. S. Bazar 304 

2058. Akhand Nagar 184 2089. Sathtn 152 

2059. Allpur Sarwan 152 2090. Tlrhut 152 

2060. Badhupur BOU 388 2091. Wallipur 176 

2061. Belyey 184 2092. Warieganj 152 

2062. Chanda 1000 2093. Allganj 1000 

2063. Chhetepattl 184 2094. Amhat 1400 

2064. Oostpur 744 2095. B. Kala 1000 

2065. Hariharpur 184 2096. Baglyagaon 304 

2066. Kadlpur 1<100 2097. Baraunaa 1000 

2067. Karaundl Kala KOK 388 2098. Beeralnghpur 304 
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2099. Belhari 184 2130. Behla Bhawanl 184 

2100. Bhadainya 168 2131. Bhagwant Nagar 500 

2101. Bhain 320 2132. Bhavani Ganj 184 

2102. Dehlibazar 168 2133. Blchhla 256 

2103. Dhammaur DMR 1000 2134. Blghapur 1000 

2104. Dhanpatganj DPG 1000 2135. Bihar 184 

2105. Deehdaggupur 152 2136. Chakalwanshi 380 
2106. Fulauna 184 2137. Chamiyani 1-84 
2107. Gosainganj 744 . 

2136. Civil Lines 7500 
2108. Hanumanganj HNG 1000 

2139. Deogaun 184 
2109. K. Khanpur 1000 

Dhamlyana 184 2140. 
2110. Kurebhar 1000 

2141. Dhanl Khera 336 
2111. Kurwar 1000 

2142. Fatehpur-B4 338 
2112. Murlinagar 248 

2143. Ganj-Muradabad 368 
2113. Rajapur 248 

2144. Hasanganj 1000 
2114. Samri 744 

2145. Hllaul/ 184 
2115. Shambooganj SBJ 744 

Sultanpur SUL 
2146. Ind. Area 1000 

2116. 9128 

2117. Shankergarh 152 2147. Jaltlpur 184 

2118. Tiyari 744 2148. Kaloo Khera 336 

SSA - Unnao 2149. Kantha 184 

2119. Awas Vikash 2000 2150. Kedar Khora 184 

2120. Achalganj 1000 2151. Kursath 336 

2121. Ajgaln 360 2152. Magarwara 1000 

2122. Akbarpur 184 2153. Magrayar 184 

2123. Asoha 184 2154. Makhee 184 

2124. Atwa Back 184 2155. Mant. Majhwara 184 

2125. Auras 336 2156. Maurawan 1000 

2126. Badarka 500 2157. Mlm Kalan 184 

2127. Bangaramau 1500 2158. MIyM Ganj 336 

2128. Bara 1QOO 2159. MohM '816 
2129. Baradeo T onda 184 2180. Mueandi 184 
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2161. Mustalabad 184 2191. Ayar 1000 

2162. Nai Sarai 184 2192. Babatpur 2000 

2163. Narainpur 184 2193. Baburl 1000 

2164. Nawab Ganj 1000 2194. Babusarai 496 

2165. P.O. Nagar 3000 2195. Barahanl 248 

2166. Padri Kalan 184 2196. Barahuli 500 

2167. Paharpur 184 2197. Barkl 248 

2168. Panhen 184 2198. Buawapur 382 

2169. Pa .. Khera 184 2199. Bhadohi 6500 

2170. Purwa 1000 2200. Bhagatua 248 

2171. Ouayampur NBWR 184 2201. BhopauH 248 

2172. Ralpur Garhl 184 2202. Chahanla 1000 

2173. Rajepur 184 2203. Chakla 1000 

2174. Rasoolabad 184 2204. Chandaull 2000 

2175. Saflpur 1000 2205. Chaubeypur 1400 

2176. Shankerpur Sarai 184 2206. Chotapur 1400 

2177. Shattiddin Khera 184 2207. Oanganj 1000 

2178. Shuklaganj 5000 2208. Oasharathpur 384 

2179. Sikandrapur Sarosi 266 2209. Ohanapur 752 

2180. Sikandrpur Karn 500 2210. Ohantulsi 184 

2181. Sohramau 380 2211. Oherauli 184 

2182. Sumerpur 184 2212. Ourgaganj 1000 

2183. Takia (Patan) 338 2213. Goptganj 2000 

2184. Taura 256 2214. Goral Bazar 1000 

2185. Thana 0 2215. Goaal Bazar 184 

2186. Ugoo 380 2216. Gy.-,pur 1500 

2187. Unchgaun 338 2217. Harhua 1000 

SSA • Veranaal 2218. Halhi Bazar 1000 

2188. Abhiya 176 2219. IUia 352 

2189. Ajagara 1000 2220. Jagatpur 1000 

2190. Ashnaw 352 2221. Jakhlni 1000 
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2222. Jalhoopur 496 2253. Saldupur 362 

2223. Jangiganj 1000 2254. SakaIdIha 1000 

2224. Jansa 1000 2255. Semaradh 184 

2225. Kaithi 1000 2256. Sewepuri 1000 

2226. Kamalpur 752 2257. Shlkafganj 2<48 

2227. Katara 352 2258. Sikanderpur 1000 

2228. Katauna 248 2259. Sindhora 1000 

2229. Khamaria 2000 2260. Subhu Nagar 1-84 

2230. Koirauna 1000 2261. Surlyawan 1000 

2231. Kotwa 496 2262. Tart 1000 

2232. Mahrajganj 1000 2263. Thathara 1400 

2233. Mamahar 1000 2264. Tikarl 1000 

2234. Marufpur 384 2265. Ugapur 1000 

2235. Medhan 248 2266. Umaraha 496 

2236. Mirzamurad 1000 2287. Utaraut 248 

2237. Modh 784 2268. Viraon Kot 1000 

2238. Mugh8isarai 6000 2269. Vishunpura 384 

2239. Nai Bazar (BOI) 1000 2270. VS·Benia RLU 12500 

2240. Nal Bazar (COL) 248 2271. VS·Benia OCB 10000 

2241. Naugarh 184 2272. VS·Bi8heshwarganJ 4000 

2242. Pali 1000 2273. VS·Brij Enclave 5000 

2243. Parsipur 1400 2274. VS-cantt 5 ESS 10600 

2244. Pearopur 496 2275. VS·LaIpur 2000 

2245. Phoolpur 496 2278. VS·Chandra CHM 2000 

2246. Rajatalab 1400 22n. VS·OLW 2000 

2247. Ramanagar (City) 1400 2278. VS·Durgakund 6000 

2248. Ramgarh 384 2279. VS·GodowIia IiOOO 

2249. Ramnagar (Indst.) 780 2280. VS·GoIgadda 3000 

2250. Sadalpura 496 2281. VS·Hartirath 4000 

2251. Sahabganj 780 2282. VS·Lohta 200Q \ 

2252. Saidraja 768 2283. VS-Machhodart 3000 
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2284. VS·Mahamanapuri 4000 10. AG-FCKmdry Nagar 3000 

2285. VS-Mahmoorganj 4500 11. AG-Idph 2000 

2286. VS-Manduadlh 4000 12. AG-Jaipur House 4500 

2287. VS-Paharia 8000 13. AG-Jalpur Houee 3000 

2288. VS·Parao 2000 14. AG-Lawyers Col. 2000 

2289. VS·Samneghat 4000 15. AG-Madhu Nagar 4260 

22&0. VS-Sanjay Nagar 4000 16. AG-Nunihal 2000 

2291. VS·8amath 2000 17. AG-S Place 9000 

2292. VS-Shivpur 6000 18. AG-S PI.:. 7760 

2293. VS·Shivpurwa 8000 19. G-Shallmar 6000 

2294. VS-T eliabagh 4000 20. AG-Sallmar 2500 

2295. VS-Vljayanagaram 3000 21. AG-Shaheed Nagar 3000 

2296. VS-WLL (Rural) 4000 22. AG-Shahganj 8500 

2297. VS WLL (Urban) 10000 23. AG-Slemena 14000 

Total 2353050 24. AG-Sikandra 3000 

SIll.",.",." 
25. AGoT.P. Nagar 7000 

26. AG-Taj Nagri 4600 
Alphabetical List 01 T8/6ph0n6 Exch8ngt1S of 

AGo Taj Nagri UP rwfJ81) Citr:M 27. 4000 

51. No. Exch. Name Equip Capacity 
28. AG·Tax 11000 

29. AG·Tax 98 
2 3 

30. AG·S Place 152 
SSA· AGRA 31. Achhnera 2000 
1. AG-Arjun Nagar 3800 32. Akola 1024 
2. AG-Arjun Nagar 1000 33. AnwaJ Khera 1024 
3. AG-Balenganj 6000 34. AtOOl 344 
4. AG-Balkeshwar 4000 35. Bachhgaon 378 
5. AG-Bodla 3500 36. Bah 1400 
6. AG-CTO 4500 37. Ba,... Ahir 1000 
7. AG-Dayal Bagh 2000 38. eam.n 1024 
8. AG-Dayal Bagh 2500 39. Bate.hwar 304 
9. AG-Foundry Nagar 5000 40. BhadrauJi 378 
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41. Bichpuri 312 72. Majhara 152 

42. Brithla 160 73. Malpur. 1024 

43. Dabrai 1000 74. Mateena 304 

44. Dauki 384 75. Midhakpur 1024 

45. Dawar 320 76. Nadau 176 

46. Dhiman 1024 n. Nagle Beech 338 

47. Doora 336 78. Nagla Mirza 2500 

48. Digner 192 79. Narlchi 176 

49. Etmadpur 1000 80. Pathaull 338 

50. Fariha 184 81. Plnahat 304 

51. Fatehabad 1400 82. Raja Ka Tal 1000 

52. Fatehpur Sikri 2000 83. Runkata 384 

53. Ferozabad Main 12000 84. Saclhan 162 

54. Ferozabad EWSD 5000 85. Salyan 1024 

55. Hazratpur 368 86. Sarendhi 152 

56. Iradatnagar 1024 87. Sehata 328 

57. Itaura 1024 88. Shamsabad 1400 

58. Jagner 1024 89. Srinagar 152 

59. Jaingar. 304 90. Suhag Nagar 2000 

60. Jaitpur Kalan 1024 91. Tantpur 304 

61. Kagarol 1024 92. Tehra 1024 

62. Kalal Kheria 1000 93. Tundla 500 

63. Keetham 152 94. Tundla 3000 

64. Khandoli 1000 95. Firozabad 400 

65. Kheragarh 1024 96. Suraj Dham (AG) 192 

66. Kira Wall 1400 BBA • Alla-rh 

67. Kotla 152 97. ALG E10B 0-1 11000 

68. Kuberpur 1000 98. AIgnec 0·2 6000 

69. Kundol 1000 99. ALG C DOT 6000 

70. Kurra Chitrapur 384 100. ALG Delhigate 6000 

71. Ladukhera 304 101. ALG Delhigate 4000 
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102. ALG Ohanipurmandi 3500 133. Hathras Mathura Rd. 1000 

103. ALG Krishnapuram 3500 134. Hathru-Alg. Road 1000 

104. ALG Sasnigate 8000 135. Iglu 1000 

105. ALG Talangri 1000 136. Jalali 1000 

106. ALG MGG 2000 137. Jaroth 336 

107. Akrabad 338 136. JattatI 1000 

108. Amrauli 152 139. Kachaura 162 

109. Andata 338 140. Kulmpur COOT-A 2000 

110. Atrauli 2000 141. KazIrnabad 152 

111. Bamnoli 152 142. Khair EX-A 2000 

112. Berta 152 143. Khurrarnpur 152 

113. Basal8abas 162 144. Kodiaganj 338 

114. Beswan 336 146. KOla 162 

115. Bijoll 338 148. Ladpur 152 

116. Bhenya 338 147. Lodha 33e 

117. Bundhansi 152 148. Medrak 162 

118. Ghandos 1000 149. Malav 162 

119. Chandapa 162 150. Man Maho 162 

120. Chhara 1400 151. Muraan 1000 

121. Dadon 152 152. Naglaveeraahai 162 

122. Ehan 162 153. Nagle Virkhu 162 

123. Gabhana 1000 154. Nozal Pur 162 

124. Gamana 162 155. Pac:hon 152 

125. Ganglri 162 158. Pilawa 338 

126. Gomat 162 157. Pore 162 

127. Gonda 1000 158. Ralpur Oalpalpur 162 

128. Goral 338 159. Rueri 162 

129. Hasatan 336 160. Salempur 162 

130. Hathr .. In. 1000 181. Sun! RlU 1000 

131. Hathraa E10B 8000 182. Slkandrarao 3400 

132. Hathraa COOT 2000 183. Tappal 336 
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164. Tochigarh 162 194. Khitora 152 

165. Vljaygarh 338 195. Katra Sadat 152 

166. Wazidpur 152 196. Karanpur 152 

167. AUgarh (Rural) 5000 197. Mlaoon 336 

168. Aligarh (Fixed) 198. Mucia Dhekl 336 

169. Aligarh (Mobile) 199. Nadayal 152 

SSA· Bad.un 200. Nagarjuna 152 

170. Allapur 336 201. Nan 152 

171. Asafpur 338 202. RudaIn 338 

172. 8abrala 1000 203. RisauU 152 

173. Bilsi 1000 204. Rajpura 152 

174. Binawar 152 205. Saijan 152 

175. Bisauli 1400 206. Solenkinagar 162 

176. Budaun 8800 207. Sahuwan 1400 

177. eivtl line RSU 2000 208. Saldpur 336 

178. Datagen; 1000 209. Sakhanu 336 

179. Oehgawan 336 210. Tel Babrala 1000 

180. Daetori 336 211. Ugalti 336 

181. Gawen 336 212. Ujhanl 3000 

182. Guiana 162 213. Usawan 336 

183. Gunnaur 1000 214. Uehalt 336 

184. Hazratpur 152 215. Wazirganj 1000 

185. Hasanpur 152 216. WLL Badaun 1000 

las. Islamnagar 1000 217. Wll811s1 1000 

187. Islamnagar RSU 1500 218. WLL Gunnaur 1000 

188. Junawai 162 219. WLL Chandausi 0 

189. Jhuksa 336 220. WLL Sahaswan 500 

190. Kachhla 152 221. Biaautl Cordect 1000 

191. Kadarchowk 336 SSA· ....... ' 

192. Kakrala 1000 222. Agraa 184 

193. Kuwargaon 152 223. ~ 360 
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224. Amour 184 255. Rajendra Nagar 7000 

225. AonJa 1«Xl 256. BR-Northclty 2000 

226. Aonla II 2000 257. BR-Sanjay Comm Hall 2000 

227. Balwl-1 2600 258. BR-Soofitola 2000 

228. Bahari COOT ASU 1500 259. BA-8ubhash Nagar 3000 

229. BalU8 184 260. BR·TP Nagar 1000 

230. Bhltora SBM 1.QGO 261. BR-Univerdy 3460 

231. BhoiiPura 1000 282. BR-UIphatak 850 

232. Bahadurpur 184 263. ChamrauI. 152 

233. Bhuriyan 184 264. Chandpur ... 
234. Bhuta C-DOr RSU 380 265. Deochara 1000 

235. Bilpur C-DOT RSU 1000 266. Oeorania 488 

236. Biaharatganj 388 287. 0hManj 184 

237. BA-Bankhana 1500 288. Dhaneta 184 

238. BA-CB Ganj 1000 269. Dhauratanda 780 

239. BR.CB Ganj ASU 1000 270. Ohunka 184 

240. BA-Cantt ALU 3CIOO 271. Halharpur Matkali 4. 

241. BA-Cantt ASU 2000 272. G Upf8Ia 114 

242. BR-Choupla 8000 273. IFFCO Aonla 1400 

243. BR-Ohopula 11000 274. Jadavpur 184 

244. BA-Durga Nagar 2000 275. Jokhanpur 162 

245. BR·Hartmann 2000 276. Kanman -246. SR-IAF Gate 1QO() 277. Kabi MIll 411 

247. BA·IAF Gate 1000 278. Kaarpur 114 

248. BA-Marhinath 1000 279. Kunwan Danda 184 

249. BA·Merhinath 1000 280. Kyoladia 388 

250. BA·PJem Nagar 4464 281. Lawngpur 184 

251. SA·QuINa 1084 282. Menpur 184 

252. RJN RlU aoao 283. Meerganj 2000 

253. BA-Aajendra Nagar 4800 284. MudIa Nawllbganj 184 

254. A~ra Nagar A Block 2000 285. Nawabganj 2000 
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286. Panwaria 184 316. Dhampur RSU 3000 

287. Pitamberpur 2000 317. Dhundll 1000 

288. Pitamberpur RSU 1000 318. DoodhH 184 

289. Ramnagar 184 319. Gajraula Shiv 1000 

290. Richha 1000 320. Ganj 500 

291. Rajpurkala 152 321. Gohawar 1000 

292. Rithaura 1000 322. Haldaur 2000 

293. Sainthal 360 323. Harewali 336 

294. Sirauli 184 324. Heempur 1000 

295. Santosh Gontia 184 325. JalDpur 1000 

296. Shahi 368 326. JhaJu 1000 

297. Sheeshgarh 1000 327. Kadrabad 1000 

298. Shergarh 438 328. I(alagarh 1400 

299. Vyodhan Khurd 162 329. KaIoowala 336 

SSA • Bljnore 330. Kazampur 496 

300. Afzal Garh 1466 331. KhajoorI 1000 

301. Bagharpur 1000 332. Khandul 500 

302. Bamapur 1000 333. Khaapura 1000 

303. Baruki 1000 334. Klralpur 3000 

304. Basantpur 184 335. KolWd 1400 

305. Basta 1000 336. Mahuwa 500 

306. Benipurkopa 184 337. Mandawali 1000 

307. Bhagoowala 336 338. Mandawar 1000 

308. Bhogpur 162 339. Mohdpur MOL. 424 

309. Bijnor MBM 7000 340. Modhpur Rajorl 200 

310. Bijnor RSU-I 2600 341. Nagel Sot! 1000 

311. Bijnor RSU·II 500 342. Nagina 3600 

312. Chakrajmal 1000 343. NaJbabad MBM 6500 

313. ChanCiok 1000 344. NajlbDd RSU 2500 

314. Chandpur 4800; 345. Narain Kheri 496 
315. Dhampur MBM 3500 346. Narainpur 496 
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347. Neendru 1000 3n. Blbyana 336 

348. Nehtaur 2500 378. Bugrul 1000 

349. Noorpur 2000 379. BSA ASR Rd 1500 

350. Padarathpur 248 380. BSR Awes Vikas 1000 

351. Padli 500 381. Bhoor BSR 6000 

352. Ph •• na 1000 382. Bhoor BSR 3000 

353. Purainl 1000 383. Moti Bagh BSR 2000 

354. Raipur Sadat 1000 384. Moti Bagh BSR 6000 

355. Raipurl 248 385. Chltlaun 1000 

356. Raja Ka Talpur 1000 386. Chhatarl 500 

, 357. Rampur 1000 387. Chola Chokl 336 

358. Sahaspur 1000 388. Oanpur 368 

359. Seohara 3000 389. O.A.V. BSR 3000 

360. Sherkot 2000 390. Debal 2000 

361. Sisona 500 391. Ganglhala 336 

362. Suawala 500 392. Gulaothl 3000 

363. Sunderpur 248 393. Jadol 184 

364. Tands Mydass 248 394. Jahanglrabad 2500 

365. Tarcola 1000 395. Jaragvan 164 

366. Thatlat 1000 396. Khurja 5000 

367. Veeruwala 500 397. KhUfja 3500 

SSA • Bulanct.hahar 398. Khurja City 2500 

368. Agouta 500 399. KhUfja IN 600 

369. Amlya 338 400. Karen 304 

370. Ahmadgarh 500 401. Karanw88 184 

371. Anoopshahar 1500 402. Khanpur 1000 

372. Aurangabad 1000 403. Kharagwari 164 

373. Baral 1000 404. Makhaina 338 

374. B.B. Nagar 1000 405. Madhupura 338 

375. Belon 248 406. Narora 2000 

376. Biroli 338 407. Pahuu 1000 
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408. Partapur 1000 438. Kaganj 7000 

409. Pota Badhshahpur 336 439. MaIaMn 184 

410. Siyana 2621 440. Marahara 1000 

411. Siyana 1000 441. Mlrechl 368 

412. Shikarpur 1500 442. Mohanpur 338 

413. Sahakari Nagar 1000 443. Mohanpura 338 

414. Sanga Jagatpur 336 444. Muiddlnpur 184 

415. Sikandrabad 3000 445. Neoll 500 

416. Sikandrabad City 3500 446. Nldholi Kalan 1000 

417. Sikandrabad Satellite 1000 447. Noah Khera 184 

418. Unchagaon 336 448. Patlali 500 

SSA • Etah 449. PIIua 184 

419. Achalpur 184 450. Pondad 152 

420. Aliganj 1296 451. Raja Ka Rampur 388 

421. Amanpur 368 452. Sahawar 1000 

422. Awagath 1000 453. Sakarauti 152 

423. Bahanpur 152 454. Sakeet 368 

424. Basundhara 304 455. Sa .... Aghat 184 

425. Bhargen 184 456. SIdbpura 1000 

426. Bilaram 336 457. SI .... Tippu 184 

427. Bllead 184 458. Soron 1000 

428. Dhotan. 184 459. Thana Dartvganj 336 

429. Dhumari 336 460. Unchagaon 388 

430. Etah 9000 461. Papaladda 1500 

431. Gangagarh 184 BSA • GhulabIICI 

432. Ganjundwara 3400 462. Aldcapur 304 

433. Garhi 184 463. Bahadur Gam 1000 

434. Jaithara 1000 464. Bahadurpur 592 

435. Jaleaar 2000 465. BrijGbat 168 

436. JitaUIi 184 466. CEl 3000 
437. Kartal. 184 467. Chlrort 1000 
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468. CT KSB Ayalos Karyalaya 480 499. Nan 380 

469. CT KSB Super Tech 480 500. Nanpur 224 

470. CT KSB Ansal 480 501. Nandgram 3258 

471. CT Shemain 480 502. Nehru Nagar 9000 

472. Dehrakuti 312 503. Noorpur 1000 

473. Ohaulana 1. 504. Parpa 152 

474. Oosa Banjarpur 304 505. PatelMarg 20000 

475. Ouhal 2000 508. Palla 1000 

476. Farid Nagar 336 507. PIIkhuwa 8000 
477. Gam Mukteshwar 3000 508. Prat8p Vihar 10000 
47B. Garh Mukt8shwar WLL 1000 

509. Raj Nagar 0-1 11000 
479. Gam Road Hapur 5000 

R..,.,.,. 0-2 11000 510. 
480. Govindpuram eooo 

511. Rajnagar [).3 7000 
481. Hero Nagar 2000 

512. Raj Nagar WLL 1000 
482. Hapur 14100 

513. Raj Nagar WLL COMA 10000 
483. Hapur WLL 1000 

514. Rawli 1000 
484. Harsingh Pur 304 

515. Rajinder Nagar 12000 
485. Indrapuram 5000 

518. Roy BSR Road 448 
486. Jharina 168 

517. Sanjay Nagar 6000 
487. Kaushambl 11000 

488. Kucheshwar Road 2000 
518. Sapnawat 1000 

489. Loni 9000 519. She LEV·52 16000 

490. Massoorie 2000 520. Shlpra Suncity 3000 

491. Mandola 1000 521. Simbholi 2800 

492. Modi Nagar 15600 52~ Satoni 496 

493. Modi Nagar WLL 1000 523. Seman. 184 

494. Model Town 7000 524. Talhera 304 

495. Mohan Nagar 3000 525. TUamore 2000 

496. Muradnagar 7500 528. Tronica CIty 1000 

497. Mudafara 320 527. Vidyut Nagar 2000 

498. Murad Nizamsar 200 528. V88UAdhara 7000 
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SSA • Mathura 559. Mathura E10B 10000 

529. Ading 1000 560. Mathura 5-ESS 4000 

530. Ak08h 360 561. Mathura C-DOT 6000 

531. Anora 336 562. MTA·REFY 1000 

532. Baina 1000 563. Mugarra 500 

533. Bakiev 1000 564. Nandgaon 432 

534. Baldev Purl MTR 4000 565. Naugaon 328 

535. Barsana 1000 586. Naujheel 968 

536. Bharana Kalan 248 567. Neemgaon 184 

537. Bhureka 184 568. OL 1000 

538. Bisawar 1400 569. Pachawar 336 

539. Chatinya Vlhar 1500 570. Palgaon 248 

540. Chaumuhan 1000 571. Pelson 352 

541. Chhata 1400 572. Patlaunl 360 

542. Chhatikara 988 573. Radha Puram 1000 
543. Deewana 304 574. RAL 352 
544. Farah 1000 575. Raya 2044 
545. Farah 1000 576. Sadabad 2000 
546. Gokul 2488 5n. Sahpau 1000 
547. Goverdhan 248 

578. Shahpur Jatan 336 
548. Hamol 248 

579. Shergarh 1000 
549. Hasanpur 184 

580. Sonal 448 
550. Karab 368 

581. Sonkh 1000 
551. Khaira 184 

582. SUrHr 1000 
552. Kosikalan 4500 

583. Taroll 336 
553. Kotwan 248 

584. . Town Ship 3500 
554. Krishna Nagar 6000 

585. Trani Yamuna 1500 
555. Lohai 248 

586. Umarl 368 
556. Mai 380 

587. Unchagoan 420 
557. Managarhi 152 

588. Vrlnclaban '7000 
558. Mant 848 
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SSA • M .... ut 619. Kithor 1000 

589. Aggarwal Mandi 1000 620. Kotans 1000 

590. Agwanpur 1000 621. Lawar 1000 

591. Alipur Moma 116 622. Machhara 1000 

592. Aminagar Sarai 1400 623. Mawsna 4000 

593. Azarada 612 624. Mawana 1000 

594. Baghpat 3168 625. MT. Brahampuri 5000 

596. Balenl 1000 626. MT. Ghanta Ghar 4000 

596. Bamnaull 1000 627. MT. Miet 1000 

597. Baraut 9000 628. MT. Nagla Ba"oo 3600 

598. Baraut 2000 629. MT. Partapur 2000 

599. Behsuma 1000 630. MT. Rohta Road 3000 

600. Blnoll 1400 631. MT. S. Nagar (RSU) 4500 

601. Chhaprauli 1400 632. MT. Shradhapuri 3000 

602. Oabathuwa 1000 633. MT. BOY. Aoad 27000 

603. Oaha 1000 634. MT. Brahampuri 25000 

604. Osural. 2000 635. MT. OLC BHP 1920 

60S. Ohanora 1000 636. MT. Ganga Nagar 3600 

606. Dhikoli 1000 637. MT. Nauchandi 6500 

607. Doghat 1400 638. MT. Pallavpuram 6000 

608. Hutlnapur 1000 639. MT. Pallavpuram 1500 

609. Hazoorabad Garhi 1000 640. MT. Sastri Nagar 17000 

610. Incholi 1000 641. MT. Shradhapuri 6000 

611. Jani 2000 642. MT. Sofipur 1500 

612. Kalyanpur 496 643. P.chpera 352 

613. Kharithoda 1400 644. Parikshitgarh 1400 

614. Khekhra 3000 645. Phalawada 1000 

615. Khera 184 646. AahaYti 352 

616. Khwaza Nangla 1000 647. Auoolpur Oholri 496 

617. Kirthal 696 648. Rataul 1000 

618. Kishanpur Baral 1400 649. Rathora Khurd 176 
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650. Rohta 1400 680. Deengarpur 1000 

651. Sakauti 1400 681. Dhabarsi 248 

652. Salawa 178 682. Dh8ktaura 152 

653. Sardhana 3000 683. Dhanaura 3000 

654. Saroorpur Kalan 1000 684. DUart 1000 

655. Saroorpur Khurd 1000 686. Ekta Vihar 1000 

656. Siaoll 1000 686. Ga;raula 2000 

SSA - M~d 687. GajrauIa RSU 1000 

657. Agwanpur 1000 688. Ganeshwarl 248 

658. Akrauli 184 689. HakHmpur 336 

659. Amroha C-OOT 1400 690. Haeanpur 2604 

660. Amroha RSU C-DOT 2000 891. Jabda 336 

661. Amroha Bijnor Road 2000 892. Jamuna Khas 336 

662. Amroha Kanth Road 1000 893. Jatpura 1000 

663. Amroha Raipur 2000 894. Joy. 1504 

664. Amroha RSU (OCB) 2000 896. Kalla 500 

665. Asmoli 1000 698. Kamelpur 338 

666. Bahjol 1400 897. Kanth 2000 

667. Bhagatpur T anda 304 698. KaJanpur l84 

668. BheisN Jamalpur 152 699. Khad Gujar 1500 

669. Bhojpur 712 700. Kundertcl 1400 

670. Bilakudan 304 701. Maheahra 336 

671. Bilari 1400 702. Malalcpur Samli 152 

672. Bitari 1512 703. Manota 338 

673. Budhanpur 3(M 704. MH. Pur Tanda 184 

674. Chandara Farm 152 705. Moonda Pandey 248 

675. Chandausi 8000 706. MAD El0B 12008 

676. Chandausi (Sita Rd.) 1000 707. MAn OCB 8000 

6n. Chaudharpur 1000 708. MAD (C. Nagar) 3000 

678. Chhajlet 100G' 709. MAD (Majhola) 6000 

679. Dalpatpur 498 710. MAD (Majhola) tOOO 
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711. MRD (Sonakpur) 6000 SSA • MuDffilI'Mgar 

712. MRD (SBH Road) 2000 741. Alum 336 

713. MRD S.K. Chaurana 5000 742. Sabri 2000 

714. MRD (lajpat Nagar) 9000 743. Baghra 2000 

715. MAD (PTC) 2000 744. Barta 380 

716. MRD (Peetal Nagar) 2000 745. Baroda 328 

717. Moradabad (Pakbara) 1000 748. Buera 1000 

718. Munda Khera 336 747. Banet 2000 

719. Narauli 1000 748. BegraJpur 2000 

720. Naugawan Sadat 1900 749. Bhopa 1400 

721. Paigamberpur 1000 750. 8udhana 3000 

722. Panwasa 336 751. Charthawal 1500 

723. Pathakpur 336 752. Chauntra 304 

724. Rajabpur 896 753. Chausana 384 

725. Rajaka Majhola 368 
754. Chhapar 1000 

726. Ratanpur Kalan 336 755. Dungsr 304 

727. Ratanpur Khurd 184 
756. Dathera 152 

728. Said Nagli 1098 
757. Gallbpur 1000 

729. Sambhal-Main 5000 
758. Garhl Abdulla 336 

730. Sambhal-Sarai Taren 1528 
759. Garhl Pukhta 1000 

760. Ghatavan 1000 
731. Sarkari Mandi 336 

732. Singhpur Saini 500 
761. Goyala 312 

782. Gurana 152 
733. Seondara 368 

763. H-Kroanda 1000 
734. Sharif Nagar 500 

764. H.P. Loharl 2000 
735. Singhpur Saini 500 

765. Jansath 1400 
736. Sirsi 1000 

766. Jasala 466 
737. Surjan Nagar 472 

767. Jasol 1000 
738. Thakurdwara 2000 

768. JatmU%her. 1000 
739. Ujhari 500 

769. Jhinjhana 2000 
740. Umari Kalan 1000 no. Kairana 3000 
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771. Kakroli 1000 802. Sisoauil 1400 

772. Kandhla 1400 803. Shukratal 304 

773. Kharad 1000 804. Sotta 312 

774. Khatauli 5000 805. Sherpur 304 

775. Kuteshera 1000 806. Tajpur 336 

776. Lank 1000 807. TNB 2000 

777. Usad 456 808. Tawil 338 

778. M.P.R. Singh 1000 809. UNN 1000 

779. Medpur 304 SSA· Noldli 

780. Miranpur 1400 810. Bisrakh 1000 

781. Mornas Mill 1400 811. Chholas 2000 

782. MZN E10B 9000 812. Dadri 5000 

783. MZN aCB 6000 813. Dankour 1300 

784. MZN C Centre 6000 814. G. Nokia Delta 4000 

785. MZN G Colony 6000 815. Jahangirpur 2000 

786. MZN Prempuri 3000 816. Jewer 2500 

787. MZN S Gate 7000 817. Kakore 2000 

788. MZN-Mahavir Chowk 2000 818. Kasna 2000 

789. MZN Almaspur 2000 819. Khora 6000 

790. Nawla 1000 820. Luharli 1000 

791. Nlrarnana 304 821. M.S. Nagar 1200 

792. Parasoli 304 822. Neemka 1000 

793. Purbalyan 360 823. NEPZ 7000 

794. Purkazi 2000 824. Rabupura 1000 

795. Ramraj 1000 825. Rlthori 2000 

796. Ratanpuri 1000 826. Noida Sec-os 5500 

797. Rohana 1000 827. Noida-Sec-19 8000 

798. Shahpur 2400 828. Nolda-Sec-19 27000 

799. Sikri 320 829. Nolda-Sec-19 7750 

800. Sharnli 11000 830. Sec-24 NTPC 1000 

801. Sikhera 1000 831. Nolde Sec-24 5000 
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832. Noida Sec-29 9000 863. Malinalaptl 152 

833. Noida Sec-33 5250 864. Mudaliya 162 

834. Noida Sec-37 4000 865. Muzaffar Nagar 152 

835. Noida Sec-39 12256 866. Neoria 336 

836. Noida Sec-51 3000 867. Parewa Walsh 162 

837. Nolda Sec-58 11000 868. Pauta 152 

838. Noida Sec-62 4000 869. Plllbhlt 10000 

839. Tllpatta 3000 870. Puranpur 1804 

840. Udyog Kendra 3000 871. Rasiakhanpur 152 

841. Vedpura 1600 872. Roodpur 152 

SSA - Plllbhlt 873. Shahghar 152 

842. Aimy 152 874. Simraya 152 

843. Amaria 1000 875. Tikrl 152 

8044. Barkhera 152 876. Udaikaranpur 152 

845. Bhikharipur 152 SSA· Aampur 

846. Biisanda 152 8n. Akbrabad 1000 

847. Bisalpur 1464 878. Begmabad 500 

848. Churraskatpur 152 879. Bilaspur 3536 

849. Dunidam 152 880. Bosena 1000 

850. Gajraula 152 881. Bibra Farm 368 

851. Ghunchai 1000 882. Bhot 1000 

852. Hardaspur 152 883. Chamraua 336 

853. intgaon 152 884. Chandupura 336 

854. Jahanabad 152 685. Dhamora 1000 

855. Jara 152 886. Dhakia 368 

856. Kabir Ganj 152 887. Godhl 368 

857. Kadher Chauraha 152 888. Gaddinagli 184 

858. Lalaurlkhera 152 889. Harreya 184 

859. Madhotanda 1000 890. Jawaianagar 2000 

860. Madhawapur 152 891. Kemri 1000 

861. Matinajapti 152 892. K. Khera 336 

862. Majhola 1000 893. Khod 1000 
-.--
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894. Khufia Nagla 1000 925. Gopail 488 

895. Maswasi 368 926. Is\amnagar 744 

896. Milak 2000 927. Jahanpur 152 

897. Modipur 1000 928. Jaroda Panda 1000 

898. Nawab Nagar 368 929. Jhandhera 2000 

899. Patwai 368 930. Khera Mughal 1000 

900. Ras Dandia 368 931. Maheehwari 1000 

901. R.B.C. Mill 1000 932. Miragpur 1000 

902. Rampur City 8500 933. Mirzapur 488 

903. Rampur GIL 7500 934. Muzaffarabad 1000 

904. Saifni 1000 935. Nagai 2000 

905. Said Nagar 500 936. Nakur 2000 

906. Shahbad 2000 937. Nanauta 2000 

907. Swar 1400 938. Pa1hed 496 

908. Tanda 1400 939. Punwarka 1000 

SSA - Saharanpur 940. Rampur Manlharan 2000 

909. Ambehta 1000 941. Rankhandi 336 

910. Ambehta Chand 488 942. Sarsawa 3000 

911. Babail 488 943. SHN-Behat Road 2000 

912. Badshahibagh 336 944. SHN-Chllkana Road 5000 

913. Bahara Sandal Singh 1000 945. SHN-Oahradun Road 1244 

914. Bargaon 1000 948. SHN-Delhi Road 3000 

915. Behat 500 947. SHN-Gurudwara Road 14000 

916. Bhalaswa 496 948. SHN-Miaion Compound 15000 

917. Bhaneda 336 949. SHN-Numalsh Camp 8000 

918. Biharigarh 1000 950. SHN-Pax-MC 152 

919. Chhutmalpur 2000 951. SHN-Sharda Nagar 2000 

920. Chilkana 1000 962. SHN-Taharpur 6000 

921. Deoband 6000 953. T aIherI Buzurg 1000 

922. Fandpuri 1000 964. Titron 496 , 

923. Gagalheri 2000 956. Todarpur 498 

924. Gangoh 3000 Total 1729718 
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{English} 

Haruament of lndIaM In New Zealand 

1290. SHRI NAVJOT SINGH SIDHU: Will the Minister 
of EXTERNAL AFFAIRS be pleased to state: 

(a) whether the Govemment has received complaints 
regarding aNegad ill treatment of Indian Students ill New 
Zealand; 

(b) if so, the details thereof; 

(c) whether the matter has been taken up with the 
concemed authorities; and 

(d) if so, the outcome thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): (a) No. 

(b) to (d) Does not arise. 

{Trans/ation} 

Construction of Port In aay of aengal 

1291. SHRI CHANDRABHAN SINGH: Will the 
Minister of SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS be pleased to state: 

(a) whether the Government is conSidering the 
proposal relating to construction of a State of the art port 
at Islands in Bay of Bengal by KPT with the capital 
investment to be made by Mitsui Corporation of Japan 
and Japan International Cooperation Agency, Zica, Japan; 

(b) if so, the details thereof; and 

(c) the total expenditure likely to be Incurred on 
construction of said port and the number of phases in 
which the work of docks, godowns and yards is likely to 
be completed? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BAALU): (a) and (b) A 
request to Japanese Authorities through Department of 
Economic Affairs, Ministry of Finance has been made for 
undertaking the techno-economic feasibility study for 
construction of full-fledged port facilities at Sagar Island, 
145 Kms South of Kolkata in Bay of Bengal. There is no 
proposal for investment to be made by Mitsui Corporation 
of Japan. 

(c) As per rough estimates, the project is estimated 
to cost around Re. 2300 crorea. However, a realistic 
estimate of cost, phasing of expendltunt etc. would be 
available only after the feasibility study Is carried out. 

Crul .. Facility to attract Tourlata 

1292. SHRI BRAJESH PATHAK: Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

<a> whether the Union Govemment now proposes to 
make available duty-free shops as well as cruise facility 
at porta to attract tourists; 

(b) if so, the ports selected by the Ministry for 
developing cruise facility; and 

(c) the time by which this work is likely to be 
finalized? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BALLU): (a) and (b) For 
development of facilities for cruise vessels, it has been 
decided to concentrate initially on 5 major ports, namely, 
Mumbal, Mormugao, New Mangalore, eochin and 
Tutlcorin. Some major ports have plans to allow opening 
of duty free shops also. 

(c) The development of port facilities including for 
cruise vessels Is an ongoing process depending on traffic, 
potential, raaources etc. and as such no time frame could 
be preecribed. 

{Engllsl1j 

Recognised HoepltaleIDlagnoatlc Cent,.. 
under CGHS 

1293. SHRI M. SHIVANNA: 
SHRI B. VINOD KUMAR: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) the criteria adopted for selection of recognised 
private hoepltalsldlagnostic centres under the CGHS In 
different States In the Country; 

(b) the number of inapectlonslstudles undertaken by 
the Government for such hospitals/diagnostic centres 
eapecially in Andhra Pradesh and Kernataka during the 
last three years; 
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(c) whether despite recommendations of the Inspection 
team some hospitals/diagnostic centres who fuHIHed all 
the required conditions have not been Included in the list 
of such· hospitals; 

(d) if so, the reasons therefor; 

(e) whether Government employees availing CGHS 
facilities are faCing great difficulties in taking treatment 
from the far off hospitals from their residences; 

(f) if 60, whether the Government proposes to include 
some more hospitais in Andhra Pradesh and Karnataka 
in the CGHS list to facilitate the Government Employees 
and the General Public; 

(g) if so, the details thereof; 

(h) if not, the reasons therefor; and 

(i) the steps taken to provide adequate doctor and 
Nurses in the CGHS hospitals in Andhra Pradesh and 
Karnataka? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (i) The information ia being 
collected and would be laid on the Table of the Sabha. 

Life Saving Drug for HeartPldlentl 

1294. SHRI PAWAN KUMAR BANSAL: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether Isoptin, a life saving drug for heart 
patients, is not available in the country; 

(b) if so, the reasons therefor; 

(c) whether this drug is manufactured in the country 
itself; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (d) Isoptin containing 
Verapamil HCL was the original research product of 
MIs. Knoll, Germany and was being manufactured and 
marketed in India by MIs. German RemedieS ltd. upto 
1998-99. With the change in the International bU8iness 
arrangements, the rights to manufacture and market 

Isoptin in India were transferred from Mis. German 
Remedies Ltd. to Mis. Knoll Pharmaceuticals Ltd. Mumbai. 
Consequentty, German Remedies stopped manufacturing 
and marketing of Isoptin. Mis Knoll Pharmaceuticals Ltd., 
Mumbai had been taken over by Mis. Abott Laboratories 
and marketing of Isoptin has been discontinued by them. 

However, Mis. Nicholas Piramal (India) Ltd., Mumbai 
is marketing a similar drug for heart patients namely, 
Calaptin Tab. containing the bulk substance Verapamil 
HCL 80 mgltab. 

Non-Reconciliation of Po.tal Figure. 

1295. SHRI CHENGARA SURENDRAN: 
SHRI C.K. CHANDRAPPAN: 

Will the Minister of COMMUNICATIONS AND 
INFORMATION TECHNOLOGY be pleased to state: 

(a) whether the Government has received a complaint 
from Kerala that it is losing sizable amount in the loan 
eligible from the Government of India due to non-
reconciliation of postal figures, as some poat office do 
not blfu~te the interest portion from the principle amount, 
when collective are furnished to Postal Audit; 

(b) If so, the details thereof; and 

(c) the steps taken to rectify this? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) No request has been 
received from Kerala regarding losing sizable amount in 
loan eligible from Government of India due to non 
reconciliation of Poatal figures in the (PA Wing) 
Department of Posts. The figures received from Kerala 
show the interest portion separate from the principal 
amount. 

(b) and (c) Do not arise in view of (a) above. 

Government Officers .. Iected for TrIIJnlng Abroad 

1296. SHRI B. MAHTAB: Will the PRIME MINISTER 
be pleased to state: 

(a) whether the Govemment officers are nominated, 
selectively, for various training programmes abroad; 

(b) If so, the number of officers nominated, services-
wise during the last three years, year-wise, till date; 



457 WritMn AnSWflfS AGRAHAYANA 17, 1926 (Sak8) 458 

(c) whether certain nominations are sponsored by 
the foreign Governments; and 

(d) if so, the details thereof, country-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI SURESH PACHAURI): 
(a) and (b) The nominations of Govemment officers for 
various Training programmes abroad are made by the 
Department of Personnel and Training as well as by the 
different Ministries/Departments concemed as per their 
own needs/requirements. These training programmes also 
include nominations made against the training programmes 
sponsored by other countries. The nominations for various 
training programmes in all the different Departments! 
Ministries are not monitored centrally. However, the 
nominations made by the Department of Personnel and 
Training during the last three years are as under:-

AIS 

Group 'A' 

ess 

ses 

AFHQeS 

Total 

(c) Yes Sir. 

2001·2002 2002-2003 2003·2004 let Apr. to 

33 41 

12 11 

08 08 

04 05 

01 

57 66 

62 

20 

27 

16 

02 

127 

6th Dec. 2004 

23 

05 

21 

19 

02 

70 

(d) Fontign funded training programmes for which 
nominations have been made by the Department of 
Personnel and Training are as under:-

2001-2002 

AIS Group 'A' CSS SCS 

Australia 10 02 02 

Japan 02 

France 02 01 

Total 12 04 03 

Australia 

Japan 

France 

Total 

Australia 

Japan 

France 

Total 

USA 

Japan 

France 

Total 

AIS 

06 

04 

02 

11 

Group 'A' ess 

01 01 

02 

03 01 

2003-2004 

AIS Group 'A' CSS 

04 

04 

03 

11 

04 02 

04 02 

FlOm April, 2004 to NovtNnbtJr, 2004 

AIS 

04 

09 

08 

21 

Group 'A' ess 

01 

01 

03 03 

04 04 

rrrsns/stlonj 

Per-Capita Outlay In Tenth Plan 

SCS 

01 

01 

02 

ses 

01 

01 

02 

ses 

03 

03 

1297. SHRI HARIKEWAL PRASAD: WW the PRIME 
MINISTER be pleased to state: 

(a) whether the pre-caplta outlay allocated for Uttar 
Pradesh during the Tenth Five Year Plan Is leaser than 
the national average; 

(b) if so, the reasons therefor. 

(c) the criteria for the allocation for per-capita outlay 
for different States under the Five Year Plan; and 

(d) the State-wise details of the per-capita outlay 
allocated under the Tenth Five Year Plan? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) to (c) No 
Sir, the outlay is determined on the basis of resource 
availability and there is no criteria for allocation of state-
wise per-capita outlay under the Five Year Plan. 

(d) The State-wise details of the per-capita outlay 
under the Tenth Five Year Plan is given in the Statement 
enclosed. 

StlllNnBnt 

Per Cap/Is Plan DuNay Tsnth Plan Projections 

State 

Special Category Stat •• : 

Arunachal Pradesh 

Assam 

Himachal Pradesh 

Jammu & Kashmir 

Manipur 

Meghalaya 

Mizoram 

Nagaland 

Sikkim 

Tripura 

Uttaranchal 

Non-Special Category State.: 

Andhra Pradesh 

Bihar 

Chhattisgarh 

Goa 

Gujarat 

Haryana 

Jharkhand 

Karnataka 

Outlay In Rs. 
(at 2001-02 prices) 

2 

35636 

3122 

16948 

14399 

11738 

13048 

25812 

11202 

30634 

14101 

8998 

6155 

2534 

5289 

23810 

7907 

4878 

5438 

8260 

2 

Kerala 7538 

Madhya Pradesh 4336 

Maharashtra 6887 

Orissa 5176 

Punjab 7681 

Rajasthan 4837 

Tamil Nadu 6440 

Uttar Pradeah 3596 

West Bengal 3570 

{English} 

Natlonal Comml •• lon on Population 

1298. SHRI CHANDRA BHUSHAN SINGH: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether the Government had decided to 
reconstitute the administration of the Janasankhua 
Sthiratha Kosh which has a corpus of Rs. 100 crores; 

(b) if so, the details thereof; 

(c) whether the transfer of the National Commission 
on Population from the Planning Commission to the 
Department of Family WeHare will contribute to attainment 
of goals of the National Population Policy, 2000; and 

(d) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) Yes, Sir. The 
Government has recently approved the proposal for 
reconstitution of the Janasankhya Sthirata Kosh (JSK), 
with a view to operationallee the JSK In a more effective 
mode. It has been decided to choo.e Its executive 
Director from the Civil Society. As per the new set up, 
the Minister for Health and Family WeHare would the 
Chairperson of the General Body of JSK, while the 
Governing Board would be headed by Secretary (FW). 

(c) and (d) Yes, Sir. The transfer of the National 
Commission on Population (NCP) from the Planning 
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Commission to the Department of FamUy Welfare would 
avoid duplication of funding and interventions tor similar 
activities. It would also ensure improved coordination of 
planning and implementation between health and family 
Nelfart! on the one hand, and with the schemes of the 
related Departments on the other hand. 

introduction of Hourly Berth Hire Ch8rgea 

1299. SHRI IQBAL AHMED SARADGI: Will the 
Minister of SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS be pleased to state: 

(a) whether the Tariff Authority for Major Ports has 
decided to introduce hourly berth hire charges instead of 
the existing a-hour basis rates in all the major ports with 
effect from June 1, 2003; 

(b) if so, the details thereof; and 

(c) the manner in which it is likely to be beneficial 
in terms of earnings and removal of the congestion? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BAALU): (a) and (b) Yes, 
Sir. Hourly berth hire charges instead of the 8 hour baai8 
rate were introduced by Tariff Authority for Major Ports 
from 1st June, 2003, after consulting the Major Port Trusts 
and the Port users. 

(c) Under the revised arrangement, berth hire charges 
will be paid only for the time the berth is occupied, 
rounded off to next complete hour and not for entire shift 
of a hours, even if berth was occupied for lees than 
8 hours. This may induce ships to vacate berths 
immediately on completion of cargo loading/unloading, 
thereby making berths available for berthing of waiting 
ships as soon as these are vacated. This woutd enable 
ports to handle more ships and hence more cargo. 

/l"ranslalionj 

Policy of KVle to Tap Market 

1300. SHRI NARENDRA KUMAR KUSHAWAHA: Will 
the Minister of AGRO AND RURAL INDUSTRIES be 
pleased to state: 

(a) whether the Khadi and Village Industries 
Commission (KVIC) proposes to formulate a State-wise 
policy for tapping the market; 

(b) if so. the localities in Uttar Pradesh where the 
taping is proposed to be undertaken; 

(0) whether the Govemment proposes to give financial 
assistance to the district level organisations in order to 
ascertain the potential of thi8 industry; 

(d) if so, the details thereof; and 

(e) the schemes and the incentives available under 
the KVIC? 

THE MINISTER OF SMALL SCALE INDUSTRIES 
AND MINISTER OF AGRO AND RURAL INDUSTRIES 
(SHRi MAHAVIR PRASAD): (a) and (b) There is no 
proposal for formulating State-wise pOlicies for the 
martceting of Khacli and Village industries (KVI). The Khadi 
and Village Industries Commission (KVIC) has however, 
set up a Confederation of Khadl and Village Industries 
(CPKVI) for better rnali<eting of KVI products throughout 
the countty, including Uttar Pradesh. The KVIC has also 
taken a number of other steps, namely, organization of 
exhibitions national, zonal, State and district levels and 
renovation/modernization of selected sales outlets in some 
States. Grants are also given by the KVle to KVI 
institutions/entrepreneurs for taking up design improvement 
projects under the Product Development and Design 
Intervention Programme (PRODIP) of the KVIC. 

The programme of KVIC's exhibitions In Uttar Pradesh 
during 2004·05 are given In the table below: 

Table: Programme of KVIC's Exhibitions in Uttar 
Pradesh during 2004-05 

Categories 

National Level 

State level 

District level 

Location 

Lucknow 

Aligarh, Ghaziabad, Allahabad and 
Gorakhpur 

Rai BareUly, Sultanpur, Jhansi, Banda, 
Faizabad, Shajahanpur, Bljnore, 
Sharanpur, Bareilly, Etah, Moradabad, 
Mathura, Varanaal, Ghazipur, 
Gorakhpur & Mau 

(c) and (d) Yes, Sir. For organizing District level 
exhibitions, KVIC provides grant to KVI institutions, State 
Khadl and Village Industries Board (KVIBs) and 
Departmental Trading units of KVIC upto Rs. 2.5 lakh for 
each exhibition. 

(e) In addition to the schemes mentioned above, the 
following schemes of grant (incentives) to individual 
entrepreneurs and institutions are implemented by the 
KVIC for market promotion of KVI products:. 
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(I) Exhibitions 

Financial grant for organizing exhibitions at various 
levels is provided to KVI institutions, State Khadi and 
Village Industries Boards (KVIB) and Departmental Trading 
Units of KVIC as per the following scale: 

(a) National level Exhibitions 

(b) Zonal level Exhibitions 

(c) State level Exhibitions 

(d) District level Exhibitions 

(il) TOUfS abroad 

Rs. 40 lakh (each) 

Rs. 25 lakh (each) 

Rs. 5 lakh (each) 

Rs. 2.5 lakh (each) 

institutions/units participating in sales-cum study tours 
abroad or in international exhibitions are provided 90 per 
cent of the cost of to and for air fare. A maximum amount 
of Rs. 15,000 or 25 per cent of the total approved cost 
on publicity material like product catalogue, brochure, 
information handout, etc., is also provided as incentive. 

(iii) Export Promo/ion 

Institutions are eligible to get incentive for export of 
village industries products at the rate of 5 per cent of 
Mfree on Board" (f.o.b.) value of the exported village 
industries products. 

(English) 

loT. Export 

1301. SHRI B. VINOD KUMAR: 
SHRI THAWAR CHAND GEHLOT: 

Will the Minister of COMMUNICATIONS AND 
INFORMATION TECHNOLOGY be pleased to state: 

(a) the value of exports and the nam.s of the 
countries to whom the exports were made during the last 
three years and till date, year-wise and country-wise; 

(b) the position of India In the world In production 
and export in the field of Information Technology; 

(c) the expected growth of production and export in 
terms of percentage and rupees during the Tenth Five 
Year Plan; 

(d) whether the export in IT has increased during 
the current year; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) The details are given in 
the Statement-I enclosed. 

(b) India's share in the world software & services 
market has increased from 1.82% In 2001-02 to 2.09% 
In 2002-03 and about 2.4% in 2003-04. North America 
which accounts for over 55% of the global IT spend, 
represented approx. 70% of Indian software exports In 
2003-04 with EU ranking second at 22.25% of total export. 
North America remains the dominant market for ITES-
BPO services, accounting for over 80% of the ITES-BPO 
business in India. 

(c) The details are given in the Statement-II. 

(d) Yes, Sir. 

(e) Indian Software and services exports registered 
a growth of 30.5% in FY 2003-04 clocking revenues of 
US$ 12.5 billion. 

SIIlBmanl-l 

Ths value of Exports and namss of ths countriss to whom 8XpOrts "Ill mads during th8 last thrtJtJ yal11 and fill 
dais yar-wiss and country-wiss 

Value: US$ Million 

Destination 2000-01 2001-02 2002-03 

2 3 4 

USA & Canada 3710.23 4911.65 6127.02 

Latin America 7.82 9.88 '10.57 

Europe (EU Countries) 1331.55 1793.60 2189.54 
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2 3 4 

Europe (non EU Countries) 82.33 82.83 98.00 

Russia & CIS Countries 1.19 13.32 0.96 

African Countries 48.77 52.49 131.62 

Middle East Countries 96.73 68.59 

Singapore, Hong Kong & Other 
South Asian Countries 

324.68 307.59 

143.15 

348.75 

Japan, Korea & Other Far East 
Countries 

197.23 318.26 426.57 

Australia & other Oceanic 
Countries 

178.74 93.78 130.66 

Total 5978.26 7652.00 9607.44 

Year 

2002-03 

2003-04 

2004-05 

2005-06 

2006-07 

2007-08 

2008 

Software Export 

In Rs. Crore 

54,000 

73,000 

98,000 

128,000 

160,000 

200,000 

240,000 

Percent growth 

35 

34 

31 

25 

25 

20 

Extradition Treaty with South Elist Asian Countries 

1302. SHRI KAILASH MEGHWAl: Will the Minister 
of EXTERNAL AFFAIRS be pleaaed to state: 

(a) whether the Government has decided to sign an 
extradition treaty with South East Asian Countries; 

(b) if so, the details thereof alongwith the names of 
the countries chosen for the said purpose; and 

(c) the extent to which this would help in handing 
over criminals to India and mutual cooperation between 
these countries? 

Domestic Software 

In Rs. Crore 

17,000 

23,00 

30,000 

40,000 

53,000 

67,000 

84,000 

Percent growth 

35 

30 

33 

33 

26 

25 

Total 

In Rs. Crore Percent growth 

71,000 

96,000 35 

128,000 33 

168,000 31 

213,000 27 

267,000 25 

324,000 21 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): (a) It is the 
policy of the Government to sign extradition treaties with 
as many countries as possible Including with South East 
Asian Countries. 

(b) India has signed an extradition treaty with 
Philippines, which is yet to enter into force. Discussions 
for concluding extradition treaties with Malaysia, Thailand 
and Singapore are at initial stages. 

(c) The extradition treaties provide a legal framework 
for seeking extradition of fugitive offenders charged with 
extraditable offences. 
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Development of Highways 

1303. SHRI RAYAPATI SAMBAS IVA RAO: Will the 
Minister of SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS be pleased to state: 

(a) whether the Planning Commission has suggested 
wider adoption of the toll·based build operate transfer 
model instead of the annuity approach for development 
of highways through the public-private partnership; 

(b) if so, IIIohether the Planning Commission has also 
urged the Government to revisit the incentives granted to 
the PPPs for developing highways in order to make it 
more attractive; 

(c) if so, whether it has also recommended the 
creation of an independent regulatory authority for the 
road sector; and 

(d) if so, the extent to which the Government has 
agreed to the Planning Commissions recommendations 
on development of highways? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (8) No, Sir. 

(b) to (d) Do not arise. 

Banned Drugs 

1304. SHRIMATI MANEKA GANDHI: Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether use of several drugs have been banned 
in the country during the last five years; 

(b) if so, the details thereof; 

(c) the reasons for imposing ban on each drug; 

(d) the details of action taken for strict enforcement 
of the ban; 

(e) the State-wise details of hospitals/clinics/chemists 
apprehended and prosecuted for violatlng the ban order; 
and 

(f) the staps contemplated, if any, for strengthening 
the enforcement mechanism in the light of such violations? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) Yes, Sir. The details of 
the banned drugs and the reasons for Imposing a ban 
on their manufacture and sale in the country is annexed. 

(d) for uniform and strict enforcement of ban the 
following steps are taken: 

(I) The drug formulations are banned through a 
Gazette Notification by the Central Government 
for uniform withdrawal in the country. 

(Ii) Publicity is given through the press also to alert 
the general public. 

(Iii) State Drugs Control Authorities are requested 
to take immediate action to enforce the ban on 
manufacture and sale under their jurisdiction. 

(iv) The manufacturers and Chemists AaaocIattone 
are also requested to give wide publicity about 
the banned dRAgS through their Journals for the 
information of their members. 

(v) During the meetings of the Drugs Consultative 
Committee, a Statutory body, the State Drug 
Control Authorities are requested to keep a 
watch over the movement of the such drugs 
and take action against the offenders of law. 

(e) The information is being collected from the State 
Licensing Authorities. 

(f) Necessary instructions are issued to State 
Governments regular1y to strengthen the enforcement 
machinery for better surveillance and effective action 
against the offenders. 

St.1tIm"" 
Drugs prohibited for UllnulllC/UnJ, Sal. WId DisItibuIion IIIongwiIh IhtI IfM$()f1 for bIIn tItHing '"- /sst 5 ytMrs 

S.No. 

1. 

2. 

Drug Formulations 

2 

Fixed dose combination of Diazepam and 
Diphenhydramine 

Fixed dose combination of Vitamin 81, B6 
and Vitamin B12 for hu~ use 

Reason for imposing ban 

3 

Harmful 

Lacking therapeutic ;..IHication 
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1 

3. 

2 

Fixed dose combination of haemoglobin in 
any form (natural of synthetic) 

4. Fixed dose combination of Pancreation or 
Pancrelipase containing amylase, protease 
and lipase with any other enzyme 

5. 

8. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

Fixed dose combination of Nitrofurantion 
and trimethoprim 

Fixed dose combination of Phenobarbitone 
with any anti-asthmatic drugs 

Fixed dose combination of Phenobarbitone 
with Hyoscin and/or Hyoecyamlne 

Fixed dose combination of Phenobarbitone 
with Ergotamine and/or BeHadona 

Fixed dose combination of Haloperidol with 
any anti-cholinergic agent including 
PropantheJine Bromide 

Fixed dose combination of Nalidixic Acid 
with any anti-amoebic Including 
Metronidazole 

Fixed dose combination of Loperamide 
Hydrochloride with Furazolidone 

Fixed dose combination of Cyproheptadine 
with Lysine or Peptone 

Astemizote 

Terfinadine 

Phenformin 

/Tl'lInslstionj 

ReprHentatlon from State CIviIIAdllt6nlatrlil1ve 
Service A •• oelatlon. 

1305. SHRI KAMLA PRASAD RAWAT: Will the 
PRIME MiNISTER be pleased to state: 

(a) whether the Government has received any 
representation from Confederation of State Civil/ 
Administrative Service Associations; 

(b) if so, the details of the demands made by the 
Confederation in the said representation; 

3 

Lacking therapeutic justification 

-do-

-do-

-do-

-do-

-do-

-do-

-do-

-do-

Harmful 

-do-

(c) whether the Government has accepted all the 
demands mentioned In the representation and has issued 
directions to the State Governments accorcfmgly; and 

(d, if not, the reaeons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI SURESH PACHAURI): 
(a) and (b) The Government has received a representation 
from the All India Federation of State CivUlAdmlnistrative 
Service Aelociation8 placing before the Govemment some 
issues relating to the service conditions of the State Civil 
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Service (SCS) officers. The issues are broadly for 
providing greater opportunities for SCS officers for career 
advancement viz., increase of promotional avenues for 
SCS officers into lAS, constitution of a National Pay 
Commission for SCS officers, regular and timely holding 
of Selection Committees for promotions, directing State 
Governments for creating parallel and additional 
opportunities for SCS officers for their career advancement 
etc. 

(c) and (d) The issues raised by the Association 
were examined by the Govemment. No changes in the 
existing rules and regulations are proposed. 

Safeguarding Interest of Mines Workers 

1306. SHRI ADHIR CHOWDHURY: 
SHRI JASHUBHAI DHANABHAI BARAD: 

Will the Minister of MINES be pleased to state: 

(a) whether the Govemment has any proposal to 
formulate new scheme for the welfare of workers working 
in coal and other mineral mines; 

(b) if so, the details thereof; 

(c) if not. the steps taken/being taken by the 
Govemment for safeguarding the interest of mine workers; 
and 

(d) the financial assistance likely to be provided for 
the welfare of the mine workers in the country, State-
wise including Gujarat? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL AND MINISTER OF STATE IN THE MINISTRY 
OF MINES (DR. DASARI NARAYAN RAO): (a) No, Sir. 

(b) Does not arise. 

(c) All the statutory provisions as per the Mines Act, 
1952 and Mines Rules, 1955 regarding welfare of workers 
are complied with in the mines of Public Sector 
Undertakings under the administrative control of Ministries 
of Coal and Mines and they are paying due attention to 
the welfare of their workers and every efforts is being 
made to improve the living condition of the employees 
including their family members. The welfare measures 
taken in different areas are: Housing facility, Water Supply 
facility, Medloal facility, Education Facility for employees' 
wards, Facilities for availing Co-operative Stores and 
Credit Societies, subsidised transp,ort facilities etc. 

The welfare of workers is the subject matter of 
Ministry of Labour as per the Govemment of India 
(Allocation of Business Rules, 1961). It has been reported 
by the Ministry of Labour that some welfare schemes 
have been evolved by them to extend welfare facilities to 
the certain non-coal mine workers and their family 
members in the spheres of Health, Education, Housing, 
recreation and Water Supply under the Iron Ore Mines, 
Manganese Ore Mines and Chrome Ore Mines Labour 
Welfare Fund, Limestone & Dolomite Mines Labour 
Welfare Fund; and Mica Mines Labour Welfare Fund. 
Even under these Funds, only those mine workers whose 
monthly wages do not exceed Rs. 10,000/- per month 
are eligible to avail benefits under these schemes. Around 
76,000 workers have been availing benefits under these 
schemes. 

(d) The Ministry of Labour have given the details of 
the financial assistance likely to be provided for the 
welfare of the above mine workers which is given in the 
Statement enotosed. 

/Jud{J6t Estim.f1tJ 2004-05 for Iron 0nJ Manganese Ore 
and Cmme 0", Woms", Welts", Fund (lOMe), Lime 
Stone D%mIts WOllh,,,, WsHalll' Fund (LSOM) and 

Mica MinH WomSIS' We/iir", Fund 

(Rs. in '000) 

SI.No. Region/State Budget Estimate 2004-05 

IOMC LSDM MICA 

2 3 4 5 

1. Alleheblld 4588 
Uttar Pradesh 
Himaa.! Pradesh 
Punjab 
Jammu & Kashmir 
Uttaranchal 

2. AJmer 28706 2496 
Gujarat 
Rajasthan 
Haryana 

3. Bangalore 16885 5811 

Kamataka 
Ker. 
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4. 

5. 

6. 

7. 

8. 

9. 
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2 3 4 5 

Bhubaneahwar 40462 9507 
Orissa 

Hyder1lbed 4289 13724 5732 
Tamil Nadu 
Andhra Pradesh 

JebIIlpur 17324 19054 
Madhya Pradesh 
Chhattiagarh 

Karma 27370 7286 5272 
Bihar 
Jharkhand 

Kolkata 1292 
West Bengal 
Assam 
Tripura 
Meghalaya 

Nagpur 19120 3047 
Maharashtra 
Goa 

Condition of Rural InduatrtH 

1307. SHAI SUAESH CHANDEL: 
DR. COL. (AETD.) DHANI RAM SHANDIL: 
PROF. CHANDEA KUMAA: 

Wi" the Minister 01 AGRO AND AURAL INDUSTAIES 

consequent to which villagers are migrating to the cities 
In search of employment; 

(b) if 10, the steps taken by the Govemment to 
promote rural industries and check the migration of 
villagers to cities; and 

(c) if not, the reasons therefore? 

THE MINISTER OF SMALL SCALE INDUSTRIES 
AND MINISTER OF AGAO AND RUAAL INDUSTRIES 
(SHAI MAHAVIR PAASAD): (a) to (c) The Khadi and 
Village Industries (KVI) sector consists essentially of 
conventional (traditional) rural cottage industries. 
Government has been taking steps from time to time for 
the promotion and development of cottage industries to 
generate more employment opportunities in the rural areas 
and help reduce the migration to cities. The value of 
total production of village industries in the KVI sector has 
grown from Rs. 7140.50 crore in 2001-02 to Rs. 8126.30 
crore In 2002-03 and further to As. 9263.98 erore during 
2003-04, thus showing an average annual growth of 
14 per cent. Similarly, the employment generation in the 
village industry sector has also shown an increasing 
growth from 54.16 lakh jobs in 2001-02 to 57.87 lakh 
jobs regeneration of traditional industries like cOir, 
handloom, handicrafts, sericulture, leather, pottery and 
other cottage industries, the Government has recently 
announced the decision to set up a Fund with an Initial 
allocation of As. 1 00 crore. 

be pleased to state: 

Further, the Government, through the Khadi and 
Village Industries Commission (KVIC), is implementing the 
Rural Employment Generation Programme (REGP) in the 
rural areas to promote village industries for the 
development of these areas and to generate more 
employment opportunities, Including village industries, by 
availing of margin money asslltance from the projects 
with a maximum cost of Rs. 25 lakh. The margin money 
assistance available is as detailed in the table below: 

(a) whether the Government II aware that the 
condition of traditional rural cottage Industries is worsening 

SI.No. Category of beneficiary 

1. General 

2. Sc/STNIomenJ 
ex-aerviceman/NE 
RegionIHiII are .. 

3. General 

4. SC/ST NlomenJ 
Ex-aervlcernanlNE 
RegionIHHI areas 

Project Coat 

Upto AI. 10 lakh 

Upto AI.10 lakh 

As. 10 lakh and Upto 
As. 25 lakh 

As. 10 lakh and upto 
Rs. 25 lakh 

Margin money assistance 

25% of project cost 

30% of project cost 

As. 2.5 lakh + 10% of 
balance project cost 

Rs. 3 lakh + 10% of 
balance project coat 
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The progress under the REGP during the last three 
years is given in the table below:-

SI.No. Year 

1. 2001-02 

2. 2002-03 

3. 2003-04 (P)" 

·Provisional 

{Eng/ish} 

Number of projects 
financed 

20767 

21024 

24747 

Employment 
(Iakh person) 

3.43 

3.61 

4.71 

PMRY and REGP In We.t Bengal 

1308. SHRI AJOY CHAKRABORTY: Will the Minister 
of AGRO AND RURAL INDUSTRIES be pleased to state: 

(a) the number of projects progressing under Prime 
Minister Rozgar Yojana (PMRY) and Rural Employment 
Generation Programme (REGP) in the State of Weat 
Bengal location-wise; 

(b) the amount of funds allocated and apent during 
each of the last three years; and 

(c) the number of people benefited through these 
schemes? 

THE MINISTER OF SMALL SCALE INDUSTRIES 
AND MINISTER OF AGRO AND RURAL INDUSTRIES 
(SHRI MAHAVIR PRASAD): (a) The relevant district-wise 

details for the State of West Bengal under the Prime 
Minister's Rozgar Yojana (PMRY) and the Rural 
Employment Generation Programme (REGP) during the 
years 2001-02, 2002-03 and 2003-04 are given in the 
enclosed Statement-I and Statement-II respectively. 

(b) Under the PMRY, the Central Government 
allocates funds for subsidy, entrepreneurial development 
training (EDT), contingencies, etc., based on the targets 
of generation of employment opportunities allocated to 
the Individual States/Union Territories (UTs). The Central 
funds for subsidy are routed through the Reserve Bank 
of India (RBI) which, in tum, passes them on to the 
implementing banks for crediting the amounts to the loan 
accounts of individual beneficiaries. It has not been 
possible so far to get from the RBI the amounts of 
subsidies actually utilized in individual Shltea/U.Ts. 
However, the funds for EDT, contingenoies, etc. are 
released to the Central Govemment directly to the States! 
UTs. No funds could be released to Govemment of West 
Bengal for EDT contingencies, etc., under the PMRY 
during 2001-02, 2002-03 and 2003-04 as the State had 
surplus balance fund amounting to Rs. 73.79 lakh from 
the previous releases. The year-wise detaffs of central 
funds released (or authorized for expenditure) for EDT, 
etc., and utilized under the PMRY and REGP In the 
State of West Bengal during 2001-02, 2002-03 and 2003-
04 are given in Statement-III enclosed. 

(c) It 18 estimated that employment opportunities have 
been created for about 10,457 persons (as per the RBI 
reports) under the PMRY and for 66,040 persons under 
the REGP respectively In West Bengal during 2001-02, 
2002-03 and 2003-04. 

Otlflllls of District-wise numbsr of Unlts/PrrJjtJcts DisbulWd l08n during 
2001-02, 2002-03 III1d 2003-()I untItJr Ih6 PMRY 

S.No. District 

1 2 

1. Bankura 

2. Birbhum 

3. Burdwan 

2001-2002 
Units Disbursed Loan 

(Nos.) 

3 

34 

30 

96 

(As reported by the State Govt.) 

2002-2003 
Units Disbursed Loan 

(Nos.) 

4 

29 

38 

72 

2003-2004 
Unlta Dllburaed Loan 

(Nos:) 

5 

95 

72 

203 
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2 3 4 5 

4. Kolkata 87 93 33 

5. Cooch·Behar 18 34 52 

6. Darjeeling n 58 55 

7. Uttar Dinajpur 3 29 43 

8. Hooghly 37 101 89 

9. Howrah 2 25 235 

10. Jalpalguri 41 87 145 
~ 

11. Maida 18 30 154 

12. ·Midnapore 28 69 25 

13. Purba Mldnapore 25 

14. Murshidabad 42 91 80 

16. Nadia 32 48 50 

16. South 24·Parga~ 89 73 143 

17. Purulla 2 17 29 

18. North 24.Parganas 156 279 240 

19. Dakshln Dinajpur 9 67 

20. Durgapur 32 41 104 

21. Siliguri 39 70 37 

Total 852 1266 1958 

·Midnapore district was bifurcated 111\0 'P ..... 1m Mtdnapora' and 'Purba MIcInIpore' dIatricIs In 2002. There fa one District Industries 
Centre for both the districts. However, .. ~ PfOQr8M Ie reported IInce 2003-()4 only. 

SII.",.,,"'" 

DtlIIIIIs of Oistncl-wistl PtrJjtJcts ., up dtJrIng 2001-02, 2002-o:J snd 2OfJ3-(}tI undBr IhII REGP 

SI.No. District Number of projects Set up 

2001·2002 2002-2003 2003-2004 

2 3 4 6 

1. Bankura 48 98 

2. Birbhum 315 467 

3. Burdwan 44 131 

4. Coochbehar 12 41 
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2 3 4 5 

5. Hoogly 54 160 

6. Howrah 107 241 

7. Jalpaiguri 147 175 

8. Maida 282 189 

9. Midnapore (E) 51 200 

10. Murshidabad 238 187 

11. Nadia 243 349 

12. 24 PG5 (N) 211 355 

13. Midnapore (W) 139 95 

14. Purulia 12 31 

15. Dinajpur (5) 0 20 

16. 24 PG5 (5) 58 210 

17. Darjeeling 16 27 

18. Dinajpur (N) 482 372 

Total 2892· 2459 3348 

'District-wise details of the projects set-up during 2001-02 under REGP a~ not available as the programme was Implemented In a 
centralised manner during 2001-02. 

Sf6.",."HI/ 

081Si/8 of funds 1I/mc.1tKi IIRd sptInt In W86I &1n{pI/ during 2()()1-tJ2, 2OfJ2.03 IIIId 
2003-{}tI undtIr ths PMRY lIf7(/ REGP 

PMRY REGP 

(Rs. in lakhs) 

Year Authorised Funds spent/utilised by the Released Funds spent 
Funds State Govemments Funds 

2001-02 73.79 18.27 • 822.20 

2002-03 55.51 18.06 641.00 1202.17 

2003-04 37.45 21.67 2264.14 1~3.51 

'KVIC started State-wise allocation of A'l8rgln money since 2002-03. 
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Human Development Report 

1309. SHRI PRAKASHBAPU V. PATIL: 
SHRI PRABHUNATH SINGH: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether according to the Human Development 
Report 2004, the country ranks 171st out of the 175 
countries in public spending on health; 

(b) if so, the reasons therefor; and 

(c) the steps being contemplated by the Govemment 
in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) Although no ranking of 
countries is given for public spending on health in the 
Human Development Report, 2004, based on data given 
in the Report, It is seen that India ranks 171 out of 175 
countries in terms of public spending on health. According 
to this Report, the total health expenditure as a 
percentage of GOP in India is 5.1 % of which 0.9% of 
GOP is the share of public health expenditure in the 
year 2001. 

(b) and (c) Health Is a State subject. However, the 
Central Governrnent has been making every effort to 
ensure its contribution to the public health expenditure. 
The resources for public investment in health sector are 
also being augmented by securing assistance from various 
bilateral and multi-lateral agencies for implementation of 
various disease control programmes. 

The total health expenditure as a percentage of GOP 
in India is 5.1 % of which 0.9% of GOP is the share of 
public health expenditure in the year 2001. The National 
Common Minimum Programme envisages increasing public 
spending in health to at least 2-3% of Gross Domestic 
Product (GOP) over the next 5 years. The National Health 
Pollcy-2002 also envisages increasing public health 
investment to 2% of GOP by 2010. To achieve this, the 
health Policy stipulates increasing the expenditure on 
health by State Government to 7% of their budget by 
2005 and to 8% of their budget by 2010. The Policy 
further envisages to raise the Central Government's 
contribution from 15% as at preaent to 25% by 2010. 

{Translation} 

Orthopaedic OPD In HOlpltal1 

1310. SHRI SHIVRAJ SINGH CHOUHAN: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether the Government proposes to set up a 
separate orthopaedic OPD in Or. Ram Manohar Lohia, 
Safda~ung Hospital and AIIMS for CGHS card holders in 
Delhi; 

(b) if so, the details thereof; and 

(c) if not. the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) The information is being 
collected and will be laid on the table of the House. 

Electricity Current Therapy 

1311. SHRI KULDEEP BISHNOI: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Government Is aware that insplte of 
repeated Instructions by the WHO and the Government, 
the prescribed rules regarding Electricity Current Therapy 
(ECP) are not being followed In treatment of menta' 
patients; 

(b) if so, the reasons therefor; and 

(c) the new steps taken by the Government to stop 
misuse of Mental Health Act and ensure availability of 
modem equipment in Government hospitals for treatment 
of mental patients? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) Neither the 
Government nor the WHO have Issued any guidelines 
regarding the use of Electro Convulsive Therapy (ECT) 
in the treatment of mental patients. ECT Is a standard 
form of psychiatric treatment, in use since 1937 and the 
technical guidelines are part of post-graduate psychiatric 
training. 

(c) The Central and State Mental Health Authorities 
created under the Mental Health Act, 1987 and rules, 
are entrusted with the task of ensuring the observance 
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of the various provIsIons of the said Act and Rules. 
Specific instances of misuse, if any, are dealt with under 
the normal laws of the land. The restructured National 
Mental Health Programme, under the 10th Rve Year Plan, 
has made provisions for the modemization of mental 
hospitals and departments of psychiatry in Govemment 
Medical College. 

(English! 

Contraceptive Pili for Men 

1312. SHRI P.S. GADHAVI: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether Govemment is aware that scientists have 
developed a contraceptive pill for men said to be 100 
per cent effective and free from side effects; 

(b) if so, the details thereof; 

(c) whether the Indian Scientists have also developed 
a similar pill; 

(d) jf so, the details thereof; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) The Govemment Is 
aware about the development of the male contraceptive 
pill. However, the male pill is still in research stage and 
is not yet available. 

(c) to (e) Indian scientists have not yet developed 
similar pills. Efforts are going on to deVelop male 
contraceptive pill by Indian scientists. 

Pravasl Bharatlya Bhawan 

1313. SHRI BADIGA RAMAKRISHNA: Will the 
Minister of OVERSEAS INDIAN AFFAIRS be pleased to 
state: 

(a) whether our late Prime Minister pt. Nehru had 
plans to set up a Pravasi Bharatlya Bhewan; 

(b) if so, the proposed objectives thereof; 

(c) the present status of the said proposal; 

(d) the time by which it Is likely to be made fUnctional; 
and 

(e) the manner In which it is likely to prove beneficial 
for NRls? 

THE MINISTER OF STATE OF THE MINISTRY OF 
OVERSEAS INDIAN AFFAIRS (SHRI JAGOISH TYTLER): 
(a) and (b) The idea of a Pravasi Bharatiya Bhawan had 
been put forward by the late Shri Prakashvir Shastri In a· 
letter to the former PM, the late Pandit Jawaharla! Nehru. 
Pandit Nehru had replied to Shri Shastri juat two days 
before hie death greatly appreciating it as an idea 
deserving implementation. Shri Shastri had planned to 
register a Trust for this purpose and several eminent had 
agreed to be Trusteea. Unfortunately, with the pll88ing 
away of Shri Shastri, the Idea could not be translated 
into reality. 

(c) Following the recommendations of the High Level 
Committee on the Indian Dlaspora and the announcement 
of the then PM at the Pravasi Bharatiya Divas 2004, 
action has been taken to get suitable land allotted tor 
the propoaed Pravasi Bharatlya Kendra. 

(d) The design and drawings of the proposed Kendra 
are likely to be finalized in the next financial year and 
work tendered out thereafter. The Kendra is expected to 
be functional in about two years thereafter. 

(e) The Pravasi Bharatiya Kendra would become the 
focal point of interactions between India and its Diaspora. 
It would house facilities for harnessing the vast talent 
among the Overseas Indians including a library, 
documentation center, an exhibition complex, auditorium, 
visitors rooms etc. 

Coal Price. for Thermal Power Project. 

1314. SHRI BALASAHEB VIKHE PATIL: Will ihe 
Minister of COAL be pleased to state: 

(a) whether Coal India Umited has raised the price 
of coal being supplied to thermal power projects whereas 
National Thermal Power Corporation Is not able to receive 
corresponding increued tariff from consumers resulting 
in Increasing profit of one PSU at the cost of other PSU 
pushing to Ioea; 

(b) H 10, whether the Govemment has taken atepa 
to bring down the price of coal euppIed to power projects; 
and 

(c) if so, the details thereof? 
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OFC Pliln 01 SSNL. lor 2(J()I.06 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL AND MINISTER OF STATE IN THE MINISTRY 
OF MINES (OR. OASARI NARAYAN RAO): (a> Coal India 
LimMel (Cll) has raised the prices of coal with effect 
from 16.6.2004. It Is estimated that the impact of inc,.... 
in coal prices on thermal power generation has been to 
the extent of only 6 paise per unit of electricity. It Is not 
an increase which pushes other power PSUs to foaIee. 
Besides NTPC is already having a fuel supply agreement 
with the coal companies; where fuel supply agreements 
operate, the pricing of Cil of June 2004 i. not given 
effect to. 

SI.No. State OFC Plan (In K.M.) 

(b) and (c) Coal prices have been deregulated with 
effect from 1.1.2000. Govemment has no role to play In 
fixing the coal prices and the coal compani.. are 
empowered to fix the coal prices taking into account the 
market forces, average cost of production and other 
relevant factors. 

{T1'IIMIation} 

Optical Fibre Cable 

1315. SHRI RAM OAS ATHAWAlE: Will the Minister 
of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to atate: 

(a) whether the Govemment proposes to use optical 
fibre cable for the expansion of telephone services in 
Delhi and other States; 

(b) if so, the details thereof; and 

(c) the action taken by the Govemment in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHf'{OlOGY 
(DR. SHAKEEl AHMAD): (a> Yes, Sir. 

(b) The detaHs of expansion plan of BSNL and MTNl 
for Optical Fibre Cable during the year 2004-05 Is In the 
enclosed statement. 

(c) For the current financial year, BSNl has planned 
to lay 18,000 Km. of OptIcal Fibre Cable for the eJCpaIl8Ion 
of telephone services in all the States and MTNL has 
fixed a target of 20,000 fibre Kms. in Delhi and Mumbal. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

16. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

1. 

2. 

2 3 

Andhra Pradeah 1150 

Andaman & Ntcobar 25 

Aaaam 575 

Bihar 700 

Jharkhand 500 

Gujarat 1000 

Haryana 476 

Himachal Pradesh 300 

Jammu & Kuhmlr 200 

Kamataka 900 

Kerala 700 

Madhya Pradesh 800 

Chhattlsgafh 475 

Maharuhtra 1200 

Meghalaya, Mizorarn and Tripura 966 

Arunachal Pradesh, Manlpur and 
NagaIand 1099 

Orissa 475 

Punjab 960 

Rajasthan 875 

Tamil Nadu 1650 

Uttar Pradesh 1450 

Uttaranchal 300 

West Bengal and Slkkim 1235 

Total 18,000 

OFC PI." 01 MTNL for 2004-05 

Delhi 10,000 

Mumbai 10,000 

Total 20,000 



487 Wtillen Answers DECEMBER 8, 2004 10 Ol/tls/ions 488 

[English} 

Mid-Term Appral .. 1 of Tenth Plan 

131'6. SHRI BRAJA KISHORE TRIPATHY: 
SHRI ANANTA NAYAK: 
SHRI OUSHYANT SINGH: 
SHRI HARIBHAU RATHOO: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Government has made mld·term 
appraisal of the Tenth Five Year Plan target; 

(b) if so, the detaials thereof; 

(c) the growth rate projected in various sectors during 
the plan and achievements made as on date; 

(d) the details of new priority areas selected after 
the mid-term appraisal along with the resources position 
in the current plan; 

(e) the details of actual GOP growth in first 2 years 
against the targeted level; and 

(f) the steps taken by the Government to achieve 
the targets fixed in the plan? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJSEKHARAN): (a) and (b) The 
Mid· T erm Appraisal is currently under preparation. 

(c) The growth rate targeted for the different sectors 
of the economy and the achievements in the first two 
years of the Tenth Five Year Plan are given in a 
Statement enclosed. 

(d) In view of reply to parts <a) and (b) above, does 
not arise. 

(e) The target growth rate of GOP lor the Tenth 
Plan (at market prices at 2001·02 prices) waa 8.1 per 
cent. As against that the achievement In the first two 
years (2002-03 to 2003-04) was 6.4 per cent. 

(I) The details of the steps taken by the Government 
to achieve the targets fixed in the Plan have, been spell 
out in the Annual Plan Oocumente 2002-G3 .net 2003-04, 
which have been placed in the Pamament Ubrary. 

Growth of 1M Economy (T81f/f1'1t1d snd R_1istKJ) 

Sedor 

Agriculture and Allied 

Industry 

Services 

GOP at Factor Cost 

GOP at Market Price 

Targeted GIOWIh 
(T anIh Plan) 

4.0 

8.9 

9.3 

7.9 

8.1 

ReaIi8Id GIOWIh 
(2003-04 over 

2001.(2) 

1.7 

6.6 

7.9 

6.1 

6.4 

Delay In Delivery of Money Orden 

1317. MOHO. MUKEEM: Will the Minister of 
COMMUIIIICATIONS AND INFORMATION TECHNOLOGY 
be pleased to state: 

(a) whether the Government is aware that the peoplel 
rural folk Hvlng in the area failing under the various 
rural post offices of district Ajamgarh especially in Thekma, 
Jamuawa get their money orders as late as one or two 
months; 

(b) If 80, whether Government propoaea to conduct 
an enquiry In this regard to ascertain the dates of money 
orders received and the date of the disbursement thereof 
during the last one year; 

(c) if so, by when; and 

(d) the steps being taken to ensure immediate 
payment of the money orders? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(OR. SHAKEEL AHMAD): (a) No, Sir. The Money Orders 
of Jamuawa and Thekma In Azmgam District were paid 
to the payees in time in most cases. Only in few CU8I 

payment was made within a week from the date of receipt 
but not as late as one or two. months. 

(b) No, Sir; since no complaint has b8en received 
from any customer during the last one· year on delayed 
payment of Money Order. 

, 
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(c) Does not arise In view of (b) above. 

(d) All possible efforts .re made for Immedl.te 
payment of money orders through surpriee checks by 
various Inspecting Authorities and other methods of 
monitoring. 

{English! 

Pedestrian P .... ge on N.Hs 

1318. SHRI PRABHUNATH SINGH: Will the Minister 
of SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

Ca) whether it has come to the notles of the 
Government that no space Is left for the use of 
pedestrians between the National Highways and the grills 
on the canals, nall.hs, rivers and cutverts etc. to check 
failing of the vehicles therein; and 

(b) if so, the steps taken/proposed to be taken to 
provide the pedestrians' path between the rallinlJ'gltlls and 
the National Highways? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) and (b) To guard .gainst the 
faMing of vehicles in the canals, nallahs, rivers and culverts 
etc. crash barriers, parapets, guardwalls, railings, etc. in 
general are being provided on National H!ghwaye. Further, 
while finalising the proposal for bridges on N.tional 
Highways footpaths for pedestrians are being provided 
as per the guidelines of the Ministry. 

{Translation! 

N.vlgatlon of Ships 

1319. SHRI SUSHtL KUMAR MODI: Will the Minister 
of SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(.) whether the survey work 01 e)lJ)loring the poIIibiIIIy 
of inland navigation of shipe and rivers lice Ganga, KCMIhI, 
Gandak etc. in Bihar Is being undertaken by Director, 
Inland Waterway Authority of India (IWAI); 

(b) if so, the details thereof; 

Cc) the investment likely to be made for starting inland 
navigation of ships; and 

(d) the time by when it is likely to be implemented? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BMLU): (a) and (b) 
Hydrographic surveys are carried out periodically by 
expansion of IWAI In the river Ganges which II a National 
Waterway. The surveys provide us data on river bed 
depth along the navigational channel in the river. IWAI Is 
not doing any survey work In Kosi and Gandak rivers. 

(c) and (d) IWAI Is maintaining the fairway on the 
National Waterway and ships are already plying thereon. 

Industries set up by KYle 

1320. SHRI OEVIDAS PINGLE: 
PROF. MAHADEORAO SHIWANKAR: 

Win the Minister of AGRO AND RURAL INDUSTRIES 
be pleased to state: 

Ca) the number of rural Industries set up by the KYIC 
and the number of employees working therein; 

(b) the number of reglatered rural Industrial units, 
State-wise; 

(e) the detailed figures available with the Government 
in regard to the p ..... nt status of these industrial unite 
and the number of units which Is maIdng protItI aIongwlth 
the number of units Incurring IOSS88; 

(d) whether any scheme h .. been formulated to 
provide assistance to Ioas Incurring units; and 

(e) If so, the detalle thereof? 

THE MINISTER OF SMAll SCALE INDUSTRIES 
AND MINISTER OF AGRO AND RURAL INDUSTRIES 
(SHRI MAHAVIR PRASAD): (a) establishment of 1,86,252 
village industries has been promoted and auisted by the 
Khadl and Village Industries Commiseion (KV1C) under 
the Rural Employment Generation Programme (REGP) 
since the start of the programme on 01.04.1995, providing 
employment to 22.75 lakh peraons. The REGP leverages 
credit from scheduled banks for financing Hff-employment 
projects, with Central Govemment grant ... iatance .. 
margin money. Prior to the Introduction of the REGP, the 
Village Industries (VI) Programme was being imptemented 
by the KVIC largely with Central Government budgetary 
support. In an, employment with Central Government for 
62.58 Iakh peraons have been created through village 
Industriee in the rural areas by the KVIC. 
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(b) State-wise details of the units set up under the 2 
REGP tiN 2003-04 are given in atatement enclosed. 

3 4 

(0) to (e) Information on the number of prolltlloes 14. Manipur 738 14442 
making units is not maintained centrally. However, In order 15. Meghalaya 3147 25017 
to strengthen the VI units 80 U to ensure their vtabUIty 
on a sustainable basis, incentives 8uch as financial and 16. Mizoram 908 13520 
organisational assistance is provided by the KVIC to 

17. NagaJand 4790 89863 individual entrepreneurs/institutions for-

(i) quality testing at subsidized rates; 
18. Orissa 3166 30558 

(ii) participation in exhibitions at national, State and 
19. Punjab 9603 116988 

district levels; 20. Rajasthan 25897 275209 

(iii) renovation and modernization of sales outlets; 21. Slkkim 147 2285 
(iv) creation of packaging and design facilities; 22. Tamil Nadu 5816 67280 
(v) marketing; 23. Tripura 433 11173 
(vi) brand building; and 24. Uttar Pradesh 15515 267971 
(vii) publicity, etc. 25. West Bengal 17223 133897 

Stlltlmtlnl 26. Andaman & Nlcobar 416 2625 

Sfs/tJ-wiss Proj8cls sst up snd EmpIoymtlnt gsntNBlfKf 27. Chandigarh 148 1107 
undtIr REGP Slnc. incsplion, i.s. 1995-96 to 2002-03 

28. Dadra & Nagar Haveli 15 303 
S.No. StaterJlJnlon T 8IIIories PIOjad8 ~ 29. Deihl 219 4537 

811 up geneJIIed 
(Nos.) (No. of pelllOlll) 30. Lakahadweep 10 173 

2 3 4 31. Pondicheny 949 11975 

32. Chhattlsgarh 1131 31989 
1. Andhra Pradesh 12870 202358 

Arunachal Pradesh 379 5117 33. Jhart<hand 818 14711 2. 

3. Assam 2207 30619 34. Uttaranchal 1794 29303 

4. Bihar 848 10715 Total 186252 2276210 
5. Goa 2301 20514 

Opportunltle. In SSI Sector 
6. Gujarat 1098 8067 

7. Haryana 5109 103340 1321. SHRI SITARAM SINGH: Will the MInister of 
SMALL SCALE INDUSTRIES be pleaaedto state: 

8. Himachal Pradesh 1905 45000 

9. Jammu & Kashmir 6634 50156 
(a) the special measures adopted to promote the 

economic: interests of the SCsIST 8 by setting up and 
10. Kamataka 13159 156552 maintaining amaIl scale ~; and 

11. Keraia 8427 134500 (b) the cIetaiIe of the achemee and prognimmee that 
12. Madhya Prade8h 18523 177652 have been adopted to provide more opportunities to 

13. Maharashtra 19911 185694 
educated unemployed youth to make them economically 
strong? 
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THE MINISTER OF SMALL SCALE INDUSTRIES 
AND MINISTER OF AGRO AND RURAL INDUSTRIES 
(SHRI MAHAVIR PRASAD): (a) and (b) The Govemment 
has been promoting the cause of weaker sections, 
particularly SCs and STs, through its schemes and 
programme being implemented for promotion and 
development of Small Scale Industries In the country. 
Some of the schemes/programmes of the Ministry of Small 
Scale Industries that have specific reservatlonsl 
concessions/preferences for SCslSTs are Entrepreneur-
ship Development Programme (EDP). Management 
Development Programme (MOP) etc. Further. the 
Govemment in the Ministry of Agro and Rural Industries 
(ARI) implements the Prime Minister's Rozger Yojana 
(PMRY) to assist the educated unemployed youth in 
setting up self-employment ventures in industry. service 
and business sectors. The scheme envisages 22.5 per 
cent reservation for youths of SCa/STs. The Govemment 
in the Ministry of ARI also implements the Rural 
Employment Generation Programme (REGP). a credit 
linked subsidy programme. to assist setting up Industries 
in rural areas. with project coat of upto Rs. 25 lakh. 
Under the REGP. eligible youth from SCs and ST. are 
entitled to a higher margin money grant of 30 per cent 
(against 25 per cent for others) of the project cost upto 
Rs. 10 lakh and 10 per cent of the balance cost of the 
project upto Rs. 25 lakh. 

Telephone Connection. In U.P. 

1322. SHRl BHANU PRATAP SINGH VERMA: wm 
the Minister of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) the number of villages of district. Jalaun of Uttar 
Pradesh where telephone connections have not been 
installed despite the payment; 

(b) the details thereof; and 

(c) the time by when connections are likely to be 
installed in these village8? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Sir. there are 182 villages 
of Jalaun of Uttar Pradesh where telephone connections 
are pending for installation. 

(b) A total of 1663 Telephone connections are 
pending for provision in these vIIagee. 

(c) About 50% of the appItcants in the waiting Hst In 
the.. vItIagea are planned to be provided te1ephone 
connections during the year 2005-06. The remaining 
appHcants are planned to be covered in the subsequent 
year. 

/English} 

New Project. of Coal 

1323. SHRI ANANTA NAYAK: Will the Minister of 
MINES be pleased to state: 

<a) the projects proposed to be taken up in the coal 
sector during tenth and eleventh five year plans; 

(b) the slagee at which these proJects are pending; 
and 

(c) the 8tep8 taken by the Govemment to clear theM 
projects? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL AND MINISTER OF STATE IN THE MINISTRY 
OF MINES (DR. DASARI NARAYAN RAO): (8) 99 coal 
projects are proposed to be taken by the Coal India 
Limited (ell) during X Plan, out of which 64 projects will 
conttbut8 production during X Plan and remaining 35 
wID contribute during Xl Plan. Coal India 18 making efforts 
to further Increase the production to 512 million tonnes 
by 2011-12 through augmentation of production from 

(a) Some of the existing mine/ongoing project. 

(b) Increase production from some of the X Plan 
projecte and 

(c) Additional production from some of the Identified 
XI Plan projects. 

(b) 28 coal projects of X Plan. costing Rs. 100 crores 
and above are required to be approved by the 
Govemrnent. 

The number of projects pending at various stages 
are .. under:-

Total number of X Plan projects 28 

Projects approved by Government 

Projects at different stages of Government 
appraiaaUapproval 16 

Project proposal yet to be sent to 
Government by the coal company 11 
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(c) In order to expedite the Govemment approval of 
major projects. costing Rs. 100 crore. and above. 
following steps have been initiated. 

Dental College. 

1324. SHRI JASHUBHAI DHANABHAI BARAD: WIU 
the Minister of HEALTH AND FAMilY WELFARE be 
pleased to state: 

S1.No. 

1. 

2. 

3. 

1. Ministry of Coal has directed for submission of 
project reports of projects costing Rs. 100 crores 
& above to the Ministry after approval of 
subsidiary coal company boards without 
processing these through the empowered sub-
committee of Cil Board and Cil board to reduce 
processing time. 

2. Secretary (Coal) is reviewing the status of the 
major projects every month apart from the 
scheduled quarterly review meeting held regularly 
alongwith CMOs of the companies, 
representatives of Cil. Planning Commission, 
Ministry of Statistics and Programme 
Implementation, Ministry of Environment and 
Forests and Department of Expenditure. 

3. Secretary (Coal) Is pursuing the matter of 
Environmental Management Plan (EMP) and 
Forests land clearance with Secretary 
Environment and Forests regularly for expediting 
clearance. Representative of concerned 
subsidiary coal company and Chief General 
Manager (Environmental), Cil as Nodal Officer, 
is pursuing the matter at every step for an early 
approval of EMP and Forestry within a time 
schedule framed by the subsidiary companies. 

4. Subsidiary coal companies are also following up 
at the district level with district level officials. 

(a) the total number of new Dental Colleges for which 
approval has been given by the Union Government during 
the last three years, State-wise; 

(b) the number of colleges out of these where regular 
and the spot inspection has been conducted; 

(c) whether the Government has received any 
complaint regarding the functioning of any college; 

(d) if so, the details thereof; and 

(e) the action taken by the Union Government in this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMilY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) The information is in the 
Statement enclosed; 

(b) Inspections have been conducted in all these 
dental colleges by Dental Council of India on yearly basis. 

(c) to (e) Complaints received from time to time 
against Dental Colleges are dealt with in consultation with 
the Dental Council of India, and if necessary. the 
concemed University and the State Government. 

Stllhl-wise Il8t of Dentsl col/tlgtls approved by thtI Ctlntml Govt. from 2002-o:J till dllte 

Stale Name & AddI8I8 Type No. 01 Sella Year 01 
SancIoned EstabIIIhmenI 

2 3 4 5 6 

Andhra Pradesh Sri Venkata Sai Institute of Dental Sciences, Private eo 2002·2003 
H.No. 18-2-750151, Kalyannagar, Gaddiannaram, 
Hyderabad-S00060 (A.P.) 

Andhra Pradesh Vishnu Dental College, Kovvada, (V), Private 100 2002-2003 
Vishnupur, BhlmiVararn-534202 (A.P.) 

}.ndhra Pradesh Lenora Institute 01 Dental ScIences. Privata eo 3lO2·2003 
RamP.lc:hodavaram, E.G. Dt., Rajahmundly (A.P.) 
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2 3 4 5 6 

4. Andhra Pradesh SI. Joseph Dental College. Duggirala, Eluru Private 100 2002·2003 
534004 AncIlra Pradesh 

5. Andhra Pradesh Sree Sai Dental CoAege & Research Institute. Private 100 2003-2004 
Viii.: Chapuram, Balaga Rural, 0Istt. 
Srlkakulam (A.P.) 

6. Andhra Pradesh Panineeya Mahavidyalaya Inltitute for 0entaI Private 100 2003-2004 
Science & Resean;h Centre, Dilsukhnagar, 
Range Reddy DiaIric:I (AP.) 

7. Chhattisgam Chhattisgartl Denal Collage & R .... rdl 1nIIIIute, Privata 100 2002·2003 
P.B. No. 25, Sundra, 
Rajnandgaon, Chhattisgartl-491441 

8. Chhattisgam Govt. Dental College, Ralpur Chhattlsgam Govt. 100 2003-2004 

9. Gujarat Ahmedabad Dental College, Ranchodpull, Private 40 2003-2004 
Sanlej VHlage, Gandhinagar, 
TaIuka, Ahmedabad (Gujarat) 

10. Haryana Guru Govind Trioenetary Dental College, Privale 100 2002·2003 
Hosp~al & Research Institute, Near Sultanpur Jheel, 
B1r Sanctuary, Gurgaon-Farukh Nagar Road, 
Budhera-123S05 Gurgaon (Haryana) 

11. Haryana Sudha Rustagi College of Dental Science & Rneardl, Privat. 100 2003·2004 
Kheri More, Village Bhopani, 
Faridabad-121002 Haryana 

12. Haryana Swami Devi Dyal Hoapital & Dental College, Private 100 2004-2005 
Goalpura, Teh: Barwala, Distt. 
Panchkula, Haryana 

13. Himachal Pradesh Himachal Institute 01 Dental Sc:iencn, Private 100 2003-2004 
Paonta SahIb, DiIIt., Sinnour (H.P.) 

14. Kamataka A.J. Institute of Dental Sciences N.H. 17 Private 100 2002·2003 
Kuntikana, MangaJore-57S004 

15. Kamataka Vydehi Instt. of Dental Sciences & Reeeardl, Private 60 2003-2004 
182, EPIP Area, Whitefield, BangaIoI9-68OD66 

16. Kerals Govt. Dental College, GancI*lagaI, 
Kottayarn-686008 Kerala Govt. 40 2002·2003 

17. Kerals PMS College of Dental ScIence & Reeean:h, Private 40 2002·2003 
P.O. Venkode Vatappara, 
Thiruvananlhpurem-8t5028 (KeraJa) 

18. Kerala Mar Baselios Dental College, Thankalam, Private 40 2002·2003 
Kothamangalam, Did., EmakuIam 
Kerals-688691 
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19. Kerata College of Dental Sciences, EdapaHy, Kodli, Private 80 2003-2004 
Kerala (Amrila) 

20. Kerala Mnoor Dental College, Perumattom P.O., Private 40 2003-2004 
Mwattupuzha, DIIft., Emakulam, Kerall 

21. Kerala Royal Dental College, Iron KiIIa, PriYIte 80 2003-2004 
Cflllluery P.O., Palaldcld Ct., KtfIIa.879598 

22. Kerala Centuly Intemallonal Institute of Dental Private 100 2003·2004 
Science & Research Center, Poinachi, P.O. 
ThekklI, (VIA), CMngI/I, DiItt: Kaaarag0d-671541 Kel1lla 

23. Kerala Pariyaram Dental College, Private 60 2004-2006 
Pariyaram·670502, District Kannur (Kerala) 

24. Madhya PradeIh Peoples College of Dental SCiences & Retearch Centre, Private 100 2002-03 
Karond-Bhlnpur Bypass Road, 
Bhopal-46207O (M.P.) 

25. Madhya PradeIh FlKDF Dental College & ReIearch CentreI, Bhopal Private 100 2003-2004 

26. Madhya Pradeah MIharIna Pratap College of DenIiItry & Private 100 2003-2004 
Research Centre, GwaHor (M.P.) 

27. Maharuhtra Tatyasaheb KORI Dental College & ~I'dl Cenh, Private 60 2002·2003 
Mahatma Gardli HoapItaI campus, 
New Paragon-416137 Distt. Kolhapur 

28. Maharashtra Annasaheb Chudaman Palil Memorial Dental College Private 100 2002·2003 
Post Box No. 145, SIkri Road, D~4001 
(Maharuhtrl) 

29. Maharuhtra T erna Dental College & HospItal, Sector·22, Private 100 2002·2003 
Phase II, NeI'UI, Nevi MumbaI-4OO706 

30. Meharaehtra MahaIma GIfd'II Million', DenIII CoIIIgI, Private 100 2003-2004 
Sec-18, Kamothe, Navi Mumbli-410209 

31. RajasIhan Jodhpur Dental CoIege & General HoapItaI, PriYate 100 2003-2004 
Jodhpur, Rajasthan 

32. Rajasthan College of Dentiltry, Mlhatama GancIli Private 80 2003-2004 
National InItitute of Medical SoiIncea, Silapur 
Indisturial ~, Tonk Road, JaIpur (~) 

33. Rajuthln Rajllttlan Dental College & HoapItal, Private 100 2003-2004 
BIgru Khurd, Jelpur, ....., 

34. Rajasthan Surendra Dental College & ReIIIrCtI InItltIie, Private 100 2003-2004 
Sri Ganglnagar 

35. Tamil Nadu KS.R. InsIitutI of Dental Science & Raeaardl, Privill 110 2004-2G05 
ThoIckavadi, OISI.: NUaIdcaI TamN Nadu 
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36. Uttar Pradesh KanIi Devi Dental CoJJega, Private 100 2002-2003 
Delhi Mathura Road, National Highway 
P.O. Chhalikara, Mathura-281006 (U.P.) 

37. Uttar Pradesh institute of Dental Sciences, 8ichpuri Road, 
Navada Jogian, Pilibhit Bypass Road, 
BareiHy-243006 

Private 60 2002-2003 

38. Uttar Pradesh Chandra Dental College & Hospital, 
VIII. Oharsania, Safedabad, Distt.: 
Barabenki Uttar Pradesh 

Private 40 2003-2004 

39. Uttar Pradesh Shri Bankey Bihari Dental College & 
Re88ll'd1 Centre, Maauri Canal, 
Ghaziabad (U.P.) 

Private 100 

40. Uttaranchal Seema Dental College, Vlrpur. 
RishIkesh, lJttaranctW.249201 

PrIvate 100 2003-2004 

41. West Bengal Gurunanak Institute of Dental Science & Research, 
Panihati, Kolkata-700114 (West Bengal) 

Private 100 2003-2004 

[English] 

Production of Gold 

1325. SHRI PRAHLAD JOSHI: Will the Minister of 
MINES be pleased to state: 

(a) the quantity and value of gold produced in the 
country during the last three years; year-wJse; 

(b) whether the companies entrusted with -the task of 
production of goid in the country including Kolar Gold 
Fields are now earning profits at present; and 

(c) the steps taken by the Govemment to boost the 
production of gold keeping in view the foreign exchange 
position? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL AND MINISTER OF STATE IN THE MINISTRY 
OF MINES (DR. DASARI NARAYAN RAO): (a) The 
quantity and value of gold produced in India during the 
last three years is given below:-

Year 

2001-2002 

2002-2003 

2003-2004 
(provisional) 

Quantity 
(in 

Kilogram) 

2810 
3153 
3363 

Value (in 
Rupees 

'000) 

1281082 
1668736 
1815221 

(b) At present, Hutti Gold Mines Company Limited 
(HGML), a GoV!. of Kamataka Undertaking, is the only 
company in the country, which has been entrusted with 
the task of production of gold. HGML is a profit making 
company. 

(c) Govemment of India has issued a number of 
reconnaissance permits for exploration of gold. HGML 
has informed that the company has taken steps like 
modemization/expansion of its mines and mills, deopening 
of shafts, exploratory surface/underground diamond drilling, 
opening up of new .atellite mine., searching new gold 
bearing areas under the reconnaiasance permit/prospecting 
licenses etc. in order to boost the production of gold. 

{Tf1lMla/lon] 

Telephone Connection. In Maharaehtra 

1326. PROF. MAHADEORAO SHIWANKAR: Will the 
Minister of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) whether the people of some villages of Bhandara 
district which fall. under the Nagpur zone of Maharashtra 
have not been provided with telephone conneollons 
despite the fact that they have submitted Rs. 5001- per 
head 2-3 years back; 
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(b) if so. the reasons for not providing them with 
telephone connections till date; and 

(c) the time by when these connections are likely to 
be provided? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Yes, Sir. 

(b) All these connections are long distance 
connections and are technically non-feasible at present 
on underground cable as we" as on WLL. 

(c) These applicants are planned to be provided with 
telephone connections by December 2005. 

(English] 

Registration of C.ntral R .... rch Orgenl .. tlona 

1327. SHRI ALOK KUMAR MEHTA: 
SHRI DALPAT SINGH PARSTE: 

Wi" the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) the norms for registration of the Central Research 
Organisations (CROs) by the DCGI; 

(b) the names of CROs registered under the DCGI; 

(c) the names of CROs headed by former WHO 
consultant at Delhi; and 

(d) the number of pending applications for 
registrations? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (d) There is no such term 
as Central Research Organization. However, the term 
CRO means Contract Research Organizations (CRO) and 
such contract research may involve drug development, 
pre-clinical and clinical studies etc. There is no provision 
under Drugs & Cosmetics Rules for Registration of CROs. 

PM's Meeting with NRI8 

1328. SHRI TUKARAM GANGADHAR GADAKH: 
SHRIMATI D. PURANDESWARI: 

Will the Minister of OVERSEAS INDIAN AFFAIRS 
be pleased to state: 

(a) whether the Prime Minister met NRls in New 
York during his visit to USA recently; 

(b) if 80, the details of points discussed; and 

(c) the action proposed to be taken by the 
Government to create a more attractive climate for foreign 
investment? 

THE MINISTER OF STATE OF THE MINISTRY OF 
OVERSEAS INDIAN AFFAIRS (SHRI JAGDISH TYTLER): 
(a) The Prime Minister had a meeting with prominent 
Indian-American Chief Executive Officers (CEOs). 

(b) Their suggestions to creaate a more attractive 
climate in India for foreign investment were welcomed by 
the Prime Minister. The Prime Minister called for greater 
people-ta-people contact and closer interaction in the fields 
of research, higher education and development of India's 
infrastructure and financial sectors. 

(c) Steps to set up an Investment Commission have 
been initiated. 

[Translation] 

Conversion Into Four Lane 

1329. SHRI MUNAWAR HASSAN: Will the MInister 
of SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to ltate: 

(a) whether the Government proposes to convert the 
Delhi-Dehradun via Meerut-Muzaffarnagar highway into 
four lane; 

(b) if so, the details thereof; and 

(c) the time by which the above work Is scheduled 
to be completed? 

THE MINISTER OF SHIPPING. ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BAALU): (a) Yes, Sir. 

(b) Delhi to Meerut section of National Highway (NH) 
No.-58 Is already four laned. The remaining stretch of 
Meerut-Muzaffarnagar-Haridwar-Dehradun of NH No. 58 
and NH No. 72 In the States of Uttar Pradesh and 
Uttaranchal is identified under the proposed National 

\ 
Highways Development Project Phase-III (NHDP-III) on 
BuUt-Operate-Transfer (BOT) basis. 
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(c) It is too earty to indicate the time frame for 
completion as the NHDp·1II project has not been 
approved. 

NRI Conference 

1330. SHRI P.C. THOMAS: 
SHRI KAILASH MEGHWAL: 

Will the Minister of OVERSEAS INDIAN AFFAIRS 
be pleased to state: 

(a) whether Non-Resident Indians Day Conference 
wlH be held in India In January 2005; 

(b) if so, the details thereof and the Issues likely to 
be discussed in the said Conference; 

, 
(e) whether the Government has taken a decision to 

provide subsidy to NRls in this regard: 

(d) if so, the details thereof and the amount likely to 
be spent on subsidy for the said purpose; 

(e) whether any request has been received by the 
Government to celebrate Pravasl Bharatiya Diwas 
Celebration in Kochi, Kerala in 2006; and 

(f) if so, the response of the Govemment in this 
regard? 

THE MINISTER OF STATE OF THE MINISTRY OF 
OVERSEAS INDIAN AFFAIRS (SHRI JAGDISH TYTLER): 
(a) and (b) The Pravasi Bharatiya Diwas will be held 
from 7-9 January 2005 in Mumbai. It aims at deepening 

~ the engagement between India and its Diaspora through 
focused activities across sectors. The main focus of the 
PBD 2005 will be on new initiatives for the Diaspora, 
youth participation and business netwOrking, Education, 
Knowledge-based Industry, Science & Technology, 
Healthcare, Voluntary Sector and Social Development, 

Ethnic Media & Entertainment, NRls in the GuH, Finance, 
Culture & Tourism. 

(c) and (d) Question does not arise as the event is 
being organized by the Government of India in 
collaboration with the Federation 01 Indian Chambers of 
Commerce and Industry. 

(e) No. 

(f) Question does not arise. 

/Translstlonj 

Cottage InduStriH In Chhatttsgarh 

1331. SHRI AJIT JOGI: Will the Minister of AGRO 
AND RURAL INDUSTRIES be pleased to state: 

(a) whether the Government has received any 
proposal from the Government of Chhattisgarh for the 
development of the cottage industries in the State; 

(b) if so, the details thereof; 

(c) the details of the amount allocated to the State 
for this purpose; and 

(d) the growth rate of the cottage industries in the 
State? 

THE MINISTER OF SMALL SCALE INDUSTRIES 
AND MINISTER OF AGRO AND RURAL INDUSTRIES 
(SHRI MAHAVIR PRASAD): (a) No, Sir. However, the 
Government is implementing the Rural Employment 
Generation Programme (REGP) in the country, including 
Chhattisgarl\ for the development of village industries, 
including cottage industries. Under this programme, 
entrepreneurs can establish agro and rural Industries 
including village industries by availing of margin money 
assistance from KVIC and loans from any public sector 
scheduled commercial bank, for projects with a maximum 
cost of Rs. 25 lakh. The admissible margin money 
assistance (grant) is as detailed in the table below: 

MIItgin Monsy Ass/stsncs undtlr REGP 

SI.No. Category of beneficiary 

, . 
2. 

2 

General 

SC/ST 1W0meni 
Ex-sefViceman/NE Region! 
HiD areas 

Project cost 

3 

Upto As. 10 lakh 

Upto Rs. 10 lakh 

Margin money assistance 

4 

25% of project cost 

30"k of project cost 
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2 3 4 

3. General Rs. 10 lakh and Rs. 2.5 lakh + 10% of 
Upto Rs. 25 lakh balance project cost 

4. SC/STNJomenJ As. 10 lakh and Rs. 3 lakh + 10% of 
Ex-servicemanlNE upto Rs. 25 lakh balance project cost 
RegionlHili areas 

(b) and (c) 1131 village industry projects have been 
established in Chhattisgarh State under the REGP. 
Rs. 18.26 crore has been utilised as margin money 
assistance cumulatively upto 2003-04 for this purpose. 
For 2004-05, an allocation of Rs. 8.57 crore has been 
made for Chhattisgarh under the REGP. 

(d) During 2003-04, 697 projects under the REGP 
were established in Chhattlsgarh against 216 reported 
during the previous year, thus recording a growth for 222 
per cent. In terms of creation of employment opportunities, 
jobs for 19,816 persons were created in 2003-04 as 
compared with 7254 persons in 2002-03, thus recording 
a growth of 173 per cent. 

Opening Medical College. In Tribal Ar ... 

1332. SHRI HANS RAJ G. AHIR: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Union Govemment is contemplating 
to open medical colleges in tribal dominated districts In 
order to provide better health services there; 

(b) if so, the details thereof; 

(c) if not, the details of the steps takenJprop08ed to 
be taken by the Government to provide better health 
services in the tribal areas; 

(d) whether any proposal to open medical colleges 
in tribal areas of Gadhchiroll district of Maharashtra is 
pending with the 'Rashtriya Ayurveda Sansthana'; and 

(e) if so, the details thereof and the time by when 
the proposal is likely to be cleared? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) There is no proposal 
to open medical colleges by' the Central Govemment 
under the provisions of Indian Medical Council Act, 1956 

in the tribal dominated districts. However, under the 
scheme of Pradhan Mantri Swasthya Suraksha Yojana, 
Central Govemment has proposed to set up AIIMS-type 
institutions and also to upgrade the facilities available in 
the existing medical colleges in under-served areas in 
terms of availability of medical infrastructure. high 
incidence of mortality and morbidity. inadequate facilities 
for super speciality services etc. in the tribal dominated 
States of Chhattlsgarh and Jharkhand. 

(d) No, Sir. 

(e> Does not arise in view of (d) above. 

Foreign Patient. In India 

1333. SHRI MUNSHI RAM: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether there is an increase in the number of 
foreign patients In the country; 

(b) if so, whether the Government proposes to 
announce any package for the treatment of foreigners; 

(c) whether the Government has selected some' 
States and their hospitals for treatment of the foreigners; 
and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (d) Yea Sir. Though there 
are no exact figures of foreign patients coming to India, 
according to Confederation of Indian Industry (CII). It is 
estimated that about 1.5 lakh fOreign patients came to 
India in 2003. A task force has been set up with a view 
to promoting India as a Health De_tiIlalion. • 

The Task Foree hu been entrusted with IssU4NI 
relating to making available 8pecific type. of health 
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facilities including super-speciality medical care, out-
sourcing of medical services, traditional medicine expertise 
available etc. Identification of the list of hoapitaJsllnstitutions 
having standard facilities has also been entrusted to the 
Task Force. 

Klshangarh..Jalpur NH 8 

1334. PROF. RASA SINGH RAWAT: Will the Minister 
of SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) the time by which six laning work on the 
Kishangarh-Jaipur National Highway No. 8 is likely to be 
completed; 

(b) the amount of expenditure earmarked for the 
construction work on this National Highway and the 
reasons for non-completion of the construction work in 
time; 

(c) whether villagers are facing enormous difficulties 
due to the division of many villages situated along the 
Highway into two parts and if so, the details in this regard; 

(d) whether National Highway Authority of India has 
received any proposal from the villagers and public 
representatives regarding the construction of a culvert at 
the Patan Panchayat headquarters; 

(e) If so, the details in this regard and the time by 
which the construction of the proposed culvert Is likely to 
be completed; and 

(f) the action plan of the Government to check the 
increasing road accidents between Jaipur and Klshangarh? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) The six ianing work on the 
Kishangarh-Jalpur National Highway No. 8 is likely to be 
completed by 31 st December 2004. 

(b) The amount of expenditure earmarked for 
construction work on this project is RB. 614.50 crores. 
Scheduled date of completion of the project Is 16.09.2005 
and the construction work is running ahead of schedule. 

(c) Villages have existed on either side of the existing 
National Highway No.8. However to improve the 
connectivity between villages on the two sides, cattle 
unclerpasses, wherever considered necessary have been 
provided. 

(d) No, Sir. 

(e) Does not arise. 

(f) Safety features such as service roads, floyvers, 
cattle underpasses, crash barriers, fencing and railing, 
traffic signs, road markings etc. have been provided to 
avoid road accidents. 

[English} 

Survey to set up Agro and Forest baeed Indultrl •• 

1335. SHRI ABDUL RASHID SHAHEEN: Will the 
Minister of AGRO AND RURAL INDUSTRIES be pleased 
to state: 

(a) whether any survey has been conducted for 
setting up of agro-based, fOr8st-based, herbal & medicinal 
plant-based industry in the country; 

(b) if so, the detaila and the outcome thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF SMALL SCALE INDUSTRIES 
AND MINISTER OF AGRO AND RURAL INDUSTRIES 
(SHRI MAHAVIR PRASAD): (a) to (c) Speclfic surveys 
have not been conducted, according to available 
information in this regard. However, to promote agro and 
rural industries Including agro-based, forest-based, herbal 
and medicinal plant-based industry in the country, the 
Govemment has been implementing the Rural Employment 
Generat\on Programme (REGP) through the Khadi and 
Village Industries Commission (KVIC). Under this 
programme, an entrepreneur can establish a village 
industry by availing of margin money assistance from the 
KVIC and loans from any public aector scheduled 
commercial bank, for projects with a maximum cost of 
Rs. 25 lakh. The permis8lble margin money 888i8tance ill 
as detailed in the table below: 
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Margin Montly Assislsnctl undtlr REGP 

SI.No. Category of beneficiary Project cost Margin money assistance 

1. General 

2. SC/STlWomen/ 

Upto As. 10 lakh 

Upto Rs. 10 lakh 

25% of project cost 

30"k of project cost 
Ex-serviceman/NE Region! 
Hill areas 

3. General Rs. 10 lakh and 
Upto Rs. 25 lakh 

Rs. 2.5 lakh + 10"/0 of 
balance project cost 

4. SC/STlWomeni 
Ex-servicemanlNE 

As. 10 lakh and 
upto Rs. 25 lakh 

Rs. 3 lakh + 10% of 
balance project cost 

AegionlHiII areas 

Under the REGP. the number of agro and food processing 
industries and forest-based industries Including herbal atld 
medicinal plant-based industries set up in the country 

Year Agro and food processing 
industries 

and employment generated in this sector during last three 
years is as in the table below: 

Forest based industry, including 
herbal and medicinal plant based industry 

Number of 
projects set up 

Employment 
number of persona 

Number of 
projects set up 

Employment 
number of persons 

2001-02 5467 71846 

2002-03 5330 79578 

2003-04 5130 32560 

Old Bridges on National Highways In Kerela 

1336. SHRI P. RAJENDRAN: Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) whether the Govemment has conducted any study 
about the safety of old bridges across National Highways; 

(b) if so, the details thereof; 

(c) the number of bridges in Karala that is in 
dilapidated condition at present; and 

(d) the steps taken/proposed to be taken by the 
Government to reconstruct these old bridges? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT ~NO HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) and (b) Yes. Sir. The condition 

1607 23528 

3666 53320 

2371 118235 

survey of all the bridges on National Highways has been 
carried out. There are 14278 no. of bridges existing on 
National Highways in India, out of these 2018 no. of 
bridges are In distressed condition requiring reconstruction. 

(c) There are 23 no. of bridges on distressed 
condition in Kerala as per the survey. 

(d) The reconstruction of these old bridges is being 
taken up in various Annual Plans depending upon their 
condition, inter-se priority and availability of funds. 

Restrictions of IHe Staff In DhaU 

1337. SHRI K.S. AAO: 
SHRIMATI KIRAN MAHESHWARI: 

Will the Minister of EXTERNAL AFFAIRS be pIeued 
to state: 
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(a) whether the Bangladesh Government Imposed 
some restrictions on Indian High Commillion staff In 
Dhaka, Chlttagong and Rajshashl; 

(b) if so, the details and reasons for the same; and 

(c) the steps taken by the Govemment with the 
outcome thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMEO): (a) Yes. 

(b) The Govemment of Bangladesh issued lnatructions 
that diplomats and officials of all diplomatic miasions 
should inform the Bangladesh Ministry of Foreign Affairs 
of any visit to places outside Dhaka giving at leut 
10 working days notice especially for visits to Bandarban, 
Khagarchari and Rangamati hill district In Chittagong 
Division of Bangladesh. The Ministry also requested that 
Government owned rest houses. bungalows should be 
used during such visits. According to the Bangladesh 
Ministry of Foreign Affairs, this was done to provide 
'appropriate security for the distinguished visitors'. 

(c) Our concern about the restrictions placed on the 
movements of our officials was conveyed by Foreign 
Secretary to the Bangladesh High Commiuioner. 

Setting up of O..allnatlon Plant 

1338. DR. M. JAGANNATH: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Bhabha Atomic Research Centre has 
worked on desalination technologies and has experience 
in erecting large scale desalination plants; 

(b) if so, the details of plants erected by them to 
help drinking water problem; 

(c) whether they would participate In the proposed 
desalination plants to be set up in Chennai that would 
produce 300 million litres of potable water a day; and 

(d) if not. thef8asons therefor? 

THE MINISTER Of STATE IN THE PRIME 
MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVAN): (a) 
Yes, Sir. 

(b) The Bhabha Atomic Research Centre (BARC) has 
set up a Reve~e Osmosis (RO) Desalination Plant with 
a capacity of 18 (eighteen) lakh litree per day as a part 

of Nuclear Desalination Demonstration Project (NDDP), 
Kalpakkam, Tamil Nadu for sea water desalination which 
is operating satisfactorily. Another plant of the project is 
being set up by using Multi-Stage Flash (MSF) technology 
with a capacity of 45 lakh litreslday Madras Atomic Power 
Station (MAPS), Kalpakkam. It is now proposed to set 
up a sea water desalination plant with a capacity of 6 
(six) lakh litres per day at Lakshadweep. 

BARC has set up Desalination Plants at Sheelgaon 
village in Barmer district (Rajasthan) [30,000 lit res/day 
capacity) and Satlana village in Jodhpur district (30,OOC 
Jltres/day capacity), in cooperation with Defence 
Laboratory, Jodhpur (Rajasthan) for providing drinking 
water from bore weillbrackish water sources. 

(c) BARC may provide technical support in the 
proposed desalination plants to be set up In Chennal, If 
required. 

(d) Does not arise. 

Private Doctor. In PopulatIon Control Progl'llmme 

1339. SHRIMATI D. PURANDESHWARI: 
SHRI IQBAL AHMED SARADGI: 
SHRIMATI MINATI SEN: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether the Govemment is planning to include 
private doctors in the population stabilization programme 
in 210 demographically weak districts by providing them 
loans to set up or Improve their primary health fadlitin; 

(b) If to, the details thereof; 

(c) whether wide availability of 8 variety of 
contraceptive measures and quality health care delivery 
are crucial; 

(d) If so, the details thereof; 

(e) whether Government considers the empowerment 
of women to be part of this endeavour; 

(f) if so, the details thereof; 

(g) whether women'. empowerment and enhanced 
aocio-econornic status lead to lower total fertDIty rates 
(life time births per woman); and 
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(h) if so, the fact of the matter in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) Yes sir, the 
Government is exploring the option of improving access 
to comprehensive Health and Family Welfare services in 
demographically weak districts through increased Public-
Private Partnership for health. Banks have been requested 
to consider giving soft loan to private doctors to set up/ 
upgrade health clinics for this purpose in these districts. 

(c) and (d) Yes, Sir. The Government aims to address 
high unmet need for family planning services In these 
districts by widening the basket of contraceptives, and 
improving the availability of quality of family planning 
products and services through social marketing and social 
franchisee. 

(e) and (f) Yes Sir, high priority is assigned to 
empowerment of women. For this purpose, inter sectoral 
coordination is being persued with the Departments of 
Women and Child Development, Elementary Education 
and Rural Development. 

(g) and (h) Yes, it has been observed that the Total 
Fertility Rate (TFR) goes down with the Increased level 
of women's education and empowerment. This is apparent 
from the success of the Family Welfare Programme In 
the states of Kerala and Tamil Nadu. 

Deepening of Ports 

1340. SHRI JUAL ORAM: Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) whether any proposal is under the consideration 
of the Govemment for deepening the channel of Paradeep 
Port; 

(b) if so, the details thereof; and 

(c) the capacity likely to be increased on completion 
of the project? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BAALU): (a) Yes, Sir. 

(b) and (c) The proposal is for deepening of the 
Approach Channel, Entrance Channel and Turning Cycle 
of Paradip Port to handle v88881s of 1,25,000 Dead 
Weight Tonnes (OWl). The estimated cost of the project 

18 As. 142.25 crores. The capacity enhancement due to 
this deepening Is expected to be 15 million tonnes per 
annum. 

Drug Addiction and HIVIAIDS Menace In Manlpur 

1341. SHRIMATI KARUNA SHUKLA: Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Government is aware of the serious 
problem of drug addiction and HIV/AIDS in Manlpur; 

(b) whether the National Commission for Women has 
made any recommendations in this regard; and 

(e) If so, the response of the State Government 
thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) The information is being 
collected and will be laid on the table of the House. 

Additional Beds In PHC. Andman & Nlcobar Islands 

1342. SHRI MANORANJAN BHAKTA: 
SHRI GANESH PRASAD SINGH: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether the Government has received any 
memorandum from Andaman & Nicobar Islands regarding 
construction of an additional Building to accommodate 
10 more beds in PHC, Garaeharma-I Village. 

(b) if so, the details thereof; and 

(e) the response of the Govemment thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) As per the information 
available, no memorandum has been forwarded to the 
Government of India by the Andaman & Nieobar 
Administration. 

Damage to National Hlghwaye 

1343. SHRI KIRIP CHALlHA: 
SHRI RAGHUNATH JHA: 
SHRI RAMDAS ATHAWALE: 
SHRI SUSHIL KUMAR MODI: . 

Will the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 
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(a) the total Io8s suffered due to damages to national 
highways and bridges by the floods that ravaged various 
States during the last three years till date; 

(b) the details of various States Including Delhi in 
this regard; 

(c) whether the Union Government has taken any 
steps for the repair of these roadslbridges; 

(d) if so, the details thereof; 

(e) whether the Government of Deihl has requested 
to provide funds for repair of damaged national highways! 
bridges out of the Special Central Fund; and 

(1) if so, the details thereof and the steps taken by 
the Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H, MUNIYAPPA): (a) and (b) The details are given In 
the enclosed Statement. 

(c) and (d) The Union Government has allocated 
Rs. 591.63 crore for the repair of the damages due to 
floods during the last three years and the current year. 

(e) No, Sir. 

(f) Does not arise. 

StaltJ-wiss wIllits of damal}B to Nab"onal Highways in 
lhe IIISI thtrII!J YflIlIS 

(Amounts are In Crore) 

SI.No. State Damages due to Flood 

2 3 

1. Andhra Pradesh 36.19 

2. Arunachal Pradesh 18.01 

3. Assam 153.41 

4. Bihar 86.58 

5. Chandigarh 0.00 

6. Chhattisgarh 28.14 

2 3 

7. Delhi 0.00 

8. Goa 9.88 

9. Gujarat 69.36 

10. Haryana 8.30 

11. Himachal Pradesh 116.82 

12. Jammu & Kashmir 17.35 

13. Jhartdland 16.72 

14. Kamataka 52.92 

15. Ker. 86.38 

16. Madhya Pradesh 38.48 

17. Maharashtra 123.38 

18. Manipur 38.74 

19. Meghalaya 26.55 

20. Mlzoram 27.39 

21. NagaJand 12.44 

22. Oriasa 232.86 

23. Pondlcherry 0.35 

24. Punjab 2.06 

25. Rajasthan 44.55 

26. Sikkim 3.88 

27. Tamllnadu 15.30 

28. Trfpura 5.71 

29. Uttaranchal 20.56 

30. Uttar Pradesh 138.70 

31. West Bengal 91.64 

Total 1522.24 

Implementation of Health ProJects 

1344. SHRI G. KARUNAKARA REOOY: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 
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(a) whether the Union Govemment has received any (c) the amount provided to each State especially to 
financial assistance from any extemal source for the Kamataka out of the external 888i8tance for the health 
implementation of health projects during each of the last projects? 

three years and till date; THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 

(b) if so, the details of the same; and PANABAKA LAKSHMI): (a) to (c) Yea, Sir. A statement 
indicating the details Is enclosed. 

8M,.",.,,' 

Utilization of Govsmmsnl Loan hom 2002·2003 to 2004-2005 

(Amount In Thousand; in Donor currency) 

AmaIn UIIized 

SI.No. Name of Project ~ Dooor CImrr;y ..-Date loin AmoIIlt 21X12-43 2003.()4 2004-05 

3 4 5 6 7 8 9 10 

1. Immtrizalion strengthri1g project Centlll Sedor IDA XDR 26.02.2004 59500.00 0.00 24480.97 32256.09 

2, Food and Drugs Capacity Building Project CerdrII Sector IDA XDR 29.09.2003 39700.00 0.00 0.00 1708.81 

3, Rejasbl Health Systems RajaaIw1 IDA XDR 03.06.2004 61000,00 0.00 0.00 2735.74 
Development Project 

4, NAMACHI Hospital Moden1zaIion Project SIdcIm France EURO 01.07,1997 3854.38 284.73 0.00 0.00 

5, Supply and implementation 01 UIIIr Pradesh France EURO 25,01.1998 4504.47 309.04 83.55 0.00 
medical equipment. Sanjay Gandhi 
POSI-graduale Institute of Medical 
Sciences, Lucknow 

6, NAMCHI HosJX1al Modernization Project Sikkim France FRF 01.07.1997 22103.51 0.00 0.00 0.00 

7, S~y and implementation of UItar Pradesh France FRF 25.01.1. 29521.88 0.00 0.00 0.00 
meckaI equipment, Sanjay GancI1i 
Postgraduate Institute 01 MecicaI 
ScieIns, L.ucknow 

8, Economic Re-strucluring project ArdIra Pradesh IBRO USO 24.02.1999 301300.00 8041.38 5fS7B7 2<019.33 

g, Raietlur District Hospital Project KamaIaka OPEC USO 06.06.1991 700'.22 0.00 0.00 0.00 

10, Rewa Hospital Project MacIlya Pradesh OPEC USD 06.02.1989 10000.00 0.00 0.00 0,00 

11, Basti District Hospital Project \Alar Pradeeh OPEC USD 04.05.1990 5900.00 0.00 0.00 0.00 

12. Anctua Pradesh Health System Project Ardra Pradesh IDA XDR 22.12.1994 90700.00 5817.90 0.00 0.00 

13. 5Mnth Population PrIIjIQ Cri'aI Sec:tor IDA XDR 23.10.1990 49500.00 0.00 ·1s.35 0.00 

14, Family Welfare (Urban SUn) Cri'aI Sedor IDA XDR 04.02.1994 55262.15 8414.10 0.00 0.00 
Projed 
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15. SeaInd InIIgraIed Child GnII Sedor IDA XDR 23.03.1993 1411lO.1W1 111M •• 0.00 0.00 
Development project 

16. Nal_ Leprosy EJininaIion PIojId Central Sedor IDA XDA 04.02.1994 53593.36 0.00 0.00 0.00 

17. Cataract BIi'Ki1ess Project Central Sector lOA XDR 19.05.1994 68762.m 11916.38 ·1937.60 0.00 

18. Family Welfare project CarmI Sector IDA XDA 24.06.1994 61608.04 8080.53 0.00 0.00 

19. T lbJrcuIosis Control Project CemIJ Sedor IDA XDR 14.03.1997 89224.00 11138.66 12768.13 7819.25 

20. Malaria ConI!oI project CemaI Sector IDA XDR 30.07.1997 86109.80 a3.21 9772.09 4445.50 

21. Second NaIionII !iV/AIDS CeIVftlI Project Central Sector IDA XDR 14.09.1999 140820.00 20537.84 23415.47 4820.13 

22. Immllizalion *"'UII*1iI1D projIId c.r.raI SIdor IDA D 19.O5lOOO 106500.00 24618.12 33713 .• 1531.26 

23, Second National Leprosy Elimination project CemaI Sector IDA XDR 19.07.2001 23300.00 11143.96 6882.48 1779.10 

24. Reproductive and child health projea CenIIaI Sector IDA XDR 26.03.2003 10000.00 0.00 6314.69 1421.57 

25. Reproductive ~ child health project CenlraI Sedor IDA XDR 30.07.1997 179500.00 15638.07 16189.96 18923.96 

26. Woman and child dMIopment p!Oject CemaI Sedor IDA XDR 06.07.1999 222500.00 45933.96 ·5865.80 29281.70 

27. Integrallld CIikJ Development SeMces MI6taIII IDA XDR 23.10.19110 57000.00 0.00 ·339.74 0.00 

28. Second Siale Health Systems MIMi8III8I IDA XDR 18.04.1996 228943.81 38937.80 19414.32 13749.34 
Developmenl project 

29. U.P, Health Systems DMIopmant project Uttar PTadesh IDA XDR 19.05.2000 82100.00 8435.88 12488.13 2361.22 

30. Orissa HeaIIh Systems Oriaa IDA XIlR 13.<MI.1996 56800.00 5217.07 44116.90 4443.10 
Development project 

31. MaharaIhI!a ~ Systems IDA XDR 14.01.1999 85700.00 1288U3I •. 84 10259.43 
DeveqJrnent Praject 

Utillzstlon of Govrlmmtlflt Grsnl6 hom 2002·2003 10 2004·2005 

1. Kamalaka Secondary Level KamaIaka GermIIIy OEM 16.01.1997 12876.24 0.00 0.00 0.00 
HoepiIII 0MI0pmenI 
Project·Phase I 

2. Pulse Polo Immunization CemII Sector Gemw1y EUR 03.11.2003 7669.38 0.00 •. 50 6847.24 
Programme-IV 

3. Kamataka Secondary l.MI Kamallka Gennany EUR 16.01.1997 13804.88 2232.74 1824.35 771.13 
Hospital DMIopment 
ProjecI-Phase II 

4. Poio Eradication Central Sector UK GBP 02.01.2002 98000.00 19590.37 23511.29 0.00 
Propnme 
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5. 1_ 01 DotiII PIn:IIn KImIIIIII JIpIn " 27.01.2004 13349.48 0.00 0.00 8322421 
lIParoscoPe 

6. MedicII E~ ......... .- I"f 27.111.2003 75Il0II0.00 0.00 0.110 401415.. 
CondRy 

7. Global FIIId .... eeI IIV CarmI SIdor GIabIII USD 09.02.2004 26116.00 0.00 0.00 2859.00 
Aid Control PJOject fInj 

B. Global FIIId 8IIisted HlV CemaI SecIor GIabIII USO 111.02.2004 7UIO.00 0.00 0.00 251.00 
Aid ConIraI ProjIcI fInj 

9. lhbIIIa ProjIcI CemII 8IC:Iar UNFPA USD 01.04.1987 UI 1.10 0.00 0.00 

10. KImItIIra InIegfIIId KamIIIIII lOA USO 03.01.2002 810.00 ROO 27.fT 261.45 
HaIh NuIriIion & Family 
Wellall PTojact 

11. Basic Hedh PIogIamme MIIwiIIta GInnq OEM 23.07.1. 3284.28 0.00 0.00 0.00 

12. Basic Hea/Ih pragramme Will BIngII Gennq OEM 22.01.1. ,.03 0.00 0.00 0.00 

13. R.W.S. Weltlqll GInnq OEM 06.07.1. 39008.31 0.00 0.00 0.00 

14. National I.eproey CemaI Secb DennIIIII DICK 17.111.1991 70000.00 4331.84 0.00 0.00 
EradIcaIicII Programme-PIIIIII • 

15. Revised NaIionII TB DnBk DICK 02.12.1. 54100.00 2475.37 911.46 1566.58 
Control fIlogramme-PhIIl 

16. Health CiIt PrajecI.fIhase HI TamI,.., DennIIIII DKK 24.12.1. 102S00.00 18372.. 14840.91 0.00 

17. National Programme lor CemaI Sedor Dnwk DICK 07.11.1997 561m00 8700.54 10021.55 2534.85 
ComoIoI~UI 

18. Leprosy Eradicallon CemaI sar DnMdI DICK 16.11.1998 78400.00 0.00 8586.06 0.00 
prograrnme·Phae HI 

19. Basic Hea/lh Services ....... PradeIh DnBk DICK 15.11.1. 58400.00 8282.78 6748.82 0.00 

20. Basic Hea/Ih Services 0RIIIgIh DnBk DKK 15.11.1. 21000.00 3875.17 1414.43 •. 61 

21. Revi&ed Nalionll TB 0riIII IlImM DKK 12.12.21X13 21110.00 0.00 3821.57 0.00 
ConImI~II 

22. foWh and F.mty WeIIar8 CemII Secb EEC M 02.08.1917 240000.00 31540.00 18480.00 4SOIXI.00 
Sector DM/opIMnI PrajecI 

23. Nse Polio Imnu1imIion CemaI SIdor GInnq Y 29.10.2001 10225.84 8525.93 1073.09 0.00 
PIOgIImIIIt-III 

24. Gujalal H8IIIh CIIi project ......... y 27.11.1917 11072.27 20/13.27 0.00 0.00 
(OFET) 
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25. Basic HeIIIh ......... GamIq ElR 23.07.1. llrl25.84 1194J1 'n.w 538.tI 

26. R.W.S. Wei", GInIy EtJI 05.07.1. 25564,58 4078.21 1334.53 0.00 

27. pmq for IIUI heaIIh AndIn PIIdeIh, tJ( GIl' 05.10.1. 28100.00 2638. •. 13 1334.88 
G\t'IIII. KImIIIkI 
.xl Orilla 

28. Polio EradicIIion Programme Cern! Sedor tJ( GaP 03.02.2IXI0 35251.00 0.00 0.00 0.00 

29. IrHIin qIPOIt to Orilla UK OBP 29.11_ 11 •. 00 0.00 19U8 46.45 
depIrbnInI 01 HeaIfI .xl 
FIIIiIy W" 

:I). HeaIIh and Family WeIIIIt Orilla GBP 21.08.1197 1748.00 726.M 0.00 0.00 
Project.flllaae III 

31. GujarIt HeaIIh Can! projed GI4n NeIIwIIrId8 
(OAET) NLG 27.11.1987 78852.07 0.00 0.00 0.00 

32. AIDS Prevention and CemII Sector USA USD 30.~.1882 15483.00 1340 .• 2914.40 0.00 
control projed 

33. Innovations in FIIIiIy Cern! Sedor USA uso :JJ.08.1. 119484.118 5783.00 18456.00 _00 
Planning Services 

34. Support to response .en.! Sac:Ior \HlP uso 22.0.1.2001 1500.00 208.48 211.:1) 0.00 
HIVIAIDS ProjacI 

35. Integrated popIAIIion RajIIIwI UNFPA uso 14.07.1997 12082.80 1127.85 1314.82 0.00 
dMIopmenI in RajasIWl 

36. InIegraIed popWIIkII UNFPA USD 10.~.1998 8107.85 487.81 m,03 0.00 
cIeYtIoprIIn in GIfnI 

37. District rapro$IcIive heIIIh tHPA uso ~.II.t887 823.58 0.00 0.00 0.00 
projecHundi 

38. Diatrid rapIOductive heIIl tHPA USD 19.08.1987 5Ctl.B4 0.00 0.00 0.00 
project-WaRIIa 

39. District raprociIcIive IUth IMFPA USD ~.1I.1887 749.57 0.00 0.00 0.00 
project-MaIappI 

40. ImpIOVing sIIIuS 01 Cern! SecIor tHPA uso 03.08.1. 408.~ 21.72 31.05 0.00 
reproductive health 

41. Integrated popIMIion IMFPA uso 07.08.1. 4223JO 441.17 291.88 0.00 
deYeIopment in Kerall 

42, 0iIIrid ~ hIIIIb .. tHPA USD 11.118.1987 855.80 O.GO 0.00 0.00 
projecI-P" 
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43. Integrated !)C4IUIaIion deveIopmert Madria Pradeeh 

44. Our bodieHlUl' IiV8$ CentIaI Sector 

45. Integrated popIiation Orissa 
development in Orissa 

46. Advocacy on population, Central Sector 
Reproductive Heath 

47, Making safe motherhood- Central Sector a_ 
48. Integrated population and Mahalashlra 

development in Maternal Health 

49. Nalional TB Control Programme MUii-states 

Keeping Vaccine Potent 

1345. SHRI MANJUNATH KUNNUR: Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Indo-British venture has announced 
a break through in keeping vaccines potent in sugar box! 
crystals as reported In the Indian Express dated October 
20, 2004; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): <a) and (b) The news-item 
reported In the Indian Express dated October 20, 2004 is 
based on a press release issued by MIs Panacea Biotec. 
Ltd., New Delhi who are engaged in manufacture of 
vaccines. According to the details provided by 
Mis Panacea, they have entered into an agreement with 
MIs Cambridge Biostabllity Ltd., U.K. for developing a 
stable vaccine product based on a new technology which 
mimics a natural phenomenon, wherein some organisms 
are able to survive in dried-up form in for hundred of 
years (anhydrohiosis). In this technology water within the 
cell is replaced with a sugar solution that thickens when 
water is excluded to a point of solidifying as a glass and 
the organisms dries out. Cells are kept in a state of 
suspended animation until re-hydratlon. occurs and (the 
organism-plant, animal or bacteria-retums to life. The 

4 5 6 7 8 10 

UNFPA USD 16.08.1999 7140.36 607.45 1309.80 0.00 

UNFPA USO 21.05.1999 918.47 55.89 54.75 0.00 

UNFPA USD 08.07.1999 5962.00 253.78 39U2 0.00 

UNFPA USD 08.11.1998 139.03 48.55 28.43 0.00 

UNFPA USD 01.04,2000 488.51 207.06 49.98 0.00 

IDA USD 04.02.1999 4595.52 lBn.56 mO.07 0.00 . 

IBAD USD 30.01.2003 5651.00 0.00 1000.00 0,00 

process Is being applied for first time to vaccines. The 
vaccine is then suspended in an approved Inert liquid, 
Which can be Injected into muscle where bodily fluids 
reactivates the vaccine. As for Indian Express news, article 
the human trial will began next year. 

Instanatlon of BTS 

1346. SHRI VIJOY KRISHNA: 
SHRI RAJEN GOHAIN: 

Will the Minister of COMMUNICATIONS AND 
INFORMATION TECHNOLOGY be pleased to state: 

(a) whether due to shortage of BTS a number of 
persons who have registered themselves for Excel pre-
paid mobile connection are waiting for connection; 

(b) if so, the number of persons waiting for connection 
in Bihar as on date; 

(c) the time by which these persons are Hkely to get 
their mobile connection; and 

(d) the steps taken by the Government to install the 
required number of BTS In the State? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Yes, Sir. 
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(b) The number of persons waiting for Excel (pre-
paid) mobile connections in Bihar as on 31.10.2004 Is 
138753. 

(c) and (d) Bharat Sanchar Nigam Umited has placed 
purchase order for expansion of cellular network capacity 
by 455000 lines in Bihar which envisages installation of 
around 500 additional BTSs along with the required 
associated switching equipment. The Network Capacity is 
likely to be made available progressively during 2005. 
Accordingly, all the waitlisted persons will get mobile 
connections progressively during 2005. 

Manufacture of Critical Bulk Drugs 

1347. SHRI P. KARUNAKARAN: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Govemment of Kerala has requested 
for financial assistance for modemising the Public Sector 
Undertakings set up for the manufacture of critical bulk 
drugs; and 

(b) if so, the measures takenlbeing taken by the 
Union Govemment in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) The information is 
being coNected and will be laid on the Table of the House. 

[Trans/lllion} 

Broad Band service of BSNL 

1348. SHRI PARAS NATH YAOAV: 
SHRI B. MAHT AB: 
SHRI DEVIDAS PINGLE: 
SHRI MUNAWAR HASSAN: 
SHRI KINJARAPU YERRANNAIDU: 

Will the Minister of COMMUNICATIONS AND 
INFORMATION TECHNOLOGY be pleased to state: 

(a) whether the Government has announced 
Broadband Policy recently; 

(b) if so, the salient features of the policy; 

(c) the extent to which It is likely to help In the 
enhancement of quality of life and economic growth; 

(d) whether the Govemment has agreed to consider 
the recommendations made by the TRAI in this regard; 

(e) whether the Department is also discussing the 
issue of open sky policy for satellite terminal operators 
with the Department of Space; and 

(f) if so, the extent to which the Department of Space 
has agreed to the said proposal? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) and (d) Govemment has 
announced Broadband Policy 2004 on 14th October, 2004 
after conSidering various aspects including Telecom 
Regulatory Authority of India (TAAI) recommendations on 
Accelerating Growth of Broadband and Internet 
Penetration. 

(b) The salient features of the policy are given in the 
Statement enclosed. 

(c) Widespread availability of Broadband service is 
likely to .... ult in growth In National output, Increased 
employment opportunities and creation of Broadband as 
new industry. In addition societal appllcatlons like 
Telemediclne and E-educatlon USing Broaci:)and services 
are likely to help in providing quality education and 
heahhcare to a large section of population. 

(e) and (f) It is the intention of the Government to 
make available transponder capacity for Very Small 
Aperture Terminal (VSAT) services at competitive rates 
after taking into consideration the security requirements. 
Department of Space is Interacting with VSAT service 
providers. Department of Telecommunications, in 
conlultatlon with the concerned Ministries, will soon 
propose measures in the direction of Open Sky policy for 
VSAT operators. The role of Department of Space is 
critical in such an endeavour. 

SIIIMmlml 

1. DefInition and Targets: 

Broacbmd haa been defined .. an alwaya-on data 
connection aupportIng Interactive services including Internet 
access with minimum download speed of 256 Kbps per 
aubacriber. The new broadband policy alms to target three 
million broadband subscribers and six million intemet 
sub8cribera with a tlmetrame of December 2005. By the 
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end of year 2010, the policy aims to target 20 million 
broadband subscribers and 40 million Internet subscribers. 

2.0 Technology Option. for Broadband Services 

The Broadband Policy Framework visualises creation 
of infrastructure through various access technologies which 
can contribute to growth and can mutually coexist. Spread 
of infrastructure is a must tor health competition and 
therefore it would be the endeavour of the Government 
that the telecommunication infrastructure growth in the 
country is not compromised in any manner. 

2.1 Various access technologies, inter-alia, are: 

(a) Optical Fibre Technologle. 

With the increase in commercial availability of fibre 
technologies, the cost of fibre rollout is approaching the 
cost of other wired networks. Spread of optical fibre 
networks shall be emphasised keeping in view the long-
term perspective. 

(b) Digital Subscriber Line. (DSL) In copper loop: 

Bharat Sanchar Nigam Limited (BSNL) and 
Mahanagar Telephone Nigam Limited (MTNL) as well as 
other access providers are expected to aggressively uee 
their copper loop infrastructure for providing Broadband 
services through this technology. 

Recognising that last mile copper loop I. not a 
'bottleneck facility' for broadband aervices, acce .. 
providers shall be free to enter Into mutually agreed 
commercial arrangements for utilization of available 
copper loop for e.penalon of broadband .. rvlces. The 
owner of local loop shall be free to decide the areas in 
which investment is to be made to upgrade the 
infrastructure for Broadband services. The information 
regarding the areas in which Broadband services are 
being offered by a service provider shall be available in 
the public domain. 

Further, u.e of brend-name being treated as a 
part of the valu. shall be permitted In such 
commercial arrangement •• 

Management of BSNL and MTNL hH decided to 
provide 1.5 million connection. by the end of 2005. 
The corporat./work plan of the.. Public Sector 
Undertakings (PSUs) have been drawn up for this 
purpose. Thereafter, annual pial"! for expansion of 
Broadband services by BSNL and MTNL will b. 

determined in consultation with them. A quarterly review 
of their performance by the Govemment in the Department 
of Telecommunications (DoT) shall be undertaken to 
evaluate the achievement and redefine the future 
roadmap, if necessary. 

It is hoped that other access service providers would 
also provide broadband connectlrms using their copper in 
a targeted manner. A constructive r.view of their 
performance shall also be undertaken. 

(c) Cabl. TV N.twork 

Cabl. TV n.twork can b. used as franchisee 
n.twork of the s.rvlce provld.r for provisioning 
Broadband servlc.s. However, all responsibilities for 
ensuring compliance of terms " condition. of the 
licence shall vest with the L1c.n.... The terms of 
franchl.e agr.em.nt betwe.n Llcen... and his 
franchls.. shall be settled mutually by negotiation 
between the two parties Involv.d. 

(d\ Satellite Media 

Very Small Aperture Terminals (VSAT) and Direct-
to-Home (DTH) s.rvlces would be encourag.d for 
penetration of Broadband and Internet services with 
the added advantage to serve remote and lnacce .. lble 
areas. 

Department of Telecommunications, in consultation 
with the concerned Ministries, will soon propose measures 
in the direction of Open Sky Policy for VSAT operators. 
The role of Department of Space is critical in such an 
endeavour. 

To ke.p pace with technological advances, 
throughput and antenna size for VSATs shall be 
periodically revlewed. 

Commercial VSAT service provider. having 
Int.rnet service provider (ISP) licence shall be 
permitted u .. of ume hub .tatlon and remote station 
to provtde Internet .. rvlce directly to the subscribers. 
Furth.r, this remote station shall be permitted to be 
u .. d a. a distribution point to provide Internet 
.ervlces to mUltiple Independent subscribers. 
Nece ... ry amendments In the licence agreement ahaIl 
be carried out Immediately. 

DTH service provider. "'all be permitted to 
provide Receive Only Internet Service after obtaining 
ISP licence from Department of Telecommunications. 
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F' 
,.Irther, ISP IIc.n ..... hall be permitted to .now 

.:u.tom.... tor downloading dati thro~h BTH Ifter 
i,' obtaining neces .. ry permls.lon from the competent i=' . rity. DTH Service providers will .180 be permitted 
'~', provide bl-dlr.ctlon.1 Int.rnet .ervlc.. .ft.r 

.! 8Inlng VSAT and ISP licence from DoT. 

(e) Terre.trlal Wlrele •• 

RecogniSing that terrestrial wireless is another 
upcoming technology platform<for Broadband, It he, been 
decided In principle to de-licence 2.40.2.48 GHz bind 
for low-power outdoor U.I on non-protlctton, non-
Int.rter.nce Ind non-exclullve b •• I.. Mec .... ry 
notlflCldlon "'111 be Issued. 

To acclterate penetration of Broadband and 
Internet, the 5.15-5.35 GHz bind Ih.1I be de-llcen.ed 
for the Indoor use of low power WI-FI Iyatlml. For 
outdoor UH, the band 5.25--5.35 GHz .hell be dI-
IIcen.ed In con.uRatlon with DoS end dellcenalng In 
the band 5.15-5.25 GHz would be conaldered after 
the proc... of v.c.tlon. Alternative spectrum bands 
which are not in high usage and could be deployed for 
Broadband services, shall also be explored and identified. 

~~ ..• 

2.2 Quality of Service (QoS) 

TRAI would be requested to prescribe aos 
parameters for provisioning of broadband service using 
various access technologies at an early date. 

.2.3 Slmpltflcatlon of Standing Advleory Committee 
on redlo Frequency Allocation (SACFA)lWlrele.a 
Planning end Coordination (WPC) cl .. renc •• 

The VSAT operatora ahall be allowed " atart the 
Inatanatton procea. tor VAST termlnll. Ifter I period 
pf one month of aubmlttlng all refevant documenta to 
WPC for SACFAlWPC clearance wherever the total 
height of auch Inatallltton la I ... than 5 metera above 
the rooftop of an luthorlsed building. 

In the ca .. of R.celve Only VSAT terminals and 
DTH with Receive Only Internet, No SACFAlWPC 
clearence will be required wherever thl total height 
of auch Inatallatlon I. leaa thin 5 m ...... above the 
rooftop of en authorleed building. 

~ 
Government Mve decided that the reference to 

Wire.... In local loop (WLL) In IND49 of NIdIonal 
Frequency Allocation Plan (NFAP)-2002 ahall bl 
deleted to promote u.. of Indigenously dewloped 

technologl... Thl. would enable .. rvtce provider., 
other than ba.lc .. rvlce operators, to u.. the 1880-
1900 MHz band for provl.on of various .. rvlcea under 
their licence. 

A transparent .chlml I. baing outHnld .. parately 
for tlme-bound frequency allocation, .ltlng clearance 
and wlrete .. llcen.lng by removing the cumber.ome 
procedure., computerl.atlon and by .ettlng 
predetermined .tandard •. 

3.0 Othlr .a"ent featurea 

• National Intemet Exchange of India (NISI) has 
been set up by DIT, Govemment of India to 
ensure that Internet traffic, originating and 
destined for India, should be routed within India. 
It Is expected that NISI will take appropriate 
steps for increasing the utilization of such 
facilities. 

• The government has assigned a very high 
priority to indigenous manufacture of broadband 
related equipments and shall endeavour to work 
closely with the concerned ministries and 
manufacturers associations so that the 
equlpmenta are made available at an affordable 
price. 

• DOT Is conscious of the fact that Broadband 
services can reach the urban and rural 
consumers only if services are offered at 
affordable and easy terms. Department of 
Telecommunications will work out a package in 
consultation with Ministry of Finance and related 
Departments as well as concerned service 
providers to achieve this. 

{English} 

Review of Pov.rty Mea.urement 

1349. SHRI NAVJOT SINGH SIDHU: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Govemment proposes to review the 
poverty measurement in view of changes in the structure 
of the economy; 

(b) If so, whether since 1962 the nutrition basket 
has not been changed In India; and 

(c) if so, the details thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING (SHRI M.V. RAJASEKHARAN): (a) No Sir, at 
present there is no such proposal to review the poverty 
measurement. 

(b) The nutrition basket used for estimating poverty 
ratios by Planning Commission has not been changed 
since 1968. 

(c) For estimating poverty line, Planning Commission 
takes into account the per capita consumption expenditure 
of food and non-food items for rural and urban areas. 
The food items include cereal, gram, cereal substitutes, 
pulses & pulse products, milk & milk products, edible oil, 
egg fish & meat, vegetables, fruits (fresh), fruits (dry), 
sugar, salt, spices, beverages etc. The non-food items 
include pan, tobacco, intoxicants, fuel and light, clothing, 
footwear, education, medical-institutional, medical-non-
institutional, entertainment, goods prs. care & effects, toilet 
articles. sundry articles, misc. consumer goods, consumer 
services. conveyance. misc. consumer services, rent, taxes 
and cesses. misc. consumer goods & services, durable 
goods. 

[Translation! 

Promotion of DSP In CBI 

1350. SHRI BRAJESH PATHAK: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Central Administrative Tribunal (CAT) 
has given any decision regarding the promotion of Deputy 
Superintendents of Police (DSP) working in the C.B.I.; 

(b) if so, the details thereof; 

(c) whether the Government has taken any action as 
per the decision of the CAT regarding the promotion of 
the above officials; 

(d) if so, the details thereof; and 

(e) if not. the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI SURESH PACHAURI): 
(a) No, Sir. 

(b) to (8) Does not ariM. 

[English! 

Allocation of Fund In rr Sector 

1351. SHR! PAWAN KUMAR BANSAL: Will 

Minister of COMMUNICATIONS AND INFORMA 
TECHNOLOGY be pleased to state: 

(a) whether the allocation for HRD in IT had been, 
scaled down from that planned initiaHy for the year 2003- ' 

2004: 

(b) If so, the details thereof and the reasons therefor; 

(c) the impact of this reduction on the plans to take 
India a global R&D hub in IT; 

(d) whether the Govemment proposes to upgrade 
some existing engineering institutes In the country as 
institutes of excellence in IT; 

(e) if so, the names of institutes so selected Statel 
Union Territory-wise; 

(f) the amount allocated to each of these institutions 
for the purpose; and 

(g) the number of Ph.Ds and M.Techs in IT in the 
country at present and the target fixed in this regard, If 
any, for the future? 

THE MINISTER OF STATE IN THE MtNISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEl AHMAD): (a) to (c) Yes, Sir. As per the 
Ministry of Human Resource Development (MHRD), ~ 
against a budget estimate of As. 30.00 croras under the 
National Programme of HRD in IT, a provision 01 
Rs. 1.00 cror. was kept at revised estimated stage, as 
the proposal was not approved. 

(d) No, Sir. 

(e> and (f) Do not aIIse. 

(g) As per the report of the Teak Foroe on HAD In 
IT, about 25 Ph.D and 300 M. Tetrh. degree holders in 
computer ICienoII ... produced wery year In the country. 
No specIfIC targMa haw been fixed in this regard. 
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Modeml .. tlo.nof Mental Hospitals 

1352. SHRI CHENGAAA SURENORAN: 
SHRI AAGHUVEER SINGH KOSHAl: 

Will the Minister of HEALTH AND FAMilY WELFARE 
be pleased to state: 

(a) whether the Government of Kerala has submitted 
a comprehensive proposal involving strengthening and 
moderniSing of mental hospitals, expansion of district 
Mental Health Programme and upgradation of psychiatric 
wing in General Hospitals and Medical Colleges to 
Government of India for ctealJlnce; 

(b) if so, the salient features of the proposal, including 
its estimated expenditure and expected beneflta to people; 

(c) the response of the Government in relation to 
extending financial support, technical assistance etc.; 

(d) whether the project has been finally cleared; 

(e) whether adequate attention is given to mentally 
challenged persons regarding their human rights, 
treatments, livelihood; 

(f) whether the Govemment is taking steps to achieve 
the target fixed and the thrust areas In mental health 
sector identified for the Tenth Five Year Plan as reported 
in the Annual Report for the year 2002-03; 

(g) if so. the details thereof; and 

(h) the average number of patients treated In mental 
hospitals of the country as on date? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMilY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (d) Government of Kerala 
have submitted proposals including strengthentng and 
modemizing of three mental hospitals. inclusion of six 
districts under Districts Mental Health Programme and 
upgradation of psychiatric wings in five medical colleges 
at an estimated expenditure of Rs. 14 crores. The 
proposals mainly related to undertaking civil works, 
purchase of equipments and providing treatment at the 
district level. These measures were proposed to improve 
the mental health care delivery system. The Central 
Government has sanctioned the release of funds to three 
medical colleges. and techrical appraisal is und8tway in 
respect of remaining projects relating to medic;:8J coIlegeeI 
mental hospitals. Thlruvananthpuram and Thrissur districts 

are already covered under the District Mental Health 
Programme and expansion of District MengaJ Health 
Programme to other districts would be considered as per 
Government Policy. 

(e) to (h) The Mental Health Act, 1987 provides 
safeguard for protecting petients suffering from mental 
illness from stigmatization and discrimination, provides for 
creation of Central and State Mental Health Authorities 
to oversee Its implementation. The strategy of the 
Government is to diagnose mentally ill. patients at the 
early stage and provide treatment through the general 
health care delivery system. In order to Improve the 
mental health care delivery system. National Mental Health 
Programme I. Implemented during the 10th Plan to 
expand District Mental Health Programme, upgrade mental 
hospitals and psychiatric units of medical coneges, intensify 
IEC activities and undertake research and training in the 
field of mental health. 

The details of average number of patients treated in 
mental hospitals are not centrally maintained. 

rr,.118Isfionj 

Repair of National Highways 

1353. SHRI SURENDRA PRAKASH GOYAL: 
SHRI D. VITTAl RAO: 
SHRI M. SREENIVASULU REDDY: 
SHRI SUSHll KUMAR MODI: 
SHRI MADHUSUDAN REDDY: 
SHRI M.K. SUBBA: 
SHRI IlYAS AIMI: 

Will the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) whether any policy decision has been taken for 
the construction and repair of the damaged and 
dilapidated National Highways in the country particularly 
in Bihar; 

(b) If so, the details thereof, State-wise; 

(c) whether any amount has been sanctioned by the 
Govemment for the construction of roada and bridges 
during the current year; 

(d) if so, the details thereof, State-.e; 
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(e) whether any amount and time frame have been 
fixed for the construction and repair of the said national 
highways; 

(f) the steps taken by the Government to expedite 
the said work: 

(g) whether the Government has received •• veral 
requests to convert State Highways into National 
Highways; 

(h) if so, the details thereof; and 

(I) the time by when a decision on the said propoaala 
are likely to be taken? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) and (b) The construction and 
repair of the National Highways through out the country 
including Bihar is a continuous process and all the 
National Highways are being kept in traffic worthy 
condition within the available resources. The works on 
the National Highways are taken up based on the 
condition, traffic, inter-se priority and availability of funds. 

(c) and (d) The State-wise details of allocation of 
fund for the year 2004-05 for development and 
maintenance of National Highway are at Statement-I. 

(e) The development and maintenance of National 
Highway being a continuous process, no time frame can 
be given. 

(f) The projects are monitored at various levels on 
regular basis for expediting the works. 

(g) Yes, Sir. 

(h) The details of the proposals received after the 

last declaration in February, 2004 are at Statement-II. 

(I) In February, 2004, the Ministry has declared 7457 
km. of Stal~ Roads as National Highways. h Is premature 
10 indicate any time frame for further declaration of 
National Highways. 

$16 .... '*'-ill 01 ~ of Fund.,. ~t 
8I1d MIIInItInw1t:» 01 NIIfioMI HIgh-ys 

SI.No. 

2 

1. Andttra Pradeeh 

2. Arunachal Pradesh 

3. Alum 

4. Bihar 

5. Chandigartl 

8. Chhaltlegarh 

7. Delhi 

8. Goa 

II. Gujarat 

10. Haryana 

11. Himachal Pradesh 

12. Jammu & Kuhmir 

13. Jharkhand 

14. Kamataka 

15. !<eMil 

18. MIdhya Pradeeh 

17. Mlhal'llhlra 

18. Manipur 

19. Meghalaya 

20. MizOl'llTl 

21. Nagaland 

22. 0rIe8a 

23. POlldlc:hlrry 

(Amounts are In Rs. CRtre) 

FIIlda allocated 
for DMIopment 

ofNH 

3 

96.74 

8.00 

71.01 

79.51 

2.00 

51.25 

8.00 

5.00 

84.36 

53.00 

45.00 

0.00 

35.00 

8o.eO 

75.89 

81.80 

122.98 

14.07 

23.43 

22.00 

14.00 

78.80 

3.00 

33.63 

0.80 

28.99 

49.15 

0.56 

26.08 

0.73 

2.87 

34.19 

11.27 

17.15 

0.43 

19.78 

35.83 

18.16 

82.37 

46.53 

8.33 

12.46 

5.43 

3.77 

40.13 

0.10 
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2 3 4 /EngIIsh] 

24. Punjab 48.79 19.39 Partial Funding Scheme 

2!1. Rajasthan 92.72 50.&8 1354. SHRI B. MAHTAB: Will the PRIME MINISTER 
be pleaHd to state: 

26. Tamil Nadu 91.55 34.01 
(8) whether officers of the Govemment are provided 

27. Uttaranchal 25.43 13.34 financial assistance under the partial funding scheme to 

28. Uttar Pradesh 152.43 51.74 
pursue studies abroad; 

29. West Bengal 193.SO 22.31 (b) if so, the details thereof; 

30. NHAr 5058.00 .70.00 (c) the total number of officers extended assistanoe 
during the last three years; and 

31. BRO' 210.00 17.00 
(d) the expenditure incurred thereon? 

·The.e are funds collectively allocated by NHAI & BRO for the 
Workl In various State. THE MINISTER OF STATE IN THE MINISTRY OF 

PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 

Pf'OI'OM/s ~ill'tJ(/ to contWt SlsM ROilds into PARLIAMENTARY AFFAIRS (SHRI SURESH PACHAURI): 

NsIion8lHighWilYS 
(a) and (b) Yes Sir. The Scheme, Introduced In the year 
2002, provides for a one·time financial assistance of up 

SI,No. Name of Slate No. 01 roads length 01 Km. to US$ 18,000 to an officer for studies abroad In reputed 
unlversltleslinstltutes largely to the area of Public Pollcyl 
Public Management/Administration. 

1. Andhra Pradesh 17 4590.00 
(c) and (d) Financial assistance has been extended 

2. Gujarat 19 3808.00 to 47 officers in the last three years with an expenditure 

3. Klmataka 20 4518.10 
of As. 3.60 crore. 

4. Kerala 164.00 /TmnslBtion] 

5 . Meghalaya 2 442.00 cal Enquiry agalnal Offlcera 

• 
6. Nagaland 3 725.00 1355. SHRI HARIKEWAL PRASAD: 

SHRI BIR SINGH MAHATO: 
7. Orilla 13 1584.87 SHRI BADIGA RAMAKRISHNA: 

8. Rajasthan 17 2715.00 Will the PRIME MINISTER be pleased to 8tate: 

9. Tamil Nadu 2 152.40 (a) whether the eBI has initiated any enquiry against 

10. Tripura 310.00 
officers of the rank equivalent to Joint Secretary and 
Higher OffIcers during the last two years; 

11. Uttar Pradesh 7 943.23· 
(b) If eo, the detail. thereof; 

12. Uttaranchal 2 " 
(c) the names of Joint Secretaries and Higher Officers 

13. West Bengal 2 154.00 agalnat whom the eBI has 80ught permission from the 
Government for carrying out investigation, the date on 

.Length of one road II not fumIehed. which the permission was sought and the date on which 
··Length II not Indicated In the propouIa. the 88'!'8 was granted; and 
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(d) the reasons for delay in giving permission? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL. PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI SURESH PACHAURI): 
(a) to (c) The details of the cases in which eBI sought 
permission and the same was accorded are given in 

Statement-I. Cases in which no penniasion was required 
are given in Statement-II. CBI has Informed that It wiD 
not be In the interest of investigation to di8cloae the 
details of cases where pennlaslon sought Is yet to be 
granted by the competent authority. 

(d) Decision is taken by the Govemment Clln8iderlng 
all aspects of the matter. which takes some time. 

SttIt.n7,ml-l 

(Part A cases in which pennissiOfl was sought and I'BClJiwId) 

S.No. Case No Name and designation Allegation in brief Present Date of Da. of 
of the accused status 88Iking gnmling 

permlalion pe~ 

2 3 4 5 6 7 

1. PE.2f2004. M.R. p ..... During 2001.()2, sm M.R. Pasrija, DiecIor (An), OIL, l.-.r enqIiy 26.04.2004 30.04.2004 
Guwahati 0irec\0I, (Fin.) OIL. New New Deli irMeIed Oil hrId of As. 1.0&.56.40.0001· II 

Delli and others varPJus HCIIiIies 01 CentraUSIate GIM. and CennI 
PSlJa tIvo\9I 6 _ brokeIs YItich C8UIId luge loss 
\0 the OIL 

2. PE.3I2OO4· Virender Singh, During lie year 2003 Sit Vnndra Si9I, lAS (UT·I969), lkIdIr enqIiy 17.10.21X13 30.01.2004 
Chandigarh lAS. Pleseltt wortcing IS in !he capacity of !he lien Adviaor to the AdrrinistJaD, 

Secretary, OBC UT, CI\andigIrh IIId dig IS In Albilrator pallid an 
ComnIssion, arbitrdon award 11 IIYOII 01 INs. KIlner 
Govt. of NCT 01 Deli BroIher (Chemists) Pvt. L~., seQ No. 7-8, SeQr 11'[), 

ChandIph by bIcIuIaIing the 8l1li8 after he had 
handed rN8f charge 01 the poet of AIMaor which I'8SIiIad 
it undue pecIIliary advantage to !he IaIIer II !he COS! of 
government exchequer. 

3. RC. 1312()()4. R. SlIldaresh IMing 1998, !he accused entered .., a c:riIIiIaI lRIIr 11.8.2004 24'-
Cochin Shenoi, Director (Mkt) and conepiacf to chaat FACT am in IJII'IUIII:8 01 !he IIid iMa\igIIion 

others criminal conspil'lq, the cornet for n!lpOl\lllDn " 
LAG (liquefied AImIonia Gas) from ~ 
DiYiaicn of FACT kI Coc:hil DMIion, AmbaIImeiI 01 
FACT was IWIIded 10 WI. ~, BoIIIbay 11111 
~ rale of As. l;1h· per meR tons II1d 
... by cued wrongU loa .1311...., " lIII U1e 
01 As. 80.50 ern. 

4. PE.2f2004. Dumg lie monII 01 FebIutIy. 21m, lie ICCUI8d IhIIr E"'*Y 5.7_ 19.7.2004 
Cochin ofIcn, 011 an LIldenIandng with the Fdzer IleIIers 

eNId ...... _ of lis. 324.83 IIIIhs 10 lie GIM. 01 
IncIa f tie "'* of .. of 75.297.164 MT ~ 
and 5,253.100 MT DhtmnoniJn PIIIIsphaIt 10 lie 
FettIzIIs OeM iI the prHMed rail 

.. 
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2 3 4 5 6 7 

5. AC.52Q003. Sntllap.n In JUUIC' d .. cririIII ~ IIIIIlCIINd Field 3O.10.20Q3 1I.1I.20Q3 
Chemai 1IasIcnn, COIIIIiIionar oIIi:ers iIud I ., HOC for .... 01 25710 Sq. II. iwedgaIIon 

of Income T IX & lind IIane fir I cniIIIIIiJn of As. II an IIcJIq ~ 
Member-l IIti III !hal Income T u DepII. has IhIctt iIud HOC 
Appropriate dildy, lor III slid lind b III vU of As. 28.01,47,327/· and 
Income T u depII. .. I1I8IIWs had Uned down 8 ,... for .... 
Chamai and RI. t«)(; lor land alone becue ... IXiIIId a basement 

and GroIIId FIaor 1M I 13 • building GIl lie slid lind. 

6. RC (1) Ms. KaMn The upect oIiciiI rind no criIi1II c:onepIIey FIIId 23.01.2004 18.02.2004 
10 (A¥2004 IIUam, Comnr. & III SIIri KngIj .... and SIIri IN.R ~ iwedgIIion 
themai Menter·l, .w. Ibi1g May, m ., Dec .• m at 0IImi lid or. ~ 

AuIhoritf, 1_ T .. places III do IegIIIICIs viz. ID chell IIICIIIII8 T IX 

(2) Shri Dev Yerman, 0epmenI and III comniIlegaIlCIs and cmn 
Cormr. & Iormertf I1iIc:onid iI ... mIbr 01 ~ 01 imIcMIJIe 
MeIrber·2, Appropiate property 
AuIhoritf, Chennai MIl 
p!esentIy Comnr. X 
(Mm.), Income Tu 
(3) SIIi 8.K. 0hIIM, 
formerly Chill EngII8II & 
,..-3, IfpIupriIII 
Authority. Chennai 
(4) Shri Kngnj 
t.UI*, 21131, 
PugIIeIdi s.. 
MogappIr (E). ChennHO. 

\ 
(5) !hi T;N;R. Gopi. 714 
Rarnadllndra ,., 
SIreet. 1 NIgIr. Qlml.17 

• .. 7 . RC (1) SIvi DIIIIOdIr Sn9. SIIri DIIIIOdIr Sa9 hid COIIIIIIIIed CIinilII lbIer 26.03.2004 12.04.2004 
21(AV2Q04I Cormisioner 01 I1iIc:onid iI .. nu:h .. hi hid hIbbtt ICIC8pIed or MIIIgIIian 
Chennai Income T u (A) X, oIIIDI VIIiauI ~ gIiIs tram SIIri 

CheMai (2) Shri A. KriIII-*Y III _ hi hu oIbII daafqa. 

A. Kri8IrIftdIr. 
ChnPId kCrIIrtIInI. 
T. NIgIr, Chemai 

8. RC (1) SIvi D. Des_ SIIri D. Da GIfII had Uing .. p8Iiad toM 2111 ID ~ 26.03.2004 12.04.2004 
22(Aym04 Cormiuioner 01 2003 CGIIIIIIId CJiniIi IIiIconcb:t in .. nu:h as hi iMiIgIIkIn. 
ChemIi Income Tu (.t4lpNl1II). hid hIbUIJ ICICIIpIId or *MIld v.... pecuiwy 

Income Til. Chennai gn hili SIIri A. KriIINIutrt will whom he hII 
(2) sm A. KIiIINIutrt. obi .... 
ChaItnd Aa:omIIrt, 
T.., Chennai 
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9. RC (1) SIri Sushi KIlner. The ICCIad iIiIg .. period from 2001 ., 2G03 II1II lRir 2I.03.JMI4 12."_ 
23(A)I2OO4 CoImisIioner of l..:orne hIbiIuItt aa:apIId or obIIiIed VIIiIII PICIIiIIJ gIN iMIIigIIIII 
Chemai Tax (Appeal IV). l..:orne from !IIi A. KriiNIutIy will .. he his oIIciI 

Tax,Chennai .... 
(2) SIIi A. 1<IIhnInIdrt, 
ChIrIered AccomIaId. )",' 

T. Nagar, Chemai 

10. RC (1) Shri T. Goraknabn, SIri T. &nIaIIIwI hid dIIing lie period hili MIn:I\., lRir a.OUOO4 12.1M.2111M 
24(A)rlOO4 Conrni8Iioner of 2001 10 Apri, 2003 COIIIIIiIIId criIiII\ niICDndur:t it II .... 
Chennai Income tax (~l, IIIIdI II he hid hIIIUItt accepIId or abIIiId .... 

call Range 1\ ~ gaits ... SIri A. KrishnnrItrt will wham he 
and Commissioner 01 11M obi c\eaIngI. 
Income tax (A) II, ~ 
Tax, Chemai (2) SIIi 
A. KrishnaITuIhy, 
CharIared AccaIrIIant, 
T. Nagar, Chennai 

11. RC (1) Shri G.S. KIIup, SIri G.s. KIIup hid UiIg .. period 2002 CGIIIIIiIId ~ 21.03.JMI4 12.04_ 
25(A)I2OO4 Cormiaioner of cririIII niICDndur:t it II IIIIdI II he bad hIIiItt iMM\gIIion 
Chennai Income tax (A), CenIrIII ICCII*d or obIIiIed VIIiauI pecIIIiIy gill hili SIIi 

Range I, Chennai A. KriIIInInuIrf willi wham he his oIIcIaI dNi1gI. 
(2) Shri A. KriIINnuIhy, 
CIIarIIred A1:cMIIrt 
T. NIger, Chennai 

12. RC (1) Shri S. CheIIppIn, SIri S. a.IIppII hid iIiIg .. period 110m 2001 to lftIIr 26.03.2004 12.04.2004 
26(A)rlOO4 ConIftaioner 0/ 2G03 CGIIIIIiIIed cririIII niICDndur:t in II IIIIdI .. he .... 
Chemai Income tax (A) III, Income hid hIIIIUIIIr ICCIPIId or abIIiIId VIllous ~ 

Tax, ChennIi Prwdf gIiII from SIIi A. KriIIIInIIIrt will wham he Ilea 
Cormissioner, ~ oIIcIi deIiIgs. 
(2) SIvi A. KIIIIIIIuIIrt, 
ChIlIad .AcconnI, 
T. Nagar, CherNi 

13. RC (1) SIri PaW George. Sri ~ _ hid dIIing lie pIIiod .. 2001 ., UndIr 21.03'- 12.0421104 
27(A),I2OO4 Conrrlaioner 01 F8IIy, _ CDIIIIIiIIId niICDndur:t in .. _ .. he .... 
Channai Income III (AI, VI, hid IIIIIUIr ...... ar aIIIinId .. jIIQIiIy 

Income III, ChIIIIII, piI_IliA.~._hehll 

prIIdy COllI .... oIIrJII .... 
01 .... III. III\gun, 
(2) SIri A. Kri111w1u11J, 
a.tnd~ 

T. NIgrf, 0WIIIi 
(PriwI1IInIMIuil 
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14. R: (1) SIll Ti. MIINIuIw. SIll lP. KIiInIIII.- fill ...... _ ~ a.ol2OO4 12.04.21104 
3IIAY2004 rom. AdII. Dira10r 01 commiIIId .. IIIiIoanMt iI ..... 111l1li kMIIigIIIIIII 
Chennai ~1IaGme hIIiIIItt ..... or aIIIinII ... JIIIIiIY gIN 

Tax.a-.i1Ndt fnIm SIll A. KIiIInnuIIr ... _III .. tIciI , -, 
CoImiIaioner 01 Income • ..... 
CoinaIIn 
(2) SIri A. KriIINnu1Ir{. 
ChIrInd~ 
l ., CIIIIIIIi 

15. RC (I) SIri J. SINh. SIll J. &nib lid ............. III ~ a.ouooc 12.0'-21104 
29(A)fZ004 corm_on.- 01 AuguIt, .. 0IIIIIIIId ClIft! nianduct II ... IrMiIgIIIan 
Chemai IncomeIU (appeIIIa) IX • he hid hIIIbtt ICIIIjIIId or oIIIIIned ... 

1ncomIIu. ChennIi pecNy giRl tam SIll A. ~ III wham he 
(2) SIll A. KIiIIwIuIr1. hIIafaII .... 
ChIrInd AccoIriIrt 
T .• , ChennIi 

'" ,-
~''1 

16. RC SIri H.P. T"'I lie SIri N.P. T_ lid IUiIg .. pRd ., III m l* 14.IIi.2l104 02.06.2004-
45(A)fZ004, thai CorrniIIiIm' 01 CCIIIIIIIIad :rimiIII niIconcb:I In • nu:II • he hid IrMII1gIIIan 
Channai IncomeIIX (A), recMd VIIiDuI ,....-y gIN tam SIIi A. 

IncamIIII. a.ni now ~. _lit III tI*-., 
DGIT {EunfIian}, 
KoIIIIa 
(2) SIll A. KriIhnIrruttf, 
ChIrInd Io:IoIIIIIn. 
T.~, ChemIi 
(Pvt. IrdvUI) 

17. fie 1&'2003- Shri ..., SInMII. K hII been ..... 1111 SIi ..., SInMI& .... '* 03.12.21113 23.12.21113 
KoL CUD. YSTC, KGIUIa ...... ~ IlIIIcIrr 01 IrMIIigIIIan 

MellI ScrIp Tilde CeIpnion Ud. dIRt .. ,.. .. 
.................. MI'It 
n Dian oIlMa RIMe_ ro Ui, ..... 
, IMa !lISP (U() llI., UaId, IiiIId KipIt. ~ 
,...... 01 .............. 1CIUIId 
JUlIe ........ IIIiII JIICIIiIy ... to .. 
_ 01 RI. 1,14 CIUIII ID IMa III&P (U() LtI., .... 

CIJqIIIIJ 01 '" IIS(IJIl. ... Irt WIg II lid ... ,,.,.... 
18. PE 01flOO4· SIri N.K. SIIIml. CIIl, The ICMId In .. III aIw ~ ..... daIId 11.01.21104 11.01.2004 • , 

Kat CoIIInrIa Ud. ....... In"""", IIIiII .. 10 .. _ .~. 
paIIy for ... iIfattId .... .., ..., 
IUId 1IIiII ........ to ......... 
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19. AC 39I2OQ4. SIri Wily __ , 1118 The ICCIIId _I11III fur _ fA ... IoIdI 01 11Ie .. Is 15.07.2004 06.08.2004 
Kot then GIlt, p!IIIIIIy CUD, rnetIIlCIIIP ....... 1M \10 dIImn fur liliiii "* MSTC, KobIa and mp iI ..... wNclllIUIId In IIIaIIgU .. It .. MIIgIIIan 

oIherI II1II 01 AI. 28,32,4I,rm· m r.tSTC 

20. RC.31(Ay04- P.K. AgnII. Cormr. 01 The mad hid demanded • IriJe 01 As. 10 Ira lor not lbIIr 16.6.2004 21.6.2004 
MUM CennI EI:iIe penaIsRJ tie cqIaiIft IIweIIigIIIIIII 

21. RC. 36(Ay04- P.K. ~, Cormr. 01 The ICCIIId bIIInce MIOII1I 01 demanded • IriIe 01 lbIIr 31.08.2004 02.09.2004 
MUM CennI Eat, Thn-II, As. 15 aor .... 1118 ~ tar raIaIing .. goods m.IIgIIIon 

DIdIr, t.UIiIi & olin IIIIinId by _II1II ..... ill .. 'l1li ~ 
had _ pill c"nllllll at AI. II) .. p!I't'iauItf 10 
1118 acaJMd. 

22. RC. 37(Ay04- 1. Sit A. V. DuggIda, lie The ICCIIId iI conepiICy will cerIIiI __ lhIar 15.6.2004 23.8.2004 
MUM then Dy. Genl. Mager, cheIIad 1118 Bri of MIharuhn InvIIIIgdan 

MIla CIIy RegIon 
(f"SII'iItf ExeaM 
Dim), Bri of 
Maharuhn and olin) 

23. RC. 44(A)I04- P.K . .-, The ob .. _ diIpnIpcdaMIt 10 iii MIl llRder 5.10.2004 12.10.2004 
MUM Cormr. Central ExciIe, 80IIaII of iIcGme ImIIIIgdan 

Thane, ,.. 

24. PE. l(Ay04- RacIIIkrishnan, The ICCUI8d oIIciaI c:omniIIId criIiIII IIIIIcGIiICI iI l8IIr~ 26.5.2004 17.6.2004 
MUM Dy. MIIIIgiIg DrecIar, 1118 mIIIIr of PLIdIMe of ATM MIdIiIe lor S8I iI 

Sri 01 India vioIdan of lid doIn nils lid p!acecbw lid ""*t 
cued wrungh4 IDa of IMIII cme 10 SIl 

25. PE.l (EY2004 Sh.~MIin. The ICCIIId cId naI iIcI .., _ .... ~ KIIin "'*..., 18.C221K14 2I.1l2OO4 
EOU. VII IRS: 1968 Tei; lid iii __ iIpiIt allwIing 

2. V.S. _ IRS: 1983 ilfol'...,. ................... 
3. SIfOk) Oaa, IRS: 1966 01 ,. KIin Telgi lid iii ....... 

26. RC. l(Ay04- Sit YINrIj .. The or.:. .. _ IiiipRijiilblllID iii MIl lnIIr 24.112003 21.12.21108 
AG. I Cormr. 01 Cullom, 1MII0I ... iMIIpIian 

Bontay 

27. PE. 1 (AflOO4 Sh. fIIdtnIW MIIIn, The ICCIIId IIIIId .. c.. 01 __ 01 CIIIIiI lbIIr 3.3.04 12.12004 
-EOW IRS (1966) ~ ..... CCIIiiIand ... by niued iii e,..iy • t.brai '.~;. oItii poiIan. 

" 28. PE.2(A;1I4- SII. ... R~1h:a The ICCIIId iMIIId Cl. IInII iI ........ at lftIIr 2IA04 Z,4.04 
GWH (frI.), ()l, HeIr DIIi .., II1II SIIII ~ "" P&Ua .... ...... 

• e _ ..... IIli:tICUId ,.1Da100l.. 
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C88tIS in which ~ .... not RM/UItWI 

5.No. C.No. Name Ind AIIegIIIon " brIaI PIeM IIIIuI Olleol IIekIng Olltol 
deIignIIionrllhe panniIIion P*'D 

accused penniIIion 

2 3 4 5 6 7 

1. RC 48I2OO4-KoI. SIvi Prakash Sir9I, Ilia aIeged flat SIr! Prakash $ir9I. CUD 01 IB at The CII8 is Trap Case. 
ChIir!nIn-cIJn. KoIIaIa IIIIaI1d m • aiIIinII COIIIpi/II:y 11\ Shri .... lhIer PC NJ. 
Mnft DiQJr, DeepIk Madan 0iIaca 01 AftII ~ YdWag (P) lj1, ~L 1. PInniIIian 
lk1iIed BItt 01 Inda, Shri P. ThiIgnjIn. IIIIirId Chill CemmiIioI. GI isnol~ 
Kobla ani aIherI Income Tax I1d IIvi fIanco JoIe, GnII MInIgIr ..... 

Benz AI*mobi1eI Pvt. lid. MIl oIIa8 ani in pmun:e 
01 lie Slid OOfIIIIiIcy, !IIi PIIIraIh _ gIWIIId CIIdI 
ldies WOIII As. 42 CIOI8I (approx.) .., WI 8enr 
AuIomobiIeI Pvt. Ua., Coc:m n his ., been IIeged 
thai Shri PIIIIIIh Sin;I had cIehoneItt denwded 
h'aIqI canIIcI I'IWI, Shri De8pIk MIcirl, nI Shri P. 
~ iIegII gIIIiIicIIion 01 As. 84 IIkhs • 2% rl 
the aft1Ioned MIOII1I • • callidlrlllon for p!Ii1g fie 
IIfoIaIIid crd fadIIies. 

2. RC~. Shri Rakesh BahIIb', h is aIeged thai the accused J)Idc ...... In ccnpirIcy The .. It No pemiIIIon 
\he hn DOG. PIIIIr wiIh ICCIIId pMIe perIOIII MIl lim cUing 199&-2001 "* ~m 
BhaIaIi, New Deli dIeIIed \he DooIdanhtn by. P*'ll1I't'IIaI COIICIIIioII irwtigIIIon b .. _ 

in violation 01 b naIiIIed RIte C8'd and IIId down .. belen 
cin:Im In reII*I rl 'JamIabtunI' .. '" cIIhcnIt CVCAcl.2003 
InIIn1Ion to CUI wrongU lola to lie DoonIInIw1 II1d 
~ gIin to \he accured privaIe peIIOIIfiInn, by 
abusing ... oIIidaI poeiIion. 

3. RC- Shri Rakesh WIll, IPS, AbuIe cI oIftcIi paeIIIon end IiiIIcation 01 NCOIda end Case illIIIIer AIIIIIId by IbD 
18(AY2OO3/DDN ADG /Pels." i .. 01 SIMIpec.1or IICII6neIt ....." ~ Govl, Hance 

IlIarInchaI Police, permiIIion 1101 
DeIndIrI ~ 

4. RCOl (A)I03- 1. Shri SD. Ram, fie Hon'bIe tt;I Ccut. Pm 0IIdIIId In twX No. 4C1111W7 tt;l0Iut 
AHOt'PaI. \hen Chief Engineer, (Sliv ShriIr ShInna VII. SIIIe Glib & ct.) to I8IenId c., 

(T1IIlIITDIIon), BSEB, .... Ho h IIeged puIdIMe 01 goodIln ~ hence JIIIIIIiIIon 
Paine IIIUhoried nwnr ani peymn ...." by III noI~ 
2. SIt BrnIadao oIIciiII 01 BSI!'B n:bIng SIvi IIrIIrnIdIo PrIIId. III • 
PIIIId. h IIwI IIWI 0IiInwI GI 88E8. PIInI ~ lie pIIIod 1.94. 
ChIiIIuI. BSEB. PIn 

5. RC02(A)f2004- 1. LK. l.II, .. IIwI CrirniW CXIIIII*KY to eM! *' III cminII thief • tt;I COllI 
AHlWIInfI Menmr{T~, IIiIIcrnU:I by miuing oIIIcIi poeIIlon • !U* __ • .. '\0 

irMIIgIIIan IIIenId CIII, 
BSEB, PaIna hila piIIIIiuion 
2. 8II/Indeo PIIIId 1101,... 
hllen c:t.imw1. 
BSEB. PIInI 
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6. P£.11SflOO4- Shri H.L ZIDhi. the Sh. H.L ZuIIh. the lin DiIdor (aat), KU. ..... EnIPrY is II No pemiIIian 
MIIn lin DiIctaI .), Mel 0IIw oIIicIq cI HPCl II ccnpiacy with the PIIII8I ~ .... ... 

ReId. C&MO, tf'CL. II WI Irda AUIJ a..ge, BalDy, • INs IiIdustan the oIbr hid 
Bontty PeboIeun CoIpoIIIion lid. (HPCl) owned rIIIiI ouIIeI 1IIiIId. 

bIIIII1Iy viaIIIed !he gIidIIM lor I8COIlIIUon Mel 
miuId .. oIficIII poIIIon therIby cuing ~ 
gin 10 !II. t.biIh ShIwIkI",_, the new peIInar 
inducIed II the PIIInItIhp 01 \he IIIIiI 0IAIt. 

7. RC.8(8)alO3 811. Mandeep; Si9t, R Is aIegId flit he is irMlMId II • ICII1dII pIIIBig to lhter tt;lCOIIt 
SCft.III lAS the .., DlIIdcr the RII:NImaII 01 809 Pmayat Sec:rIIIIIes In lie BIlla irMdgiIoI, rIIemId ~, 

RInI DMIoprnM & 01 P\qIb ~ \he )'IIf 1996-2001. twa penniaion 
Par.:hayata, P\qIb not IICJIIrtd 

8. RC.5(AYO~ Sh. R.P. Suena, CIief The oIicer qRd ... ~1IIe to his known lklder PemiIIIon not 
MUM Engr. em Railway IOImI 01 income. InveIIigIIion .....Sia 

CST, MIIIibIi IIId theCIII_ 
oIhers. regiItnd beIore eve Act. 

2003 .. impIemenIed. 

9. RC.8(A~3- Capt. D.S. MIItu, Ihe CrinnI COIIIpirIcy IIiIh objec:t to chili AJr IncIa "'*" IMIIigIIIon Peminion not 
MUM then Managing IIded II wrar9IJ loll 01 AI. 108 0l'0III. \AIIPI'IIIiMIII completed. appIicIbIe. Sia 

DiIacIor, All IncIa. 10 tN. M Inci8 IIId CClllllPGliItIg ... gain 10 MIs IheCIII_ 
MIIIibIi CIIII;II ft. IIgiItIIId tJeIofI eve NA. 

10. AC.l(E~ M. AIwnId, Ct.t> The ICaIIId, In IJIIIIIRI 01 cmtIi c:GI1IpiIcr Mel lbIIr PIIIIiaIon Is not 
EOU.VII (ReId.), NIIionaI Small libuse. 01 oIIiciII paeIIion, ga.... 111M pICIIiIry IIMIIIgiIon ftICJIiId, Iince 

IrUtrieI CoIporaMon IdvtnIge 01 IlL 481.78 .. 10 WI u.g. TICIIri:e Ihe oIIIcIr hid 
LId. a .... cancema by ...., IIIICIioring CIIdiI 1IIiIId. 

IirnWIIIIIIInII "* .. Raw ..... AIIIIIIncI (IlIA) 
ect.M 01 NSIC. 

11. AC.2(EYlOO3- M. AIvnId, Ct.Il The ICQIIId, In p&nUMCI 01 cmnI CIJIiIIIiIIcY a I.IadIr PenniIIion 
EOU. VII (Retd.), NaonaI SmII .... 01 oIIiciII poIiIion uIIndId tnU peIIIIIiIry .......... ..... 

Industriee Corpordon ... 01 neaIIy RI. 9.10 CIVI'I 10 WI ECCl. by Ihe oIIIcer hid 
lid. "IJIIIICIY aanctior1ng crd IimiII "* \he Raw MIlIriII IIIIIId. 

AIIiIIne (fIlA) ScMne 01 NSIC in ..., 01 lie 
dIIIgIIian clinnill pGIIIII. 

12. RC.3(EV2003- M. AIInIII, The ICCI.IId enInd irtI • CIiainII COIIIpiIKy will .. l1li1_, PemiIIIonianot 
EOU.VII ct.tD (ReId.), __ aIher ICCI.IId a II p&nUMCI OM .... pecuiIry CDIIIIII*I . ...-. aia 

SIIIIII IncUIIteI .... 10 .. Mid iii! by IIPIIIdY IRIIaIq CNdI Ihe aIIicIr hid 
Corpordon Ut IimiII ... ~ NIkIq ... ban ..... IIIiId. 

thiion, New Deli. 

13. RC.4~ Sh. Virender SiI;I. The ICCUIId by mIMing iii GIicIII podIan OM ... IhtIr c.._ 
EOU.VII IRS: 83, .... Dy. .... 10 IGIIiI _ ... n ..., ·viaIItId bw ',rN, ....... 

DkIcIor, Delli lIN, Ihe ..... ..,..... cvcNi. 
~pGIIId. 
ar (A!IPe*) GoI. 
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26. RC.I8(Ayo:!- Dr. V.K. Gupta, the then CIininII CIOfIIIIiracy end mUe ~ oIIk:iaI poeition end Under SupIII1II Court 
AC8II.ucknow Secy.. fnvi'«InenI IherIby cued IIIgI peCIIiaIy IaII to .. UIe ~ As. 17 IIW8IIgaIion referred case. 

Deptt.UP ems 10 the GeM. exd*II* in I'IIp8CI 01 cansIJUCtion 01 Hence no 
2. KC. MilIA. the then T Ii Heritage Conidor II Ap pennission ~. 
Secy .• tNo Enviror1rnR 

& For88\, GeM. ~ Jnrja 

3. R.K. Sharma. the 
!hen Principal Secy •• 
Environment DepIt. UP 
1. D.S. Bagga. the 

then CIieI 
SemIary, UP 
2. P.L P1Jia. the than 
Principal Secy. to 
eM, UP 

27. PE.1 (A)A)3- Sh. N. LaI ... then The acaI88d in coIuion wi! t.\Ia SNF AoeIger. France Closed on Case registeIed 
GNR. Ex. DiltClor, ONGC, COIIIIIIIed I1'iac:orGICI In .. IWIId 01 !he tender lor 28.12004 liter belOIt eve AI:t. 

VOlOdata procuIIIIl8It 01 235 LIT ~ Polymer 10 WI SNF Aoergar npiIy. 
and theIaby committed firwIc:iaI ~ 01 RI. 370.72 
lacs. 

28. PE.2(A)r03-GNR Sh. V. RaWIdrnII. lie The IICMId 11M conmtted grDIS ~ in the CIoIed on Case regiaIeI8d -IhenG~ IIIIbIs 0I1WIId 0I1IndIn 01 I*iIg 30 tons. 50 Ions II1d 8.3.04 liter before eve M. 
GerI.Managet (MM), 186 Ions rigs lor oIIIhOII ~ encp,y. 
pr8Iriy Ex. DiIcIor. 
ONGC. New Delli & others 

29. RC.12(Ay03- Sit P.K. SIngIon. the The acaI88d rniIIppIoprIIII penmanI blds IIIoIId \hIer No pemiuion 
GWH then 0,. DiIDr. Gen. to DOl( .... tnt IIldar apec:Ia/ IOftwIre scheme. IIMIIigIIIon requied Iince 

NE). ODI<. GuwIh8 case _ IIgiIIIIId before 

eve Act. 2003. 

30. PEl (A)I2OOl' Shri B. _ the then The ICQIIId eIIOWId 111M tavaur 10 a privIIe lim in the No action. PIIIIiIIiDn not 
Renchi CUD, eeL. ~ IIIIIltr 01 ~ 01 COIR:IIor lllllIIJOIIIIIoA d •. ... -(Now retired) o/Iic:er rtIiIad. 

31. PE.1(A)falO4I Shri SI.tli The a.I UmIId fIIIe ,. in IIIIIW 01 UN .... ThePE_ 
Ranchi PnIkIIh (lAS). eyo, the than liar. WCL NIgu. IIdIg to iii vigIIn:e ........ on 

CIl. KaIcata dina II1II appait_ • am. 10.1I!.04 •• 
PEwilgilnd . 
wIItIU ~ prior 
appIlI't'II 01 lie MiriIIIy. 
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{English} 

Requirement of Coal by Po .... pt.nt. 

1356. SHRI PARSURAM MAJHI: 
SHRI HEMLAL MURMU: 

Will the Minister of COAL be pleased to state: 

(a) the total quantum of coal con8umed by each 
power plant in the country during last three yeras; 

(b) the allocation of coal made to these power plants 
during the above period, plant-wise; 

(c) whether quantity of ash In coal supplied to these 
plants was excessive; 

SI.No. Name of TPS 2001-02 

(d) whether the total quantum of coal demanded by 
the power plants hal not been 8upplled; and 

(e) if 80. the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL AND MINISTER OF STATE IN THE MINISTRY 
OF MINES (DR. oASARI NARAYAN RAO): (a) and (b) 
The total quantum of coal anocated and consumed by 
each of the power plants during the Iaet three years is 
given In the Statement enclosed. 

(c) No, Sir. 

(d) Despatch of coal to the power plants has been 
more than the Annual ActIon Plan target ~ed for despatch 
of coal to the power plants. 

(e) In view of reply at (d) above, does not arise. 

(Fig. in '000 Tonne8) 

2002-Q3 2003-04 

Linkage Consumption Linkage Consumption Linkage Consumption 

2 3 4 5 e 7~ 8 

1. Badarpur 4380 3818 4280 3554 4350 3605 
"* 2. I.P. Sm. (oVB) 736 850 875 495 825 639 

3. Rajghat (OV8) 720 542 840 671 780 629 

4. Faridabad 930 731 945 891 1110 740 

5. Panipat 3870 3289 4740 3749 5220 4473 

6.- Bhatinda 2340 2036 2210 1819 2175 1835 

7. Lehra Mohabbat 2400 2063 2480 1872 2340 2041 

8. Roper 7125 5950 SHa 5524 6540 5585 

9. Kola 4350 3881 4770 4164 5280 4477 

10. Suratgarh 3375 2690 5400 4371 6405 4984 

11. Anpara 8655 8299 8910 8074 8460 8342 

12. Harduaganj 980 733 856 813 900 785 

13. Obra 5150 4669 5775 5566 8000 5372 • 

14. Panki Extn. 945 804 1070 903 1280 953 

15. Paricha 1020 915 980 847 1140 590 
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2 3 4 5 8 7 8 

16. Tands (NT PC) 1880 1948 2505 1990 3150 2331 

17. Unchahar (NTPC) 5100 4460 4895 4163 5100 4386 

18. Rlhand STPS 4896 4909 4898 4787 4888 4742 

19. Sing.NII (STPS) 9411 9832 9411 10213 9411 9742 

20. NCTPP (Dadri) 5115 4288 4875 4005 5100 41. 
'-.. .... , 

21. Ahemedabad 900 1473 840 1641 1140 1529 

22. Gandhinagar 2325 3081 2900 3554 3080 3218 

23. Sikka 900 743 8J6 717 750 674 

24. Ukal 3800 3402 4265 35n 3810 3108 

25. Wanakborl 8175 7170 8040 7250 8145 7281 

26. Amarbntak 1140 758 1280 1112 1200 1004 

27. Birsingpur 4155 3447 4740 4095 4515 3931 

28. Satpura 8975 6206 7386 8S6O 7350 6647 

29. Vlndhyacha' STPS eooo 9787 7200 10587 10n6 9849 
'7 

30. Korba &iat 2OiiIO 2141 1845 1803 2265 1880 

31. Korba W_ 6115 3836 5EIIO 4298 4895 4373 
." 32. Korba STPS tOI!IOO 11188 f8I5OO 11472 10880 11789 

33. Bhusa ... 2366 23M 1820 1800 2nS 2269 

34. Chandfapul 1HOO 12059 12300 10900 13050 11656 

35. Koradl 4110 4464 48150 4574 6400 4825 

31. Kh~rkheda 4MO 4176 4756 4898 4876 44&1 

37. Nasik 3380 3681 821'0 3485 4486 3591 

38. Perli 3aOO 3080 3107 3082 3147 3017 

39. Paras 3GO 281 3eO 227 345 320 

40. Trombey 0 458 0 868 0 1451 

41. Oah_ 2340 2086 24!JO 2171 2550 232" 

42. Kothagadam I_ 8294 .,06 6704 6435 5928 

43. Ramagundlim B 315 318 210 272 285 312 

44. Vijayawada 
.. ~ 

8180 7170 7020 7227 7140 7181 

45. Ramagundam STPS 11325 9983 10100 10452 10050 10167 
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Wfilttln AnswelS 
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Nellore 

Rayalaseema 

Simhadri 

Raichur 

Ennore 

Mettur 

Tuticorin 

North Chennal 

Barauni 

Muzaffarpur 

Kahalgaon STPS 

Patratu 

Tenughat 

Bokaro (OVC) 

Chandrapura (OVC) 

Ourgapur (OVC) 

Mejia (OVC) 

Bandel 

Santaldih 

Kolaghat 

Bakreswar 

Calcutta (CESC) 

Titagarh (CESC) 

S.G. St. (CESC) 

Budge Budge (CES) 

Ourgapur (OPL) 

Farakka STPS 

Talcher Old 

Talcher STPS 

Ib Valley 

Bongaigaon 
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46 

6 
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8613 

1663 
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4525 
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1981 
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o 

7 
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4950 
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2790 
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6150 
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1125 
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9534 
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National 810-Technology Policy 

1357. SHAI IQBAL AHMED SAAADGI: Will the 
Minister of OCEAN DEVELOPMENT be pleued to state: 

(a) whether the Govemment has set up a Tuk Force 
under the Chairmanship of Secretary Department of Blo-
Technology to formulate national blo-technology policy; 

(b) it so, whether the panel has been asked to submit 
its report within three months; 

(c) whether Dr. Swamlnathan panel has already 
submitted its report but Muhelkar panel has not yet 
submitted its recommendations; 

(d) whether the proposed national blo-technology 
policy is likely to include some inputs from these two 
panel reports; and 

(e) it so, the time by when the said policy is likely 
to be finalised? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SCIENCE AND TECHNOLOGY AND MINISTER OF 
STATE OF THE DEPARTMENT OF OCEAN 
DEVELOPMENT (SHRI KAPIL SIBAL): (a) and (b) Yes 
Sir. 

(c) The report of the Task Force constituted by 
Ministry of Agriculture, on Application of Agricultural 
Biotechnology. under the Chairmanship of Dr. M.S. 
Swami nathan, has submitted its report. The Task Force 
on recombinant pharma products constituted by Ministry 
of Environment and Forest, under the Chairmanship of 
Dr. A.A. Mashelkar had setup a drafting committee, which 
has submitted its report to the main Task Force. The 
report would be finalized after further deliberations by the 
Task Force. 

(d) Yes, Sir. 

(e) The draft National Biotechnology Policy is 
expected to be ready by January 2005. 

Testing of Vaccines 

1358. SHRI SURESH KALMADI: Will the Minister of 
OCEAN DEVELOPMENT be pleased to state: 

(a) whether an agreement authorising the testing of 
vaccines of genetic fabrication on the population of India 
was signed in 1987 between some American and D.e T. 
Laboratories; 

(b) if so, the facts thereof; 

(c) whether the said agreement granted access to 
the epidemiological and immunity profile of the population 
of India; 

(d) H so, the details thereof; and 

(e) the outcome in this regard? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SCIENCE AND TECHNOLOGY AND MINISTER OF 
STATE OF THE DEPARTMENT OF OCEAN 
DEVELOPMENT (SHAI KAPIL SIBAL): (a) to (e) The 
National Institute of Immunology (Nil) on autonomous 
institution of Department of Biotechnology had mutually 
beneficial co-operation agreement with the International 
Committee on Contraception research of the Population 
Council, New York, USA, during 1986-88. As part of this 
cooperation, the Population Council aupplied human 
Chronic Gandotropin (hCG) and its subunits and also 
helped the institute to acquire in-house capability for 
purification of B-hCG by GMP/GLP procedures. None of 
laboratories of the Department of Biotechnology had made 
any agAternent to provide access to the epidemiological 
and immunity profile of the population of India. The 
research work has been done for development of a fertUity 
control vaccine at National Institute of Immunology. 

[Tl8ns18t1onj 

Revenue Earned from Saving Scheme. 

1359. SHRI NARENDRA KUMAR KUSHAWAHA: Will 
the Minister of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) the total amount earned by the Government 
through short term saving scheme. by the Poatal 
Department during the last three years, Year-wise; 

(b) whether adequate commission Is not being paid 
to the Poatal Department by the Finance Ministry; 

(c) if so, the reasons therefor; 

(d) whether Postal schemes are running in losses 
due to inadequate commission; 

(e) H so, whether the Govemment PI'QP088S to close 
loss making schemes; and ' 

(f) if ao, the total 1088 during the previous and current 
year? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) The Department of Posts 
mobilises small savings through a number of schemes 
on behalf of the Ministry of Finance of the Government 
and is compensated by way of commission by the Ministry 
of Finance. It has a number of schemes on behalf of the 
Ministry of Finanoe. It has a number of schemes namely 
Saving Bank, Recurring Deposit, Time Deposits, Monthly 
Income Scheme, Kisan Vikas Patras, National Saving 
Certificates, Public Provident Fund etc. The basic saving 
bank deposits and not for a particular period and deposits 
and withdrawals keep coming through out the life of the 
account. In respect of other schemes period of their 
existence are defined. Considering all of the above 
schemes as short term saving schemes, information for 
the last three years is furnished hereunder. 

(Figure in crores) 

Year Amount Mobilised Commission 
earned by DOP 

2001-02 81638.17 1466.69 

2002-03 105659.68 1596.91 

2003-04 135965.90 1726.64 

(b) and (c) Regarding the adequacy of the 
commission the Department of Posrs is in constant 
correspondence with the Ministry of Finance. 

(d) to (f) As can be seen from the replies to (a) to 
(c) above the Post Office Small Saving Schemes are the 
schemes of the Ministry of Finance and the Departmem 
of Posts gets only a commission. As such the question 
of loss making schemes does not arise. 

New Health Policy 

1360. SHRI KAILASH MEGHWAL: WiII'the Minister 
of HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Government is contemplating to 
formulate a new health policy; 

(b) if to, the details thereof; 

(c) the time by which the new policy Is likely to be 
formulated; and 

(d) the points on which the new policy will be different 
from the present one? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (d) No, Sir. The main 
objective of the current National Health Policy 2002 is to 
achieve an acceptable standard of good health amongst 
the general population and also ensure more equitable 
access to health services across the social and 
geographical expanse of the country. The Policy covers 
wide ranging issue relating to Health Sector such as 
financial resources, equity, delivery of national public 
health programmes, health infrastructure, role of private 
sector, local self-government institutions and NGOs, health 
research, disease surveillance etc. 

ExtradItion Treaty with Pald"'n 

1361. SHRI RAMAKANT YADAV: Will the Minister of 
EXTERNAL AFFAIRS be pleased to state: 

(a) whether the Government has Initiated a proposal 
of extradition treaty with Pakistan; 

(b) If so, whether Pakistan has agreed with the said 
proposal; and 

(c) if so, the details of the extradition treaty? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): (a) to (c) India 
has suggested to Pakistan that the two countries could 
enter into an extradition treaty. However, Pakislan has 
so far not responded to the proposal. 

[English} 

Cost of NHDP 

1362. SHRI RAYAPATI SAMBAS IVA RAO: Will the 
Minister of SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS be pleased to state: 

(a) whether the cost of National Highways 
Development Project has increased to Rs. 65,000 crores; 

(b) If 50, the original cost of the project; 

(c) the main reasone for the said incra .. e; 

(d) the extent of Which the project was implemented 
by the National Highways Authority of India which was 
set up in 1995; and 
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(e) the total number of schemes that were to be 
taken and the progress made so far in the Highway 
Project? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) and (b) No, Sir. The Govemment 
has approved the National Highways Development Project 
(NHDP) in two phases. The Phase-wise cost is as under: 

(i) NHOP Phase-I Rs. 30,300/~ Clores 
(1999 pr\oe8). 

(ii) NHDP Phase-II Rs. 34,399/· crores 
(2002 prices). 

(c) Does not arise. 

(d) and (e) The details are enclosed 88 Statement. 

Status of NHDP (including port connectivity & other projects) being implemented by the National Highways Authority 
of India as on 31.10.2004 is as under: 

Name of Projects 
under NHDP Phase 
I & II 

Golden Quadrilateral 
(connecting four 
metros ,:e. Delhi, 
Mumbai. Chennal 
and Kolkata) 

North-South & East-
West Corridor 
(connecting Srinagar 
to Kanyakumari & 
Porbandhar to 
Silchar) 

Port Connectivity 
Projects (connecting 
major ports to 
NHDP) 

Other projects 

Total 

Total 
Length 
(km) 

5846 

7300 

356 

777 

14279 

Shortage of SIM card In Weat aengal 

1363. SHRI AJOY CHAKRABORTY: Will the 
Minister of COMMUNICATIONS AND INFORMATION 
TECHNOLOGY be pleased to state: 

(a) Whether the Government is aware of the fact that 
there is an acute shortage of BSNL. SIM cards in West 
Bengal; 

(b) if so, the facts thereof; 

Completed 
Length 

(km) 

3294 

675 

69 

194 

4232 

Length under 
Implementation 

(km) 

2552 

388 

229 

121 

3290 

Balance length to 
be awarded (km) 

Nil 

6237 

58 

482 

6757 

(c) the steps taken by the Government to tackle the 
problem; and 

(d) the target set up the BSNl for West Bengal 
during the current year? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION" TECHNOLOGY 
(DR. 8HAKEEL AHMAD): (a) and (b) There Is no shortage 
of 81M Cards. As on 31.10.2004, 4.9 lakhs subscriber 
are availing Cellular Mobile ServIce Provided by Bharat 
Sanchar Nigam Umited (B8NL) in West Bengal (including 
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Kolkatta, Telephone District). Due to capactty constraints, 
further release of SIM cards has been controfted. 

(0) A purchase order for the expansion of the network 
bV 13.25 lakhs linea for West Bengal including Kolkatta 
Telephones District has been placed. The network roll 
out ill expected during 2005. 

(d) The target set is 5.85 lakh lines for West Bengal 
including Kolkatta Telephone District. 

Condition of Public Health 

1364. SHRI PRAKASHBAPU V. PATIL: Will the 
Minister of HEALTH AND FAMILV WELFARE be pleased 
to state: 

(a) whether the Government Is aware that there Is 
only one doctor for 1008 people and one bed for 1223 
people; 

(b) if so, the reasons thereof; and 

(c) the action taken/proposed to be taken by the 
Government to improve the situation? 

THE MINISTER OF STATE IN THE MINISTRV OF 
HEALTH AND FAMIL V WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) As per the statistics 
available with the Government the doctors to the 
population ratio works out approximately to 1: 1600. The 
ratio or availability of beds to the population works out 
approximately to 1: 1140. These figures do not include 
the practitioners of Indian Systems of Medicines and 
Homoeopathy and If they are also taken Into account the 
ratio of availability of doctors and beds to the population 
will work out much more favorably. Besides, around 
25,000 MBBS graduates pass out of the medical colleges 
each year adding to the strength of doctors In the country. 

{Tl7lnslslionJ 

Integrated Dis.... Monitoring Project 

1365. SHRI KULDEEP BISHNOI: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Government has Implemented the 
integrated Disease Monitoring Project in certain States; 

(b) if so, the details thereof; and 

(c) the steps taken by the Govemment to strengthen 
the Infrastructure of medical services, particularly in 
Haryana? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILV WELFARE (SHRIMATI 
PANABAKA LAKSHMl): (a) to (c) The Integrated "isease 
Surveillance Project (1DSP) has been launched on 8th 
November, 2004. All StateslUTs would be covered under 
the Project in a phased manner as per details given 
below:-

Phase I (2004-05):- Andhra Pradesh, Himachal 
Pradesh, Karnataka, Madhya Pradesh, Maharashtra, 
Uttaranchal, Tamil Nadu, Mizoram & Kerala. 

Phase " (2005-06):- Chhattisgarh, Goa, Gujarat, 
Haryana, Rajasthan, West Bengal, Manipur, Meghalaya, 
Orissa, Tripura, Chandigarh, Pondicherry and Delhi. 

Phase III (20Q6.07):- Uttar Pradesh, Bihar, Jammu & 
Kashmir, Jharkhand, Punjab, Arunachal Pradesh, Assam, 
Nagaland, Sikkim, Andaman & Nlcobar, D&N Haveli, 
Daman & Diu and Lakshadweep. Haryana is alated for 
coverage under Phase-V. 

Public Health Laboratories at various levels would 
be strengthened under IOSP in the State of Haryana. 

(Englishj 

Trilateral Highway Project 

1366. SHRI P.S. GADHAVI: Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAVS be 
pleased to state: 

(a) whether the Government has started work on a 
trilateral highway project linking India with 'fhailand and 
Burma; 

(b) if 80, the progress of the proposed project 80 far; 

(c) the estimated cost of the project; 

(d) whether the Government of Burma and Thailand 
will contribute to the said project; and 

<e) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) No, Sir. 

(b) Does not arise. 
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(c) to (e) The Foreign Ministers 0' India, Myanmar 
and Thailand met in April, 2002 at Yangoon (Myanmar) 
and agreed, inter-alia, for construction of a highway from 
Moreh in India to Mae Sot in Thailand through Bagan in 
Myanmar linking India, Myanmar and Thailand and also 
to establish Technical and Financial Task Forces. The 
last meeting of the Task Forces was held at New Delhi 
during December 2003, which was followed by a meeting 
of the Foreign Ministers of the countries. Various Technical 
and Financial issues including the sharing of the projects 
costs were discussed during these meetings. However, 
there has been no further progress in the mattor. 

(T17lI1S/alionj 

Antl-Corruptlon Cell In PMO 

1367. SHRI RAMDAS ATHAWALE: Will the PRIME 
MINISTER be pleased to state: 

<a) whether any anti-corruptlon cell has been set-up 
in the Prime Minister Office; 

(b) if so, the date on which this cell was set-up; 

(c) the Year-wise/State-wise names of prominent 
persons against whom complaints have been received 
since its inception; 

(d) the present status of these cases; 

(e) the State-wise details of the pending cases, at 
present; and 

(f) the time by when the pending cues are likely to 
be cleared? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI SURESH PACHAURI): 
(a) Yes, Sir. 

(b) The Anti-Corruption Unit (ACU) was set up on 
17.S.1997. 

(c) to (f) A statement showing the State-wise detaHs 
of all complaints received in Anti-Corruption Unit, till date 
is laid on the Table of the House. 3003, 1611, 1043, 
S06, S08, 503, 325 and 138 complaints were received 
and death with during the years 1997, 1998, 1999, 2000, 
2001, 2002, 2003 and 2004, respectively. All complaints 
relating to the functioning of the Govemment of India are 
forwarded to the concemed Ministries/Departments for 
action and are pursued with them. Complaints, which 
relate to the functioning of the State Government officials, 
are forwarded through letters, addressed to the Chief 
Secretary of the concerned State, to undertake necessary 
inquiries. 

Out of the 8237 complaints, received by the Anti-
Corruption Unit till date, 3195 related to the Ministries! 
departments of the Government of India and 1948 related 
to the various State Governments. The remaining 
complaints mainly constituted either unverifiablel 
anonymous complaints, which have been filed; or petitions, 
which have been dealt on merit. 

SIaM-wise status 01 F9tJdbsck trICtIiv8d on complaints of Conupfionl/rrtJ(JUlarititltl (As on 3.12.2(01) 

State No. of Complaints In process No feed 
Complaints closed back received 

2 3 4 5 

Andaman & Nicobar 22 10 2 10 

Andhra Pradesh 53 5 15 33 

Arunachal Pradesh 0 0 1 

Assam 27 5 ,21 

Bihar 189 1 31 157 

Chhattlsgarh 4 0 0 4 
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2 3 4 5 

Chandigarh 17 6 1 10 

Daman and Diu 1 1 0 0 

Deihl 272 92 55 125 

Dadra & Nagar Haveli 2 2 0 0 

Goa 7 2 4 

Gujarat 22 4 3 15 

Haryana 82 15 20 47 

Himachal Pradesh 15 0 0 15 

Jharkhand 5 1 0 .. 
Jammu & Kashmir 9 7 

Kamataka 24 7 15 2 

Kerala 9 1 7 

Lakshadweep 1 0 0 

Mahar_htra n 5 3 89 

Meghalaya 2 0 1 

Mlzoram 4 0 0 4 

Manlpur 8 1 6 

Madhya Pradesh 185 14 31 140 

Orissa 76 8 41 27 

Pondicherry 4 1 0 3 

Punjab 127 10 10 107 

Rajasthan 118 24 10 84 

SlIckim 4 0 0 4 

Tamil Nadu 59 12 21 26 

Tripura 0 0 

Utt&lranchal 2 0 0 2 

Uttar Pradesh 499 58 96 347 

West Bengal 20 2 6 12 
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/Englishj 

Private Inve.tment In Minerai Sector 

1368. SHRI BRAJA KISHORE TRIPATHI: Will the 
Minister of MINES be pleased to state: 

(a) whether the Government proposes to invite private 
investment in the mineral sector of the country; 

(b) if so, whether the Government has notified 
exclusive economic zone for; 

(c) if so, the details in this regard; and 

(d) the response received by the Government in this 
regard till date? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL AND MINISTER OF STATE IN THE MINISTRY 
OF MINES (DR. DASARI NARAYAN RAO): (a) to (d) 
The information is being collected and will be laid on the 
Table of the House. 

Life Saving Equipment In Government Hospitals 

1369. SHRI PRABHUNATH SINGH: Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Delhi High Court has asked all 
Government Hospitals In Delhi to furnish details regarding 
the availability of equipments In emergency wards for 
treating trauma victims; 

(b) if so, the details thereof; 

(c) the details of the life saving equipment not 
available in Government hospitals and the steps taken to 
procure them and to put them to use; 

(d) whether there is a proposal to set up a Nursing 
Home in Safdarjung Hospital; and 

(e) if so, by when same will be established? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) The Hon'ble High 
Court, in its order dated 8.9.2004, during the hearing of 
writ Petition No. 39212004 filed by Shri Vi render Kumar 
Rastogi Vs. Government of NCT of Deihl & Others, 
directed to file an affidavit having the information in 
respect of availability of life saving equipments in the 
emergency departments of hospitals under them, average 
time taken in performing surgeries on the trauma victims 
between admission and start of surgery and average time 
taken for conducting the post mortems and handing over 
the bodies to the relatives from the time of death of the 
patients. 

(c) In Central Government hospitals in Delhi i.s. 
Safdarjung Hospital, Dr. R.M.L. Hospital and Lady 
Hardinge Medical College & Associated Hospitals, all the 
life saving equipments are available and are in working 
condition in the emergency wards. Strengthening and 
upgradation of the department is a continuous process 

and the same area undertaken depending upon the need 
and availability of resources. 

(d) and (e) There is no such proposal at present. 

[Trsns/lltionj 

Amendments In Senior Citizen Saving Scheme 

1370. SHRI DEVIOAS PINGLE: Will the Minister of 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
be pleased to state: 

(a) whether the Government has brought about 
amendments in the Senior Citizen Saving Scheme; 

(b) if so, the details thereof; 

(c) whether retired army personnel are eligible to 
invest in this scheme; 

(d) If so, the date from which this scheme is deemed 
to have been introduced; and 

(e) whether the Government proposes to Increase 
the rate of interest under this scheme; 

(f) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): (a) Yes, Sir. 

(b) Ministry of Finance notHicatlon G.S.R. 706(0) 
dated 27th October, 2004 published in the Gazette of 
India gives the details of the amendment brought about 
in the Senior Citizen Saving Scheme (copy of Gazette 
notification annexed as Statement). 

(c) Yes, Sir. 

(d) 27th October, 2004. 

(e) There is no proposal for change In the rate of 
interest applicable to the Senior Citizen Saving Scheme, 
2004, under consideration of the Government at present 

(f) Does not arise in view of (e) above. 

St.r.mtmt 
Ministry of FlflllnctI 

(DBpsrtmtlnt of Economic AlfsilS) 
Notlficlltion 

Nsw Dslhl, Ihs 27th Oc/obtlr, 2004 

G.S.R. 708(EHn exercise of the powers conferred 
by section 15 of the Government Savings Banks Ad, 
1873 (5 of 1873), the Central Government hereby makes 
the following rules to amend the Senior Citizens Savings 
Scheme Rules, 2004, namely: 

1. (1 ) These rules may be called the Senior Cltlzena 
Savings Scheme (Amendment) Rules, 2004. 

(2) They shall come Into force on the date of their 
publication in the Official Gazette. 

2. In the Senior Citizens Scheme Rule. 2004 
(hereinafter referred to as the said rules) 'In rule-
~- ' 
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(a) in clause (d), for 8Ub-clau .. (ii), the following sub-
clause shall be substituted, namely: 

U(ii) who has attained the age of 55 years or more 
but less than 60 years, and who has retired on 
seperannuation or otherwise on the date of opening 
of an account under these rules, subject to the 
condition tha thte account is opened by such 
individual within one month of the date of receipt of 
the retirement benefits and proof of date of disbursal 
of such retirement benefit(s) alongwith a certificate 
form the employer indicating the fact of retirement 
on superannuation or otherwise, retirement benefits, 
employment held and period of such employment with 
the employer is attached with the application form in 
Form-A: 

3. In rule 4 of the said ru!ea, in sub-rute (1), the 
following shall be Inserted at the end, namely:-

'Provided that deposits by depositors under sub-rule 
(ii) of rule 2, shaH be restricted to the retirement 
benefits received by them or rupees fifteen lakh, 
whichever is lower. 

Explanatlon:- For the purposes of this sub-rule, 
Mretirement benefits- means any payment due to the 
depositor on account of retirement whether on 
superannuating or otherwise and includes Provident Fund 
dues, retirement/superannuation gratuity, commuted value 
of pension, cash equivalent of leave, savings element of 
Group Savings linked Insurance Scheme payable by 
employer to the employee on retirement, retirement-cum-
withdrawal benefit under the Employees' Family Pension 
Scheme and ex-gratia payments under a voluntary 
retirement or a special voluntary retirement scheme.' 

4. In rule 7 of the said rules, In sub-rule (4), for the 
words "limit of deposits· the words Mlimit of balance" shall 
be substituted. 

Provided that the persons who have retired at any 
time before the commencement of these rules and 
attained the age of 55 years or more on the date of 
opening of an account under these rules, shall also 
be eligible to subscribe under the scheme within a 
period of one month of the date of this notification, 
subject to the fuHillment of other specified conditions: 

Provided further that the retired personnel of Defence 
Services (excluding Civilian Defence Employees) shaH 
be eligible to subscribe under the scheme irrespective 
of the above age limits subject to the fulfillment of 
other specified conditions." 

5. In rule 8 of the said rules, In sub-rule (3), after 
the second proviso, the following proviso shall be Inserted 
namely:-

(b) for clause (e), the following clause shall be 
substituted, namely:-

(e) "Deposit Office" me.ns-

(i) any post office in India doing savings bank work 
and authorized by Director General Posts, to 
open an account under these rules, or 

(Ii) an office or branch of a banking company, or 
any other company or institution, authorized by 
the Central Government to receive subscriptions 
under the Public Provident Fund Scheme.' 

SI.No. Name(s) of 
the 

nominee(s) 
alongwith 

relationship 
with the 
depositor 

2 

Permanent 
Addresa 

3 

"Table 

Date(.) o~ 
birth of 

':Iominae(s) 
In case of 

a 
minor/age 
In other 
caS8(S) 

4 

"Provided also that where both the spouses have 
opened separate accounts under the scheme, and 
either of the lpOuaee dies (turing the currency of the 
account(s) under the scheme, the account(s) standing 
In the name of the deceased depositor/spouse shall 
not be continued in accordance with the first proviso 
and such accounts shall be closed.· 

6. In Frorn-A of the said rules,-

(i) in paragraph 2, in sub-paragraph (Iv), for the 
word, brackets and figure Msub-rule (8)", the 
word, brackets and figure -sub-rule (7)" shall be 
substituted; 

(ii) for the person/persons mentioned below 
paragraph 3, the following shall be substituted, 
namely:-

Share of 
the 

nominee(s) 
in the 

amount 
payable 

5 

Photograph(s) Signaturelthumb 
of the lmpression of 

nomlnee(a) the nominee (I) 

8 7 
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7. In Form-C of the said ruIee, for the person/persons mentioned below paragraph 1, the foIIoMng ahall be substituted, 
namely:-

"Table 

SI.No. Name(s) of Permanent Oale(s) of Share of Photograph(a) Signaturelthumb 
the Addreas birth of the of the Impreaion of 

nominee(a) nominee(s) nominee(s) nominee(l) the nomlnee(s) 
alongwith in case of In the 

relationship a amount 
with the minor/age payable 
depositor In other 

case(s) 

(1 ) (2) (3) (4) (5) (6) (7)" 

8. In Form-E of the said rules, under the heading RECEIPT, below the words ·SlgnaturelThumb impression of the 
Depositor", the following sha! be inserted, namely:-

"Signature of in-charge of Deposit Office 
(Alongwith name and deeignation stamp)·. 

9. In From-F of the said rules, under the heading RECEIPT TO BE SIGNED BY 1 HE CLAlMANT(S). below the 
words "SignaturefThump Impre88ion of the C1aimant(s)", the following shall be inserted, namely:-

"Signature of in-charge of Deposit Office 
(Alongwith name and cleelgnation stamp)". 

(F. No. 2-&'2004-NS-II) 
P.C. Singh, Under Secy. 

Note: The Senior Citizens Savings Scheme Rules, 2004 were publlahed in the Gazette of India (Extraordinary) vide 
notification number G.S.A. 490(E) dated the 2nd August, 2004. 

{English} 

1371. SHRI ANANTA NAYAK: Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(8) the details of the proposals under the consideration 
of the Government for the construction of By·P ..... 
connecting National Highways in different Statea, State-
wise; 

(b) the by-passes under construction at preHnt and 
progress made therein alMg wtth the target set thforefor; 

(c) the proposals for specific by-pass projects to be 
constructed in Orissa connecting different National 
Highways passing through the State; and 

(d) the details thereof? 

THE MINISTER OF SHIPPING, RO~D TRANSPORT 
AND HIGHWAYS (SHRI T.R. BMLU): (a) The proposals 
for construction of Calicut bypass on NH·17 In Kerala, 
Akola bypass on NH-6 in Maharashtra and Dalkola bypaIa 
on NH·34 in West Bengal have been provided In the 
Annual Plan 2004-06. ThenI Is a praipOIaI of Rewa bypu 
on NH-7 in Madhya Pradesh to be taken up on Built 
Operate and Transfer (BOT) baeIa. In addition there In 
proposals are construction of bypassas under National 
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Highways Development project (NHDp), the State wtae 
details are at Statement-I. 

(c) and (d) There are propoeals for construction of 
Keonjhar bypass on NH-215 & 6, Nabaranagpur bypasa 
on NH-201 , Berhampur bypue on NH-217 and Deogarh 
bypu8 on NH-6 in Orissa ar1(j then proposaJe are at 
preliminary stages. 

(b) The State-wise detail. of bypass •• under 
construction are at Statement-II. 

SI.No. 

1. 

2. 

3. 

4. 

5. 

6. 

State 

2 

Assam 

Gujarat 

SMlfl-wistI '*Mils 01 pn:JpOS8/8 for COfI$Ifuc/ion 01 /JyJNIsstItI undtJr 
NBIionII HighN}'II 0WtI/0pmtIIIf PIrJjtIct (NHDP) 

Name of the TownlCitylto be bypaseed 

3 

Nagaon 

Ranavav 

Upleta 

Jammu & Kashmir 

Rajkot (2-lane to 4-iaM of exlattng bypua) 

Udhwnpur 

Madhya Pradesh 

Maharaahtr. 

Rajasthan 

Nagrota 

Jammu 

Pathankot 

Gwallor 

Sagar 

KaIWli 

Lakhnadone 

Seoni 

ShiYpuri 

Karera 

Manaar-KamptH 

Nagpur 

Chiltorgarh 

Plndwara 

Juwarttgarh 

Gogunda 

UdIIIpur 

NH No. 

4 

37 & 38 

as 

1A 

3 & 76 

26 

7 

25 

8 & 7 

7 

76 & 79 

76 
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2 3 4 

Chittorgarh 

Bassi 

Balwant Nagar 

Budhpura 

Dhaneshwar 

Kota 

Anta 

Baran 

Kishanganj 

Kelwara 

Samarania. Feradua & Geradate 

Dho/pur 3 

7. Tamil Nadu Chennai Bypass (Phue·II) 4 & 5 

4-laning of Chennal Bypass (Phase-I) 45 & 4 

Tindivanam 45 

Villupuram 

Ulundurpet 

Samayapuram 

Trichirappalli 45B 

Virallmalal 

Thuvarankurichi 

Kottampattl 

Melur 

Othakadal 

B. Uttar Pradesh Ram Snehi Ghat 28 

Barabanki 

Ayodhya 

Gorakhpur 

Jhanai 25 

Chlrgaon 
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2 3 4 

KargawanlSemari 

Moth 

Poonch 

Oral 

Agra 3 

Jhanal 26 & 26 

Lalltpur 26 

.",.",.",.., 

SBlfl-wIstJ dtItsIIII of bypa11118 undtJr consl1Uclion .1 ",...", 

S!.No. State Name of the Bypas8 NH No. Present Target date of 
Phyalcal completion 

Prog ..... (In %) 

2 3 4 5 6 

1. Andhra Pradesh Kavall 5 70.00 March, 2005 

Slngarayakonda 90.00 

0ng0Ie SO.OO 

Medarametla eo.OO 

Tadepalilgudem 5 98.00 December, 2004 

Anakapani 98;00 

VelamanchlU 98.00 

Naraaannapet 6 78.00 June, 2005 

Tekkall 78.00 

Palua 68.00 

Hartpuram 68.00 

KanchIIi 56.00 

Ichapuram 68.00 

2. Assam Kartrnganj 44 78.00 March, 2006 

3. Bihar DIdkhHI 2 68.88 March, 2005 

Sasaram 25.04 
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2 3 4 5 6 

4. Himachal Pradeah Kullu 21 93.00 July, 2005 

5. Jammu & Kashmir Woyll 1A 85.00 March, 2007 

Udhampur 1A 80.00 March, 2006 

Ramban 1A 92.00 March, 2005 

Baramulla 1A March, 2007 

Srlnagar 1A 18.88 June, 2006 

6. Jhal'lchand Barhi 2 32.16 March, 2005 

Isri-Dumrl 44.83 

7. Karnataka BeIgaum 4 82.00 August, 2005 

Haveri 4 32.00 December, 2005 

Ranebennur 32.00 

Herthar 43.00 

Sarm ..... 43.00 

Chltradurga 45.00 

Hirlyur 43.00 

Tumkur 50.00 

8. Ker.a Callcut Bypua Phue-III 17 30.00 December, 2005 

Alappuzha 8ypua Phue-II ~7 5.00 June, 2008 

9. Mlldhya Pradesh Katnl 7 16.00 June, 2006 

10. O"'a IchapurMI 5 Civil Works 8uapended 

GanjM1 

BaIugaon 5 18.54 June, 2006 

Nachuni 5 18.54 March, 2005 

Tangl-Chandpur 62.80 

Haldipa 60 60.00 December, 2006 

Basta 40.00 

Jaleewar 30.00 

11. Punilib Gurdlllpur 16 30.00 March, 2006 

BaIIIIa 15 17.00 March, 2005 

12. JaIpur 8 & 11 75 .• March, 2005 



593 AGRAHAYANA 17, 1926 (s"k.I) to QIJtISIIons 594 

1 2 3 4 5 6 

13. Tamil Nadu Wallajahpet 46 80.00 June, 2005 

Sunguwacha tram bypau 4 50.00 June, 2005 

Poonamalte 50.00 

Sriperumbudur 40.00 

14. Tripura AgII1baIa 44 7.00 Man::h, 2007 

15. Uftaranchal Rudnlprayag 68 34.00 March, 2006 

16. Uttar Pradesh Lucknow 24A 67.00 March, 2005 

Raja Ka Tal 45.10 Man::h, 2005 

Sksaganj Contract March, 2005 
tenninated on 

Ukrend 09.08.2004 

Etawah 24.21 January, 2005 

Ekdli 2 26.70 March, 2005 

Bakawar 

Ujhayani ........ 

Anantram 

BllMrpur-AjMlmal 

Bhikepur-Muradganj 

Bilinda 24.58 December, 2005 

Thariyaon December, 2005 

Allahabad Phase-I:- Phase-I: March 2006 

17.64%; Phase-II: Ph ..... U: 

0.485%. Phae-UI December 2008 
has _rted in 

Nov. 04 

Lucknow 25, 28 & 82.93 May, 2005 
66 

VRM 2 56.88 March, 2005 

Sayedraja 

Naubatpur 

17. West Bengal Sonekonia eo 40.00 December, 2005 

Danten 30.00 

BeIda 50.00 

NarayMgaIh 80 80.00 June, 2005 

Kharagpur 90.00 

Penchkura 6 90.00 July, 2005 
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(Translation! 

Nam. Plat.. for Group C • 0 Staff 

1372. SHRI HEMLAL MURMU: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to 

state: 

(a) whether Group C and D staff particularty nurse 
of various Government hospitals of Delhi do not display 
name plates on their uniform as a result of which patients 
have to face difficulties in registering complaints against 

the employees who misbehave with them; 

(b) if so, whether the Govemment proposes to make 
it compulsory for the Group D and C staff to show name 
plates on their uniforms in every Govemment hospitals in 

Delhi; and 

(c) if so, the details thereof and if not, the reasons 

therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) to (c) In Central Government 
Hospitals in Delhi i.e. Safdarjung Hospital, Dr. R.M.L. 
Hospital and Lady Hardinge Medical College & Associated 
Hospitals, some of the Group C & 0 Staff Including the 
Nurses use their nameplates on the uniforms. However, 
instructions have been issued by the reapectlve Hospital 
authorities to Group 'C' and Group '0' staff to wear their 
uniform with nameplates while on duty. 

[English} 

Development of National Highway. 

1373. SHRI JASHUBHAI OHANABHAI BARAD: Will 
the Minister of SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS be pleased to state: 

(a) the total number of projects being implemented 
for the development of National Highways and for making 
the highways four laned in the country particularly in 
Gujarat as on date alongwith the number of the projects 
lying pending and the number of the projects proposed 
to be started; 

(b) the State-wise number of highways for the 
construction of which funds have been allocated during 
the last three years and current year and the latest 
position of these projects; 

(c) the State-wise number of highways being 
developed in the country and the number of highways 
that has been excluded from the developmental works; 

(d) whether the Union Government reviews the quality 
of worlCs pertaining to the sanctioned projects for the 
development of highways; and 

(e) if so, the details of the same? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) The number of projects including 
four-lane projects being implemented, pending In the 
Ministry and proposed to be sanctioned during 2004-05 
for development of National Highways in the country and 
In Gujarat as on date is given as under:-

No. of on-going projects No. of projects pending No. of projects proposed 
In the Ministry to be sanctioned during 

2004-05 

All projects Four lane All projects Four lane All projects Four iane 
projects projects projects 

All India 1120 113 318 4 410 5 

Gujarat 28 3 12 NH 8 Nil 
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(b) The requisite State-wise details are given at entire netwOft( all over the country and depending upon 
Statement enclosed. the inter-se priority and avai'-blJtty of funda. 

(c) The overall development of National Highways is 
(d) and (e) Yea Sir. all the works on National 

Highways are being done In accordance with the 
taken up on a holistic basis considering the needs of the Standards ..,d epeclflcations of this Ministry . .. ,.".", 
Sl.No. Name of State Nos. of National Nos of compleled WOfIcI 

HighwayI Year 2001-02 Year 2002.00 Year 2OC)3.44 V .. r2004-05 
(uplo 

0cI0bIr. 04) 

2 3 4 5 6 7 

1. Andhra Pradesh 15 30 73 48 24 

2. Arunachal Pradesh 3 0 0 0 0 

3. Assam 21 35 31 39· 9 

4. Bihar 27 35 34 24 8 

5. Chandigarh 0 0 0 

6. Chattlsgarh 11 26 39 3 

7. Delhi 5 4 3 3 0 

8. Goa 4 4 3 6 3 

9. Gutarat 12 9 37 34 18 

10. Haryana 13 15 18 20 3 

1,. Himachal Pradesh 9 20 13 11 12 

12. Jammu & Kashmir 3 2 2 1 0 

13. Jharkhand 12 18 28 14 3 

14. Kamataka 14 62 68 42 17 

15. Kerala 8 20 22 30 (I 

16. Madhya Pradesh 21 59 45 38 23 

17. Maharashtra 15 70 ee 74 11 

18. Manipur 4 13 20 8 6 

19. Meghalaya 4 8 10 11 2 

20. Mizoram 8 11 5 4 10 

21. Nagaland 5 13 8 9 5 

22. Orissa 18 18 24 29 6 
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2 3 

23. Pondicherry 3 

24- Punjab 11 

25. Rajasthan 18 

26. Sikkim 

27. Tamil Nadu 24 

28. Tripura 2 

29. Uttaranchal 14 

30. Uttar Pradesh 34 

31. West Bengal 16 

EMR to Drug Itema 

1374. SHRI ALOK KUMAR MEHTA: 
SHRI MUNAWAR HASSAN: 

Will the Minister of HEAL TH AND FAMILY WELFARE 
be pleased to state: 

(a) whether the EMR has beer graAted for a number 
of drug items; 

(b) if so, the names of drugs and other details; and 

(0) the steps taken by the Govemment In regard to 
the licences of the drugs already available in the market? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): (a) and (b) The Exclusive 
Marketing Rights (EMR) has been granted for following 
drugs formulations by the Central Govemment Patent 
office, Kolkata-

1. Glivec-a brand of anti-cancer drug lmatinib 
Mesylate. Mis. Novartls AG, Switzerland has 
been granted EMR on beta crystalUne form of 
Imatinib Meaylate on 10th November, 2003. 

2. Nadifloxacin 1 % Cream: EMR has been granted 
on 15.12.2003. 

3. Tadalafll Tablets 19/20 mg-EMR has been 
granted to Mis. Eli liMy & Company, USA on 
26.8.2004. 

4 5 6 7 

1 3 0 0 

9 19 25 15 

13 21 35 12 

0 0 0 0 

62 50 57 40 

0 0 0 0 

10 9 50 3 

50 50 10 30 

5 10 20 3 

(c) As per information fumished by the 0/0 ControDer 
General Patents, Designs and Trademarka any Indian 
Company can manufacture the product Nadifloxation 1 % 
cream based on the invention disclosed In US patent 
No. 4399134 dated 10.11.1981 because this invention is 
not protected as an Indian patent under the Patents Act 
1970. Regarding Gllvec & Taclalafll formulations, matter 
is sub-judice as Indian Manufacturers of these drugs have 
filed Writs in High Courts. 

/Translation} 

Special Component Scheme 

1375. SHRI AJIT JOGI: Will the Minister of AGRO 
AND RURAL INDUSTRIES be pleased to state: 

(a) the criterion for selection of various districts under 
special component scheme of Khadl and Gramodyog 
Commission; and 

(b) the names of the districts seJected under it 
particularly in Chhattl8garh? 

THE MINISTER OF SMALL SCALE INDUSTRIES 
AND MINISTER OF AGRO AND RURAL INDUSTRIES 
(SHRI MAHAVIR PRASAD): <a) In the SpeCial 
Employment Programme (SEP) for 60 selected Backward 
Districts taken up by the Khadi and Village Industries 
Comrrnasion (KVIC), it was propoled to generate 
employmerit at the rate of 10,000 per District by 1996· 
97 in the Khedi and Village Industries aector. The Scheme 
was being Implemented by KVIC through registered 
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societies directly registered with KVIC, State-level Khadi 
and Village Industries Boards (KVIBs), non-Governmental 
Organisations (NGOs), etc. The beneficiaries were 
selected from those below the poverty line. For this 
purpose, the system followed by the District Rural 
Development Agencies (ORDAs) for identification and 
selection of beneficiaries was adopted. These beneficiaries 
were identified and selected by a Project MonitOring 
Committee under the chairmanship of the District CoHector 
concerned by consisting of local representatiVes of the 
KVIC, DRDA, banks and other implementing agencies. 

The main criteria adopted for selection of Districts 
were: 

(i) industrial backwardness; 

(ii) percentage of population of SCISTs; 

(iii) employment potential; 

(Iv) wage level; 

(v) development potential; and 

(vi) total population of district 

(b) Under the Special Employment Programme (SEP), 
Sarguja and Raipur Districts of Chhattisgarh State (then 
Districts of Madhya Pradesh) were selected. Tho Scheme 
was, however, phased out In 1997 partly because the 
KVIC, by 1995, started implementing the Rural 
Employment Generation Programme (REGP) throughout 
the country, including aI/ the Districts of Chhattisgarh. 
Under the REGP, entrepreneurs can establish agro nnd 
rural industries, Including village Industries, by availing of 
margin money assistance from the KYIC and loans from 
any public sector scheduled commercial bank, for projects 
with a maximum cost of Rs. 25 lalch. The permissible 
margin money assistance is as detailed In the table 
below: 

Margin Money Assistanctl undtlr REGP 

SI.No. Category of 
beneficiary 

Project cost Margin money 
assistance 

1. General 

2. SC/ST !Women! 

Upto As. 10 lakh 

Upto Rs.10 lakh 

25% of project cost 

30% of project cost 
Ex-serviceman!NE 
Region/Hill areas 

3. General As. 10 lekh and Upto 
As. 25 lakh 

Rs. 2.5 lakh + 10% of 
balance project cost 

4. SC/STlWomen/ 
Ex-servicemanlNE 

As. 10 lakh and upto 
Rs. 25 lakh 

As. 3 Iakh + 10% of 
balance project coet 

Region/Hill areas 

Violation of Environmental ..... 

1376. SHRI MUNSHI AAM: Will the Minister of 
MINES be pleased to state: 

(a) whether the environmental laws are being violated 
due to excessive mining in several States of the country; 

(b) if so, the details of the States; 

(c) the distance from the national/State highway and 
circumference within which the mining activities are not 
permitted under Section 4 & 5 of the land Conservation 
Act; and 

(d) the steps taken to check such mining activities? 

THE MINISTEA OF STATE IN THE MINISTAY OF 
COAL AND MINISTER OF STATE IN THE MINISTAY 
OF MINES (OA. OASAAI NARAYAN AAO): (a) to (d) 
The information i8 being collected and win be laid on the 
Table of Houee. 

{English} 

Dlfftcultlel In Khadl .... 

13n. SHAI P. RAJENDRAN: Will the Minister of 
AGAO AND AURAL INDUSTAIES be pleased to state: 
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(a) whether the Government has noticed the 
difficulties in the sales of Khadi products after the 
implementation of Marketing Development Assistance in 
place of rebate; 

(b) if so. the steps taken to rectify it: 

(c) whether the Union Government has received any 
proposal from Government of Kerala to restore the 
previous rebate for Khadi instead of MDA; and 

(d) if so, the details thereof? 

THE MINISTER OF SMAlL SCALE INDUSTRIES 
AND MINISTER OF AGRO AND RURAL INDUSTRIES 
(SHRI MAHAVIR PRASAD): (a) The Govemment had 
approved implementation of the Market Development 
Assistance (MDA) from 01.04.2004 in place of the rebate 
scheme on sales of khadi. As implementation of the MDA 
scheme has been kept in abeyance till 31.03.2005 and 
the Govemment has also announced on 10.08.2004 the 
rebate scheme for the current financial year, there has 
been no occasion of noticing difficulty. if any, In 
implementing the MDA scheme. Further, the Govemment 
has initiated steps to take up a study of the rebate 
scheme with a view to evaluating it before deciding on 
its continuation beyond 31.03.2005. 

(b) In view of the reply at (a) above. the question 
does not arise. 

(c) and (d) Yes. Sir. The Union Govemment has 
received a letter dated 27.07.2004 from the Chief Minister 
of Kerala and two letters dated 12.08.2004 and 12.10.2004 
respectively from Shri C.F. Thomas, Minister of Rural 
Development and Registration, Govemment of Keraia, 
suggesting restoration of the Khadi rebate scheme. 

Dissolution of KYle 

1378. SHRI K.S. RAO: 
SHRIMATI KIRAN MAHESHWARI: 

Will the Minister of AGRO AND RURAL INDUSTRIES 
be pleased to state: 

(a) whether the Govemment has recently dissolved 
the Khadi and Village Industries Commission; 

(b) if so. the details thereof and the reasons therefor; 

(c) whether a new commission has been 
reconstituted; and 

(d) if so, the details thereof? 

THE MINISTER OF SMALL SCALE INDUSTRIES 
AND MINISTER OF AGRO AND RURAL INDUSTRIES 
(SHR1 MAHAVIR PRASAD): (.) Yes, Sir. 

(b) In the National Common Minimum Programme, 
the Govemment. has declared to revamp the Khadi and 
Village Industries Commission (KVIC). This has been 
necessitated mainly because of the steep decline in 
employment in the khadi sector and nearly stagnant sales 
of khadi over the years, the need to take effective 
measures to introduce modem management practices in 
the KVIC and make the khadl products competitive In 
the globalised economy and to enable the Govemment 
to generate more employment opportunities in the rural 
areas through the schemes, projects and other activities 
of the KVIC. Towards this objective, the Govemment has 
dissolved the Commission with effect from 14 October, 
2004 in exercise of Its powers under section 25( 1) of the 
KVIC Act, 1956. 

(c) No, Sir. However, as an interim measure. 
subsequent to the dissolution of the Commission and to 
continue with the functioning of the KVIC. an authority 
called the Commissioner for Khadi and Village Industries 
has been authorised to exercise all powers of the 
Commission on the date of dissolution of the Commission 
and all the programmes and policies being implemented 
by the dissolved Commission shall continue to be operated 
by the Commissioner for Khadi and Village Industries. 

(d) Does not arise. 

World Bank Loan 

1379. SHRI JUAL ORAM: Will the Minister of 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
be pleased to state: 

(a) the total amount of World Bank loan taken by 
the Telecom Regulatory Authority of India (TRAI) since 
its inception; 

(b) the purposes for which TRAI has taken the loan; 

(c) the tenns and conditions on which the loan has 
been obtained from World Bank; and 

(d) the extent to which the loan has \ been utilized? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
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(DR. SHAKEEl AHMAD): (a) and (b) The World Bank 
had approved a loan for the Telecommunication Sector 
Reforms Technical Assistance project, under which an 
amount of US$ 4.5 million was initially allocated for TRA!. 
This was subsequently revised to US$ 2.5 mllUon (Rs. 
10.75 crore approx.). Purpose of the loan Is strengthening 
its institutional capabilities to perform functions under the 
TRAI Act, including provision of training for staff and 
carrying out of consultative studies on regulatory Issues. 

(c) As per the terms and conditions of the loan 
agreement, Government of India shall pay interest on the 
prinCipal amount of the Loan withdrawn and outstanding 
from time to time, at a rate for each Interest period 
equal to London Inter Bank Offered Rate (LiBOR) Bue 
Rate plus LlBOR Total Spread. The Government of India 
shall also pay to the Bank an upfront fee of an amount 
equal to 1 % of the Loan as well as a commitment charge 
at the rate of 0.75% per annum on the principal amount 
of the Loan not withdrawn from time to time. 

(d) So far, TRAI has utilized an amount of Rs. 6.83 
crore of the loan amount. 

12.00 hrs. 

PAPERS LAID ON THE TABLE 

/Tl'III7sllltionj 

THE MINiSTER OF SMALL SCALE INDUSTRIES 
AND MiNISTER OF AGRO AND RURAL INDUSTRIES 
(SHRI MAHAVIR PRASAD): Mr. Speaker, I beg to lay 
the following papers on the Table the Housa: 

[Placed in Library, See No. LT 971·980104] 

/English! 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRr T.R. BMLU): r beg to lay on 
the Table-

(1) A copy of the Merchant Shipping (Levy of Seamen's 
Welfare Fee) (Amendment) Rules, 2004 (Hindi and 
English versions) published In Notification No. G.S.R. 
684(E) in Gazette of India dated the 8th October, 
2004, under sub·section (3) of section 458 of the 
Merchant Shipping Act, 1958. 

[Placed In Library, Sse No. L T 981/041 

(2) (I) A copy of the Annual Administration Report 
(HIndi and Eng/Iah verslona) of the eochln 
Port Trust, Cochin,for the year 2003·2004, 
alongwlth Accounts. 

(Ii) A copy of the Review (Hindi and English 
versions) by the Government of the working 
of the Cochln Port Trust, Cochln, for the year 
2003-2004. 

[Placed in Library, StHI No. L T 982104] 

(3) (i) A copy of the Annual Administration Report 
(Hindi and English versions) of the New 
Mangalore Port Trust, New Mangalore, for the 
year 2003-2004, alongwlth Accounts. 

(iI) A copy of the Review (Hindi and English 
versions) by the Government of the working 
of the New Mangalor. Port Trust, New 
Mangalore, for the year 2003-2004. 

[Placed in Library, StHI No. L T 9831041 

(4) (I) A copy of the Annual Admlnlatratlon Report 
(Hindi and English versions) of the Kandla 
Port Trust, Gandhldham, for the year 2003-
2004, alongwith Accounts. 

(Ii) A copy of the Review (Hindi and English 
versions) by the Government of the working 
of the Kandla Port Trust, Gandhldham, for 
the year 2003·2004. 

[Placed In Library, SstJ No. L T 9841041 

(5) (i) A copy of the Annual Administration Report 
(Hindi and English versions) of the Mormugao 
Port Trust, Mormugao, for the year 2003-2004, 
alongwlth Accounts. 

(Ii) A copy of the Review (Hindi and English 
versions) by the Government of the working 
of the Mormugao Port Trust, Mormugao, for 
the year 2003·2004. 

[Placed In library, StNI No. L T 985104J 

(6) (i) A copy of the Annual Administration Report 
(Hindi and English versions) 01 the Mumbal 
Port Trust, Mumbal, for the year 2003·2004, 
aIongwtth Accounts. 
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(II) A copy of the Review (Hindi and English 
versions) by the Govemment of the wort<ing 
of the Mumbai Port TNat, Mumbai, for the 
year 2003-2004. 

[Placed In Library, SH No. L T 986104] 

(7) (i) A copy of the Annual Administration Report 
(Hindi and English versions) of the 
Visakhapatnam Port Trust, Visakhapatnam, for 
the year 2003-2004, alongwlth Accounts. 

(ii) A copy of the Review (Hindi and English 
versiona) by the Govemment of the wort<ing 
of the VI8akhapatnam Port Trust, 
Vlsakhapatnam, for the year 2003-2004. 

[Placed in Ubrary, SH No. L T 987104] 

(8) A copy each of the following Annual Accounts (Hindi 
and English versional under sub-s.ctlon (2) of 
section 103 of the Major Port Trusts Act, 1963: 

(a) (I) Annual Accounts of the Jawaharlal Port Trust, 
Navl Mumbai, for the year 2003-2004, 
together with Audit Report thereon. 

(Ii) Review by the Govemment on the Audited 
Accounts of the Jawaharta! Port Trust, Navl 
Mumbal, for the year 2003-2004. 

[Placed in Library, SH No. L T 988/04] 

(b) (i) Annual Accounts of the New Mangalore Port 
Trust, New Mangalor., tor the year 2003-
2004, together with Audit Report thereon. 

(ii) Review by the Govemment on the Audited 
Accounts of the New Mangalore Port Trust, 
New Mangalore, tor the year 2003-2004. 

(Placed In Library, SH No. LT 989/04] 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL. PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI SURESH PACHAURI): 
I beg to lay on the Table-

(1) A copy of the Annual Report (Hindi and English 
versions) of the Grih Kalyan Kendra, New Delhi, 
for the year 2003-2004, alongwith Accounts. 

(2) Statement regarding Review (Hindi and Englilh 
versions) by the Government of the working of the 
Grlh Kalyan Kendra, New Delhi, for the year 2003-
2004. 

[Placed In Library, SH No. LIT 990104] 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI 
PANABAKA LAKSHMI): I beg to lay on the Table-

(1) (i) A copy of the Annual Report (Hindi and 
English versions) of the Central Council for 
Research In Homeopathy, New Delhi, for the 
year 2002-2003. alongwlth Accounts. 

(iI) A copy of the Review (Hindi and English 
versions) by the Govemment of the working 
of the Central Council for Research in 
Homeopathy, New Delhi, for the year 2002-
2003. 

(2) Statement (Hindi and English versions) showing 
reasons for delay in laying the papers mentioned 
at (1) above. 

[Placed in Library, StHI No. LIT 991/04] 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL AND MINISTER OF STATE IN THE MINISTRY 
OF MINeS (DR. DASARI NARAYAN RAO): I beg to lay 
on the Table a copy of the Colliery Control Rules, 2004 
(Hindi and English versions) published in Notification No. 
G.S.R. 540(E) In Gazette of India dated the 25th August, 
2004 under sub-section (1) of section 28 of the Mines 
and Minerals (Development and Regulation) Act, 1967. 

[Placed in Library, SH No. LIT 992104] 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS AND INFORMATION TECHNOLOGY 
(DR. SHAKEEL AHMAD): I beg to lay on the Table-

(1) A copy of the Notification No. S.O. 2n (E) (Hindi 
and English versions) published in Gazette of India 
dated the 1st March, 2004 appointing Dr. K.S. Chari 
to hold additional charge of Registrar of 
Semiconductor Integrated Circuits Layout-Design 
for the purpose of the Semiconductor Integrated 
Circuits Layout-Design Act, 2000, Issued under sub-
section (1) of section 3 of the said Act. 

(2) A copy of the Notification No. S.O. 278(E) (Hindi 
and English versions) published in Gazette of India 
dated the 1st March, 2004 appointting the 1st May, 
2004 as the date on which the provisions of 
sections 3 and 5 of the Semiconductor Integrated 
Circuits Layout-Design Iv;t, 2000 to come into force, 
issued under sub-section (3) of section 1 of the 
said Act. 
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(3) A copy of the Notification No. S.O. 279 (E) (Hindi 
and English versions) publilhed In Gazette of India 
dated the 1 st March, 2004 establishing a Registry 
which to be known as the Semiconductor Integrated 
Circuits Layout-Design Registry and apecifylng that 
the head office to be located in New Delhi, Issued 
under section 5 of the Semiconductor Integrated 
Circuits Layout-Design Act, 2000. 

[Placed in library, StNI No. LJT 993104) 

(4) A copy of the Memorandum of Understanding (Hindi 
and English versions) between the ITI Limited and 
the Department of Telecommunications, Ministry of 
Communications, for the year 2004-2005. 

(Placed In Library, StNI No. LIT 99011(4) 

(5) (i) A copy of the Annual Report (Hindi and 
English versions) of the Centre for Materials 
for Electronics Technology, Pune, for the year 
2003-2004, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English 
versions) by the Govemment of the working 
of the Centre for Materials for Electronics 
Technology, Pune, for the year 2003-2004. 

[Placed In Library, SiHI No. LJT 995/04) 

(6) (i) A copy of the Annual Report (HIndI and 
English versiOns) of the National Informatics 
Centre Services Incorporated, New Deihl, for 
the year 2003-2004, alongwlth Audited 
Accounts. 

(ii) A copy of the Review (Hindi and English 
versions) by the Govemment of the wortdng 
of the National Informatics Centra SeJVicea 
Incorporated, New Delhi, for the year 2003-
2004. 

[Placed in Library, SH No. LJT 998I04J 
(7) A copy each of the following papers (HtndI and 

English versions) under sub-section (1) of MCIIon 
619A of the Companies Act, 1958: 

(a) (i) Review by the Government of the working of 
the ITI Limited, Bangalore, for the year 2003-
2004. 

(II) Annual Report of the ITI Limited, Bangalora, 
for the year 2003-2004, alongwlth Audited 
Accounts and comments of the Comptroller 
and Auditor General thereon. 

[Placed In Library, SH No. LJT 997104) 

(b) (I) Review by the Government of the working of 
the Sernlconductor Complex Umlted, S.A.S. 
Nagar, for the year 2003-2004. 

(ii) Annual Report of the SemIconductor Complex 
Limited, S.AS. Nagar, for the year 2003-2004, 
alongwlth Audited Account8 and comments of 
the Comptroller and Auditor General thereon. 

(Placed in Library, S. No. LIT 998i04] 

(c) (I) Review by the Government of the working of 
the Electronic. Trade and Technology 
DeV810pmenl Corporation limited, New DeIhl, 
for the year 2002-2003. 

(II) Annual Report of the Electronics Trade and 
Technology Development Corporation Limited, 
New Deihl, for the year 2002-2003, aIongwIth 
Audited Accounts and comments of the 
CompbOller and Auditor General thereon. 

[Placed In Library, SH No. LJT 999104) 

(d) (I) Review by the Govemment of the working of 
the Electronics Trade and Technology 
Development Corporation limited, New Deihl, 
for the year 2003-2004. 

(ii) Annual Report of the Electronics Trade and 
Technology Development Corporation LImited, 
New Deihl, for the y .. r 2003-2004, alangwfth 
Audited Accounts and comments of the 
ComptroUer and Auditor General thereon. 

(8) Statement (Hindi and English va"'ns) showing 
reasons for delay In laying the .,..,... mentioned 
at (c) of Item No. (7) above. 

[Placed in Library, SH No. LIT 1000l04) 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (RAO INDERJIT SINGH): I beg to 
lay on the Table: 

(1 )(a) (I) A copy of tha Annual Report (Hindi and 
English versions) of the Indian Council for 
Cultural Relatione, New Delhi, for the year 
2000-2001. 

(iI) A copy of the Annual AccoI.l1. (HIndi and 
Englilh vel'llon8) of the Indian Council for 
CUltural Relations, New Delhi, for the year 
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2000-2001, together with Audit Report 
thereon. 

[Placed in Ubrary, SH No. 11T 1001/04] 

(b) (I) A copy of the Annual Report (Hindi and 
English versions) of the Indian Council for 
Cultural Relatione, New Delhi, for the year 
2001-2002. 

(Ii) A copy of the Annual Accounts (Hindi and 
English veralona) of the Indian CouncU for 
Cultural Relations, New Deihl, for the year 
2001-2002, together with Audit Report 
thereon. 

(2) Statement (Hindi and English versions) showing 
reasone for delay in laying the papers mentioned 
at (1) above. 

(Placed in Library, SH No. 11T 1002104] 

12.02 hrs. 

MESSAGES FROM RAJYA SABHA 

(English} 

SECRETARY-GENERAL: Sir, I have to report the 
foHowing messages received from the Secretary-General 
of Rajya Sabha: 

(i) "In accordance with the provisions of rule 127 
of the Rules of Procedure and Conduct of 
Bulineas in the Rajya Sabha, I am directed to 
inform the Lok Sabha that the Rajya Sabha at 
its sitting held on 8th December, 2004 agreed 
without any amendment to the Banking 
Regulation (Amendment) and Miscellaneous 
ProvisiOns Bill, 2004 which was passed by the 
Lok Sabha at its sitting held on the 
2nd December, 2004. 

(Ii) "In accordance with the provisions of sub-rule 
(6) of rule 186 of the Rules of Procedure and 
Conduct of BualneR in the Rajya Sabha, I am 
directed to return herewith the Customs and 
Central Excise Laws (Repeal) Bill, 2004, which 
was paued by the Lok Sabha at Its sitting held 
on the 1st December, 2004 and transmitted to 
the Rajya Sabha for Its recommendations and 

to state that this House has no recornrnendatiO 
to make to the Lok Sabha In regard to the said 

SUI'-

12.021/2 hr.. 

COMMITTEE ON PRIVATE MEMBERS' 
BILLS AND RESOLUTIONS 

Third Report 

(English} 

SHRI ALOK KUMAR MEHTA: I beg to present the 
Third Report (Hindi and English versions) of the 
Committee on Private Members' Bills and Resolutions. 

12.03 hrs. 

OBSERVATION BY SPEAKER 

Reising of Matte,. of Urgent PubUc Importance 
after 'Queetlon Hour' 

(English} 

MR. SPEAKER: May I have your atlention? This is 
an important matter. 

Hon. Members, there has been a considerable 
Increase in the number of notices for raising matlers 
during the so-called 'Zero Hour'. For Instance, 75 notices 
have been received today. It becomes practically 
impoaslble for the Chair to accommodate all the hon. 
Members for raising the matlers. 

This matler was discuued during the meeting of the 
Busin81S Advisory Committee held yesterday, the 7th 
December, 2004. It was observed that many notlcee 
received from the hon. Members seek to raiN matlers 
relating to their constituencies and do not Involve matlers 
of recent occurrence or of national or International 
Importance. 

The Members of the Busineas Advisory Committee 
were of the view that the number of so-called 'Zero Hour' 
matters may be restricted to about 15 per day, and unless 
matters of emergent national or internatIOnal importance 
are Involved, each Member may be allowed to raise not 
more than one matler per week. 
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I seek the kind cooperation of all the hon. Members 
in this mater so that we can have very useful utilisation 
of this Hour. 

12.04 hr •. 

(I) AE: Alleged levelling of corruption chargel by 
two Union Cabinet Mlnlltera agelnlt each other 

{TransISlion] 

SHRI PRABHUNA TH SINGH (Maharajganj, Bihar): Mr. 
Speaker, Sir, the Chair gave the assurance that the matter 
would be taken up with the Govemment. On the illue 
which we raised yesterday relating to trading charges 
against each other by Shri LaluJI and Shri Ram Vilas 
PaswanJi. you had sought some time with the aasurance 
that you would look into this matter. We want to know 
as to what had transpired between you and the 
Govemment and the time by when the Prime Minister 
will give a statement on this matter. As per the statement 
of Laluji. a crane scam involving As. BOO orore have 
come to the fore and he showed the related documents 
on the T.V. You had sought some time on thi. matter to 
apprise the House of the factual poaltion. We want to 
know as to when the Prime Minister will make a statement 
on this matter. kindly give your ruling on this. 
... (InltHnJplions) 

{English} 

MR. SPEAKER: This Is not what was told. 

· .. (InIfImIpIions) 

{Transl8fion} 

SHRI PRABHUNATH SINGH: Mr. Speaker Sir, you 
said yesterday that you wanted sometime on this matter. 
I. therefore. request you ... (lnIfImIpIions) 

{English} 

MR. SPEAKER: I did not say anything Hke that. 
Please sit down. 

· .. (Inltlnupllons) 

MR. SPEAKER: Please speak one after the other. 
Shri Prabhunath Singh, you have finished; please lit 
down. 

· .. (Inltlnuptions) 

MR. SPEAKER: I can look after it myself. I have not 
called you. 1 have pennitted Prof. Vljay Kumar Malhotra. 

PROF. VIJAY KUMAR MAlHOTRA (South DeIhl): Sir. 
it Is a matter of dignity and honour of this House as also 
of the Cabinet and of the country. 

/TIMMIion} 

Sir, the entire country has seen it, it Is a matter of 
dignity and honour. The Centre Cabinet In which a 
Minister levels charges of corruption worth As. 800 crore 
against the other Cabinet Minister and demands a eBI 
inquiry and the other minister also levell such charges 
against the fonner, can the cabinet be run like this? WHI 
the Prime Minister not give any reply in this regard? 

/English} 

We want the Prime Mlnllter 10 reply. 

/TrsnsIslion} 

Kindly get a reply from the Prime Mlnlater. 

/Engll$hJ 

MR. SPEAKER: You have I8fd that. I cannot compel 
the MinIster. I have also said that. I did not make any 
promite. 

PROF. VIJAY KUMAR MALHOTRA: You are the 
custodian of thle House. this Is the question of honour 
and dignity of the House . ... (lnhlnupI/oII8) 

MR. SPEAKER: Your obaervatjon. have been 
recorded. There are senior Mlniatera aItting here. 

... (InfIInrIptiona) 

PROF. VlJAY KUMAR MAlHOTRA: At Ieut IOI"I1eOI18 
should respond. . .. (InMmlpllona) 

{En¢ah} 

MR. SPEAKER: I cannot compel the Government. 
Your obIervationa have been recorded. I have atIowed • 
them to be recorded. It I. for the Government to reapond. 

PROF. VI JAY KUMAR MALHOTRA: Let the 
Government respond ... (In~) 
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/Trsnsl8tion} 

SHRI RAGHUNATH JHA (Bettiah): You had said that 
you would also call me. 

MA. SPEAKER: Please sit down. 

[English} 

The Leader of the Opposition wants to say aomethlng. 

/TrsnsIBtion} 

SHRI RAGHUNATH JHA: What are we? We are also 
the members. 

[English} 

MR. SPEAKER: 00 you want to go 10 Ihe 
Opposition? 

... (Intsrruptions) 

/Translstionj 

SHRI L.K. AOVANI (Gandhlnagar): Mr. Speaker, Sir, 
this matter which has just been raised i8 not only being 
discussed here in the House but it has been appearing 
in newspapers-magazines also and I think this is why 
the Prime Minister himse" called both of them and talked 
with them. This has also been published in the newspaper 
and the Prime Minister has also taken, it seriously. The 
Minister of Parliamentary Affairs Is also sitting here. I 
would like to request the Prime Minister through him to 
take this House into confidence as to what atepe have 
been taken by him in this matter and the outcome thereof 
and its position as on date, since it has been appearing 
in newspapers ... (IntlJrruptions) 

MR. SPEAKER: Please sit down all of you. 

... (Intsnuptions) 

MR. SPEAKER: Raghunathjl, you, pleue take your 
seat. 

[English} 

MR. SPEAKER: Nothing is being recorded . 

. . . (/nlBrruptions)· 

{TrsnslafionJ 

MR. SPEAKER: All of you please sit down. This \a 
not proper. 

[English} 

Kindly learn from yourr Leaders. When the Chair 
stands, they sit down. 

... (InlBnuptioIu) 

'Not recorded. 

MR. SPEAKER: May I rMke an obaervatlon? 

... (InltJnuptions) 

MA. SPEAKER: The hon. Leader of Opposition. 

. .. (Intsrrupt/ons) 

/TIWISMIIonJ 

THE MINISTER OF RAILWAYS (SHRI LALU 
PRASAD): Mr. Speaker, Sir, my name has been quoted. 
I should be allowed to explain my position. This is my 
right. Hon. Member Shri Prabhunath Singhji and the 
Leader of Opposition have referred to the reports in print 
media. ... (InltHnJptions) 

SHRI HARIN PATHAK (Ahmedabad): It has been 
reported in electronic media also . ... (Intsnuplions) 

MR. SPEAKER: Can we not even listen? 

... (Intsnupllons) 

SHRI LALU PRASAD: They should come on some 
proper forum to know If there is any irregularity being 
committed In my Ministry. I have not taken notice of 
newspapers reports. This Is wrong, this is false. 

{English} 

Shri Singh Is misleading the House. 

jTrsns/stionj 

I have not said anything in this regard. This is 
absolutely wrong. .. .(lnltltnJptlons) 

MR. SPEAKER: Nothing i8 being recorded. 

MR. SPEAKER: Let me conduct the House. The 
HOUle does not belong to me alone. I have been 
repeaWclly .-y4ng this. Thl8 House has been constituted 
by 545 hon. Members. Certainly, it Is everybody's right 
to speak in the House, but there are certain rules and 
procedure. I expect that when any hon. Member speaks, 
others should pay attention. We have the custom and 
good convention that when the Prime Minister or the 
Leader of Opposition speak, others should listen to him 

"Not l'IICOI'ded. 
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with rapt attention. That is the cuatom and the conwN1tion 
of this House. Therefore, whenever the hon. Prime 
Minister or the hon. Leader of Opposition wanta to speak, 
I have always pennitted him. My request is, the hon. 
Leader of Opposition has made an appeal or a request 
to the hon. Minister of Parliamentary Affairs. He Is present 
here. He has heard it. My only request is, he can apeak 
if he has anything to say but I cannot compel anybody. 
You please consider this. 

SHRI PAWAN KUMAR BANSAL (Chandigarh): Sir, 
the concerned Minister has given his explanation. 
... (Intsnuptions) 

MR. SPEAKER: I have said that 

... (Intsnuptions) 

{TflInslsfionJ 

PROF. VIJAY KUMAR MALHOTRA: Mr. Speaker, Sir, 
the statement just given by Shri Lalu Prasad, the han. 
Minister of Railways, is absolutely wrong. Entire nation 
has watched the cases of corruption on T.V. I have a 
file on this Subject. If I show that file, It will be a great 
shame for him. 

{English} 

MR. SPEAKER: You have made your point. Advanl 
jl has already said that. 

... (Inltlnuplions) 

MR. SPEAKER: He may say now or may not say 
now. Mr. Minister, are you prepared to say anything now? 

THE MINISTER OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF URBAN DEVELOPMENT (SHRI 
GHULAM NABI AZAD): Not at the moment. 

MR. SPEAKER: He will say later on. The hon. Leader 
of Opposition has already mentioned to the television 
report. He has mentioned that and it is already an record. 

(TfII/1$/sfionJ 

SHRI GHULAM NABI AZAD: Mr. Speaker, Sir, it is 
very difficult to comment on media reports but the hon. 
Minister of Railways has replied to the point railed by 
the hon. Leader of OpposItIon. WIth this, the chapter Is 
closed. . .. (Interruptions) 

SHRI L.K. ADVANI: Mr. Speaker, Sir, I would like to 
make an appeal to the hon. Minister of Parliamentary 
Affairs that he should discuss this Issue with the hon. 
Prime Minister which has been reported In electronic as 
well as print media and should make it clear whether the 
Incumbent Government have abandoned the "principle of 
collective reeponsibiIity of the Cabiner which was practleed 
earlier. He should take note of this and request the hon. 
Prime Minister to clear their stand. 

Sir, what the hon. Minister of Parliamentary Affairs 
has just said connotes that they are not wiDing to take 
any sction in this regard . ••• (lnlrNNptlof1$) 

{E.ish} 

MR. SPEAKER: I have allowed the hon. Minister. 

... (In/smJpHtJn$) 

MR. SPEAKER: You have to leam. There are certain 
conventions and rules of procedure. I have allowed La/u 
ji, the hon. Minister because the matter relates to him. 
He has given his personal explanation. If anybody wanta 
to say something, there is a method of drawing my 
attention. If all of you stand together, nothing can be 
heard and 80, nothing can be recorded. The hon. Leader 
of Opposition has made an observation. It Is entirely for 
the hon. Minister to respond. I cannot compel anybody 
for anything. He has heard it. Let him decide. 

{TrsnsIsfion} 

SHRI L.K. ADVANI: Mr. Speaker, Sir, I have stood 
again and I am compelled to comment because the hon. 
Minister of Parliamentary Affairs has just said that after 
explanation of the han. Minister of Raltways, no action II 
required and the chapter stands closed. My submlaslon 
is that we do not want any explanation from any of the 
two minist..... The House wants expfanatlon from the 
Prime Minister as to whether the Gov.mment follow the 
practice of "collective responaIbHIIy d the cabinet" or they 
have abandoned It. The House doe. not want any 
explanation from either Minister. . .. (Inltlnuplions) 

{English} 

MR. SPEAKER: You have made your position very 
clear. 

... (/flltlmJpti0fJ6) 
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{Tmnsl8lion} 

SHRI RAGHUNATH JHA: Mr. Speaker. Sir.· 

[English} 

MR. SPEAKER: It will be expunged. deleted. 

... (Intsrruptions) 

{Translation} 

SHRI L.K. ADVANI: Is the Minister of Parliamentary 
Affairs ready to assure that he woufd speat< to the han. 
Prime Minister in this regard and whatever I have 
submitted is correct? Otherwise, if he feels that 
explanation has been given. I am afraid I do not agree 
with It. . .. (Inf8nuptions) 

Mr. Speaker, Sir, let the Minister of Parliamentary 
Affairs explain, explanation from anyone else will not do. 
... (Intsnuptions) 

[English! 

MR. SPEAKER: Very well, if you do not want the 
House to run, then please carry on. 

. .. (Interruptions) 

(Trans/ation! 

SHRI L.K. ADVANI: Mr. Speaker, Sir, the hon. 
Minister of Parliamentary Affairs should make It clear 
whether he would speak to the hon. Prime Minister in 
this regard or not. ... (Intsnuptions) 

[English! 

MR. SPEAKER: I have already made a requaat to 
him. 

{Translation} 

SHRI GHULAM NAB I AZAD: Hon. Advanlp, hon. 
Minister has tendered his explanation. he has denied It, 
thereafter, the chapter is closed . ... (lnMtrup/ion$) 

[English! 

SHRI L.K. ADVANI (Gandhlnagar): It Is a violation of 
collective responsibility . ... (/nMmJptions) 'You can direct 
him. . .. (Inf8rruptions) 

"Not recorded. 

MR. SPEAKER: I have asked him to consider It. I 
have said that you have made your observations. but I 
cannot direct him. 

... (Intsnuptions) 

SHRI LK ADVANI: You can direct him to consult 
the hon. Prime Minister ... (lnftlmJptions) 

MR. SPEAKER: I have already said that the hon. 
Minister has listened to your observations and It Is now 
for the Govemment to respon8. I cannot direct him to do 
so. 

. .. (Intsnuptions) 

SHRI L.K. ADVANI: Sir, I am sorry, we have to 
reglater our protest . ... (lntsnupHons) 

12.17 n. 
(At this st.e, Shrl LK. Advanl and 80me other 

hone Members left the HOUH.) 

MR. SPEAKER: Let there be some sort of semblance 
of an order in the House now. 

... (Interruptions) 

MR. SPEAKER: Allow me to can you. I would not 
allow this. This is becoming too much. Please sit down . 

Nothing Is being recorded. 

... (Intenuplions)' 

MR. SPEAKER: Let there be some order in the 
House. 

... (lnIfImIptions) 

{Tf1JJ'I6I8tion! 

MD. SALIM (Kolkata North East): Mr. Speaker, Sir, 
coordination meeting of the NDA should not be held inside 
the House. . .. (lnftlnuptlons) The deliberations in the 
Ho .... ahouId betaken eeriously . ... (lnMnuptions) This 
is for the first time that Leader of the Opposition Is not 
being heard by his party Members. . .. (Inltlrruplions) 

MR. SPEAKER: Mr. Jha, would you like to say 
something? 

SHRI RAGHUNATH JHA: Yes, Sir. 

MR. SPEAKER: Please. have patience. I will caR 
you one by one. You are not allowing me to call out 
your names. 

... (Intsnuptions) 
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(English] 

MR. SPEAKER: No. I would not allow this. 

SHRI GURUDAS DASGUPTA (Panskura): Sir, I am 
on a point of order. 

MR. SPEAKER: Please allow me to speak. Nobody 
should speak without my consent. I will not allow anybody. 

SHRI SUKHDEV SINGH DHINDSA (Sangrur): Sir, I 
have given notice for a Calling Attention. . .. (InIfHnJp/iDntI) 

MR. SPEAKER: This is not the time for Calling 
Attention. If you have given a notice, I will coll8lder It. 

(Translstion] 

SHRI RAGHUNATH JHA: Mr. Speaker, Sir, we have 
given prior notices in this regard . ... (Inlflnuplitms) 

MR. SPEAKER: In which regard? 

· .. (Interruptions) 

SHRI RAGHUNATH JHA: Sir ~ .. (lnlBmtpl/on8) 

(English] 

MR. SPEAKER: No, it wiD not be recorded. I have 
disaUowed it. Nothing, except what Shri Hannan MoIIah 
is saying, would be recorded. 

· .. (InlfltTZlpllons)· 

MR. SPEAKER: It Is a matter of great lorrow and It 
is really unfortunate that we are not having the minimum 
patience to see that this House runs. 

· .. (IntetTZlplions) 

MR. SPEAKER: Those who ralae slogans wUl have 
to be ready to face the consequences. This is the Houae 
of Parliament of India. Please, nobody should cross-talk. 

· .. (InteITlJPtions) 

MR. SPEAKER: Shri Hannan Moliah. 

· .. (Intenuptlons) 

MR. SPEAKER: No, I am not allOwing you to apeak. 
It cannot go on one by one. Mr. Hannan Mollah Is raising 
a very Important Issue. 

· .. (Inlflnuplions) 

"Not recorded. 

SHRI HANNAN MOUAH (UIuberia): Mr. Speaker, Sir, 
I have been giving notice on this iaaue for the last three 
daya. I would Hke to draw the attention of the House to 
a very important ieeue. You must be aware that Rajasthan 
is reeling under drought for the last six coneecutlve yea .... 
... (1ntrmuptIons) 

(E..,] 

MR. SPEAKER: Nobody is interested in running the 
House. 

•.. (InIfHnJp/iDntI) 

MR. SPEAKER: Nobody is interested to 888 whether 
the House Is functioning In a manner which is consistent 
with the decorum. 

... (Intenuplions) 

SHRI HANNAN MOLLAH: Even this year in 
25 districta around 18,300 vHlagel are hit by drought . 
... (InIfHnJp/iDntI) 

MR. SPEAKER: What II this? Anybody Is apeaklng 
anything and others will rejoice. If this is going to be so, 
what il the need of the chair. 

... (Inlflnupllons) 

SHRI HANNAN MOUAH: There wu no water In 
theee villages for the last five years, not aven during the 
recent monsoon for RabI crops . ... (lnMnupllons) 

MR. SPEAKER: Yes, What you have to say. I have 
called out his name, It ia his tum now. 

. .. (InMnuptIons) 

(EII(IIIsh] 

MR. SPEAKER: Let there be order in the House. 

... (lnMnupti0n8) 

rr--tIon] 
SHRI PRABHUNATH SINGH: Mr. Speaker, Sir, the 

hon. Minister of Railways was giving his explanation 
.•. (111fIImIpIion6) 
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MR. SPEAKER: Please take your seat. Silence 
please. 

· .. (InltmUplions) 

SHRI ANANT GANGARAM GEETE (Ratnaglrl): What 
is this? ... (Intefnlplions) 

MD. SALIM: You are talking of decoNm, he would 
be heard, others will not be heard-this is no proper 
way. 

[English} 

MR. SPEAKER: The whole country including young 
~oys and girls is looking at us. 

... (Intenuptions) 

[Translalion} 

MR. SPEAKER: Who is speaking, if somebody wanta 
to say something then he may speak. 

· .. (Intefnlptions) 

[Enfl/ish} 

MR. SPEAKER: Yes, take down his name. 

[Translstion} 

This is not a place for fun. 

· .. (Inltlnuplions) 

[English} 

MR. SPEAKER: You are misusing the opportunity 
that I have given you. It is very unfortunate. Very well, 
I will hear you at five minutes to 1 p.m. Now, please 
aHow the House to function. 

[Translation} 

This is not a place for fun. 

· .. (InltJfnlptions) 

SHRI PRABHUNATH SINGH: Mr. Speaker Sir, you 
had called my name . ... (lnltJrruptions) 

MR. SPEAKER: I shall call you. 

SHRI PRABHUNATH SINGH: You had called, Mr. 
Speaker Sir, You had called my name. 

[English] 

MR. SPEAKER: This is very unfortunate. You are a 
senior Member. 

· .. (InltJnuptions) 

[Tl1In8Istlon] 

SHRI PRABHUNATH SINGH: I w .. called by the 
Chair. . .. (InltJnuptions) 

[English} 

MR. SPEAKER: I will reconsider It. 

... (InltNnJpllons) 

[Tl'IIf7BI6tion] 

SHRI PRABHUNATH SINGH: You had called my 
name. . .. (Inltlnuptions) 

[E~ish} 

MR. SPEAKER: I am sorry. It is very unfortunate. 
You cannot dictate to me. 

. •. (InttJrrupIions) 

MR. SPEAKER: No, I will not tolerate. Only Mr. 
Hannan MoIIah'. observations will be recorded and nothing 
else. 

... (InltJrruplions)· 

[TlWISIs/ion1 

SHRI PRABHUNATH SINGH: I am not dictating 
... (InltJrruptions) 

SHRI HANAN MOLLAH: For the last several years. 
... (InMmJpt/0n8) 

MR. SPEAKER: I request you with folded hands, 
please take your seat. I shall call you. 

SHRI PRABHUNATH SINGH: First, you had called 
my name . ... (Interrupllons) 

[Englishl 

MR. SPEAKER: I have the right to reconsider. 

.. . (InltJnuptIons) 

[TnlMlstlonl 

SHRI PRABHUNATH SINGH: I am on my legs after 
being called by the Chair. Firat, please listen to me. 
... (InhJrruptIons) 

·Not recorded. 
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{English} 

MR. SPEAKER: Nothing will be recorded except Shrl 
Hannan Mollah's speech. 

... (Intsnuplions) ., 

{Tnlnslation} 

MR. SPEAKER: I shall allow you then you may utilize 
that opportunity. I have reconsidered. 

· .. (Inftlnuptions) 

{English} 

MR. SPEAKER: Hon. Members, Please sit down. 

... (Inl6nupt/ons) 

MR. SPEAKER: I will not allow this. Unless the 
Speaker allows, nobody should stand up. 

· .. (IntsmJPfions) 

MR. SPEAKER: Mr. Dhincisa. you were a Minister. 
You are a responsible Member. 

· .. (Intsrruptions) 

MR. SPEAKER: Mr. Hannan Moliah may speak now. 

... (/ntsnuptlons) 

{TflInslstion} 

SHRI HANAN MOLLAH: Mr. Speaker, Sir, I would 
like to draw your kind attention to a very Important 
issue. .. . (/n/slTl.lpfions) 

{English! 

MR. SPEAKER: I hope the entire country Is looking 
at you as to how you are behaving. 

· .. (Intsnuptions) 

{Translation! 

MR. SPEAKER: What you people are doing? 

... (/ntsnuptlons) 

SHRI RAGHUNATH JHA: Mr. Speaker, Sir, with due 
deference, I would like to know whether your orders are 
for me only . ... (/ntsnuptions) 

·Not recorded. 

SHRI PRABHUNATH SINGH: Mr. Speaker, Sir, you 
had called my name. . .. (Inftlnuplions) 

SHRI HANAN MOLLAH: Mr. Speaker, Sir, as many \ 
88 18,338 villages spreading in 26 districts have been 
reeling under severe drought. In last Kharif season the 
crop failed and now in Rebi season also, there is no 
water there . ... (/nftlnuptions) In three districts of Bikaner 
dIvIIlon, Ganganagar, Hanumangam and Blkaner, cotton 
crop standing on thousands of acres of parched land 
was ruined. Farmers were demanding water. 
... (Intsrruptions) Farmers, labourers and traders came 
together, formed a front to press for their demand for 
water. On 26th September. thousands of farmers had sit 
on a peaceful dhama In front of Gudhsana S.D.M. office. 
But nobody came forward to listen to their grievances. 
On 26th October, they were lathl charged and on 27th 
October, they were fired at leading to deaths of five 
farmers. No MP from Rajasthan visited them. I had visited 
the homes of those five farmers. I had traverse more 
than 600 kms distance In that area. Entire crop In that 
area was ruined. The leader of our movement Shri Hetram 
Benlhal was jailed under the National Security Act. 
. .. (Inftlnuptlof18) Is the national security under threat by 
merely raising demand for water? Shri Benihal was kept 
In Udaipur jail which is one thousand kilometre away. All 
sections of society of Rajasthan declared agitation against 
Rajasthan Government. I, after arriving here, r8l1Orted the 
incident to the Prime Minister . 

{English! 

Prime Minister was kind enough to take action. 
... (Intsnuptions) 

{Trans/6tion} 

I have stated that water should be made available. 
Water should be released from Punjab al80. The families 
of those who were shot at should be paid compensation. 
. .. (Intsnuplions) Thousands of people put behind the bars 
should be released. They should be released from being 
detained under the National Security Act. . .. (Inttll71JPtions) 
The primlse made to them that they wUl be provided 
water from Indira Gandhi canal, should be fulfilled. 
... (lntsnuptions) 

I seek intervention of the Central Govemment. All 
parties are agitating together . ... (Inftlnuptions) All people 
are agitating against the anti-farmers BJP Government In 
Rajasthan ... (Inftlnuptions) I would like to state here that 
the Central Govemment should intervene In the matter to 
help the farmers. . .. (Inftlnuplions) 
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[English! 

MR. SPEAKER: Six more hon. Members have given 
I notice on this important subject, which I have allowed. 

They are: SarvalShri Ram;i Lal Suman, Nlkhllananda Sar, 
Mahboob Zahedi, Basu Deb Acharia, Rasa Singh Rawat 
and Nihal Chand. I am requesting them to asaoclate with 
the observations already made by Shri Hannan Mollah. 

... (Intenvpfions) 

[Trans/lltion} 

SHRI AVTAR SINGH BHAOANA (Faridabad): Mr. 
Speaker, Sir . ... (In/errup/ions)" 

MR. SPEAKER: You please sit down. 

... (Inltlnvptions) 

[Eng/ish! 

MR. SPEAKER: I will not permit this. 

., . (Interruptions) 

MR. SPEAKER: Nothing is being recorded. Mr. Avtar 
Singh Bhadana, why are you standing up? 

... (Interruptions)' 

MR. SPEAKER: Now, I have to take action. 

... (Inltlnvptions) 

MR. SPEAKER: Only Shri Ramji Lal Suman's version 
will be recorded. 

[Transllltion! 

SHRI RAWI LAL SUMAN (Flrozabad): Mr. Speaker, 
Sir, Sri Ganganagar, Bikaner and Hanumangarh districts 
of Rajasthan are not getting water for irrigation from Indira 
Gandhi Nahar Pariyo;ana for the last five years. 
... (Inll1rrupfions) Due to this reason, the farmers of these 
districts were agitated. Farmers of these districts launched 
their agitation from the month of September and on 
27.9.04 farmers staged a dharna in front of Garhsana 
Tehsil in a peaceful manner . ... (I"IrIrrup/ions) 

'Not recorded. 

12.31 hr •• 

(At tha. atIIge. ShIt NI ... Chand end ... other Hon. 
"'mbera came 8ftd .. ood on the floor near .... TIIbIa) 

SHRI RAWI LAL SUMAN: Tension started brewing 
there on 26.10.04 and on 27th October, four fanners 
were killed In the firing by police . ... (In/tHnJp/ions) 

MR. SPEAKER: All right, your point is over . 

... (Intmruptlons) 

SHRI RAMJILAL SUMAN: It is extremely unfortunate 
and one farmers Shrl Hazura Singh was killed In 
stampede in KhaJubara ... (InMnvp/ions) It is a very 
serious matter. Indefinite curfew has been clamped in 
Gadhsana, Anupgarh, Rawala, Khajufara. . .. (InMrruptIons) 
Military hu allO been called there. Minieters of Rajasthan 
Government Shrl Rajendra Singh Rathore, Sawannal Jat 
and Member of Legislative Ae8embly Manik Chand Surana 
visited the site of incident and they admitted that local 
administration has committed the wrong. . .. (InlsfTllplions) 

Mr. Speaker, Sir, I demand that a Criminal case be 
registered against the police personnel involved In the 
firing and the whole matter be got Investigated from a 
sitting Judge of the High Court. . .. (Interruptions) Adequate 
arrangements should be made for irrigation. It is extremely 
condemnable that Chief Minister of Ra;asthan has not 
visited the site of incident so far . ... (In/enuplions) 

[English} 

SHRI NIKHILANANDA SAR (Burdwan): Mr. Speaker, 
Sir, recently, what happened at Ganganagar in Rajasthan 
has shocked the common people of the whole country. 
...(lnlerfVptlons) It has shocked the entire country . 
. . . (Interruptions) Severe drought-affected poor farmers 
demanded release of canal water to save the standing 
crops. Instead of supplying water, the State Government 
reaponded with indiscriminate police firing and five farmers 
died. . .. (In/erruphons) This is a brutal act of the State 
Government headed by the BJP. Five fanners were killed 
due to the indiscriminate firing by the State police. Many 
others were injured. Curfew has been imposed in many 
areas. . .. (In/elTllptions) So, I demand that all the five 
families should get adequate compensation. Release of 
water should continue . ... (Inhlrrupfions) They should 
remember that it is not the property of the Rajasthan 
Govemment. It is a Centrally-sponlOred project. ... 
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We all know that the Rajasthan Canal was 
constructed out of Central Government fund. 
... (Intsrruptions) Now. there is BJP rule in that State. 
The BJP sheds crocodile tears for the farmer.. The 
Ganganagar incident has unveiled their real character . 
... (Intsrruptions) Instead of releasing water, the State 
Government responded with indiscriminate firing on the 
farmers. The whole country should condemn such type 
of activities. . .. (Inl8rruptions) 

I think this whole House should condemn such an 
incident and demand adequate compensation for all the 
farmers injured or dead for the misdeed committed by 
the BJP Govemment in Rajasthan . ... (lnMnuptlons} 

[Translation] 

MR. SPEAKER: Rasa Singh Rawat jl, do you not 
want to speak? 

12.32 hr •. 

(At this stage, Shrf Nlh.1 Chand .nd some other 
Hon. Memba... went back to thel, HIlts) 

MR. SPEAKER: You people are staging drama in 
the House. 

... (Intsnuplions) 

MR. SPEAKER: Nihal Chand jl, would you like to 
speak? 

... (Interruptions) 

SHRI NIHAl CHAND (Sri Ganganagar): Yes Sir, 
• ... (Interruptions) 

MR. SPEAKER: You please hurry up. 

... (Interruptions) 

PROF. RASA SINGH RAWAT (Ajmer): Mr. Speaker, 
sir. I also want to speak on this issue . ... (Intsnuptions) 

MR. SPEAKER: When I called you to speak you 
were standing in the well of the House at that time. 
Nihal Chand ji, you express your views. 

... (Inlenuplions) 

MR. SPEAKER: You sit down. What is the matter? 

... (Interruptions) 

{Englishj 

MR. SPEAKER: All are unruly elementsl 

... (Interruptions) 

(T1BI1s18tionJ 

MR. SPEAKER: I had called your name earlier. Now 
I cannot give you an opportunity to speak. Nihal Chand 
;i," you speak. 

... (Interruptions) 

SHRI NtHAL CHAND : Mr. Speaker, Sir, I hall from 
Sriganganagar district of Rajasthan. The farmer. agitation 
going on In Srlganganagar district for the last one month 
is a mere Congress and Communist led agitation. At this 
point of time I would like to say that Punjab Is not giving 
water to the entire Rajasthan. According to affidavit of 
1981, the then Prime Minister had given B.6 MAF water 
to the Rajasthan . ... (lnterruptions) 

SHRI RAMJI LAL SUMAN: Would you open fire on 
the farmers? ... (Interruptions) Five farmers have .been 
killed there. What do you speak? ... (Interruptions) 

MR. SPEAKER: What is this going on? 

... (Interruptions) 

{Englishj 

MR. SPEAKER: Shri Suman, you have had your say. 
Although there was a lot of disturbance, you had finished 
it. We should also learn to listen to others . 

(Tnmsllltionj 

What Is this. If everybody would like to speak and 
not listen to others, then how the business of this House 
could be run? 

... (Interruptions) 

MR. SPEAKER: You please sit down. 

[Englishj 

I have got it ready. I win start naming Members. 

Everything is ready. This is not an empty threat. 
Please do not treat it as an empty threat. 
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I am now ready with the entire thing. 

... (InttJnuptions) 

(Translation} 

MR. SPEAKER: I always respectfully say that time 
will be given to you. Yet how much time has been wasted. 

(English} . 
How many hon. Members could have spoken and 

raised important matters by now? So many hon. 
Members come and see me in my room saying that they 
want to raise important matters. I say that I would try to 
accommodate all of them. 

(Translallon} 

What is this you are doing? You want that you would 
listen to your own voice only and not that any other 
honourable member. You sit down. 

· .. (Interruptions) 

MR. SPEAKER: Shri Kharabela Swain Ji. you are 
very good at speaking. You are requested to speak when 
I invite you to speak. I have not yet given you pennission. 

/English} 

SHRI KHARABELA SWAIN (Balasore): Mr. Speaker, 
Sir. this is not fair. .. . (Interruptions) 

MR. SPEAKER: Is everything unfair? 

· .. (Interruptions) 

SHRI KHARABELA SWAIN: Sir. the matter which he 
is raising pertains to his constituency, but you have asked 
him to associate. This is not fair. . .. (Interruptions) 

MR. SPEAKER: I have asked him to speak. Do not 
misrepresent. 

· .. (Interruptions) 

MR. SPEAKER: What are you trying to do? 

... (Interruptions) 

MR. SPEAKER: I am not going to leam from you. 

· .. (Interruptions) 

MR. SPEAKER: Shrl Nihal Chand, are you not wiling 
to speak? 

... (Interruptions) 

MR. SPEAKER: I have never asked him to associate. 
I have asked him to speak. 

. .. (InfBrruptions) 

MR. SPEAKER: This Is shameful . 

... (Interruptions) 

(TransIBfion} 

MR. SPEAKER: Nlhal Chand ji, if you do not want 
to speak. I will call the next member. 

SHRI NIHAL CHAND : Mr. Speaker. I hail from Shri 
Ganga Nagar of Rajasthan. The farmers there have been 
agitating for the last one month. Govemment of Punjab 
Is not releasing due share of water there on account of 
which farmers there have been agitating for the last one 
month. In 1981, the share of Rajasthan 8.6 M.A.F. was 
to be released. Punjab is not releasing that amount of 
water to Rajasthan ... (lnfBrrupfions) In 1981. tho then 
Prime Minister decided a quota of 8.6 M.A.F. water to 
Rajasthan but Punjab is now releasing only 8 M.A.F. 
water to Rajasthan. Controlling powers of the headworks 
of water rests with Punjab. ... (InttJrruptions) Punjab 
Reorganisation Act, 1966 clearly stipulates that Central 
administrative power relating to headworks should rest 
with the Bhakhra Seas Management Board. Members from 
Punjab and Haryana have already represented on it. What 
would I like to request is that Rajasthan should also be 
allowed to have a representative on it. . .. (Interruptions) 

[English} 

MR. SPEAKER: There should be no cross talk here. 
Please sit down. Everyone is an hon. Member of this 
House and they are representing the people of their area. 
Nobody should interrupt others. 

... (InfBnupt/0n6) 

MR. SPEAKER: Do you want to dictate what other 
Members will say? You are behaving in a shameful 
manner . 

[Translation} 

SHRI NIHAL CHAND: Farmers are agitating there. 
The Congress is in power at the Centre as well as In 
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Punjab. Punjab is not releasing to Rajasthan its due share 
of water when the issue of water was going on, all MPs 
beionging to Rajasthan under the leadership of the Chief 
Minister of Rajasthan met the Hon'ble Prime Minister but 
he had not even obliged us with assurance. I would like 
to ask the Hon'ble Prime Minister as to when Rajasthan 
will be given its due share of water? I would like to 
request the Government too in this regard. Hon'ble 
Minister of Parliamentary Affairs is also present here. I 
would like to urge upon the Hon. Prime Minister through 
him that Congress ruled for forty years and Rajasthan is 
yet to get its due share, so I would like to request that 
Rajasthan be provided with Its due share of water. 
... (Inl6nuptions) 

[English} 

MR. SPEAKER: Nothing will be recorded except the 
submission of the hon. Member when I have called to 
speak. 

... (Inl6nuptions) • 

[Transill/ion} 

YOGI ADITYA NATH (Gorakhpur): Mr. Speaker, Sir, 
I would like to draw the attention of the House towards 
the activities being carried out by I.S.I. on border areas 
in Nepal alongwith other anti-national activities beside. 
Maoist activities going on in Nepal. This border area has 
become hyper sensitive during the last ten to fifteen years. 
The Vohra Committee had also made a reference to the 
sensitiveness of this border-region in its report. There is 
an unholy nexus between corrupt politicians and corrupt 
administrative machinery in this region. This has beocme 

• all the more dangerous because of the relations between 
mafia and criminal outfits with I.S.I. and people indulging 
in anti national activities. This region is already a hyper 
sensitive one and situation there has worsened further 
due to Maoist activities being carried out in Nepal which 
is our only Hindu friendly nation. 

Sir, Maoists have started anti-India activities in border 
areas during the last few months. They have also started 
construction of bunkers in areas bordering with India. 
Earlier this particular area bordering India used to be the 
most peaceful as compared to all the border areas of 
India but today that area is also being disturbed.' The 
N.D.A. Govemment has understood the sensitivity of this 
region and had deployed the S.S.B. there. But the Special 
Service Bureau has not much resources to deal with the 
anti-India activities being carried out by Maoiets. The 

"Not recorded. 

Government is ignoring the area which is being disturbed 
by anti-India forces. Sir, through you I would like to 
request the Government of India that keeping all these 
things in mind, steps should be taken immediately to 
check anti national activities being carried out in that 
region and the activities being carried out there by Maoists 
should be dealt with firmly. 

SHRI MITRASEN YApAV (Faizabad): Mr. Spoaker, 
Sir, I have a point of order. 

[English} 

MR. SPEAKER: No point of order in 'Zero Hour' . 

... (In/enup/ions) 

MR. SPEAKER: Shri Gurudas Oasgupta. 

... (In/enuplions) 

KUMARI MAMATA BANERJEE (Calcutta South): Sir, 
I have given notice since yesterday. What has happened 
to that? ... (Inl6nuptions) 

[TflInslalion} 

MR. SPEAKER: If all the hon'ble Members demand 
time like this, it will be not possible for me to run the 
House. I will adjourrn the House at 1 P.M. 

. .. (Inl6nuplions) 

[English} 

MR. SPEAKER: Should Everybody stand up and say 
that he has given notice? 

... (Intenuplions) 

{Tmnsllllion} 

SHRI MITRASEN YADAV: My name was at number 
two In the list. 

MR. SPEAKER: Go on like this. 

[Eng/Ish} 

Some senior Members are behaving in this manner. 

Shri Dasgupta, please be very brief. We have wasted 
a lot of time. 
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(II) RE: Death of Christi no Junior, Brazilian football 
player during match In Bangalore 

[Eng/ish} 

SHRI GURUDAS DASGUPTA (Panskura): Sir, I am 
drawing the attention of the entire House to the incident 
that took place a few days ago while a football match 
was going on in Bangalore as a part of our national 
tournament. One player, belonging to Brazil, was playing 
for us. He was an energetic player. He had created the 
record of having scored goal in every match that he 
played. 

MR. SPEAKER: It is a very unfortunate incident. What 
do you wish to say? 

SHRI GURUDAS DASGUPTA: It is a very unfortunate 
incident. 

He had scored goals in all the matches he played. 
Unfortunately, after scoring the second cOlilsecutive goal, 
he collapsed on the ground and was found to be dead. 

Sir, I, on behalf of all, send my deep condolence to 
the family and also to the nation to which the player 
belongs. 

MR. SPEAKER: We all join in that. 

SHRI GURUDAS DASGUPTA: Sir, that is not my 
pOint. The point that I would like to raise is that there is 
a serious complaint in all the newspapers that elementary 
medical facility was not available on the ground and the 
tournament was conducted by All India Football Federation 
of which the Pesident Is an hon. Minister. No facllitty 
was there, even an ambulance was not there . 
... (Interruptions) 

SHRI ALEMAO CHURCHILL (Marmugao): Ambulance 
was there ... (Interruptions) 

MR. SPEAKER: Please take your seat. Nobody is 
asking you to reply. 

SHAI GURUDAS DASGUPTA: There was no oxygen 
In the ambulance. There was no.elementary facility. There 
was a nearby hospital where he was not taken. He was 
laken two miles away.' I wish the Government immediatley 
calls for an enquiry . ... (lnts/TlJpIions) 

MR. SPEAKER: Shri Athawale, put a motion to get 
rid of me and then you put your question. You bring a 
motion for my removal. 

SHRI GURUDAS DASGUPTA: Sir, the Intemational 
Football Federation has condemned the incident and 
asked for an enquiry. I request the Minister in-charge of 
Sports to order immediate enquiry and give adequate 
relief to the family of the player. It is unfortunate that 
only a sum of Rs. 3 lakh has been sanctioned by the All 
India Football Federation. I request that immediate 
compensation should be given to his family, and in all 
footbaH matches there has to be medical facility. Otherwise 
All India Football Federation must not be allowed to hold 
such tournaments in India. 

/Translation} 

SHRI MOHAN RAWALE (Mumbai South Central): Not 
only for football, rather this should be for all the games. 

[English] 

SHAI P.C. THOMAS (Muvattupuzha): Sir, I also gave 
notice on the same issue. Christiano de Lima Junior, a 
very smart player, as has been submitted, had to succumb 
to the incident, which was very unfortunate. It is also 
said that he was hurt on the basis of a foul, which was 
played by the other side. 

Whatever it is, it is so unfortunate that proper medical 
facilities, as required in a national game of this sort-it 
is a Federation Cup football, which has been a very 
very important event in India-were not available there. 
At last, after a few minutes, he was taken in an 
ambulance. 

MR. SPEAKER: You do not have to state the facts. 
Tell us what you want. 

SHRI P.C. THOMAS: Not even an oxygen cylinder 
was available. It is said in the newspapers that If proper 
aid had been given at that time, he could have survived. 
He might have died of cardiac arrest But, he could have 
been saved . ... (lnfemJptions) 

MR. SPEAKER: It is very very unfortunate. Everybody 
agrees with It. 

. " (In/elTllpfions) 

SHRI P.C. THOMAS: I atso aseoctate myw/f with 
the leamed Member, and I would aIIo urge upon the 
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Ministry, the Govemment, to take urgent action on this 
matter. . .. (Inlsnuptlons) 

KUMARI MAMATA BANERJEE: We all associate 
ourselves with it. . .. (Inlsnuptions) 

MR. SPEAKER: As has been rightly said, the entire 
House associates itself with both of you. 

... (Intsnuplions) 

SHRI P.C. THOMAS: It would be very good if the 
entire House could send its condolences. It would be 
also good, if the Government could respond to this matter. 
... (If'lltNrupHons) 

MR. SPEAKER: Not on this thing. 

... (InlBrruplions) 

PROF. VIJA Y KUMAR MALHOTRA: You said the 
whole House agrees with it. When the Minister of 
Parliamentary Affairs or the Minister of Sports are sitting 
here, they have to do something about it. ... (Interruptions) 

MR. SPEAKER: Leave It to them. It cannot be done 
here and now. I am sure, they are listening to this. 

PROF. VIJAY KUMAR MALHOTRA: Let them hold 
an inquiry and find out the facts. They cannot be mere 
spectators! They have to respond to it. The Speaker said 
the whole House agrees with It. . .. (InlBnuptions) 

THE MINISTER OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF URBAN DEVELOPMENT (SHRI 
GHULAM NABI AZAD): We have noted down your point. 
We will take appropriate action. 

... (InlBrruplions) 

{Translalion] 

SHRI MOHAN RAWALE (Mumbai South Centra/): Mr. 
Speaker, Sir, without medical facilities anything untoward& 
can happen with the players. . .. (Intsrruphons) 

SHRI CHANDRA SHEKHAR DUBEY (Dhanbad): Mr. 
Speaker, Sir, important water projects in Jhartdland are 
hanging in balance. A multipurpose Kanhar reservoir 
project is hanging in balance due to lack of mutual 
cooperation between Jharkhand and Chhattisgarh. On 
cOrylPletion of the said project irrigation facility for 66 
thousand hectare area of land in Garhwa district of state 

which is affected by drought and mUitancy will be provided 
besides 200 MW electricity will also be generated from it 
which will benefit the labourers and fanners. This will 
also help in bringing green revolution in the State. 

Secondly, Uttar Koel and Batane project is located 
in Palamau block of Jharkhand but the water resources 
department of the Government of India by issui~g a 
notification has assigned Its control and managem8'l'lt to 
the Govemment of Bihar. The work of the said project is 
held up since the date of the notification. The Government 
of Jharkhand has requested the Government of India to 
nUllify the notification issued earlier by its water resources 
department and issue a fresh notification to handover 
control and management of the said projects to the 
Government of Jharkhand as it will be in the interest of 
the projects and common people. Besides this, Auranga 
and Amanat projects in Palamau block are also lying 
pending. Only twenty percent of the irrigation capacity of 
Gawai Barrage project in Dhanbad district of Jharkhand 
is being utilised for want of maintenance of the said 
project. . .. (Inlflrruptions) 

[English] 

MR. SPEAKER: Shri Dubey, reading is not permitted. 
What are you doing? 

(Translation] 

Please conclude now. 

SHRI CHANDRA SHEKHAR DUBEY: On completion 
of this project irrigation facUity will be available In 25 
thousand acre area of land. The Union Ministry of Water 
Resources should make arrangements for completion of 
the said project by providing financial aaaistancC'l to it. 

[English] 

MR. SPEAKER: Shri Shivraj Singh Chauhan-not 
present. 

Kumari Mamte Banerjee. 

KUMAR I MAMATA BANERJEE: Sir, at least, you 
have allowed me. Thank you very much . ... (Inlsrruplions) 

MR. SPEAKER: Kumari Mamata Banerjee, you 
do not get agitated. You are such an experienced 
Member. 



639 DECEMBER 8, 2004 640 

KUMARI MAMATA BANERJEE: How are they asking 
me that? 

MR. SPEAKER: Ignore them. 

... (Interruptions) 

MR. SPEAKER: That is not being recorded. I can 
tell you, only your statement will be recorded and nothing 
else will be recorded. 

... (Interruptions)· 

KUMARI MAMATA BANERJEE: Okay, I ignore them. 
... (Interruptions) 

MR. SPEAKER: Nothing is being recorded. Why are 
you speaking? 

KUMAR I MAMATA BANERJEE: Starvation deaths are 
increasing in different parts of the country and especially 
in the tribal-dominated areas of West Bengal, namely, 
Amlashol is Jhargram sub-division Belpahari and Sakraial 
in Jhargram sub-division, Purulia, Burdwan sub-dMslon 
and Bagmundi and also in some parts of Bankura and In 
Duars in the tea-garden area also. More than 1000 people 
died due to hunger. 

The Government has the programmes like the 
Antyodaya Anna Yojana, Food for Work. The Government 
is sending food to the people who are living below the 
poverty line through these programmes but they are not 
getting food. They are dying every day. The situation is 
very serious. I would request the Government to protect 
the people below the poverty line, especially the 
Scheduled Castes, the Scheduled Tribes and the 
minorities. I request the Government to send an official 
team immediately to visit these areas. These people must 
be protected. 

These people are Just crying and they are not getting 
the justice. I appeal to the Govemment, through the 
Speaker-the Parliamentary Affairs Minister and the Rural 
Development Minister are here-to send an official team 
to visit these areas. The .. people have died because of 
starvation. These are hungry deaths. 

'Not recorded. 

{TfTlnsllltion} 

They die of starvation, they do not get anything to 
eat. Kindly do something for them. 

{English} 

MR. SPEAKER: Thank you very much. You have 
raised a very Important issue. 

Now, Shri Rajesh Kumar Manjhl . 

... (Intenuptions) 

MR. SPEAKER: Shri Mitrasen Yadav, you are not 
helping your cause . 

... (IntBnuptions) 

MR. SPEAKER: Shri ManJhi, are you prepared to 
say anything? 

{Tf1InSIIItkm} 

You speak on the subject. Do not read from the 
paper. 

{English} 

Okay, you get ready. In the meantime, I go to 
somebody. 

Now, Shri Mitrasen Yadav. You do not think that I 
have given you a chance because you are standing up 
every minute. I am giving you a chaooe because of the 
subject. 

{TfTlnsllltion} 

SHRI MITRASEN YADAV (Falzabad): I have given a 
notice on time. I am a disciplined Member. I have never 
violated your order . ... (Interruptions) 

MR. SPEAKER: " you have never done so, why 
have you done it today? 

SHRI MITRASEN YADAV: Mr. Speaker, Sir, I have 
convnltted It by mistake. Mr. Speaker, Sir, the Government 
of Inella distributes foodgrains to variol;ls people under 
the Food for Work Programme· and var10us other schemes 
but In Uttar Pradesh a large quantum of foodgraln 
received under these achemee Is cornered and corurption 
prevails In the distribution of foodgralna. Reports were 



'. 

• 

641 AGRAHAYANA 17, 1926 (Sa~ 642 

registered against the officers In several districts In this 
regard even the District Magistrate of Lakhimpur was 
suspended on this Issue. He is involved In the foodgrain 
scam worth Rs. 108 crore ... (In/snuplions) 

MR. SPEAKER: We are short of time. You finish 
your speech quickly. 

SHRI MITRASEN YADAV: Hence the foodgrain scam 
worth Rs. 25 thousand crores took place in the entire 
State. We request you to order a CBI Inquiry irlto such 
a scam of alarming proportions as the foodgrains meant 
for the poor has been concemed. The ration meant for 
the poor has been sold In black market In the entire 
country particularly in Uttar Pradesh. I ,equest the 
Govemment to conduct a CBI Inquiry Into the matter 80 

that the guilty are punished . ... (In/sl1Zlp/ions) The Ministers 
and the officers there are trying to cover up the matter. 

/English} 

MR. SPEAKER: You have put It very forcibly, now, 
Shri Rajesh Kumar Manjhi. 

[TllInsistion} 

SHRI RAJESH KUMAR MANJHI (Gaya): Mr. Speaker, 
Sir, the people belonging to SCslSTs are facing a lot of 
difficulty In getting home loans. It should be provided to 
enable them to buy good houses. 

/English} 

SHRI KHAGEN DAS (Tripura-West): Sir, more than 
five decades after the Independence, the plight of the 
tribal people has worsened. They are the poorest of the 
poor. The role of the successive Govemments at the 
Centre have led to their lands being snatched away, their 

• access to the forest obstructed, and they are displaced 
to make way for development and Industrial projects 
without any consultation and without any full rehabilitation. 

The tribal people and the Adivssis have got close 
and natural bonds with forest and its produce. But the 
Indian Forest Act and its successive versions treat them 
as encroachers in the forest and its produce Instead of 
being an integral part of it. 

The draconian circular issued by the Government of 
India on 2nd May, 2002 must be withdrawn and the 
eviction of the tribal people must be stopped from the 
forest areas. 

I strongly demand that the lands tlUed by the tribal 
people and used by them as house sites must be 
recorded in their names. 

Throughout the country, they have been tilling and 
using the land for many years. So, for ensuring this, 
suitable amendment must be made to the Central Forest 
Conservation Act, 1980 at the earliest. 

MR. SPEAKER: Thank you very much. 

[TllIIISIs/ion} 

SHRI SURESH CHANDEL (Hamirpur, H.P.): Mr .. 
Speaker, Sir, lakhs of ex-servicemen of the country have 
been demanding for 'one rank, one pension' for years 
together but this demand has not been met so far. 
Though, this demand has been accepted at the officers' 
level, as far as the Jawans are concemed, the same 
has not been met as yet. At the time of the NDA 
Government, this subject was under the consideration of 
the Inter-ministerial committee. I hope, this matter have 
come up with the Govemment by now from the said 
Committee. Sine the Supreme Court was also of the 
view that the demand of the ex-servicemen for 'one rank, 
one pension' should be met and a Standing Committee 
of Lok Sabha has also unanimously recommended for 
the same. I, therefore, request the Government to 
immediately meet this demand of the ex-servicemen so 
that lakhs of ex-servicemen could get some relief. 

[English} 

MR. SPEAKER: Shri Prabhunath Singh-He is absent. 

... (In/snvp/ions) 

MR. SPEAKER: Let somebody conduct the House. 
Shri Shallendra Kumar, as yet you are not the Speaker. 
If you are elected, you can come and sit here . 

[Trsns/s/ion} 

SHRI SANTOSH GANGWAR (Bareilly): Mr. Speaker, 
Sir, I want to bring to the notice of the Government, 
through you, that 50 thousand brick kilns in the country 
are on the verge of closure and 50 lakhs labourers are 
likely to be rendered jobless. The reason being that as 
per an order of the Ministry of Environment Brick kilns 
are required to mix about 25 per cent fly ash of the 
power houses as a result of which production in the 
kilns has corne to a standstiH. I would like to request the 
Government that the Ministries of Coal, Labour and 
Environment should together address to this problem and 
find a way out to their main problem. The main problem 
is that the stand taken by the Ministry of Environment to 
make the use of fly-ash mandatory Is not justified. The 
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[Shri Santosh Gangwar1 
Ministry of Coal should formulate a scheme for the kilns 
so that they get coal. All the Ministries are getting coal 
but the kilns are not getting it. The law for the kiln 
labourers need to be changed. A tripartite committee 
should be set up and this should give its report within 
six months and on the basis of this report a separate 
law for the kilns should be enacted. I urge upon the 
Government that it should address itself to this problem. 

(English} 

MR. SPEAKER: Thank you very much for your kind 
cooperation. Shri Srichand Kriplani-He is absent. 

SHRI K. FRANCIS GEORGE (Idukki): Sir, i have 
raised this matter several times. The Sabrimala shrine is 
one of the most important shrines in the country. Every 
year millions converge in this particular area which is 
located in a dense forest. Due to congestion and 
overcrowding, accidents do take place. Many have lost 
their lives. Many have been seriously injured. There has 
been a request which is pending, which was made by 
the Kerala Government, the Travancore Devasam Board 
and the Members of Parliament from Kerala to devolve 
land for extending facilities to the millions of pilgrims who 
go there. The hon. Former Minister is here. He knows it 
very well. But this request has not been considered so 
far. Now, the festival season is on. I again request the 
Government. The State Government will do the necessary 
compensatory afforestation. So, I request the Central 
Government to devolve enough land for extending facilities 
in the Sabrimala shrine. 

(Translation} 

SHRI SUBHASH SURESHCHANDRA DESHMUKH 
(Sholapur): Mr. Speaker, Sir, the prices of petroleum 
products are increasing every day in the country due to 
which the people are facing lot of difficulties. In such a 
situation the importance of ethanol products is increasing. 
Its use has become imminent. The Government Is 
requested to take important decision in this regard. 

SHRI RAJ NARAYAN BUDHOLIA (Hamirpur, U.P.): Mr. 
Speaker, Sir, there is one Navodaya Vidyalaya in Mahoba 
district of my Parliamentary Constituency Hamirpur. Two 
children from that school have committed suicide in the 
last six months. The atmosphere in the school is so 
oppressive that guardians have withdrawn tilelr wards from 
that school. The school is on the verge of closure due 
to these reasons. Through you, I would request the Union 
Government to ensure that no other child commits suicide 

In future and arrangements are made to provide adequate 
compenaatlon to the families of the deceased children. 

[English} 

MR. SPEAKER: The House is adjourned to meet 
again at 2 p.m. 

13.00 hra. 

Ths Lok SlIbha IhtJn lIdjournsd lor Lunch till 
FourftJtJn 01 IhtJ Clock. 

14.04 hr •. 

Thtl Lok Sabha rtl-sssBmblBd afftlr Lunch at lour 
mlnutss past FouffBtJn 01 thtl Clock. 

(SHRI DEVENDRA PRASAD Y NJAV in lhil chilit) 

MATTERS UNDER RULE 377 

[English} 

MR. CHAIRMAN: Now, we will take up item number 
11, namely, Matters under Rule 3n. Shri Madan Lal 
Sharma. 

(I) Need to constitute a high level team for on-
th.spot survey of tourist spots In J.K and 
provide funds for their development 

SHRI MADAN LAL SHARMA (Jammu): Sir, tourism 
is the lifeline of people of Jammu and Kashmir, which 
has received a major setback due to ongoing turmoil in 
the State. Though there is marginal improvement in the 
flow of tourists towards Kashmir, but we may have to tap 
the potential in Jammu and Ladakh Division, as an 
alternative under this sector. 

There are world famous tourist spots in my 
partiamentary constituency comprising Jammu, Rajouri and 
Poonch Districts in the Jammu Division. The spots such 

. as Akhnoor, Tata Pani in Nowshera, Shadra Sharif, 
Nangali Sahib, Mandi-Loran, Mansor, Surainsor, Jaggar 
Kothli, Purmandal, Shivkhori, Unarbanl, Bahu-fort and 
Doridager. etc. need renovation and upgradatlon. Due to 
meagre resources of the State Government we need 
Central assistance for this purpose. 

Tourism Ministry may constitute a high-level team for 
on-th.spot survey of these areas, and workout ways and 
means for their upgradation. 
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(II) Need to make .... 1I.tlc amendmenta In the 
building by-law. of the Union Territory of 
Chendlgarh 

SHRI PAWAN KUMAR BANSAL (Chandigarh): Mr. 
Chairman, Sir, over the years almost 90 per cent of the 
house owners in the Chandigarh have made needbeaed 
additions and alterations in their houses and flats. Lately, 
the U.T. Administration, after taking no steps to check 
any alteration at the appropriate time, suddenly started 
issuing notices and passing resumption orders in some 
such cases. This has led to widespread panic and 
concern. The extent of additions make it practically 
impossible to demolish such alterations. What Is needed 
is a realistic amendment to the building by-laws and 
increasing the Floor Area Ratio (FAR) to make appropriate 
use of the scarce land available. Reported 
recommendations of a Committee setup for the purpose 
have failed to address the issue in its right perspective. 

Accordingly. I urge the Government to amend the 
building by-laws realistically as a one-time measure, and 
then enforce its implementation to maintain the beauty of 
the city, and architectural aesthetics of its planning. 

(iii) Need to provide financial ... I.tenee to the 
Government of Gu,arat for .olvlng the 
problem of acute .hortege of drinking water 
In the Kutch region 

[Trans/ation] 

SHRI JASHUBHAI DHANABHAI BARAD (Junagarh): 
Hon. Mr. Chairman, I would like to submit that there is 
acute shortage of drinking water for the people of 
Saurashtra (Kutch) region in Guiarat since It is a coaatal 
region and has been hit by drought for the last few 
years. The water is excessively saline and not fit to be 
consumed. Being drought affected there is acute shortage 
of drinking water in the area. 

Therefore, the Union Government is requested to 
provide financial assistance to the Guiarat Government 
for providing drinking water to the people of Saurashtra 
(Kutch) region. A special package be given to this area 
for solving the problem of drinking water which Is crucial 
to the existence of life and has affected this region for 
the last several years. 

I would request the Government to take immediate 
measures to solve this problem. 

(Iv) Need to enlure that the worke,. of captive 
ml.,.. owned by TISCO get the benefit of 15 
per cent Interim relief .1 per the Coal ~.ge 
Board Agreement 

SHRI CHANDRA SHEKHAR DUBEY (Dhanbad): Mr. 
Chairman, the Supreme Court has given the judgement 
of equal pay for equal work. The Government has 
provided for Coal Wage Board Agf8ement for unHorm 
pay fixation of all the coal workers of Captive Mines and 
Coal India. Proviso from one to six of the agreement 
have been complied with. The seventh one is yet to be 
implemented. It was decided to provide 15 per cent interim 
f811e1 and while the same has been provided to workers 
of all the subsidiaries of Coal India, the captive mines 
owned by TATA Iron and Steel Company Umited has 
neither provided 15 per cent interim relief to its workers 
not is participating in the Seventh National Coal Wage 
Agreement. 

Sir, the Govemment is requested to issue an order 
to the effect that TISCO complies with the seventh proviso 
of the National Coal Wage Board Agf8ement constituted 
by the Government for the wage fixation of coal workers 
for equal work and to provide 15 per cent interim relief 
without delay to Its workers so that they get proper justice 
and the objective of nationalisation of coal mines is 
fuJfiUed. 

[English] 

MR. CHAIRMAN: Please take your seat. Nothing 
except the written text should go on record. 

... (/nltltnlplions) # 

(v) Need to provide additional fundi to the 
Government of Gu,arat under ARWSP to 
solve drinking water problem In the State 

SHRIMATI JAYABEN B. THAKKAR (Vadodara): Sir, 
in three-fourth parts of the Gujarat State, there is hardly 
any local source of water available on which reliable and 
sustainable water supply system can be built. Therefore, 
no altemative is left except to transport water through 
bulk transmission pipeline and distribution network by 
adopting the prinCiple of inter-basin transfer of water, tor 
which the Government of Gujarat had requested the Union 
Govemment to provide an additional fund to the tune of 
Rs. 65 crore to Guiarat under ARWSP. 

"Not recorded. 
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I would urge the Govemment to resolve the Issue at 
the earliest. 

MR. CHAIRMAN: Shri Pradeep Gandhi-Not present. 

(vi) Need for con.tructlon of over bridge. at 
Dhamangaon, Slndhl and Chandur railway 
stations In Wardha Parliamentary 
Constituency, Mahara.htra 

{Trans/ation} 

SHRI SURESH WAGHMARE (Wardha): Sir, 
Hingerghat, Pulgaon, Sindhi and Chindur railway stations 
tall in my Parliamentary Constituency, Wardha. These 
railway stations lie on the highway. Railway level crossings 
remain closed tor hours together due to heavy rush of 
trains on these railway stations and critically sick patients 
are also brought in ambulances to medical colleges 
located in Sevagram and Sanvgirmeghe and several road 
accidents occur due to closure of railway level crossings 
for long periods. Common public also faces a lot of 
inconveniences due to closure of road routes and it takes 
a long period in reaching the destinations. Local people 
have staged dhamas and demonstrations to press for 
their demand of a bridge over this railway crossing but 
to no avail. 

Therefore, I, through you, would make an earnest 
request to kindly accord immediate sanction of overbridgea 
at Dhamangaon, Sindhi and Chandur railway stations 
located in my Parliamentary Constituency. 

(vII) Need to create an Independent Ministry for 
Fisherle. and Animal Hu.bandry for enabling 
balanced and equitable growth of the.e 
.ector. 

[English} 

SHRIMATI MANORAMA MADHAVRAJ (Udupi): The 
fisheries and animal husbiahdry sector has grown rapidly 
and extensively thereby deserving more and concentrated 
attention both in policy formulations and fund aHocations. 

Presently, the Ministry of Agriculture burdened with 
managing an equally intensive and extensive area of 
agronomy, is looking after fisheries and animal husbandry. 
Matters relating to policy formulation and implementation 
of projects relating to agronomy require fuU-fledged and 
undivided attention of the Ministry. Transportation sector 
is now split into Civil Aviation, RailWays, Road Transport 
and Shipping. By the same logic and for better 

governance, It would be necessary to create an 
Independent ministry for fisheries and animal husbandry 
and funds allocated commensurate wHh their share of 
contribution to national economy, health and nutrition. 

I would urge the Govemment to consider this proposal 
in the right eamest to ensure a balanced and equitable 
growth of fisheries and animal husbandry sector. 

(vIII) Need to encourage clrcu. Industry by treaUng 
It at par with the field of sports and the 
entertainment Industry 

SHRI ABDULLAKUTTY (Cannanore): Sir, Kannur in 
Karala, the Constituency I represent, is considered the 
cradle of Indian circus industry. 

Circus is a harmonious blend of both sports and 
entertainment-sports in terms of acrobatic skills circus 
artistes demonstrate live before the audience, and 
entertainment far cleaner than those offered by radio and 
TV for the whole family from elders to children. Yet this 
industry is left to fend for Itself and is moving towards 
extinction for various reasons. 

Staat patronage is lacking unlike in Russia and China. 
Circus training academies and Institutes operate in these 
countries under the Govemment patronage. Young circus 
artistes commence their training to acquire skills perfected 
over long years of rigorous exercls88 and drill. Child 
labour laws In India discourage engagement of children 
by circus industry for training and performance. This has 
to be changed. 

Since circus Involves taming and training of animals 
over long periods, Indian Wildlife Act provisions have 
turned out to be too stringent for circus industry 
coneic!ering the fact it gives the animals care and 
protection in more measure than while they are in the 
wild. 

I urge upon the Govemment to encourage the circus 
industry by giving it a status at par with sports and 
entertainment. 

(Ix) Need for Four-Lane National Highway 
between Hamlrpur and Kalmaha In Uttar 
Pradesh and Upgrade Hamlrpur-Jaulhupurj 
Hamlrpur-Rath and Vllraya-Panwarl via Ural 
State Highways Into National Highways 

[TflInsliltionj 

8HRI RAJNARAYAN BODHOLIA (Hamlrpur, U.P.): 
Mr. Chairman, 81r, people of my Constituency have been 
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demanding for fourlaning of the national highway including 
Kanpur (Uttar Pradesh)-Sagar (Madhya Pradesh) stretch 
and from my Parliamentary Constituency of Hamirpur to 

. Kalmaha in Mahoba districts and heavy rush of traffic on 
this national highway also causes frequent accidents, 
Likewise the highway from Hamirpur to Jodhpur in Jalaun 
district and from Hamirpur to Rath and Bilraya-Panwadi 
highway from Urai to Panwadl via Rath a/so needs to be 
declared as national highway keeping In view the long 
pandingdemand of public. 

Therefore, I through you would like to request the 
Hon. Minister of Road Transport and Highways to kindly 
put acr086 necessary instructions to the concamed to 
convert the above-mentioned national highway into 
fourlanes and declare the above cited highways as 
national highway. 

(x) Need for Construction of Culverta on National 
Highway No. 75 at Villaga Garl, Singre and 
Patml In Jharkhand 

SHRI MANOJ KUMAR (Palamu): Mr. Chalnnan, Sir, 
Culverts need to be urgently constructed at Gadl village 
of Patan block Singara village in Maldanlpur block and 
near Pataml Domuhan in Latehar district on the national 
highway No. 75 in Palamu district of Jhar1<hand. 

Therefore, I make an earnest request to Hon'ble 
Minister to kindly sanction construction of culverts at the 
above mentioned places. 

(xl) Need to enhance wage ceiling from Aa. 1100 
to Rs. 6500 under Payment of Wagea Act 
and Is.ue a Gazette Notification r"atlng 
thereto 

[English} 

SHRI C. KUPPUSAMI (Madr .. North): Sir, the Union 
Cabinet's decision to accept the recommendations of the 
23rd Report of the Parliamentary Standing Committee on 
Labour and Welfare empowering the Government of India 
to increase the wage ceiling from time to time on the 
b .. is of Consumer Price Index by a Gazette notification 
instead of bringing forward an Amending Bill In Parliament 
each time, Is a welcome 8tep. Accordingly, the 
Government of India should have come forward to Issue 
necessary notification for enhancing the wage ceiling. 

At present, an employee Of' wor1<man Is being defined 
with different yardstick and the celHng fixed fOf' aaIattea 
or wages also differs in variou8 legislations. In the 

Industrial Disputes Act, the wage ceiling for workman is 
fixed at Rs. 1600 per month whereas in the Payment of 
Bonus Act, the 'employee' is defined 88 any person 
employed on a salary or wage not exceeding Rs. 2500 
per month. Similarly, In the Payment of Gratuity Act, in 
the Plantation Labour Act, the salary ceiling is fixed for 
an employee. By adopting various parameters In fixing 
the wage Ceiling for a worker under different legislations, 
there Is every possibility of a worker being deprived of 
his benefits In the event of a legal dispute. 

I would, therefore, urge upon the hon. Minister of 
Labour to Issue necessary guidelines to adopt the 
proposed wage ceiling of Rs. 6500 per month in the 
Payment of Wages Act and Payment of Bonus Act, 88 

the wage or salary criteria for the purpose of defining an 
employee or workman under other relevant Acts. It Is 
alao urged upon him to issue Gazette notification for 
enhancing the wage ceiling from Rs. 1600 to Rs. 6500 
per month in the Payment of Wages Act, at the earliest. 

(xii) Need to Rehabilitate the porters taclng 
sv/cHon from Railway lIInd at Kharagpl.lr, 
W .. t Beng./ 

SHRI PRABODH PANDA (Midnapore): Sir, now 
Kharagpur Town is at the stage of serious threat due to 
the eviction programme carried out by the Kharagpur 
division of South Eastern Railway. Century-old, this town 
is largely populated by the migrant people coming from 
different parts of the country. Since its formation, 
thousands of working people had been coming and getting 
settled in this Railway Junction town. They had come 
mainly for con8truction of railway and related works. So, 
they had found no other way but to settle in railway 
landa for decadH together. The migrant licensed railway 
porters largely came from Bihar, have been reeidlng at 
Portel8' Kho/l and other areas in ordinary railway quarters 
for more than 50 years. But, those quarters had been 
declared condemned. Presently, without making any 
alternate arrangement or rehabilitation, the drive of eviction 
and demolition of quarters is carried out, which has 
caused serious in&eCYrity to the 275 porters and their 
family members. They can be protected by providing 
alternate quarters or to le .. e them the unused railway 
lands for construction of their dweHlngs. 

I urge upon the Minister for Railway8 to take 
necessary useful steps 80 that the poor porters of 
Kharagpur are not rendered shelterless. 
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(xIII) Need to take 8ultable steps to commence the 
Sugarcane Cru8hlng .... on atmultaneously 
In Karnataka and Maharashtra 

SHRI S.D. MANDLIK (Kolhapur): Sir, It has been a 
policy of the State Government of Maharashtra to decide 
the date of starting of crushing season of sugar factories 
in Maharashtra and this is decided by a Committee of 
Ministers under the chairmanship of Chief Minister. This 
starting date is followed by all sugar factories in the State 
with minor variations. 

For the last two years the sugarcane production in 
Maharashtra has gone down due to advent of disease 
called White Wooly Aphid. The availability of sugarcane 
to factories has therefore, gone down by almost 50 per 
cent. 

My constituency of Kolhapur has common border with 
Karnataka State. There are a number of private and 
cooperative sugar factories in Kamataka State along the 
border. Since, these factories are located in different 
States, starting of crushing season Is not under the 
Government of Maharashtra. However, these factories in 
Kamataka State tend to start crushing season much earlier 
than Maharashtra. They also take away lot of sugarcane 
from border areas of Maharashtra, thus creating a big 
shortage of sugarcane to factories located In Maharashtra. 
Since the end of monsoon season in both States is same, 
there is no reason for factories in Kamataka to start the 
crushing season early. 

I urge the Central Government to amend the Sugar 
Control Order, 1966 and the Sugar Undertaking Takeover 
of Manufacture Act, 1978 through Parliament to enable 
Director (Sugar) to issue compulsory Instructions for 
starting of simultaneous crushing season, thus avoiding 
cutting of immature cane. 

(xlv) Need to give Subsidy on the Purcha.. of 
Dle .. 1 to Farmer. In U.P. to make farming 
lucrative 

(Trans/ation) 

SHRIMATI ANURADHA CHOUDHARY (Kairala): Mr. 
Chairman, Sir, hike effected in the prices of diesel has 
increased the input costs of grain and sugarcane fanners 
of U.P. This had led the farmers to quit farming as they 
are not getting remunerative prices of their produce. 

I, therefore, demand from the Government that special 
subsidy be given to farmers for purchasing of diesel so 

that they get remunerative prices of their produce and 
they are balled out of the economic crisis, they are facing. 

(xv) Need to provide Railway Facilities In 
Ralnandsaon Parliamentary Constituency, 
Chhattlsgarh 

SHRI PRADEEP GANDHI (Rajnandgaon): Mr. 
Chairman, Sir, Dogaragarh Assembly in my Parliamentary 
is a reserved constituency and is dominated by the peop\e 
belonging to Scheduled Castes. Each year, Navratri Mela 
is organized here, lakhs of people tum up here. This is 
one of the main pilgrimage centers of Chattl8garh. 
Railways has a washing yard here. With the expenditure 
of one to two crores of rupees, all necessary facilities 
can be made available here by Introducing new trains 
from here and by providing halts of several trains here. 

14.26 hr •• 

DISCUSSION UNDER RULE 193 

FOREIGN POLICY OF THE GOVERNMENT -Contd. 

/English] 

MR. CHAIRMAN: The House shall now take up 
discussion on Foreign Policy of the Govemment. Shri 
Natwar Singh to speak. 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI K. 
NATWAR SINGH): Sir. yesterday, the House debated 
foreign policy of the UPA Govemment for three hours 
and fifteen minutes and I am grateful to each of the 12 
Members who participated In the debate and made 
valuable suggestions. 

For the /ast 57 years, there has been a broad 
national consensus on India's foreign poficy. This does 
not mean that we are conducting a rigid or sterile or 
outmoded foreign policy. Our foreign policy takes account 
of the changing world 8cenarlo, of the changing 
intemational agenda, to adjust ItaeIf to those. without In 
any way surrendering our Independence of judgement 
and our vital national interests. 

The distinct element of our foreign Policy has been 
to combine firmness with flexibility. And foreign policy, in 
a democratic country is, by its very nature, evolutionary 
and not revolutionary. The foundatlona of India'. foreign 
policy were laid not In 1947 by Pandit Jawaharlal Nehru 
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but as early as in 1927 when he represented the All 
India Congress Committee at the Brussels Conference 
against anti-colonialism. Our foreign policy, that Is, of the 
UPA Government, reflects the Common Minimum 
Programme. The UPA Government has completed more 
than six months in office. I, therefore, .welcome this 
opportunity afforded here to discuss the Government's 
foreign policy and to explain to the hon. Members what 
we have been able to achieve and what we see as the 
task ahead for us. 

India's foreign policy has graduated from its event-
oriented to a process-oriented approach. Our foreign policy 
is based on a careful consideration of the contemporary 
challenges, which India faces as well as the capabiUties, 
which we can bring to bear in dealing with the chaUenges 
successfully instead of being satisfied with mere 
announcement of fresh initiatives. We have put in place 
a multi-dimensional and consultative process of thought 
in action. 

Our Foreign Policy today has a clearer focus, a sense 
of maturity and a proactive character, recognising that 
the lines dividing the domestic from the external, the 
political from the economic, are becoming increasingly 
blurred. Today, there is a general recognition that India's 
destiny is being guided by steady hands, backed by both 
experience and wisdom and demonstrating a confidence 
that we can deliver. 

Sir, India's emergence as a compulsory destination 
in the itineraries of leaders from every part of the globe 
reflects the high standing and credibility that the UPA 
Government under Dr. Manmohan Singh and its 
leadership enjoys. 

It will be recalled that amongst the aariiest criels that 
our Government faced, was the kidnapping for ransom of 
three of our citizens in Iraq. After more than • month 
long patience and delicate effort, we were able to ensure 
safe retum of our hostages without sacrifICing any of our 
principles. Here, I would like to place on record the 
splendid work done by my colleague, the MinIster of State, 
Shri E. Ahamed, who is sitting behind me. The successful 
and mature handling of this crisis set the stage for a 
reorientation of our Foreign Policy in the service of the 
nation in a rapidly transforming and ever more challenging 
global environment. 

The UPA Government has re-focussed India's Foreign 
Policy giving high priority to relations with our neighbours. 
I chose Nepal for my first visit after taking aver as India's 

External Affairs Minister. A number of high-level visits 
have been hosted from our neighbours, Including both 
the President and the Prime Minister of Sri Lanka. The 
Prime Minister of Nepal and the Foreign Minister, the 
Commerce Minister and the Finance Minister of 
Bangladesh have been amongst the recent visitors. We 
have received the Prime Minister of Pakistan and His 
Majesty, the King of Bhutan last month. His Majesty, the 
King of Nepal and the President of Maldives are expected 
to be here in the next few weeks. A major landmark has 
been the visit of the Head of the State of Myanmar to 
Deihl last month, the first such visit in 26 years. This 
has l'8Sulted in important crosa-border projeota being taken 
up and co-ordinated action to deal with Insurgency and 
extremist activities in our border are... But I must here, 
say, that at the same time, we continue to encourage 
the process of democratisation in Myanmar. We have the 
highest regards for Aung San Suu Ky!. But it will be 
unhelpful if we were to go public with our pronouncementa 
and views. It is better to do so In a quiet diplomatic 
manner behind the scenes. 

Our engagement with our neighbours has not been 
limited only to the Government-to-Gavemment level but 
has consciously encompassed different sections of society 
and across the political spectrum. 

We believe, it is important that there Ihould be 
frequent and regular contacts and wide-ranging 
discuasions with our neighbours at all levels to take 
forward and to maximise opportunities for mutually 
beneficial co-operation. At the same time, this Government 
has not hesitated to address issues where there may be 
differences, but has done so in a spirit of friendship and 
in a constructive search of practical and mutually 
acceptable solutions. This wHI be our approach to the 
forthcoming SAARC Summit. which is being held in Dhaka 
next month. We remain committed to a collective future 
of peace and prosperity for the entire South Asian Region. 
I have just met the Sri Lankan Foreign Minister this 
morning. Our security related iseues vis-a-vis our 
neighbours are very much on our agenda and .r. 
appropriately being taken up at the BIMSTAC 
(Bangladesh, Bhutan, Nepal, Myanmar, Thailand apart 
from India). An important deciSion was taken by the 
leaders of BIMST AC to co-operate on issues of counter 
terrorism, and the first meeting of the Joint Working Group 
is to be held In De/hi tomorrow. 

Now, I come to Pakistan. Having been the 
Ambassador of India to Pakistan more than a quarter 
century ago, I have naturally a very great interest in 
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IShri K. Natwar Singh] 

having good neighbourly and cordial relations with our 
northern neighbour. Indo-Pak relations are accident-prone. 
We have, therefore, to deal with this matter with great 
restraint, with great wisdom and patience. With Pakistan, 
we have put behind a reactive poliCY, which frequently 
oscillated between euphoria and despair. 

We are engaged in a sustained and comprehensive 
dialogue process. This process, I must record here, started 
on the 6th January 2004, when Shri Atal Bihari Vajpayee 
and President Musharraf made an announcement that 
they would have a composite dialogue. Previous to that, 
there had been ups and downs in the then Govemment 's 
policy with regard to Pakistan. But I am not going to 
spend any time on that; that has happened in the past. 

As I told, we are engaged in a sustained and 
comprehensive dialogue process. I hope that the future 
of Indo-Pak relations does not lie in the past now. We 
will not be deflected by transient developments and often 
contradictory pronouncements from the other side of the 
border. Our confidence in taking this process forward is 
reflected in the number of wide ranging Confidence 
Building Measures that we put on the table, including 
several on a unilateral basis. Our Prime Minister has 
clearly enunciated the parameters within which we seek 
peace with Pakistan. 

It was mentioned here yesterday that we a1'8 not 
taking any initiative. We have offered Pakistan 72 
Confidence Building Measures for them to study. A 
number of meetings have taken place at the official level, 
at the ministerial level and also at the Head of the 
Government level to deal with all aspects of our relations 
with Pakistan, with interaction. I am aware of the fact 
that from time to time, statements are made in Pakistan 
which sound a discordant note, but we have to go on 
trying very hard and take a view in the larger interest. I 
must say that the atmosphere between the two countries 
has considerably improved and it shall be our endeavour 
to see that it remains so. 

Differences there will be, when there are complicated 
issues going back to many decades; there are no qulck-
fixes and there are no magic solutions available for them. 
All that I would like to do is to try and improve our 
relations with them, whether it is in the field of transport, 
railways, buses, easy visa regime, opening of our 
Consulate Offices in Karachi and. theirs in Murnbai, and 
eXChange between scholars, students, joumalista and even 
bus service between Sri Nagar and Muzaffarabad. Talks 
are going on; there are some hitches, but we are hoping 

to resolve these initially at the expert level and lat.r on, 
probably at the ministerial level. But I do not wish to 
give a picture saying that all is weH. It is not. But we are 
emphasising the aspects which are positive and trying to 
solve aspects which are negative. 

In six months, we have managed to intensify our 
relations with China. Our Prime Minister Dr. Manmohan 
Singh recently met the Chinese Prime Minister Wen 
Jiabao during the ASEAN Summit in Vientiane, a few 
days ago. The Chinese leader said that the most 
important item on his agenda In 2005 would be his 
proposed visit to India in the month of March. Two rounds 
of talks have already been held between the Special 
Representatives of the two countries on the boundary 
question. The importance of this relationship is also 
reflected in the visits recently of two senior Chinese State 
Councillors and my own meetings with the Chinese 
Foreign Minister four times in three months in Qingtao, 
Jakarta, New York and Almaty in Kazakhstan. During his 
visit tl') India, State Councillor Tang Jia Xuan recognised 
the active role that India could play in intemational affairs 
and in the UN Security Council. I will have something 
more to say as Members have raised this question. 

For India, relations with the US are special because 
we are both vibrant democracies. Our relations are being 
expanded across the board. The Prime Minister Dr. 
Manmohan Singh met President Bush in New York In 
September 2004, which resulted in a strong reaffirmation 
of the strategic partnership between our two countries. 
Secretary of Defence, Mr. Rurnsfeld will be here tomorrow. 
He will meet the Prime Minister, the Defence Minister 
and myself. Our perspectives on specific issues may be 
different and that may lead to differences In policies. For 
example, we have differences with US with regard to the 
situation in Iraq and we have made our views known. 
There is a unanimous Resolution of both the Houses of 
Par1iament which has given our views categorically about 
Iraq and our policy of not sending troops to Iraq. 

However, we share a great and enduring affinity as 
peoples wedded to democratic values and today, there Is 
such a broad range of interaction between the two 
countries across the board, that changes in the US 
administration have not resulted In any uncertainty or 
doubt. India-US relations are beginning to acquire a 
degree of stability and predictability. W. are ready to 
work together on shared concems. Our two million 
dIaspora Is a strong factor tn our relationship. 

SHRI TATHAGATA SATPATHY (Dhenkanal): They 
can predict us but we cannot predict them. 
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SHRI K. NATWAR SINGH: This is what you think 
but this House does not share your views. 

Over two million Indians live in US. On missile 
defence, we have given no commitment about our 
participation. At this stage, we are being given technical 
briefings and presentation on missible defence by the 
U.S. The U.S. Administration hss approached the U.S. 
Congress for the supply of a weapons package to 
Pakistan, including surveillance aircraft and anti-tank 
missiles. The UPA Government has expressed its strong 
concern over this move at very high levels of the U.S. 
Government. We have pointed out that supply of arms to 
Pakietan at a time when India-Pakistan dialogue Is at a 
sensitive stage, would have a negative impact. We have 
also conveyed that U.S. arms supply to Pakistan would 
also have a negative impact on the goodwill the U.S. 
enjoys in India, particularly as a sieter democracy. On 
the possible supply of F-16 aircraft to Pakistan, the U.S. 
Government has conveyed that no decision has been 
taken and is not imminent. We have cautioned the U.S. 
against such a decision. I would like to assure Members 
that in case of U.S. arms supply to Pakistan the UPA 
Government will not hesitate to take steps to ensure that 
our defence preparedness is not compromised in any 
way. There are currently no Indians being held hostage 
in the Gulf. We were successful in obtaining the release 
of three Indian citizens held hostage in Iraq precisely 
because of the immense goodwill and credibility India 
enjoys in the region. 

With Russia, we have a strategic and time-tested 
relationship which has stood the challenge of a changing 
global and regional environment. President Putin's recent 
visit to India provided us an opportunity to take forward 
these relations to a much higher level of interaction. 
Significant successes in the field of space and energy 
cooperation have strengthened the strategic nature of the 
relationship. The signing of four agreements and six MOUs 
is indicative of the breadth of our relationship. A 
declaratory phase in our relations has given way to 
concrete steps to put substance Into oUf" profe .. ed 
intentions. We are also gratified that President Putin 
supported India's candidature to the United Nations 
Security Council with veto power. 

A certain amount of misunderstanding has been 
caused by the report which has appeared In our Papers 
a day after President Putin held a joint Prese Conference 
with the Prime Minister,· Shri Manmohan Singh. When I 
saw him, he was leaving for Bangalore. The Preas· met 
him there and he clearly indicated what he had In mind. 

I told him, "Mr. President, I am thankful to you and so 
are we aU·. He said, "No, Mr. Minister, It was neceaury 
for me to give this clarification because I wanted to avoid 
aU this misunderstanding". 

There is a growing recognition of India as an 
Indispensable partner by the International community and 
this is reflected particularly In the European Union, now 
consisting of 25 members, seeking a strategic partnership 
with India. This was the theme of the visit of our Prime 
Minister to The Hague in November. The declaration on 
strategic partnership will now be followed by a Political 
Declaration and an Action Plan to be adopted at the 
next IndIa·EU summit next year. This will provide • new 
focus and add substance to our already wide-ranging 
relationship with the European Union. 

Sir, India's -Look Eat Policy" which was conceived 
and initiated by a Congress Government has now been 
given a new dimension by the UPA Govemment. We are 
looking at our partnership with ASEAN countries, both 
within BIMSTEC and the India-ASEAN Summit dialogue 
as integrally linked to our economic and security Interests, 
particularly for our East and North East. The hon. Prfme 
Minister, Dr. Manmohan Singh, flagged off the first Indla-
ASEAN car rally from Guwahatl that has drawn 
enthusiastic support from within the ASEAN countries as 
also from our North-Eastern States. The adoption of a 
document on Mindo-ASEAN Partnership for Peace, 
Progress and shared Prosperity" at the Indo-ASEAN 
Summit on November 30, symbolises that India now forms 
the inner core of countries in ASEAN's political relationship 
with the rest of the world. 

The importance which West Asia and the Gulf enjoy 
in terms of India's Interests cannot be over-emphasised, 
particularly when you consider that more than three million 
of our citizens live and work in this region. Recognising 
this, we have intensified our relations with all key countries 
in the region, as well as with the Gulf Co-operation 
Council (GCC) with which we have signed a Framework 
Agreement of Economic Co-operation. For our citizens in 
the region, we have recently established 24-hour Helpline 
Centre in Saudi Arabia and will extend this to other 
capitals. All our Missions and Pots in the Gulf observe 
an ·Open House" once a month to enable our nationals 
to meet senior officials without appointment, to seek any 
assistance. The UPA Government has taken a decision' 
not only to increase the number of Haj Pilgrims from 
India but has also restored the subsidy which had been 
reduced by the previous Government. Myself would be 
visiting some of the Gulf countries later this month and 
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I would be holding a meeting of all our ambassadors in 
that part of the world. 

Our longstanding friendship with the Palestinian 
people and our support for their cause was reaffirmed 
when I led a multi-party delegation to Cairo to pay 
homage to the memory of Yasser Arafat, the much 
revered leader of the Palestinian people. I am glad that 
I had the honour to have Shrl Lalu Prasad Yadav as a 
senior member of our delegation. In September, my 
colleague, Minister of State for Extemal Affairs, Shri E. 
Ahmed had visited Ramala with a goodwill message from 
our Prime Minister reiterating our unwavering support to 
Palestine, which was greatly appreCiated by the late 
President Arafat. 

Sir, our Government has made a clear-cut enunciation 
of our policy of not sending troops to Iraq which has 
been endorsed by Parliament, as I said earlier. At the 
sams time, we have maintained our engagement with 
the friendly people of Iraq. This has taken the shape of 
humanitarian and reconstruction aid and more recently 
support for the forthcoming election process in Iraq. The 
restoration of political stability in Iraq is of direct concem 
to India, which depends upon this region for a substantial 
part of our energy supplies and also because 3.5 million 
of our citizens live and work in this region. 

One of the key achievements of the UPA Govemment 
has been the 'Focus Africa Policy'. In the last few months, 
in India-Africa relations, in terms of more and greater 
exchanges of high level visits, greater economic and 
technical co-operation, both bilateral as well as within the 
context of the African Union, and India's contributions to 
peace-keeping in several African countries is to be noted. 
Illustrative of this is the announcement by our President, 
while visiting South Africa in September, 2004, of an 
ambitious project for linking all 53 African countries 
through a satellite as well as a fibre optic based netwo",. 
This would be the backbone of services such as tele-
medicine, distance education and IT -enabled services. I 
myself, in the last few months, have met a large number 
of African leaders and African Foreign Ministers and our 
talks have been friendly and cordial. 

Central Asia is not only a strategic region, but also 
our extended neighbourhood with which we enjoy 
longstanding, historical and cuhural relations. We see 
Central Asia as an important economic partner, particularty 
in terms of our energy requirements. We are moving 
quickly to intenSity our relations with countries In the 
region through high level viSits and improved 

communications and increased economic and commercial 
relations. I myself visited Kazakhstan In October and we 
also hosted the Foreign Minister of Uzbekistan. 

We have also intensified interaction with Latin America 
and the Caribbean both at the bilateral level and with 
the regional groups. Ministerial visits of Foreign Ministers 
of Mexico, Venezuela, Surinam and the visit of MOS, 
Shri Inde~it Singh Rao, to Panama, Colombia, Dominican 
Republic and EI Salvador have maintained high level 
interaction with the countries of the region. Our 
commonalities with Brazil have continued to grow as we 
collaborate with them on Securfty Council Reform and 
the WTO. We are in the process of finalising a Preferential 
Trade Agreement with Brazil, Argentina, Uruguay and 
Paraguay and are negotiating one with Chile. 

Let me now turn to the United Nations. The efforts 
of the UPA Govemment have ensured India's claim today 
to be a permanent member of the Security Council within 
the context of overall reform of the UN. It has been well 
established within the intemational community. Take any 
criteria, and India will fulfil the obligations and criteria for 
a permanent seat in the UN Securfty Council with a veto. 
It was, thanks to intensive diplomacy on our part, that 
we were able to create a common platform of the four 
most credible aspirants for permanent membership of the 
Securfty Council. India, Brazil, Germany and Japan are 
mutually supportive of each other and have agreed to 
work together to realize their shared objective. We also 
support African representation in the permanent 
membership. Africa has two to three countries who are 
members of the UN but that have no representation in 
the Security Council or in the permanent list. Recently, 
the panel appointed by the UN Secretary-General on 
"Threats, challenges and change" has submitted a number 
of recommendations on institUtIonal changes in the UN 
including the composition of the UN Securfty Council. We 
will study them and in consultation with other member-
States decide how to take the process of reform forward 
during the next year. Intensive discussion will take place 
between mid-January towards the end of March. Next 
year, the UN will celebrate Its 60th anniversary and it is 
hoped that by that time, we will be In a position to indicate 
whether the UN has to be expanded and who are going 
to be Its members. 

As I have stated before, Foreign Policy today cannot 
be divorced from domestic developments. In order, 
therefore, to ensure a more conSultative approach in our 
Foreign Policy, I have initiated mechanisms for 
coordination with other Ministries and agencies as well 
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as with the State Governments, particularty those which 
border our neighbours. For example, we are closely 
coordinating our diplomacy with the Ministry of Petroleum 
and Natural Gas in respect of securing energy supplies 
for India in different parts of the wOtk:t. We are aI80 
engaged in a major progrmame for the upgradatlon of 
cross border infrastructure for our neighbours, wor1<lng 
together with the Ministries of Home and Surface 
Transport and also with the State Governrnents. 

I am grateful to the hon. Members for the valuable 
suggestions that have been made in the House in the 
COUR18 of the debate. I have repeatedly emphasised that 
India's Foreign Policy has traditionally been bued on a 
national consensus. As I said eartier, it is our intention 
that this consensus should be maintained and 
strengthened. 

Recognising that there is much wisdom which lies 
beyond the corridors of South Block, I have set up a 
Foreign Policy Advisory Group to get inputs on important 
contemporary issues from experts and academics outside 
the Government. We have also been hard at work to 
make the Ministry of External Affairs a much more 
effective instrument for implementing our Foreign Policy. 
Today, there is much better morale in the Indian Foreign 
Service and a much more collegiate style of work with 
the result that the quality of our diplomacy has improved 
considerably. This effort, of course, will continue and we 
cannot afford to be complacent and I do not intend to be 
so. I agree with the hon. Members that the practice of 
diplomacy must respond to the needs of the times as 
was asserted by Mr. Prabhu. 

Accordingly, our Ambassadors abroad have not only 
• become active in economic diplomacy but have also been 

reaching out to the Indian diaspora with a view to 
involving them in the exciting task of building a new 
India. Our Heads of Mission are also mandated to look 
after the interests and security of Indians abroad. Regular 
training courses for different levels of our Foreign Servic:e 
personnel are conducted by the Foreign Service Institute. 
I am acutely aware of the fact that the wortd has changed 
drasticaUy since I joined the Foreign Service in 1953. At 
the time we were told that we should keep away from 
the media. There was no television. An Ambassador was 
told that a good Ambassador thinks twice before saying 
nothing. Now, if you practice that, then you are going to 
lose out. It is because media's intervention in national 
and international affairs is a fact of life. This intervention 
is irreversible. So, it is eSsential that our diplomats should 
learn as to how to handle the media. 

You will ... that within a short span of six montha, 
the UPA Government hal given usa foreign policy which 
is purposeful, reault-oriented and pro-active. Whil. it has 
been the endeavour of this Government to follow the 
basic principIe8 of our foreign policy which have guided 
India since its Independence, we have reoriented and re-
adjusted it wherever neceaeary in response to the new 
challenges that we confront today. But there is no 
substitute for the broad framework of India's foreign policy 
laid down by Jawahartal Nehru decadee ago. You can 
change the details here and there. But the basic 
framework is that we will remain a non-aHgned country, 
we will remain a country which judg .. each issue on its 
merits and takes its decision; does not tilt this way or 
that way and stand erect. 

It Is a matter of satisfaction that today India enjoys 
a unique profile In the international arena as a factor for 
stability, a model for plural and secular democracy and 
an economic power house that is destined to play a 
greater role in the intemational affairs. We acknowledge 
that many difficult challenges lie ahead and our resouroes 
are limited. However, there 18 now a sense of assurance 

. and confidence with which we continue our journey 
towards a destiny which was eloquently articulated by 
India's first Prime Minister and Foreign Minister Pandit 
Jawaharlal Nehru in 1'947, a destiny In whioh India, 
"attains her rightful place In the wortd and makea her fuU 
and willing contribution to the promotion of world peace 
and welfare of mankind.· ... (IntsfTfJplions) 

MR. CHAIRMAN: Hon. Members, just a minute. You 
can seek clarifications one by one. 

. .. (lnltlmJpllDI18) 

MR. CHAIRMAN: Mr. Mohan Singh, pi .... take your 
seat. Now, Mr. Swain may seek his clarifications. Please 
be brief. 

... (InINrUpfion$) 

SHRI KHARABELA SWAIN (BaJuore): I will be briof. 
I wUl only seek clartfications. 

I thank the Govemment and the han. Minish.r of 
External Affairs for having expressed the Government's 
concern to the US about supplying arms to Pakiltan. 
... (In/enuplions) 

MR. CHAIRMAN: I am allowing Clarifications only. 

. .. (Inhll1llpllon$) 
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SHRI PAWAN KUMAR BANSAL (Chandlgarfl): Sir, 
there has been a regular debate • ... (Inlflnuplions) 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): It should not 
tum out to be a debate again. Already there was a 
debate. ... (Interruptions) 

MR. CHAIRMAN: What is the harm in just seeking 
some clarifications? 

SHRI KHARABELA SWAIN: It is very surprising. You 
were doing the same thing when you were here. 
... (Inlflrrupl/ons) I thank the Government on this issue 
that It has expre .. ed our concern to the US authorities 
about supplying arms to Pakistan. I am also very happy 
that india now forms inner core of ASEAN countries, the 
effort which was started by Shri Atai Bihari Vajpayee, the 
previous Prime Minister. 

I have Just two or three clarifications to ask. Will 
India accept membership of the Security Council If veto 
power is not given to us? This is my first question. My 
second question Is : What will be the response of the 
Government of India if a formal proposal to divide. . 
... (Interruptions) 

SHRI PAWAN KUMAR BANSAL: Sir, this is not 
according to the procedure. The rules are very ctear. 
... (IntelTlJpIions) 

MR. CHAIRMAN: Shri Pawan Kumar Bansal, you are 
a senior Member. Thee are many instances when 
Members have asked clarifications. 

... (IntelTl/fJliOns) 

SHRI KHARABELA SWAIN: Sir, it is very surprising . 
.. . (InttNTlJplions) 

MR. CHAIRMAN:' Mr. Swain, please be brief. I am 
allowing you to ask only one clarification. 

SHRI KHARABELA SWAIN: I would have 88t within 
a minute. But he has objected to It three times. 
.. , (Interruptions) 

MR. CHAIRMAN: Mr. Swain, please address the 
Chair. 

... (Intenuplipns) 

SHRI KHARABELA SWAIN: I am addressing the 
Chair. 

15.00 hr.. 

What will be the response of the Govemment of India if 
a firm proposal to divide Jammu and Kashmir into five 
sections is sent by the President of Pakistan? 

The third question is about Bangladesh. What is his 
view, the view of the Govemment about Bangladesh which 
is harbouring the North-East terrorist group like the ULFA 
and some other terrorist groups? That is my question . 
. . . (InlBnupIions) 

MR. CHAIRMAN: Now, Shri Mohan Singh to aeek 
clarification. 

... (Interruptions) 

MR. CHAIRMAN: Shri Swain, please take your seat. 
have called the name of Shri Mohan Singh. 

Nothing should -go on record except Shri Mohan 
Singh's version. 

... (IntelTlJpIions)' 

MR. CHAIRMAN: Shri Swain, please take your seat. 
Nothing should go on record. 

. .. (IntelTlJptlonS)' 

MR. CHAIRMAN: Shri Swain, please take your seat. 
Nothing should go on record except Shri Mohan Singh's 
version. 

. .. (Inlflrruptions)' 

{Tf'IN18I81ionJ 

SHRI MOHAN SINGH (Deoria): Mr. Chairman Sir, 
hon. Minister of External Affairs has already eiaborated 
his viewpoint about Iraq. I would like to have some 
clarification in regard to enauelng elections in Iraq for 
which some countries have expressed their views that 
the Election Commission of India should help in 
conducting elections therre and the Govemment of India 
should also lend helping hand towards this end. I would 
like to know from the hon. Minister whether the 
Govemment of India is still contempl~ting to send any 
team of Election Commission to Iraq? There is no clear 
mention about the stand taken by the Government of 
India to restore democracy in Nepal. 

"Not recorded. 
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SHRI RAGHUNATH JHA (Bettlah): Mr. Chairman sir, 
the hon. Minister of Extemal Affairs has elaborately repHed 
to the discussion held here in this House. We live In 
areas adjoining Nepal border the way recent events took 
place in Nepal and the Maoist insurgency there has cast 
direct impact on our area as well on our country. I would 
like to know from the hon. Minister whether he visited 
Nepal after becoming the Minister? Has any such thing 
happened there? It is published in newspapers that 
bunkers have been constructed and I have got the C.D. 
of those bunkers and if you wish I am ready to give it 
to you. These bunkers targeted towards India have been 
constructed in no-mans land by the Maoist insurgents. I 
would like to know whether the Govemment would take 
any step so that the story at Tibet may not be repeated. 

MR. CHAIRMAN: Hon. Minister sir, it is a very 
sensitive maHer. Now Shri Suresh Prabhu to seek 
clarification. 

(Eng/ish} 

SHRi SURESH PRABHAKAR PRABHU (Ra;apur): Sir, 
there were several suggestions which we have made 
during the course of the discussion. I hope the hon. 
Minister has taken note of them. I thought he would say 
that he is going to act on some of those suggestions 
which he finds suitable. One of the suggestions that wu 
made was this. Of course, I am not repeating the points 
which have aiready been mentioned. 

One thing that we said was this. Why do you not 
encourage the students from the developing world, from 
the erstwhile friends in the Non-Aligned Movement to 
come to India and spend more time? When they go 

• back, they actually would go back influenced by the Indian 
traditions and knowledge gained here. That will be very 
much useful to us. 

The second important point is this. We have already 
been saying that. We have offered some Confidence 
Building Measures to Pakistan. I think he has mentioned 
as many as 72. 50, 72 CBMs have been offered. 
Suppose this is one among them because we want to 
build confidence to attain something more. What, in the 
opinion of the Government, is the ultimate solution to the 
trouble that we have with Pakistan? What would it lead 
to when the Confidence Building Measures would be 
actually put on place? What Is it that we will we be able 
to build upon the Confidence Building Measures? 

SHRI ASADUDDIN OWAISI (Hyderabad): Mr. 
Chairman, Sir, day-before-yesterday, the US Embassy in 

Jeddah was bombed and in that incident seven IndllJ'l8 
were injured and one Indian from Hyderabad Shrl 
Bashiruddln has died. I would like to know from the hon. 
Minister as to what steps are being taken to protect our 
countrymen who are working in Saudi Arabia, especially 
in sensitive embassies. What is the state of those Indiana 
who were injured? This Incident Is highly condemnable. 

Sir, Saudi Arabia Is a friendly country and so I would 
like to know from the hon. Minister 88 to what steps are 
being take, to ensure the safety of Indians who are 
wor1<ing in sensitive US and Rusaian Embassies over 
there. 

MR. CHAIRMAN: Shrl C.K. ChandrapJ:!an-Not 
present. 

(Trtlnskltion} 

SHRI RAMDAS ATHAWALE (Pandharpur): Mr. 
Chairman Sir, Dalal Lama Is living In India for years. The 
Govemment of India need to make efforts to motivate 
both the parties, Dalai Lama and China to compromise. 
The second point is that a number of Bangladoshis are 
living in West Bengal also but citizenship has not been 
accorded to them. The Indian nationals going abroad get 
nationality of that country likewise the people living In 
Weat Bengal at least those belonging to SClST, Is there 
any proposal to give them citizt'lnshlp of India? 

/English} 

SHRI P.K. VASUDEVAN NAIR (Thiruvananthapuram): 
Mr. Chairman, Sir, this discussion Is taking place at a 
very significant time because I under8tand that the 
Defence Secretary of the United States IB, perhaps, 
already In India. So, the hon. Minister Is going to have 
very Important discussions with the representative of the 
United States and it Is reported in the Preas that they 
would like to discuSB issues of defence collaboration 
during his visit. The hon. Minister expressed his 
expectation that the United States wHI have an even hand 
policy vis-a-vis India and Pakistan in the matter of defence 
supplies. Can we take it that when the hon. Mlnllter 
meets the Defence Secretary of the United States he will 
put the whole matter very forcefully before him? 

(Trtlns/ationj 

SHRI AVINASH RAJ KHANNA (Holhlarpur): Mr. 
Chairman, air, I want to know from the hon. Minia.r u 
to what the Government propose to do about the Indiana 
lodged in Pakistan jails . ... (/nftlnuptlons) 
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MR. CHAIRMAN: Shri Avinash Rai Khannajl, please 
sit down. 

[English! 

SHRI K. NATWAR SINGH: Mr. Chairman, Sir, if I 
understand the Rules of the Lok Sabha correctly, then, 
after a full-fledged debate of three hours and 15 minutes 
yesterday and my comprehensive statement today, there 
should be no further discussion, but in your wisdom you 
have decided to do so. So, I shall try and respond to 
the questions that have been raised by hon. Members. 

With regard to Nepal, I would like to use very careful 
phraaeology because these are very delicate matters, 
these are very complex matters and all I can say is, rest 
assured that we are fully aware of the gravity of the 
situation in Nepal and we are addressing that. 

With regard to elections in Iraq, no Indian personnel 
is being sent to Iraq. The Iraqis can send their people 
lor training in India. We will not send anybody there. 

Shri Suresh Prabhu has said that young friends from 
NAM countries should be called. The ICCR gives 
scholarships to foreign students to study In India in every 
subject, ranging from performing arts, science, diplomacy 
etc. and they can avail that. 

With regard to the death of one person who died in 
Saudi Arabia, I would like to inform that he was employed 
in the American Embassy and there was another person 
who was injured. He was a contractor working with the 
American Embassy. Now it is impossible for the 
Government of India to guarantee the safety of employees 
of the American Embassy in any part of the WOrld, 
Including Saudi Arabia. Naturally, our sympathies go to 
the family of the person who died in this tragic event. 

Sir, I have made a fairly lengthy reference to our 
relations with the United States, including the matter raised 
by the hon. Member and I would ask your Indulgence 
and submit that it would be Improper for me to elaborate 
any further before we meet the American Defence 
Secretary tomorrow. 

With regard to Bangladesh also, we have been 
constantly in touch with them. The ~AARC Summit is 
going to be held next month in Dhaka and all issues 
pertaining not only to SAARC matters but bilateral issues 
also will be taken up therf! because Heads of 
Govemment, Foreign Ministers and senior officials have 
bilateral meetings where a lot of work is done. 

All I want to say is that this Govemment is committed 
to a Foreign Polley which advances the interesta of India, 
takes care of our vital national interest and stretching its 
arms of friendship to all those countries with which we 
have relatiOns, which means almost all countries in the 
world. 

This Is not to suggest that there are no difficulties, 
there are no differences. There are sharp differences. 
But we sit down, discuss them, and try and overcome 
them. There are some issues, which can be solved easily, 
there are some issues, which can be solved with difficulty, 
but there are one or two per cent of issues, which are 
difficult to solve. They have a tortuous background. There 
are complexities and ramifications which affect us, our 
neighbours and the community at large. We have to deal 
with these with skill, with patience and with diplomatic 
savvy because when we look after our national interest, 
there we must also have, as a great country, In our 
mind the national interest of other countries so long as 
they do not Impinge on ours. Now, to do this, to safeguard 
our national interest and not to straighten the toes of 
national Interest of other countries, it requires a great 
de$1 of skill. 

I am glad to say that the Indian Foreign Service Is 
up to this task and we shall continue to do so with the 
blessings of this House. 

11.12 hr •• 

DEMAND FOR SUPPLEMENTARY GRANT-
RAILWAYS, 2004-05 

[English! 

MR. CHAIRMAN: Now, the House shall take up Item 
No. 13, discussion and voting on Supplementary Demands 
for Grant (Railways) for 2004-05. 

Motion moved: 

"That the supplementary sums not exceeding the 
amounts shown In the third column of the Order 
Paper be granted to the President of India out of 
the Consolidated Fund of India to ~ray the charges 
that will come in course of payment during the year 
ending the 31 st day of March, 2005, in respect of 
the head of Demand entered in the second column 
thereof against Demand No. 16.-
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Supplementary Demand for Grants (R.llwaya) tor 
2004-05 submitted to the Vote of the House 

No. of Name of Amounl of Supplementary 
Demand Demand Demands for Grants 

submitted 10 the Vote 
of the House 

2 3 

16 Assets-Acquisrtion, Construction 
& Replacement 

OIM, Exp.ndltu,. 

Capital 1537,00,00,000 
Railway Funds 10,000 
Railway Safety Fund 5,000 
Special Railway Safety Fund 1028,40,00,000 

Total 2585,40,15,000 

{TfBnsllltion} 

DR. KARAN SINGH YADAV (Alwar): Mr. Chairman 
Sir, I rise to support the Supplementary demands of the 
Department of Railways. I am very glad to say that under 
the leadership of hon. Minister of Railways there has 
been a remaJ1(able increase in the prestige 88 well 88 

commitment of the Railway Department during the leat 
six months. Trains have started running In time due to 
fear of surprise checks being conducted by hon. Lalu 
Prasad ji because it is not known to any one 88 to 
which day and which station he might visit. Railway 
stations have started looking clean. There has been 
improvement in the accountability of the railway employees 

• towards the public. The common man now feel it is sate 
to travel in the train. For all these achievements I would 
like to congratulate the Minister of Railways and his 
administration. There were certain things which were taken 
very lightly but now people have started enjoying the 
standard of life under his leadership in these abc monttt.-
now everyone remembers Shri Lalu ji at the time of taking 
lea in earthen cups (Kulhads) in the railways. And the 
most important thing is that people belonging to Prajapat 
and Kumhar communities living in villages have now 
started worshipping Lalu Preaad ji by placing his photo 
beneath the photo of God. It has taken the shape of 
cottage industry there. 

Sir, the increasing use of Khadi clothe, Khadi bed 
sheets and piUow covers In the trains has generated 
confidence In the common weavers and Khadi artlaans 

of the villages. People had never thought that Lassi, Mutts 
and dairy product scould be made avaHable on the railway 
stations. Now these things are being made available there. 
The Railway department is of the view that Jobs would 
be made avaHabie not only to line staff but to the common 
man also. Now the dairy cooperatives in the villages have 
started sending their milk to the big cooperatives and 
that the dairy products are now available on the railway 
stations. New stalls are being opened. I think that your 
commitment, 

{English} 

It Is an Important catalyst to the growth of trade, 
industry and economy 88 a whole wfth Immense potential 
for providing indirect employment. 

{TllII1SI8t1on} 

The way you have generated possibilities of 
employment through use of Mutta, dairy products, Kulhadl 
and Khadi products, it is my firm belief that railwaY' 
would prove to be an excellent example of transport in 
the days and years to come and during the tenure of 
this government. He had made a commitment towards 
the villagers that he would introduce • village on wheeII 
and within the short span of abc months, he has tumed 
It Into roallty and now II has been started. It reflecta his 
commitment and the commitment of the UPA Government. 

He has given a number of conceasions to the 
unorganized workers, licensed porters, vendera, hawk .... , 
Itall owners and cycle stand owners and have brought 
common man under the cover the social security. It has 
been a very laudable step. I would like to congratulate 
him for fulfilling his commitment he made in thie Houn 
and at the time of Interview that he would aUow the 
unemployed youth to travel free of COlt in the trains. 
Being a doctor I would Uke to congratulate him that he 
has given conceasiona to the deaf, dumb and patients 
suffering trom haemophilla heart diseue and cancer. The 
way he has given facilltlee to the widows of the 101dI .... 
killed in terrorist activities, those were not mere 
announcements and speeches and It Is a matter of 
pleasure for me that all these promises made by him 
have since been Implemented. 

He has introduced a number of long distance traina. 
A number of gauge conversion works have been carried 
out. Some days beck he had visited Rajasthan and 
Introduced a new train between Bandl Kui and Aagar. 
After inaugurating a the gauge conversion lot of things 
are yet to be done In Rajasthan. There II a shortage of 
trains In Rajasthan. The Sampartc KrantJ train which wu 
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[Dr. Karan Singh Yadav] 
to be introduced for capital city of the Rajasthan, is yet 
to be introduced. As such I want to draw attention of the 
hon. Minister that he should arrange to introduce the 
Sampark Kranti Train in Rajasthan. I would like to draw 
his attention specifically that since the day there has 
been increase in the number of long distance super fast 
trains, there has been gauge conversion, the passengers 
travelling long-distance have been benefited thereby but 
there are short distance passengers people living in 
villages and at small stations, these people are common 
people and they are experiencing shortage of short 
distance passenger trains. I would like to suggest that 
number of such small passenger trains should be 
increased in the coming budget. I would like to draw 
your attention that there is no passenger train between 
Delhi and Jaipur and the timing of the train are such that 
people have to move during the night. The demand to 
introduce a passenger train from Delhi via Rewarl-Alwar, 
Dausa and Bandi Kui has always been raised. I demand 
that a passenger train be introduced In that region. 

I would also like to draw his attention towards a 
number of facilities which we do not utilize property. There 
is a passenger train between Delhi to Rawarl. It leaves 
Delhi at 6.00 pm and reaches Rewarl between Band 9 
pm. After that, that trains is stationed at Rewarl for the 
whole night. What I demand is that if that 7 A.D. train 
is extended from Rewari to Alwar or Bandi Kul, then on 
the one hand the passengers would feel convenient and 
on the other hand. the same train could come back to 
Delhi via Rewarl in the morning. Simllarty, there Is one 
more train know as 1 A.H which starts from Hissar and 
reaches Rewari at 10.30 am and then this train Is 
stationed at Rewari. That train remains standing in Rawarl 
for the whole day. My submission is that If this train is 
extended upto Alwar or Bandi Kui so as to ease 
passengers Influx on the Rewarl-Jaipur section which will 
provide great relief to the people. The Railways need not 
spend much to provide such facilities. The train is standing 
there and the administration will have to take some 
initiative in this regard. But generaHy, when such a request 
is sent they turn it down on the pretext of space crunch. 

Before I conclude. I would like to draw the attention 
of Shri Lalu Prasad that during his last v.iait to Alwar the 
people of Alwar district tumed up in an unprecedented 
and historic way at different stations to welcome him. 
People appealed to him to provide stoppage of Ashram 
Express at Rajgarh and Khairthal stations. The 
administrative authorities wUI always say that this is a 
long distance train, but I wOllid like to request that 
stoppage of this train should be provided there for the 
convenience of the people. 

I had requested to connect Bhiwadi by rail line. The 
Ministry of Railways responded that its result was minus 
B.5. I would like to submit that Bhiwadi is a fairly big 
town and a very good industrial town which 
accommodates over one thousand Industries. An inland 
container depot has been sanctioned for the aforesaid 
area. You can conduct a survey again. This rail section 
is as small as 25 kilometers only. Not only my 
constituency but the entire region of Rajasthan is going 
to be benefited by this in a big manner. 

I think that you will implement the few suggestions I 
have given and it will put the department of railways on 
a more progressive path. With these hopes and 
expectations I would like to conclude my speech. 

SHRIMATI SUMITRA MAHAJAN (Indore): Hon. 
Chairman, Sir, we are discussing the supplementary 
demands for railways. I would like to draw the attention 
of the House towards some very important points. It was 
stated that modernization and safety of railways would 
be given priority while presenting railway budget. In today's 
supplementary demands also capital demand, along with 
the demand for special railway safety fund has been 
made prominently. When we talk of sefety, I think some 
Issues need to be attached serious attention which are 
railway tracks, coaches, track circuiting, singalling system, 
and the element of human error is also among them. 
Some points require active consideration which are more 
and more exit points on railway stations, maintenance of 
bridges and culverts, safety and convenience to 
passengers and proper planning of projects. We are 
demanding funds for special railway safety. At present 
the total length of railway track is about 16,800 kms. out 
of which 500 km long track is in a dilapidated condition. 
At the time of the presentation of the railway budget, we 
were assured of smooth rail joumeys. Nobody knows what 
are the plans regarding doubling of rail lines. A newspaper 
has reported even to this extent that where new railway 
lines are being laid degasiflcation takes place when the 
tracks are linked together. In case of Its absence railway 
tracks get weakened some times. The Steel Authority of 
India has not been consulted on this point. I have little 
knowledge of the technical know-how of It. . .. (Immplion8) 

SHRI RAGHUNATH JHA (BeUlah): The entire 
scenario has changed over the la8t six months. 
. .. (InlsnupliQl1s) 

\ 

SHRIMATI SUMITRA MAHAJAN: It is not necessary 
to Intervene in every matter. I am not levaUlng any charge 
against anybody, I am putting my point and I do not like 
to interrupt. I do not Interrupt anybody. • .. (Inltlnuptions) 
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MR. CHAIRMAN: You are requested to address the 
Chair. Nothing is being recorded. 

... (Interruptions) 

SHRIMATI SUMITRA MAHAJAN: Mr. Chairman sir, I 
am addressing you only. 

... (Interruptions)' 

MR. CHAIRMAN: Nothing what you are speaking Is 
going on record because you are speaking without my 
permission. 

. . . (Inltlrruplions) 

SHRIMATI SUMITRA MAHAJAN: Mr. Chairman 81r, 
the second thing is about coaches. We talk of introducing 
new trains, we talk of providing amenities to the 
passengers. Good coaches are a pre-requisite for the 
safety, we have two coach factories, if I am not wrong, 
their annual production is three thousand coaches. This 
production needs to be increased. The production of meter 
gauge coaches has almost been stopped, but I see that 
the Railways has no planning of increasing the production 
of coaches. Due to this introduction of new trains or 
special trains, there is shortage of coaches for them. 
And the trains which have already been introduced are 
being run with the coaches taken from one train or the 
other. Then these coaches are not added to the original 
trains from which these are taken. If you have to run a 
train with 17 coaches, at times, if it happens you have 
to run it with lesser number of coaches. This problem is 
not getting as much attention as it should have got with 
proper planning. 

We have also not allocated as much funds as the 
signalling system and track circuiting requires with proper 
planning. Even if I am wrong for that too, I may be 
given an explanation. Whenever any accident takes place, 
inquiry committee is set up to look into the causes of 
accident, but nothing of the sort has come to my notice 
that we have come up with the planning as per the 
suggestions and findings of such committee. 

When it comes to human error that is not tolerated. 
How many particular training programme we conduct to 
avoid human errors? If we conduct a training programme 
once in a six months or say four months, that cannot be 
called training programme. How many regular training 
programme we conduct to reduce the chances of 

"Not recorded. 

accidents recurring due to human errors. And how many 
8uggestions of the committee, we take care of, we have 
to take this thing into account. By saving 'travel carefree' 
does not make the travel safe. For that we need to do 
all these things. 

Maintenance of bridge8 and culverts is also 
necessary. If we see there are about one lakh railway 
bridges of which 51 thousand bridges are more than 100 
years old. Yet they say, 'travel carefree'. It's a thing to 
be given attention to that should we pay our attention 
only when an accident takes· place and bridge collapses 
or before any such things is likely to happen . 

Mr. Chairman 8ir, recently a stampede occurred at 
the Delhi station during the Chhath Puja I\IIh and Mveral 
people were killed. We do not know .. to how many 
people would travel, what could be the poseIbilitle8. In 
this context I would say that facilltles provided hare be 
provided to the common people too. 

MR. CHAIRMAN: Sumitra ji, now you conclude 
please, 88 there are several hon. Members from your 
party who have to speak. 

... (InlBnupt/0n6) 

SHAIMATI SUMITRA MAHAJAN: I know that. If I 
am saying anything wrong and deviating from the subject, 
then you can interrupt. ... (Inltlnuptions) 

MR. CHAIRMAN: Several senior members of your 
party are to speak. 14 hon. Members of your party are 
yet to speak . ... (lnlBnuptions) 

SHRIMATI SUMITRA MAHAJAN: Mr. Chairman sir, I 
am speaking on the safety point only. Stampede took 
place due to the Chhath Puja rush. The hon. Mlnleter 
goes to his name state by taking a flight. I have no 
objection to that he is entitled to do so but before taking 
the flight, he should have done something for the general 
passengers with proper planning to avoid any such 
stampede. 

15.29 hrs. 

(SHRI PAWAN KUMAR BANSAL in Ihtl eMil) 

Lack of planning appears in every thing. If we provide' I 

the facility of Kulhad and MaHha to the passengers and 
do not take care of the passengers' safety, then its not 
a good thing. Passengers' safety is the first and foremost 
thing In itseN. I need not say more on this. As we are 
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reading this thing In newspapers daily and are also the 
sufferers. But its amazing that despite their saying that 
'travel carefree'. a number of Incidents of dacoltles have 
taken place in Bihar alone on 25 May, 27 May, 3 June, 
9 June, 24 June, 25 June. I don't have time; hence I am 
not going to speak more on this issue. It makes me 
laugh, when people ask our Bhabhi the Chief Minister of 
the state, about these incidents, she says that such 
incidents are also taking place in other states. 

But what about what happens here? For instance, 
bickerings between brother and brother do not get resolted 
then how can dacoities be checked absolutely? Actually, 
we are not Hnklng anybody to all this. However, laxity in 
the safety and security of passengers and increasing 
number of dacoities create a perception whether all this 
is happening because perhaps the wrong doers are being 
patronized by the Government itself. Is this the reality? 
Is the number of decoities going up as a result thereof? 
Therefore. all these aspects are to be examined. 

I would like to mention a very trivial but very important 
thing here. We are seeking more funds under the 
supplementary demands this Is necessary as well. In the 
past, it was decided to accord priority to the ongoing 
projects and during the regime of Shri Nitish Kumar, long 
drawn discussion was held on the state funding in order 
to decide a policy on allocation of funds to states. There 
should be a policy for allocation of funds to states. There 
should be a policy for allocation of funds to such 
backward states like Orissa where rail network Ie very 
limited and to a state like Madhya Pradesh where 
electrification and gauge conversion works have been 
poorly undertaken and it is very unfortunate that we have 
not been able to draw up a policy for this purpose. But 
simultaneously, we need to give priority to the ongoing 
projects also. Now I shall come to the point 88 to how 
misuse of funds takes place. When we draw up a project 
or plan and if the same is completed in time, it starts 
generating income also. I would like to cite an example. 
There is Makasl Devas-Indore-Dahod rail line. Dahod Is 
a tribal dominated area encompassing certain areas of 
Jhabua also. Our Minister belonging to Jhabua is not 
sitting here in the House. This project was started In the 
year 1990 at the cost of Rs. 300 crores. Each year, very 
less allocation has been made for this project and till 
now only Makasi-Devas line has been completed. The 
remaining work of this project is still pending. As regards 
the allocation it is sometimes to the tune of Rs. 15 crore 
and sometimes Rs. 25 crore. The funds meant for this 
purpose have been diverted~ That is the reason why the 
cost of this project has escalated to 1000 crores of rupee. 

Who is responsible for this? What is the policy changed? 
Why are the ongoing projects not completed on priority 
basis? 

Not only that, I would also like to mention here that 
we are not able to make use of such projects which 
have been completed to some extent. I have seen such 
projects myself, that is why I am saying it. I am a 
housewife and keep therefore account of every single 
penny. If Makasl-Devas line has been completed at least 
this much should be used. Some trains should be diverted 
to this track for which we have been demanding for long 
that trains running on Indore-Bhopal track should be 
diverted on this track. Second train to Patna has been 
introduced. The first train was to run via Ujjain and the 
other train via Indore-Devas-Maksl which would have 
reduced the distance and would have also facilitated its 
optimum use but at the time of introduction of this train 
nothing to this effect has been announced. That Is also 
the reason why the first train comes empty and when It 
retums, it carries only forty passengers. . .. (Infl1rrupUons) 
I am saying it because the train got introcluced and heavy 
expenditure was incurred thereon, but it could not be put 
to optimal use, rather it was misused. I further reiterate 
that the ongoing projects should be accorded due priority. 

[Engllshj 

MR. CHAIRMAN: Now, you please conclude. 

[Tran.sI8Uonj 

SHRIMATI SUMITRA MAHAJAN: I am concluding in 
a minute or two. I am to emphasise that no special 
efforts have been made on security count. The freight 
charges have been increased whJch is flaring up the 
prices constantly. But security has not been given the 
attention despite the fact that the rattwaye has been 
demanding for a speCial safety fund. The planning of 
projects should be made properly. I would also like that 
all the ongoing projects should move fOlWard smoothly 
and the coach factory located In our area should aiso 
function properly. These things needed attention but they 
have remained unheeded. I would like that due attention 
will be given to these things. 

[Englishj 

MR. CHAIRMAN: No cross-talks please. Order in the 
House please. 
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SHRIMATI SUMITRA MAHAJAH: It was decided that 
the metro rail project will be launched wherever the 
population has reached 30 lakh mart<. Now, Indore-DevIlS 
Pritampur's population is reaching to that level. We should 
do the planning right now because enough space would 
not be available to execute such project in such a big 
city in future. The Railway Department is not an easy 
department to run. Carrying cows and buffalos on the 
scooter may be an easy task but if we travel in the train, 
our slightest carelessness can cause a serious accident. 
So running the railway department is no easy job. I would 
like to submit that passing the supplementary demands 
would be meaningtul only when these measures are kept 
in consideration. 

MR. CHAIRMAN: Before calling out the names of 
other Members, I would like to tell you few things. The 
Members before beginning their address should S88 if 
Mr. Speaker is in the Chair, he should address Mr. 
Speaker and likewise Mr. Chairman, if Chairman is in 
the Chair, so that nothing incorrect goes on record. 
Another thing, that I have 40 names in the list of Members 
making submissions against four hours of time allotted to 
this topic for discussion. I would request the Members of 
three parties in particular, the Congress, BJP and CPI(M) 
to take lesser time in making their submissions. 

THE MINISTER OF RAILWAYS (SHRI LALU 
PRASAD): I would like to make a submiaaion. Surnitraji 
is older to me while Rabrijl is younger to her. This way 
Rabriji may be treated as her Bhabhi. That Is why 
whatever Sumitraji has submitted may be deleted from 
the proceedings or modified. She is like my elder sister 
and Rabrijl is her younger brother's wife. 

SHRIMATI SUMITRA MAHAJAN: We are only 
concerned about the issue here. 

SHRI LALU PRASAD: Would not she be your bhabhl. 
Rabrl Devi is the only 'devi' amongst all the Chief 
Ministers of the country. And you all know the position 
of a Devi in Indian context . ... (lnftJrruptions) 

MR. CHAIRMAN: I have party-wise list of speakers 
with me. I would try my best to give chance to everyone 
whose name appears in the iist. But I need your co-
operation that you take minimum time to make your 
submissions. 

CHAUDHARY LAl SINGH (UcI\ampur): My name ia 
also there. 

MR. CHAIRMAN: You will aIeo get a chance. 

... (/nItInupIion$) 

MR. CHAIRMAN: Plea.e do not talk amongst 
yourselves 80 that the submissions made by the Members 
may go on record, property. 

[English} 

SHRI T.K. HAMZA (Manjeri): Mr. Chairman, Sir I rise 
to support the Supplementary Demand for Grant 
(Railways) for 2004-05. 

In this connection, I woutd like to submit an important 
aspect. The hon. Minieter of Railways must be preeent in 
the House. Then, only I can submit my case to him. 
.•. (InftJmJpl/on8) 

There was a proposal for construction of a new 
railway line from Nilambur through Wynad to Nanjangud. 
This Is connecting three State.. The study is already 
over. But it is kept in abeyance on feuiblHty question. 
Now, it has to be considered. 

Vellarpatan;l Terminal is already corning at Cachln. 
The wort< has already been started. The Importance of 
Cochin Terminal for passenger services as well as for 
transporting goods need not be highlighted. It is very 
Important. This route is starting from Kamataka going via 
Wynad in Tamil Nadu and then coming to Kerala. 
Therefore, passenger traffic as weH as goods traffic has 
considerably increased. The question of feasibility Is not 
important now. So, I request that it may kindly be 
considered again. 

Apart from that I would like to mention some 
important aspects with regard to the facilltles of the 
railways. Our population has increased, but our railway 
services have not increased in number or in facility. The 
percentage of railway facilities is not Increased in 
proportion to the increase of population. So, in order to 
increue the number of traine, It Is nece .. ary to have 
doubling. It is going on in a very slow manner. Wherever 
doubling has already been effected, the hDn. Minister 
knows that there wiH be need for two platforms. The 
newly constructed platforms are not completed and 
incomplete platforms are there till now. So, there is no 
roof, no water facility and no other facility. So, It has to 
be completed. 
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Such improvements are to be done immediately. 
Another important aspect that I want to mention here is 
about the construction of over-bridges. The tendency is 
to avoid manned level crossings. We have to start the 
work of over-bridges immediately. Between Calicut and 
Mangalore there are 12 over-bridges, construction of which 
was started two years back. I do not know the reason 
but now it is stopped. That work has to be started again 
immediately. Yesterday we had a discussion with the 
Railway Board authorities and they agreed to consider 
all these things. I request the hon. Minister to take 
immediate action for such improvements. 

Last but not least, I would like to mention some 
important aspects regarding the facilities in the bogies. 
The bogies are very very old. I do not know the situation 
in other places but in Southern India, especially in Kerala, 
the trains are running with very-very old bogies. The same 
is the situation in Tamil Nadu also. I am sony to say 
that we cannot travel in those very old bogies. The 
condition of platforms also needs to be improved. The 
water facility is not there. Cleaning of coaches Is not 
done then and there. The travelling public is facing all 
these difficulties. Therefore, the hon. Minister of Railways 
may kindly look into all these matters and consider them. 

With these words, I once again support the Demands 
for Supplementary Grants. 

rrrsnslafionj 

SHRI RAMJILAL SUMAN (Firozabad): Mr. Chairman, 
the discussion is going on the Supplementary Demand 
for Grant (Railways) for the Govemment expenditure for 
the year 2004-05. Mr. Chairman, Sir, the budget was 
presented six months ago and the necessity of 
Supplementary Demands becomes a compulsion when 
there is a contingency. Although these are not 
contingenCies. It appears that at the time of preparing 
the budget your officers did not give a proper account of 
these expenditures. Where it is failing short, needs to be 
discussed. Out of the provision of Rs. 2565.40 lakh, 
Rs. 1028.40 thousand have been asked for Special 
Protection Fund, this fund would be utilized on projects 
under construction and out of turn constructions. I quote 
hon. Sumitraji, I am not criticizing but making a humble 
request that there are 1.19 lakh bridges on Indian railway 
routes out of these 51340 bridges are more than hundred 
years old. Out of these 386 bridges have been declared 
dangerous by the Railway Department Itself. At the time 
of accidents the caving in of the bridges Is often lamented. 
When we demand to increase the speed limit of the 
train, in view of the age old tracks which have not been 

changed for so long, how can the speed of the trains be 
increased. This thing should be discussed. I feel that the 
bad state of the railway tracks needs to be repaired on 
priority basis. The Ministry agrees that most of the 
accidents are the result of human error. This average of 
error is 66.08 per cent. In the last ten years 12,000 
people were killed in train accidents and 50,000 people 
were injured. Konkan train accident took place in the 
year 2003 wherein 50 people were killed. Recently, 
26 people were killed in Matsya Gandha train accident. 
Two accidents took place in the same spot. Incidents of 
such nature should not be recurring. I feel thore is a 
need to ponder over where we erred and where we failed 
in our efforts. 

Fifteen Commissions were set up in the country 
during the last few years to prevent the train accidents 
and none of the recommendations given by these 
commissions were implemented by the Railway 
department. These commissions were set up to streamline 
the administration of Railways but their recommendations 
were not implemented. The former Justice Shri Hansraj 
Khanna had recommended the setting up of Railway 
Protection Fund in 1998. When Nitish Kuma~i was Minister 
of Railways a Special Fund of Rs. 17,000 crore was set 
up. I would urge upon the Minister of Railways to kindly 
throw light in his speech towards the portion of the tax 
payers money spent on safety measures. 

Normally when some accident takes place, Its inquiry 
is conducted by the Commissioner, Railway Safety who 
belongs to the Railway department. He submits his report 
to the department. I would like that such an inquiry should 
be conducted through some reliable institution belonging 
to other than Railway department. 

There is a strange contradictory situation. Safety of 
the people in the Railways is assigned to GRP. It Is true 
that the Ministry of Railways provides funds to the State 
Governments and charge of protection of railway property 
is assigned to the Railway Protection Force. But this is 
quite paradoxical situation. The prevailing system is 
required to be strengthened. During the decade of 1990 
there were 20 lakh employees In the railways. Some of 
them have since retired. On the whole the railway have 
to face the additional burden because the employees are 
retiring. The recruitment in the railways has not been 
done to the level it was required to be done. I think that 
this aspect is required to be addressed. 

A statement made by Lalu ji has appeared 2-3 times 
in the newspapers that he would provide the best services 
in the railways and passengers safety would be his top 
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priority. I do not want to delve into the figures. The real 
scale to measure all these things is the trust and feelings 
of the common man. The achievements of any 
government department is best judged by the opinion of 
the masses. As the Minister of Railways Laloo Prasad ji 
would have to win trust of people and when they would 
see a definite change they would realize that Ministry of 
Railways is fulfilling its duties. 

SHRI RAGHUNATH JHA (Bettiah): Mr. Chairman, Sir, 
first of all I would like to congratulate the honourable 
Minister of Railways from the core of my heart. After the 
UPA Government was formed and after the Minister of 
Railways took charge, the department of Railway took 
corrective measures and provided facilities to the common 
man with out levying any taxes. The Minister had brought 
discipline in the railways and he had taken measures to 
avert the rail accidents. For this, I would like to 
congratulate him from the core of my heart. 

{English} 

MR. CHAIRMAN: Please do not stand in the passage 
like this. Please do not speak amongst yourselves In the 
passageway. 

/Trans/stion} 

SHRI RAGHUNATH JHA: Mr. Chairman. Sir. we have 
read in the newspapers that the goods weighing 15 tons 
transported from some railway stations were being shown 
in the records as 10 tons and causing loea to the railway 
department. The honourable Minister of Railways had 
visited such railway stations personally and had conducted 
inquiry into this matter and the guilty persons have been 
caught. It was a gainful effort but what positive action 
has been takes against the officers who were found 
involved in causing loss to the Deptt. of Railway? I have 
been a member of this House in the past. I had Informed 
the then Prime Minister about the Rail Mafia Raj by 
mailing letter to him about the loot rampant In the railways 
and the way Mafia having protection of the Minister of 
Railways gives 5000 crore rupees to the railways. I had 
demanded inquiry into the whole matter but I am sorry to 
say that even a single case has not been inquired into. 
After taking over charge Shri Lalu jl tried to do away 
with all these practices and root out the Mafia. I requat 
the Minister of Railways to use some more power, to 
fulfil this task. 

Mr. Chairman, Sir. during the current financial year 
as many a8 32 rail over bridges are going to be 

constructed on the national highways in BIhar State but 
the over bridges not included in thIa year's budget. should 
be covered in budget of the next financial year. Over 
bridges in Narkatiyaganj, Motihari. Suganli. Bettiah and 
Purnea are some of the main over bridges among them. 
I would like to request that funds should be provided for 
construction of Ganga bridge in Palna and Munger. The 
construction of there bridges is very easentlal becauae 
movement of cror. of people of the North and South 
Bihar gets affected due to these bridges. 

Mr. Chairman Sir. construction of a broad gauge line 
from Kaptanganj to Jainagar via Siwan, Gopalganj, 
Chhapra. Narkatiyaganj. Darbhanga is going on work il 
progressing at a slow pace. There Is paucity of funda 
these works. I would like that the work should be done 
phase-wile. like-wise the construction on a new raUway 
line is under progress for a long time which Is 40-45 km. 
in length. 

Mr. Chairman. Sir, there are 10 many MPs from 
Westem Champaran. Bagha. BetIa. MotIhari. ShlYhar but 
not a single train Is available for common people from 
Hazlpur. Bagaha. Betla and Muzaffarpur. If. Minister of 
Railways is not in a position to provide new train, then 
in that cue Saptkrenti Expreu train may be extended 
upto Sonpur and it may start at 11.00 O'clock from Sonpur 
reaching Muzaffarpur at about 12 O·clock. We will be 
benefited a lot from this. There are 18 coaches In thII 
train. Earlier I had written for increasing the number of 
coaches upto 24 In this train. Common man will also be 
benefited there from. 

Mr. Chairman Sir. Hon'ble Member Shri Ramjilal 
Suman before having the House stated that Hon'ble 
Minister of Railways sought to provide uaIstance worth 
Rs. 1137 crores in thll supplementary budget. They have 
apent RI. 900 cro,.. for the safety of railways. We do 
agree that not a single railway line or ovarbrldge has 
been found damaged-during the last six months. Thua. 
they demanded twenty four thousand ero,.. of Npe8I 
for this PUf1XJH. If. we manage to get that much amount, 
Indian Railways can score first place . ... (/nlrlnupliDn6) 
For this purpose we need more than twenty five thousand 
crore rupees. If we are provided with thll money, then 
works can be executed easily. In the 88me wayan 
announcement was made by you that there was a ICheme 
to conduct survey and lay railway tines upto Sltarnarhl 
via Charkla·Shlvhar. People of the area win be benefited 
a lot therefrom. . .. (/nltJrruptlDns) The way you have 
revived Khadl and handloom, which became a thing of 
the part during earlier regfme and started scheme of 
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Kulhad in the interest of the poor, I would like to urge 
upon you to complete the railway line in our area at the 
earliest to facilitate transportation of fruits and vegetable 
which are grown in abundance in our area. 

In addition to the aforesaid demand, I would like to 
request you to start a new train between Bhagalpur and 
Deihl. I would like to congratulate Shri Lalu Prasad)1 for 
reviving railway workshop at Mokamah, Muzaffarpur and 
Jamalpur which were lying closed. With these words, I 
conclude. 

MR. CHAIRMAN: Now, Shri Brajesh Pathak ji. 

SHAI SURENDRA PRAKASH GOYAL (Hapur): Sir, I 
should also be given a chance to speak. 

MR. CHAIRMAN: Goyal;i, it is not going to be like 
this Partywise names of all speakers are avaUable here. 
I can not call upon you in the middle. Now, I have Invited 
Shri Pathakji, please let him speak. 

SHRI BRAJESH PATHAK (Unnao): Hon'ble Chainnan, 
Sir, first of all I would like to thank you for providing me 
an opportunity to speak on behalf of Bahujan Samej Party 
on Supplementary Demands of Railways. Laluji has 
presented 8 pro-poor railway budget in public interest 
which was acceptable to all. At the time of rail budget 
speech, we congratulated and thanked you. At that time 
we stated that be it Bihar or Eastern U.P. or the farmers 
from villages or poor labourers, they travel on roof top of 
the trains. All of the railway budgets presented till date 
in this House talked about poor and dalits. But these 
citizens of India today travel on the roof top of the trains. 
I would like to request the Hon'ble Minister to think about 
them. Exclusive arrangements should be made for them 
in the budget. We will have to make some arrangement 
for dalits and backward classes of the society In trains. 
One who is well-off sits in the trains and one who cannot 
afford are exposed to air, dust, sunstroke and accident&-
this type of dual policy cannot wort< in India. 

My second demand, which I would like to place 
before you is regarding railway property. Anti-social 
elements and mafia people are illegally in possession of 
major part of railway property. It is known to all. This is 
no secret. Complexes and shops have been set-up on 
railway land. Shops are being run on such land today. I 
would like to draw the attention of Hon'ble Minister of 
Railways towards Charbagh Rest Camp Colony of 
Lucknow. Not a single aHottee live In that colony. The 
entire colony is in the grip of terror of Mafia and anti-

social elements. People have left this place. People 
residing there on rent only. What I want to seek is that 
some provision should be made in the budget for this 
purpose and we wnt have to ponder over the measures 
we want to adopt to save the railway property. 

The third demand which I would like to place before 
you Is regarding ash and scrap released by the railway 
workshops. The Contractors are taking away many 
valuable Items of brass and copp~r etc. All this is taking 
place in Gorakhpur-workshop which is very near to your 
state. I think that Hon'ble Minister will certainly look into 
It to save the property of the railways. 

Today's edition of 'Hindi' carries an Important News. 
A disastrous rail accident took place in the year 2002. A 
Committee was set-up to inquire into that accident. Like 
other Committee reports, report of the aforesaid committee 
has also been presented. I would like to caution the 
Hon'ble Minister that It may not gather dust. Causes 
behind that accident have been explained in this report. 

16.00 hr •• 

If the guilty are let off and no action is taken against 
them, the fate of the present report will be the same, as 
has happened in the past. 

Mr. Chairman, Sir, I have lot of points to make. I 
support the demands on behaH of our party BSP placed 
In this Budget and hope that the pro-public budget which 
have been presented in the House will be implemented 
In letter and spirit. The entire House and the BSP is with 
you. 

{English} 

SHRIMATI S.K. BHAVANI RAJENTHIRAN 
(Ramanathapuram): Hon. Chairman, Sir, I am grateful to 
you for the opportunity given to me to present some of 
my views in relation to the developmental activities of 
the Railway Ministry of the Govemment of India. 

At the outset, I would record my respect and 
admiration for my most-revered political leader and mentor 
Dr. Kalalngar Karunanidhl for the unprecedented 100 per 
cent victory In the political arena, through his incomparable 
political acumen and sagacity by which a grand weD-knit 
progress people's alliance has been brought about. 

• 
In the history of economic development of any 

country, RaHways plays a Significant role. ThIs Is true in 
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the case of our country also. Indian Railwaya, after nawty 
fifty years of planning today, commands one of the biggest 
railway networks in the world. Railways undoubtedly 
means economic development. Railwaya is the forerunner 
iA economic development by opening up baokward and 
unconnected parts of the country with the mainstream of 
the nation. I take this opportunity to record my sense of 
appreciation for the Railway Minietry headed by hon. 
minister Shri Lalu Prasadji for aU the initiatives launched 
by the Railway Ministry aU over the country in the racent 
past. 

However, in a vast developing country like ours which 
is aspiring become one of the most developed nations in 
another to 1 0 to 15 years, I have to remind the 
Govemment, the neede of different parts of the country 
are growing. Many long felt needs are pending fulfHmenl. 
While satisfaction is getting generated In many aapecta, 
there are still matters of dissatisfaction, which need to be 
attended to with most urgency. 

I would like to present before the august House some 
of my thoughts and observations regarding development 
needs of Tamil Nadu, particularly those relating to my 
Parliamentary Constituency, Ramanathapuram. 

Ramanathapuram District continues to be 
economically backward for a long number of years. Vast 
areas remain fallow due to scanty rain. There is hardly 
any industrialisation in spite of the grandiose five-year 
plans implemented so far. I am sure, Railways could act 
as a booster to economic development provided the broad 
gauge line could be extended up to Rameshwaram. 

My Parliamentary Constituency, particularly areas such 
as Rameshwaram, Dhanushkodi and Pamban, represents 
the land's end in the south-eastem comer of our country. 
This region is also in the close vicinity of our neighbouring 
country Sri Lanka. Therefore, this region is of considerable 
strategic importance. From this angle, railway development 
and extension of broad gauge up to Rameshwaram should 
be accorded the topmost priority. 

In this connection, I am happy to inform thai the 
work between Madurai and Manamadural In my 
Constituency is getting speeded up. However, progress 
could be accelerated by ensuring that there is no shortage 
of funds. I, therefore, take this opportunity to request the 
honourable Railway Minister and the hon. Minister of State 
for Railways to release all the funda required with utmost 
expedition. 

I would also like to eugge&t that an additional project 
team or a special task force be Immediately appointed to 
accelerate the work relating to extension of broad gauge 
up to Rameahwaram by strengthening the technical staff 
arrangement. 

Ramanthapuram, being the District Headquarters, and 
Rameshwaram should have railway stations with most 
modern facilities. At present, railway stationa at 
Ramanathapuram, Ram8shwaram, Paramakudl and 
Manamadurai are in dire need of a facelift with all the 
most modem facilities for coping up with Increased traffic 
and consumer satisfaction. 

Sethu Samudram project is getting organl.ed at a 
fast pace. The prospective expansion of trade and traffic 
in our region as a consequence of this project is one 
more reason why broad gauge expansion up to 
Rameshwaram should be given top priority. 

18.05 hr .. 

{SHRI BALASAHE8 VIKHE PATIL In 1118 CIHH:I 

The present hospital at Mandapam is a single-bed 
Jnetltution with meagre facility. I would urge the Railway 
Ministry to consider the proposal of constructing a multi· 
speciality, mega size hospital by the Southem Rallwaya 
in order to fulfil the long-left need of adequate and 
complete health care for the people of this region. 

Fishing is a major occupation In Rameshwaram 
Region upon which thousands of famill .. depend for their 
livelihood. I would request the Railway Ministry to launch 
a project for developing the cold storage facilities with 
the help of modem science to promote fishing industry. 
I would also request the Railway Ministry to provide vutIy 
Increased goods coaches for dispatching fish 
consignments at concesalonal rates of tariff. 

In this connection, I would Uke to atate that my 
revered leader, Dr. KaJaignar Karunanldhi has been raising 
his voice to promote the welfare of the flthennen 
C9mmunity In Tamil Nadu, partlcularty of my region. If 
the Ministry of Railwaya could provide aU the required 
facilltJea, .. mentioned by me earlier, It would go a long 
way to meet the aspirations of the fishermen comrm.rtity. 

There are a number of Important places of heritege 
such a. Rameahwaram, Devlpatnam, Thirupalanl, 
Thiruttaramangal, Erwedl. etc. Pilgrims from different parts 
of our country visit these areas In large numbers 
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throughout the year. In my region, there is a need for all 
round development including roads, airways and railways. 
I would like to suggest that the Railway Ministry should 
act as a nodal agency in coordination with the Road 
Transport & Highways Ministry to promote a holistic and 
comprehensive area development by developing railways, 
roads and power. In simple terms, I would like to suggest 
that the hon. Ministers, Laluji, Baaluji and Veluji should 
come together to chaik out a comprehensive programme 
for strengthening railways, roads and power. Better and 
improved roads and weli-developed railways would have 
a mutually reinforcing impact on each other. Yalri Niwas 
should be constructed in Rameshwaram. 

As far as Tamil Nadu is concemed. some more broad 
gauge projects have to be implemented as early as 
possible, for example, Manamadurai to Virudhunagar and 
Tirunelveli to Thiruchendur, which is one of the pilgrimage 
centres. Railway Ministry shouid concentrate on the above 
broad gauge projects. One of the most important 
formations of new railway line is from Puttur to Athipet 
and Guindy !o Sriperumbudur via Poonamalle. Besides 
this. there is a long pending proposal to connect Chennai 
Central and Park Station, the survey for which is 
completed but funds are yet to be sanctioned. So, the 
Railway Ministry should give more importance to this 
broad gauge project. 

In our country, we have seen Green Revolution, later 
White Revolution and Blue Revolution, that is calied 
fishing. I take this opportunity to earnestly request the 
hon. Minister for Railways, Shri Lalu Prasad and the hon. 
Minister for Road Transport & Highways, Shri Baalu to 
usher in a Mobility Revolution by strengthening railways 
and the roads through coordinated efforts and institutional 
arrangements to bring about a total change in my 
Parliamentary constituency. 

Hon. Chairman and the hon. Minister, I wish to 
conclude my speech with a reminder. The whole nation 
has a great admiration for our hon. President, Shri A.P.J. 
Abdul Kalam. In order to respect that hon. person, the 
darling of the poor people, Shri Lalu Prasad, should give 
priority to Rameshwaram, which Is the birth place of our 
simple and, at the same time, the most honourable 
scientist. our President. Thank you once again, Sir. 

{TfM8IalionJ 

SHRI RAGHUNATH JHA: Mr. chalfman, Sir, I have 
only one request to make to you that there has been a 
system and there are precedents from the earlier time 

that at the time of discussion on the Railway Budget, 
those hon. Members who want to give their speeches in 
writing, can do so. Their written speeches become the 
part of the proceedings. I, therefore, request that 
announcement to this effect should be made by the Chair 
and those hon. Members who want to give their written 
speeches, can do so and that would become the part of 
the proceedings of the House. 

MR. CHAIRMAN: That is right. It has happened 
several times. Those Members who want to give written 
speeches on the Railway Budget, can give them to the 
hon. Minister. 

SHRI RAGHUNATH JHA: Mr. Chairman, Sir, such 
speeches are not given to the hon. Minister, rather these 
are laid on the table of the House and that become the 
part of the Lok Sabha's proceedings. Therefore, It is my 
submission that Instead of giving them to the hon. 
Minister, these should be laid on the table of the House. 
Kindly make an announcement to this effect. 

MR. CHAIRMAN: Alright. Those hon. Members who 
want to give written speeches may lay them on the Table 
of the House. If the speech is long, a brief extract of 
that may be read and the remaining portion be laid on 
the Table of the House. 

SHRI ANANT GUDHE (Amravati): Mr. Chairman, Sir, 
thank you for giving me an opportunity. The Indian 

Railway does the work of connecting all the people of 
India. Be It the railway budget or the supplementary 
budget, most of the hon. Members speak on it since the 
Indian Railways is a department which is associated with 
every Indian. This Is the reason why all the Members 
are keenly Interested to speak on It. 

Mr. Chairman, Sir, one thing has been observed. 
Every time when a new Railway Minister takes over, a 
new policy is formulated and some new decisions are 
taken and when new decisions are taken, the old ones 
are scrapped. When there was NDA Government, a 
decision was taken that first of all the ongoing projects 
would be completed. Every other day demand for a new 
train is made, new members make demand In their own 
way. It is for the hon'ble Minister to ensure the completion 
of work relating to these rail lines first for which the 
demand is long pending, and on which Indian railway 
spent money and work has begun and the other rail 
lines should be taken up thereafter: But what is my 
experience is that work on several lines is left on mid-
way. Such a rail-route is the Amravati·Narkhed rail line. 
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People have been demanding for It since 1905. there 
has been several agitations for this. The people of the 
Vidharbha region do not have a proper route facility to 
reach Deihl via Nagpur. Therefore. work on the Amravatt-
Narkhed rail line should be undertaken as it would be 
useful for the orange-belt. When I became MP in 1996 
for the first time, we demanded for the construction of 
this rail line and the work also begun on this and the 
funds were also provided for the purpose in the Railway 
Budget but I do not know as to why the length of the 
Amravati-Narkhed rail line which was 138 Kms. was 
reduced upto 44 Kms. Laluji do such type of work with 
nicely. People have been demanding for the Amravati-
Narkhed rail line not a rail line upto Chandubazar only. 
If the said rail line is constructed upto 44 Kms., It is not 
going to serve any purpose. I, therefore, request the hon. 
Railway Minister that the wish of the people should be 
honoured and their demand be taken into consideration 
and I also appeal him that the work on the Amravati-
Narkhed rail line should be completed. 

Mr. Chairman, Sir, the Railway Ministry has taken a 
decision that where the ha!t of any train is less than of 
three minutes, the facility of booking or delivery of goods 
is not provided. Maharashtra is an industrial area. There 
are major industries in Thane and Kalyan and the trains 
orginating from Mumbai, CST, Dadar, Kurla stop at Thane 
and Kalyan for two-three minutes only whereas all the 
major industries are located in Thane-Kalyan. 

Owing to this decision booking of all the goods has 
to be done at Kurla, Dadar and CST. The railways Is 
running a heavy loss due to this decision in addition to 
the expenditure which is incurred in the transportation of 
goods and the delivery of goods to different routes like 
Mumbai, Thane, Kelyan and on the top of it at le .. t 400 
coolies or workers have been rendered joble... My 
demand is that a decision In this regard should be taken 
to ensure that booking and delivery of goods is done in 
the major industrial area with maximum bOoking of goods, 
whether the stoppage of the train is for two or three 
minutes. It should be started in Thane as well. 

Today, the biggest problem faced by the Railways is 
of staff. There is shortage of staff in the entire country. 
there was a time when railways had bigger number of 
staff but there was shortage of trains. Today. the number 
of trains has increased so have passengers and facilities 
for the passengers but the staff is reducing day by day. 
As a result, the facilities which should be available to the 
passengers are not there. The information relating to 
arrival and departure of trains is not available. Whether 

the train is late or on time all such information are not 
available. It is requested that in view of the growing rate 
of unemployment in the country, recruitments should be 
made aftar conducting examinations, although 
advertisements to this effect are widely published. The 
results of examinations conducted in February. May 2003 
by the Railway department are not out yet. The candidates 
who appeared in these examinations are awaiting their 
resuh and recruitment has not been made for the last 
one and one and a half year. Why the recruitment In 
railways is not being made and why the Govemment Is 
unable to provide passenger amenities? I would rather 
like to demand that panengers amenities should be 
provided on contract basis. The demand of the 
passengers is that they must get facilities. 

Hon. Ministers has made several assurances including 
the one that tea would be served in 'kulhads'. Nagpur Is 
a very big station neither kulhad nor bread roll is available 
there. The service in superfast trains In which gentry 
travel8 has become very poor In 8ix months. The service 
provided by pantry Is poor, the quality of food Is not 
good, the service which should be available in Rajdhanl 
Express 18 not given properly. Complaints cannot be 
lodged due to non availability of complaint book. 
Suggestion book is not available. The services in Rajdhani 
Expreae are diminishing day-by-c:tay. The Information which 
U8ed to be given In the bogies 18 no longer given. 
Entertainment through 80ngs Is no longer there. I fall to 
understand what Is the need for changing the policy every 
time. If facilltle. are to be provided to the paaaenger In 
the right manner, they should be given. If food Is not to 
be provided then corresponding farea should be reduced 
from the ticket but proper facilities should be provided. 
The railways should tone up Ita servtce to the extent that 
the passenger8 are fully sati8fied and feel properly 
attended. These major Ihort comings are being nottced 
for the lut 5-6 month •. 

I will not demand excessively. but whatever I. 
necessary and what we can do should be done. There 
is one Dhyaneshwari express plying from Howrah to Kur1a. 
It is a fully air-conditioned Deluxe Express. My demand 
is that It should not be stopped at Kurta but shouJd go 
directly to CST. This train has been In demand for long 
by several big traders and politicians. Segaon Is a big 
station, there is a big temple of Gajanan Mahar.; and is 
thronged by devotees from all over the country. Thil 
train should be plied from Tirupathl to Sageon vii , 
Shegaw. Akola, Badnera or another train should be plied 
from Tlrupathl to Bhuaawal. 

With these words, I conclude. 
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SHRI K.V. THANGKABAlU (Salem): Thank you, Mr. 
Chairman. Today we are discussing the Supplementary 
Demand for Grant, Railways. 

We feel proud of the dynamic leadership of Shrimati 
Sonia Gandhi, the UPA leader and the Implementation 
Committee Chairman of the UPA Government. I 
congratulate the Prime Minister Dr. Manmohan Singh, our 
Railway Minister Shri Lalu Prasad, the Minister of State 
for Railways, and the officials of the Ministry of Railways 
for the important task that they are undertaking in this 
country. 

The Railways is one of the lifelines of our nation; 
irrespective of caste, creed and other aspects, everyone 
uses this. It is the link between the people of the South 
and the North, East and the West. Not only the rich and 
poor, but also all sections of the SOCiety are travellers in 
this system. The system is one of the very Important 
factors in our lives. This system Is one of the largest in 
the world. 

In this Railway Budget, the Minister Shrl lalu Prasadjl 
has had a remarkable thinking; he provided happier mood 
to all sections of the SOCiety at the time of presentation 
of the Budget. Now, he has come forward with a 
Supplementary Budget. 

I represent the State of Tamil Nadu under the 
dynamic leadership of the UPA Chairman in Tamil Nadu, 
Dr. Kalaignar. Under his leadership, we gave 40 Members 
of Parliament to this Government and to this august Body. 
On behalf of the Tamil Nadu leaders and the Members 
of Parliament from Tamil Nadu, I would say that In this 
Budget, Tamil Nadu was not represented fairly weD. An 
amount of Rs. 209 crore was allocated; and this is 
insufficient in terms of volumes and area which has 
contributed a major advantage to the Government. 

Sir, you also represent backward sections of society 
as a leader; and Tamil Nadu is the most backward State 
in terms of Railways today. The Members of Tamil Nadu, 
irrespective of party lines, have repeatedly made requests. 
All of us made a fervent appeal to the Minister by way 
of a personal letter written by the UPA leader, Dr. 
Kalaignar, requesting that the Railways may Implement 
the projects at the earliest for the welfare and 
development of the State of Tamil Nadu. The first and 
foremost of the requests is with regard to the long-pending 
issue of sanctioning of Salem Railway Division. This Is 

one of the aspirations of the people of TamlNadu for 
the last 40 years. 

No additional Division was given to the State of Tamil 
Nadu. Sir, the Salem Railway Dlvision-conslsting of 
Salem, Erode, Coimbatore, Namakkal, Dharmapurl, 
Vellore, Tiruvannamalai, Cuddalore, Villupuram--fnvolves 
about ten districts. There is no railway Division in this 
area. We have to go to Palghat, the other end of Kerala. 
We have personally come and represented to you about 
this need-based railway Division. During the previous 
Govemment, the then Railway Minister made about seven 
Divisions. We are now asking for only one Division In 
the whole of Tamil Nadu. This request is made by our 
leader as well as by all the UPA leaders. I eamestly 
appeal to you-to honourr your commitment to our 
leader-to please announce the creation of this Division, 
at the time of your reply today, as this is the immediate 
necessity for the State of Tamil Nadu. 

With regard to gauge conversion Salem-
Virddhachalam area has been marked and for this an 
amount of Rs. 169 cror. was to be allocated, but in the 
Budget an amount of Rs. 25 crore only has been 
allocated. It is a very meagre amount. Instead of allocating 
Rs. 169 crore, for the last two or three years a very 
meagre amount has been allocated for this. How long 
will it take for the remaining area to be completed? At 
least in the coming Budget, I request you to see that the 
entire area of Salem-Virddhachalam broad gauge line Is 
completed at the first Instance. 

Secondly, Sir, Villupuram-Kumbakonam, Tanjavur-
Thiruvarur-Nagore (Nagore Is one of the famous 
pilgrimage centres), Tutlcorln-Tirunelveli-Thenkasi, Madurai-
Dlndugul-Palani-Pollachai-Coimbatore-Pollachal-Palghat, 
Madurai-Bodi, Tirunelveli-Tiruchendur and Karaikai-Nagore 
are the immediate need of the State. As regards gauge 
conversion, we have requested you time and again. Our 
State has not been given full quota. Of course, we have 
a Minister of State, Shrl Velu. I request laIu ji to give 
him full importance and patronage 80 that Tamil Nadu 
State Is given weightage in the Railway Ministry. 

With regard to new lines to Tamil Nadu, we have 
presented a memorandum to you. Salern-Namakkal-Karur 
project is being delayed for want of funds as also for 
want of direction. The officers over there are sleeping 
over the files. They are not taking any action. A number 
of court cases are pending in this area and they are not 
able to complete It. The farmers who have given their 
lands to the Railway Board are not getting the 
compensation at the ear1lest time . ... (lrltsrrupHons) Sir, I 
represent 40 Members of Tamil Nadu. I am speaking on 
behalf of my Party. 



693 AGRAHAYANA 17, 1926 (s.ta) 694 

Dindigul-Sabarimalai line Is one of the Important 
areas. A lot of pilgrims go from Tamil Nadu to 
Sabarimalai. The other Important lines are: Palani-Samraj 
Nagar .. Dharampuram, Sathiyamangalam, Taramani-
Mamallapuram-Pondlcherry-Cudclalore, TIndivanam-Aroot-
Ami, Gudiyattam-Pernampet-V. Kotta-KoIar-BangaIont (This 
is the additional linkage from Tamil Nadu to Bangslore), 
Dharmapuri-Morappur, Oharamapuri-Krishnaglrl, Jolarpet-
Sengam-Tiruvannamalai-Tindivanam, Tanjavur-Ariyalur, 
Bangalore-Satiyamangalam, BOdinalkkanur-Kottayam 
(Anotehr line from this part to Kerals) and Madural-
Tuticorin (1i'18 Aruppukkottal). These are the new lines we 
have asked for and your support is very much required 
for thla. 

Sir, the other aspect that I wish to mentton Ia about 
the ROBs and the RUBs. We, the forty MPs from the 
State of Tamil Nadu, had submitted 13 projects. I would 
particularly like to make a mention of the ROBs at 
Muthampatti (Valapady)-now Ayodyapattinaw-
Sivathapuram and Mulluvadi Gate, Salem. In my 
constituency there is an ongoing proposal by the 
Government of India to build a ROB at Omalur with 
support from the Railway Ministry. The Railway Board 
awarded the contract two years back to a contractor who 
is now absconding. He is not willing to do the job and 
instead Is trying to extract more money from the Railway 
Board. We have made an appeal to the Railway Board 
about this but of no avail. It seems there is a collusion 
between the officials of the Railway Ministry and the 
contractor. I charge the officers in-charge of that project 
in that ar88 that they are colluding with the contractor of 
the project and are delaying it for the last two years. I 
would like to request you to look into the matter and 
take immediate steps in the matter including auapending 
or even removing them from the approved list of 
contractors of the Ministry and implement it through 
another contractor. 

Sir, I would like to make a mention of the projects 
relating to the ROBs here pending to be inJPlemanted in 
Tamil Nadu. 

1. Railway Gate 1-8/3436, L.C. 2-9/2426 near 
Villivakkam. 

2. ROB connecting Stanley hospital and RSRM 
hospital at L.C. 5/PP7-9 at Royapuram. 

3. ROB at Jolarpet. 

4. ROB at Erode, near old bus stand. 

5. ROB at Tanjavur-Nagapattinam Road and 
Tanjavur-Pattukkottai Road. 

6. ROBe at VandaIoor-8lngaperumalkoil-Chengalput-
Madurandagarn-Kanchlpuram. 

7. ROB at Katpadi-TIruvaiam-Ranipet Road. 

8. ROB at Kurichi-Vllankurichi-Avarampalayam-
Peelamedu in the Coimbatore district. 

9. ROB at Madural EDis Nagar (Periyar Bus Nnd). 

Sir, there are the ROBs we had requested for. The 
hon. Mlnlat.r was kind enough to aanctlon one at 
Erokagyam. On every occasion, the Railway Ministry II 
aaklng the State Government to aubmIt 50 per c.nt of 
the COlt of conatnlction of the ROBs. The hon. Railway 
Minister had been kind .nough to announce during the 
dlacuaslon on the Budget that auch t1nanctat burden on 
the State Govemment would be reduced. I would like to 
request you to do away with this syst.m of the State 
Govemment providing financial 8Upport for completion of 
such projects by the Railway once for all. It should not 
only be made for the State of Tam" Nadu but It should 
be made a poHcy to be foRowed for the entire country. 

MR. CHAIRMAN: You have already taken 15 minutel. 

SHRI K. V. THANGKABALU: Sir, I would like to make 
a 8ubmleslon In regard to the BG fin ... 

MR. CHAIRMAN: The hOIl. ~Ailway Minister cannot 
give everything for Tamil Nadu. 

SHRI K.V. THANGKABALU: Sir, we had reque.ted 
for the BG linea In the following rout .. : 

1. Chennal-Trichy-Madural-TINn.IvelI-Kanyakumari. 

2. Colmb8tore-INgur 

3. TiNvallur-Arkonam 4th Hne 

4. Athlpattu-Gummidipoondi 3rd line 

5. Salem-Bangalore 22nd BG Hne. 

In regard to the extension of RaIlway rout., I would 
like to request the hon. M!nister to consider extension of 
the Jolarpet-Erode P .... nger train upto Tirupati and aIIo 
the Chennai·Hyderabad-Chennai-Jodhpur and Trichy-
Howrah upto Madurai-Salem-Hettur. 

We alao requested for stoppage of the West CoMt 
Express at Coimbatore, TINpur and TIrupp_tur (Vellore). 
This Is very Important for the people of the region. You 
have done this. 
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[Shri V.K. Thangkabalu] 
Sir, we also made a request for setting up of a 

Railway Mettalie Steel Scrap Re-rolling Mill at Katpadi. 
This is one the felt-need of the people of this area. 

The other pOint I wish to mention is about the use 
of cloth manufactured by National Textile Corporation In 
the Railway Department. I would like to congratulate the 
hon. Minister for having ordered the use of khsdi In the 
Railways. You have implemented the ideas of the 
Gandhian thoughts. As a Congressman and also on behalf 
of the people of Tamil Nadu, I would like to congratulate 
you once again for this. I would also like to request you 
to consider acquiring about 40 acras of land belonging to 
the NTC near Coimbatore Railway Station for the 
expansion of the Railway Station. 

Finally. I would like to request you for the upgradatlon 
of the Tlrupur railway station, 88 a model railway station. 

Finally, I request you to make Salem. which is the 
steel city of Tamil Nadu as a model station. It is not 
properly looked after now. If it is made as a model station, 
the people will have the benefit of this station. 

On behaH of all the 40 MPs of Tamil Nadu, I request 
the hon. Minister to kindly intervene and come forward to 
start processing the proposals submitted by us, through 
the UPA leader of Tamil Nadu, Dr. Karunanidhi, at the 
earliest and support the claims of Tamil Nadu. 

rrrM&l8tionj 

SHRI LALU PRASAD: Mr. Chairman. Sir, I have a 
request to make that there are several hon. Members 
who want to speak and give their suggestions. I want to 
listen to them, therefore. 10 p.m. should be fixed for 
reply to this. In the meantime I have to attend the 
Cabinet's meeting also. Therefore, consensus of the 
House should be obtained and the hon. Members who 
want to speak should be given opportunities to speak. 
Though I am ready to reply even at 11 p.m. or 12 p.m. 

MR. CHAIRMAN: All the hon. Members should 
complete their speeches up to 9 p.m. Thereafter reply 
wiU be given. I do not think it will take 80 much time. 

SHRI LALU PRASAD: Then 9 p.m. should be fixed. 
but It should not be that Member leave the House after 
delivering their speech and I am left alone in the House. 

MR. CHAIRMAN: This Is also true. lJIe hon. Minister 
of Railways Shri Lalu Prasadji. will keep in mind the 
demand the han. Members who wiH remain seated in the 

House. Therefore, all the hon. Members are requeeted to 
be present in the House. 

SHRI PARASNATH YADAV (Jaunpur): If the House 
is run till late night then there should allO be arrangement 
for dinner. 

MR. CHAIRMAN: Dinner should also be arranged. 

SHRI LALU PRASAD: Dinner would be arranged for 
those hon. Members who want to give suggestions for 
the country and for their constituenoies. 

MR. CHAIRMAN: The hon. Members Shrl Lakshman 
Seth and Jlyas Azaml have laid their speeches on the 
Table of the House whioh will be treated as part of 
proceedingl of the House. 

/En_hj 

·SHRt LAKSHMAN SETH (Tamluk): Sir, I would like 
to draw your kind attention to the matter of most public 
importance for your kind favourable consideration. 

New line from Nandakumar over Tamluk Digha line 
to Haldia instead of doubling Pansukura Haldia line from 
Tamluk. New Hne as proposed by me is only 25 k.m. 
whereas doubling of Panskura to Haldia from Tamluk will 
be about 45 k.m. 

Earlier booking of bettel leaves was done from 
Meohanda Station Panskura and Howrah Station directly 
to destination. But recently Railway Board has started re-
booking system In intermediaries station which has 
resulted heavy burden of double charges on the head of 
better leaf growers. 

In my Tamluk parliamentary constituency about 5 lakh 
growers maintain their livelihood by cultivation of betel 
leaves. In addition to that again Railway Board has 
increased tariff on goods. 

Therefore, I would request you to withdraw re-booking 
system at an early date. 

Mechada ltation is nearest station to T amluk District 
Headquarter of newly created Purba Medinipur. Machada 
is also gateway to Haldla which Is leading industrial hub 
of our country. South Eastem Railway mobllises about 
50 percent revenue from Haldla. 

"Speech was laid on the Table. 
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South Eastern Railway has informed me that 
stoppage of Expl88S trains i8 not possible at· Mechada 
station as its platform is not adequate to accommodate 
express trains. This constraint can be overcome by 
extending platform and signaning system. 

So. I seek your favourable consideration for the 
above. 

Only two time local trains are running between HaJdia 
and Howrah. I would request you to increase. mOl'8 local 
trains between Haldia and Howrah. 

More and more industries are coming in Haldia. But 
there Is inadequency of railway yard. Please intervene in 
this matter. 

[TftlnsllllionJ 

'SHRI ILYAS AZMI (Shahabad): Hon. Sir. supporting 
the supplementary demands of Railways. I would like to 
make some points. 

In this budget speech the hon. Minister of Railways 
has said that survey is being updated for laying of new 
rail line from Gola-Gokaran North to Shahjahanpur via 
Mohammadi. 

Sir. when the hon. Minister of Railways has said In 
the House that survey is being conducted then I 888ume 
that survey is being conducted but the personnel have 
not reached the site for conducting survey. 

I want to make a specific request to the hon. Minister 
of Railways to kindly dispatch the survey team there as 
earty as possible 80 that people who have high hopes 
from the hon. Minister of Railways could get the 
impression that he is making all efforts at his command 
to get the work done speedily in public interest. 

I want to make one more request that down-SeaJdah-
Jammutavi-Express stops at Sahabad and the up-Sealdah 
does not stop there so up-Sealdah should al80 be 
provided a stoppage at Aajhi Shahabad for the 
convenience of the people. 

{EnglishJ 

'SHRI PRAKASH PARANJPE (Thane): Sir, the 
Railway Board unilaterally has taken a decision not to 
book parcels on any train which is not halting for more 
than 3 minutes on any station. 

'Speech was laid on the Table. 

This decision has incurred a heavy loss of revenue 
to the Railway and this decision hal compelled aH the 
buainesa COI'Mtunity to go for road tranaport which II 
causing them more expenses and delay In supptylng the 
goods at several places. 

This decision has affected all the concerned people 
or busln8l8m8n in the antlre country. 

In this regard, I have writtan a letter to the Chairman 
RaHway Board on 2nd September giving details of the 
losses and additional expenditure on this farme,. 
community. 

My Constituency (Thane In Maharashtra) is the 
second largeat of our country and having the Jatgest email 
scale Indu8triaI bait of Aela. Sir, becaUH of thla uniIatetW 
decision no parcels are booked for Kelyan and Thane 
stations In Maharashtra and everybody has to book the 
parcels either for Kurta or Dadar In Maharashtra. Sir, 
Kurla Junction and Dadar are coming In Mumbal 
Corporation. So when the parcela are delivered there 
Bombay Corporation is imposing Octroi duty on theM 
parcels. When the businessmen has to bring the .. pa~ 
from Kurta or Dadar to Thane or Kalyan both being the 
Corporation area people have to pay again Octroi duty 
to these Corporations. This is causing double tax on the 
same goods which is incurring additional expenditure to 
these paople. 

Stoppage of booking of parcels Is affecting adversely. 
As far as perishable goods are concerned, the freah 
vegetables and the milk products which are pertahable 
are causing adveraa affect on their durabHity. This deciaion 
of Railway Board is alao creating unemployment on the 
stations. As on today more than 200 loading-unloading 
workers have lost their jobs due to this unilateral decIaIon 
of Railway. 

I will through you, request the hon. Railway Minister 
to take prompt and immediate action and direct the 
Railway Board to withdraw the unilateral decision taken 
by them. 

[TI'IIMIMIonJ 

YOGI ADITYA NATH (Gorakhpur): Mr. Chairman Sir, 
today we are here to discuss the supplementary demands 
for railways for the year 2004-05. Wa are, indeed, proud 
of the Indian Railways. Some time back we had 
celebrated 1501h year of the setting up of Indian RaIlways. 
That year, a resolution too was pa8Md here in this Houae 
to carry out significant work In this sector. That time 
also, the most Important Issue before an of us was safety 
and eecurtty In the railway HCtor. 
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[Yogi Aditya Nath] 

It is very unfortunate to observe that for quite 
sometime since independence the Indian Railways which 
we call the life line of Indian system of Life, has been 
suffering from the personality cult syndrome in the sense 
that railway projects have largely gone to the specific 
area to which the Railway Minister belongs. As a result 
of it regional imbalance instead of proportionate 
development has crept in with regard to the development 
of railway sector taking the country as a whole. 

Last time when we had assembled to discuss the 
rail budget, I had stated that political parochialism was 
quite evident in Rail Budget presented by the then Railway 
Minister. 

Sir, the Indian Railways has connected India from 
north to south from east to west and symbolizes oneness 
of the Indian Society. Possibly after Shri Lalu Prasad 
has taken over this sense of oneness and unity has 
been diminishing. Today the grand Indian Railways is no 
more the Indian Railways but has been reduced to the 
level of Lalu mail ... (Inlenupfions) 

(English] 

MR. CHAIRMAN: He is becoming a brand now. 

/Translation/ 

YOGI ADITYA NATH: ~r. Chairman Sir, I am very 
sorry to say that if you cast a look at the supplementary 
demands presented here, perforce brings into mind that 
hon'ble Railway Minister instead of being the minister of 
the union has become the Railway Minister of Bihar and 
the Railway Minister of Smt. Rabari Devi ... (Infenuplions). 
He has included mainly the projects relating to Bihar. 
... (Inlenupfions) 

MR. CHAIRMAN: He is hers, what is your objection? 

... (Int8nuplions) 

MR. CHAIRMAN: It will be better if you talk like 
Swami as your name also denotes. 

... (Inftlnuptions) 

(English} 

SHRI N.S.V. CHITTHAN (Dindlgul): Sir, it should be 
expunged. '" (Inlenuptions) 

MR. CHAIRMAN: Do not worry, we will examine it. 

... (InlfJrruptions) 

(Translation] 

YOGI ADITYA NATH: Owing to all this, general 
perception about Bihar has been lowered. Daughters of 
Bihar as married off in Uttar Pradesh but the Railway 
Minister never thinks about the interests of Uttar Pradesh. 

May be he has political hostility towards the Chief Minister 
of Uttar Pradesh but what malice he had got towards us. 
Therefore, I would like to request the hon'ble minister 
that if journey to Delhi is to be completed then, Uttar 
Pradesh cannot be ignored but hon'ble Railway Minister 
has been repeatedly committing this mistake. Not a single 
scheme relating to U.P. has been mentioned in 
supplementary demands though one fifth population's of 
this country reside in Uttar Pradesh, Uttar Pradesh has 
been Ignored completely and the Railway Minister of India 
has confined himself in the narrow shell of Bihar. We 
have serious objection to that and our objections should 
be registered here in this House. 

Last time, we had told and now we tell again that 
how serious our Railway Minister Is amply reflected in 
the railways accidents and negligence in safety and 
security during the last six months. The number of 
decoities occurred in railways and the pathetic state of 
amenities available to rail passengers also manifests as 
to how serious the Railway Minister is. This also shows 
where we are taking the Indian railways which is the life 
line of the Indian society. As far as the MPs belonging 
to the Congress Party are concerned, I would like to say 
if they like Shri Lalu Prasad Yadav ]1 so much then why 
don't they make Shri Lalu Prasad Yadav ji as Prime 
Minister . ... (Inlenup/ions) As Shri Lalu ji is running the 
Railways as Lalu Mail. ... (Inftlrruptions) 

{Eng/Ish} 

SHRI S.K. KHARVENTHAN (Palanl): Sir, it should 
be expunged. ... (Inlenup/ions) 

MR. CHAIRMAN: There is nothing unparliamentary. 
What is wrong in that? 

... (Intenupllons) 

MR. CHAIRMAN: The Congress will decide about it . 
The UPA wiD decide about it. Why are you worried about 
this Issue? 

... (InttJnuptions) 

MR. CHAIRMAN: Do not compare him with 
Kancheepuram now. Please sit down . 

{Tl7ll7SllltionJ 

YOGI ADITYA NATH: If I was demoting, he was 
getting annoyed. Now I am promoting, even then he is 
not happy. If I say that efforts have been made to extend 



701 AGRAHAYANA 17, 1926 (~ GfBnts (RIIIIwIJp) 2OfU-05 702 

the trains upto Bihar, then he is not happy. If I say that 
he should be made the Prime Minister even then he is 
not pleased. 

Just before start of the Parliament Session, the 
Hon'ble Minister of Railways had stated that there would 
be no hike in the goods tariff but a few days before the 
commencement of the Parliament Session, goods tariff 
has been hiked to a great extent all of a sudden. Which 
class of the country is going to be affected by it? Prices 
win go high in the country. Hike in the freight would 
result in rise in prices and people of low income group 
and middle income group are going to be badly affected 
by it. 

Yesterday posters at all the railway stations of the 
country had staged an agitation in support of their 
demands. After Lalu jl became the Minister of Railways 
he had stated that he would think about them. Has this 
been the thinking during the six months? Now the posters 
are also staging an agitation and they are on the roads. 
Whether the Minister of Railways or the Ministry of 
Railways had not considered their commercial demands 
sympatheticaUy during the six months? 

Besides, the incident which occurred at the New Delhi 
railway station during Chhat Puja was very tragiC. It is a 
glaring example of the length upto which we can go to 
gain the cheap popularity. Who will compensate for the 
death of the innocent people killed in the stampede at 
the New Delhi Railway Station during the above period 
of Chhat Puja? Who would be held accountable for this? 
Last time it was decided that surplus land of railway wHI 
be commercially utilized. What has so far been done 
towards commercial utilization of the land. I think no 
initiative has been taken towards it. Paopla hava 
encroachad railway land at a number of places. If talks 
are held with local Municipal Corporations, MunicipaJities 
of local bodies or agencies of the state govemment in 
this regard, then railway land could be utilized In a better 
way and employment could be provided to a lot of people. 
As a result of It, the income of Railways would increase 
and the land could be utilized in a better way but no 
initiative has far been taken towards that direction. 

It has been seen that a number of trains of 
Northeastern Railway do not run in time. They are late 
by 10·12 hours. 

{English} 

MR. CHAIRMAN: How much time will you take? We 
have a number of other speakers here to speak. Already 
you have exhausted ten minutes. 

{TfBnslalion} 

YOGI ADITYA NATH: Mr. Chairman Sir, I have just 
started my speech. 

MR. CHAIRMAN: Ten minutes have passed since 
you started speaking. Other people of your party would 
not be able to speak. 

YOGI ADITTYA NATH: I was saying that trains m08t1y 
run lata. I would like to give two suggestions. When a 
person pays the fara, why is ha not provided a seat In 
the train? If a seat cannot be provided then fare should 
not be charged. If you promise that you charging fare to 
ensure that passengers will reach at their destination on 
scheduled time, then railways should make efforts to fuHlI 
their words. If it is not possible then railways should at 
least charge less fare. 

Apart from It, after presentation of the Railway Budget, 
I had stated some points related to Northeastem Railway 
in my speech. At that time also I had requested the 
Hon'ble Minister of Railways that we cannot think of the 
development of Railways by mere developing a region or 
any particular state. To ensure development of railways 
throughout India, what is required to be done is that 
various projects should be Implemented throughout the 
country proportionate to the size of population and the 
area. 

Secondly, In that context it was decided that If the.e 
are remuneradve or ongoing schemes, they .hould be 
completed on priority baais. It is not In the interest of the 
railways to formulate new schemes just for political gains 
or mere political motives and the same to be shelved by 
a new minister as and when, he takes over the charge. 
For completion of a lot of old schemes which are pending 
due to political reasons, nearly 1.5 lakh crore rupees 
would be required. And the result would be that none of 
the schemes could be completed and no work of public 
utility could be done. As> such through you I would like 
to request the Minister of Railways that Ministry of 
Railways should sincerely think to complete all the 
schemes of the Northeastern railways. 

{English} 

MR. CHAIRMAN: Pte... conclude now. You have 
already taken 15 minutes. 
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{TrsnsIslion} 

YOGI ADITYA NATH: Mr. Chairman, Sir, Northeastem 
railways was bifurcated in the past. The post of Deputy 
General Manager there has been transferred to Hajlpur 
after the present Minister of Railways took over the charge 
of Ministry of Railways and efforts are being made to 
shift the divisional office also from there. I request that 
the treatment being meted out to the Gorakhpur division 
should be stopped immediately. The pending scheme of 
the Northeastem railways, for example, gauge conversion 
of Gonda-Balrampur-Nautanwa-Gorakhpur loop tine was 
taken up in 1999-2002 for which funds were also allocated 
and work thereon WB8 alao started. ... (Inltlnup/ions) 

SHRI SURENDRA PRAKASH GOEL (Hapur): Mr. 
Chalrman,"Sir, is It fair to give him this much time? Shall 
I not get a chance? 

MR. CHAIRMAN: This is the time allotted to the 
Members of hi. party. 

YOGI ADITYA NATH: Mr. Chairman, Sir, if they do 
not let me speak we shall also retum them in the same 
coins when their tum to speak comes. 

SHRI SURENDRA PRAKASH GOYAL: Why the 
hon'ble Member is deviating from the subject? 

SHRI KHARABELA SWAIN: You should say this 
when you come to chair the proceedings. 

MR. CHAIRMAN: Please allow your party Member to 
complete his speech. 

YOGI ADITYA NATH: Mr. Chairman, Sir, please ask 
him to sit down first. When I rise to speak these people 
start raising objections and they have stood up again. 

[English} 

MR. CHAIRMAN: Shri Swam. why are you standing 
up and interrupting when a Member from your party is 
speaking? 

... (Inlsnuptions) 

SHRI KHARABELA SWAIN: Sir, he is a Member of 
the Opposition. He will crltlctse the Govemment. What Is 
their problem. ... (InlftmJpNons) 

{TMflSlIlIion} 

MR. CHAIRMAN: Shri Swalnjl, pte... be quiet. 

YOGI ADITVA NATH: Mr. Chafrmw'\, Sir, Gorakhpur 
is the headquarter. of North"s'ern railways . 
... (Inl.nuplions) 

{English} 

MR. CHAIRMAN: Nothingg will go on record except 
the speech of Yogi Aditya Nath. 

... (Inltlrruptionsj" 

{Tmnsls/ion} 

YOGI ADITVA NATH: Mr. Chalnnan, sir, a proposal 
pertaining to electrification and doubling of rail line from 
Lucknow to Gorakhpur was sent to the department of 
railways. It will result In 17 percent revenue saving to the 
department of railways. Besides this Maoist activities In 
Nepal are increasing and Its impact is being felt in our 
country also. A proposal was submitted for laying of a 
rail line from Anand Nagar to Ghughli under MaharajganJ 
district headCNarters and some action was also taken 
thereon by the railways. I would Ike to reqUHt the hon'ble 
Minister of railways that there is a need to do this work 
on priority basis. ... (Inltlnuplions) 

{English} 

MR. CHAIRMAN: Kindly conclude now. You have 
taken 20 minutes. 

... (Inttlnup/ions) 

{T f'III1SIlIlion} 

YOGI ADITYA NATH: Mr. Chairman, Sir, I have 
2-3 proposals, these people have wasted much of my 
time otherwise I would have finished my speech by now. 

[English} 

MR. CHAIRMAN: Kindly cooperate. Otherwise nothing 
will go on record. Kindly take your nat. Pl.... give 
your suggestions In writing to the Miniat.r. 

/TfBI18IIIHon} 

Whatever suggestions you want to giv., please give them 
in writing. 

... (Inltlnuplions) 

YOGI ADITVA NATH: I want to say one or two things 
more. Gorakhpur . ... (Inltlnupllons) 

{Eng/I6h} 

MR. CHAIRMAN: P ..... conclude now. 

"Not recorded. 
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YOGI ADITYA NATH: Sir, I am the second Member 
from party who spoke on this. Just now a number of 
hon'ble Members spoke for more than ha" an hour each. 
It is different thing that time will be fixed to speak to the 
hon'bla Member whose name is about to be called to 
speak. 

[English} 

MA. CHAIRMAN: There are 15 names from your 
party. We cannot afford to give time like this. Kindly sit 
down. 

.•. (InltlmJptions) 

[Translation} 

YOGI ADITYA NATH: Member of both sides will get 
a chance. I would have finished my speech by now. 
... (Inl9rruptions) 

{English} 

MR. CHAIRMAN: Nothing wID go on record now. 

... (Intel1Upfions)· 

MR. CHAIRMAN: Plaase sit down. You have already 
taken 25 minutes. 

[Translation] 

YOGI ADITYA NATH: I would like to request the 
hon'ble Minister of Railways to kindly provide for 
construction of overbridge on railway cr088lng at Kudaghat 
on national highway, increase frequency of Goralchdham 
Express and change its timing and start a new train to 
Lucknow from Gorakhpur via Ramjanmbhooml Ayodhya. 
In addition to this. ... (Inl9rruptions) 

MR. CHAIRMAN: You give it in writing. 

{English] 

Nothing further will go on record. 

... (Intenuptions)" 

[Trsnslation} 

·SHRI MITRASEN YADAV (Falzabad): Sir, the 
following suggestions may kindly be included In the 
Supplementary Demands for Grants of the Railways. 

"Not ntCOrdad. 
"Speech was laid on the Table. 

No train has yet plied on the bridge on the Seryu In 
Ayodhya Faizabad, Uttar Pradeah which wu oonatruce.ct 
with a cost of Rs. 100 crore. 

The announoement made for Introduction of a new 
train from Faizabad to New Deihl hu not yet been 
fulfilled. 

The sanction for construction of • rail over bridge at 
120 Samval in Falzabad has not yet been accorded. 

The Bombay Express which runs twice a week via 
Allahabad from Falzabad, Uttar Pradesh should run thrice 
a week . 

The trains passing via Gorakhpur from Bihar should 
be allowed to pus through the bridge QOfl8tructed on 
the Ghagara In Ayodhya, Uttar Pradesh. 

·SHRI GANESH SINGH (Satna): Sir, I am laying my 
written speech on the Supplementary Demands for Grants 
of the Railways for 2004-2005. 

Sir, when the UPA Government PreHnted Ita railway 
budget, It was promlMd that the train palMnget'8 would 
be provided aecurity but what Ie happening Is juIt oppoeIte 
of that. Incidents of loot, dacolty and rape are taking 
place in trains dally. The Railway administration hal 
proved unsuccessful In checking such Incidents. 
Thousands of railway bridges have outlived their 11t •• pan 
which may be the cause of a major accident at any 
time. We have been seeing for long that outdated coechee 
have been running on the old tracks. In some coacheI, 
window glasses are not there and the roofa of some are 
broken and In some seats are broken, all theee things 
create an atmosphere of insecurity. We all undertake 
railway journey. Complaints of Irregularities are being 
registered on regular basta. Railway facllltl .. are grabbed 
by racketeers even today examples of which can be ..., 
daily. 

Sir, I request to add my one following suggestion to 
the Demands for Grants presented by the Han. Rallway 
Mlllieter. 

Madhya Pradesh was grosaly neglected In the 
Railway Budget and the development worka ...tatIng to 
the Railways going on In the State were not providld 
sufficient funds as a result of which the work on theM 
achemee is going on at a snail's plea. For the first lImI,. 
the Han. Railway Minister has altered the amouncemenll 
made by the former Railway Minister.. 

"Speech WM laid on the Table. 
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IShri Ganesh Singh] 

The work on the Lalitpur Singarauli rail Nne Is very 
slow. If it continues like this, it would not be completed 
even in 20 years. The work of electrification and doubling 
of the rail line from Katni to Satna Manlkpur Allahabad 
and from Rewa Manikpur to Danshi has not yet been 
completed. 

The demand for construction of anover-bridge at 
the Maihar railway crossing is a long pending one and it 
should be sanctioned immediately. A railway cross gate 
should be constructed near the Marast Moar (tum) which 
is in between the Satna and Uchehara rail route. 

In the Rewanchal train plying between Rewa and 
Bhopal which is the highest revenue earning train under 
the Jabalpur division, coaches of all the categories should 
be increased. 

There is a need to change the timings of the train 
which runs between Rewa and Delhi. 

Maihar and Chitrakoot, both are religious places. 
Crores of people visit there round the year. Though, both 
are connected with the rail line, but not with the passenger 
train. A passenger train should be introduced for these 
places. 

The Sampark Kranti announced for Delhi to Chitrakoot 
should be introduced immediately. 

Funds should be provided for construction of a 
washing pit at Satna Railway Station. 

{English/ 

SHRI SANTASRI CHATIERJEE (Serampore): Mr. 
Chairman Sir, I stand to support the Supplementary 
Demand for Grant (Railways) moved by the han. Railway 
Minister, Shri Lalu Prasad. 

So far as the performance of the Railways is 
concemed. I can say that the performance is more or 
less going satisfactory. The time has not yet come to 
review the overall performance of the Railway Ministry, 
which was in a very bad shape for the last few years. 
Whichever portfolio Lalu~ holds, though he is a Railway 
Minister, he is considered as one of the representatives 
of the depressed and downtrodden people of the country 
and it is expected from him that he will take care of 
them. Though I do not belong to his party, I compliment 
him as one of the Important secular leaders of the country. 
Railways also represent the spirit of secularism in the 

country. I feel, Laluji in his tenure will deliver the goods, 
particularly for the common people. 

I would limit my speech to two or three points, to 
which, I think, Lalujl, while replying or while summing up 
the debate. will, at least, react. I do not expect that he 
wilt do it overnight. I want to speak here for the entire 
nation and not for the State of West Bengal alone. 

A few days ago, some of the Members of Parliament 
were In Trlpura. We had the opportunity to meet the 
hon. Chief Minister of Tripura. Shri Manik Sorkar. He 
lamented that in spite of 57 years of our Independence, 
Tripura has been neglected like anything. Only a few 
kilometres of railway line Is there. From Kolkata to 
Agartala if we travel by air, it takes about 35 minutes 
and if we want to go by rail or bus, It takes more than 
36 hours. The development of Tripura is seriously 
retarded. Its natural resources. forests and other things 
could be marketed throughout the country . ... (lntslTllpl/on$) 
if the railway line is laid in no time. 

MR. CHAIRMAN: Shri Surendra Prakash Goyal, 
pleaH go back to your seat. It is not proper to talk to 
officials in the Official Gallery. 

SHRI SANTASRI CHATIERJEE: So, I think. Trlpura 
deserves more funds, more attention from the hon. 
Railway Minister so that it can come to the mainstream 
of our national life. 

Secondly, I find from the Grant that the funds 
allocated to the North-Eastern States are far from 
satisfactory. I know that there is a crunch of funds, but 
for North-Eastem States. we have to consider it a8 a 
national perspective. 

17.00 hr •. 

The problem of extremism-in whichever form it 
comes-origlnates from inequality, from social injustice 
and from long negligence. Expansion of railway projects, 
setting up of new projects. I believe. will help the people. 
The industry and agriculture will develop and the people 
of North-Eastem States win join the mainstream of national 
politics, and a secular, independent. united India will 
emerge In the true sense of term. This is my humble 
request to laIuji that he should think for the north-eastern 
atates. Thie is my appeal for the common man of the 
country. I am speaking not only from my party. but alao 
for the cause of the entire country. I feel that. as 8 

leader of the depressed and the downtrodden, he will 
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give due consideration to the people of Tripura, to the 
people of Assam, to the people of Manipur and to the 
entire North-Eastern States. 

Now, I come to my own State, West Bengal. The 
hon. Member from Tamil Nadu has raised a point I fuUy 
share his views. I know that our Chief Minister, Shrl 
Buddhadeb Bhattacharjee, has written a letter to the hon. 
RaHway Minister. I have also mentioned In the House -
Laluji was kind enough to reply-that nine Road Over 
Bridge Projects are lying incomplete, or are not yet 
started. I represent the constituency, where Dankuni Is 
situated. It is linked up to Bihar. This Dankuni Over Bridge 
Is neglected for a long time. Our Chief Minister has 
requested the Railway Minister-It is a question of policy 
throughout the country not only for West BengaHhat 
for ROBs, 50:50 share should be reconsidered. In a 
particular State, when we take up a ROB, we have to 
give compensation for land, we have to give compensation 
for settlement of persons' rehabilitation, and then to we 
have to bear the cost. So, Laluji may kindly consider 
and evolve a national policy so that how much ahare the 
States will bear, and how much share the railway wRi 
bear. It is a very important question. I, once again, appeal 
to him to give special emphasis for Dankuni Road Over 
Bridge, from where many long-distance trains run, to 
aHeviate the untold sufferings of the people. , appeal to 
Laluji to consider the matter. 

Now, I come to Howrah-Amla Project and the South-
Eastern Railway. I wonder the audacity of the General-
Manager of South-Eastem Railway. We were Informed 
unofficially that Laluji would be going to inaugurate the 
Project that had been completed. It Is a long cherished 
Project. When Shrimati Indira Gandhi was the Prime 
Minister, our people of Bengal, once upon a time without 
number, approached the hon. Prime Minister. All Party 
delegation from West Bengal Legislative Assembly had 
waited upon her. After a long purauation, the project has 
been compJeted. We had not been informed anything by 
the Railway Ministry. I represent a particular portion, and 
my good friend, Hannan Mollahjl represents another 
portion. The General Manager did not have the courtesy 
to inform us anything. When I wanted to make an 
appointment with him on this plea or that plea. he avoided 
us like anything. This should not be tolerated. You take 
the South-Eastern Railway General-Manager to task that 
he should behave with MPs in such a proper way as 
people's. representatives so deserve. 

In Howrah-Amta Project, there are some loopholes. 
Villagers live on one side and agriculture land Is on 

another side. There is no level-.crossing and no 
throughfare through which they can go and cultivate their 
land and bring their produce to the market. I have drawn 
the attention of the South-Eastern RaHway General-
Manager. I also request Lalujlto go into It. I will give 
him all the necessary papers which I have given to the 
South-Eastem Railway General-Manager. 

Sir, now I come to Tamluk-Olgha Project. It is an 
ongoing project and It merits earty completion so that It 
wiff draw a large number of tourists and help In tourtam 
development. In Tar1<eshwar-a pilgrim station-double 
line, work has started. Let It be completed as early as 
possible. 

Let the Balurghat-Eklakhi railway project be completed 
at a reasonable time. 

17.05 hra. 

,sHR' DEVENORA PRASAD Y ADAV In 1M ClulirJ 

There are many other projects in West Bengal. I am 
sorry to say that during the regime of the Congre .. 
Govemment and the NOA Govemment, Weat Bengal had 
been badly neglected. Now, the time hu come to He 
that this State develops and gets a fair deal from the 
hon. Railway Minister. I am proud of the fact that West 
Bengal symbolises the true spirit of unity and eeculariam. 

The problem of the suburban commuters between 
Howrah and Sealdah has Increaaed manifold. I had 
submitted representations to the hon. RaI1way Minister. 
La/u ji has had enough experience and he visits Koikata 
frequently. He knows the plight of the suburban 
passengers of Howrah and Sealdah. Some new projects 
have to be drawn up and some important railway stations 
have to be selected so that commuter services can be 
improved in all possible ways. 

After the presentation of the Railway Budget, Lalu jl 
was kind enough to visit the headquarters of the Eastern 
Railway. Our leader, Shri Baaudeb Acharia accompanied 
by cotleague MPa, and leaders of the Railway Hawke,..' 
Union met the hon. Railway Minister and drew his 
attention to the brutalities and barbariam committed by 
the RPF against the railway hawkers. Their livelihood 
has been snatched away. Lalu Ii mentioned to the officeI'I. 
"when you cannot give employment to a large number of • 
unemployed youth, why are you taking away their 
empfoyment?" LaJu ji had asaured us that there would be 
no further attack, no harassment, and no intimidation 
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[Shri Santasri Chatterjee 1 
against the raHway hawkers. But I am sony to say that 
this is continuing and mounting. If the instruction of the 
Railway Minister is flouted, what should we do? Unless 
you control your officers and RPF personnel, we, the 
Members of Paliiament, will have to stand by our brethren 
and face the situation. Whatever situation may come, we 
will not tolerate this. So many railway hawkers working 
in West Bengal, Bihar and other places will become 
unemployed if things go on like this. I request Lalu Ji to 
give a thoughtful consideration as to why the railway 
hawkers are harassed, arrested, fined and imposed 
penalty. This situation cannot be tolerated for long. I 
appeal to Lalu ji to do something for the railway hawkers. 

MR. CHAIRMAN: Please conclude now. 

SHRI SANTASRI CHATTERJEE: Sir, I have not taken 
much time. Within a limited time, I am speaking. 

For the upper class passengers, thee are a good 
number of amenities. I come from a general middle class 
family. I cannot afford to travel by Rajdhani Express or 
super fast express trains on my own. But now, I got the 
railway pass, and so, I can travel. When I was an MLA 
also, I used to travel. We must pay special consideration 
for the sleeper class passengers. The condition of toilet 
is beggars description. The compartment is overcrowded. 
There is no water and no light. Lalu ji had taken a 
decision that he would improve the toUet system. We 
must give special attention to the sleeper class 
passengers. 

Lastly, I have forgotten to mention one thing. Lalu ji 
will consider surely, I think, to grant licence to the railway 
hawkers so that they can carry out their work In a legal 
way. 

With these words, I conclude. 

[Translation} 

·SHRI BHANWAR SINGH DANGAWAS (Nagaur): Mr. 
Speaker, Sir, through you I would like to Invite your kind 
attention to my views put forth during and before the 
budget session about the railway department. 

Sir, almost 9 months of the year 2004-2006 have 
elapsed. I had made an eamest requeat to hon. Minister 
to sanction rail line from Medta city to Ajmer (Pushkar), 
gauge conversion of the Railway track from Dagana to 
Ratangarh and provide stoppage of various trains at 
different places. 

None of my requests has found favour with the hon. 
Minister. That may, westem and central part of Rajalthan 
has not got my new proJe<:'. 

·Speech was laid on the Table. 

I would fur1her request the hon. Minister to sanction 
the ra/lline from Medta to Ajmer (Pushkar). Mere repeated 
assurances for conducting survey is not enough as 
surveys have been carried out several times in past also. 

/English} 

SHRI BRAHMANANADA PANDA (Jagatsinghpur): 
Hon. Chairman, Sir, I am extremely thankful for giving 
me an opportunity to speak on the Supplementary 
Demand for Grant for .expenditure of the Central 
Govemment on Railways. 

Before I go to highlight my points in regard to the 
development and expansion of railways in the State of 
Orissa, I would like to remind the hon. Railway Minister 
with regard to the political and religious relationship of 
the State of Orissa with Bihar. As he is aware. the maker 
of modem Orissa, late Madhusudan Das, was a Minister 
in the Bihar-Qrlssa Province. The hon. Railway Minister 
Is a great admirer of late Biju Patnaik, the illustrious son 
(If Orissa and a patriot of national repute. I represent the 
Biju Janata Dal from the State of Orissa. But it is 
Invariably noticed that though the people of that State 
are always in the national mainstream since 
Independence, OriS88 has been neglected In the railway 
map of India, and the reason Is stili mysterious. 

I would like to quote a few lines from the speech of 
the hon. Railway Minister delivered on 6th July, 2004 on 
the floor of this House while placing the Budget for the 
year 2004-05. 

'"The United Progress Alliance Government attaches 
the highest priority to the development and expansion 
of railway infrastructure as mentioned in the Common 
Minimum Programme. Indian Railways, the prime 
mover of the nation, have the distinction of being 
one of the largest railway systems in the world under 
single management. tts contribution to the nation's 
progr8as is Immesurable and it has a dual role to 
playas. commercial organisation as well as • 
vehicle for fulfHment of the aspirations of the society 
at large: 

Sir, I repreaent a State, which Is a backward State 
In the Indian political map, though my State Is rich with 
all the natural resources. We feel proud that Ori... Is 
the second richest State with regard to its natural 
reaoUrce8 in the Asian sub-continent. The han. Minister 
Is well aware that Orissa was a neighbouring State of 
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Bihar before its partition, and It has been discdmInated 
in the maHer of railways even after 57 years of our 
Independence. Orissa is endowed with rich natur.' 
resources in the form of vast mineral deposits, loretta, 
fertile lands, plentiful surface and ground water t'88OUfC88, 
long coastal line and pidur86que tourist spots. It Ie aJso 
rich in human resources, but despite its rich geographical, 
natural and human resources, Orissa is one of the 
backward States in the countfy today. 

The State of Orissa has a route length of 2,340 
kilometres of railway track, a substantial part of which 
passes through its periphery. Though the coastal districts 
have direct rail connectivity to important cities like Delhi, 
Mumbai, Calcutta and Chennai, there Is no railway Hnk 
connecting the interior and remote distric:ta of the State. 
I am really shocked to exprna that Phulbenl, a tribal 
district, has not yet seen the real light of railway track, 
so also Malkanagiri where the naxalltea are ralaing their 
voice. Due to lack of proper connectivity, due to lack of 
proper cultural and social relationahlp, the backward parts 
of different districts of the State are now in a sorrowful 
condition. 

I humbly appeal to the hon. Railway Minister, who is 
always raising his voice for the uplift of the dB/its, poor 
and the backward class people, that it is his bounden 
duty to see that in the politiCal map of India, Orissa 
should not be discriminated in any manner. It Ie the 
bounden duty of the Railway Minister to give equal 
importance to all the States. 

We have no hesitation. Let all the States have their 
dues and have their genuine demands. They may also 
progress so far as Railways are concemed. But, similar1y, 
in such circumstances, the Orissa's demand should not 
be neglected because politically we are not able to raise 
our voice on the floor of this august House or due to 
lack of proper leadership. 

Sir, as you know, under the dynamic leadership of 
Shri Navin Patnail<, Orissa is now to set up dHferent 
steel plants and other industries in different sectors. But 
due to lack of proper connectivity, the progreu of those 
steel plants and other projects which are going on In the 
State of Orissa, some impediments may be there. 

So, in such circumstances, I would like to highlight 
a few points which were recommended by the Standing 
Committee under the chairmanship or non-esteemed 
senior Member of this august House, Shri Basu Deb 
Acharia, who has recommended to the Ministry of 
Railways. I quote: 

"The Commtttee were appriMd by the Planning 
Commi8slon and the Ministry of FInance that providing 
of additional funds to the Railways to execute the 
ongoing projects was not a problem provided the 
Railways assure to deliver results by realistic 
prloritiaatlon of projects with welghtage to last mile 
projectS. The CommIttee had, therefore, recommended 
for working out an effective strategy to prepare a 
project-wise priority in consultation with the Ministry 
of Anance and the PIaMing CommIaslon within three 
months. They had also emphasised for fixing 
responsibility/accountability of project executing 
authorities for all causes of delays except in C888 of 
natural calamity and want of funda. 

I would also like to know the specific reasons '01' 
which the Cabinet has not agreed to the propoNl. 
Taking the perspective view of the subject, the 
Committee are constrained to recommend that the 
Railways should sincerely address the issue of 
repr1oritisation of projects at the earlleat so that acarce 
and valuable resources are utilised productively." 

I would also like to place a few points with regard 
to the demand of expansion of RaUways In my State. In 
the meantime, a Memorandum to the hon. Prime Miniater 
of India for development and expansion of Railways In 
the State of OrIssa was submitted on 26th October, 2004 
wherein all Party members Including the hon. Speaker of 
the Orissa Legislative Assembly, the Leader of the 
Opposition, the hon. Members of both the Houeea of 
Parliament were also present there. 

The hon. Mirnater of State for Railways has vtIIted 
my State. He has alao seen the precarious conditIoM of 
the railways in the State. I would like to mention here 
that for non-implementation of the railway projects, the 
real progress of the State Is hampered and the State Is 
not able to achieve its goal In Ita economic aspect. 

In this regard I would like to mention here some of 
the points of the memorandum which was Mlbmltted to 
the hon. Prime Minister: 

"Completion of sanctioned B.G. RaIl Unk Project:a: 
Since a decade sbc number of RaHways projects lind 
two Gauge ConwtrHml were .anctloned by the 
MInistry of Rallway8. However, due to inadeq .... 
aUotment of fwa, completion of theae project8 II 
delayed leading to coat eacalatlon. The Mlnlatry of 
Railways Is requeated to commission all the' , 
sanctioned projects, new Hnee and Gauge convet1Iion8 
within five years. h Is also neceeury that the MinI81ty 
of Railways may accord priority for completion of the 
project as mentioned below ... -
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MR. CHAIRMAN: Shri Brahmananda Panda, please 
conclude now. 

... (InttllTllptions) 

SHRI BRAHMANANDA PANDA: Sir, I will conclude 
within five minutes . ... (Interruptions) 

SHRI SUGRIB SINGH (Phulbani): Sir, he is the only 
speaker from the BJD. He will only speak In the 
discussion. ... (Interruph'ons) 

MR. CHAIRMAN: Shri Brahmananda Panda, you have 
aiready taken ten minutes. 

... (InttllTllph'ons) 

SHRI BRAHMANANDA PANDA: Mr. Chairman, Sir, I 
humbly appeal to you. I am a new Member. Within five 
minutes I will conclude my speech. 

SHRI SUGRIB SINGH: Sir, on behalf of the BJD, he 
is the only speaker. Please allow him. 

SHRI BRAHMANANDA PANDA: Thank you. 

With regard to Daitari-Banspani rail link project, the 
distance is only 155 kilometres. The year of sanction 
was 1992-93 and the allotment for the year 2004-2005 
was Rs. 83 crore. This is very meagre. In view of large 
number of industries that will be commissioned shortly in 
Dubri area, it is imperative that completion of construction 
of this line should be ensured by the end of 2005. The 
Ministry of Railways is requested to increase the allotment 
of funds to Rs. 150 crore. 

With regard to Hridaspur-Paradip project, the distance 
is 78 kilometres and the year of sanction was 1996-97. 
In this year of 2004-2005 an amount of Rs. six crore 
was allotted to this project. In order to ensure sufficient 
capacity for export and import of . raw materials and 
finished products, it is .. sential that completion of this 
broad gauge rail link is expedited within two years. The 
land acquisition is in progress. Therefore, the Ministry of 
Railways is requested to increase the allotment to 
Rs. 50 crore during 2004-2005. 

Regarding Lanjigarh Road-Junagarh project, the 
distance is only 54 kilometres. The year of .anctlon was 

1993·94 and the allotment for the year 2004-2005 is 
Rs. eight crore. The allotment of funds for this project 
has been highly inadequate. The land acquisition between 
Lanjigarh to Bhawanlpatna has been completed. The 
Ministry of Railways is requested to increase the allotment 
to Rs. 60 crore. 

Similarly, for Khurda Road-Bolangir project, the 
distance is 289 kilometres, the year of sanction was 
1994-95 and the allotment for the year 2004-2005 is 
Rs. 15.38 crore. The land acquisition Is In progress and 
construction is going to be commenced shortly. The 
Ministry of Railways is requested to increase the allotment 
to Rs. 40 crore for 2004-2005. 

For Angul-Dubri-Sukinda Road project, the distance 
is 90 kilometres and the year of sanction was 1997-98 
and the allotment for the year 2004-2005 was only 
Rs. two crore. Though this line was sanctioned in the 
year 1997-98, no land acquisition has been possible since 
the final location survey report has not been finalised. 
This Hne will ensure smooth flow of coal to all industries 
in Dubri area. Therefore, the Ministry of Railways is 
requested to increase the allocation to Rs. 10 crore for 
2004-2005. 

MR. CHAIRMAN: Please conclude. 

SHRI BRAHMANANDA PANDA: Sir, please allow me. 

With regard to new lines, the Talcher-Gopalpur line 
is of 245 kilometres and the survey report of Talcher-
Gopalpur broad gauge rall link line submitted to the 
Ministry of Railways indicated a favourable rate of retum. 
The recent thrust of industrialisation with setting up of 
steel, power and aluminium plants would rt;tquire a 
dedicated railway link. 

There are other schemes like Jeypore-MalkangJri of 
117 kilometres, Puri-Konark of 35 kilometres and 
conversion and extension of Nuapada-Gunupur broad 
gauge rail link to Theruvali of 79 kilometres. 

Sir, these are all interior parts of the State. The next 
is Bargarh-Nuapada-vla Padmapur line for 120 kilometres. 
Regarding doubling work, the Sambalpur-Talcher broad 
gauge line Is to be taken up .... (Inttmuptions) The doubling 
of railway line on Mahanadi river Is unnecessarily delayed, 
as a result of which the progress of Paradlp port haa 
been substantially hampered. I would \ appeal to the hon. 
Minister of Railways that the doubling of this railway bridge 
on Mahanadl may be completed as soon as possible for 
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the all-round development of the Paradip port which Is a 
port of national importance and which hu given a mileage 
to the financial development of the country. 

MR. CHAIRMAN: Shri Panda, you have already taken 
15 minutes. Please conclude now. I am caUing the next 
speaker. Please take your seat. 

SHRI BRAHMANANDA PANDA: Sir, just a minute. 
About new surveys, the works of Gopalpur-Rayagada of 
282 kilometres, Jaleswar-Digha of 40 kilometres, Jajpur-
Keonjhar Road-Jajpur of 30 kilometres, Gorumahisani to 
Buramar of 35 kilometres and Badarnpahar to KeonJhar 
of 70 kilometres are there. 

MR. CHAIRMAN: Please conclude. Shri Prabodh 
Panda to speak now. 

SHRI BRAHMANANDA PANDA: Yes, Sir. I request 
the hon. Minister of Railways and I appeal to him that 
these are very genuine demands of the State of Orissa 
and I hope that the hon. Mini8ter will give all seriovc: 
attention to complete these projects. 

MR. CHAIRMAN: Shri Prabodh Panda to apeak. 
Nothing except the speech of Shri Prabodh Panda will 
be recorded. 

... (/n/sl1Uplions) • 

SHRI BRAHMANANDA PANDA: Sir, I thank you for 
giving me an opportunity. 

{Trans/at/on} 

·PROF. RASA SINGH RAWAT (Ajmer): Sir, two-ttne 
years have passed since work commenced on Ajmer-
Pushkar rail line but it is very regrettable that -aua/ 
construction work has not yet been started on thla track. 
Please get it connected earty and kindly formulate a 
project to connect Pushkar and Madta by raU. 

Sir. Byavar is a big city with population over one 
lakh and is a big mandi also. It i8 a centra of textile 
industry also. Thi8 town is dominated by South bound 
people and traders. Thousands of army pef'8Onnel from 
local area also commute from this station. Therefore, a 
two minutes stoppage of Ashram Expresa (Superfast) 
should be provided at Byavar railway station. 

Sir. the Ahmedabad-Agra Fort train may kindly be 
run via Ajmer-Jaipur. At the times of meter gauge rail 
line, this train was quite popular. Unfortunately this train 
was discontinued after conversion of this rail Une. But 

·Not recorded. 
·Speech was laid on the Table. 

now gauge conversion work on the Bandikul-Bharatpur 
Agnl Fort route is about to be completed. Therefore, the 
Ahmedabad-Agra Fort train be run via Ajmer-Jalpur. 

Sir, the Ajmer-Chimor-Udaipur Meter gauge needs to 
be converted Into broad gauge at war footing keeping In 
view the importance of tourism In the country. Many years 
have eI ... ed since it was sanctioned to connect the 
Ajrner-Bhilwara-Chiltor-Udaipur meter gauge line into broad 
gauge line but work is going on at snail's pace. More 
budgetary support needs to be provided. 

AJmer Is an important tourist, historic. academic, 
cultural and religious centre. It ie, therefore, Imperative to 
develop It 81 a model railway station by providing all 
neceasary Infrastructural facilities. A large rest house for 
passengers needs to be constructed on the vacant land 
of the railways. 

Sir, an ordinary passenger train haHlng at email 
stations needs to be introduced between Ajmer-Delhl in 
larger public interest. More work orders should also be 
given to the Loco and carriage factories of Ajmer as per 
the broad gauge requirements. 

[English} 

SHRI PRABODH PANDA (Mldnapore): Mr. Chairman, 
Sir, I rise to support the Supplementary Oemand for Grant 
of Railways for Rs. 25,65.40,15,000. This is a discussion 
on the Supplementary Demand. so, it has its own 
limitation. Therefore, I am not proposing any new project 
now so that the Hon. Minister of Railways can consider 
It in the coming Railway Budget and aU the new propoaala 
for the new projects can be proposed at that time. 

Sir, at the very outset, I elCprel8 my sense of 
appreciation that the Railway Miniater, Shri Lalu Prasad 
has also taken an important initiative In a dynamic way 
to revamp the Indian Railways. Also, he gave a slogan 
that Indian Railways should achieve the first place in the 
globe. I do appreciate it. It is all right. I very much 
appreciate Shrl Lalu Prasad and Railway Ministry-Minister 
of State of Railways is he~ng In favour of introducing 
the indigenous system in the Railways. That Is why, they 
have introduced many new things. 

Sir, I would like to draw the attention of the Railway 
Minister, in this context, to the f-a that homeopathy and • 
allopathy aystems are very important componenta of 
medical treatment In our country and they are indIgenouI, 
but In the RaIlway dispensaries, only allopathy doctoI'I 
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are regularised and neither the homeopahty doctors nor 
the ayurvedic doctors. In spite of the judgements of the 
courts, Railways is not implementing their decisions or 
judgements. That is why, not a large number, but about 
250 homeopathy and ayurvedic doctors are languishing 
across the country. So, I do appeal to the Minister that 
he can think over it, ponder over it and regula rise 
homeopathy and ayurvedic doctors who are working in 
the Railway dispensaries. 

Again, there are problems in relation to growers of 
betel leaves, the paans. Our Minister is very fond of 
p8n. He used to take it. The growers of betel leaves 
are not able to load and unload the betel levels in different 
pans at different stations because of a recently issued 
circular which says that stations where a train stops for 
less than five minutes, loading and unloading of betel 
ieaves will not be allowed. i think, they should withdraw 
that Circular so that betel ieaf growers can avail of the 
facilities. 

So far as this Demand for Grant is concemed, it is 
not understood how money is proposed for passer'~jf)r 

amenities. Passenger amenities have not been tal.. .. 
seriously in many parts of our country. So, this shOUld 
be taken into consideration. So far as passenger amenities 
are concemed, some passenger trains, EMUs and oMlJs 
do not have provision of toiiet. Some local trains run 
4 to 6 hours from the starting point to its destimttion 
point, but without having any provision of toilet. \\' "It 
sorts of passenger amenities are there? This ShOl!": ·e 
considered. I think, the Railway Minister and Raliway 
Ministry shouid think over it. 

Many things are said about the Railway safety. What 
is the condition of the bridges? A lot of Railway bridges 
are in a bad shape. They are not in good conditions. In 
my constituency, one bridge over the river Kansabati is 
the only bridge. More than 65 passenger trains, even 
Rajdhani Express and other fast or express trains are 
plying on that bridge. But there is no doubling project for 
bridges. I feel that a doubling project for the bridge over 
the Kansal river should, at least, be taken up in the 
coming Railway Budget. 

Sir, the doubling work, as such, is progreuing very 
slowly. In the last Railway Budget it was mentioned to 
update the survey works of doubling in many placee. 
In my constituency, one doubling survey work from 
Kharagpur to Midnapur via Glrimaidan has not yet been 
started. They shoukt have taken it up. Another problem 
Is being faced with regard to qoubIing from Bandel to 
Katwa. I think, more money should be provided for it. 

The electrification work from Kharagpur to BaJuore, 
Kharagpur to Bhuwaneshwar, Katwa to Azmlganj hal 
not been started. I think, it should be done expeditlo~. 

As regards the ROBs, my colleague from West 
Bengal also mentioned it, and I support his views. I think. 
the present principle with regard to this issue should be 
changed. The present principle is based on a 50 : 50 
cost share basis, that is, 50 per cent Is contributed by 
the State, and the Centre contributes the other 50 per 
cent hare. I feel that it should be reviewed. In lieu of 
50 : 50 cost share basis, it should be 25 per cent share 
being provided by the State, and 75 per cent share being 
provided by the Centre. Otherwise, the ROBs will not be 
constructed, and Its implementation would get delayed. 
As far as the State Govemments are concerned, they 
are suffering seriously from the financial crunch. So, this 
prinCiple should be taken In lieu of the existing formula. 

Sir, we are talking about reforms, and it is also there 
In the Rakesh Mohan Committee Report. We were 
apprehending that many areas of the Railways were going 
to the private ownership. Now, I think, the present Minister 
is thinking otherwise. I would like to know whether all 
raHway canteens or most of the railway canteens are 
being given to a single company, which would create 
monopoly. I am asking this because we have witnessed 
it In the NoA Govemment's regime. If that is so, and if 
that Is happening, then It should be reviewed. The earlier 
decision taken with regard to this issue should be 
changed, as it was not good. 

Next, I would like to touch upon the issue of 
recruitment policy. What is the recruitment policy? During 
the NOA regime the recruitment poHcy created havoc. 
The Railway is considered to be a symbol of national 
integrity, but during the course of an interview of the 
Group '0' cadre, riots took place. The riots were taking 
place in Assam, and in different parte of the country. As 
far as the recruitment of the Group '0' and Group 'C' 
are concerned, our proposal is that, the Divisional Railway 
Manager (oRM) level should be the basis, and they 
should be aItowed to r8Cf'Uit Group '0' and Group 'C' 
candidates. In many areas of the Railways not a single 
Group '0' staff has been recruited during the last 
10 years. The staff strength in Railways is gradually 
decreasing, and not only that, the ratio of the Group '0' 
is also gradualty diminishing in differ6nt parts of our 
country, whether It is in different zones or different 
divisions. 
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Sir, in Kharagpur Division, which is under the South 
Eaetem Railway, more than 1,500 gangmen are still 
wdng for their regulanaatlon. The court judgement Is 
also there on this issue, but it is not being followed. 

This is happening in many parts of our country. 
Therefore, the recruitment policy should be changed. 
Refonns are aU right, but theae abould be retorma with 
a human face. 

I wish to draw your attention to another Ilffta, that Is, 
land management. The Railways has large tracta of land 
in different parts of our country. So far .. Kharagpur Is 
concemed, basically, it is a railway town, and rnoet of 
the lands belong to the Railways. It Is a century-old 
junction, and right from Its Inception or formation, a large 
number of people, who are from different parts of the 
country, came there to stay. Since they had no other 
option, they had stay on the railway lands. Now, the 
Railways has come out with a policy of evicting aH those 
people. Mostly, poor people have settled there. My appeal 
to the Railway Ministry, through you, Sir. is that the 
unused railway lands or those lands which are not being 
used by the Railways should be leased to the people 
who are already staying there. By leasing the land, the 
Railways can earn revenue from that. 

Another point that has already been mentioned is 
about the hawkers. What I am going to say now Is not 
my proposal. and even the hawkers' union are not 
opposed to this proposal. Nobody is saying that the 
hawkers should be allowed to hawk in the trains without 
any ticket. You can issue monthly S8ason tickets to them. 
If they have these monthly season tickets, they should 
be allowed to hawk. at least, in the passenger or local 
trains. They are also unemployed youth and where will 
they go? 

The Railways should think over all these things. With 
these words, I support the Appropriation BID and the 
Demands for Supplementary Grants. The han. Railway 
Minister should ponder over these things and, in the 
course of his reply, he should try to address the problems 
that have been raised here. 

{TranslllfionJ 

·SHRIMATI RUPATAI D. PATll (latur): Sir, I would 
like to draw your attention towards the ongoing project$ 
in Maharashtra. Railways has played a vital role In the 

·Speech was laid on the Table. 

development of the State. It is a vita! source of 
development and employment. 

Vldarbha and Marathwada regions of Maharuhtra 
have been 8truggHng for development and it Is esaentiaI 
to alleviate their backwardness. Railways will play a vital 
role towards this direction. I am sorry to say that some 
schemes of the railways are running at a snail pace In 
this region. What I want 18 that this pace should be 
accelerated. 

Sir. adequate funds are not being provided to Latur· 
Kurdwari gauge conversion project. Recently. honourable 
Chief Minister of Maharashtra Govemment has written a 
letter to the Union Govemment and requested to provide 
adequate fund8 for Mlraj-Latur project which was 
sanctioned in the year 1994-1995. Rupaee 160 crore hu 
been spent 80 far on gauge conversion out of Rs. 516 
crore allocated for this project. The work of gauge 
convereion on Kurdwari-Latur (152 kilometer) route Is 
running at a very slow pace. 

I would like to request the honourable Minister to 
provide more funds to this project. 

{Eng/illhJ 

·SHRI SUGRIB SINGH (Phulbani): Sir, I would like 
to draw the attention of the Govemment to the urgent 
need of the development of Railways In my State Orissa. 

Sir, with constant demand of the State Govemment 
and the Membere of Par1lament from Orissa we flnatly 
got a new RaHways Zone, i.e., East Coast Railway. But 
It 18 regrettable that the Ministry of Railways did not keep 
the entI.. state under the newly created zone. Rather 
the various parts of the State have been brought under 
several zones. Ranltal to Jaleswar of BallIItOre district, 
Badem Pahar-Gorumahishani. Baripada of Mayutbhanj 
dIatrIct, Barbll, Joda, Banapani, Kiriburu of Keonjhar dIatrict, 
Rourtcela. Bandhamunda, Blmlagam of Sundargarh district 
and some lines in Jharsuguda district have been kept 
under South Eastem Railway zone. Brajr'; Nagar, lb. 
etc:. brought under the South Eut Central Zone. So 50% 
of the State are only kept with the East Coast Railways. 
I demand that entire state be brought under the jurisdiction 
of East Coast Railways. 

Sir, I shall be falling in my duty if I do not draw the 
attention of the Govemment to the need to oonstNct 
RaHway line In my district. The Houee will surpriae to 

.SpHch was lUi on the Table. 
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(Shrl Sugrib Singh] 
know that the people of that district have not seen Railway 
line in their areas even after 58 years of Independence. 
My Parliamentary Constituency Phulbani, which consist 
of seven Assembly constituencies namely Bhanj Nagar, 
Gudaygiri, Phulbani, Balliguda, Baudh, Sonepur and Binka 
have not been provided with a single kilometer of Railway 
line. On repeated demand of the State Govemment, the 
construction of Khurdha Road-Balangir line has been 
sanctioned. On completion. this line will provide 
connectivity to most the Assembly constituencies stated 
above and also to Balangir 'district of western Orissa. 
This will establish emotional link between coastal Orissa 
and westem Orissa predominately tribal inhabitated district. 
One of the backward parliamentary constituency will be 
greatly benefitted by that Railway Line as It will go via 
several parts of Phulbani and Sonepur districts. About 
700 crores will be required for the completion of that 
line. But it is regrettable that only 15 crores has been 
sanctioned for that line so far. At this rate of allocation 
every year. the line will not be completed in the next five 
decades. As such, I demand that keeping in view the 
urgent need of infrastructural development in that area 
which will ultimately develop that backward district, the 
allocation of fund should be substantially increased so 
thaI the line will be completed in Tenth Five Year Plan. 

Sir. there is a need to construct a line between 
Berhampur and Phulbani. Once this line is constructed 
my Constituency Phulbani can be connected by Rail from 
Berhampur, the headquarter of southern Orissa. Hundreds 
of students from my district go to Berhampur for higher 
studies. Besides, the farmers, traders and tourists will 
get the benefit of the rail connectivity between these two 
important towns. Therefore, I demand that a line should 
be laid between Berhampur and Phulbani. 

Sir, the Railway network in Orissa has a route length 
of 2340 kms. It is 14.04 km. per thousand sq. km. as 
against the national average of 19 kms. The neighbouring 
states like Bihar. West Bengal have a Railway route to 
the extent of 30 kms. and 43 kms. per thousand square 
kms. respectively. Therefore, there is a need for the 
expansion of Railway lines in Orissa. While doing so, 
priority should be given to link the backward areas like 
Phulbani having sizeable ST and SC population where 
train line has not been laid so far. 

Finally, I would like to demand the increase the 
frequency of Rajdhani Express between New Delhi and 
Bhubaneswar. There is no direct train connection to city 
like Bangalore from Bhubaneswar. The Minister of 
Railways should sanction the introduction of a direct daily 
train between Bhubaneswar and Bangalore. 

Lastly, Sir, thank you very much for allowing me to 
partiCipate in the discussion and conclude my apeech. 

{Tf11I78l6lion} 

·SHRI NAND KUMAR SAl (Sarguja): Sir, Chhattisgarh 
is a newly created State which is very backward from 
the point of view of railway facilities. Chhattiagarh Is having 
a lot of forests and hills where there is not any rail 
facility. Amongst such regions Sarguja, Buster and Jashpur 
are some of the main regions. As regards Sarguja, rail 
line is likely to be constructed to reach more up to 
Ambikapur in near future. 

Sir, I want that this rail line should be further 
extended from Ambikapur up to Aareuwada Junction via 
Batauti, Sitapur, Patthalgaon, Ghetlya, Simajore. Likewise, 
Ambikapur should be developed as a terminal. There is 
a train running between Chirmlri and Rewa. More number 
of bogies should be added to this train at Vishrampur. 
Sir, at present Rajdhani Express is running between New 
Delhi and Bilaspur on Wednesday and Thursday. Instead 
of this it should be run on Thursday and Friday. At 
present this train starts at 8.40 p.m. The starting time of 
this train should also be advanced. I would like to request 
the honourable Minister of Railways to make it convenient 
to fulfil all my aforesaid demands. 

/English} 

·SHRI B. MAHTAB (Cuttack): Respected Sir, I would 
like to draw the attention of the House towards the share 
of Railways in Plan outlays. Since the inception of the 
planned era in 1950-51, the Indian Railways have 
executed eight Five Year Plans apart from the annual 
Plana. Through successive Plans, there have been a 
steady increase in both passenger and freight traffic. The 
main objective of Railway Planning has been to develop 
the transport infrastructure for carrying the projected 
quantum of traffic and also to meet the development 
needs of the country. However, the share of RaHways in 
the Plan outlays is declining. In the First Plan Outlay 
was 11.1 per cent whereas in the Tenth Plan it has 
come down to 6.8 per cent. In the Fifth Plan it was as 
low as 5.3 per cent. So also it was 5.3 per cent in the 
Ninth Plan. One of the major initiative to accelerate 
investment is in rail infrastructure for removing capacity 
bottlenecks in the critical sections of the railway network. 
That is why the MNational Rail Vikas Yojana" was 
envisaged within an investment of Rs. 16 thousand crores 
over a period of a five years. The salient features of this 

·Speech was laid on the Table. 
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Yojana which is a non-budgetary inveatment initiative, was 
supposed to strengthen the Golden Quadrilateral and Ita 
diagonals, strengthening of rail connectivity to ports and 
development of multi-model corridors to port and 
connecting hinterland and construction of mega bridges. 

I would like to draw the attention of the Railway 
Minister to the major bottleneck that has occurred in 
Cuttack, where the Chennai-Kolkata line and Talcher-
Paradeep line criss-cross each other. Because of slow 
pace of work the doubling of line has been delayed and 
the construction of second railway bridge over river 
Mahanadi, Kathjodi and Kuakhai is pending. Unless these 
three major railway bridges are constructed the bottleneck 
and congesting cannot be removed. Therefore, I demand 
that urgent steps be taken for allocation of more funda 
for speedy completion of the second bridge over river 
Mahanadi, Kathjodl and Kuakh,al. 

The major thrust in the Annual Plan for 2004-2006 
is on New lines, doubling and augmentation of Traffic 
facilities and passenger amenities. But every little work 
has started in this regard in Orissa, where East Coast 
Zone is in operation. East Coast Zone happens to 
contribute the largest revenue through freight. Yet 
movements of goods train Is not smooth In the East 
Coast Railways because of congestion and bad tracks. 
As Orissa has attracted large number of mega industries 
because of steel boom, I urge upon the Railway Minister 
to take personal care to contribute handsomely which will 
help the Indian Railway in eaming more revenue 88 well 
88 boost the economic and industrial growth of the eastem 
region of our country. 

I, now, draw the attention of the House towarda 
another major problem affecting Indian RaOways, which 
is regarding rationalisation of fare structunl. Passenger 
services are estimated to aocount for 59 per cent of the 
total traffic in 1999-2000 but contributed only 30 per cent 
of the revenue. Freight services, on the other hand, 
contributed only 41 per cent of railway throughput, are 
estimated to generate the balance 70 per cent of the 
revenu~. Rationalization of tariff policy remains an area 
of concem and a phased adjustment over the remaining 
two years of this Plan Period is absolutely crucial. Would 
the Minister educate us, when and how he Is going to 
correct these distortions? 

It has also been noted that in relation to roads, the 
share of Railways In the movement of good sand 
passengers has declined significantly over the years. 

Competition from road has adversely affected the market 
of Indian Railways. We all know that as compared to 
road transport, rail transport is more ent'lrgy efficient and 
cost effective. It is, therefore, logical that the share of 
Railways ahould not decline with respect of other modes 
of transport. I would urge upon the Rail Minister to 
concentrate more on the critical issue, particularly In the 
area of strengthening of basic infrastructure and meet 
the surge In demand for the freight segment. That Is why 
connection of mine head with sea port should get all 
priority. In Orissa, the Daitari Bansapani rail line be 
completed immediately. Similarly Sukinda Road be 
connected with Dhamra via Bhadrak and also the T alcher-
Gopalpur rail line be started which passes through 
Naraainghpur, Khandapara, Nayagarh, Banpur to Gopalpur. 
Similarly, the Khurdha Road to Bolangir rail line be 
expedited. Orissa been demanding the completion of the 
rail links under construction especially connecting the 
industrial growth centres and backward regions of the 
State. Orissa, today Is in the threshold of a major 
Induatrial transformation with a number of Steel plants, 
Aluminium Plants, Thermal Power Plants coming up in 
different parts of the State. It is, therefore, necessary to 
expedite completion of the railway projects. 

Employment generation in Orissa by the Railway 
needs to be increased. At the same time, I demand thaI 
pantry car services be provided for Bhubaneshwar-
Bangalore Express, BhubBneswar-Kuria Express and Purl· 
Tirupati Express. 

At the .. me time, I would draw the attention towards 
the second opening of Cuttack Railway Station, which 
has completed 100 years. Money has been sanctioned 
but the work Is yet to start. I request the Minister to 
intervene. 

Lastly, I would draw the attention of this House 
towards a comment of the Railway Standing Committee 
regarding provisioning of additional funds to the railways. 
The PlaMing Commission and the Ministry of Finance 
have stated that providing funds would not be a problem 
but the Railways should prioritize the projects with 
weightage to the last mile. No steps been taken in this 
regard rather this proposal been totally forgotten. It should 
sincerely address the issue of reprioritization of projects 
at the earliest so that SCBrce and valuable resources are 
utilized productively. 

I' 
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[Trans/stion} 

CHAUDHARY LAL SINGH (Udhampur): Mr. Chairman 
Sir, I am thankful t') you for giving me an opportunity to 
speak. I would like to submit to you something about my 
state Jammu and Kashmir. As you know train service in 
our state was started in 1970. Today when you visit that 
railway station you will be surprised to find that it still 
wears the looks of a most backward adivasi village. 
Kathua is our district headquarters. Laying of rail line 
upto Udhampur was started 25-26 years ago. The 
distance from Jammu to Udhampur is about 60 kilometers. 
Thirty years ago when Shrimati Indira Gandhi laid the 
foundation stone of Udhampur railway station the local 
people started hoping that this station would be completed 
train service from there would be started soon, the 
northern command of our Army is stationed there. The 
Army personnel were also very hopeful about this. A 
number of people have retired since then and a number 
of Army personnel have left that place. Thirty years have 
elapsed since then and a number of Governments have 
changed over this period. All put in their efforts in their 
own ways towards the completion of this rail line. And 
today this rail line is six months' old ... (Interruptions) 

MR. CHAIRMAN: The hon'ble members should not 
talk to each other. 

CHAUDHARY LAL SINGH: I was elected to this 
House from that area six month back. People were having 
high hopes that this station would become operational 
now. Sir, through you I would like to tell the hon'ble 
Minister of Railways that he has done very well. You 
have done a 101 in the interests of poor people. Therefore, 
I support you and this supplementary budget also. 

I would like to say that you should take the credit 
you want to take and should do justice in this regard. 
But justice delayed is justice denied. Tracks have been 
laid and the station has come up but what remains Is 
the mere formality of inauguration. It will benefit the local 
people who will see rail for first time in their lives. I want 
to say that such things should be time bound. I wish that 
Ihe hon'ble Minister of Railways should mention In this 
speech the date on which Udhampur railway station will 
be made operational and from which date train service 
from there will be started. Starting of train service from 
there will bring the people of that area in contact with 
the people of rest of the country. The people whose land 
had been acquired for construction of this rail line as 
well as the people affected due to this line in any way 
should be provided with job6. I submit to the hon'ble 

Minister that our agriculture has been destroyed and we 
are in turmoil. The hon'ble Prime Minister has helped us 
a lot and has announced a number of packages for us. 
But so far as the recruitment policy of the Government 
is concerned, if outsiders are employed there, I want to 
know from you, as to how your department is going to 
help us. Some of your agencies are working there but 
I do not know from which areas the people for those 
agencies have been engaged. The output is not In 
proportion to the funds being spent over there. The person 
to whom tender Is awarded sublet the items of work to 
someone else and in this way both are benefited. There 
is more loot than output of work. You should take this 
thing into account. There Is no fedudalism in our area, 
lands have been divided there and the poor people are 
left with small areas of land which too have come on the 
route of this rail line and so if employment is not provided 
to those people it will be a gross injustice. If jobs are 
not provided to them in the departmental canteens and 
shopping complexes It will amount to injustice on your 
part. The foundation of this railway station was laid by 
late Shrlmati Indira Gandhi so I want that her statue 
£lhould be set up there and the station should be named 
after her. 

We have some problems. My constituency is 
stretched from the point where my state starts upto the 
point upto which rail goes, my constituency stretches upto 
the tunnel. The farmers and labourers staged a dhama 
for one month at Banihal. They have not been permitted 
to work. " the people who have shunned voidance and 
laid down their arms are not allowed to work with their 
looks and If you snatch their tools from their hands what 
else can be expected from you? Dada district is a den 
where atleaat one thousand militants are active and most 
of them are foreigners. It will be futile to say anything 
about what is done there. They have eaten up even the 
sheep and other big animals of the local people and 
even here Is no bread for them to eat. Agriculture there 
has been ruined due to failure of rains. Now if their land 
Is taken away, their tools are snatched where will they 
go? When I pursued them to end their strike I had asked 
them to elect me to the Parliament so that I could raise 
this cause in the Parliament. People talk about the poor 
there. I would like to ten you that people there celebrated 
Id and Diwali away from their homes, it is most 
unfortunate for them. lands of people In Banlhal, Bhakhadi 
and other areas have been acquired. 'There .re very few 
stations and railway crossings in ours ar... Lakhanpur is 
the gateway of Jammu and Kuhmln Take a look at the 
crossing their. ThIs crossing Is accident prone where more 
than one hundred fifty people have Ioet their lives. People 
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crosses over from that place. There 18 a need to conatruct 
an over bridge at the Lakhanpur Cf'OII8ing. Bealdea, railway 
crossing should be provided at Jagatpur, Janglot. Loget, 
Barwal, Budhi, Gati, Meerpur, Chhanrodya, Dayalachakh, 
Chhankhatran, Ghaghwal and Jatwal also. A number of 
people are affected and even crushed unclear the wheels 
of train due to absence of raltway crossings at different 
places. This amounts to injustice. 

MR. CHAIRMAN: Now you conclude, please. 

CHAUDHARY LAL SINGH: You please keep in mind 
that there are few speakers from Jammu and Kashmir 
but you do not let them speak. 

MR. CHAIRMAN: That Is why you have not been 
asked to conclude 80 far but you must stick to the time 
limit while speaking. 

CHAUDHARY LAL SINGH: Whenever a railway track 
is laid, provision of crossings should be made before 
hand, otherwise the people have to stage sIt·ins (dhamas), 
strikes later in order to have the croaalngs. 

MR. CHAIRMAN: You are repeating the same point 
again and again. 

CHAUDHARY LAL SINGH: Shatabdi express has not 
been started from our place till now. Please regularize 
the Holiday express and increase Its frequency to run 
daily. Regularize the Rajdhani Express also. I have raised 
the point for providing stoppage of this train at district 
headquarters of Kathua earlier also. These trains should 
be provided stoppage at the district headquarters. 

Sir, off and on I travel by Puja Express also. The 
Members of Parliament alongwith their spouse travel by 
this train. There is nothing except a picture depicting 
Kishangarh in Rajasthan. For the rest you can a" that 
they charge fare for first A.C. which, in the case of MPs, 
Is paid out of the Lok Sabha accounts, but this train has 
the worst type of coaches in which the Members of 
Parliament travel. The term -honourable" is used for the 
one who is honourable and not for anybody else. Such 
honourable persons have to travel in those coaches 
confining themselves to a comer of the coach. This thing 
should be taken care of. The local employees are 
demanding a station for the State. There should be a 
stoppage at Gagwal. 

When I was an MLA and a Minister in the earlier 
State Government, a promise was made to establish a 
rail coach factory which would fac/Utate employment to 

the people. This promise has not been fulftlled so far. I 
would like to request the an.ntion may kindly be paid to 
the fulflUment of this promise. 

I am going to conclude. I want to point out that 
there Is an lndustry-the Chintpooml Industry in our area. 
It manufacturers some implements like those which enable 
the trains to change their track. 500 people from Jammu 
are employed in the said industry. This is not allowed to 
compete with other industries. Appeals are made to 
establish industries in Jammu and Kashmir. My request 
is that these industries should be allowed to compete. 

In the end, I would like to sey that whatever issue 
have put before you, should be taken care of and 

completed. They will enjoy the benefits of having train 
service when the Udhampur station becomes operational. 
Some people from the opposite party are taking out 
processions, organizing gathering and staging 
demonstrations as they do not want the train service. I 
would say that their arguments should be convincingly 
countered/answered so that they may desist from their 
activities. 

·SHRI RAGHURAJ SINGH SHAKYA (Etawah): Sir, it 
Is requested that the following suggestions may be 
Incorporated In the Supplementary Demands for Grant 
(Railways). 

Punctuality to be Observed in the departure of 
Lucknow Gomati Express running four to eight hours late 
dally from its usual departure time. 

There Is hardly any response at telephone No. 131 
of the Railways. Therefore, two people should be 
appointed, particularly In my parliamentary constituency 
Etawah to streamline the service at telephone No. 131. 

The progreu of work at Gwallor, Guna, Etawah 
railway route is very slow. This wori( 8hould be completed 
soon. 

There is no retiting room for the paaaengers at the 
Etawah railway atation. A retiring room ahould be 
constructed on priority basis. 

Unchahar Express Up and Down should be 8topped 
at Jaswant Nagar railway atation in the Etawah 
Patllamentary constituency. 

Muri Express should be stopped at Jaswant Nagar 
Railway Station where no mail train stops. 

"Speech was laid on the Table. 
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[Shri Raghuraj Singh Shakya] 

Beautification of Etawah and Jaswant Nagar railway 
stations to be done. 

It is requested that the above demands may be 
incorporated on priority basis in public interest. 

/Englishj 

'SHRI AKS. VIJAYAN (Nagapattinam): Sir, in this 
august House, I extend my gratitude to Railway Minister 
on behalf of DMK Party for sanctioning adequate funds 
for completing Tamil Nadu Railway Projects. 

Sir, in Tiruchi-Tanjore-Nagore Section, only the section 
between Tiruchi and Thanjavur has been completed. The 
next part Thanjavur-Nagour broad gauge part stili remains 
to be completed. The wor1< in this section is getting slow, 
I request the Minister to speed up the work. 

Also, Sikkal Singaravelar Temple, Nagaur Dargah and 
Velankanni Church fall in this section which is a unique 
example for Secularism. Kindly expedite the work so that 
International Tourism will grow up due to this worship 
places. 

The management of Velankanni Church already 
offered 2 crore of Rupees for extension rail route from 
Nagapattinam to Velankanni. They are also eager to offer 
more funds for this line. I am again requesting you for 
speedy work. 

Earlier there was meter gauge main line connecting 
Villupuram-Chuddalore-Mayiladuthurai-Tiruvarur. Many 
trains were plying on that route to facilitate passengers. 
Now after the Gauge conversion, it has been stopped. 
Hence, I request you to take up this matter and make 
effort for Gauge Conversion. 

There is long pending for renovation of 
Thiruthuraipoondi station. I request you to speed up the 
renovation work. 

I would like to draw your attention that GM for 
Southem Railway has not been posted for the past six 
months. You are requested to look into this matter. 

SHRI P.S. GADHAVI (Kutch): Sir, I rise to express 
my Budgetary views on the Supplementary Demand for 
Grant (Railways) for 2004-05. First of all, I would Mke to 
submit that if the Railways is seriOUS about the 
management of its assets and liabilities, then Railways 
need not have to depend on Budgetary support from the 
Government. It need not have to depend on Budgetary 

'Speech was laid on the Table. 

support from the Govemment. It need not have to come 
and seek the Supplementary Demand for Grant. Why do 
I say this? It has been observed by the former Railway 
Board Chairman, Shri V.K. Agarwal, and I quote: 

"The mar1<et share of Railways has gradually declined 
from 89 per cent to 40 per cent in freight traffic and 
from 68 per cent to 20 per cent in passenger traffic. 
This has not only affected the Railways adversely, 
but has also affected the nat/onal economy, the 
Railways being five to six times more fuel efficient. 
If the mar1<et share of the Railways for freight traffic 
was around 60 per cent instead of 40 per cent, diesel 
worth Rs. 7,500 crore per year would have been 
saved for the national economy." 

Almost all the Members of Parliament have definitely 
given compliments to the hon. Railway Minister. It is 
because he did not propose any hike in the freights and 
fares. Therefore, he acclaimed all the praise. But what 
happened afterwards? There is a tremendous hike in 
prices of goods and particularly of coal, from the back 
door entry. Wha1 would be the effect of this? The effect 
would be that all the State Electricity Boards which are 
g~eratlng etectriclty through coal, electricity would become 
costly to people. I can give the example of GuJarat State 
Electricity Board. In my State, it has to bear an additional 
burden of Rs. 112 crore. On the one hand, Gujarat is 
facing acute shortage of electricity and, on the other, this 
will further aggravate the problems of the people. This 
wlH have an indirect burden on the people. This is the 
result of a back door entry. My humble request to the 
hon. Railway Minister is that it should be rolled back. 
This hike, particularly on coal, should be taken away or 
the Railways should give exemption to the State Electricity 
Boards which are generating the electricity through coal. 

I would like to submit some more suggestions to the 
hon. Railway Minister. If the Railways manage Its property 
well, then they can earn more money. They need not 
seek any support from the Govemment of India. In my 
constituency Bhuj, there was a big piece of land. As the 
new railway station was shifted to another place, this 
piece of old Railway Station land became an unmanned 
land. Nobody Is there to keep a watch over It. This 
property is worth more than Rs. 200 crore. If they do not 
need this property, then they should give this back to the 
Govemment. They can even sell this piece of land. This 
is only one instance. There are so ~any such places. ff 
they can manage their property well, then they can also 
eam money. If the Railways are serious to manage their 
assets and liabilities, they can eam more money. The 
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question is that they should have a will to manage their 
propertiHweli. 

There are certain routes which give more revenue to 
the Railways. There are two daily trains, which go to 
Mumbai from my constituency. There is also a posalbiHty 
of having one more train. If you can introduce one more 
train to Mumbai, it can yield more revenue to the 
Railways. So, I eamestly request the hon. Railway 
Minister, who is here, to have one additional Express 
Train because in a year, more than 200 to 300 extra 
trains are run between Mumbai and Bhuj . This has been 
a long-standing demand of our area. 

In my constituency, there are thousands and 
thousands of people from North India and from Defence 
services who are staying there. There is a long-standing 
demand from them to have. a direct rail link between 
Bhuj and Delhi. They have started one train-Ala Hazrat 
Express Train-which comes from Bareilly. It has been 
extended upto Bhuj. But it runs only for four days in a 
week. My humble submission to the hon. Mlnilter of 
Railways is that the frequency of this train may kindly be 
increased from four days a week to dally. This is very 
necessary because it can join the whole of Northem India. 
So, for the development of the Northem India, i.s., Punjab, 
Haryana, Delhi, UP and even some parts of Bihar, it is 
required to be done. 

Kutch is very important for further development of 
North Indian States. Kutch is having two major ports. 
One is the Kandla port and the other fast developing 
port is the Mundra port. If we export goods from Kancila 
and Mundra ports, it will definitely curtail the distance by 
about 100 kilometres, because Mumbai is far away from 
North Indian States. So, for the development of the 
Northern India, especially these two ports are very 
important. So, it is my humble submission to the hon 
Minister that the gauge conversion work, which is going 
on between Palanpur and Samkhiyali, may be completed 
as per schedule. This is one of the four mega projects, 
which were sanctioned by our previous beloved Prime 
Minister, Shri Atal Bihari Vajpayee. So, the gauge 
conversion work between Palampur and Samkhlyali may 
kindly be expedited. After it is done, it would definitely 
yield more earning to the Railways. 

Sir, I have submitted certain requests to the hon. 
Minister of Railways. One is about the increase of 
frequency of certain trains, which I can narrate just now. 
There is one train No. 2917 & 2918, Sampark Kranti 
Express between Delhi and Ahmedabad. It runs only three 
days a week. But it requires to be made daily. 

Then, there is another train No. 6335 & 6336, 
Gandhidham-Nagarcoil Express, which joins the whole of 
Southern india including Kerala and Kamataka. This train 
runs only one day a week and it requires to be made 
three or four days a week. Similarly, there is one train 
No. 6505 & 6506, Gandhldham-Bangalore Express. It is 
my humble submission that the frequency of this train 
may also be increased from one day a week to four 
days a week. 

Sir, similarly, train No. 1091 & 1092, Bhuj-Pune 
Express may also be allowed to be run 'rom one day a 
week to . four days a week. 

Sir, thl,. Is a long standing demand 01 II ,CJ people, 
particularly from the southem part of our country, i.e., 
Chennal and Hyderabad for a train from Bhuj to 
Hyderabad or Shuj to Chenna/. There are thousand and 
thousand of people from Hyderabad and Chennai staying 
in my constituency and thousand and thousand of people 
of my constituency staying In Hyderabad and Chenna/. 
And, there Is • long standing demand for a direct train 
from Shuj to Hyderabad or Bhuj to Chennal. It is a 
genuine demand, and I request that this may kindly be 
considered by the hon. Minister of Railways. 

Sir, the Bhuj railway station, which is really giving 
mora and more Income to the Railways, needs 
upgradatlon. I request that the same may please be done 
at the ·earlieat. 

Sir, In the wettem border, ther. Is a very important 
Alrforce station at Nallya. SImilarly, at Khavda al80, our 
Defence ptmOnnel are there. I am talking about the gauge 
conversion wort< there. It is my request that, at least, the 
survey for the gauge conversion of Shuj to Khavda line 
and broad gauge conversion for Bhuj to Nallya line may 
be done. 

Sir, as rightly abaerved by the hon. Minister of 
Railways, Shri Laluji, that in regard to the transportation 
of the perishabte goods particularly fruita and vegetablee, 
it is the farmers of the remote are88 woufd be benefitted 
becaUM they do not get the adequate prices of their 
produoe, for their perishable goods, just like w~ are, 
traneportlng milk, It may also be done by way of insulating 
or air-condition trains. If this is done in regard to the 
perishable goods, it will really help the farmers of the 
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remote areas. Actually, it is only the farmers of the big 
towns tvho are getting their returns of their produce, and 
not the farmers of the remote areas. In my constituency, 
we are having one crop of the Kharek, which is perishable 
commodity. It can be sold only within 15 days, after that, 
it gets perished. So, it is my request that the perishable 
goods be transported through some Insulated or air-
condition trains. Then, we would really help the farmers 
of the remote areas. 

Lastly, Sir, the hon. Railway Minister has sent a list 
of the ongoing Railway projects to the hon. Members, 
which are going on in their constituencies. I have al80 
received such a list. In that list, there is a mention of 
Gandhidham-Palanpur gauge conversion. I would like to 
know as to what is latest position, and by what time it 
will be completed. 

Similarly, there is a demand about the Shildi-Samdri 
line which would join the Rajasthan areas, and also there 
is a demand about Bhildi-Vairamgam line. So, again, it is 
my humble submission that all these lines may kindly be 
constructed at the earliest. 

Sir, I may also be allowed to lay the remaining part 
of my speech on the table of the House. 

MR. CHAIRMAN: Yes, you may lay it on the Table 
of the House. 

·SHRI P.S. GADHAVI: Sir, as there is more than 
25000 people from Chennai, Andhra Pradesh are settled 
in Kutch (i.e. my Constituency) since more than 50 years 
and most of them are doing labour work at Kandla Port 
and similarly thousands of people from my Constituency 
are settled in Andhra Pradesh and Chennal, therefore, 
there is very old long standing demand for having direct 
train from Bhuj to Chennai and Hyderabad. I, therefore, 
request your goodself to consider our this long outstanding 
demand and sanction direct trains between (a) Shuj-
Hyderabad, and (b) Bhuj-Chennai. 

Upgrade the status cf Bhuj Railway Station as income 
from this station is increasing day-by-day. 

Kindly sanction the Gauge conversion work from Bhuj 
to Naliya as this section of Railway Track is very much 
useful to our Air Force Base at Naliya fOf defence purpoee 
gauge conversion work asaumes great importance. 

Kindly sanction the survey work and lay down of 
new Railway Broad Gauge Track from Bhuj to Khavda 
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as this new railway line would be very much UMful to 
our defence units and this new railway line would open 
the gates for industrial development of economically very 
such backward-border area. 

There is abundant potentiality of development of salt 
based Industries as huge quantity of unedible aalt 18 
available in Great Rann of Kutch near Khavda. 

Dholavlra a place of 500 year old Harraman Culture 
Site world famous site may requires to be connected 
with railway line and, therefore, railway track may ple ... 
be surveyed and laid down between either from AdMar 
to Dholavira or from Chitrod to Dholavlra via Raper. 

Mandvl Port may please be connected by Railway 
from Bhuj and, therefore, this line may please be surveyed 
and be sanctione~. 

As traffic between Mumbal and Bhuj i8 increasing 
day-by-day and two direct trains from Bhuj to Mumbei 
are always over-crowded, 80 one more Express Train 
between Bhu! to Mumbal may. please be sanctioned. 

·SHRI SHRINIWAS DADASAHEB PATIL (Karad): Sir, 
I would like to highlight following problems: 

1. Doubling of Pune-Miraj section of Centr.I 
Railway may kindly be taken up on priority. 

2. Raising 0' platform at Karad Railway Station on 
Pune-Miraj section of Central Railway. 

3. Starting New trains from Kolhapur to Lucknow 
and Kolhapur to Dwarka as the passengers from 
Western Maharashtra have to go to Mumbai to 
go to these destinations. 

4. Railway crossing gates should be kept open 
during night hours at KHARADE, KONEGAON, 
VIRAWADE in Karad Tehsll of Pune Miraj 
Section. 

6. New Railway crossing at Bhawaninagar in Walva 
Tehell of Sangll Dletrict on Pune-Mlraj section 
may be sanctioned. 

6. Bangalore-New Delhi Rajdhanl Express should 
run via Hubli once in a week. 

7. City booking office at Karad Dist. Satara and 
lalampur Dlat. Sengli may be started on priority. 

\ 

'Speech was laid on the Table. 
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·SHRI CHANDRA MAN I TRIPATHI (Rewa): Sir, an 
additional sum of Rs. 2565,40,15900 has been sought 
from the Consolidated Fund of India through this Railway 
Appropriation Bill presented by hon. Minister of Railways, 
Shri Lalu Prasad. Despite such a heavy budget of the 
Railways my parliamentary constituency Rewa has been 
neglected. I briefly demand: 

Early completion of Lalitpur-Singrauli railway line after 
maximum allocation ot tund for the aforesaid wotk. 

A fast intercity express should be plied on daily basis 
from Rewa to Jabalpur Up and JabaJpur to Rewa Down 
in view of the availability of better medical facilities at 
Madhya Pradesh High Court at Jabalpur. 

A train should be started from Rewa to Mumbai. Till 
that happens, 4.5 compartments Kamayani be attached 
at Satana to Rewanchal Exp ..... from Rewa. A first class 
compartment may be attached to Rewanchal Express 
since MLAs of the four districts of Rewa Division travel 
by this train. 

The arrival time of Vindhyachal Express to Rewa 
and Delhi Is pretty inconvenient. Entire day is wasted In 
travelling. The time of this train may kindly be re-
scheduled in such a manner so as to save an entire 
day. 

Arrangements may be made to stop Shipra and 
Mahanagri Express trains at Dameura railway station 
which is located at the remotest and commercial town of 
Rewa district. 

Arrangements for computarlzed reservation may be 
made at Damaura RailwllY Station as early as possible. 

18.00 hra. 

SHRI GANESH PRASAD SINGH: Mr. Chairman. Sir, 
thank you tor providing me an opportunity to apeak. 

Sir, today the hon. Members of the Oppoeitlon and the 
ruling party deliberated extensi'lely upon the 
supplementary demands for grants of the Ministry of 
Railways, in regard to their states and parliamentary 
constituencies. I support the demencI of As. 258540 Iakh 
presented by the hon. Minister of Railway •. 

'Speech was IIIIcI on hi Table. 

I support these demands because hon. Lalu Prasad 
jl on behaH of the Govemment which ''las formed in the 
last six or seven months has taken such a historical 
decision and such a step which has gladdened so many 
poor people living all over the states of the country. Even 
the families of the draftsmen and craftsmen who are 
associated with Khadi or cottage industries are delighted. 

18.01 tva. 

[SHRIMATI SUMlTRA MAHAJAN in /he Chait} 

Along with these people aI/ over the country travelling 
by tralna whether rich or poor feel assured that for the 
first time In the Railway Budget there is no proposal for 
increasing the fares which Is a historic step. 

Madam, through you, I would also like to submit 
about the railway safety. It Is most surprising that the 
Incidence of train accidents which uaed to occur owing 
to the bad condition of railway tract<a or due to other 
reasons has considerably declined in comparison to the 
condttion which existed six-seven montha back. In addition 
to It, the strtct dleclpllne and action of the hon. Minister, 
Lalu Prasad jl has ensured compliance amongst the staff 
and officers of the railways. I can claim that there has 
been improvement in the operation of trains and 
punctuality is now being observed in their departure. Hon. 
Railway Minister has also worked to revive the railway 
engine warehouses. 

Madam, these demands are for grants, what is the 
need of grants? Funds are required to lay the railway 
tracks to ply new trains, to increue the passenger facility. 
AImee! all the Members have stated their requirements. 
Through you, I would like to tell the hon. Minister of 
State for Railways since hon. RaIlway Minister is not 
here, that at least there should be arrangements for toilets 
and drinking water at the platforms. People dream of an 
upr... mail from their area covering longer distance. I 
feel It Is required and hon. Railway Minister and his 
department 8f8 working ahead In this direction. I would 
like to make certaIn submissions In regard to my 
constituency. 

Madam, I belong to Jahanabad district of Bihar. It Is 
an extremely backward area of Bihar, Jhal1<hand and the 
entire country. In addition to being backward it is also an 
area efIecIed by extremism. There Is a Patna-Gaya railway 

,-
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line which crosses my constituency. During the last budget 
session I had demanded to link this area with a railway 
line since there are three to four districts in this area. 
The scheme of laying a new railway line to link this area 
from Blhta to Anugraha Narayana Road Aurangabad to 
be sanctioned. Through you, I reiterate the demand to 
ensure the sanctioning, implementation of the scheme. 

There was another plan that there is a railway line 
linking Fatuha and Islampur and Gaya. There is enough 
popualtion. The line shall link the three districts of 
Nalanda, Jahanabad, Gaya and Nawada. Therefore, 
through you I request the hon. Minister of railways to 
start the work of new railway line linking Islarnpur and 
Gaya. 

I would like to make another demand that there is a 
road going upto Arwal from the Jahanabad Arwal mor. 
There is a railway crossing on this road. There is a 
hundred year old bridge which is very narrow. Whenever 
any bus or any vehicle passes through that bridge they 
scratch each other. Lots of accidents take place in that 
area. Madam, through you I would like to demand that 
an over bridge on the railway crossing on Jahanabad 
Arwal mor road which goes upto Arwal district be 
constructed. 

Through you, I would like to demand one thing more 
from the hon. Minister of Railways. Patna is the capital 
of Bihar. Poor labourers, vegetables vendors, pulse-rice 
vendors and Curd and milk vendors have to commute 
within 150·200 kilometres from Patna. They do not have 
any means of transport. Consequently there is over 
crowding at the Patna Junction, be it due to the people 
coming from Mokama to Patna, or due to the people 
coming from Buxar to Patna or from Gaya to Palna or 
from Nalanda to Patna. Tehre is always a heavy rush of 
commuters. I would like to suggest and demand from the 
hon. Minister that we should announce sub-urban Rail 
services in respect of Palna keeping In view the heavy 
rush of people which is constantly increasing, provide 
facilities to the passengers and lessen their burden. I 
also demand through you that beUer passenger facilities 
should be provided at Parse, Punpun, Potti, Nadwa, 
Taregana and Jahanabad stations of Patna-Gaye rail 
section and a training Centre of RPF should be set up 
there to provide empioyment to the youth of the areas 
affected from terrorism. 

Sir, with these words, I conclude my speech. 

[English] 

·SHRIMATI PARAMJIT KAUR GULSHAN (Bhatinda): 
Madam Chairman, first of ali, I thank you for giving me 
this opportunity. Through you Madam, I want to place 
before the Railway Minister some of my demands 
conceming the railways. 

On behalf of people of Punjab, I expresa their 
profound sadness that Punjab was totally neglected and 
ignored in the Railway Budget. No new rail lines were 
laid in Punjab. No new trains were started from Punjab. 
Neither any new booking centres were opened in Punjab, 
nor any new railway facilities were granted to Punjab. 

There are a lot of unmanned railway crossings in 
Punjab. A lot of children and othera lose their lives in 
various accidents due to these unmanned railway 
crossings. Farmers and agricultural labourers are run over 
by the speeding trains as they are unable to see these 
trains late In the night or early in the moming. So all 
unmanned raHway crossings should be manned. Gates 
should be installed at these railway crossings. 

The previous government had made an 
announcement regarding 'model stations'. But no work 
has been done in this matter. Nor has any announcement 
been made regarding the stations that are to be declared 
as 'model stations'. A lot of proposals had been accepted 
regarding the construction of over-bridges. But work has 
not yet started for their construction. Crores of rupees 
had been allocated in the Budget for this purpose. But 
as the concemed State Govemments are not giving their 
share of money, these over-bridges have not yet seen 
the light of the day. In my area, Manse DI8trIc:t, 8 proposel 
for the construction of an over-bridge was accepted long 
time ago. In Morinda and Khurali also, the over-bridges 
have not been completed. These over-bridgeS are the 
need of the hour. They must be completed. In states 
where the State Govemments do not give their share for 
theee projects, the Central Government shoutd pay the 
entire amount and get the work done. In Jaiandhar District, 
in Lohia Nagar, there is a small bridge that was 
constructed in 1935-36. On this narrow bridge, traffic from 
one side has to be stopped so that traffic from other 
side can move 8moothly. People have to wait for hours 
to CI'088 this bridge. A lot of accider.ts have also taken 
place. As far as I know, thia bridge Is unsafe. This matter 
is pending before the Railways since long but It Is being 
ignored by them. This old bridge is unsafe. It can collapse 
any day and It wID leed to a ca~. So it should be 
given due consideration. 

·Engllsh translation of the speech originally deIiYefed In Pun/abL 
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. The proposal for a new railway line between 
Chandlgarh and Ludhiana, Ilia Mohali, Is pending before 
the Railway authorities. It is not being completed. Similarly, 
wort< on the Tam Taran-Goindwal railway line has also 
not started. Maintenance and renovation of old over 
bridges is not being done. A lot of unsafe railway bridges 
are there in Punjab. But the Railway Department is not 
paying due attention to this aspect. Accidents can happen 
on these unsafe railway bridges. Some trains have 
temporary stoppages at some stations. These stoppages 
should be made permanent so that the pasaengera can 
get better facilities. 

There should be transparency In railway recruitment. 
These recruitments should be made at the district level 
because the poor people to not have money to go to 
distant places for interviews and recruitment. Also, a 
Member of Parliament should also be associated with 
the recruitment process so that the entire process 
becomes transparent. 

A lot of Honourable Members have raised the Issue 
of cleanliness on the railway stations. Although, the 
Railway Minister has given a lot of directives for this 
purpose but the condition has not Improved. Even the 
Delhi Railway Station is infested with big rats. Each rat 
must be weighing 1 kg. Such an environment can lead 
to a lot of diseases. 

(Trsnsl8fionj 

SHRI KHARABELA SWAIN: Madam Chairman, there 
is not a single Cabinet Minister present here, is it right? 
The Minister of Railways has left and he has not tumed 
up so far . ... (Inmnuplions) When these people used to 
sit on the opposition benches, they often would apeak 
that no Minister was present on the treasury benches 
and that they were not being given any Importance. 
... (lnMrruplions) Now when we speak here, they do not 
let us speak. . .. (InlBmlplions) not even a single Cabinet 
Minister is sitting here . ... (lnlf1trUptlons) 

/Engh$hJ 

Madam, this is an insult to the Parliament that the Minister 
is not present in the House . ... (lnmnupliOl78) 

(Trsnsl8tionJ 

SHRI PAWAN KUMAR BANSAL: We are noting each 
point. The Cabinet meeting is going on. Presence of the 
Minister in that meeting is very esaential. . .. (In/BmJpIions) 

fEfl!iitlhJ 

SHRt KHARABELA SWAIN: This is not correct, 
Madam. This is an insult to our Parliament. 
... (InfIImIpIions) 

rr,.".lionj 

If he has gone for 10-15 minutes, then it is O.K. but it 
is not proper that he has gone for an hour and has not 
tumed up 80 far . ... (lnltlrrupHons) 

SHRI PAWAN KUMAR BANSAL: Cabinet meeting' is 
going on. Should he not go for Cabinet meeting? 
... (1n/BmJpIions) 

SHRI KHARABELA SWAIN: You talk to the Prime 
Minister to appoint you as Cabinet Minister. 
... (Inltlrrupllons) He always stands up and does not allow 
othara to speak . ... (lnlrJlTu~ions) 

SHRI PAWAN KUMAR BANSAL: I do not want to 
become a Cabinet Minister. . .. (IntslTUptions) What I was 
saying la that he has gone for a Cabinet meeting and 
here we are noting down each and every point made by 
you. . .. (InltlmJptions) 

MADAM CHAIRMAN: He has gone for a Cabinet 
meeting with due/advance Intimation to and permission 
by us. As such there is no point in repeating the same 
point again and again He will come here soon. The 
Minister of Sate is noting down each and every point. 

... (/nttllTUptions) 

SHRI THAWAR CHAND GEHLOT (Sha/apur): Madam 
Chairman, this is not a reasonable ground. 
... (/nltlnup/ions) A Minister who has no listed business in 
the Cabinet, should be present here. . .. (lnltllTUptions) 

SHRI PAWAN KUMAR BANSAL: They are beating 
about the bush . ... (lnltlrrupHons) 

fEntl/l8hJ 

there are two Ministers present here and they are 
Members of the Cabinet. .. . (InMI'1fIptItJns) 

{TiwnsI/IItion/ 

MADAM CHAIRMAN: The MIniIter ia noting down. 

... (~) 

'. 
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SHRI THAWAR CHAND GEHLOT: Madam 
Chairperson, a Cabinet Minister should have been present' 
here. . .. (InlrJrruptions) 

SHRI PAWAN KUMAR BANSAL: When I was sitting 
on that side once I had pointed out this thing. At that 
time also not a single Minister was present here in the 
House. . .. (Interruptions) 

SHRI THAWAR CHAND GEHLOT: You should shun 
the habit of indulging in contempt of the House. 
... (Interruptions) 

MADAM CHAIRMAN: Shri Gehlot ji, please ~ down. 
Shrimati Paramjlt Kau~i. please conclude now. 

... (Interruptions) 

SHRI KHARABELA S"",,,IN: The hon. Minister is 
sitting here in the House, he is not replying to. 
... (Inl8rruptions) 

MADAM CHAIRMAN: The Minister of Parliamentary 
Affairs will note this thing. Please note this. 

{English} 

THE MINISTER OF STATE IN THE MINISTRY OF 
DEFENCE AND MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS (SHRI BIJOY 
HANDIQUE): Madam, the Cabinet meeting Is going on. 
The Minister will come here as soon as he is free from 
the Cabinet meeting. . .. (Inl8nuptions) 

/Trsnslation} 

SHRI KHARABELA SWAIN: Shrl Bansalji, you are 
not being appointed as a Minister. why are you giving 
reply . ... (lnlrJrruptions) Athawaleji. why are you speaking, 
you said that you should be made a Minister, but you 
were not made a Minister. . .. (InterrupHons) Nobody 
becomes a Minister by standing up to speak frequently. 
... (Interruptions) 

MADAM CHAIRMAN: Your point has been noted and 
you have been told that some Minister will be prasent 
here. Shri Athawale ii. you please sit down. Shrl BanaalJ1, 
there Is no need of replying each and everything. Shrlmati 
Pararntlt KaUrjl. pleaa. conclude. > • 

... (1'*""PIItJns) 

MADAM CHAIRMAN: Enough Is enough, you asked 
for one second and have taken two minutes. 

{English} 

SHRIMATI PARAMJIT KAUR GULSHAN: The number 
of computerised booking centres should be increased. 
Corruption should be checked. A lot of railway employees 
board the traina after using intoxicants or taking liquor. A 
few ways ago, I was travelling in the night in Punjab 
Mail. A railway employee who was drunk boarded the 
train. He quarreled with my security guard when my 
gunman tried to stop that drunkard from boarding the 
train. The person who was incharge of the coach, did 
not ask him to disembark from the train. So, such 
incidents should be checked. Women travel on trains and 
such incidents create a lot of problems for women. 
Announcements that are made on the railway stations in 
Punjab should be made in Punjabi because a lot of 
illiterate people also travel by trains. In the trains, It is 
wrltt~n In bold letters that ·Smoking is prohibited". But 
this law is not being implemented and people are 
smoking with impunity. Due to the negligence of Railways, 
a lot of accidents take place. People who suffer due to 
this are either not given any compensation or there is 
inordinate delay in the granting of compensation. This 
should be looked into. 

I have a lot of demands to make but we have dearth 
of time. 

In the end, I want to make an Important demand. All 
of us have heard about the town of Sirhlnd. It is a 
historical town. Here, two younger 8on8 0' Guru Gobind 
Singh were walled alive. One Sahlbzada wu 7 y .... old 
and the other was 9 yea,. old. We are marking the 
centenary of this event from 17th to 26th December. An 
ancient Jain temple is also there in Slrhlnd. Sirhlnd Is 
also considered a mini-Mecca In MusHm religion. So 
when we are remembering the Sahibzadas on the 
occasion of their centenary, a stoppage of Sachkhand 
Express should be provided at Sirhlnd. Thia train runs 
from Amritsar to Nanded Sahib. I request the Railway 
Minister to make an announcement In the House that 
stoppage of Sachkhand Expreee wtII ~. provkled at 
SIfhind. ThIs will be a symbolic' gesture of paying tributes 
to the martyred sons of Guru Gobind SlnghJ . 
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SHRI SHAILENDRA KUMAR (Chail): Madam 
Chairman, I thank you very much for giving me an 
opportunity to participate in the discussion on 
supplementary demands of grants of Railways for the 
year 2004-05. 

I represent the Allahabad Chail Parliamentary 
constituency in Uttar Pradesh. My parliamentary 
constituency Is spread over 120 kilometres. On. one side 
of my constituency flows the river Ganga and on the 
other side the river Yamuna flows and the area between 
these two rivers is known as Doaba. The Mughalsarai-
Ghaziabad-Delhi main rail route also passes through this 
region. Secondly, the main G.T. road also falis In my 
Parliamentary constituency. There are some problems 
related to railways in my constituency which I would like 
to raise during the course of discussion on supplementary 
demands of grants of Railways. 

The Planning Commission has sanctioned 8 flyover 
in my constituency under the Rashtriya Samvikas Yojana, 
which will cost Rs. 9 crore. This flyover Is to be 
constructed on railway track In south of Rohl village. The 
Minister of State in the Ministry of Railways as well as 
the concemed officers of the Railway Board are present 
here. As the fund under the Rashtriya Samvlkas Yolana 
is sanctioned for development of district and Kausambl is 
a newly created district and rail route is a major hindrance 
in development of Kausambi district. Traffic remains jam 
at railway crossing there. Therefore, the people commuting 
to Kausambi from headquarters by rail route or road 
remain held up in traffic jam at the said railway crossing 
for hours. Therefore, through you I demand from the hon. 
Minister of Railways that Railways should al80 approve 
the said flyover at the above place and it should also 
bear the cost of the said flyover. Under the Rashtriya 
Samvikas Yolana As. 9 core are being sanctioned and 
railways should make avallab1e the remaining amount of 
rupees one or two crore required for construction of the 
said flyover. 

Secondly, a new office building of N.C.R. is coming 
up at Allahabad while this office is presently functioning 
in the old building which also falls In my constituency. A 
new office building Is to be constructed. But from some 
reliable source I have come to know that the proposed 
new building is likely to be constructed somewhere elae. 
Sir, through you I would like to tell the hon. Minister that 
the proposed building should be constructed In my 
constituency. My constituency Is a reserved constituency 

and development of that area depends on construction-
of building of NCR. I would like to say one thing more 
that Bharwari railway station is at a distance of ten 
kilometres from Kausambi headquarters, that line should 
be extended upto headquarters so that Bharwari could 
become junction station and newly created district 
Kausambl could tread on the path of development. Beside 
computerized reservation faoility should also be provided 
at Bharwari junction station as it is near the district 
headquarters. 

The second thing I would like to say is that only the 
limited important trains have their stoppage there. Sinoe, 
we are talking about the development of the district, hence 
the stoppage of major trains should be provided at the 
Bharwari Junction. There is one more problem in our 
area, the site where the office or residences of the NCR 
are proposed to be constructed those in one Mundera 
village and the sewage of the said vUlage would get 
discharged in the Punghat nuUah of the NCR. When the 
office comes up there, its waH would obstruct the drainage 
system of the said village, consequenUy the entire village 
would submerge in water. I, therefore, demand that the 
drainage system of the vII/age should be connected with 
the sewer hole of the Punghat nu/lah so that the vii/age 
is saved. Khaga, Sirathu, Manori, Subedarganj are the 
major railway stations in my parliamentary constituency. 
The passenger traffic is very heavy at these stations. 
Therefore, it is my demand that there should be the 
facility of computerized reservation system. On the one 
side, there are industrial districts like Kanpur, Allahabad 
and Varannaai. Kaushambi Is an important place for 
Buddhists and Jains from the tourism point of view. People 
from Indonesia, China &nd Japan as also from other 
countries visit there. Therefore, major trains should be 
provided stoppage ihere and the computerized reservation 
facility should also be provided there. We, often, talk of 
rail accidents and the main cause of accidents ;s rising 
population and Increase in the number of passengers. 
Keeping this in view, the Railway Department should 
formulate an effective policy in order to facilitate 
passengers' facilities. Besides this, there is one more 
thing. today most of the properties of the Railways. Is 
under the control 01 mafias. Since, the hon. Railway 
Minister belongs to a backward area, he understands the 
difficulties laced by the poor. I, therefore, want that the 
People belonging to SCslSTa Ihould also be given some 
role in order to increase the avenues of employment for 
them. One problem which our hon. colleague has put 
forward Is that of RaHway inquiry telephone No. 131. You 
just keep on dialing this number. nobody receives the 
call on the other end. There should be one or two more 
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telephone numbers besides the 131 number 80 that one 
man receives the call and the other gives you the 
Information in that regard. All the hon. Members are sitting 
here. They also know that at times nobody receives the 
phone call on this number. 

One more thing Is about the Gomati Express. Delhi 
and Lucknow both are the Capital cities. Delhi is the 
capital of India. At times, the Gomati Express Is late by 
as many as eight hours. This is a VIP train. There is a 
need for its smooth running, since Uttar Pradesh is the 
biggest state of the country, therefore, there should be 
better arrangement in place for the smooth running of 
the said train. The Rajdhanl Express 2424 which does 
not run daily, should be made a daily train so that we 
can travel between Allahabad and Deihl easily. 

Madam Chairman, while. concluding my speech, 
would like to say that the Railway Recruitment Board 
should be activated. Recently the Railway Recruitment 
Board conducted an examination, the paper of the said 
examination got leaked. The complaint about leaking of 
the examination paper is often received, a mechanism 
should be in place to pre-empt such a complaint. When 
the educated unemployed youth come to appear in the 
RaHway Recruitment Board's examination, they are told 
that the same has been postponed due to leakage of 
the examination paper, thus all their efforts and diligence 
for the preparation of the examination become Infractuous 
and some of them become overage due to postpOnement 
of examination for no fauh of theirs, thereby depriving 
them of employment. This aspect needs special attention. 

With these words, I conclude. 

/English} 

'SHRI N.S.V. CHITTHAN (Dindigul): The track 
between Madurai and Dindigul is over utilised to the extent 
of nearly 160 percent. There is very good scope and 
potential for introduction of more trains in this sector. 
Hence as a apart of the popular demand for doubling of 
B.G. track between Kanyakumarl and Chennai, the 
scheme for doubling of B.G. track between Madura/ and 
Dindigul at a total estimated coat of around As. 96 crores 
has been taken up for implementation. But very meagre 
amount has been altotted 80 far. In the railway Budget 
for 2003-04 an allotment of As. 0.96 crores wu allotted 
for doubling of the track between Ambaturai and Kodai 

'Speech was laid on the Table. 

Road. In 2004-05 Railway Budget an allotment of just 
Rs. 3.22 crore was made for this important project. The 
entire remaining amount for the project should be allotted 
immediately and the Projects should be completed 
positively before March 2006. 

Completion of the scheme would facilitate Introduotlon 
of an additional 10 trains in the route. If the scheme is 
expedited and completed within the scheduled period, 
people in southem part of Tamilnadu would be immensely 
benefited. There will also be substantial increase in the 
revenue for the Railways. Even the bi-weekly Madurai-
Delhi (Nijamuddin) Tamilnadu Sampark Kranti Express was 
made weekly due to the congestion in this sector. 

Effective follow up steps should be taken for 
completion of this highly important railway scheme in 
southern Tamilnadu by March 2006 by allocating the 
remaining required fund in one lot as stated above. 
Gradually the entire BG Line between Kanyakumari-
Madurai-Chennai should be converted as double Line. 

/Translation} 

SHRI PAWAN KUMAR BANSAL (Chandigarh): Madam 
Chairman, the Indian Railway is indeed the lifeline of 
India. Lakhs of people travel by trains daily and it is only 
the railway which carries essential commodities to various 
parts of the country everyday. The Indian Railway has 
contributed a lot to the economy of the country during 
the last 50 years. The Railway has to play an important 
role In our developmental process. We are glad that 
Rajdhanl Express and Shatabdi Express trains were 
introduced some 8 or 10 years ago to Increase the train 
speed and to connect various State capitals to Delhi. But 
we ahould not indulge in make beHeve when we have 
more targets. We cannot remain stuck to the past, we 
need to move ahead. We are glad to know that in view 
of this fact, our Government have made good 
programmes. In view of time crunch, I would like to be 
brief but will point out certain things. There are three 
types of people In the world-first, there are those who 
move ahead on their own at the same time help others 
move-llke the railway locomotive, next are those who 
cannot move ahead on their own but they can move 
with the help of somebody else-like the railway coaches 
and the last type of people are like the brakes of the 
train who neither more for themselves nor let others lTlOYe. 
The UPA Government is like an engine which Is taking 
the national economy ahead and wishes to take everybody 
along with It. We expect support from everybody in this 
regard and I am sure that like the support extended by 
the people of the country, we will be able to take the 
support of this House also while mOving ahead to achieve 
our targets. 
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I am pleased to note that the present Government 
have laid emphasis on modernisation. People may 
interpret it in their own way but I must say that a railway 
minister like the present one was the need of the hour. 
People may make fun of his move to introduce Kulhars 
but there lies a great theory behind that, moreover he 
has moted the idea of having toilets in the trains like 
those in the aeroplanes because people use toilets even 
when the trains are at stations which causes a lot of filth 
and we cannot clean all that. All this is happening in 
India which may not be happening in many other 
countries. 

Today, emphasis has been laid on railway safety In 
the Supplementary Demands for Grants. We are sorry 
that even today, all the railway crossings are not manned 
which often causes serious accidents. Therefore, In 
addition to other steps to be taken to enhance the safety 
level, it should be made mandatory to make all the level 
crossing gates manned. This should be accorded priority 
and I expect the Government will do so. 

I have simply made mention of beautification and 
modernization. The project has been made for 
beautification of railway stations. In view of time crunch, 
I come to my point. 

Chandigarh is a modem and planned city of the 
country. It will be appropriate to call It mini India. People 
from across the country have settled here but sufficient 

. facilities have not been provided to them. Sometimes they 
have to go to their native place. A train from Chandigarh 
to Ranchi is needed but the same has not been started 
till now. A weekly train runs from Chandigarh to Chennal 
which is not sufficient. Trains to plac.. like 
Thiruvananthapuram etc. should also be introduced from 
Chandlgarh. 

As I have just said that people from various places 
have come to settle in Chandigarh. If we really wish to 
maintain the composite character of the country, it is 
necessary to provide facilities to them so that they can 
travel to their respective places without any difficulty. The 
railway station is being upgraded but despite Chandlgam 
being a modem city it has not been given 88 much 
attention as it should have been. One honourable lady 
Member has rightly said that laying railway line from 
Chandigarh to Ludhiana has been delayed. It took very 
long time in completing survey etc. The decieion has 
been taken now. Perhaps the pace of work is still very 
slow. Once we have decided for some thing, then why 
do we not do in a fixed time frame? Why do you not 

think on this? There is a vinage Falda. People of that 
villages agreed to It. For this, their Bhope, temples and 
even Gurudwaras were demolished but they did not object 
to it. Even proper compensation was not given to them. 
Leave apart the compensation, even proper crossing to 
reach the road on the other side of the track has not 
been provided while the track has been elevated. Even 
those things have not been taken care of which should 
have been on humanitarian grounds. 

Officers do visit the place occasionally accompanied 
by a posse of 20 persons. They think that construction 
of a small under bridge will serve the purpose of these 
people. Why do we not just by way of supposition and 
imagine ourselves to be In the same position as they are 
In and think for them and S88 as to what are· their needs 
and what are the requirements of all those people who 
live on the other side and what should be done for them? 
Ram Darbar Is the industrial area of phase 1/ where rail 
line has been elevated. We had made a demand for It. 
But we did not care to see that the area will be done to 
water logging. No wonder that water entered their hoU888. 
Is it unknown that when It ralls, water enters their homes 
and factories? Whom should they tum to for relief? I 
would Hke to urge upon him that when they conceive a 
project they should never lose sight of several related 
needs all of which should be fulfilled. 

The rail line from Chandigarh to Shlmla is a historic 
one and It is rightly called a heritage rail line. Chandlgarh 
is a gateway for the entire area. You cannot eam any 
revenues from there but Chandigarh·Shimia rail line has 
a circuitous route through hills and mountains. Is It 
worthwhile to reduce the rail fare? The rail fares in the 
hili routes .... not just at par with other areas but rather 
on the higher 8Ide In comparieon. If we want to promote 
tourism then why we not reduce the railway fares In hilly 
areas and see to that the touriata from all over India to 
go whole hog for journey by train to reach Shlmla. I 
would therefore, request him to kindly reduce the rail 
fares in hilly areas. 

Paschim Express train was Introduced on Delhi· 
Chandlgarh route on our request. But ita connectivity is 
to Chandigarh where there Is heavy rail traffic. Uke In 
the case of Delhi where there is a surfeit of buses on 
roads but stili they are always packed to capacity, the 
same will be the case with plying of trains to and from , 
Chandigarh. I do not wish to press this point right now. 
What I would Uke to request him just now is that one 
more A.C. three-tier coach should be attached to this 
train, as the A.C. three-tier coach is always over crowded. 

,. 
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I am not referring to first and second AC. coaches. It wHI 
bring a great succour to those who travel upto Mumbai. 
... (Interruptions) 

With due deference to your orders, I would like to 
bring to your kind notice that a railway platform has been 
constructed on other side of Panchkula. People from 
Punjab and Haryana come there to board trains to 
Chandigarh to attend their duties. There is no covered 
parking there for them. Many people use scooters to 
reach there and board trains from there to proceed on 
their duties. Covered parking is required for them at 
Panchkula. Even parking place Is not in good shape even 
at main Chandigarh station. Therefore, beautification drive 
should be undertaken for Chandigarh railway station. 
Everything is massed up there which needs to be rectified 
so as to enable them to come to that place comfortably 
and park their vehicles with eass. With this I conclude 
my speech with sincere thanks for giving me the 
opportunity to express my views. 

SHRI RAKESH SINGH (Jabalpur): Mr. Chairman, sir, 
would like to submit that I have placed my written 

speech on the Table. 

MADAM CHAIRMAN: It Is OK. Your speech is 
deemed as read. 

·SHRI RAKESH SINGH (Jabalpur): Madam, please 
include proposals pertaining to my constituency Jabalpur 
and Madhya Pradesh in discussion on supplementary 
demands for grants for the year 2004-2005. 

Madam, I am sorry to say that the pace of 
development of Railways has slowed down after the UPA 
Govemment came to power. All the developmental projects 
of the railways fail through in the very beginning. Not 
only this but the announcements pertaining to railways 
during the tenure of NDA Government under the 
leadership of hon. Shri Atal Bihari Vajpayee or the 
developmental work which were undertaken could not be 
translated into action or those works are still lying in the 
same position as they were at that time. 

Hon. Madam, the attitUde of present Minister of 
Railways of the UPA Govemment Shri Lalu Prasadji is 
nourishing biased attitude. This attitude of the hon. 
Minister 01 Railways Shri Lalu Prasadji is evident in 
respect of Madhya Pradesh wh~re Bharatiya Janta Party 

'Speech was laid on the Table. 

is in power. The proof of his discrimination are the 
Incomplete projects and announcements made about my 
constituency which are waiting for completion. 

Madam, long standing ambitious and multipurpose 
work of gauge conversion from Jabalpur to Gondia was 
initiated by the former Prime Minister hon. Shri Atel Blhari 
Vajpayee and 80 per cent of the said work between 
Gondla and Balaghat was completed during his tenure 
itseH and remaining conversion work between Jabalpur 
and Balaghat was to be started but with deep regret I 
have to say that the UPA Government didn't show any 
interest in accomplishing gauge conversion work between 
Jabalpur and Balaghat. In the budget the almost 
completed work between Balaghat and Gondia was 
included whereas the remaining work between Balaghat 
and Jabalpur was expected to be Included In the budget 
for taking up. 

Madam, through you I would like to tell the hon. 
Minister and earlier also I had demanded that the work 
pertaining to gauge conversion which is being got done 
at present through South East Central Railway 
headquarters of which is located at Bllaspur (Chhattlsgarh) 
should instead be done through Western Railway 
headquarters proposed to be set up at Jabalpur so that 
it could be completed early. 

Madam, the Sampark Krantl Express between 
Jabalpur and Delhi was announced during the tenure of 
the former Prime Minister hon. Shri Atal Bihari Vajpayee 
and after the formation of UPA Govemment Shri Lalu 
Prasadji also made an announcement in respect of 
introducing the said train but the Ministry of Railways 
has not yet fixed any time in regard starting of this train. 
Therefore, time should be fixed for early introduction of 
the said train. 

Hon. Madam, introduction of fast trains from Jabalpur 
to Jammu or Pathankot, Jabalpur to Pune via Mumbal, 
Jabalpur to Bangalore (direct train), Jabalpur to Bhopal 
(Night service), Jabalpur to Hyderabad, Jabalpur to 
Thiruvananthapuram should also be considered. 

Hon. Madam, through you I would like to tell the 
hon. Minister of Railways that an announce'!'ent has 
already been made In regard to setting up of West Central 
RaHway Zone at Jabalpur but no time limit has been 
fixed for construction of building for It. Time limit should 
be fixed for Its construction. The pace of expansion wortt 
of Madanmahal station be accererated. ~ides a decision 
should be taken at the earlieet to construct a new station 
at Kachhpura. Katnl Is a major junction In the country 
under Jabalpur lok Sabha Constituency but the facHlties 
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available at this junction are not upto the mark. Therefore, 
Katni station should be renovated and the long pending 
demand of an overbridge at Katni should be fulfilled at 
the earliest because the people of Katni have to face lot 
of inconvenience as the railway crossing there remain 
closed for most of the time. 

Hon. Madam, I hope that hon. Minister of RaRways 
will shun his discriminatory attitude and include these 
proposals in the budget. 

[English} 

SHRI G. KARUNAKARA REDDY (Bellary): Madam, I 
want to bring to the notice of hon. Railway Minister some 
pending Railway Projects in my Betlary Lok Sabha 
Constituency, which are neglected very much by the 
Railways. 

The Kottur-Harihara Railway Une-the distance ot this 
line is 65 kilometres-ls a long-pending project, in which 
50 kilometres earthwork i8 going on in a very slow 
manner. In this line, the iand acquisition work is very 
much delayed by the Kamataka Govemment and there 
is delay in giving compensation to the farmers by the 
concerned officials. I urge upon the Railway MInister to 
speed-up the Kottur-Harihara Railway line work by 
granting the balance amount for completing the work very 
urgently. 

Hospet to Kottur Railway Llne-whlch was earlier a 
metre-gauge line-was converted into broad-gauge line 
8 years back. But no train has been running on this line 
because of poor quality of work. So, I demand an Inquiry 
in this regard, and the guilty has to be punlehed. I would 
request the hon. Minister to improve the poot quality of 
work. I would also request the hon. Minister to run a 
train from Guntakal to Kottur via Bellary and Hospet cities, 
which is a long-standing dream of the people of Kottur. 

In the beginning of this year, the then Railway 
Minister laid the foundation stone of a RUB (Rail Under 
Bridge) in Bellary oity, which was previously estimated as 
a Rail Over Bridge (ROB). I would request the hon. 
Railway Minister, through you, to make it ROB only, which 
is very convenient and feasible. The work has to be 
taken up Immediately. It is because the frequent closure 
of the gate causes much trouble to the people. 

I would request the hon. Minister to Introduce new 
trains, from Mumbai to Chennai, and from Chennai to 
Mumbai via Batlary, where a lot of business activities are 

taking place. There are big garment factories in my 
constituency, and huge iron ore activity II going on in my 
constituency. 

I would request the hon. Railway Minister to add 
new coaches to Hampl Exprase-one first-class coach 
and five second-class coaches-for the convenience of 
paasengers in my Bellary district where there is a world 
heritage centre, namely, Hampi. A large number of foreign 
tourists and tourists from our country visit this great place, 
Hampi. 

On 1 st December, a lot of demonstrations and 'mil 
ro/ro' agitations took place in Bellary, Hubli and in many 
parts of South-West Railway Zone, demanding that more 
job opportunities should be given to the people of South-
Weet railway Zone, which was totally neglected by the 
Railway Ministry in Its recent appointments for this zone. 

I would request the Railway Minister to construct a 
Rail Under Bridge (RUB) at Kanavi Veerbhadra Swamy 
Temple where National Highway No. 13 crosses the 
Railway line. There is heavy traffic due to heavy iron ore 
transportation through goods trains. Due to frequent 
closure of the gate at this place, thousands of vehicles 
get jammed for hours together. 

I would like to request the hon. Railway Minister to 
give sanction to the prestigious proposal for running a 
'Palace on Wheels' train to Hampi, which is pending with 
Railways for a long time. 

·SHRI MANJUNATH KUNNUR (Dharwad South): 
Madam Chairman, I would make a few points concerning 
my parliamentary constituency. 

In the first place, Sir, I would Hke to request the 
hon. Railway Minister to take up the under-bridge near 
Haverl District Headquarters, Kamataka on priority basis. 
There Is a request and a demand of the people of my 
constituency for a long time. During rainy S88Son, water 
gets stagnated which creates a lot of problems for many 
vehicles coming from Haspet and BeHary with iron ore 
and other commodities with each vehicle carrying in 
whopping 35 tonnes of weight. There Is no concrete road. 
In addition to this, an Agricultural Producers Marketing 
Committee Yard is situated on the other side. It is 
becoming Increasingly very difficult for the farmers to carry • , 
their food grains and other commoditiee In rainy reason, 
in particular and in other season in general. There Is a 

.Speech was laid on !he Table. 
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lot of demand from the public to repair the underbrldge 
immediately or else go in for a new fly-over to ease the 
traffic in the vicinity of the Haveri Railway Station. People 
of Haver! and many important public representatives like 
MPs. MLAs and Zilla Parishad have raised this issue but 
their demand has not been considered positively till now. 
I hope the hon. Minister of Railways, Shri Lalu Prasad 
would fulfil the long-felt demand of Haverl district, 
Karnataka immediately. 

In the second place, I would like to request the hon. 
Minister to issue directions to the concerned authorities 
to stop Train No. 2627 Inter-City Express at Yalavigi 
Railway Station in Savanur Taluk, Kamataka taking Into 
consideration· the fact that Yalavlgi Railway Station Is 
situated on the State Highway and it is very near to 
Gadag District Headquarters. It is exactly situated in 
between Haveri and Dharwad and Gadag districts. It is 
most useful for the public. Hence, a stoppage is most 
essential. I hope the hon. Minister would heed to my 
genuine request which would help the people of my 
constituency. 

In the third place, I would like to request the hon. 
Minister to ensure a stoppage of Trains No. 2627-C1ty 
Express & Train No. 2080 Jana Shatabdi at Byadagi, 
Karnataka. I hope and trust that the hon. Minister would 
issue directions to the concerned authorities to stop the 
above mentioned trains at Byadagi, Kamataka taking Into 
consideration the fact that Byadagl is the Taluk 
Headquarters situated in Haveri District, Karnataka. 
8yadagi is known for its intemationally renown chilly. Its 
chilly is a very fine variety. Ita chilly is not only famous 
in Karnataka but also overseas. Many businessmen travel 
in these above trains. Hence, a stoppage is a must. 

Under the circumstances, I request you to do the 
needful at the earliest taking into account the long paneling 
demand of the people of Byadagl, Karnataka. 

The Ministry of Railways has a daunting task of 
catering to needs of the whole country. I understand it. 
Kamataka has given a Railway Minister. In spite of that, 
we could not find a sizeable Improvement in the railway 
network in our State. The Ministry of Railways has an 
important task which they are trying to fuHili. 

The Railways is the most Import.,t lifelines of our 
country. It is an Important v~hlcle for the poor and 
downtrOdden. There is no denying of the fact that our 
Railway network is one of the largest in the universe. 

As everyone is aware, there Is a huge number of 
pending projects which have been started with much 
fanfare but never the seen the light of the day. Surveys 
have been conducted and a sizeable amounts have been 
spent on such projects. But mid-way the same have been 
abandoned. Everyone is in the knowledge of such projects 
like Hubli to Ankola which are spread all over the country. 
I would like to fervently appeal to the hon. Railway 
Minister to see that such projects whioh would really help 
the needy and which would really ease the problems of 
the people should be taken up, allocations to be made 
and a time frame be fixed for its successful 
implementation. I hope the hon. Minister would see that 
he successfully implement Hubli to Ankola such projects, 
without getting into the trap of his predecessors. Railway 
Recruitment Board should be established in South West 
Railway at Hubli. 

I represent the State of Karnataka. The amount 
provided for Karnataka is insufficient in terms of volumes 
and area. 

There are a number of backward areas in my State, 
Kamataka where the need for taking the Railway networi< 
Is essential. If the hon. Minister Is really interested In 
helping the poor and neglected sections of society, he 
should increase the network, not only in my State, in 
particular, but in other States as well, in general. 

I hope that the hon. Minister of Railways would give 
topmost priority to the problems mentioned by me in my 
speech as they are long-pending isausa conceming the 
genuine demands of the people of my constituency and 
implement it as earty as po88ible. 

18.44 hr .. 

BUSINESS ADVISORY COMMITIEE 

FIfth Report 

{English} 

SHRI PAWAN KUMAR BANSAL (Chandigarh): 
Madam, I beg to preeent the Fifth Repbrt of the Business 
AdvIeory Committee. 
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18.45 hr.. 

DEMAND FOR SUPPLEMENTARY GRANT-
RAILWAYS, 2004-oS-Contd. 

/EfI(/Iish/ 

DR. M. JAGANNATH (Nagar Kurnool): Madam 
Chairman, thank you very much for giving me this 
opportunity to participate in the discussion on the 
Supplementary Demand for Grant (Railways) for 2004-
OS. 

I am happy to note that majority of the funds sought 
under the Supplementary Demand for Grant (Railways) 
are for safety and special rellway safety measures apart 
from expenditure like assets, acquisition, construction, 
replacement, and capital elCpendlture. 

In India, railway is the cheapest mode of transport 
for the common man. Crores of people are travelling 
daily by raUways throughout the country. So, It Is the 
primary duty of any Govemment to give them good 
amenities and also see that they travel safely and reach 
the destination. It should be taken as the first priority. 

A number of accidents are taking place at the old 
bridges and also at the unmanned railway crossings. 
Some of the railway crossings are manned and some of 
them are unmanned. Accidents are also taking place at 
the foot over bridges, while crossing from one platform 
to the other platform. 

It is a laudable thing that the Budget sought here is 
for construction of road over bridges, road under bridges, 
foot over bridges, and also for Interlocking system. 
Construction of road over bridges, road under bridges, 
and good signalling system will always reduce the number 

• of accidents and thereby the loss of human life, cattle 
and other things. So, I request the hon. Railway Minister 
to see that the gates which are now unmanned become 
manned on war-footing-a number of accidents are taking 
place at unmanned gates-so that the accidents could 
be averted. 

Regarding the passenger amenities, a number of my 
colleagues have spoken about them. I do not want to go 
into all of them. But I would like to remind the Govemment 
that drinking water facilities, good toilets and weighting 
halls are the basic needs of the passengers who are 
travetting in the trains. Even, the Standing Committee 
on Railways had commented some time back about the 

passenger amenities and also the .. f~ meuure., 
because It is the duty of the Railways to give them basic 
amenities as also the safety. 

Madam Chairman, I should congratulate the hon. 
Railway Minister for taking a lot of Interest in providing 
safety as also the pusenger amenities. He Is personally 
going to the railway etatIon8, Inspecting the work and 
Instructing the officers. It Is reaHy a laudable thing. This 
will definitely reduce the number of accidents. Also he 
has helped the artisans in the villages who are languiehing 
for want of jobs by introdUCing kull«! system and also 
introducing khadi to be used in the Railways. 

Coming to· freight and other things, there is a very 
steep shortage of wagons. That shoufd be taken care of 
because It Is the cheapest mode of transport. Goods 
could be traneported from one place to another quickly if 
the wagons are enough in number. 

Coming to Andhra Pradesh projects, a lot of InjLlltlce 
had been done to Andhra Pradesh in regard to the 
budgetary allocations for new lines, doubling wot1cs, gauge 
conversion, traffic amenities, road safety, and they are 
very meagre. I request the hon. Railway Minister to see 
that more budgetary allocations are made, and they should 
be doubled. 

Coming to my constituency, there Is one line. Several 
times, survey had been done. It connects the coastal 
districts of Andhra Pradesh to Ralchur in Kamataka. It 
goes through the backward districts of Telangana, that Is 
Nalgonda and Mahabubnagar. These two dIstrtcts are very 
much infested with naxalltes. 

It is nearty a 292-kllometre project. By repeatedly 
asking the Govemment In this House, this project was 
divided into three pieces. Previously, the then hon. 
Minister, while saying that the piece between Gadwal and 
Raichur had been given the sanction, had asaured that 
the remaining parts between Macherla and Gadwal would 
be taken up in due course. This line goes from Macherla 
to Raichur. But to my surprise, a piece from Macher1a to 
Nalgonda was given the sanction, and the budgetary 
allocation was also very meagre. 

Whenever a question Is put or whenever a letter 18 
written to the Mlnl8ter, the answer comes saying that the 
final allocations are made. When the project cost Is nearly 
Rs. 100 crore, I do not know, with the meagre budget of 
Rs. 5 crore, when the project is going to be completed. 
SM Pawan Kumar Bansal W88 telling about the Ludhiana 
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section that it is moving at a snail's pace. If such is the 
pace to complete the work, I do not think In our lifetime 
we will be in position to see that those projects are 
completed. 

Coming to ROBs and RUBs, Jadcherla is a big 
business station in my parliamentary constituency. The 
tumovers are very good. There is one gate located very 
near to the railway station. It divides the old city and the 
new city. Whenever the trains are passing through or 
they stand there, it is causing obstruction. I have been 
requesting repeatedly for the construction of an RUB. It 
has not been taken up. I request the han. Minister to 
58e that an RUB is constructed at Jadchherla, an ROB 
at YenugOnda railway gate, which is also in the same 
section of Mahabubnagar-Jadcherla, and an ROB at 
Gadwal railway station which is also a very Important 
station. 

Then some of the local trains are terminating at 
Falaknauma. They are detained there for two to three 
hours. In the racent past, the traffic has increllstfo a lot 
because there is a station called Shadnagar, which is 50 
kilometres away from Hyderabad, where many industries 
have come up. It is almost connecting the Hyderabad 
city. So, my request to the han. Minister is to see that 
the local trains, which are terminating at Falaknauma 
station, to be extended up to Shadnagar in Mahbubnagar 
district. In the recent past, the railway traffic has also 
increased. The number of trains is not sufficient. Though 
a number of trains are passing through that station, most 
of them are Express trains. They are not stopping at all 
these stations. Students, industrialists and traders are daily 
moving from Mahabubnagar-Jadcherla to Hyderabad, and 
thus, the traffic needs more number of trains. 

The MMTS system had been extended up to 
Falaknauma railway station. I request the han. MInister 
to extend it up to Shadnagar. There Is a distance of 
30 kilometres from Falaknauma to. Shadnagar. I request 
the han. Minister to extend the MMTS up to Shadnagar. 

MADAM CHAIRMAN: Please conclude. 

DR. M. JAGANNATH: Finally, I am requesting the 
han. Minister to order for the halting of Dharmavaram 
Express train which runs between Secunderabad and 
Puttaparthi. In Mahabubnagar and Jadcherla areas, there 
are a number of Sai devotees. Time and again, they 
have been requesting for the halting of Dharmavaram 
Express so that it will facilitate them to go to Puttaparthi 
and have darshan of Sai Baba. 

With this, I conclude. 

{TIBnslationj 

SHRI CHANDRAKANT KHAIRE (Aurangabad, 
Maharashtra): Madam Chairman, thank you for giving me 
an opportunity to speak on the Supplementary Demands 
for Grants of the Railways. The Marathwada region where 
I came from, is a very backward area. The budgetary 
allocations made for the region during the last more than 
50 years were/are being released by various governments 
like the NOA and the UPA etc. But not even a single 
kilometre of new rail line has been laid in our Marathwada 
region so far. Before the creation of Andhra Pradesh 
State, the Marathwada region was under the control of 
the Nizam. Our region became independent following 
thirteen month agitation after the Independence and was 
later included in Maharashtra. I am putting forward before 
the House the problems faced by our Marathawada 
region. 

The Han. Minister of State is sitting there. I want to 
bring to his notice, through you, that a new project was 
mooted for Marathwada under which 167 km. Mudkhed-
Adllabad rail line was to be laid and Rs. 109 crore were 
required for completion of the said rail line. The 
Sikanderbad-Mudkhed-Janakampet-Bodhan rail line Is 269 
km. long. Our old rail line Mumbai-Manmad will have an 
extended Kanchlgud-Express on its tracks. If this line is 
extended upto from Bhotaram to Nizamabad, this route 
will become operational. For this, we need Rs. <46 crore 
so that our ear1ler route could be made operational. 

Secondly, there is 210 km. long rail line connecting 
Akolapuma Marathawada and Vidharbha and for that we 
need As. 205 crore. If we get this amount, the entire 
Marathwada and Vidharbha would get connected but the 
funds are coming in piecemeal manner. Mlraj-Latur is the 
Parliamentary Constituency of the han. Home Minister. 
The area of Han. Chief Minister and Han. Athawaleji also 
faits under that. If we are provided Rs. 111 crore for that. 
the work on it could also be completed. Funds have 
been demanded and in today's supplementary budget for 
construction work and safety measures. I am submitting 
my demanda so that all these could be included in the 
budget for the year 2005. I also appeal to the officers to 
kindly consider these demands. Marathwada's four projects 
are old ones. Ahmednagar-8eed-Parlibaljnath is a new 
one. 

Madam Chairman, our 8eed ~rict includes the areas 
of han. Pramod Mahajan, Gopinath Munde Ji, Kshir 
Sagar JI Kaku etc. but no rail Hne has been conatruoled 
there 80 far. Partl Is a pilgrim pJace for which aleo· funds 
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are made available in a piecemeal manner. As. 120 crore 
were provided recently. Before that Rs. 301 crore were 
given for an the projects in progress there. 110 date we 
have received only Rs. 421 crore but we need a total 
sum of Rs. 795 crore in order to complete aH the projects 
undertaken in Marathawada. We have been staging 
agitations for that. Hon. Govlndbhal Shroff who was a 
freedom fighter and Shankar Rao Ji also participated In 
them. Gross injustice is being meted out to Marathawada 
region. If we are given Rs. 795 crore. all the on going 
five projects in Marathwada could be completed. 

Madam Chairman. my area falls under the South-
Central Railway and Marathawada comes under the 
South-Central Railway. Nanded Division. We are not 
demanding for this. we want that Marathl speaking area 
which falls under the Central Railway should be 
connected. We have been demanding for it for many 
years. We had told about this to Hon. Mamtajl and hon. 
Nitish Kumar ji also. Han. Nitish Kumar ji told us that we 
would bring in a proposal to this effect in the Cabinet. A 
dispute had cropped up in Bihar over the zone issue. 
Therefore, he told us not to raise this demand as It 
would aggravate the dispute. I want to request the Hon. 
Minister that the Marathi speaking areas should be taken 
out of the South-Central Railway and be included In the 
Central Railway as the Central Office of the Central 
Railway is in Mumbai and all contacts are with the 
Mumbai Office. We have, therefore. been demanding for 
many years that it should be transferred under the Central 
Railway. 

The second thing is that after Nanded became a 
Division, an advertisement was published in all the papers 
for recruitment to 20 thousand vacancies with interview 
to be held in Secunderabad and that gave rise to dispute. 
The people of Marathwada are sons of the soil. They 
are Marathi-speaking people. Should they not get a 
chance of employment? I want to request the Hon. 
Minister, through you. that the Marathl-speaking people 
should be provided jobs in the Railways. The name of 
Shiv Sena has been dragged into this episode. 

19.00 hra. 

Han. Thakare had also denied that they attacked 
Biharis but that Marathls, who are the sons of the soli 
should be provided jobs in the Railways. 

We have been demanding for introducing a new train 
in our area. and that i8 from Manmad to Tirupatl. The 
DRM and the GM there gave us assurance that It would 

be done in 2-3 months. The Minister of our area also 
had said that their this demand would be met but thIa 
has not happened so far. A new train was also proposed 
to be introduced from Nanded to Ahmedabad. A big 
conference of the Sikh Community is scheduled to be 
held at Nanded In 2008, the Sachkhande Express 
originatas from there. There should be a train from 
Nanded for the Patna Sahib Gurudwara. Had Lalujl been 
present here. It would have been better. The sikhs from 
aU over the wortd are expected to participate In the said 
Conference, A grand religious festival is going to be 
organised there. The Central Government has also 
provided one hundred crore rupees for the purpose. I, 
therefore. demand a new train from there. People have 
alIa been demanding for Introducing a Shatabdl Express 
train from our area. Sambhaji Nagar and Aurangabad, 
which fall under my constituency. a Shatabdi Express 
should be introduced from thera for Mumbai. The 
Sachkhande Express plies upto Delhi, we travel by this 
train. But this train pli.. only five days a weak. Hon. 
Deputy Speaker Shri Atwal Ji had paid a visit to Nanded. 
He also visited Sambhaji and Aurangabad. All the people 
there had requested him that the Sachkhande Expreu 
which plies only five days in a week. should ply on all 
the days of the week. A train from Latur-Mumbai which 
is the area of Hon. Home Minister should also ply on all 
the days of the week. AC-1I1 tier coaches are there in 
that train. AC-II tier coach should also be added to that 
train. How can we travel like this? 

A new Mukundwadi Station has came up in our araa. 
It was sanctioned by our Government but nothing is 
provided there in the same of amenities. I. therefore. 
request that all the amenities should be provided at the 
said station. Two new rail Unes were proposed to be laid 
there. People have been staging agitation for that for 
many years. New rail lines are also proposed to be laid 
in Sholapur. Toljapur. Osmanabad. Beed. Palthan. 
Sambhajl Nagar. Silaud. Ajanta. Jalgaon. The demand 
for laying a rail line from Shofapur to Jalgaon is being 
made for the last 50 years. A survey should immediately 
be conducted for the purpose and work also ahould be 
commended on that as soon as poasible. 

I also want to make a mention of Rotegaon. 
Puntanwa and Shirdi as this would facilitate direct route 
for the people going to Shlrdl from Hydelllbad. Besides, 
I also want to talk of Jalna and Khamgaon. This work • 
should also be taken up. I also want to touch upon the 
issue of electrification of the rail line. Kindly include the 
demand of electrification from Manmad to Nanded. The 
route from Manmad to Nanc:Jed should also be made a 
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two way route. Recentty a major accident took place 
there which disrupted rail traffic for two days. Fortunately 
all the passengers survived, but the Railways auffared a 
huge loss. Our demand was that It should be made a 
two-way route. Nitish Kumar ji had made budgetary 
provision for the purpose. I would like to urge upon Lalu 
;i and both the Ministers of State that Marathawade is a 
backward region, so kindly develop rail network in the 
area, and the people of the area would always remember 
you for your this act of kindness. 

[Englishj 

·SHRI ABDULLAKUTTY (Cannanore): Madam 
following item may be included in the discussion: 

Placement of wagons for FCI godown. 

Recently, Railway Board decided that placement of 
wagons only for full rake capacity for FCI godowns. After 
that 80 many FCI godown activities are stuc!c-.d. Sir, in 
Kerala Full Rake facility is available only in 5 godowns 
out of 22. 

Sir. it should reconsider immediately becauee FCI is 
very important System of our PDS. Sir, Railway Board 
decision has been derived from the profit motive. 

Sir, FCI is the system of supplying our foodgraln to 
poor people. So, I request the Govemment to please 
stop this anti-people decision. 

/TnlnslllUonj 

SHRI HEMLAL MURMU (Rajmahal): Madam 
Chairman, the discussion on demands for grants for 
Railways is going on and I am going to support It. Sir, 
railway traffic reflects the system of a country. In a vast 
country like India raHways signifies unity in diversity. 
Railway Is an asset to our country. The present budget 
does not propose to provide even a single rail line to 
Jharkhand. There Is no proposal for gauge conversion, 
electrification and frequency increase in favour of 
Jharkhand. Certainly, the hon. Minister of Railways has a 
different style of working and I am sure that this ministry 
will not be termed as a ministry of mere announcements 
as happened in the time of previous government. 
Jharkhand State has been formed out of Bihar and I 
believe, we shall nurture a relationship of brotherhood. 

'Speech was laid on the Table. 

As the hon. Minister of railways is incharge of the Railway 
Ministry, he is well aware of that State. I would like to 
remind that I had made ten demands for that State in 
the discussion on the last budget. I had submitted those 
demands for perusal of railway authorities and met them 
personally on the issues of public interests. But, It is 
very sad that when as public representative, we meet 
the higher officers, they do not give any written reply. Is 
this not harmful for parliamentary form of democracy? 
For this only, I had not made any big dema~d in the last 
budget. After formation of Jharkhand State, there is only 
one train i.e. Vananchal Express from northem Ganga 
region to Ranchi which Is the capital of Jharkhand. 
Vananchal Express runs thrice a week. This Is anybody's 
guess what may be the difficulties faced by the people 
of an area ranging up to 550 kilometers for travelling to 
Ranchl, the capital of Jharkhand. I had demanded that at 
least tnls train be run daily and be rescheduled to depart 
at 5 or 6 pm from Ranchi. This will benefit the people of 
that area a lot. But, even after lapse of a period of six 
months, It is not known whether any action has been 
taken on the said application. I am very sorry to say that 
when such is the situation in a ministry headed by such 
a bold minister then what will happen to the public 
r8pl'8l8fltatives. I would like to say that Vananchal Expreu 
traill provides link between the northern and 80uthem 
borders. It provides link to four or five districts of Bihar 
to Jharkhand. If frequency of even such an important 
train is not increased to run it daily then we will be 
doing injustice to the people. I would like to say that the 
name of Vananchal Express should be changed to name 
it after the name of Siddoh Kanhu or his birth place 
Bhaganadeeh in whose leadership Santhal mutiny took 
place in 1855 in which at least ten thousand oboslginals 
sacrificed their lives. The loopllne at Bhagalpur in Bihar 
goes upto Guwahati and Kolkata. 

Doubling of Bhagalpurr-Badharva rail line laid In 
British period Is needed. A large number of trains run on 
this section, 80 I have made this demand of doubling 
this section. 

Madam Chairman, the hon. Member Shri Raghunath 
Jha of the Rashtriya Janata Dal WBI saying that a train 
from Bhagalpur to Delhi be introduced. My demand Is 
that Vikramshila Express should be extended upto 
Sahebganj so that the people of the neglected area are 
benefited. Sahabganj has a historical background but 
today it is neglected. The heritage of Sahabgan; and 
Rajmahal is crumbUng. I would Uke to request the han. 
Railway Minister to pay attention to this al80. 

Madam, the construction work. or Bhagalpur-Rampur-
Jasideeh-Dumka rail line under 'ongoing echern .. ' ia very 
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slow. It needs to be accelerated. The hon. Minister is 
present here. I would urge upon him to think on this 
issue. As there Is no rail line in Goddah district In 
Jharkhand. Therefore Plrpanti and Jsideeh be connected 
with a rail line. 

Madam, I am thankful to you for giving me time to 
speak. 

/Englishj 

·SHRI S. MALLIKARJUNIAH (Tumkur): I would like 
that following Railway works be taken up in my 
Parliamentary Constituency, i.e. Tumkur, Kamataka: 

1. There is an urgent need to a straight railway 
line between Tumkur to Davangere (I.e. Tumkur-
Sira-Hiriyur-Chitradurga-Deavangere). The 
presently situated Railway line is very long 
journey for the travellers of my Parliamentary 
Constituency. Therefore, It Is proposed for new 
construction of a Straight Railway line between 
Tumkur to Davangere. It saves nearly 50 kms. 
from present Railway line. 

2. The proposed Double Railway line work is under 
process. That was sanctioned in the past 
10 years (i.e. Jaffer Sharief, Railway Minister). 
It was not yet completed. It is proposed to 
Double Railway line from Bangalore to Tumkurin 
Straight line. 

3. It is proposed to following Railway stations do 
not have even basic amenities like proper 
Accommodation at the waiting room. i.e., 
Drinking water, Toilets etc., in 1. Banavara 2. 
Doddabeli 3. Niduvandad 4. Malasandra 5. Gubbi 
6. Nittur 7. Sampige 8. Banasandra 9. Tiptur 
10. Kyatosandhra 11. Hirehalli. These stations 
are required to be modernised. There are 
hundreds of the people are coming to these 
stations everyday and the publics are facing 
great hardships they have to wait for hours 
together at these stations. It is proposed to 
ascertain the gravity of hardships and make 
necessary arrangements for modernisation of the 
above said Railway stations. 

4. It is proposed to a construction of new Railway 
station between Nlttur-Sampige at Rampur. From 
Nittur to Rampur is 6 kms. From Rampur to 
Sampige is 6 kms. Therefore, it is propoeed for 
construction of New Rail station at Rampur. 

·Speech was laid on the Table. 

People of this area are suffering from without 
any tranaport faclltty. There Is no bus facility to 
this area. Therefore, It is proposed to COI'IIb'UCt 
a new Railway Station with all basic faculties 
for the use of peoples of this area. 

5. It is proposed to Kyatuandra Railway Illation • 
very small and not comfortable to the people In 
Railways in day to day life. It is proposed to 
give five minutes stop in Kyatsandra RallvMy 
station. It is very helpful to the people of this 
Area. There is an Slddaganga Mutt, which Ie 
situated in this area. Therefore, it is proposed 
to give five minutes stoppage time in Kyataandra 
Railway station. 

SHRI ANWAR HUSSAIN (Ohubri): Thank you, 
Madam. I would like to thank Shri Lalu Prasadji for hie 
performance in the last six months of his tenure .. the 
hon. Railway Minister. He has left an Impression that he 
would certainly tranalate the dream of our leader Shrimati 
Sonia Gandhi to bring Indian Railways at number one 
position In the world. I support the Supplementary Demand 
for Grant (Railways), and at this juncture I would Hke to 
raise some points, especially conceming the North East 
Region. 

In this Supplementary Demand, in general, the safety 
and security of the passengers have been stressed. h 
could be recalled that only a few months ago some 
female athletes from Assam were misbehaved with, and 
molested by some tlcketless travellers In Bihar. It railed 
a great hue and cry In AS8am and everywhere 
demonstrations were held against thle particular Incident. 

I would like to draw the attention of the Ministry to 
the fact that whenever passengers from the North East 
Region enter Bihar, these type of miscreants apply force 
on them. Even though they have reservations and proper 
tickets, still they are forced to leave the train or vacat. 
their seats. This Is repeatec:ly happening over there. As 
safety and security has been stressed the moat, I would 
like to request the hon. Railway Minister to strictly ensure 
that henceforth on no passenger from the North East 
Region Is har8888d or driven out of the traina. 

Madam, I have not talked about the main lsauea yet. 
The second point is about employment. In the North· 
Eastern Region, we see that our boys and girls are not 
even considered for the P08ls of jh6lUd.r, 8weeper, 
1rh.18si, peon or even a cIIowkldllr. The people who are 
appointed to these posta are brought from other parts of 
India. There is a strong dIscont8nt over there on th18. 
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The North-Eastern Region, comparatively, has the 
railway network, and the same is the case with Jammu 
and Kashmir also. They are underdeveloped and, 
therefore, militancy has grown up there. Historical neglect 
in respect of giving them service and also the neglect by 
the Railways, since pre-Independence days, have created 
some social problems, and it contributed to the great 
problem of insurgency in the North-Ea8tern Region, 
Jammu and Kashmir and in other places. I would request 
the Railway Ministry, through you, Madam, to see that 
the appointments to Grade 'C' and '0' posts especially 
are made division-wise and not zone-wise. 

We also demand that appointments to Grade 'C' and 
'0' posts must be made from the North-Eastem Region, 
if the posts are there; in the North-Eastern Region, there 
should be hundred per cent reservation for the 
unemployed youths of that Region. 

Another most important point is that it has always 
been repeated, since 1998, that ten per cent of the total 
Budget allocation would go to North-East. It has been 
remaining as consolation since 1998. However, till today, 
the Railways did not allot ten per cent of the total Budget 
for the North-Eastem Region, whereas our hon. President, 
in his Address to Members of both the Houses, had said 
this year that regional imbalances were being created by 
historical neglect. In 1998, the then NDA Government 
promised that ten per cent of the total Budget aHocalion 
would go to North-East. Though this i8 not the time for 
raiSing this pOint, since the Budget Session is fast 
approaching, I would urge upon the Railway Minl8try to 
strictly follow thili promise and ensure that ten per cent 
allocation is made for the North-Eastem Region. 

Madam, Guwahati is the gateway to as many as 
eight sister States. It is the second headquarters to all 
these States. I demand that a new Zonal headquarters 
should be created at Guwahati, though the Railway 
Minister talked about some criteria for doing so. What 
are the criteria? 

When need arises, it changes. I request the Ministry 
to modify the criteria and declare Guwahati as a Zonal 
Headquarters at the earliest. 

The new Malnguri and Jogighopa line 18 under 
construction. On this line there Is a bridge over Gangadhar 
river connecting Golakganj and Kanuri. This bridge was 
damaged a few years ago due to floOds and It was 
abandoned. There is no connection now between these 
two places and reat of India. the Railway Department 
has decided to dismantle it and has put It on auction. 

People went to court. The court had given its verdict on 
29th April of this year to the effect that the bridge wUI 
not be dismantled, that it will not be removed, will not be 
given on auction, but the bridge would be re-constructed 
with both rail and road facilities. 

I draw the attention of the Minister to that oourt 
verdict and urge upon him to have the bridge re-
constructed with both road and rail facility to avoid 
contempt of court. 

/Trsnslationj 

·SHRI HARIBHAU RATHOD (YavatmaJ): Madam, the 
demands for Supplementary Grants Railways have came 
up for discusalon. Sir, through you I would like to make 
certain submisaions in the House and draw the attention 
of the Hon. Minister of Railways to the fact that today 
Railways have assumed the connotation of 'developmenf. 
The chances of development appear bleak in the absence 
of railways. My constituency which adjoins four states of 
Andhra Pradesh, Kamataka, Gujarat and Madhya Pradesh 
is still not linked by rail. If a new rail line Is laid between 
Moortijapur and Nanded and likewise If Vardha is linked 
to NancJed via Yavatmal then the latter could become a 
junction In future which will link the four states. I would 
first of all express my gratitude to the hon. Minister of 
Railways Shri Lalu Prasad Yadavji who started work in 
my constituency through these Demands for 
Supplementary Grants. Provision for adequate funds have 
aiso been made for telecom Signal and telecom services 
for introducing panel interlocking and passenger amenities 
in Vani and Plmpalkuti. I am glad that this budgetary 
provision is being utilized for upgrading passenger 
amenities on the Manjari Adilabad Section. 

Madam, through you, I would like to draw the 
attention of the Minister of Railways to the fact that 
whenever the name of my railway station or a village is 
needed in any official document It is not transliterated, 
properly in Hindi. Today at page no. 4 of the Demands 
for supplementary Grants Mudkhed Adilabad has been 
shown as Mudkhed Adilabad. Unleas the names of such 
locations are referred to In English, it becomes fairly 
difficult to understand the names of the villages or stations. 
It happens many a time. Several people face a difficulty 
to comprehend the narne of a place if It i8 transliterated 
wrongly. I request that attention be paid to this problem 
and such errors be rectified throughout the country. 

I heard one of the statements of the hon. Minister 
wherein he had expressed this intentions to make the 

·Speech was laid on the Table. 
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Indian Railways as number one in the world. On the 
other hand one find that there are people for example in 
my constituency who have not even seen a train. There 
are many districts in the country where the rail has not 
reached yet. If one wishes to see the Indian railways on 
the top then I would urge upon you to provide rail eervices 
to those areas which are stiU not on the railway map. 
There is a narrow gauge train in my area dotingly called 
Shankuntala by the local people which has been there 
since the time of the Brltishers but unfortunately it Is 
totally unheeded. I would request the hon. Minister to 
connect this train to broad gauge. 

The local trains of Mumbai are the life line of the 
city and lakhs of people travelling by train face enonnous 
difficulties. I would request the hon. Minister to remove 
the difficulties of lakhs of Mumbal passengers by 
increasing the frequency of trains. 

Madam, through you I would like to draw the attention 
oftha Govemment that only 14 seats have been reserved 
for women in the first class compartments in local tralna. 
In reality more than 200 women travel everyday over 
and above the 14 seats reserved in these compartments. 
Likewise, adequate number of seats are not available 
even in the second class compartments reserved for 
women. The Government should pay attention to it as 
well. 

SHRI AVINASH RAI KHANNA (Hoshlarpur): Madam 
Chairperson, I thank you for providing me an opportunity 
to speak. I remember when I was speaking on the 
Railway Budget, I was given time to speak very late in 
the night. At that time also I had put two-three demands 
involving no expenditure of the Ministry of Raitways but 
even after lapse of six months, none of my demands 
has been fulfilled. 

Madam, since I am from Punjab, I felt very happy 
when Dr. Manmohan Singh ji became the Prtme Miniater 
and Laluji became the Minister of Railways because a 
lot of people from Bihar come to Punjab to work as 
labour. But both these Ministers have not taken any care 
of Punjab. When Minister of Railways had stated that 
religious places would be linked, even then we were 
hopeful that holy places of Punjab Shri Amritsar and Shri 
Anandpur Sahib where people come to pay their 
obeisance would be linked but these places have not 
been linked 80 far. There is one Rail Coach factory In 
Kapurthala where rail coaches manufactured in Punjab 
go to all these states. But I am sorry to say that I had 
put one demand at that time that my vlUage Jajon Is a 

backward area which falls In Hoshiarpur and which, once 
upon a time was known as mini lahore but wlth the 
passage of time, that village has become a deserted 
place. Even today a number of people from my village 
are serving In the Army. This village is situated along the 
Himachal Pradesh and Punjab border. A DMU train Is 
running there between Jejon and Jalandhar. If one 
compartment for Deihl is attached to thle train, then people 
of both Himachal Pradesh and Punjab would be benefited. 
Between Jejon and Jalandhar, there are big stations like 
Nawanshahar, Banga, Phagwara from where many 
passengers would be there to board that compartment. 
The people of theee places are very reIigioua minded 
people and they often go to Hardwar. From Hoahlarpur, 
there are one DMU train for Jalandhar to which one 
coach meant for Deihl Is a«ached. If one coach for 
Hardwar Is al80 attached to this train, than It i. not going 
to cost anything to the government but the people will 
get the facility and It can help generating more ravenue 
to the railways. 

I would like to request the hon. Minister of RailwaY' 
that there Is one Dasuwa railway station In my 
constituency and two trains Swaraj Express and Jammu-
Tawi Express p ..... through this station. 

Madam Chairman, Oasuwa raltway station It a big 
station. The above trains do not stop there. There Ie also 
one army centre In Dasuwa. Many army personnel often 
use this station but usually the army personnel and the 
common people have to go to Jalandhar 35 kilometers 
away or Mukerlan, 20 kilometers away from this place. If 
these trains are provided a short duration stoppage. In 
Dasuwa, then people of that area would be benefited. 

Madam Chairman, there is one railway crossing-
c87, that Is clClsed at 6.00 P.M. and and Ie opened next 
morning 88 and when the gate keeper wants to open 
that croselng. People are facing a lot of difficulty due to 
It. I would like to request that the said railway croalng 
be kept open round the clock. If It Is done, the people 
of Oasuwa will not have to face difficulty. 

Madam Chairman, similarly there Is one railway 
crossing at a place known as Khahtenta near Anandpur 
Sahib. This railway crossing is opened for V.I.Ps and 
B.B.M.P. people only. The crossing Is opened for the 
V.I.P. who have got red lights on their vehicles. It is not 
opened for common people. I had written a letter to the 
Minister of Railways to open this crossing for the common 
man. I have got a reply from the Minister but no action 
is being taken and that crossing is not being opened. 
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Children of as many as 1 5 villages go to their schools 
after crossing the above railway crossing. The farmers of 
as many as 15 villages have to take a very long tum to 
go to the market with their crops. They have to cover as 
many as 15 kilometers distance for going to the market. 
If this crossing is opened for the common people also 
the people will get a lot of relief. 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMPANY AFFAIRS (SHRI PREM CHAND GUPTA): 
Where this railway crossing is located? 

SHRI AVINASH RAI KHANNA: This crossing is 
located in district Ropar near Anandpur Sahib. 

MADAM CHAiRMAN: Khannaji, you please conclude 
now. You have already expressed your points. 

SHRI AVINASH RAI KHANNA: Madam Chairman, I 
am only submitting my points. Similarly I would like to 
request that there is one Swaran Shatabadi and another 
is Shatabadi Train between Delhi and Amritsar. Four-five 
members of Parliament travel by these trains. But these 
trains do not stop at Phagwara station. We have to go 
to Jalandhar to catch these trains. Phagwara is an 
important station of our constituency but these trains do 
not stop there. 

Madam Chairman, I am not saying that Railways 
should incur any expenditure. If the railway make little 
changes in timing of the running of its trains, many people 
will be benefited from It. If both the above trains are 
provided stoppage at Phagwara, then It can help the 
people a lot. 

Madam. I will conclude after making one last 
submission. I would like to say something about the food 
being supplied in trains. Good quality food is not supplied 
in Shatabdl trains. Madam through you. I would like to 
draw the attention of the hon'ble Minister towards the 
incident which occurred with me in train. Pemape on 
10.11.2004 I was travelling in Shatabdi Express. The train 
departed at 7.20 in the moming and breakfast was served 
to the passengers. I found a foreign object, a stone In 
the breakfast served to me. On that day many foreign 
tourists were also travelling in the train so I did not think 
it proper to say anything at that time because it would 
have demeaned the railway Itself, but I showed it to the 
T.T.E. and asked him as to what that was, and he told 
me that it was a stone. I request that this matter should 
be examined. I want that such incidents should not recur 
and the railways should not earn a bad name like this. 

Journey by these trains is quite expensive. The 
passengers have to pay hafty amounts of money for 
tickets to travel in these trains and if they face such 
incidents or good quality food is not served to them, It 
will earn a bad name for the railways. 

Madam, I would like to make my last demand. The 
district from which I hail have four Members of 
Partiament-three are In Rajya Sabha and I am in the 
Lok Sabha but not even a single train goes there from 
Delhi. Rail track is already there. The Railways wiN not 
have to lay new tracks. If a trains for there is Introduced 
on the track between Hoshiarpur and Jalandhar, It will 
benefit the railways very much and it will be very 
convenient for the local people. There are a number of 
industries in that area, therefore, this train will sure attract 
huge crowds. I request that if a train to Delhi from there 
is started it will be a great favour to the people of that 
area, who will get a very big facility of train service. 

Madam, I thank you very much for giving me time to 
speak. 

/EnglishJJ 

~SHRI A. RAVICHANDRAN (Sivakaai): Madam 
Chairperson, at the outset let me thank the electorate of 
SlYakaai conatttuency who have eJected me to be their 
representative In this august House and unfailingly OW' 
leader Valko who made it possible for me and I am 
putting forth my points on supplementary Demande for 
Grants brought before this House by the Ministry of 
Railways. I support this supplementary demands for 
grants. 

I would like to record In this House our appreciation 
for the remarkably significant work being carried out by 
both the hon. Railway Minister Lalu and Velu. Let me 
give just two examples of their commendable 
achievements and then let me place before you the 
demands pertaining to my constituency. 

The meter gauge railway line section and the electric: 
train service from Chennal to Tambaram which is there 
for the past 73 years as laid by the Brltishers has been 
converted to a broad gauge system within 120 days 
without causing much of hardship to the public. They 
have kept their promise and accomplished the task well 
within the time frame they had evolved and publicly 
announced. Railways is a gigantiC public sector 
undertaking in the country and they have enhanced their 
operational ability much to the level of private sector 

"EngliSh translation of the speech originally delivered In Tamil. 
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where achieving the target on time Is always a driving 
force. Our hon. Ministers have given impetus to improve 
the efficiency of the Railways in the country today with 
their dedication. 

Both have commitedly felt the pulse of the people 
even at the grass root level and hence they have 
announced 'village on wheels'-a special inland tourist 
train in the pattern of 'palace on wheels' run for the wetl-
off and foreign tourists. Now common people can also 
avail themselves of this facility to go through the length 
and breadth of this country visiting places of tourist 
importance, historical Importance, archeofoglcal Importance 
with monuments reflecting the rich art and cuftural 
traditions of this country and cherished civilisation of this 
country. Now they can see these places at an affordable 
cost of Rs. 4500 for a circular tour for 9 days. It is 
needless to say that our hon. Ministers are reasonable 
and responsible who can undei'stand the needs of the 
masses. So, as one among the 40 MPs provided to this 
Govemment by the voters of Tamil Nadu. I would like to 
place forth the felt needs of our people. 

I hall from this Sivakasi constituency which was ably 
and efficiently nurtured and represented by our dynamic 
leader Valko and it is natural that the people of our 
constituency expect things are done the same way by 
me also for which I need your cooperation. So I now ask 
for certain things Railways can provide us with. 'Ask and 
ye shall be given' is a Biblical saying that comes to my 
mind. This is our Government. But still our pressing needs 
and projected demands have to be taken to the notice of 
the hon. Minister. It is our duty to draw your attention 80 
that you may consider them positively as part of your 
duty you have been discharging. 

In Virudhunagar-Manamadural section, raHway line 
work must be taken up and completed along with the 
other ongOing projects. 

The pending railway line wort< between Shencotnah 
and Tenkasi, a small stretch, much less than 10 kms. 
needs to be completed soon. 

The Podhigai Express a weekly train now nmning 
between Chennai and Tenkasi may kindly be upgraded 
to be a daily express train. 

The Allampatti level crossing near Virudhunagar is 
yet to be made a permanent one and I urge upon you 
to issue suitable orders to continue the same 10 that ita 
use and utility value to the public shaft continue. 

Both the Railways and the rail passengers attach 
more importance to security and safety 1h888 days. From 
this point of view let us have a look at Madural-DindIguI 
railway line which is a single Hne as of now. That section 
is being over utilised much more than its capacity or 
nearty 100 percent and hence there Is • need to go for 
double track to enhance safety, security and operational 
efficiency. I urge upon the Govemment to take up on a 
war footfng this double line project between Madurai and 
Dlndigul. 

In Tamil Nadu the southern districts remain a much-
neglected one and most of the sections remain single 
line track even after a long time. I would Uke to impress 
upon the Union Railway Ministry to go for double line 
considering the economic viability in those sections in 
southem Tamil Nadu. At a time when Surface Transport 
Ministry is going for laying of 4 lane highways, Railways 
must wake up. Kanyakumari-Chingleput aectIon nut have 
double line to augment further its services. Similarly 
electrification is a rarity in the southern parts of Tamil 
Nadu. That may kindly be anended to. Railways can 
electrify the section between Vllupuram and Kanyakumari. 

Agro-comrnercial centres like Madurai and Kovtlpatti 
must be connected by push-pull trains. These day-time 
diesel rail cars could be useful to the public on this route 
and this service can be commerciaHy viable too. 

We have computerised reservation counter. at 
selected railway stations. But the very purpose of quick 
disposal is defeated as people are to walt in lengthy 
queues for a long time. For instance, computerl .. d 
reservation centres at Kovilpatti and Sivakasl stations in 
my constituency which are contributing to the railways' 
revenue eamlngs significantly need to have more staff at 
the reservation counters. This is necessary to ease crowd 
and long waiting. So increased number of staff may be 
posted there. I request the hon. Railway Minister to look 
Into it. 

With this, I conclude my speech thanking the Chair 
for giving me this opportunity to participate In this 
discussion on Railways' Supplementary Demands for 
Grants. 

·SHRI M. SHIVANNA (Chamarajanagar): Madam, 
since independence, five persons from Kamataka became' , 
Union RaIlway MinIsters. Even then, there Is no ~ 
improvement in the railway service in Kamataka State. 
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The railway line between M}I$OI'8 and Chamatajanagar 
was laid 75 years ago by the then Maharaja of Myaore. 
Even now the same railway line is being used. There is 
a persisting demand for converting this old railway line 
into broad gauge line. It is Shri V. Sreenivas Prasad, 
former Union Minister and my predeceasor who made 
sincere efforts in this matter. In fad, in the past an amount 
of about 12 crore of rupees was released for this purpose. 
Now, during the current Railway Budget (2004-05) an 
amount of Rs. 44 crore has been allocated. But, somehow 
till today the money has not been released for this 
purpose. I request hon. Shri Lalu Prasad Yadavji to 
release this amount very soon. 

Similarly. 1be railway line between Chamarajanagar 
and Mettupalayam is pending for the past several 
decades. If this is completed all the 3 States, Kamataka, 
Tamil Nadu and Kerala win be benefited. I hope the 
Centre would make this dream of the people of 
Chamarajnagar a reality. 

Madam, Mysore is one of the most beautiful cities in 
India. Krishna Raja Sagar, Chamundi Temple, Mysore Zoo 
are worth seeing and visitors are pouring here every 
day. Bangalore is the garden city of India and it is also 
the silicon city of India. Many times people compare this 
city with Singapore. Thousands of people would be 
travelling between these two cities every day. Foreign 
tourists also visit these two cities regularly and in a large 
number. Hence it is very essential to provide double line 
between these two cities. In addition, electrification also 
must be completed to enable the passengers to vIait 
both cities. 

Finally Madam, Bangalore Metro Railway on the lines 
of Delhi Metro should be taken up without further 1088 of 
time. In this connedion Kamataka State is urging the 
Centre repeatedly. But unfortunately nothing has been 
done by the Centre in this regard. Bangalore is the fast 
developing city in Asia. Here software export Is al80 
increasing steadily. The roads are very narrow and there 
are hundreds of complaints about this. Accldenta are 
occurring almost every day. Therefore. I request the hon. 
Ministers Shri Laluji, Shri Veluji and Shri Rathwaji to take 
up this matter seriously to commence the metro railway 
work in Bangalore immediately. 

18.35 hr •. 

(SHRI PAWAN KUMAR BANSAL in IINI ChM) 

Sir, I thank you for giving me a chance to speak on 
the Supplementary Demands for G,.nta for Railways and 
with theee words I conclude my speech. 

SHRI A. V. BELLARMIN (NagercoH): Mr. Chainnan. 
Sir, I thank you for the chance given to me. 

As a newcomer to this august House-this is the 
first opportunlty-l congratulate the hon. Minister Shri Laluji 
for his people-friendly Budget presented to the House 
during the lut Session and a1ao for his announcement 
that Railways win be a public sector over. It is al80 
workers' friendly Budget. So, I expect that the hon. 
MInister will pus orders tor confinnation of Ad. Apprentices 
waiting for their confinnatlon. 

I remember those moments when the hon. Minleter 
of State, Shri Velu visited and saw directly how the 
RaIlway system functioned in our district and I am thankful 
for that. 

Corning to the Demand for Supplementary Grant, I 
request the hon. Minister to include the following urgent 
requirements. Let me make it point by point. 

The Road over bridge of Putheri in Nagarcoll-
Kanyakumari line is very urgent and I request that it be 
included. The road link bridges at Kandanvllal, Palilyadi 
and V1yakkari in Nagarcoil-Trivandrum line are urgently 
need. The foot over bridge at Marthandam Station in 
Nagarcoil-Trivandrum is an essential need of the hour 
because a number of accidents are recorded there. The 
station at Nagarcoil in Kanyakumari diatrid has only one 
booking counter and one ticket counter. It is a usual 
thing that when people are standing in the queue to get 
tickats, trains depart. So, additional booking and tickat 
counters are an urgent need in that atation. 

Ukewise, a computerised ticket ..... rv.tlon counter 
at Marthandam. which was provisionally sanctioned but 
not implemented, may be included. You may aI80 include 
a computerised reservation counter at Eranil Station. A 
station at P.rvathlpuram, for which a fonnal aurvey was 
alao carried out, is our long cry. It is an urgent need for 
the people of that are.. A new train at.rting from 
Nagarcoll and reaching Colrnbatore in the morning is an 
essential requirement. The train running beIwMn Kottyam-
Nagarcoll was stopped, as • result .n the passengers 
aapecIaIIy the construction wortcara .nd ~ who were 
aoIeIy replying on Kottyam-Nagarcoil ntn for going to 
their work, were put to • great hardlhlp. So, I request 
that this train from Kottyam to Nagarcoll should be 
restarted and run .. betont. 

AlmOIt all the traina now atop at Trivandrum .nd 
Madura!. I requeat that they may be extended up to 
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Kanyakumari, as it is not only the terminal for the 
railway but also the Indian landscape. So, our request Is 
lhat the last destination for all the trains should be at 
Kanyakumari. The reservation quota. sa wen aa 
Emergency Quotas (E.Q.) should al80 be increued. 
Nagarcoil station should be given power to confirm the 
Emergency Quota. The entire Chennal-Kanya Kumarl-
T rivandrum line is thickly concentrated. I request that the 
work for doubling of this line should immediately start 
from both the sides. 

I request and hope that the hon. Minister win conaIder 
the above-mentioned urgent requirements of my area in 
the Supplementary Demand for Railways. Hence, I support 
the Supplementary Demand for Grant. 

rrmnsIBHonj 

*SHRI BHANU PRATAP SINGH VERMA (Jalaun): Sir, 
in my constituency a shuttle train runs between Etah and 
Konch which fall under Jhansi division of Allahabad Zone 
of the North Central Railways. The timing of this shuttle 
train has been changed due to which neither of the 
commuters are getting the facility of this shuttle train nor 
the railways are getting any revenue therefrom because 
the people who took this shuttle to catch the train to 
Mumbai from Konch have to wait for five hours at Etah 
junction as a result of the change in the running schedule 
of this shuttle. Chhapra Mail passes through Etah junction 
ten minutes before the arrival of this shuttle train at Etah 
junction from Konch. 

Hon'ble Sir, through you I request the hon'ble Minlater 
of Railways to kindly change the timing of the shuttle 
train running between Etah junction and Konch according 
to the arrival timings of other trains at Etah junction. So, 
the local people could avail themselves of the shuttle 
train service and the railway department also could make 
good earnings therefrom. Hon'ble Minister Sir, earlier I 
had suggested that this shuttle should also be provided 
stoppage at Anda, Anandnagar and Satoh bealde. 
extending it up to Ural and Maujhi so that the local people 
could get the maximum benefit this facUity. A proposal In 
this regard was also prepared but the concerned file has 
been misplaced somewhere in the office of the D.R.M. 
Jhansi. The D.R.M. Jhansi division should be directed 
to stop this shuttle at Anand Nagar and Satoh beeidea 
extending it up to Ural and Jhansi. Hon'b/e Minister. Sir, 
Konch Is a hundred year old station. Sometimes the 
railway try to discontinue this ahuttIe by showing It as a 
loss making shuttle. I request you that if Konch Station 
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is put on the Jhansi Kanpur mail line the 80 called I0Il 
which Is raised every now and then will be set to ..... for 
ever. Besides, the railways will not have to spent too 
much on putting Konch on the main line and the Issue 
of discontinuing the said loss making shuttle will alao be 
reeoIved. 

Sir, In my Lok Sabha Constituency a new Intercity 
train was Introduced from Jhanai to Kanpur. I auggest 
that if stoppage of the said train Is provided at Month 
and Etah Stations, it will certainly benefit the railways. 

Sir, my third demand II for doubling and electrification 
of Jhansi Kanpur line in view of the fact that most of the 
trains divert towarda South India Including Mumbal, 
Chennal, Bangalore, Indore and other stations from 
Kanpur and take8 5 to 7 hou1'8 to travel this strentc:h of 
200 kms. 

Sir, there ia no train for the people of my 
Partlamentary Constituency to go to Allahabad and DeIhl. 
Recently, a train from Delhi to Rewa has been Introduced 
which is routed via Kanpur and Banda. My demand Is 
that this train should be routed from DeIhl to Rewa via 
Kanpur, Jhanal and Banda In order to serve .. a dI,.a 
train to Delhi for the people along the 200 kma. atretch 
on return leg of the train from Rewa to Delhi. SImilarly, 
Jhansi comes under Allahabad Zone and the Uttar 
Pradesh High Court Is also at Allahabad. Therefore, my 
request to the hon. Minister Is that he should introduce 
a train between Jhansl and Kanpur which may be 
beneficial for the people of this area. 

Sir, there Is a atation named Orai on the Kanpur-
Jhansi line near which there is a railway crossing at 
Rath Road. An over bridge should be constructed there 
as hundreds of vehiclee cause iam at the railway croe8ing 
for hou1'8 there. Sir, a foot over bridge Is there at Oral 
Station connecting platform nos. 1, 2 and 3. There are 
re8idential colonies on both aides of the station. When 
people have to go to the colony on other side, they have 
to go from platform no. 1. Therefore, my request is that 
this over bridge should be shifted outside from the station 
so that the people may have 8CC8I8 to the re8identla1 
colonies In either side of the ItatIon without entering ~ 
platforms. 

SHRI FURKAN ANSARI (Godda): Sir, I thank you for • 
giving me an opportunity to apeak. I am to eupport the 
supplementary budget preaented by the Minister of 
Railways Shri l..tu Pruad. There have been a number 
of RaIlway Mlnlatera like Babu .JaQivan Ram, Shrt Kamala 
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Pati Tripathi, Shri Lal Bahadur Shastri, Shrl L.N. Mishra 
and Shrl Madhav Rao Scindia who were great 
personalities about whom the people felt that they were 
the Railway Ministers for the entire country. They 
developed the Railways without any regional or state 
considerations. This made people feel that they were the 
Railway Ministers for the entire country. Unfortunately, for 
the last 8 years all the Railway Ministers have come 
from Bihar. When Shri Ramvilas Paswan became the 
Minister of Railways. . .. (Interruptions) 

THE MINISTER OF RAILWAYS (SHRI LALU 
PRASAD): You should feel fortunate for this. 
... (Interruptions) 

SHRI FURKAN ANSARI: During his period, the people 
felt that he had confined himself to Bihar especially 
Hazipur. He could not go beyond Hazipur. Shri Nitish 
Kumar succeeded him. He did not go beyond Mokamah, 
Barh, Fatuha. Rajgir an Bakhtiyarpur . ... (Interruptions) He 
went to Harnot. The people of the country felt that these 
Ministers took care of their own regions only, as if they 
were not the Railway Minister of India. Similarly, Shri 
Divgijay Singhji became Minister of State for Railways for 
sometime. He too belongs to Bihar. He too did not do 
any developmental work in any other part of the country 
except at the stations in his area. 

It is quiet fortunate that the U.P.A. Govemment was 
formed here and Laluji was inducted into the Cabinet as 
Minister of Railways and people started feeling how the 
earlier Ministers from Bihar damaged the image of the 
State. The previous Railway Ministers from Bihar only 
tried to tarnish the image of Bihar, they never tried to 
become a Railway Minister of the whole India. Laluji will 
emerge as a Minister of India and he will also improve 
the image of Bihar by undertaking some work which he 
has already taken up too. Work is in progress and we 
have seen some work during the last six months. 
... (Interruptions) This is my belief. I do not want to go 
deep into backgrounds. I have said what I have to say. 

Now, through you, I would like to draw the attention 
of the Minister of Railways towards my constituency. There 
are a number of prOjections for Jharkhand but work on 
them has been lying stalled for the last 4 or 5 months. 
So through you, would like to urge upon the hon. Minister 
to gel these projects completed at the earliest because 
Jharkhand is a State which earns the highest revenue 
for the railways. Coal is there. iron is th,re, mica Is 
there and aU other things are there in plenty. Railways 
earns maximum revenue from us and if the same does 

not work for the development of our area It would be 
unfortunate and will be an Injustice. Therefore, I would 
request the hon. Railway Minister to expedite the work 
on the projects sanctioned for my constituency so that 
the work gets finished in time. 

While a survey was conducted in my electoral 
constituency Godda and the budget was presented, it 
wu said that Godda would be linked with the district 
headquarters. But when the construction began, the then 
Minister Shri Digvljay Singhji, got his area connected with 
the railway line and Godda was ignored. That is why I 
had requested Lalujl during the Advisory Committee 
meeting and he also gave me a letter usurlng that he 
would get a survey conducted. We have received a letter 
in this regard. But through you, I would request that the 
survey should be started at the earliest. 

SHRI LALU PRASAD: Winter has come that is why 
some delay is being caused. 

SHRI FURKAN ANSARI: Winters Is the most 
conducive season when more work can be done. How 
can tluch a work be conducted during summers? That is 
why through you, I would like to request LaluJI that your 
assurance may not prove empty and the letter may not 
go in vain. That is why it is requested that the work may 
be initiated at the earliest and a survey be conducted. 
The Jasidih station connecting Baidyanath-Deogahar of 
my constituency is the biggest railway station of the 
Eastern railway zone but so far It has not been 
modemised. We eam revenue for the Railways. And if 
our area would not be developed then the criterion for 
carrying out developmental works should be clarified. That 
is why I would submit that the above said station may 
be modernised. A train should be started from Jasidih to 
Ranchi which is our headquarter. Approval to start 
Janashatabdi Express may be given since it is a very 
important area. Jasidih to Dhanbad is a local mines area. 
Approval to start EMU train for connecting this area may 
be given. A large number of workers work in colliery in 
this area. The train will facilitate those workers to 
commute. 

There are two Rajdhani trains from Howrah to Delhi 
viz. Sealdah-Delhi and Howrah-Delhi. Similarly, there are 
two Rajdhani Express trains running via Dhanbad, a 
station on the main line, which falls in my constituency. 
There Is one Rajdhsni plying via Jasidih in Madhupur In 
my area. Howrah to Deihl train used to pry two days a 
week but erstwhile Minister Nitish Kumarji made one day 
off and now this train piles only once a week from Howrah 
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to Madhupur-Jasidih-Patna. Therefore, through you, I 
would request Laluji that this train should be plied two 
days a week. And if it is not possible then Poorva Express 
should be plied daily via Patna to facilitate the passengers 
of that area. With these words, I conclude and thank you 
for providing me an opportunity to speak. 

SHRI KHARABELA SWAIN: Two telephone booths 
have been opened at Bhuwaneshwar Railway station. 
... (Inttltnlph"onsj • 

[English 

MR. CHAIRMAN: This will not go on record. 

. . . (Inlt1nuptions) • 

MR. CHAIRMAN: All this will not go on record. 

. . . (Inttltn.lpl/onsj· 

MR. CHAIRMAN: Please do not direct the debate. 

... (InIsmJpfions) 

MR. CHAIRMAN: Nothing will go on record expect 
the speech of Shrl Thawar Chand Gehlot. 

.•. (InIt1rnJptions)' 

··SHRI S.K. KHARVENTHAN (PaIani): Sir, Throughout 
the World Indian Railways is having Iong88t routes 
connecting North and South, East and West. Even though 
we have to do so many things for the Improvement of 
Indian Railway System. 

The UPA Government under the Chalnnanshlp of 
hon'ble Soniali Our Railway Minister hon'bIe LaluJi taken 
number of steps to improve the system. 

I am representing Palani Constituency In Tamil Nadu. 
It is a holy place and abode of Lord Karthlkeeya. Tirupathi 
Balaji Temple in Andhra Pradesh, Lord Sabarlmalai 
Iyyappan Temple in Kerala nd Palani Karthlkeya Temple 
are the very famous temples in South India. Large number 
of devotees are visiting these temples regularly. After 
visiting Balaji Temple devotees are reaching Erode by 
train and proceeding to Palani and Sabarimalai by car or 
by bus or by van. Every year a number of devotees are 

'Not recorded. 
"Speech was laid on the Table. 

facing road accident and loosing their lives. Erode and 
Palani must be connected by railway route via 
ChennimaJal, Kangayam and Dharampuram. Dhararnpuram 
is a historic city. In Mahabharatha Pandavas lived in one 
year Agana Vasam at Viradapuram. Now, Viradapuram 
is called an Dharampuram. Ancient Fort and temples of 
Virdahaja are available in Dharapuram. Kangayam is 
famous for Butter, Ghee and Textiles. Sennimalal is 
famous for Handloom and Power Loom. Large number 
of ctothes are transported from here. Butter and Ghee 
are exported from Kangayam. These cities are giving very 
good income to the State and the Centre. Hence Erode 
and Palani have to be connected by train route. It will 
fetch very good income to Railway Department. B.G. Line 
between Dindigui-Palanl-Udumalpet, Pollachl, Palaghat, 
Coimbatore must be expedited as earty as possible . 
Already this proposal was cleared and announced in the 
Budget but sufficient fund is not allocated. Railway Ministry 
has to allocate sufficient fund to this Scheme . 

Another long pending scheme is Samras Nagar to 
Pal ani. This is an important scheme. Survey was 
conducted by Brltishers but till date the scheme is not 
taken up. Hence I request the UPA Government to 
allocate fund to implement the scheme. 

I am sorry to mention about the Railway Authorities 
sitting in Madurai. Palani town Is having oldest Railway 
Station. DIesel Workshop and Crew Booking also were 
there. Recently, Railway Department decided to shift the 
Crew Booking from Palani to Pollachl. It was not informed 
to me. Some of the Railway Union people represented 
the facts to me. Immediately I contacted the DRM-Madurai 
through telephone and sent letter also. Immediately he 
sent a letter also. But before that he sent a letter to all 
railway staff not to approach any MP or MLA and got 
written assurance from all the staff. He got signatures 
from all the employees. If any staff approached any 
politician or MLA or MP against any disciplinary 
proceedings it is illegal but approaching MLA or MP for 
any common cause, what is wrong In It? I feel it Is a 
great insult to the Members of Parliament. In this regard 
already I sent letter to hon'ble Lalujl. hon'ble Velujl and 
all other authorities concemed but no response till date. 
I request the hon'ble Laluji to take Immediate action 
against DRM Madural and cancel the signatures obtained 
by him from the Railway Staff. Then I also request to 
Issue order to restore Crew booking to Palani. 

All of a sudden the Railway Authorities changed the 
timings of Island Express (Kanyakumari to Bangalore) 
Egmore Expre8s (Erode to Egmore Chennal). The .. 
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changes created unnecessary hardships to Railway 
Passengers. The above trains have to be restored. 

In Kangayam Taluk there is a Railway Station 
"Engiyur". ROB was sanctioned, amount allocated, tender 
also over. The contractor started the work and ran away 
without completing the work. It happened in a few months 
back. I suspect the connivance of Railway Authorities 
with the Contractor. I request the Railway Minister to 
initiate an enquiry against the erred officials and work 
must be started and completed. The people proceeding 
to Erode are suffering very lot. 

Perundurai SIPCOT is situated South West of 
Chennimala\ block. There is a Railway line near to 
SIPCOT. Large number of people are working in SIPCOT. 
All are coming from nearby villages. Hence, there Is an 
urgent need of a level crossing between Engiyoor-
Vijayamangalam (Rly. Km. 415/4 & 415/10). 

Tirupur Kumaran bom in Chennimalai and died in 
Tirupur. He was a freedom fighter. Already, I have given 
a request to name Tirupur Railway Station as "lirupur 
Kumaran Railway Station". Fortunately this year is the 
100th year. We released commemorative stamp on 
4.10.2004 at Sennimala. 

The first freedom fighter in Tamil Nadu was "Thlyagi 
Dheeran Chinnamalai". He was bom in Melappalayam 
and fought against Britishers and arrested at KarumaJal 
hills in Palani region and hanged to death at Sankagirl. 
There is a Railway Station in Sankagiri Fort. Sankaglri 
Fort must be named after Thiyagi Dheeran Chlnnamalai. 

The train between Erode to Egmore must be named 
after Dheeran Chinnamalai as "Tyagl Dheeran Chinnamalai 
Express". These will be a befitting tribute to great warrior 
and first freedom fighter. 

In my constituency Oddanchatram is famous for 
vegetables, butter and ghee. Throughout the country the 
vegetableS are exporting from here only. The trains 
crossing Oddanchatram must be given stoppage It will 
be very convenient to public and passengers. It will give 
very good income to Railway. For all trains proceeding to 
Madras and other places from Dindigul and via Dindigul, 
tickets quota must be given to Oddanchatram. It will help 
the passengers from Oddanchatram. 

Hence I am supporti"g the Demands for 
Supplementary Grants. 

rrf'8nslsfionj 

·SHRI ALOK KUMAR MEHTA (Samastipur): Sir, 
through you, I would like to commend the multidimensional 
reforms In the last six months in the Railway owing to 
the initiatives and efforts of the hon. Minister Shri Lalu 
Prasad and hope that the historic decisions taken in the 
Annual Budget for Railways for the year 2004-2005 for 
whjjJh the supplementary demands for grant have been 
made shall be successfully implemented. Therefore, I 
support the Supplementary Demand for Grants. 

In addition to this, I would like to draw the attention 
of the hon. Minister to the Samastipur Railway Workshop 
In my Lok Sabha electoral constituency which was 
constructed in the 19th Century and in the last several 
years is practically fully functional as a warehouse for 
manufacturing ordinary wagons a10ngwith the wagons 
transporting tanks. Mere 3500 workers including the 
permanent and the temporary staff are working. Despite 
this, this workshop has not been given the status of a 
warehouse. This functional warehouse is not being given 
adequate Railway order. Therefore, I demand that: 

1. It should be given the status of a warehouse; 

2. The Railways has enough land therefore, it 
should be expanded; 

3. It should be modemised and adequate order 
from railways should be placed to it. 

SHRI THAWARCHAND GEHLOT (Shajapur): Sir, 
there used to be a railway line from Ujjaln, a pilgrimage, 
to Agra under Ratlam Westem Railway division which 
was uprooted during emergency. Previous Govemment 
conducted a survey in this regard and that survey is also 
gathering dust since 2004. The decision on It Is still 
awaited. A fresh survey has been ordered by the hon. 
Minister on my request which is in progress. I urge upon 
the Govemment to sanction new rall line immediately after 
the survey is completed. 

In the same manner, the pace of work on Indore-
Dahod railway line which was sanctioned long back Is 
very slow. I shall be grateful to you if the pace there of 
is increased and budgetary allocation for that Is enhanced. 
Again the single rall line on Ullain, Devas, Indore and 
Maxiguna route is yet to be electrified, whHe all railway 
lines nearby It are doubled and electrified. Engine has to 
be changed every time on this line due to non-
electrification which also halt crossing trains caUSing loss 

·Speech was laid on the Table. 

.. 
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to railways and inconvenience to public. It will be better 
if yew please get this line doubled and electrified. In the 
same manner. PRS facility was sanctioned at Shujalpur 
railway station one year ago. Officers coneemeet have 
already visited the site but the work has not commenced 
yet. It will be better if this work is expedited. There Is 
the need for construction of a bridge (nut path) and an 
overbridge at Berchha and Kalapeepal railway station to 
go from one platform to another. These bridges had 
already been sanctioned a year back but the work on 
that is yet to be started. Kindly get it started. Also a 
passenger train running between Indore and Makshi which 
remain held up for four five hours in Makshi should be 
extended up to Guna or Beena. I have already sent 
letters regarding the demands raised by me here and I 
hope that they are under proc.... Kindly take action in 
this regard. Then, there is need to Increase the number 
of trips of Indore-Gwalior Inter-city. On the .. me lines, 
Dehradun-Express whICh originates from Indore and Uliain 
and terminates on Dehradun Is required to be run seven 
days a week. There is a need to run EMU or DMU from 
Ratlam to Bhopal and Ratlam to Kota. In addition to 
that, there is no passenger train from Ratlam toward 
Kota after 7.30 O'Clock. Passenger also face problem 
due to non-availability of a single train In the moming till 
12 a.m. or 1 p.m. till the arrival of Dehradun Express. All 
platforms along the railway stations under my 
Parliamentary constituency are short while passing train 
usually have 22-24 coaches thus 3-4 coaches always 
remain outside of the platform. Thus, there is a need to 
increase the length of the platforms. There is a colony in 
Shujalpur adjoining railway boundary. There is need to 
construct a road for tran$POrtation and for removing debris. 
Though you have accorded approval in this regard which 
should be materialised. 

Mr. Chairman, Sir. the pace of the gauge conversion 
between Neemuch and Ratlam is very slow. If It is 
accelerated and gauge conversion between Ratlam and 
Khandwa is also undertaken, then we will be able to get 
this small part of metre gauge lying in between converted 
into broad gauge. It will make the transportation facility 
more smooth there. The stoppage of only two minutes 
duration has been provided at 'A' grade stations, for 
example Awantika-Express from Indore to Mumbai has 
been allowed to stop for two minutes at A-Grade Nagda 
station, through it should be stopped here for five minutes. 
Likewise, there are many other trains which stop for only 
two minutes at A-grade stations. This duration should be 
enhanced to five minutes. Further, there are some level 
crossings where the signalman on duty opens the 
crossings at 8-9 O'Clock In the momlng and leaves at 

5 O'clock after closing it down in the evening. But the 
traffic rush there is quite heavy. The cl'08Slng number 62 
between Johni<ar and Mikshi Is one such crossing. 

20.00 hr .. 

The railway crossings No. 52, 81, 68 and 70 between 
Jhonkar and Makshi are among them. There is one piece 
in Devas which is frequented by people but no railway 
crossing exist there which leads to accidents. It's number 
is 29. If you please accord approval for construction of 
an under or overbrldge there, It will be of greet help. I 
have already .ent my written requeet in regard to the 
demands raised by me here to the hon. Minister. I would 
like to reiterate my appeal to the hon. Minister of Railways 
to sanction them. I sympathetically do ~ that In the 
Interest of railways and the public, you will Implement all 
these schemes. 

fEngli.shJ 

MR. CHAIRMAN: Shrl Naveen Jindal. It is his malden 
speech. 

SHRI NAVE EN JINDAL (Kurukshetra): Mr. Chairman, 
thank you. 

Indian Railways has played a very Important role in 
the development of our country. Indian rail netwofi< is 
one of the largest rail networks In the world. We are all 
very proud of that. After the UPA Govemment has laken 
over, the efficiency of the Indian Railways has improved. 
So is the performance of the Indian Railways. Under the 
dynamic leadership of Shrl Lalu Prasad Vadav the rate 
of accidents has drastically come down. Once again the 
passengers have started feeling secure and safe while 
traveftlng in the rail. I would like to compliment the hon. 
Minister for that. That has happened because of his hands 
on approach. He has been visiting sites and taking action 
against the guilty. That is why It has happened. I think 
he has also got the blesSings of Lord Vlehwakarma. After 
the idol of Lord Vishwakarma has been installed in the 
Rail Bhawan, in his office, I think, we all have the 
blessings of lord Vishwakarma. That Is also true that it 
has also improve the performance of Indian Railways a 
lot. 

Development of railways is of paramount Importance 
for the growth of our country. The wortd over the cheapes\ , 
means of transport is waterways. Unfortunately, rivers In 
our country are not tamed and the only option that 
remains for us is the railways. We have to really 



787 OSlTI8nds for SupplsmtH1lary DECEMBER 8, 2004 788 

[Shri Naveen Jindal] 
concentrate on the development of railways. It is because 
you will be happy to note that it consumes only one-fifth 
of the energy that is consumed in road travel. It is the 
most environment-friendly transport. It is the best way to 
transport bulk goods. It runs on Indian fuel. We can 
always generate power, either hydro electricity or power 
from coal. But if we transport by road, it Is mostly by 
imported fuel. 

I would like to urge the hon. Minister that as a 
country we have to lay emphasis on the growth of 
railways. In America the railways has never really 
developed. It is because in America, the automobile lobby 
is very-very strong. They always laid a lot of emphasis 
on the road network. But India is a poor country. We 
have very less oil reserve. We are most importing oil. 
So, in our context. it is very very important to develop 
railways. Our waterways are not developed. So, in our 
context, it is very important that we lay a lot of emphasis 
on the development of railways. 

I am very happy that after many years of neglect, 
after the UPA Government has taken over, all the attention 
is going towards the development of raHways. To achieve 
high GOP growth and high industrial growth, development 
of railways is very important. Today, the railway network 
is getting stretched to its limits. We need to expand and 
modemise the Indian Railways, If we want to achieve 
high GOP growth rate. When we hear the forward looking 
thinking of the Railway Ministry under the d,namic 
leadership of Shri Lalu Prasad Yadav, like introducing 
high speed trains in the country, I think, it Is a very 
welcome step. I would like to congratulate the hon. 
Minister for his initiative. 

Hon. Prime Minister and hon. Railway Minister have 
aMounced a modernisation plan for As. 24,000 crore. 
Sir, through you, I would like to know what is the road 
map of this modernisation plan. What are its main 
features? I would like to urge the hon. Minister that it be 
done expeditiously 'sot hat the whole country can benefit 
from this. 

Mr. Chairman, Sir, I would also like to draw the 
attention of the hon. Minister, through you, to the fact 
that there is an urgent need for laying a railway line 
from Yamunanagar to Patiala via Radaur, Ladwa, 
Kurukshetra, Kaithal, Gulha Cheeka. Construction of this 
line will not only meet the aspirations of the people of 
my constituency, which is the historic place Kurukshetra, 
but also result in the development of the area In many 
respects. 

This belt is famous for production of rice, wheat, 
sugar, etc. and the construction of this line will also prove 
beneficial to the Govemment in the fast movement of 
fooclgrains from this area to the rest of the country. It will 
also result in saving of petroleum products. 

It will not be out of place to mention that in the 
Railway Budget 2004-05, a sum of As. 9.25 crora has 
been kept for surveys in progress and another Rs. 2.90 
crore for new surveys In Northern Railway. But, 
unfortunately, no money has been allocated for Haryana 
for doing any survey, 

Sir, in the circumstances, through you, I urge upon 
the Railway Minister to make proviSion for preliminary 
engineering-cum-traffic survey for this line in the 
Supplementary Budget itseH. 

Lastly, through you, Sir, I would aI80 Uke to mention 
about the longstanding demand of the people of my 
constituency for the stoppage of Hemkund Express in 
Yamunanagar-Jagadri Railway Station. 

With these words, I conclude. 

{Ti'sns/ationj 

SHRI PARAS NATH YADAV (Jaunpur): Hon. 
Chairman, Sir, thank you for giving me an opportunity to 
speak on Supplementary Demands for Grants of Railways. 
Ear1ler it seemed to me that I would not get a chance 
but I am happy to see that the hon. Minister of Railways 
is present in the House after doing his other works and 
thus, I got a chance to speak. 

The Railways are the most convenient mode of 
transport for the people. At the time of independence, 
our population was approximately 35 erore while it is 
around 105 crore at present. The railways are In service 
of the people from the times before Independence. We 
cannot say that the railways have not performed to the 
expectations of the people but their faith in the railways 
has certainly got a jolt. Today, we are not in a position 
to provide a cheap and comfortable rail service, This Is 
right that over a period of 57 years after independence, 
the railways have progressed a lot but this has not been 
uniform in various parts of the country. There might be 
several reasons for this which I do not want to go into. 
I want to draw the attention of the, hon. Minister of 
Railways to certain problems. Several National Highways 
in the country are crossed over by railway Ones at various 
places. No over br1dge. have been constructed at those 
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places even after 57 years of independence which causes 
inconvenience to the passengers In addition to causing 
financial loss. The vehicles which have to stop there cause 
wastage of fuel which is also a financial loss to us. I 
would like to cite the example of the National Highway 
between Lucknow and Varanasi. There are 9 crossings 
between Lucknow and Varanasi. Sometimes we have to 
wait for hours at these crossings. I would like to say that 
if it is not possible to construct over bridges at every 
place, then it should be constructed at least in my 
parliamentary constituency Jaunpur where two railWay lines 
cross. It will reduce the number of accidents, be 
convenient and reduce the financial loss as well. I have 
made thIs demand several times. 

Eastern region (Poorvanchal) of Uttar Pradesh is the 
most backward area and its 80 per cent population 
migrates to Mumbai, Kolkata or other metropolis to eam 
their livelihood. This route is connected to Delhi and 
Lucknow also as these are two capital cities. This demand 
has been made several times earlier also and I too have 
written to the hon. Minister requesting him to introduce a 
direct superfast train from Mumbal via Jaunpur. I had 
made this demand when I was a Member of the 12th 
Lok Sabha also. The then Minister of Railways had 
assured but the Allahabad-Jaunpur section of Jaunpur-
Allahabad-Mumbai route was fit for passenger train only. 
The track between Allahabad and Jaunpur was laid for 
passenger trains only. In its response, the hon. Minister 
of Railways and railway officers had written to me that 
the track from Jafarabad to Jaghai on the Jaunpur-
Allahabad section would not be strengthened and without 
strengthening a track laid for passenger trains, fast trains 
could not be run. Unfortunately, that Govemment fell in 
13 months only. The Govemment was formed again but 
they did not pay attention towards this. Now, we and the 
poor people of the country have great expectations from 
the hon. Minister of Railways. We had great expectations 
from him while making our demand at the time of 
presentation of the rail budget and wrote letters aleo. 
They said that only strengthening of the track has not 
been done. At the time of the last Lok Sabha elections, 
a train Godan Express from Gorakhpur to Mumbai via 
Jaunpur was introduced for certain reasons. This train 
was run on the same track regarding which they said 
that without strengthening the track, they would not run 
fast trains on it. Now, Godan Express is running thrice 
weekly on the same track while the condition of the track 
is such 'that it does not seem fit even for passenger 
trains. There is a perSistent threat of accident which may 
occur anytime. The track should be strengthened. 

My demand is that in view of the fact that 80 per 
cent people of Jaunpur are settled in Mumbai, a direct 
train from Jaunpur to Mumbai should be introduced. There 
are two stations here-one is Jaunpur city and the other 
is Jaunpur. All the fast trains from Jaunpur city to Deihl 
via lucknow do not stop at Jaunpur. Thie is like electricity 
poles installed in a village which give the impression to 
the vUlage that their village had been electrified. It hardly 
mattered whether there was power supply to lit a bulb. 
The trains would originate from stations in Bihar, Kolkata, 
Patna and Mughalsarai and our people would go to 
Varanasi or Allahabad to catch these trains. So my raqueat 
is that stoppage of some trains should be provided. I 
would like to request the hon. Minister that stoppage of 
at least three or four trains out of those abOut which I 
have written, may be provided, I will be very grateful to 
him. Stoppage of 9314 UP Indore-Patna which runs on 
Friday, may be provided at Jaunpur City station. My 
demand is for providing stoppage of 9313 ON Patne-
Indore which runs on Thursday and 3013 UP Howrah-
Dehradun which runs on Wednesday. Pending introduction 
of the new train, Godan Express which is a tn-weekly 
train for Mumbai, may be run dally. It should run daily in 
the same manner as at present with one modification of 
providing stoppage for two minutes at Bersati station .. 
the people have to go to Jaunpur for catching this train 
which is 45 kms. away from Ba,..tl. I would like to 
make a special request to you for providing a two minute 
stoppage at Barsati. Jaraun. and Bar.satl statione are 
10 kms. apart and there Is Katwar In between, H a halt 
station Is provided at Katwar, it will be a great favour to 
the public, this is my special request to you. 

The tine doubling wol't( 18 In prograu from Lucknow 
to Varanasi. Trains are fUMing on the said double line. 
Some people are encroaching the railway land at Jaunpur 
city side. I would like to request that it should be looked 
into in the public interest. The said land is to aerve .. 
a thorough fare for the public and the Govemment should 
see to it that the public have no problem there. 

Mr. Chairman, Sir, In the end, I would Ilk. to request 
the hon. Minister that it wi" be a great favour If he 
introduces a new train from Jaunpur to MUmbai. 

{Eng/lsllj 

MR. CHAIRMAN: Shri Bir Singh Mahto. He is not 
present. 
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[Translah'onj 

SHRIMATI JAYABEN B. THAKKAR (Vadodara): Mr. 
Chairman, Sir. I would like to draw the attention of the 
hon. Minister of Railways and the hon. Minister of State 
for Railways towards my parliamentary constituency. In 
Vadodara near my village there is a very busy raHway 
crossing from where about 78 to 80 trains pass everyday. 
Units of the Gujarat Refinery and the Gujarat State 
Fertilizers Limited etc. are located in the vicinity of this 
railway crossing. This railway crossing remains closed for 
25 minutes at a stretch because rail containers pass 
through this crossing and this causes great inconvenience 
to the people. Today we are going to discuss and pass 
the demands for railway safety. but at this crossing it is 
common sight that two wheeler riders manage to cross 
the said railway crossing somehow or the other. In this 
way number of people have lost their lives. There is no 
scope of constructing an overbridge at the said crossing 
but I would like to request the han. Minister of Railways 
to kindly consider construction of an underpass there. It 
would be better if construction of said underpass is started 
during the current year itself. It is an important item of 
work. kindly cooperate in its implementation. 

Mr. Chairman. Sir. an express train named after 
Sivajirao has been introduced in Siyaji Nagari which is a 
very convenient for the employees to commute on the 
Vadodara·Surat·Valsad section. The introduction of 
Gandhidham Express started causing Inconvenience 
because this train is so over crowded at Gandhidham 
itself that the commuters from Vadodara cannot board 
this train. The existing facilities available to the employees 
of Vadodara has been curtailed. I request that this should 
be reconsidered. The rush of passengers coming from 
Ahmedabad may be reduced in whatever maMer you 
want and four more bogies may be attached to the said 
train at Vadodara so that the facility which was available 
to the passengers boarding the said train could be 
restored. 

Mr. Chairman. Sir, our han. Minister of Railways Shri 
Lalu Prasadji has taken a revolutionary step by making 
an announcement to promote Khadi. Khadi is associated 
with Gandhiji. But these days Khadl was marginalised 
and people working in the Khadi industry were on the 
verge of starvation. It should not remain only an Idea 
rather this revolutionary step should be translated Into 
action with all out efforts put Into it. We all are with you 
in it and the people getting work undet' It wiD be an 
additional incentive. 

Mr. Chairman, Sir, on this occasion I deem it fit to 
demand introduction of two new trains. A large number 
of Blharis are living in my parliamentary constituency 
Vadodara who are doing various jobs. They also prosent 
marvelous cultural programmes under the banner of Bihar 
Cultural Society. A large forum named after Jayprakuh 
Narayan is also there and about 30 to 35 thouland Bihari 
brethren are associated with the said forum. LaJuji, I would 
like to draw your attention towards one demand of theirs. 
A train from Vadodara to Patna via Ahmedabad is their 
longstanding demand and I hope you wHI definitely fulfif 
this demand. 

Secondly, Ashrams and Temples of every sect and 
community are located on the banks of the river Ganga 
at Haridwar. A large number of people visit Haridwar for 
yajna, meditation, charity, tapa and yoga sadhana. 
Therefore, I demand that a direct train from Vadodara to 
Haridwar should be started so that the common man 
could afford to visit Haridwar. I request you again to 
kindly start a direct train between Vadodara and Haridwar. 
With these words I conclude. 

MR. CHAIRMAN: Shri Ramdas Athawale-Not 
present. 

Shri K. Francis George-Not present. 

Shri AVlar Singh Bhadana-Not present. 

SHRI TUFANI SAROJ (Saidpur): Mr. Chairman, Sir, 
I thank you for providing me an opportunity to speak on 
the Supplementary Demands for Grants of the Raltways. 

Sir, before submitting my problems, I would like to 
thank the Minister of Railways for providing employment 
to the poorest of the poor of our society by introcluclng 
Poorva Expl'888. For this we are thankful to you. I 
represent Saidpur constituency of Uttar Pradesh. I am 
submitting the same problem before you which I had 
submitted before the 13th Lok Sabha on a number of 
times. Gauge conversion of Oriyar.Jonepur meter gauge 
line Is still pending. I have ral8ed this point in the House 
on a number of times. Thereafter I have flied a petition. 
The Committee on Petitions has also suggested for 
conversion of the said meter gauge line into. broad gauge 
one and stated that it is most essential in the public 
interest. Oriyar-Mau meter gauge line has already been 
converted into broad gauge line and Oriyar-Batiya metar 
gauge line has also been converted into broad gauge 
line but Oriyar·Jonepur section is &tiN deprived of this 
conversion. Honourable Nitiah Kumar ji, the then Miniater 

• 
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of Railways had laid the foundation stone of this wort< 
exactly ten days before the elections. We were hoping 
that under the Action Plan for the year 2004-2005, the 
above gauge conversion work would be included. But 
when I saw the Action Plan, the above gauge conversion 
working was not included therein. Honourbale Minister, 
Sir, it is a most backward region. It is a route comprising 
65 kilometers. There is no facility of roadways 
transportation on this route. Aoadways buses do not ply 
on this route. People have to take the help of two three 
small jeeps for going to Oriyar from Jonepur. They have 
to change the vehicles again and again. They have to 
face a lot of difficulties particularly during the wedding 
season when vehicles are booked for marriages. No 
vehicle can be seen on this route. Under the 
circumstances common man has to face a lot of hardship 
to reach his destination. I would like to say to the hon. 
Minister that this problem is the problem of that particular 
area. It is the problem of the people of that area. You 
have visited that place i.e. the Dargah of Bhitri Baba 
Makdoom. When you had taken over the charge of the 
Minister of Railways, people started wedding the 
aspirations that if the intervening section of meter gauge 
is converted into broad gauge one people would get a 
direct route upto Allahabad via Oriyar-Jonepur. If people 
of Gajipur·Baliya have to go to the High Court, they could 
reach there by taking a long route via Banaras. If this 
meter gauge line is converted into broad gauge line, then 
people of Baliya and Mau would be able to go to 
Allahabad High Court through a direct route. 

The Second main problem is that of unmanned 
railway croaeing between Trilochan Mahadev and Jonepur 
section on Varanasi-Lucknow rail route. This problem is 
so old that since I started understanding the things, I 
have been notiCing this crossing and this crossing has 
not been manned till date. This crossing lies near the 
railway station and it is a very busy route. More then 
forty years have passed since this cr08sing was 
constructed but It has not been manned till today. 
Accidents take place here every day. As such I would 
request the hon. Minister that the said crossing be 
manned. 

My third point is that when honourable Kalp Nath jl 
was the Minister of Railways and he had to board the 
train from Mau, then what was being done is that a first 
class air condition compartment was attached to the 
Lichhvi Express. That Is not being done now. II is the 
demand of the public as well as Member of Partlament 
from Mau that the facility of attaching first class air 
condition compartment to Lichhvi Express should be 
restored. 

With these words, I would like to thank you and 
request the hon. Minister of Rai/ways to address the 
problem of gauge conversion and Bhltri which is pending 
for a long time and which I have raised In the House on 
a number of times. I hope that it would be accommodated 
in the ensuing Action Plan. 

·SHRI RAMDAS ATHAWALE (Pandharpur): Sir, the 
Supplementary Demand8 for Grants of Railways have 
been put forward to meet the likely expenditure of the 
Railway Department. I want to make some suggestions 
here. 

The Indian Railways stands for the good of the 
general public. It also stands for secularism. There Is a 
need to further tone up this department. 

Railways eam more than Rs. 700 crore on the freight 
Count and As. 660 cror. through the passenger fares. 
This money should be spent on augmenting the ameniliea 
for the passengers. 

The sky bus should be Introduced from Konken to 
New Delhi via Rajasam. The introduction of the Bullet 
train from Mumbai·Ahmedabad and Mumbai·Delhl would 
be very useful. 

Double line should be constructed from Moho! to 
Bhigwaj. The work -on broad gauge from Latur-Kurdwadi-
Pandharpur-Miraj should be completed Immediately. 

There is a narrow gauge workshop at Kuduwadi, that 
should be converted to broad gauge workshop. The RPF 
training centre Is located at Chlkutll and that should not 
be transferred to Naslk. 

The K.K. Expre88 should be provided stoppage at 
Kuduwadi. The Chandra-Bhaga Expreu which runa from 
Pandharpur to Mumbai twice a week should ply on all 
the days of a week. 

A new train should be introduced from Pandharpur 
to Nagpur and from Pandharpur to Varanaei. Laying of a 
new rail line from Lenld to Pandharpur is very nece8sary. 

The number of Safai-workers 8hould be increased. 
Cleaning at railway stations and cleaning 01 trains ie very 
necessary as also there should be a clean administration. 
This needs to be paid due attention to. 

The double-decker train scheme would prove effective. 
The Mumbai Centrally railway station should be named 
after Dr. Saba Saheb Ambedkar. 

·Speech was laid on the Table. 
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/Englishj 

MR. CHAIRMAN: Now, the hon. Railway Minister. 
Before that I have to make one announcement. 

... (Intenuptions) 

/Tmnslah'onj 

SHRI KHARABELA SWAIN (Balasore): We have 
decided that we will not listen to the speech of tainted 
Ministers, therefore we are staging walk out. 

2027 hr •• 

(At this stage, Shri KhamlHl/a Swain lind somtl other 
hDn. MtJmbtlrs /eft IhtI House.) 

/Englishj 

MR. CHAIRMAN: I have to make one announcement. 
There will be dinner for the hon. Members and the 
Officers in Room No. 70. 

Now, the hon. Railway Minister. 

/Tmnsl8h'onj 

SHRI LALU PRASAD: Mr. Chairman, Sir, about 34 
hon. Members including those from the NDA and BJP 
have addressed the House on the Supplementary Budget 
and draw the attention of the Govemment tow.ds the 
problems related to the Railways in their respective areas. 

Moat of the hon. Members were all praise for the 
records set by the Railways during the six months that 
the UPA Govemment has been in office. In the last budget 
speech, I had informed the House the condition of 
Railways was in very bad shape during the term of the 
previous BJP-Ied NDA Govemment. AccIdents were taking 
place in a chain and the operation of trains was also not 
on time. Several trains used to run as late as 12 to 18 
hours. 

The people of the country have given a mandate to 
form a coalition government and secular Govemment. We 
are not there just for nothing. The common minimum 
programme which we have formulated and the assurances 
given to the people therein are being fulfilled by us one 
by one In a short span of only six months. This 
Government headed by hon. Prime MInister and supported 
by various parties, despite their different ideologies is 
contlnuou&1y wol1<lng for the upliftment of villages, farmers, 
wol1<ers, youths, poor, dallts; and backward classes and 
we are wol1<ing as per the agenda set out in the Common 
Minimum Programme. The members of the BJP are not 

present in the House. They are the people who consider 
the people of the country as fool. You just go through 
the record, even their Ministers had also appreciated me. 
. Now, they do not have any issue. I am surprised that 
they talk about corruption and the tainted ministers. The 
people of the country who saw with their own eyes Shri 
Bangaru Laxman taking money include the children and 
women of this country. Even Smt. Sonia Gandhi, Shri 
Manmohan Singh, Shri Sharad Pawar, Shri Pranab Babu, 
not only the people of CPM and CPI but media also saw 
how thase people are involved in corruption. People know 
what is their true colour. Sir, people say that now I have 
become a Minister, therefore, I should remain silent. But 
there is also a limit to keeping silence. Ch. Charan Singh 
used to say that If the personal character of a leader is 
not good, how his or her public character could be good. 
In the 'Tehelka. com' episode, the media exposed how 
the middlemen in fishy defence deals were exchanging 
money at the official residence of the Defence Ministur 
of the NDA Govemment. 

In case my statement is false, in case the tape 
containing conversation is also false, Sir, I am saying so 
because yesterday, I saw George Femandes loosing his 
temper while giving his interview on TV Channel Aaj Tak 
in Bangalore. Why did he faint? When CBI has started 
investigating the matter, with the term of reference 
covering so and so. How has he used derogatory 
language against Smt. Sonia Gandhi? There is no logic 
in what he Is saying. Let it be discussed before everyone 
that people have seen Bangaru Laxman, President of 
the BJP, counting currency notices on television. I have 
e .. n Smt. Jaya Jaitley on television talking with the 
Commission agents of defence equiprnents. Smt. Jaya 
Jaitley was shown on television speaking the words. 

/Englishj 

"No, my party is a democratic party. There Is a 
conference of Samta Party at Bangalore and money 
Is needed for the conference.· 

/Tmnsllltionj 

Sir, she told that there was a Conference of the 
party and money was needed for that purpose. When all 
these things carne to light, the bus/ness of the House 
was not allowed to run. This House did not transact its 
bus/ness, the upper House was not aUowed to transact 
the business. The matter was raised countrywide. Phookan 
Commission was constituted. Whett\er inquiry has been 
made or not, I will not. like to comment on that. When 
CBI is investigating the matter based on documentary 
evidence, the Truth would come out. That man Shri 
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George Femandes has abused Shrimati Sonia Gandhi. 
The whole wond has seen what he has said and what 
derogatory words he has used. 

Sir, the allegation levelled against us is sub-judice. 
Everyone is bound to accept the decision of the judiciary. 
What kinds of people they are protecting what types of 
jobs they are doing wearing the clothes of the Hindu 
Dharma. II is now open to the public. . .. (Intsnupb'ons) 

Now, I come to the Railways. All the matters I have 
got, are related to the Railways. 

Sir, take the example of Shankaracharya of 
Kanchipuram mutt. That mutt is very important to the 
Hindus. Did Sonia Gandhi sue Shankaracharya, did Shri 
Man Mohan Singh sue Shankaracharya, did the Central 
Government sue Shankaracharya? Jayalalitha was also 
with the BJP. She was a partner in the NDA Govemment. 
Anyway, I think what Jayalalitha has done is right. She 
has done a right jOb. She has done an act of bravery. 
The person who is the head of the mutt and distributes 
'Bhabhuti' all over the country is involved in the crime. 
That is very she has allowed the police to do its job. 
Chandra Swami and he, both would distribute 'Babhuti'. 
There persons were not approachable to the ordinary 
Members of Parliament, only the VVIP's visit there and 
he distributes them 'Bhabhuti' with the assurance to make 
them all Prime Ministers. But in my opinion, what the 
lady has done is a right thing. People are crying that 
she has brought disrepute to the Hindu religion. These 
irreligious persons travel through planes rather than trains. 

Sir, they hatched a conspiracy against me and they 
also indulged in tantra-mantra against me. Pranab Babuji 
may kindly listen to me carefully. They want to kill me by 
hook or crook. But they do not know that one who wants 
to kill me, he himself gets eliminated from this wortd. 
They are the Facists and they do not have faith in the 
Judiciary. Now they have started shouting slogans that 
injustice has been done to the great saint. He ehould be 
released immediately. They are shouting the slogan of 
'Jai Shri Ram'. The case of Shankaracharya is sub-judice 
the High Court has again rejected the ball plea of 
Shankaracharyaji today. Though, they stick to their 
demand of getting him released. Where is Advaniji and 
Vajpayee ji? They are sitting on a dhama. Why are they 
sitting on a dhama? They are taking the recoUI'88 of 
agitation. The entire country is taking note of their this 
act. I was of the opinion that Ashram Babuji is a good 
saint. Ashram Babu is a ... (Intsnuptions) 

MR. CHAIRMAN: Lalu Prasad~, I want to tell you 
one thing that those who are not the Members of the 
House, their names cannot be referred' here. 

SHRI LALU PRASAD: Alright. Leave it. now, I am 
not going to mention their names. They are helping a 
wrong person while at the same time they profe. to be 
honest persons. 

Sir, now I come to the. Railway Budget. 34 hon. 
Member have participated in the discussion. 

SHRI RAMDAS ATHAWALE: Sir, I am the only 
Member, who has not participated in the diacusaion on 
the Railway Budget. 

SHRI LALU PRASAD: Alright, If you are left alone, 
please sit and have your meal. 

The Hon. Members who spoke on the Railway Budget 
are not present in the House now. They have left the 
House after putting forward their problema. Neverthel88l, 
I want to tell the House that Rs. 48 thousand crores 
have been sanctioned for the major projects including 
the ongoing projects In this year's budget. Hon. Members 
are of the view that Bihar Is given more funde for the 
railway projects. I am the Railway Minister of the entire 
country not of Bihar alone. At the same time, I would 
like to say that there has been discrimination against 
Bihar. 

Sir, I would like to read It out In the Intereat of the 
people of the country and for the information of the 
Hon'ble Members as to how much funds have been 
allocated out of Rs. 46 thousand crores for various 
projects separately which were taken up .artler. About 
the expenditure so incurred and funds 80 allocated, I 
would like to tell you that It Is govemed by a formula. 
Rupees 330 crore were sanctioned for the construction 
of the new railway line between kotl-palli and Narsapur 
In Andhra Pradesh. A new railway line has been 
sanctioned for Munirabad In Mahboobnagar of Andhra 
Pradesh on which work Is under progresa. 

Funds are required for construction of new railway 
IIne8. In Assam Rs. 1767 crore have been lanctloned for 
BogIbat-Brahmaputra line and work Ia going on It. For 
construction of new railway linea between JIrtbeIm-lmphai 
and Kumarghal-Agartala r.spectlvely Rs. 727 and 
RI. 880 crore have been lanctioned. The HYa1-1IIt8f'l 
have alwaY' been dilcrimlnated. Bihar, Bengal, Ortaa 
and eMtem U.P. In the matter of Infrutructure and no 
one paid any h.ed 10 it. For gauge-conve ... 1on of 
Lumding-Silcher railway line 1498 crore rupees have been 
sanctioned. Deoghar which u .. d to be part of the 
undivided BIfw. Is now part of JhIukhand. For new ...-w.y 
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line from Deoghar to Sultanganj and from Hazlpur to 
Sugoli a sum of rupees 312 and 325 crore have been 
sanctioned. For doubling of Chattisgarh-valaspur-Harlrunda 
rupees 227 crores have been sanctioned. For construction 
of a new railway line between oalirajhara and Jagdalpur 
rupees 370 crore have been sanctioned. For gauge 
conversion of Bhildi-Samdari and Gandhidham-Palanpur 
railway lines in Gujarat Rs. 245 and Rs. 345 crore 
respectively have been sanctioned, Rs. 628 crores have 
been sanctioned for gauge conversion of Fulera-Marwad-
Ahmedabad line and in Haryana Rs. 268 crore have been 
sanctioned for Rewari-Sadulpuu railway lines. For doubling 
of Jalandhar-Pathankot and new line between Nangal Dam 
and Talwara a sum of rupees 409 crore and 210 crore 
have been sanctioned respectively. For Jammu-Udhampur 
and Srinagar-Baramula new railway lines Rs. 5500 crore 
have been sanctioned. In Jharkhand rupees 1033 and 
371 crore have been sanctioned respectively for 
construction of Kodarma-Ranchi, and Giridih-Kodarma new 
railway lines. In Karnataka, for new railway lines between 
Hubli-Ankola and for new rail lines in Bangalore Rs. 998 
crore and Rs. 740 crore have been sanctioned 
respectively while for doubling of railway line between 
Calicut and Mangalore and construction of new railway 
line from Angmali to Sabrlmal in Kerala Rs. 583 crore 
and 550 crore have been sanctioned respectively. For 
construction of new railway line from Ahmed Nagar to 
Beed, from Amrawati to Narkhed in Maharashtra. Guna-
Itawah and Ramganj-Mandi-Bhopal in Madhya Pradesh 
Rs. 353, 284, 423 and 727 crores have been sanctioned 
respectively. Khurda road-Bolangir rupees 590 and 700 
crore have been sanctioned respectively to Orissa. In 
Punjab for laying new rail lines between Chandigarh-
Ludhiana, and doubling of Jalandhar Pathankot rail line 
378 and 408 crores of rupees have been sanctioned 
respectively. For gauge conversion of Ajmer-Udalpur and 
Luni-Barmer railway lines rupees 455 and 284 crore have 
been sanctioned. In Tamil Nadu for gauge conversion of 
Kadelur-Salem and QLlilon-Tirunelvaili rupees 261 and 462 
crore have been sanctioned respectively. For construction 
of a new railway line between Klnchcha-Khatima and for 
gauge conversion of Bareilly-Lal Kuan rail line rupees 
186 and 698 crore have been sanctioned respectively. In 
Uttar Pradesh new railway line between Agra-Itawah and 
ltawah-Malnpuri and gauge conversion of New-Maynagudi-
Jogidhopa and new Jalpaiguri-New 8ongalgaon rupees 
215, 130, 733 and 400 crore have been sanctioned 
respectively. Sir, these are the on1JOIng prcIects and rupees 
46,000 crore have already been '88nctioned for them. 

During the last speech I was 888urecI about the 
uncovered areas. Our MPs are elected from every comer 
of the country. The cost of this work is to the tune of 
rupees 46,000 crore the estimate of which was prepared 
earlier and the cost of work is escalating gradually. 
However, the Government have not dlacrimlnated. 

We have accepted it and agreed to complete the 
on-going projects. Paucity of funds is a hurdle in It. I 
would like to thank the Hon'ble Prime Minister for Inviting 
me, officers of the railways and Chairman of the Railway 
Board personally and asked them that what else would 
be the other thing best suited for infrastructure 
development other than the railways in the country. He 
also said that Indian Railways ranks third In the wortd 
and he intended to make it the front runner. For achieving 
this goal, he assured that there would not be any paucity 
of funds for this purpose. Funds are being arranged. 
Talks are on with the Planning Commission and we 
immediately drafted the model and presented the same 
to the Planning Commission which also included these 
on-going projects. The Government have taken 
revolutionary steps for making the railways number one 
in the world in the field of safety and modernization. It 
could not be expected from the NDA Government for 
they had nothing to do with the railways. They were 
Involved in flaring up the sentiments of the people by 
merely shouting the slogan of 'Jal Shree Ram.' Out of 
fear no body wanted to travel by train during their regime. 
Sumltra Mahajan is not present here at the moment. 

Under the specia~fety-Fund 16,538 km. Of railway 
track has to be replaced by 2007 but by 1.4.2004. 
8938 km. of track has been replaced which is more than 
the targeted length. It is likely to be completed before 
31.3.2007. Work on Makshl-Devas line has been 
completed. Devas-Indore-Dahod Scheme is being 
evaluated. Number of train accidents have been brought 
down as compared to· the last years. Any accident comes 
under the meenlng of an accident. It does not matter 
whosoever is the victim. During the last six months of 
our regime three railway accidents occurred. One can be 
attributed to nature. The second aocident occurred recently 
near Bhopal in which people were run-over by an express 
train. There is no provision of payment of compensation 
to the kith and kin of people runover by any train but my 
deputy went on the spot. We have come to know It was 
negligence of the people who have been runover, they 
were croSSing rail Hne, they were sitting on rail tracka. 
An exprass train approached towards them and It W88 
impossible to stop the express train all of a sudden. 
Signal was down, and driver of the expreu train below 
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whistle repeatedly but nobody paid heed to It and came 
under the wheels of the said train. Though there 18 no 
provision of compensation in such cases but we took a 
decision to make payment of compensation amounting' to 
Rs. 100,000 each to the victims by the Ministry of 
Railways. I also asked the Minister of State In my Ministry 
to go on the spot to assess the situation. 

During the regime of the previous Government 235 
rail accidents occurred from 2003, April to 2003 November 
but only 156 rail accidents took place between April 2004 
and November 2004. There are about twenty thousand 
unmanned railway crossings and gumtis all over the 
country, people are cautioned time and again and despite 
knowing the fact that crossing rail tracks careleesly could 
be fatal, people do resort to it. Acoldents have taken 
place at unmanned crossings. Rail accidents were flequent 
during BJP regime. At that time nobody was willing to 
travel by trains but after formation of this Govemment 
people are fearlessly traveling in trains, there Is heavy 
rush in trains. 

In Delhi, we arranged 130 special trains on oocaslon 
of Chhath, Id and Deepawali which pulled large crowds 
and due to overcrowding there was a stampede In which 
an old lady died. I visited the place where this incident 
took place and after inquiry It has been revealed that 
five people died due to stampede, not due to Railways. 
This incident took place not due to negligence on part of 
railways. Despite the above fact we have paid 
compensation to next kith and kin of deceased persons 
and made arrangements for them. Keeping this Incident 
In view I have issued instructions to railway authorities to 
take better care in future. The rail accidents that took 
ptace this year are negligible as compared to that of 
teok, .pIac&. previous year. So far as railway safety is 
concemed, we are taking extra precaution. Some hon'ble 
members have said that their demands have not been 
met. In this regard I would like to say that their demands 
would be taken into account. The work on Madurai to 
manmadurai broad gauge line is going on satisfactorily 
and it will be completed by March, 2005. The Manmadurai 
to Mandapam rail line will also be completed by 
December, 2005. The work relating preparation of Pamban 
bridge to connect Rameshwaram is in progress. The work 
on Amrawati-Narkhed rail line is in full Swing and work 
on this line upto Chandur Bazar will be completed by 
March 2005. Besides work on this line up to Narkhed is 
also going on. During this year Rs. 16 erore wUl be 
spent thereon in regard to which CabInet has taken a 
decision today Itself. After defence Railway Is at aecond 
place. Railways has huge a888t8 which were not being 

exploited commercially. Therefore, the Government have 
decided to set up an authority to suggest ways and 
means for better commercial uee -of railway tanel. 

Just now Yogi Adltya Nath representing Gorakhpur 
constituency said that railway coolies are agitating. I do 
not know as to which coolies he has incited to agitate. 
Nobody ever bother to take of coolies. The UPA 
Govemment is trying to fulfil the assurance given to the 
coolies brothem. Rs. 5 crore have been allocated for 
providing shades, sitting arrangement, drinking water and 
toilets etc. to them. Suppose a coolie who Is working in 
Kolkata and his wKe Is living in Uttar Pradesh or Bihar 
and cannot visit her husband for want to money, our 
Govemment realize the miseries of these poor coolies 
and decided to issue free rail passes to their wives. I 
don't want to repeat what I have already said. 

Potters make earthenware in villages. These 
earthenware are used to offer offerings to the god and 
godesses. I have introduced earthenpots (Kulhadas) in 
place of plastic utensils being used in railways survey 
will be conducted to see as to where earthen pots are 
not being brought in use and accordingly action will be 
taken. Mahatma Gandhi had said and I have also said 
in the House that Khadl is the uniform of freedom 
movement. Revival of Charkha is a revolutionary move 
of our Govemment. The Govemment will purchase khadl 
clothes. Our handloom units were lying closed and this 
decision of the Government has infused a fresh leas8 of 
life In villagers. 

Crores of people are engaged in Khadl and handioom 
sector, they were a depressed lot as nobody bothered 
about them. We have promised the unemployed youths 
of the country who have to travel frequently long distances 
in connection with taking interviews for Central 
Govemment jobs in various parts of the country, that 
train joumey to them will be made free on producing the 
interview letter at the railways station from which they 
board the train. We have fulfilled this promise. Our 
Govemment is committed to the people of the country. 
We believe in action. But people in opposition every time 
try to divert attention of the people from main issues and 
draw their attention towards Ayodhya issue to take mileage 
out of It. Hon'bie Member Yogi Aditya Nath representing 
Gorakhpur Is not present in th8 House at present. He 
has said that Lalujl should be made Prime Minister of 
the COW'Itry. His utterances do not mMe .. 1188 88 there 
ia no vacancy. A vacancy hu ariMn in KanchIpuram, he 
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should go there. That is an ideal place for him . 
... (InlfJrtuptions) These people know everything and do 
not have the courage to face the truth that is why he is 
not present here. Just now I have referred about 
earthenware, unemployed youths, handicap persons, 
Destitute, Mathaacola, lasslcola etc. Several hon. Members 
were very apprehensive. Shri Raghunath Jha asked as 
to what we did with regard to evasion of revenue in 
goods carriage. We found out the evasion and enhanced 
the revenue receipts. . .. (Interruptions) We fired the 
Vigilence Officer. We fired hundreds of other employees. 
The han. Members was right in saying that they showed 
only 10 tonnes while it might be 15 tonnes in fact. We 
are installing weighing machines. We have not increased 
the freight tarrif anywhere. I would like to inform you as 
to what we have done during the last four months. Intemet 
Booking has been started. Trial of light wagons has 
started. SRS, Special Safety Fund work is in progress. 

The BJP people often say that crime rate an railway 
in Bihar is very high. They do not talk of any other 
place. I had said in this very House that I was ready to 
take on the railway mafia and criminals in the entire 
country who purchased our railway scrap auctioned at 
throwaway prices and who also resorted to blood shed 
for that. For this only I had said that I would not let the 
railway scrap be auctioned at throwaway prices. We will 
manufacture iron from the iron scrap of the railways. We 
will manufacture iron as it is getting costiier in the world 
market. There is a different story about iron. We purchase 
iron at high rates whereas our scrap is old at throw 
away prices. They say that crime rate is very high in 
Bihar. I have got the data compiled by the Government. 
We furnished this data in the Rajya Sabha which shows 
as to which State tops the list. Shri Sharad Pawa~1 is 
present here. Maharashtra Is number one in terms of 
crime on ralls, Orissa Is second and Bihar is third. But 
these people put the third one at the top. Let me lay it 
on the Table of the House so that they may come to 
know the fact. They should not keep on making a fuss 
of any such unfortunate incident which takes place in 
Bihar as they do the whole day. 

21.00 hr •. 

I thank everybody. I had to come right now. The regular 
budget will surely come up in the House. We have a lot 
of suggestions from you which we shall try to consider in 
the regular budget. The recent budget. . .. (Inltlmlplions) 

SHRI RAGHUNATH JHA: Narkatlaganj-Pune broad 
gauge is under construction. I had made my 8ubmtsslon 

about this rail line In addltion to the Muzaffarpur-Sltamarhi 
and Gopalganj-Chhapara rail lines. ... (/nlemJptiDns) 

SHRI LALU PRASAD: All what you have demanded 
is being done. I assure you that all this wUI be done. 
The work of Godda will also be done. . .. (InlsmJplions) 

SHRI NARENDRA KUMAR KUSHWAHA (Mirzapur): 
Please also be generous to do what I have requested 
for. . .. (InlfJrruptions) 

SHRI LALU PRASAD: We will complete each and 
every work in Maharashtra, Tamil Nadu, Kerala, Kamataka. 
Uttar Pradesh, Rajasthan and Punjab in a time bound 
manner and there will not be any financial crunch. Some 
han. Members raised the issue of new rail lines, eome of 
railway halts and providing stoppage while some hon. 
Members raised the issue of catering. Therefore, I want 
to read out to you what we have done. About the new 
catering policy the han. Members. ... (InlfJrrupt;ons) 

MR. CHAIRMAN: Time for today's sitting was fixed 
upto 9.00 PM. Therefore, with the permission of the House 
the time is extended upto completion of the reply of the 
hon. Minister. 

SHRI LALU PRASAD: Many people have confusion 
about the new catering policy. Han. Sonia Gandhiji too 
had written to me asking the details of the new catering 
policy, and a number of hon. Members also have 
expressed their concerns in this regard. The hon. 
Members have given their valuable suggestions. We have 
excluded catering units at approximately 7100 stations of 
'0', 'E' and 'F' categories from open bidding system. The 
reservation quota for Scheduled Castes, Scheduled Tribes, 
Other Backward Classes, Martyers, Widows of Railway 
Employees and Minorities has been enhanced from 25 
percent to 49.5 percent. The small vendors who are 
already there at these 7100 stations, will not be removed 
at any cost. For those who fall in this category, though 
we have not finalized the policy, we have taken all these 
things into account. The policy will be reviewed. The 
suggestions given by the hon. Members will be given 
serious consideration and adequate provision of 
reservation for these categories in allotment of small 
catering units at approximately 935 stations of '/I:, 'B' 
and 'C' categories will be made. The policy is being 
reviewed to relax the prescribed eligibility conditions and 
financial norms in order to keep certain weaker lOCtions 
of the society like martyrs, widows of Tailway employees, 
freedom fighters, physically and mentafly challenged 
persons out of the open bidding system for allotment of 
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small catering units at stations of 'A', 'B' and 'C' 
categories. We have decided to take every care of this 
aspect. This is our ideology, this is our politics and this 
is our social commitment. Therefore, I want to assure 
the House that we will not allow any other policy by 
ignoring the interests of these sections. The budget will 
be presented later on, supplementary demands for grants 
for the year 2004-2005 and the Appropriation Bill has 
been presented before the House. The additional 
budgetary support of Rs. 1537 crore provided by the 
Government after the budget is included in the 
supplementary demands for grants. We have got Rs. 400 
crore from the Planning Commission for the new 
Udhampur-Shrinagar-Barmula rail line project. I would like 
to give full details of the rest of the amount of Rs. 1137 
crore as to on which items we are going to spend this 
and we are seeking your concurrence for this. Rupees 
428 crore for rail renewal, rupees 349 crore for rolling 
stock, rupees 150 crore for signal and telecom, rupees 
72 crore for bridge works, rupees 45 crore for doubling 
are proposed to be spent during this financial year. 
Rupees 25 crore on traffic and rupees 68 crore on others 
i. B. a total of rupees 1137 crore are to be spent which 
we have got from the Planning Commission In the 
supplementary budget and for seeking concurrence for 
this we are here. 

In addition to this, two new works are included in 
the supplementary demands for which concurrence of the 
Parliament is required. These works are-ROB at 
Sultanganj, Bariyapur, Vijaywada, additional passenger 
amenities at Chhapra and rail renewal at Gudur-Vijaywada 
etc. 

Sir, I had promised to apprise the House of our 
achievements during the current year. We are determined 
and working in the direction of bringing the railways on 
its right track. I want to present our achievements before 
you. 

The achievement has been sallefactory during the 
first phase of the current financial year of the Indian 
Railways. The Railways have transported 335.20 million 
tonnes of goods upto the end of October during the 
current fiscal which exceeds the target by 7.5 million 
tones. And this is 23.91 million tonnes more as compared 
to that during the same period of the previous fiscal. As 
a resuh, freight eamings have exceeded that target by 
about Rs. 700 crores which amounts to 104 percent of 
the target fixed and is about ten percent more than the 
previous year's earnings. Raghunath Jha ji was asking 
as to what work was done, 80 I would like to tell him 

that we improved the railway wagons and checked all 
kinds of extravagance. At present we are also laying 
stress on checking in traina. A number of persons in our 
trains, particularly in AC class coaches are convincingly 
involved in pilferage of our revenue earning prospects. 
We have prepared a programme even for this. Proper 
action shall be taken against those who will be found 
guilty, let them be railway staff or any officer It Is 
confldenttat. We are working on It. Misappropriation of 
any kind Is being checked. 

Indian Railways Is a golden sparrow. It Is meant for 
everyone. It Is the biggest means of link. We have not 
only achieved the target of goods but we have aJao not 
railed the fares. People used to wonder where I would 
get the money from? A five percent increase in the 
number of passengers has been recorded, which is as 
per the target fixed. It gives me pleasure to tell the hon. 
Members that there has been an Increase of As. 860 
crore in the total Income of the Railways till October, 
which is equivalent to 103 per cent of the fixed target. 
There has been eight percent increase in the income as 
compared to the corresponding period of the last year. I 
firmly believe that we shall not only fulliN the fixed target 
of freight, loading and total income but ahall succeed in 
exceeding the target. 

Sir, from the beginning I have Issued ordara to firmly 
.check the expenditure of the railways. The increase in 
the budgetary expenditure on movement of Railways has 
been restricted and the restriction is being strictly adhered 
to. But there have been certain factora after the Budget 
over which the Railways has no control, for example, the 
frequent increase in the prices of petroleum products. A 
major portion of the operational expenditure of the railways 
is spent on fuels like diesel, kerosene etc. The 
consumption of diesel is 205 crore litre per annum in the 
Railways. The prices of die8e1 have Increuad three time8 
so far, owing to which the Railways would have to bear 
the burden to the tune of Rs. 904 crore. In the current 
year this burden is estimated to be Rs. 500 crore. The 
hon. Prime Minister has taken a decision to make the 
Railways the foremost In the world. In compliance with 
this order we have proposed a project for the railways 
costing Rs. 24 thousand crore and have aHghtly Increued 
diesel. We have increased the lron-ore to meet the 1088. 
Poor man belonging to any cute, creed or reHglon __ 
to go for pilgrimage. We want to start trains like "vinage .• 
on wheer and 'Bharat·Darahan'. The first train of this 
kind would take the pueengers on a nine day tour from 
Patliputra Patna via Benaru-Vai8hno Devt-Harldwar-
Jammu and AmrItsar In merely ~. Four thowand and a 
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ha" as fare charges. People are traveling with their 
families. We have advertised it. This package Includes 
meals i.e. one lunch and one dinner, two breakfasts, two 
teas, traveling by bus and car and a shuttle service for 
going upto railway station and medicines. Thereafter, an 
arrar:gement is being made for "Bharat-Darshan- by train 
from Kolkata, Bhuwaneshwar, Rameahwar via Tlrupathi 
within next six months. These people who take vows in 
the name of religion, in the name of Rama are actually 
the vandalisers of religion, they have nothing to do with 
religion. We have snatched away this department of theirs 
and now there would be bankruptcy of Issues for them. 
They are hiding their faces everywhere, but It Is not going 
to work. 

I would like to assure the hon. Members that the 
Railways is their property. I assure every hon. Member 
of this House belonging to any party who repreaent the 
poor, the workers and the farmers of this country, to 
provide better railway facilities in their respective 
parliamentary constituencies. We are trying to overcome 
every dlfficutty be it the setting up of ROB, we are about 
to take decision in this regard as well. Today, ha" of the 
contribution is given by the State Govemment and the 
remaining by the Railways. If the State Govemmant would 
not contribute how the Railways would manage? 
Therefore, a decision is being taken that all the 
overbridges required to be construded in every State 
shall be constructed by the Railways only and we are 
making arrangements for the funds. But there shall be a 
condition that every State Govemment would submit in 
writing that the funds collected in the form of GRP from 
the railways and given to the states would now be 
adjusted in that fund. If this thing is settled everything 
would be done. 

Balu bhai is there to look after the work of NH. 
Where there are Lalu and Balu, there is no question of 
worry. They would manage their expenaes on their own. 
Only clearance is required. We shall start conatructing 
railway over bridge on war-footing. We have been In 
power only for the last six months. Now we are in power. 
The UPA Government is in power under the leadership 
of hon. Shri Manmohan Singh ji. Do not be under any 
iUuaion that we are fighting amongst each other. We do 
not need anyone to sort out our problem. You ehould 
bother about your affairs and leave our problema for us 
to manage. We are In power and we are not quitting. 
The BJP and NDA party may listen to It that we ahaIl 

complete our five years tenn and in these five years 
anything can be anticipated? Who will remain, who will 
not. As It Is, you people are running in all directions, 
somebody Is becoming Sadhu, lOme one is renouncing 
the wood. Today I saw that a Sadhvi was saying that 
she would renounce the world. She may do what she 
likes, why she is harping on it all over? 

I would like to l188ure the great people of this country 
that we shall manage to provide better serv1ca8 for railway 
safety, fast train, sanitation and better and hygienic pantry 
service and food. We have started Sampark Kranti 
Expreas throughout the country. For this purp08e 
everywhere, work is being carried out. Koikatta is no 
exception to It. People u8ed to lament there is Kolkata 
about Bihar being in a privileged position. Koikata Is our 
neighbourhood state 80 in Uttar Pradesh. Wherever there 
has been discrimination, the railway link is missing. I 
usure you that I will provide this facility. All the hon. 
Members have made a submission regarding the starting 
of a new train. We are conducting an overall 8Urvey and 
thereafter we shall send it to Planning Comrnlesion and 
after the proceeeing we shall definitely start the work. 
This will Increaae our income. Population Is Increasing. 
What better travel fares can be· given that Is why he 
shall finish this work. 

I hope that you will pass it. Next time we will meet 
with a new zeal and Incorporating all your sentiments. 
With the8e words I conclude. 

/English! 

MR. CHAIRMAN: I shall now put the Demand for 
Supplementary Grant (Railways) for 2004-2006 to vote. 

The question is: 

-That the Supplementary sums not exceeding the 
amounts shown in the third column of the Order 
Paper be granted to the Pt'88Ident of India out of 
the Consolidated Fund to defray the charges that 
will come In couree of payment during the year 
ending the 31st day of March, 2005, in respect of 
the head of Demand entered in the second column 
thereof against Demand No. 16.-

n. moIion waf IK/opItN:I. 

·Publlahed In the Gazette of India, Extrarduary, Part-II, 
Sec:tIon·2 dated 8.12.2004. 
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21.18 hrs. 

APPROPRIATION (RAILWAYS) 
NO. 4 BILL, 2004* 

{English] 

MR. CHAIRMAN: The Minister may move for leave 
to introduce the Bill. 

{TflII1St.tion] 

THE MINISTER OF RAILWAYS (SHRI LALU 
PRASAD): Sir. I beg to move: 

That leave be granted to Introduce a Bill to authorize 
payment and appropriation to certain further sums from 
and out of the ConsoNdated Fund of India for the services 
of the financial year 2004-2005 for the purpoeea of 
Railways. 

{English] 

MR. CHAIRMAN: The question is: 

"That leave be granted to introcluoe • BIll to authorize 
payment and appropriation to certain further surna 
from and out of the Conso1fdated Fund of India for 
the services of the financial year 2004-2006 for the 
purposes of Railways.· 

ThB motion W8S IIdopttHi. 

MR. CHAIRMAN: The Minister may now Introduce 
the Bill. 

SHRI LALU PRASAD: Sir, I introduce the Bill .. • 

MR. CHAIRMAN: The Minister may now move for 
consideration of the Bill. 

{TflIl18l8tion] 

SHRI LALU PRASAD: Sir. I beg to move: 

"That the BUI to authorlM payment and appropriation 
of certain further sums from and out ot the 
Consolidated Fund of India for the services of the 
financial year 2004-05 for the purpoees of Railways 
be taken into consideration.· 

{English] 

MR. CHAIRMAN: The question Is: 

"That the Bill to authorize payment and appropriation 

of certain further lums from and out of the 
Coneolldated Fund of Inda for the aervicM of the 
financial ywr 2804-05 for the purpoeee of R .... Y' 
be taken Into coneideratlon.· 

,.". motion ... «kJpt«I. 

MR. CHAIRMAN: The House ahall now take up 
oIauee-by-clauee conaldendlon. 

The queMion Is: 

"That claUM8 2 and 3 stand part of the BIll.· 

Th6 motion ... MfDI*do 

CIItuus 2 lind 3 ...... IIdtJMI ID ". 8111. 

71ttJ ScIwduItI ...., IIddwI ID filii 8111. 

a.u- 1, 1M EnIICIing FCJfT77IM MId tINI "* ..... 
IIddtKi to IhtJ BHI. 

MR. CHAIRMAN: The Minister may now move that 
the Bill be puaed. 

{7i'tInsMtion] 

SHRI LALU PRASAD: Mr. Chairman. Sir, I beg to 
move: 

"That the BUI be p8188d .• 

{Eng/IIrh] 

MR. CHAIRMAN: The question Is: 

"That the Bill be paeaed .• 

ThtI motion ... IIdDptwI. 

MR. CHAIRMAN: The .... Itanda edjoumed to 
meet again tomorrow, the 9th December, 2004 at 11 a.m. 

21.21 hra. 

,.". Lok SIIbhII lINIn Mt/tJtItn«i l1li s...n of IINI 
CIDt:k on ~y, DtIDtInrbtN ~ 2(J()tI 

AtpMyww 18, 11126 (SIIIaI). 

'Publlahed in the Gazeb of India. ExInIorcIIrwy. Part·II. Sec:tIon-2. dIdId 8.12.2004. 
"Introduced with the Recommendatlon of the PreIIdent. 
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ANNEXURE-I 

Member-wise Index to fhB StamKI List 01 QIJtISIions 

SI.No. Member's Name 

2 

1. Shri Bhadana, Avtar Singh 

2. Shri Bhakta, Manoranjan 

3. Shri Chaliha, Kirip 

4. Shri Chandel. Suresh 

5. Prof. Chander Kumar 

6. Shri Choudhary, Nikhil Kumar 

7. Shri Chowdhury, Adhir 

8. Dr. Jagannath, M. 

9. Shri Kumar, Nikhil 

10. Shri Kunnur. Manjunath 

11. Shri Mahajan, Y.G. 

12. Shri Mahtab, Bhartruhari 

13. Shri Mehta, Alok Kumar 

14. Shri Oram, Jual 

15. Shri Owaisi, Asaduddin 

16. Shri Panda, Prabodh 

17. Shri Patil, Prakash Bapu V. 

18. Shrimati Purandeswari. D. 

19. Shri Radhakrlahnan, Varkala 

20. Shri Rajendran, P. 

21. Shri Rao, K.S. 

22. Shri Rao, Rayapat~ Sambuiva 

23. Shri Rawale. Mohan 

24. Shri Reddy, G. Karunakara 

25. Dr. Sarma. Arun Kumar 

26. Shri Saraoj, Tufani 

27. Shri Shiyajirao, Adhalrao Patil 

28. Shrimati Shukla, Karuna 

Question Number 

103 

111 

113 

115 

115 

119 

116 

105 

116 

110 

102 

111 

108 

109 

118 

112 

113 

107 

106 

101 

104 

104 

107 

114 

120 

117 

102 

110 

3 

2 

29. Shri Yaday, Devendra Prasad 

30. Shri Yaday, Ramakant 

31. Shrl Yerrannaidu. Kinjarapu 

SI.No. Member's Name 

108 

118 

105 

3 

Question Number 

2 3 

1. Shri MBachda", Bachi Singh Rawat 1170, 1244. 

2. Shri Acharia, Basudeb 1207, 

3. Shri Adaul. Anandrao V. 1173, 1254. 
1277. 1282 

4. Shri Ahir, Hansraj G. 

5. Shrl Angadl, Suresh 

6. Shrl Ansari, Furkan 

7. Shri Appadural, M. 

8. Shri Athawale, Ramdas 

9. Shrl Azml. lIyu 

10. Shrl Baitha. Kallash 

1175. 1332, 

1153, 1208, 
1286, 

1248, 

1232, 

1212. 1234. 
1315, 1343. 
1367. 

1212, 1353. 

1169. 1262 

11. Shri Bansal, Pawan Kumar 1212. 1294. 
1351, 

12. Shri Bared, Jashubhai Dhanabhai 1242, 1279. 
1306, 1324. 
1373. 

13. Shrl Bellannln. A. V. 

14. Shrl Bhadana, AYlar Singh 

15. Shrl Bhakta, Manoranjan 

16. Shrl Bishnol, Kuldeep 

1180, 

1272, 

1278, 1342, 

1166. 1311, 
1365, 

17. Shrl Borkataky, Narayan Chandra 1199, 

18. SM Budholiya, Rajnarayan 

19. Shrl Chakraborty, Ajoy 

1255, 

1212, 1225, 
1308, 1363, 

• 
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20. Shri Chaliha. Kirip 1280. 1343. 47. Shri Khalre. Chandrakant 1277. 

21. Shn Chandel. Suresh 1307. 48. Shri Khandurl. AVSM. Maj. 

22. Prof. Chander Kumar 1307. 
Gen. (Retd.) 1218. 

23. Shri Chandrappan. C.K. 1209. 1213. 
49. Shri Khanna. Avinash Ral 1240. 

1295, 50. Shri Koshal. Raghuveer Singh 1352. 

24. Dr. Chinta Mohan 1194. 1228. 51. Shri Krishna. V1joy 1177, 1286. 

25. Shri Chouhan, Shivraj Singh 1227. 1310, 
1346. 

52. Shrl Kumar. B. V1nod 1164, 1271, 
!. 26. Shri Chowdhary. Pankej 1212, 1223, 1293. 1301. 

27. Shri Chowdhury. Adhir 1286. 1306. 53. Shri Kumar, Manoj 1195. 
28. Shri Darbar. Chhatar Singh 1156. 54. Shri Kumar. Nikhll 1282, 1286. 
29. Shri Dasgupta. Gurudas 1179. 1286, 55. Shri Kumar, Nltish 1194. 
30. Shri Gadakh. Tukaram Gangadhar 1171. 1328. 56. Shrl Kumar. Shallendra 1203. 
31. Shri Gadhavi, P.S. 1230. 1312, 57. Shri Kunnur. Manjunath 1283, 1346, 

1386, 

1215, 
58. Shrl Kushawaha, Narendra Kumar 1189, 1212, 

32. Shri Gaikwad. Eknath M. 1279, 1300, 
33. Shrimati Gandhi. Maneka 1220, 1304, 1359, 

34. Shri Gangwar, Santosh 1196, 1211. 59. Shrl Madam, V1krambhal Aljanbhal 1193. 

35. Shri Gehlot, Thawarchand 1204. 1301, eo. Shrimati Madhavraj, Manorama 1191. 

36. Shri Gohain. Rajen 1199. 1287. 61. Shrl Mahajan. V.G. 1260. 
1346. 62. Shrl Mahato. Bir Singh 1212. 1355. 

37. Shri Goyal. Surendra Prakuh 1184. 1269. 63. Shrl Mahato. Sunil Kumar 1212, 1251. 
1353. 

1246. 1329. 
64. Shrimati Maheshwari. Klran 1273, 1337. 

38. Shri Haasan. Munawar 1378. 
1348, -

1338. 
65. Shrl Mahtab. Bhartruhari 1296. 1348. , 39. Dr. Jagannath. M. 1265, 1364, 

40. Dr. Jatlya. Satyanarayan 1236. 66. Shri Mahto. Tek La! 1241. 
41. Shri Jha. Raghunath 1252. 1343. 67. Shrl MaJhi. PllI'Iuram 1172. 1283. 
42. Shri Jogi. Ajit 1331. 1375, 1368, 

43. Shri Joahi, Prahlad 1243. 1325. 68. Prof. Malhotra. Vljay Kumar 1218, 1251. 
1286, 

44. Shrl Kalmadi. Suresh 1185, 1214. 
1368. 69. Shrl MlllllkaJjuniah. S. 1244. 

45. Shri Kamat. Gurudas 1286. 70. Shrl Meghwal. Kallaah 1163. 1302. 
1330. 1380. 

46. Shri Karunakaran. P. 1202. 1288. 
1347. 71. Shit Mehta. AIok Kumar 1327, 1374, 
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72. Dr. Meinya, Thokchom 1236, 95. Shri PlngIe, Devldas 1182, 1320, 

73. Dr. Mishra, Rajesh 1184, 1210, 
1348. 1370. 

96. Shri Prasad, Harikewal 1212. 1214. 
74. Shri Mistry, MadhulUdan 1184, 1297, 1365, 
75. Shri Modi, Sushil Kumar 1239. 1319, 97. Shrimati Purande8wari. D. 1276, 1328, 

1343, 1363, 1339, 
76. Shri Mohd., Mukeem 1198, 1211, 

1238, 1317, 
98. Shri Radhakrlahnan, Varkala 1271, 1275, 

99. Shri Rajendran, P. 1271, 1336, 
n. Shri MoHah, Hannan 1155, 13n, 
78. Shri Munlhl Ram 1187, 1246, 100. Prof. Ramadus, M. 1176, 1266, 

1270, 1333, 1271, 
1~76, 

101. Shri Ramakrishna, Badigs 1231, 1313, 
79. Shri Murmu, Hernial 1150. 1268. 1366, 

1287, 1356, 
1312, 102. Shri Rana, Kashiram 1162, 1214, 

80. Shri Nair, P.K. Vuudevan 1208, 
1286, 

103. Shri Reo, K.S. 1273, 1337, 
81. Shrlmati Narhlre, (Saw.) KaIpMa 1378, 

Ramee 1167, 
104. Shri Reo, Rayapati Sambuiva 12n, 1303, 

82. Shri Nayak, Ananta 1160, 1202, 1362, 
1316. 1323, 
1371, 105. Shri Reo, D. VIttal 1353, 

83. Shri Nishad, Mahendra Prasad 1200, 106. Shri Rathod, Haribhau 1256, 1316, 

84. Shri Oram, Jual 1259, 1:MO, 107. Shri Rawat, Kamla Prasad 1221, 1305, 
1379, 

108. Prof. Rawat, Rue Singh 1161, 1257, 
85. Shri Owaiai, Asaduddin 1264, 1334, 

86. Shrl Panda, Prabodh 1279, 1286, 109. SM Reddy, G. Karunakara 1281, 1344, 

87. Dr. Pandey, Laxmlnarayan 1211, 110. Shri Reddy, Madhuaudan 1253, 1353, 

88. Shri Parste, Dalpat Singh 1229, 1286, 111. Shri Reddy, Magunta 
1327, SreeniYuulu 1353, 

89. Shri Paswan, Ram Chandra 1267, 112. 8M Reddy, N. Janardhana 1192, 

90. Shri Paawan, Virchandra 1222, 113. Shri Renge PaW, Tukaram 

91. Shri Pathak, Braje8h 1188. 1292, 
Ganpatra 1212, 1286, 

1360, 114. Shri Rljlju, Khiren 1196, 

92. Shri PatiI, Balaaaheb V1khe 1233, 1272, 115. SM 8aJ Prathap, A. 1249, 
1314, 

116. Shri Saradgi, Iqbal Ahmed 1217, 1277, 
93. Shri PatiI;- Prakaeh Bapu V. 1309, 1364, 1299, 1339, 

94. Shri Pd, Shriniwaa DadaMheti 1218, 1247, 
1357, 
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117. Dr. Sarma, ANn Kumar 1285, 139. Shri Singh, Sugrib 1256, 1272, 

118. Shri SCindia, Jyotiraditya M. 1183, 140. Shri Singh, Suraj 1226. 

119. Shrimati Sen, Minati 1187. 1339. 141. Shri Singh. Uday 1270. 1286, 

120. Shri Sethi, Arjun 1201, 142. SM Singh, Rajiv Ranjan MLaIan" 1224, 
121. Shri Shaheen, Abdul Rashid 1168, 1261, 143. Shri SoIanki, st._til MacNvIi1h 1193, 1202, 

1335, 

122. Shri Shakya, Raghuraj Singh 1158, 1159, 144. Shri Subba, M.K. 1288, 1363, 

123. Dr. Shandil, Col. (Retd.) 146. SM Subbarayan, K. 1198, 

Dhanl Ram 1307, 146. Shri Suman. Ram~ LaI 1224, 1228, 
124. Shri Shivajirao, Adhalrao Patil 1282, 

147. Shri Surendran, Changara 1198, 1208, 
125. Shri Shivenna, M. 1208, 1293, 1213. 1295, 

1352, 
126. Prof. Shiwankar, Mahadeorao 1174, 1182, 

1270, 1320, 148. Shrimati Thakkar, Jayaben B. 1161, 1258, 
1326, 

149. Shrl Thorn .. , P.C. 1250, 1330. 
127. Shrimati Shukla, KaNna 12n, 1341, 

150. Shri Thummar, V.K. 1184, 1193. 
128. Shri Siddeswara, G.M. 1197. 

151. Shrl Tripdty, Braja KIthore 1237, 1316, 
129. Shri Sidhu. Navjot Singh 1205, 1271, 1368, 

1290, 1349, 

130. Shri Singh, Chandra Bhushan 1216, 1298, 
152. Shrl Varma, Ratilal Kalida8 1193, 1274, 

131. Shri Singh, Chandrabhan 1206, 1291, 153. Shrl Verma, Bhnau Pra.." Singh 1188, 1322, 

132. Ch. Singh, Chaudhary La! 1249. 154. Shri Vadav, Bale8hwar 1284. 

133. Shri Singh. Duehyant 1286, 1318, 155. Shri Vadav, Giridhari 1164, 

134. Sivi Singh, Ganesh Prasad 1219, 1286, 156. Shri Vadav, Paras Nath 1203, 1289, 
1342, 1348, 

135. Shri Singh, Kirti Vardhan 11n, 1178, 157. Shri Vadav, Ram Krlpal 1181, 1286, 
1288, 

158. Shrl Vadav, Ramakant 1267, 1361. 
136. Shri Singh, Mohan 1187, 1270, 

159. Shri Verrannaldu, K1njarapu 1192, 1264, 
137. Shri Singh, Prabhunath 1152. 1222, 1348, 

1309, 1318, 
1369, 160. Shri Vogi, Adltya Nath 1212. 

138. Shri Singh, Sltaram 1165, 1190, 161. Shri ZahedI, Mahboob 1157. 
1321, 
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ANNEXURE-II 
Minlslry-wistl Indtlx /0 thtJ Stal79d List of OutIsIions 

PrimtI Minlsltlr 
AgIO and Ruml /ndusflitls 
Atomic EI78f!lY 
Coal 
Communications and Infonnstion TtlChnology 
Exftlmal Affsirs 
Htlahh and Family WtlH.m 
Minss 
OctIan OtlVtllopmenl 
OVtlfStIIIS Indilln AffsilS 
PelSonnB/, Public GnBVSfICtJS and Pensions 
Pl#lnnlng 
ScitInctJ .nd Technology 
Shipping. ROIId Tmnsporl and Hlghw.-ys 
SI118/1 Scale Induslries 
Sp8C6 
~li8tics and ProgmmlT1tl ImpltlmtH1tstion 

103, 108 

104, 115, 116, 119 
111, 112, 117 
101, 102, 105, 106, 107, 109, 110, 113, 114 

118, 120 

Ministry-wise Index /0 the Unstsl79d List of Questions 

PnintJ Minist.r 
AgIO and Rural Industriss 

Atomic EI78'TIY 
Cosl 
Communlc8ti0n8 and Infol'flVllon Tilcllnology 

Htlllhh and Family WeHam 

Minss 
0ce8n OtIve/opmtlnt 
OvelS68S Indian AHsilS 
PelSonl7tll, Public GrleVSnct18 and Ptlnsions 

Planning 
Scitlnce and TtlChnology 
Shipping. Road Trsnsporl and HIghways 

SfTIIIU Scs/e Indusfrit1s 

s".c. 
SMli8t1cs MKI ProgI'lllnl1ltl 1",.",.,1II1(on 

1213, 1237, 1300, 1307, 1308, 1320, 1331, 1335, 1375, 1377, 
1378, 
1180, 1234, 1338, 
1195, 1207, 1241, 1314, 1323, 1358, 
1151, 1162, 1164, 1168, 1170, 1171, 1172, 1173, 1175, 1177, 
1178, 1181, 1190, 1194, 1197, 1200, 1204, 1212, 1224, 1226, 
1236, 1238, 1240, 1242, 1246, 1253, 1257, 1261, 1279, 1280, 
1281, 1288, 1289, 1295, 1301, 1315, 1317, 1322, 1326, 1346, 
1348, 1351, 1363, 1370, 1379, 
1165, 1183, 1191, 1225, 1230, 1255, 1264, 1265, 1273, 1276, 
1284, 1286, 1290, 1302, 1337, 1359, 1361, 
1150, 1153, 1156, 1157, 1159, 116', 1163, 1167, 1169, 1174, 
1182, 1186, 1187, 1188, 1189, 1192, 1196, 1198, 1203, 1206, 
1210, 1211, 1214, 1216, 1220, 1221, 1222, 1227, 1229, 1232, 
1233, 1235, 1245, 1247, 1248, 1252, 1256, 1258, 1259, 1280, 
1268, 1272, 1275, 1277, 1278, 1282, 1283, 1287, 1293, 1294, 
1298, 1304, 1309. 1310, 1311, 1312, 1324, 1327, 1332, 1333, 
1339, 1340, 1341, 1342, 1344, 1345, 1347, 1352, 1360, 1364, 
1365, 1369, 1372, 1374, 
1179, 1249, 1263, 1306, 1325, 
1185, 1269, 1368, 1376, 
1313, 1328, 1330, 
1152, 1223, 1262, 1267, 1270, 1296, 1305, 1350, 1354, 1355, 
1367, 
1201, 1208, 1228, 1239, 1266, 1297, 1316, 1349, 
1193, 1202, 1209, 1215, 1274, 1357, 1358, 
1154, 1155, 1160, 1199, 1205, 1217, 1218, 1231, 1243, 1244, 
1250, 1251, 1271, 1285, 1291, 1292, 1299, 1303, 1318, 1319, 
1329, 1334, 1336, 1340, 1343, 1353, 1362, 1386, 1371, 1373, 
1219, 1254, 1321, 
1166, 
1176. 
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Corriwenda 

Lok Sabha OebnteS(English Version) 

Wednesday. December K. 2004/AgrahayanaI7, )926 (Saka) 

line 
27 

fur 
(Placed in Library See No, 

LT, 97 1-980/0.\) 

rcad as under: 

(i) A ~)r)' IIflhe Allnilulltc,lOfl (llilldi alld tllllli"h veniull') uf Ibe 
1",'u-Ulllli~1 Too' Room. Jwnshedpur. fot Ihe year 2003-21lO~. 
alllll!Jwilh Audiled ACCUtllll~, 

(ii) Statemcnl rcglUdilill Review (Hindi and 1~IIClish versluns) by Ihe 
(juvemmelll uf Ihe wl1fkillG uf Ihe Indu-Danish "uol Kuum, 
J8mshCdp"-Ir!~~~2~-~ .'.su f'(1I' l-'T tmJo'1 J " 

(i) A CUI')' urlhe Anllu;" ltelMI (llilidi w", English ¥enloell) uflhe 
Central Tool Room and Tmininll Cenlre, Kulklllll, lOr the year 
200J.20l)4, alollgwilh Audiled Acevunts. 

(ii) SlnlCIIM:11I regardinlOltllvielv (Ilimli and En"li~ Y«siems) by Ih~ 
GuvemmC'1I oflhe wurking uflhe CChll'al Toolltuom alld Trainilla 
Celllre, Kulkllla, for Ihe yellr 211l))-2004. "7 '/O'1J Crl" ........ i... ~ .. ~, . .leA. NO, vr ., ~ 

(I) A copy of Ihe AIIIIU;" Rerorl (llilldi IIl1d EII"lIlh Yeniuns) uf Ihe 
CelllrOiI Tool Kuum alld Troilling Cenlre, Uhubanclwar, fur Ihl: 
yeur 2003·2004. ulollgwilh Auclile:d Accounls, 

(ii) SUllclllcnll'cglllclillg '(cvic:w (llincli ullcll:Ile;Ii~h Ye,siuns) by Ihc 
UOWrlllIWlI1 "fIlM: working uflllC Cellll'lIl'l"ul KuolII a,", 'I 'Dining 
Cclllrc, IIhllhllnL~IVI\I', Ii" the:. yc::nr 200l-;>(ltA, .... "7' J ,1 

- .' --f" jll .. ~ 1", t.:.< .,.. ..... Vi . ,eL 1'10 - L-, "' ~ 0"./ 
(i) A copy of Un: AnnUKI Rcport (Itincli IlIIcI English \'Crsillns) nfllte: 

Inclu-Gem"", T\>ul ItulllII. Inclore. fur Ihe year 2003-2004, 
alongwilh Audilccl ACCUUllIs. .. •• 

'" (ii) SI:\IClllcnl reganling Itcviel¥ (llindi und ElIglish VI:'~ions) hy Ihe: 
Govcrmllcnl of Ihe wO/killg uf UtC Ind,,-UcIIIIOII Tuul Room, 
Indllfe, Ihr Ihe yellr ~00J-2004 .. ,..... L1 1 I ) 1'1)\4"'-_ i"f\ Li~'f~' .. -., ,..,,,. q ~ ~'f 

(i) A enl'Y ur he 1\1I1lUll' I(cpurt l'lIIWI wlcl"':n~1i5h versions} uf Ihe 
C.:ntllli TUI"1(1I0Ill,I.ucJhianD. fur Ihe year 200)·2004, Jlungwilh 
Aucliled Accounts. ~ 

(ii) Slatemeni rCllnlding I(evicw (Ilindi IIKI I~nglish versions) by Ihe 
Govcrnlllcnl urthe working of the CClltral Toul Room(tudhianl. 
lor Ihe year 2003-2004. ") 

I f/(ea:.u/ ;..... J.,:, bJ'cIjJ.~/' ~ 'N? t.:r q 7 S- 11'1) 
(i) A copy oflhc 1\/U1CIIII Report (Uilldi al", Engli .. h vCl'i.tls) oflhe 

Indo-Gemlan Tool Room, Aurangablld, for Ihe year 2003-2004, 
alongwilh Audiled .... C4:0unts. 

(ii) Statemcnt reprdin& RcYiew (llindi Dlld finalli." vcrslun,) by Ihe 
Oovernmenl of the working of the Indu..Qerntan TOIII Room. 

, A,mllll,ahl1;'l, lo~ Ihe Y"~r 2003-2004, ., • Ho.l..T17(!" '1 ) (\II"(,;·!.c> ,..,... 1-,\or'I,"'''':rl~ j.c:..l 
(i) A copy of Ihe A.mual Kcpurt (JlUadi II'", English vClSiolls) orllie 

(iI) 

(I) 

(Ii) 

(i) 

(ii) 

(i) 

Indo-German Tool K(1')IlI, Ahmedwad, fur Ihe year 2003·211114, 
alollgwilh AtKliLo;cl AecOUlU,. 
StalClncnl rcgarding Reyiew (llilldi lind English \'~I~iIl1l5) lIy Ihe 
GovcrnmcllI of Ihe wurkialtl of the: Indu-Gennan Toul R:Jf':n. 
~"-fir~a~.:c:: IJ~C,/~;:;J..~?2~~ ,,/t? L:T q 71/1J '/ ) 
A'topy ollhe I\nnual Report (I lind I PI", English versiuns) of Ihe 
Central Inslilule of Tool Design, IIyderlllad. for the year 
2003-2004, alollgwith AuclilCd Aewunls, 
Slalemenl reKarding Rcyiew (Hindi Dlld "nglilll vcrsiu .. s) by Ihe 
Oovc:mmonl orlbe working orlhe CcnlrallnstilUte ufTooll.>csisn, 

Hl~~~~ fo~ :~1C rc~~l~l~~ Cr Nu.L.1<17 s: J 04 ) 
.... copy o(lhe Anllvar KCJlOIl tf-Iin..l and 1:/I"lish versiun,) ufthc 
Centre for the Dc:velupm"," of 011151 Industry, I'iruzallllll. lOr lhe 
year 2003·2004, alungwiUI Audilod Acc.:uunlS. 
SllIlelllcnl re&ardinll Reyiew (1I1t",1 IlRd Enillish Yl:rsiutls) by the 
Oovernmenl oflhc workinll o(lhe: Cenlre for the De:yclul'"1I:1I1 uf 
l":o.w InduSII)'. fit9~bnd. f\>r the yeRr :!00l-2~ ~ ~ f ..lIl...<,..C,JI ", 1.., DJfiJ,'-"-~~ ,\tl.:. fIX). ~r /I), 0 I, 
A copy or Ihe: I\n,_' ftcporq'lIHidl ;lI,ll I:.nkllsll cdi ,II) u the 
Eleclronics Service and Training Centre, Nainilltl. for 11M: ycar 
2003·2004, Rlunawilh Audilacl Ao:cUUIIIS. 

(ii) Slalemcni regDrdillll Review (Hincli lind fulglillll vcrsi"",) by 11M: 
\ {j(lvClllln~1 ~"IIIC: wUlking oflhe 1:1c(.1,,"tic5 Service lind l'millina: 
\. C~tr~',N/lIn'laI. (or Ihc YOIt 200J-?'OU4. nr.o j.' "\ ' "l'1e ....... i'" 1..-;~.~I/,.""cl·.L-Tl} ... , (I', I • ..,,'u''''' n ,.' '1.,,' " ....... fh" ,,' __ h.t.._ ' 
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